ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF April 2026

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
1 IMS. NEELOFERICENTRAL (301, Extension[Recovery ICS COMM-383/2026 02.04.2026 I[HIND CARES GLOBAL LIMITED VSSHUBHANKAR 19999147160 ICONTACT@SEHGALA [01.04.2026
JABIDA PERVEEN| Block, Tis Hazari RAJ MANDIR RETAILS PRIVATESSEHGAL INDCO.COM
IDISTRICT JUDGE Courts, Delhi ILIMITED
(COMMERCIAL
ICOURT)-01
301, ExtensionRecovery ICS COMM-386/2026 02.04.2026 IPAPPU SETH VS MUNICIPAJROBIN 0560905884 robinbhardwaj@529@g[01.04.2026
Block, Tis Hazari ICORPORATION OF DELHI BHARDWAJ Imail.com

Courts, Delhi

301, Extension[Recovery ICS COMM-387/2026 02.04.2026 VIRENDER KUMAR YADAV VSRANJEET 0818010348 IRANJEETSINGH348@ [01.04.2026
Block, Tis Hazari| [LAXMI NARAYAN SAHU ISINGH IGMAIL.COM
Courts, Delhi

301, Extension|Sec-9 IOMP (I) COMM-363/2026  |02.04.2026 TATA CAPITAL LTD. VS. SHREESUNIL 0212190624 IDELHILAWYERS76@ [01.04.2026
Block, Tis Hazari IDEV NARAYAN ISEHRAWAT IGMAIL.COM
Courts, Delhi

301, Extension[EX. [EX. COMM-173/2026 02.04.2026 IBANK OF BARODA VS IMRAN RAJNISH 0810872353 RAJNISHBANYAL@G [01.04.2026
Block, Tis Hazari [KUMAR IMAIL.COM

Courts, Delhi IBANYAL

301, Extension[EX. [EX. COMM-174/2026 02.04.2026 IBENNETT COLEMAN CO LTD. VSMANU SETH 9971919431 IANMLEGALHELP@G [01.04.2026
Block, Tis Hazari JADSUN ADVERTISING AGENCY IMAIL.COM

Courts, Delhi

301, Extensionf[njunction ICS COMM-392/2026 04.04.2026 INIRMALA DEVI VS NITIN WASON [ROHIT 0891373332 ADV.RSROHIT@GMAI [02.04.2026
Block, Tis Hazari ISHARMA [L.COM
Courts, Delhi

301, Extension[Recovery ICS COMM-393/2026 04.04.2026 IRAHUL JAIN VS MOHD ARIF LOKESH 8527084956 ILAWSLANCELEGAL®@ [02.04.2026
Block, Tis Hazari KUMAR IGMAIL.COM

Courts, Delhi IPATHAK

301, Extension[EX. [EX. COMM-177/2026 04.04.2026 JALUTIX INSULATIONS VS AMRITIPALLAV GUPTAl9910186086 IADVPALLAVGUPTA@ [02.04.2026
Block, Tis Hazari ISUPPLY CO. PVT. LTD. IGMAIL.COM

Courts, Delhi

301, Extension[EX. [EX. COMM-182/2026 06.04.2026 JAXIS BANK LTD. VS IMRAN IMAYANK 08733-47330 IMAYANK _MAHAJANO0[04.04.2026
Block, Tis Hazari IMAHAJAN 5@YAHOO.COM
Courts, Delhi
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301, Extension[Recovery ICS COMM-408/2026 07.04.2026 KRISHAN MANGAL VS BALRAJRAHUL 18860838005 IRAHUL.CHAUDHARY [06.04.2026
Block, Tis Hazari| ISINGH KUMAR Ho@GMAIL.COM

Courts, Delhi ICHOUDHARY

301, Extensionfi51 Misc. DJ-231/2026 07.04.2026 [HDFC BANK LTD. VS SHAUKAKANISH BHOLA 9811452022 IANISH_BHOLA17@YA [06.04.2026
Block, Tis Hazari JALI [HOO.COM

Courts, Delhi

301, Extensionfi51 Misc. DJ-246/2026 09.04.2026 [HDFC BANK VS SHAUKAT ALI JANISH BHOLA 9811452022 ANISH_BHOLA17@YA [08.04.2026
Block, Tis Hazari [HOO.COM

Courts, Delhi

301, ExtensionSec-9 JARB. A. COMM-5/2026 10.04.2026 RAJENDRA KUMAR VS M/sJKARTIK 7011461996 IKAGGARWAL770@GM|[09.04.2026
Block, Tis Hazari IKOTAK MAHINDRA BANKIKKUMAR AIL.COM

Courts, Delhi ILIMITED JAGGRWAL

301, ExtensionRecovery ICS COMM-441/2026 13.04.2026 ISAPNA VS BABY & ANR. ISHASHI 9350129904 shashiprakashdhasman [10.04.2026
Block, Tis Hazari IPRKASH lh@gmail.com

Courts, Delhi IDHASMANA

301, ExtensionSec-9 IOMP (I) COMM-428/2026  [13.04.2026 [HDFC BANK LTD. VS ROHITIANISH BHOLA 9811452022 JANISH_BHOLA17@YA [10.04.2026
Block, Tis Hazari IKUMAR [HOO.COM

Courts, Delhi

301, Extensionfi51 Misc. DJ-258/2026 15.04.2026 IM/s. SHIV ELECTRIC VS PUBLICJROHIT KUMAR [9811384868 IADVOCATEVARUNHA [14.04.2026
Block, Tis Hazari WORK DEPARTMENT INS@GMAIL.COM

Courts, Delhi

301, Extension|Sec-9 IOMP (1) COMM-441/2026 16.04.2026 ITATA CAPITAL LTD. VS.[SUNIL 0212190624 IDELHILAWYERS76@ [15.04.2026
Block, Tis Hazari ISAMRIDDHI CONSTRUCTIONS ISEHRAWAT IGMAIL.COM

Courts, Delhi

301, Extension|Sec-9 IOMP COMM-34/2026 16.04.2026 IBAJAJ PROCESSPACK LIMITED VSISADRE ALAM 9871441415 VALPALEGAL@GMAIL15.04.2026
Block, Tis Hazari A4 GROUP MANPOWER] .COM

Courts, Delhi ISOLUTIONS

301, Extension[EX. [EX. COMM-201/2026 16.04.2026 IBANK OF INDIA VS GURDIYALIVARUN 081161300 IADVVARUNSHARMA [15.04.2026
Block, Tis Hazari ISINGH ISHARMA (@GMAIL.COM

Courts, Delhi
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301, Extension[Recovery ICS COMM-453/2026 17.04.2025 [ENKAY ENTERPRISES VSADITYA 0810128667 adityamadanlaw@gmailfi6.04.2026
Block, Tis Hazari IBATHWEL IMADAN .com
Courts, Delhi
301, Extension[Recovery ICS COMM-456/2026 18.04.2026 IM/s. INFINITY AUTO WORLD VSAMIT JAIN 0911525000 amitoswal14@gmail.co [17.04.2026
Block, Tis Hazari VYOTI SHAW Im
Courts, Delhi
301, Extension|Sec-9 IOMP (I) COMM-447/2026  [20.04.2026 TATA CAPITAL LTD. VS. SAABRISUNIL 0212190624 IDELHILAWYERS76@ [18.04.2026
Block, Tis Hazari [LOGISTICS ISEHRAWAT IGMAIL.COM
Courts, Delhi
301, Extensioni51 [Misc. DJ-277/2026 22.04.2026 [M/s. BHARTI BHAWAN VS NITINZULQUARNAINjg525429896 ADVOCATEAZAMoO112 [21.04.2026
Block, Tis Hazari IKHOSLA IAZAM 2020@GMAIL.COM
Courts, Delhi
301, Extension[Trademark ICS COMM-474/2026 23.04.2026 IM/s. S.K. EDUCATION PVT. LTD.,ROHIT 0810189223 rohit1996vashist@gmai [22.04.2026
Block, Tis Hazari VS BACHPAN VATIKA PLAY|VASHIST l.com
Courts, Delhi ISCHOOL AND ORS.
301, Extension[Recovery ICS COMM-505/2026 30.04.2026 ICANARA BANK VS DEEPAK|PRATAP 0990366723 prarana25000@gmail.cf29.04.2026
Block, Tis Hazari IKUMAR ICHANDRA m
Courts, Delhi [RANA
301, Extension[EX. [EX. COMM-220/2026 30.04.2026 IAXIS BANK LTD. VSIMAYANK 0873347330 IMAYANK_MAHAJANO[]29.04.2026
Block, Tis Hazari INARAYANGREEN & ANR. IMAHAJAN 5@YAHOO.COM
Courts, Delhi
301, Extension|EX. [EX. COMM-221/2026 30.04.2026 IAXIS BANK LTD. VS L K CLUBMAYANK 0873347330 IMAYANK_MAHAJANo0}]29.04.2026
Block, Tis Hazari [HOUSE & ANR. IMAHAJAN F@YAHOO.COM
Courts, Delhi
301, Extension[EX. [EX. COMM-222/2026 30.04.2026 IREKHA ROHTAGI VS PRITI PALSSIDDHANT 0555778834 siddhantmalik1794@g [29.04.2026
Block, Tis Hazari IPARASHAR PRAKASH Imail.com
Courts, Delhi IMALIK
2 ISH. RAJESH KUMAR|CENTRAL [306 [Execution (Comm) [Execution 01-04-2026 IMOHIT GAUR Vs HEMANTAMIT POONA 0899665895 whitepaperlawoffices@ [25.03.2026

IGOEL, DISTRICT] (Comm.)/168/2026 IKUMAR VAID lgmail.com

JUDGE

(COMMERCIAL

ICOURT)-02
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306 OMP (I) (COMM.) [OMP (I) (COMM.)/407/2026 [02-04-2026 TATA CAPITAL LTD Vs YASH|SUNIL 0212190624 delhilawyers76 @gmail. [28.03.2026
ICONSTRUCTION COMPANY ISEHRAWAT com

306 [Execution (Comm) [Execution (Comm.)/176/2026(04-04-2026 IM/S CAPITAL HIND FINANCE PVTRRITESH 0818951058 riteshoberoio58 @gmail [26.03.2026
ILTD Vs VIKRAM SHARMA JOBEROI .com

306 Misc DJ Misc DJ/225/2026 04-04-2026 IM/S S K EDUCATIONS PVT LTD VSROHIT 0810189223 rohit1igg96vashist@gmai [28.03.2026
ICHINTELS SCHOOL AND ORS IVASHISHT l.com

306 Misc DJ Misc DJ/226/2026 04-04-2026 IPARANSHU M SINGH Vs M2KINAVEEN 0350569040 Inaveeniola@yahoo.co [19.03.2026
[ENTERTAINMENT PVT LTD ISHARMA Im

306 [Execution (Comm) [Execution (Comm)/179/2026 [06-04-2026 JAIS HOLIDAYS PRIVATE LIMITEDKAMLESH 9999650796 ladvocatevikaskhatak@g[30.03.2026
Vs YORKER HOLIDAYS SERVICES[SURESH Imail.com
IPRIVATE LIMITED IPRASAD

306 Execution (Comm) [Execution (Comm)/180/202606-04-2026 ISHISHPAL Vs MUNICIPALSATYENDRA [|9811161525 sksingh116 @gmail.com [02.04.2026
ICORPORATION OF DELHI KUMAR SINGH

306 [Execution (Comm) [Execution (Comm)/181/2026 |06-04-2026 IM/S PHOOL CHAND BHAGATPRAVEEN SURI|9810928188 praveensuriz3@gmail.c [03.04.2026
ISINGH Vs VIKAS AGGARWAL jom

306 ICS (COMM) ICS (COMM)/404/2026 06-04-2026 [HENU NOGIA Vs MOHD IRSHADSAKET 9911893100 adv.batra@gmail.com 03.04.2026
JAND ORS IGAKHAR

306 Ex.COMM - Award[Ex.COMM - Award by Arb.07-04-2026 JAXIS BANK LTD Vs MOHD FAIZAN [MAYANK 0873347330 Imayank_mahajanos5@y|02.04.2026

by Arb. Comm IComm./49/2026 IMAHAJAN lahoo.com
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306 [Execution (Comm) [Execution 07-04-2026 [HARJEET SHAH SINGH VsROBIN 0560905884 robinbhardwaj529@gm [02.04.2026
(Comm.)/185/2026 IMUNICIPAL CORPORATION OFBHARDWAJ lail.com
IDELHI
306 ICS (COMM) ICS (COMM)/410/2026 07-04-2026 IPUPINDER PAL SINGH VSSATYENDRA [9811161525 sksingh116 @gmail.com [04.04.2026
IMUNICIPAL CORPORATION OHKUMAR SINGH
IDELHI
306 IOMP (COMM.) IOMP (COMM.)/30/2026 08-04-2026 ISCHINDLER INDIA PVT. LTD VSSONALJAIN [9810797596 sonaljainadvocate@gm [08.04.2026
JARN INFRASTRUCTURE INDIA| lail.com
ILTD
306 IOMP (I) (COMM.) [OMP (I) (COMM.)/426/2026 [08-04-2026 IDMI FINANCE PVT LTD VsMUKESH 0873062233 Imkslawoffice650@gmaif06.04.2026
INIKMAN K MARAK KUMAR l.com
ISHARMA
306 IM Ex IM Ex/280/2026 09-04-2026 IM/S CAPRISO FINANCE LTD RAKESH 9310707170 info@dsnlegal.com 30.03.2026
Vs HARISH CHANDRA AGRAWALJKUMAR
IHUF
306 Ex.COMM - Award| Ex.COMM - Award by Arb.09-04-2026 [KOTAK MAHINDRA BANK LTD VsH KMONGA 9999495500 Imohitmongaadvocate@ [29.03.2026
by Arb. Comm IComm./56/2026 IRAMESH CHAND lgmail.com
306 Execution (Comm) [Execution 09-04-2026 IK K SEHGAL HUF AND ANR. Vs IDHANANJAY 9810047680 INA 07.04.2026
(Comm.)/190/2026 IM/S AUREUS CAPITAL AND ANR. [PURI
306 [Execution (Comm) [Execution 10-04-2026 IVIKAS BANSAL ISATYENDRA 9811161525 sksingh116 @gmail.com [07.04.2026
(Comm.)/192/2026 Vs Municipal Corporation of Delhi [KUMAR SINGH
306 ICS (COMM) ICS (COMM)/436/2026 11-04-2026 JANURADHA GUPTA Vs SHIVAM|SANTOSH 9313780408 sbpandeyy@yahoo.com [09.04.2026
IMISHRA KUMAR
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306 Misc DJ/225/2026 11-04-2026 AYUSH BANSAL VS. KAVITHAANIRUDH 0871447449 09.04.2026
IKANWAR JAGGARWAL
306 [Execution (Comm) [Execution (Comm.)/197/2026(15-04-2026 KAILASHPATI POLYPLAST PVTIABHAY RAJj0899226008 puneet@samayalaw.in [11.04.2026
ILTD IVERMA
Vs M/S RAGHAV INDUSTRIES
306 Ex.COMM - Award| Ex.COMM - Award by Arb.17-04-2026 IM/S OMKARA TRANSPORT PVTIVARUN GUPTA [9810476767 lgupta.varun1@gmail.co [16.04.2026
by Arb. Comm IComm./59/2026 ILTD Vs M/S PHUAR AGROTECH m
306 [Execution (Comm) [Execution 22-04-2026 [HARKIRAT MANN Vs SANGEETAMANU 0811259231 gurpreetsethilg74@gm [21.04.2026
(Comm.)/209/2026 [KANSOTIA PRABHAKAR lail.com
306 [Execution (Comm) [Execution 22-04-2026 JANIL CHAUDHRY Vs RAJESH JAIN[DEVENDER 0810105402 INA 21.04.2026
(Comm.)/210/2026 KUMAR
ISHARMA
306 ICS (COMM) ICS (COMM)/490/2026 28-04-2026 IM/S KAY ESS TRADE LINKS Vs ISUDESH 0811052237 sudeshgoyal@hotmail.c [24.04.2026
IM/S MOBILE POINT KUMAR GOYAL om
306 ICS (COMM) ICS (COMM)/498/2026 28-04-2026 IRAVI KUMAR CHAHAR VS|NARESH 9811576193 Inkdeo7@gmail.com 27.04.2026
IMANOJ KUMAR IKUMAR
306 [Execution (Comm) [Execution 30-04-2026 [PREM NARAYAN KOTHARI ISANJAY SHAH [9891111475 ffice@shahandshah.ne28.04.2026
(Comm.)/218/2026 Vs RAMAN KUMAR CHAUDHARY It
3 IMS. DEVENDERICENTRAL (Central 1303, ExtensionfEXECUTION [EXE. COMM/ 178/2026 |06.04.2026 LALIT KUMARANIL KUMAR]9313579493 ladv.anilsingh88
UMAR SHARMA, Block, Tis Hazari ITATAR VS GILISINGH
ISTRICT JUDGE, ICourts, Delhi JAGRICULTURA
OMMERCIAL L
OURT-03 IMPLEMENTS



mailto:adv.anilsingh88@gmail.com
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Central 303, ExtensionfEXECUTION IEXE. AWARD BY ARB.06.04.2026 IAXIS BANKMAYANK 0873347330 Imayank_mahaja
Block, Tis Hazari ICOMM/ 43/2026 LTD. VSMAHAJAN
ICourts, Delhi INARENDER
KUMAR
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 398/2026/06.04.2026 ISUSHIL AJEET KUMAR 9810655629 ITRB.LAW10@)
Block, Tis Hazari RECOVERY OF RS, [KUMAR GUPTA|
ICourts, Delhi 7,51,000/- VS RAHUL
IMEHRA
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 400/2026/06.04.2026 IMANISH ISIDDHARTHA 7011684029 erma.siddharthg
Block, Tis Hazari RECOVERY OF RS, IGUPTA VSVERMA
ICourts, Delhi 10,35,000/- [HIMANSHU
ISHARMA
Central 303, ExtensionfU/S 9 PETITION OMP(I)COMM./ 09.04.2026 JADITYA BIRLAJAJAY UPPAL 0811740125 IVIRTUOUS.PE!
Block, Tis Hazari ku27/2026 ICAPITAL LTD,|
ICourts, Delhi VS MAHADEV|
ISTEEL AND]
IALUMINIUM
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 427/202610.04.2026 ISAHIBJEET IR &V LAWj9560905884 robinbhard
Block, Tis Hazari IRECOVERY OF RS| ISINGH BAGGAJASSOCIATES
ICourts, Delhi 3,94,832/- VS MCD
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 435/2026]11.04.2026 IRAHUL GUPTASURENDER 9891297097 sksharmaadv:
Block, Tis Hazari RECOVERY OF RS| PROP OF M/SKUMAR SHARMA
ICourts, Delhi 15,809,448/~ IGFC INDIA VS|

IANJU  GUPTA
PROP OF M/§

Central 303, ExtensionfSuit for Recovery CS/COMM/ 440/2026]13.04.2026 ELECTROHAR [ANUJ ARORA 9999238801 JANUJARORAA
Block, Tis Hazari RECOVERY OF RS| ID INDUSTRIAL
ICourts, Delhi 5,51836/- ISOLUTIONS V§]
IGAURAV
[TRANSPORT
Central 303, ExtensionfSuit for Recovery CS/COMM/ 451/2026J16.04.2026 IM/S RRMMUUNISH VORA [9643434456 IMUNISHLAW
Block, Tis Hazari RECOVERY OF RS, [TRADING
ICourts, Delhi 18,62,031/- INTERNATION
AL PVT. LTD.
VS M/S
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 452/2026J16.04.2026 BANK OFCHITRA 0212888057 ICHITRAMALH|
Block, Tis Hazari RECOVERY OF RS, BARODA VSMALHOTRA
ICourts, Delhi 11,23,573/- IM/S PAPER]
ICONVERTORS
& ORS.
Central 303, ExtensionfSuit for Recovery ICS/COMM/ 477 /2026/24.04.2026 JALUTIX IPALLAV GUPTA [9910186086 ladvpallavgup
Block, Tis Hazari RECOVERY OF RS| INSULATIONS
ICourts, Delhi 3,98,079/- VS
KHUSHWANT

HAWLA
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Central 1303, ExtensionfSuit for Recovery CS/COMM/ 494/2026/28.04.2026 JUGRO CAPITALJAMIT KUMAR|9990659331
Block, Tis Hazari RECOVERY OF RS, LIMITED VS ISINHA
ICourts, Delhi 30,00,000/- IM TRADERS
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 502/2026[29.04.2026 JARUN NARULAIDHARMENDRA 9990855855 [DHARMENDRAA
Block, Tis Hazari RECOVERY OF RS| VS AL FALAHICHAUDHARY
ICourts, Delhi 15,69,217/- [ELECTRIC
ISTORE
Central 1303, ExtensionfSuit for Recovery CS/COMM/ 503/2026/29.04.2026 JARUN NARULAIDHARMENDRA 9990855855 IPHARMENDRAA|
Block, Tis Hazari RECOVERY OF RS| VS RATANICHAUDHARY
ICourts, Delhi 3,87,520/- ICHANDRA
[KESHRWANT
Central 303, ExtensionSuit for Recovery CS/COMM/ 504/202630.04.2026 INORTH EASTANAND 0811308918 IANAND@JUST
Block, Tis Hazari RECOVERY OF RS| ICARRYING IPRAKASH DUBEY]
Courts, Delhi 7,58,931/- ICORPORATION]
LTD VS Q §
LOGISTICS
% IMS ANIL KUMARICENTRAL (304 EXECUTION [Execution (Comm)/170/2026 |01-04-2026 IVIPIN GUPTA Vs PAL SINGH [Nishant 97164-00378 INA 13.03.2026
ISISODIA, DISTRICT] ISharma(P),
JUDGE,
ICOMMERCIAL
ICOURT-04 304 JARBITRATION  [OMP (I) (COMM)/405/2026 [01-04-2026 ITATA CAPITAL LTD Vs SURENDER|ANISH 0811452022 IANISH_BHOLA17@YAHO(7.03.2026
ISINGH BHOLA(P),
304 RECOVERY ICS (COMM)/407/2026 07-04-2026 IBANK KOF BARODA Vs GEETA IAMIT 9899913203 IADVSUDHASHUKLA@GMo4.04.2026
PANCHAL(P),
304 RECOVERY ICS (COMM)/449/2026 16-04-2026 ISATISH KUMAR BHASIN AND ANR[PRIYANKA 97173-91938 [YADAVNAGENDER1978@02.04.2026
Vs RADHEY SHYAM JAISWAL ICHAUDHARY(P|
304 RECOVERY ICS (COMM)/416/2026 07-04-2026 [PROFESSIONAL BOOK|LUKESH 9999-753-811 IVLOCOCOMMUNICATION01.04.2026
IPUBLISHERS Vs JOHN DOE IVASHISHTHA(
P),
304 RECOVERY ICS (COMM)/422/2026 09-04-2026 [UNION BANK OF INDIA VSALOK 9911000126 IALOK.ADV2001@gmail.c408.04.2026
JADITYA KAROTIYA AND ORS KUMAR(P),
304 EXECUTION [Execution (Comm)/195/2026 [13-04-2026 IM/S SQUARE PAPER Vs ROHANMayank 95609-05884 INA 12.04.2026
IPAPER COMPANY Sarin(P),
304 IARBITRATION IOMP (I) (COMM)/433/2026 [13-04-2026 [HDFC BANK LTD Vs MANISHANISH 9811452022 JANISH_BHOLA17@YAHO(08.04.2026
IPANCHAL IBHOLA(P),
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304 EXECUTION [Execution (Comm)/199/2026 [16-04-2026 IRADHEY SHYAM Vs MUNICIPALjRobin 0560905884 [Robinbhardwaj529@g [09.04.2026
ICORPORATION OF DELHI Bhardwaj(P), Imail.com

304 RECOVERY ICS (COMM)/450/2026 16-04-2026 BKL AGRO FOODS PRIVATE[DEEPAK 8588-826-199 IPKJ.ADV@GMAIL.COM  [13,04.2026
ILIMITED Vs AMARJIT KUMARJAIN(P),
ISAH

304 RECOVERY ICS (COMM)/458/2026 20-04-2026 ICANARA BANK Vs RACHIT|Sanjeev l97111-42200 ICHOPRA6791@GMAIL.C{15.04.2026
IKHETAN PROP SHREE BALAJIChopra(P),
IENTERPRISES

304 EXECUTION [Execution (Comm)/196/2026 [15-04-2026 [M/S MITTAL TIMBAR TRADERS VSSANDEEP 98733-67723 nilkumargupta80@gmail.cf13.04.2026
INOIDA BUILDWELL IVISHNU(P),

304 IARBITRATION IOMP (I) (COMM)/444/2026 [17-04-2026 TATA CAPITAL LIMITED VsSunil 92121-90624 PELHILAWYERS76@GMA13.04.2026
JOGENDER SINGH sehrawat(P),

304 [EXECUTION [Execution (Comm)/200/2026[16-04-2026 ICANARA BANK Vs SYED SARIM|Pratap Chandra j99903-66723 INA 14.04.2026
JALI [Rana(P),

304 IMISC. Misc DJ/273/2026 20-04-2026 RAVI KUMAR AGGARWAL VsMANINDER 0582036867 INA 16.04.2026

IAPPLICATION IRANJEET KUMAR GUPTA VEET
ISINGH(P),

304 IARBITRATION IOMP (COMM)/36/2026 22-04-2026 IMS KANHA ELECTRONICS Vsvideh vaish(P), [8860533820 [SYFASSOCIATES@GMAIL8.04.2026
IDFC FIRST BANK LTD AND ORS

304 RECOVERY ICS (COMM)/496/2026 29-04-2026 IM/S S K EDUCATIONS PVT LTD VSROHIT 0810189233 ROHIT1996VASHISHT@G[23.04.2026
INANIKI TRIPATHI ENTERPRISESIVASHIST(P),
JAND ANR

304 RECOVERY ICounter Claim/17/2026 23-04-2026 ISHARAD KUMAR JAIN Vs RAJANJARJUN 0711285445 pdv.ariunbhasarr@Gmail.cq14.04.2026
ISHARMA IBHASKAR

304 RECOVERY ICS (COMM)/497/2026 29-04-2026 IMS SUMITA BANU Vs MOHMMADNazim uddinjg7181-56319 INAZIM.JKL@GMAIL.COM[23.04.2026
ISALEEM AND ANRS IAhmed(P),

304 [EXECUTION [Execution (Comm)/169/2026 |01-04-2026 IM/S HPL ELECTRIC AND POWER|Sunil Kumarj98102-10832 jaswalsuniladvocate@gm}27.03.2026
LIMITED Vs RAVI RAMCHANDYaswal(P),
IPOPTANI PROPRIETOR OF M/S
IRAJ LIGHT HOUSE

304 IARBITRATION IOMP (I) (COMM)/417/2026 [06-04-2026 [HDFC  BANK LIMITED  VSANISH 0811452022 IANISH_BHOLA17@YAHO{01.04.2026
IDEVASHISH TANTY IBHOLA(P),

304 IARBITRATION IOMP (I) (COMM)/416/2026 [06-04-2026 [HDFC BANK LIMITED Vs PAWANANISH 9811452022 ANISH_BHOLA17@YAHO{01.04.2026
IBALBIRSINGH MAAN IBHOLA(P),
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304 EXECUTION [EXCOMM - Award by Arb08-04-2026 Axis Bank Ltd Vs VEDANTMMAYANK 0873347330 Imayank_mahajano5@y[04.04.2026
IComm/54/2026 [ENCLAVES IMAHAJAN(P), lahoo.com
304 EXECUTION [Execution (Comm)/187/2026 |08-04-2026 RATTAN LAL BHATIA PROP OFJAGRITI 8527506427 ILAWFIRM@UNSOI{NE [04.04.2026
IM/S MAYUR ENTERPRISES VSsJAIN(P), IDLEGAL.COM
IKAVITA GUPTA PROP OF M/S ONS|
[IPLASTIC
304 IARBITRATION IOMP (I) (COMM)/449/2026 [22-04-2026 TATA CAPITAL LIMITED VsSunil 9212190624 PELHILAWYERS76@GMA18.04.2026
IBALAJI GOODS CARRIER sehrawat(P),
304 RECOVERY ICS (COMM)/476/2026 23-04-2026 IKIRAN SHOREWALA Vs MSASHWINI 9811514844 IASHWINIL.MISHRA1@YAH[20.04.2026
IMEENAKSHI IMISHRA(P),
304 [EXECUTION [Execution (Comm)/214/2026 [27-04-2026 ISHRATTAN LAL GUPTA Vs SH|Parveen 08111-41796 praveengargofficial @gma20.04.2026
IAMIT SHANNON Garg(P),
ISH. MANOJ KUMARICENTRAL (305 RECOVERY ICS (COMM)/389/2026 02-04-2026 IMANDEEP SINGH Vs SANDEEPABHINAV(P), [8447220909 [dandonapulkit@gmail.cf25.03.2026
IDISTRICT JUDGE| ISINGH jom
(COMMERCIAL
ICOURT)-05
305 IARBITRATION IOMP (I) (COMM)/414/2026 |04-04-2026 IHDFC BANK LTD Vs GLAM RETAILJANISH 0868987993 bdgspliggo@gmail.comf29.03.2026
IPRIVATE LIMITED IBHOLA(P),
305 RECOVERY ICS (COMM)/418/2026 08-04-2026 IGIRDHAR GOPAL GUPTA VSDEV PRAKASH[/703863273 IN/A 04.04.2026
IRAMESH KUMAR PACHAURI(P),
305 RECOVERY ICS (COMM)/481/2026 25-04-2026 [Elgin Electronics Pvt Ltd Vs M/s|SANJAY 9810759570 ladvpuneetgoel @gF- 03.04.2026
IKONE Elevator India Pvt Ltd ISINGH(P), Imail.com
305 [EXECUTION [Execution (Comm)/194/2026 [10-04-2026 IM/S NEUTRAL NVOCC PVT LTD VSRENU(P), 9971113447 ladvsunilverma.delegal [04.04.2026
IM/S FREIGHT CARE LOGITECH] (@gemail.com
IPVT LTD
305 RECOVERY ICS (COMM)/439/2026 11-04-2026 IM/s Aditya Construction CompanyShikha Goel(P), [7009370271 IN/A 09.04.2026
Vs M/s Delhi Jal Board
305 RECOVERY ICS (COMM)/445/2026 13-04-2026 [Dheeraj Narayan Agrawal HUF VsVineet o7 17467867 ladvocatevineetdwivedi [11.04.2026

IM/s Bram Health Care Private]
[Limited

[Dwivedi(P),

@!!mail.com
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305 RECOVERY ICS (COMM)/454/2026 17-04-2026 IM/s Dux Publication Vs Urmila [sana yusuf(P), [7011131090 eenu.luka@gmail.com [12.04.2026
[Book Store and another

305 RECOVERY ICS (COMM)/457/2026 18-04-2026 JAMIT TANWAR Vs Municipalsatyendra 9811161525 sksinghll6 @gmail.com [16.04.2026
ICorporation of Delhi kumar singh(P),

305 RECOVERY ICS (COMM)/464/2026 20-04-2026 [Bharat Arora Vs MUNICIPALvidya $agang911764458 IN/A 17.04.2026
ICORPORATION OF DELHI |shrama(P),

305 EXECUTION [Execution (Comm)/206/2026[21-04-2026 IM/S SPG Consumer Products PvfAmit Sagar(P), 9886688109 bikram.singhlg24(a>g [18.04.2026
[Ltd Vs Shashank Kumar Gupta Imail.com

305 RECOVERY ICS (COMM)/475/2026 23-04-2026 IM/S Ram Charan BansallShikha Goel(P), |8287634805 IN/A 22.04.2026
IConstruction Pvt ltd Vs Delhi Jal
[Board

305 RECOVERY ICS (COMM)/488/2026 27-04-2026 JANAK PERFUMERS VsfSanjeev 0811129304 liigation @singhnassoci [20.04.2026
IDHANLAXMI INDUSTRIES [Singh(P), ates.com

305 RECOVERY ICS (COMM)/487/2026 27-04-2026 IPURPLE LILLIES RETAIL PRIVATERAHUL 8860838005 rahul.chaudhaiy49 @gm25.04.2026
ILIMITED Vs SHIV HARWARE ANDIKUMAR il.com
ISANITARY MART ICHOUDHARY(

P),

305 IARBITRATION IOMP (I) (COMM)/437/2026 [13-04-2026 ITATA CAPITAL LTD Vs NAND LALSunil 0212190624 [Delhila\ryers76 @gmail.[03.03.2026
IBUNKER sehrawat(P), lcom

305 IARBITRATION IOMP (I) (COMM)/436/2026 [13-04-2026 ITATA CAPITAL LTD Vs PARVEEN|Sunil 0212190624 [Delhila\ryers76 @gmail.[03.03.2026
IYADAV lsehrawat(P), lcom

305 IARBITRATION IOMP (I) (COMM)/435/2026 [13-04-2026 ITATA CAPITAL LTD Vs BENA RAM [Sunil 9212190624 [Delhila\ryers76 @gmail.[19.03.206

sehrawat(P), lcom

305 IARBITRATION IOMP (I) (COMM)/452/2026 [25-04-2026 [TATA CPITAL LIMITED Vs GOSunil 0212190624 [Delhila\ryers76 @gmail.[20.03.2026

INFRA SOLUTION lsehrawat(P), lcom
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(COMM)/418/2026

IBARMAN

BHOLA(P),

com

305 IARBITRATION IOMP (I) (COMM)/443/2026 [17-04-2026 ITATA CPITAL LIMITED Vs NITESH|Sunil 0212190624 [Delhila\ryers76 @gmail.[20.03.2026
IKUMAR SHARMA lsehrawat(P), lcom
305 IARBITRATION IOMP (I) (COMM)/442/2026 [17-04-2026 TATA CPITAL LIMITED Vs SAAJ|Sunil 9212190624 [Delhila\ryers76 @gmail.[28.03.2026
IMOVERS AND MANUFACTURERSsehrawat(P), com
IPRIVATE LIMITED
305 IARBITRATION IOMP (I) (COMM)/415/2026 |04-04-2026 [HDFC BANK LTD Vs KAMLAANISH 0811452022 nishbhola17(ayahoo.co [01.04.2026
IRATHI IBHOLA(P), Im
305 IARBITRATION IOMP (I) (COMM)/413/2026 [04-04-2026 [HDFC BANK LTD Vs SHANKARAANISH 0811452022 Inishbhola17(ayahoo.co [01.04.2026
KUMAR GHOSH BHOLA(P), Im
305 IMISC. Misc DJ/248/2026 09-04-2026 [Ritesh Puri Vs Aakash EducationalSURENDER 089995217 IN/A 07.04.2026
IAPPLICATION Services Pvt Ltd and Others KUMAR(P),
305 IARBITRATION IOMP (I) (COMM)/431/2026 [13-04-2026 [HDFC BANK LTD Vs BHAGMALJANISH 0811452022 Inishbhola17(ayahoo.co [10.04.2025
IRAM LAL IBHOLA(P), m
305 IARBITRATION IOMP (I) (COMM)/432/2026 [13-04-2026 [HDFC BANK LTD Vs RENU SANISH 0811452022 Inishbhola17(ayahoo.co [10.04.2026
JAIPAL BHOLA(P), Im
305 IMISC. Misc DJ/285/2026 25-04-2026 [Ritesh Puri Vs Aakash EducationalSURENDER 0899952173 IN/A 23.04.2026
IAPPLICATION Services Pvt Ltd [KUMAR(P),
6 ISH. RAM LALICENTRAL [10 IRP (Civil)/13/2026 [RP (Civil)/13/2026 01-04-2026 ISH MANEESH RATURI Vs KOTAKJAJAY CHARAN 9818220552 AJAYCHARAN.ADV@ [14.03.2026
IMEENA, DJ COMM- IMAHINDRA PRIME LTD IGMAIL.COM
06 TIS HAZRI|
ICOURT CENTRAL
IDELHI
k10 OMP (DIOMP (I) (COMM)/418/2026 [06-04-2026 [HDFC BANK LTD Vs JAYANTIANISH 0811452022 lanish_bhola17@yahoo. [01.04.2026
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410 ICS ICS (COMM)/395/2026 06-04-2026 ISTATE BANK OF INDIA Vs HRITIK|VIJAY 0810210832 28.03.2026
(COMM)/395/2026 IVERMA PRAKASH
K10 ICS ICS (COMM)/394/2026 06-04-2026 INDIAN BANK Vs ANJALI SURI JArun Kumarng312400295 connect@snslegal.in  [01.04.2026
(COMM)/394/202 [Shukla(P),
6
410 OMP (DIOMP (I) (COMM)/423/2026 [07-04-2026 TATA CAPITAL LTD Vs M/SANISH 0811452022 Anish_bhola17@yahoo. [02.04.2026
(COMM)/423/2026] JASMARO FABRICATORS PRIVATEBHOLA(P), com
ILIMITED
K410 Misc DJ/232/2026 [Misc DJ/232/2026 08-04-2026 SH AJAY MAHAJAN Vs ARUNIMohit 0717268268 IADVMOHITSHR@GM [06.04.2026
INARULA Kumar(P), AIL.COM
k1o ICS ICS (COMM)/417/2026 08-04-2026 IM/S VIDALE CLOTHING Vs SHINEERAJ 0971163669 Imalhotraadv@gmail.co [06.04.2026
(COMM)/417/2026 JUTKARSH KUMAR KUMAR Im
k10 ICS ICS (COMM)/428/2026 10-04-2026 [RAJ KUMAR AGGARWAL Vs NKGS.S. MITTAL  [9654544154 ssmittal.associates@gm [01.04.2026
(COMM)/428/202 INFRASTRUCTURE LTD lail.com
6
K10 ICS ICS (COMM)/448/2026 16-04-2026 IM/S MATHRA DASS AHUJA ANDAvinash Kumarg871441764 aktrivedilawoffices@gmf10.04.2026
(COMM)/448/202 ISONS Vs Public Works Department{Trivedi(P), lail.com
6 IGNCTD




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

410 ICS ICS (COMM)/447/2026 16-04-2026 JORANGE HOUSE PVT LTD Vs SH|YESH PAL9717375409 10.04.2026
(COMM)/447/2026, YOGESH SETHI ISINGH
K10 OMP (DIOMP (I) (COMM)/440/2026 [16-04-2026 [HDFC BANK LTD Vs GUNJANANISH 9811452022 Anish_bhola17@yahoo. [10.04.2026
(COMM)/440/202 IYADAV BHOLA(P), lcom
6
K10 Misc DJ/266/2026 Misc DJ/266/2026 17-04-2026 IM/S AGRICO ORGANICS LTD VsjAmandeep 9873967070 lamandeep@adsandcom|16.04.2026
JADVANTA AGRI TECH [Singh(P), lpany.com
K410 OMP (DIOMP (I) (COMM)/445/2026 [18-04-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 [Delhilawyers76 @gmail. [13.04.2026
(COMM)/445/2026] IMAHAKAAY SOLUTION COMPANY [sehrawat(P), lcom
k10 Misc DJ/276/2026 Misc DJ/276/2026 22-04-2026 IMONEYWISE FINVEST LTD VSSHREYAS JAIN (9899999672 ladvshreyasjain@gmail. [18.04.2026
ISHRI GYANESH CHHAJED lcom
410 ICounter ICounter Claim/18/2026 23-04-2026 [HARLAL GUPTA AND SONS PVTM.U REHMAN 9811022221 Imurehman123@gmail.c23.04.2026
IClaim/18/2026 LTD AND ANR Vs NVESONS] om
IPAPER MILL
k10 OMP (DIOMP (I) (COMM)/451/2026 [23-04-2026 IM/S TATA CAPITAL LTD Vs RIjSunil 0212190624 [Delhilawyers76 @gmail. [17.04.2026
(COMM)/451/2026 ILOGISTICS AND WAREHOUSINGfsehrawat(P), lcom
IPRIVATE LIMITED
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410 [Execution [Execution (Comm)/212/2026 [24-04-2026 IYOGESH AGGARWAL Vsfsatyendra 0811161525 sksingh116 @gmail.com [21.04.2026
(Comm)/212/2026 IMUNICIPAL CORPORATION OHkumar singh(P),
IDELHI
K10 ICS ICS (COMM)/489/2026 28-04-2026 PJOHNLEE  PHARMACEUTICALS[Utsav jain(P), 9082798662 Painutsav21@gmail.co [23.04.2026
(COMM)/489/202 IPRIVATE LIMITED Vs CROSSFORD] m
6 HEALTHCARE PRIVATE LIMITED|
JAND ORS
7 ISH. MUKESHICENTRAL [COURT ROOM(CIVIL SUIT IOMP(I)(COMM) 419/2026  |06.04.2026 [HDFC BANK LTD VS RAM AVTAR |ANISH BHOLA 9811452022 lanish_bhola17@yahoo. [02.04.2026
IKUMAR GUPTA | 302 com
IDISTRICT JUDGE,)
ICOMMERCIAL
ICOURT-07
ICOURT ROOMICIVIL SUIT ICS(COMM) 396/2026 06.04.2026 ISUREKHA DESIGNS PVT LTD VSKAMAL GARG 9500570576 Imailkamalgarg@gmail. [30.03.2026
302 RAM PRATAP com
ICOURT ROOM(CIVIL SUIT IEX COMM AWARD BY ARB.[06.04.2026 KOTAK MAHINDRA PRIME LTDANKESH 0005694125 2.04.2026
302 ICOMM 46/2026 VS MOHIT GUPTA IMAURYA
ICOURT ROOM(CIVIL SUIT ICS(COMM) 401/2026 06.04.2026 ICANARA BANK VS NAGENDRASANJEEV 0711142200 chopra6791@gmail.comf23.03.2026
302 IKUMAR ICHOPRA
ICOURT ROOM(CIVIL SUIT ICS(COMM) 399/2026 06.04.2026 ISAIFUDDIN MOLLA VS|[TARUN SOOD 9654387645 tarunsood77@gmail.co [01.04.2026
302 IMOHAMMAD ANWAR & ORS m
ICOURT ROOM(CIVIL SUIT [EX COMM. AWARD BY ARB./08.04.2026 JAXIS BANK LTD VS JYOTI IMAYANK 0873347330 Imayank_mahajano5@y[04.04.2026
302 ICOMM 52/2026 IMAHAJAN lahoo.com
ICOURT ROOMICIVIL SUIT [EX COMM. AWARD BY ARB.[08.04.2026 JAXIS  BANK LTD VS RAJESHMAYANK 0873347330 Imayan_mahajano5@yaf04.04.2026
302 ICOMM 53/2026 IYADAV IMAHAJAN hoo.com
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ICOURT ROOM(CIVIL SUIT IOMP(T) COMM 1//2026 10.04.2026 JARUN PASRICHA VS GODREJSSAGAR 8010164371 ladvocatesagarsjaiswal @[07.04.2026
302 IFINANCE LIMITED ISHIVAM lgmail.com
JAISWAL
ICOURT ROOM(CIVIL SUIT ICS(COMM) 443/2026 13.04.2026 RAVI KOCHAR VS WIN PLASTICIKALPANA 0211033533 ladvocate_kalpana@yah|i1.04.2026
302 INDUSTRIES [HINGORANI loo.com
COURT ROOM(CIVIL SUIT ICS(COMM) 444/2026 13.04.2026 ISHASHANK KAPUR VS ARVINDERAMAR 9540365307 lamarlegalo4@gmail.co [11.04.2026
302 ISINGH GROVER IPANWAR m
ICOURT ROOM(CCIVIL SUIT ICS(COMM) 470/2022 21.04.2026 IM/S UBS PUBLISHERSBHAWNA 8800883110 Apexlegalpartners@gm [10.04.2026
302 IDISTRIBUTOR PVT LTD VS M/S lail.com
ISAVERA BOOK DISTRIBUTORS
ICOURT ROOMICIVIL SUIT IRP(CIVIL) 15/2026 21.04.2023 IDR. KAWALDEEP DHAM VS M/SDINESH 0810261191 [dineshkothari@gmail.c [20.04.2026
302 [UNIQUE INTERNATIONAL KOTHARI & om
B.S.
RANDHAWA
COURT ROOM(CIVIL SUIT ICS(COMM) 482/2026 24.04.2026 IPARAS RICE PRODUCTS PVT LTD|PANKAJ 0013883468 chamberno13thc@gmai [25.04.2026
302 VS BHAGYALAKSHMI IGUPTA, l.com
ISUGAM
ISHARMA
ICOURT ROOMICIVIL SUIT ICS(COMM) 533/2026 11.05.2026 ISTATE BANK OF INDIA VS VED|SUCHITA 8806932839 lagnihotrisuchita@gmailfo8.05.2026
302 PRAKASH DIXIT .com
8 ISH. RAMESHI|CENTRAL [308 U/s 9 OFOMP (I)(COMM.)406/2026/02-04-2026 TATA CAPITAL LTDVsSAAJ[Sunil sehrawat [9212190624 [Delhilawyers76 @gmail. [p1-04-2026
IKUMAR -11] IARBITRATION IANDMANUFACTURERS IMOVERS com
IDISTRICT JUDGE,| IACT IPRIVATELIMITED
ICOMMERCIAL
ICOURT
308 EXECUTION [Execution(Comm.)172/2026 [02-04-2026 AMIT WADHAWANVsOPERA[HARPREET 9958989068 ISATIJAANDASSOCIAT [01-04-2026
IGLOBAL PRIVATE LIMITED ISINGH [ES@GMAIL.COM
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308 RECOVERY ICS (COMM)390/2026 04-04-2026 JAdtric solutionVsJaguar advertisinglVineet Yadav 9818851180 IVINEETYADAV1180@ [02-04-2026
land media IGMAIL.COM

308 RECOVERY ICS (COMM)391/2026 04-04-2026 IMS  JINDAL  SANITARYWARERCHIT 05090043045 ILEGAL@SIGMALEGA [02-04-2026
IPVTLTD THROUGH ITS AR MR|SINGHAL IL.IN
IANKITMIDDHAVSSANJEEV
ISHARMA PROPRIETOROF SP§
[ENTERPRISES

308 U/S 9 OFOMP (I)(COMM.)410/2026 |04-04-2026 [HDFC BANK LTD,Vs KUSHDEEPANISH BHOLA [9811452022 ANISH l02-04-2026

IARBITRATION ISINGH IBHOLA17@YAHOO.CO
IACT M
308 EXECUTION [Execution(Comm.)175/2026 |04-04-2026 IBANK OF BARODAVSsMOHD ALAM [Rajnish 0810872353 INOT AVAILABLE l02-04-2026
kumarbanyal

308 IMISC APP. Misc DJ230/2026 06-04-2026 SUSHIL KUMAR SAHUVsM/sSunil Kumar 8860313311 ladvsg@yhoo.com l04-04-2026
IMohan Trading Compan

308 TRADE MARK ICS (COMM)402/2026 06-04-2026 B D GUPTA AND SONS PVTRishi kantj9268403018, rishikaant_mishra@ya [04-04-2026
LTDVSWAVE ENERGYMishra 0868987993 hoo.co.in
JANDINFRASTRUCTURES  INDIA]
IPVTLTD

308 RECOVERY ICS (COMM)403/2026 06-04-2026 PREM COLOR CHEM PVTARUN 0810768996 arunyadavi131@gmail.clo4-04-2026
[ILTDVSSITARAM MAHARAJKKUMARYADAV
ISAKHARKARKAHANA LT

308 [EXECUTION [Ex.COMM -Award byArb.|06-04-2026 Axis Bank LtdVsVIJAY KUMARMAYANK 0873347330 Imayank_mahajanos5@y[04-04-2026

IComm.45/2026 ISINGH IMAHAJAN lahoo.com

308 RECOVERY ICS (COMM)411/2026 07-04-2026 IAMANDEEP SINGH ANANDVsM/SRAJEEVUPAD [9212002825 ladvrajeevupadhayay84 [06-04-2026

ICOMMERCIALREPROGRAPHERS [HAYAY (@gmail.com
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308 EXECUTION [Ex.COMM -Award byArb.07-04-2026 KOTAK MAHINDRA BANKRITESH 0999495500 Imohitmongaadvocate@ [06-04-2026
IComm.47/2026 ILIMITEDVsMOHAMMAD FARMAN| lgmail.com
308 [EXECUTION [Execution(Comm.)188/2026 [08-04-2026 ICANARA BANKVSMADHU ANDARUN YADAV (9910431437, JArunYadav8o3@gmail. [07-04-2026
JANR 0625735051 lcom
308 EXECUTION [Execution(Comm.)189/2026 [08-04-2026 IMS SHANTA INNERWEARS|VINEET 8588957065 vineet1743@gmail.com(07-04-2026
IPVTLTDVsSANJAY HIRWANI IKAUSHIK
308 EXECUTION [Ex.COMM -Award byArb.(08-04-2026 IAxis Bank LtdVsSANDEEPMMAYANK 0873347330 Imayank_mahajanos@ylo7-04-2026
IComm.55/2026 TRADERS IMAHAJAN lahoo.com
308 IMISC APP. Misc DJ245/2026 09-04-2026 [Dharam IndustriesVsDeepak Jain ~ jmansimran 0818908905 IMANSIMRANKHURA [08-04-2026
khurana INA@GMAIL.COM
308 RECOVERY ICS (COMM)434/2026 11-04-2026 INAVKAR TECHTEX|Nishchal Joshi [9891106587 ladv.nishchal@gmail.co [10-04-2026
[LIMITEDVsMOHIB SHOES PVT] m
ILTD
308 IU/S 9 OFOMP (I)(COMM.)429/2026 [13-04-2026 [HDFC BANK LTDVsRAJENDRAJANISH BHOLA 9811452022 ANISH 11-04-2026
IARBITRATION KUMAR IBHOLA17@YAHOO.CO
IACT M
308 U/s 9 OFOMP (I)(COMM.)430/2026 [13-04-2026 [HDFC BANK LTDVsNILAM CHANDJANISH BHOLA 9811452022 ANISH 11-04-2026
IARBITRATION BHOLA17@YAHOO.CO
IACT M
308 IMISC APP. [Misc DJ261/2026 16-04-2026 ISURYA ROSHNISHRIHAR 0548888420 ladvocate.shrihar@gmai [15-04-2026
ILIMITEDVsOFFICE OF THETRIPATHI l.com
IDEPUTYCOMISSIONER POLICE|
NOIDAZONE 1)
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308 IMISC APP. Misc DJ267/2026 17-04-2026 [RAJ KUMARVsMS Neo DevelopersALOK BHATT 9818489589 lOffice@rajindersingh.c [16-04-2026
[Pvt Ltd .in
308 RECOVERY ICS (COMM)459/2026 20-04-2026 [Kiran AggarwalVsGaurav Kuma [Sonu Vivek 0810106509 INOT AVAILABLE 18-04-2026
308 ICS (COMM)460/2026 20-04-2026 JAYSHREE TEA ANDfSanjay Aggarwal (9871369954 laggarwal.sanjay1974@g[18-04-2026
INDUSTRIESLTDVsMOHIT Imail.com
IMALHOTRA PROP MMTRADING
ICOMPANY
308 IU/S 9 OHROMP (I)(COMM.)446/2026 [20-04-2026 [TATA CAPITAL LTD.VsBALAJISunil sehrawat [9212190624 [Delhilawyers76 @gmail. [18-04-2026
JARBITRATION IGOODS CARRIER com
IACT
IU/S 9 OFOMP (I)(COMM.)448/2026 [21-04-2026 I[HDFC BANK LTD.VSSANJAYJANISH BHOLA 9811452022 IANISH 20-04-2026
IARBITRATION IKUMAR BHOLA17@YAHOO.CO
IACT IM
IEXECUTION [Execution(Comm.)211/2026 [23-04-2026 ISPG CONSUMER PRODUCTSJAmit Sagar 0086688109 IBIKRAMSINGH1327@ [22-04-2026
[PVTLTD.VsDEEPAK SALUJA gmail.com
IMISC APP. Misc DJ291/2026 28-04-2026 [Praveen RanaVsVISHAL RANA ANDYJAP  SIMRAN|8585952377 INOT AVAILABLE 27-04-2026
JANR ISINGH
PERMANENT ICS (COMM)492/2026 28-04-2026 IMs Spinks IndiaVsSaturn Tampon[Natwar Rai 0818906064 natwarrai@gmail.com [27-04-2026
INJUNCTION IDruck India Pvt Ltd
PERMANENT ANDICS (COMM)493/2026 28-04-2026 [KAMALJEET KAUR[Girish Gaur 0811109763 IGIRISHGAURADV@Y [27-04-2026
IMANDATORY JARORAVSNITIN KUMAR AHOO.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

EXECUTION [Execution(Comm.)219/2026 [30-04-2026 [Suresh Kumar Mittal ProprietorfNipun Gupta 9899990070 legal.nkpartners@gmail{29-04-2026
lOftMS Florance Surgical .com
ICottonIndustries (Senior
ICitizen)VsVAISHALI
IVIKRAMSINHRAJEBHOSLE
IPROPREITOR OF M/SRAJALAXM]]
9 ISH. ANIL ANTIL/CENTRAL [109 [Execution (Comm)/171/2026 |01-04-2026 [HARSH SARDANA Vs  M/S[Pulkit 9999801409 pulkit.Iawoffice@gmail.[30.04.2026
IDISTRICT JUDGE, INAVRANG EXIM LIMITED lAggarwal(P), com
ICOMMERCIAL
ICOURT-09
109 ICS (COMM)/388/2026 02-04-2026 [Hari Lal Yadav Vs Saurav Gupta [RAVINDER 0818010348 01.04.2026
ISINGH(P),
109 IOMP (COMM)/28/2026 04-04-2026 IR BALUSUBRAMANI Vs SBI CARDS|S 0899339689 lg.great18@gmail.com [04.04.2026
JAND PAYMENT SERVICESIGOWTHAMAN(
ILIMITED P),
109 IOMP (I) (COMM)/420/2026 [06-04-2026 [TATA CAPITAL LTD Vs RSGSunil 0212190624 [Delhilawyers76(Q)l(maifo4.04.2026
INFRATECH PRIVATE LIMITED [sehrawat(P), l.com
109 JIOMP (I) (COMM)/424/2026 [08-04-2026 IDMI FINANCE PVT LTD Vs RANJITIPARVEEN(P), 0873062233 IMKSLAWOFFTCE6SO [07.04.2026
iGOP (@GMArL. COM
109 ICS (COMM)/423/2026 09-04-2026 [Union Bank of India Vs YASHKAMALJIT 0890410729 kamalJitslnghranotgpg [08.04.2026
KUMAR ISINGH Imall.com
IRANOT(P),
109 ICS (COMM)/430/2026 10-04-2026 [Hamdard National = FoundationSHIVENDRA 9953394364 shivendra@theacmeco. [09.04.2026
India ) Vs Hamdard Welfare]PRATAP lcom
[Society ISINGH(P),
109 IOMP (T) (COMM)/2/2026  [10-04-2026 [KAPIL GUPTA Vs BAJAJ FINANCE[Rajeev lo8100 28877 lawyersinc@rediffmail. [09.04.2026
ILTD lAgarwal(P), lcom
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109 ICS (COMM)/442/2026 13-04-2026 INAVKAR TECHTEX LIMITED VgNishchal 0891106587 ladv.nishchal@gmail.co 11.04.2026
IGOPI LEATHERS AND CO Joshi(P), Im
109 ICS (COMM)/473/2026 23-04-2026 Kanchan Fashion Private Limited Vs{Subhash 0810459344 [22.04.2026
Patinder Arora IChandra(P),
109 [Misc DJ/278/2026 22-04-2026 [TEJ BHAN MARWAH V5
IMATADEEN GUPTA
109 ICS (COMM)/480/2026 25-04-2026 [ELIXI INTERNATIONAL SA VsSumeet Lall(P), 9810944677 ISUMEET.LALL@CSLC [24.04.2026
IMEDICINE HOUSE [HAMBERS.COM
109 ICS (COMM)/491/2026 28-04-2026 [CICI Bank Vs MD ADIL IAdv.DEEPAK 9818030800 induslegalia@gmail.co [27.04.2026
[KAUSHIK Im
109 Misc DJ/293/2026 29-04-2026 INITIN KUMAR Vs ASHOKBHOOPINDER [8810260317 bsyadavadV@gmail.co [28.04.2026
ICHOUDHARY ISINGH m
109 IOMP (COMM)/37/2026 30-04-2026 JORUGANTI SHANTHIDEEPTI VsArun Arun(P), 0871425155 verma.arun2907@gm [29.04.2026
JAXIS FINANCE LIMITED il.com
10 ISH. AJAY PANDEY,CENTRAL (307 ICivil ICounter Claim/16/2026 11-04-2026 IMANISH GOEL Vs PUSHPA GOELjVikas Mishra 9899265218 laduvikash@gmail.com [10-04-2026
IDISTRICT land ORS
ICOMMERCIAL
ICOURT
307 Civil ICS (COMM)/382/2026 02-04-2026 IKRBL. LIMITED Vs MANOJ|Shravan Bansal 6201970125 lunitedmark @unitedandfo1-04-2026
IVISHANDASH KAMNANI lunited.com
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307 ICS (COMM)/397/2026 06-04-2026 IM/S DELHI PRAKASHAN VITRAN|Benu Dhaify678129258 benunayak2002@gmailjp2-04-2026
PVT LTD Vs  MAGWORLDNayak L.com
IENTERPRISES

307 (Civil ICS (COMM)/406/2026 06-04-2026 JANIL. KUMAR JUNEJA Vs NAVAIDEEPAK RAO 9899090801 [deepakraoadvocate@g [02-04-2026
IKISHORE Imail.com

307 Civil ICS (COMM)/424/2026 09-04-2026 JUNION BANK OF INDIA VSALOKKUMAR [9911000126 ALOKADV2001@GMAIj08-04-2026
IKARISHMA BALIYAN IL. COM

307 (Civil ICS (COMM)/429/2026 10-04-2026 IPUNJAB NATIONAL BANK VSNITIN GARG 19958986363 linfo@knowlex.in l02-04-2026
IRAMAN BENIWAL and ANR

307 (Civil ICS (COMM)/462/2026 20-04-2026 IBHARAT ARORA Vs MUNICIPALvidya $agang911764458 IADVOCATEVIDYASAG [18-04-2026
ICORPORATION OF DELHI ANDghrama AR94@GMAIL.COM
JANR

307 ICivil ICS (COMM)/466/2026 20-04-2026 IM/s North Eastern CarryingANAND 0811308916 lanand @justjurist.com  [11-04-2026
ICorporation Ltd Vs M/s TraditionalPRAKASH
ICarriers Private Ltd DUBEY

307 (Civil ICS (COMM)/471/2026 21-04-2026 ISTATE BANK OF INDIA Vs ANUP[TIRATH  LALjg643228307 fid- 16-04-2026
ISTEELS IYADAV ladvtirath@gmail.com

307 ICivil ICS (COMM)/479/2026 24-04-2026 ICANARA BANK (e-syndicate) VsSumit Saurav  [7042039746 sumitsaurav@hotmail.c23-04-2026
IVANSHIKA JAIN Prop of M/s om
[Singhal Thread Industries

307 Civil ICS (COMM)/484/2026 25-04-2026 IMOHD REHMAN Vs MOHD ALAM|Himanshu 0625906963 [HS@VIGILANTLEGU [23-04-2026
JAND ORS [Sharma IMLAWFIRM.COM
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307 ICS (COMM)/495/2026 28-04-2026 BANK OF BARODA Vs ASHOK|CHITRA 0212888057 chitramalhotrasobti@g [21-04-2026
IGUPTA IMALHOTRA Imail.com
307 (Civil ICS (COMM)/507/2026 30-04-2026 IM/S BALAJI TEXTILE MILLS VsVinayak 0899628833 srivastava.vinayak@gm [29-04-2026
IM/S WEAVETEX INDIA [Srivastava lail.com
307 Civil [EXCOMM - Award by Arbj06-04-2026 IDRA CONSULTANTS PVT LTD (JV)[Vivekanand 9810149231 vivekanandlaw@gmail. [02-04-2026
IComm/44/2026 Vs DELHI JAL BOARD [Semwal lcom
307 (Civil [EXCOMM - Award by Arbf11-04-2026 AXIS BANK LIMITED Vs VIKASMMAYANK 0873347330 Imayank_mahajanos@ylo4-04-2026
IComm/57/2026 KUMAR IMAHAJAN lahgo.com
307 (Civil [Execution (Comm)/186/2026 |07-04-2026 IM/s NEW INDIA COLOURManish Raghav 9873645048 raghavlawefile@gmail.c[04-04-2026
ICOMPANY LTD Vs M/s SURYA| om
[PROCESSORS PVT LTD
307 Civil [Execution (Comm)/198/2026 [15-04-2026 IRAJESH KUMAR BANSAL VsShubham 9999877470 shubhamagarwal Ih3-04-2026
ISANJAY GUPTA JAgarwal l308@gmail.com
307 (Civil [Execution (Comm)/202/2026[16-04-2026 ISARANSH JAIN Vs SAGAR SAHNI [Queency Jain  [9821766102 lqueencyjain1999 @gmaif07-04-2026
l.com
307 ICivil [Execution (Comm)/205/2026[18-04-2026 IVIKAS VERMA Vs MUNICIPAL}atyendra 0811161525 sksinghll6 @gmail.com [17-04-2026
ICORPORATION OF DELHI kumar singh
307 Civil [Execution (Comm)/208/2026[17-04-2026 IBANK OF INDIA Vs RAKESH|Varun Sharma 9811161300 JAdvvarunsharma@gma [15-04-2026
KUMAR YADAV fil.com
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AND OTHERS

307 Misc DJ/294/2026 29-04-2026 ININE PROJECT PVT LTD VgMilind Garg(P 9560846436 20-04-2026
IALPHA PACIFIC SYSTEMS PVT]
ILTD
307 (Civil IOMP (COMM)/35/2026 17-04-2026 Labcorp Diagnostics Pvt Ltd / VimallRamesh Babu 9313010745 kumarrakeshq1@rediff [11-04-2026
[Kumar Saini Vs Barrackpore City| Imail.com
[Hospital Pvt Ltd
307 Civil IOMP (I) (COMM)/439/2026 [15-04-2026 [HDFC BANK LTD Vs AVNEESHANISH BHOLA [9811452022 lanish_bhola17@yahoo. [11-04-2026
ISARAN lcom
1 ISH. MUKESHICENTRAL ([COURT ROOMIOMP (I) (COMM) [OMP (I) (COMM.)/422/2026 [06-04-2026 [HDFC BANK LTD Vs GAURAV|Anish Bhola 0811452022 Anish_bhola17@yahoo. [01.04.2026
[KUMAR, DISTRICT] 309 IRAHEJA com
UUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOMICS (COMM) ICS (COMM)/421/2026 08-04-2026 [PUNJAB AND SIND BANK VgVinod Gupta 0811135305 counsel.vinodgupta@g [31.03.2026
309 ICHINTAN NAITHANI AND ANR Imail.com
COURT ROOM|OMP (I) (COMM) |OMP (I) (COMM.)/425/2026 |08-04-2026 JANA SMALL FINANCE BANK|Ojasvi Sharma [8505853818 chambers.infinitylaw@ [04.04.2026
309 ILIMITED Vs Deepak Kumar gmail.com
ICOURT ROOM|OMP (COMM) IOMP (COMM.)/32/2026 09-04-2026 IVISHAL MEGA MART PVT. LTD VsjAjay Kohli 0910040471 kohlisobti@gmail.com [08.04.2026
309 JAURADECOR PVT. LTD
ICOURT ROOM(CS (COMM) ICS (COMM)/425/2026 09-04-2026 IMITTAL SAREES Vs DRAUPADIBhishm N Singh 8930113534 ladvbhishmnarain@gmalo6.04.2026
309 ISELECTIONS AND ORS il.com
COURT ROOM(CS (COMM) ICS (COMM)/431/2026 10-04-2026 IM/S SIRAJ INTERNATIONAL LLP[Satyavan Rai 9911511417 [Satyavan.rai55@gmail.c(08.04.2026
309 Vs M/S GARG INTERNATIONAL m
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ICS (COMM) ICS (COMM)/437/2026 11-04-2026 IM/s Aditya Construction CompanylShikha Goel 8287634805 09.04.2026

309 Vs Delhi Jal Board and anr
ICOURT ROOMOMP (COMM) IOMP (COMM.)/33/2026 15-04-2026 IM/s ALKA FABRICS PVT LTD ANDJAakash Naval 9999424323 laakashnaval@navaland [08.04.2026
309 IORS Vs M/s INTEC CAPITAl lassociates.com

ILIMITED
ICOURT ROOMIOMP (I) (COMM) [OMP (I) (COMM.)/438/2026 [15-04-2026 [HDFC BANK LTD Vs ANU SHARMA |Anish Bhola 0811452022 JAnish_bhola17@yahoo. [10.04.2026
309 com
COURT ROOMIEX. COMM-Ex.COMM - Award by Arb.16-04-2026 IRAJNEESH KUMAR Vs M/s[Kapil Jain 0810510137 - 16.04.2026
309 IAWARD BY ARBJComm./58/2026 IMETRICSDOLLES QUICK FIRE

ICOMM TRADING PVT LTD

COURT ROOMMISC DJ Misc DJ/262/2026 16-04-2026 [PUMA SE Vs SACHIN SHEOKAND [Prachi Gupta [9911703098 prachi.gupta@pamslegafi1.04.2026
309 l.com
COURT ROOMEX (COMM) [Execution 17-04-2026 IM/s SQUARE PAPER THROUGH|[Narender 0313362890 Inbhandari2oog@gmail.[02.04.2026
309 (Comm.)/203/2026 TS PROPRIETOR AKSHAY SAINIBhandari lcom

Vs NADEEM KHAN KHAN JAVED]

IKHAN
COURT ROOMCS (COMM) ICS (COMM)/467/2026 21-04-2026 IChanchal Gupta Vs Pradip Sureka  |Ashish Verma 9717944394 ladvashishverma@gmailf10.04.2026
309 L.com
ICOURT ROOM(CS (COMM) ICS (COMM)/468/2026 21-04-2026 IM/S UBS PUBLISHERS[Bhawna 8800883110 lapexlegalpartners@gmafi0.04.2026
309 IDISTRIBUTOR PVT LTD Vs M/s fil.com

ISRI RAM BOOKS
COURT ROOM(CS (COMM) ICS (COMM)/472/2026 22-04-2026 [Matri Jewellers Prop Uttam PanditfSandeep Sharmaj9818792055 sandeepadv@yahoo.co [08.04.2026
309 Vs Sahu Jewells Partnership Firm| Im

through Partners
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ROOMMISC DJ [Misc DJ/280/2026 23-04-2026 JANB AUTO INDIA PVT LTD VSJArchit 0871443380 ladvarchitarora@gmail.cf05.03.2026
309 KAFILA FORGE PVT LTD |Arora/Abdus m
[Samad Ansari
ICOURT ROOM(CS (COMM) ICS (COMM)/483/2026 25-04-2026 IM/s JAIN SAREE NIKETAN Vs M/sManish K19953575001 themkslawhouse@gmaif24.04.2026
309 IBUNNY UNIVERSAL TRADERS [Singh l.com
COURT ROOM(CS (COMM) ICS (COMM)/485/2026 27-04-2026 ISH HARI KRISHAN MAHAJAN VsM L Mahajan 9811688721 gauravmahajan_23@yaf22.04.2026
309 IMS JHULELAL TRADERS hoo.co.in
ICOURT ROOM(CS (COMM) ICS (COMM)/499/2026 29-04-2026 IVAISHNO WIRE PVT LTD VsRakesh Kumar 9711771000 rakesh.advocate18@gm [25.04.2026
309 IDEEPAK TYAGI lail.com
ICOURT ROOMICS (COMM) ICS (COMM)/500/2026 29-04-2026 JAnil Kumar Aggarwal Vs M/s BRIJ|Vidit gupta 9910995511 lag45defcol@gmail.com [28.04.2026
309 IGOPAL CONSTRUCTION|
ICOMPANY PVT.LTD.
12 ISH. LAL SINGH,CENTRAL jo1 IOMP (COMM.) 27/2026 01-04-2026 IGNCTD Vs M/S M CBABLI KALA  [9953249558 babli.advo8@gmail.co [19-03-2026
IDISTRICT JUDGE, ICONTRUCTIONS m
ICOMMERCIAL
ICOURT
l4o1 OMP (I) (COMM.)/ 409/2026 02-04-2026 TATA CAPITAL LTD. Vs HASAN|SUNIL 0212190624 IDelhilawyers76 @gmail [28.03.2026
IMOHAMMAD ISEHRAWAT .com
lho1 OMP (COMM.)/  [|29/2026 04-04-2026 IGIRDHARI LAL AND SONS VSALOK SINHA 9811969215 ladvocatealoksinha@gm [02.04.2026
JAARUSH ELECTRICK WORKS] lail.com
[Through its Proprietor Smt Supriya
IChaudhary
ko1 IOMP (I) (COMM.)/ 411/2026 04-04-2026 [HDFC BANK LTD. Vs JASPREETJANISH BHOLA [9811452022 JAnishbhola17(auiyahoo.[01.04.2026
ISINGH lcom
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401 OMP (I) (COMM.)/ 412/2026 04-04-2026 [HDFC BANK LTD. Vs MUSTUFA  |JANISH BHOLA 9811452022 Anishbhola17(auiyahoo.[01.04.2026
com
lho1 [Execution (Comm.) |/183/2026 06-04-2026 [FORMAL JUNCTION LLP VsDIXIT MEHTA 26.03.2026
ILAKHDATAR TEXTILES
l4o1 ICS (COMM)/ h05/2026 06-04-2026 IAPEIROGON TECHNOLOGIES|Gaurav Patel 0455160761 E-mailj03.04.2026
IPRIVATE LIMITED Vs JOHN DOE tatvalawlln@P1nail.com|
ko1 Ex.COMM - Award|/50/2026 07-04-2026 IAxis Bank ILtd Vs HMSMAYANK 0873347330 Imayan_mahajano5@g [02.04.2026
by Arb. Comm [ELECTRONICS IMAHAJAN Imail.com
l4o1 Ex.COMM - Awardj51/2026 07-04-2026 Axis Bank Ltd Vs RAVI DUPATTAIMAYANK 0873347330 Imayan_mahajano5@g [02.04.2026
by Arb. Comm./ [HOUSE IMAHAJAN Imail.com
lho1 ICS (COMM)/ k12/2026 07-04-2026 ISTATE BANK OF INDIA VsMS.S.SOOD 9811786067 Imsssoodavocate@gmail[20.03.2026
BRAHAMJEET SINGH .co,
l4o1 ICS (COMM) 413/2026 07-04-2026 ISTATE BANK OF INDIA VsMS.S.SOOD [9811786067 Imsssoodavocate@gmail[23.03.2026
IPARVEEN SHOKEEN .co,
lho1 ICS (COMM)/ k14/2026 07-04-2026 IB D GUPTA AND SONS PVT LTD Vs|RISHI KANTj9268403018 rishikaant_mishra@ya [29.03.2026
ICHATTERJEE ENGINEERINGIMISHRA hoo.co.in
IPRIVATE LIMITED
401 ICS (COMM) 415/2026 07-04-2026 [RAJ KUMAR BINDAL Vs AnkitaSUNIL MITTAL [9810513998 SUNILMITTAL37@gm [05.04.2026
Pain Prop A J Enterprises lail.com
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401 ICS (COMM) 419/2026 08-04-2026 [Rajyavardhan Vanijya Private ARCHIT 0811156111 ILEGAL@SIGMALEGA [04.04.2026
[Limited Vs Sajjan Jain ISINGHAL IL.IN
lho1 ICS (COMM)/ k20/2026 08-04-2026 IBINDAL MARKETING CO. VsARCHIT 0811156111 ILEGAL@SIGMALEGA [05.04.2026
[Komal Prop M K Enterprises ISINGHAL IL.IN
ko1 [Execution 191/2026 10-04-2026 IM/S AMPRO Vs M/S DAZZLEALOK DEV 0718090890 [devalokgg@gmail.com [06.04.2026
(Comm.)/ JACCESSORIES INDIA LLP
ko1 [Execution 193/2026 10-04-2026 JUNION BANK OF INDIA Vs LATEKAMALJIT 9890410729 kamaljitsinghranot@g [08.04.2026
(Comm.)/ ISATYAPAL SINGH THROUGH|SINGH RANOT Imail.com
ILEGAL HEIRS MRS RAJESHWAR]]
JAND ORS
l4o1 ICS (COMM) 438/2026 11-04-2026 IMohan Lal Proprietor of UttamHARISH 8285202359 [Harish@brahamilegalse[08.04.2026
[ndustries THROUGH AR VARUNKUMAR rvices.com
ISONI Vs LAXMI NARAYAN]|
ISHARMA PROP OF SHRI LAXM]
ITOOLS
ko1 IOMP (I) (COMM.) }/434/2026 13-04-2026 IHDFC BANK LTD. Vs GAURAVANISH BHOLA [9811452022 Anishbhola17(auiyahoo.f10.04.2026
[KAPOOR lcom
ko1 ICS (COMM) 446/2026 15-04-2026 IMs Mahavir Prasad Jain And Sons V§SHRAVAN KR 6201970125 lunitedmark'a 10.04.2026
[Pawan Kumar Aggarwal Owner BANSAL lunitedandunited.com
lho1 [Execution 18-04-2026 IMS SASSOON FABJQUEENCY JAIN[9821766102 lqueencyjain1999 @gmaif01.04.2026
(Comm.)/204/202 INTERNATIONAL PVT LTD Vg l.com
6 ISAGAAR SAHANI
ko1 M Ex/ 1344/2026 20-04-2026 [Nathmal Verma Vs Niswa Engg 16.04.2026
[Solution India P Ltd through it
IManaging Director Nidhi Gupta
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401 ICS (COMM) 461/2026 20-04-2026 UAYSHRRE TEA AND INDUSTRIESSanjayAggarwal 9871369954 laggarwal.sanjay1974@gf18.042026
ILTD Vs HEMLATA JAIN PROP M/S Imail.com
ISANMATI SALES AGENCY
lho1 ICS (COMM)/ 65/2026 20-04-2026 IM/S NORTH EASTERN CARRYINGANAND 0811308916; anand @justjurist.com [10.04.2026
ICORPORATION LTD. Vs M/S Q andPRAKASH
IS LOGISTICS IDUBEY
ko1 ICS (COMM)/ 169/2026 21-04-2026 IBHARAT BHUSHAN KAPOOR VsMANISH 081152911 Imangla.ipr@gmail.com [18.04.2026
IDHANPAT RAI PUBLISHINGSINGHAL
ICOMPANY PRIVATE LIMITED
Ko1 IOMP (I) (COMM.)/ 450/2026 22-04-2026 IMOHD FAIZ Vs YASAR NASEEM  ZAHOOR 8010174874 Vahoormirza84@gmail.[17.04.2026
IMEHNDI lcom
l4o1 ICS (COMM) 478/2026 24-04-2026 ARTHANT ELECTRICALS|SurenderKumar 9999993833 ISURENDERSUPARN@ [18.04.2026
ITHROUGH POWER OF ATTORNEY] IGMA1L.COM
[TANUSHREE PUROHIT Vs MS§
JORION INDUSTRIES AND ORS
ko1 [Execution 217/2026 28-04-2026 IRAHUL KAPOOR Vs MANOJ| 24.04.2026
(Comm.)/ IGUPTA
13 ISH. RAKESHICENTRAL [COURT ROOM(CIVIL SUIT ICS (COMM)/384/2026 02-04-2026 ILABOTEK TECHNOLOGIES|SH. MIHIRj9555358834 IContact@thelawers.co [02-04-2026
PANDIT, DISTRICT] ko2 PRIVATE LIMITED IGARG Im
JUDGE, Vs FATEHPURIA TRANSFORMERS]
ICOMMERCIAL JAND SWITCHGEARS (P) LTD
ICOURT
ICOURT ROOM(CIVIL SUIT ICS (COMM)/385/2026 02-04-2026 Design  Phi  Studio through itARAWALI LAW|9810272564 Inakhanadvocate@gmailfp2-04-2026
ko2 proprietor Wasim Ahmed JASSOCIATES .com
Vs Dr Kashish Kulshreshthra aliag]
INidhi alias Khushi
COURT ROOM[CIVIL SUIT IOMP (I) (COMM.)/421/2026 [06-04-2026 [HDFC BANK LTD ISH. ANISH] l06-04-2026
o2 Vs SHARDA KUMARI BHOLA
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ICIVIL SUIT [Ex.COMM - Award by Arb.o7-04-2026 JAxis Bank Ltd IMAYANK 0873347380 l07-04-2026

ko2 IComm./48/2026 Vs RAGHUNANDAN CHAUDHARI [MAHAJAN
ICOURT ROOM(CIVIL SUIT [Execution 07-04-2026 [Pappu Seth ROBIN 0580905884 l07-04-2026
ko2 (Comm.)/184/2026 Vs Municipal Corporation of DelhiBHARDWAJ

lAnd Another
COURT ROOM(CIVIL SUIT ICS (COMM)/409/2026 07-04-2026 ISH ATUL KANSAL SOLEISANCHIT 9999605495 ladvsanchitgoyal @gmail [07-04-2026
o2 IPROPRIETOR MS ATULGOYAL L.com

[KUMARANUJ KUMAR

Vs DAHARAMVIR GAHALOT
ICOURT ROOM(CCIVIL SUIT ICS (COMM)/426/2026 09-04-2026 IVECTUS POLYMERS PRIVATEghrihar tripathi 9548888420 [Advocate.shrihar@gmailog-04-2026
402 ILIMITED l.com

Vs KIRAN
ICOURT ROOMICIVIL SUIT ICS (COMM)/432/2026 10-04-2026 [Super Cassettes Industries Pvt. Lt ~ [KK Khaitan 0810389109 kkkheitan@tseaies.com [10-04-2026
ko2 Vs M/S RAM NET COM
COURT ROOM(CIVIL SUIT ICS (COMM)/433/2026 10-04-2026 [Hamdard National  Foundationjshivender singh (9953394364 shivender@theacmeco. [10-04-2026
lho2 ( India ) lcom

Vs Hamdard Jankalyan Avam|

[Shiksha Sa
COURT ROOMCIVIL SUIT lOMP MISC.{13-04-2026 ISh Siddhant Shangle JAK Trivedi 0871441764 aktrivedilawoffices@gm|i3-04-2026
402 (COMM.)/3/2026 Vs Government of NCT of Delhij lail.com

[Public Works Department
ICOURT ROOM(CIVIL SUIT [Ex.COMM - Award by Arb/|17-04-2026 IM/S MAA DURGA INDUSTRIES 17-04-2026
o2 Comm./60/2026 Vs M/S EKOM AGARO OVERSEAS
COURT ROOMCIVIL SUIT ICS (COMM)/455/2026 18-04-2026 INezpack Industries Pvt Ltd JAakash 8743904246 ch.aakash86@gmail.co [18-04-2026
ko2 Vs Himalaya Food International Itd |chaudhry Im




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

[SHA

ﬁ\élanoj
umar(P),

m

ICOURT ROOM(CIVIL SUIT ICS (COMM)/463/2026 20-04-2026 IManoj Kumar ICharanpreet 8860577210 singh.charanpreetg@g [20-04-2026
uo2 Vs Chairman, CBDT and Ors singh Imail.com
ICOURT ROOM(CIVIL SUIT ICS (COMM)/486/2026 27-04-2026 KARUR VYSYA BANK LTD [Sandeep 8800892099 [dhariwalsandeepgos@gl27-04-2026
ko2 Vs Ravinder Ahuja Imail.com
COURT ROOM(CIVIL SUIT ICS (COMM)/506/2026 30-04-2026 IGaurav Jain IS.B. Pandey 9313780408 sbpandey7@yahoo.com [30-04-2026
ko2 Vs Kawaljeet Singh Sheen
14 ISH. ASHUTOSH|WEST 201 ICS ICS (COMM)/320/2026 01-04-2026 IBANK OF INDIA Vs M/S CAKES 98Amrendra Nathjg910717081 ladvamrendra22@gmail [27-03-2026
[KUMAR, DISTRICT] [Extn Block THROUGH ITS PROPRIETORShukla(P), .com
WUDGE IMAYANK KHURANA
(COMMERCIAL
ICOURT) IOMP (1) IOMP (I) (COMM)/719/2026 [02-04-2026 IAXIS BANK LTD Vs ASHWANIADV 0871040589 indolexlaw@gmail.com [30-03-2026
KUMAR SINGH DHEERAJ(P),
ICS ICS (COMM)/341/2026 07-04-2026 ISURESH DATT PARASHAR[Sumit 0911995000 Imail@nagpal.law l04-04-2026
IPROPRIEOTR  OF  VAIDRISHINagpal(P),
[LABORATORIES AND ANR-- Vg
IGREENLIVYA WELLNESS
ICS ICS (COMM)/357/2026 11-04-2026 ISTATE BANK OF INDIA VsMANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
JASWANT SINGH IPANDEY(P), fil.com
ICS ICS (COMM)/356/2026 11-04-2026 ISTATE BANK OF INDIA Vs SATPAL [MANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
IPANDEY(P), il.com
ICS ICS (COMM)/358/2026 11-04-2026 ISTATE BANK OF INDIA Vs DEVIMANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
IDASS IPANDEY(P), fil.com
ICS ICS (COMM)/359/2026 11-04-2026 ISTATE BANK OF INDIA Vs RAJU [MANOJ 8130506139 ladvpandeymanoj@gma [09-04-2026
IPANDEY(P), il.com
IOMP (1) IOMP (I) (COMM)/744/2026 [11-04-2026 IHDFC BANK LTD Vs HARISHADV. LALITj9555861211 lalitpandeyadvassociate [09-04-2026
ICHAND YADAV IPANDEY(P), s@gmail.com
IOMP (1) IOMP (I) (COMM)/743/2026 [11-04-2026 [Shriram Finance Ltd Vs MOHD 0811133644 Imanojk.adv@gmail.co [09-04-2026
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IOMP (I) IOMP (I) (COMM)/770/2026 [13-04-2026 ITSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 lalitpandeyadvassociate [10-04-2026
Vs PARADISE MOTORS AND ORS [PANDEY(P), s@gmail.com

IOMP (I) IOMP (I) (COMM)/772/2026 [13-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.co [10-04-2026
IANIL KUMAR IPATHAK(P), m

CS ICS (COMM)/363/2026 13-04-2026 ISTATE BANK OF INDIA VsGopal Chandg810210832 INot mentioned l09-04-2026
RAMESH [Sharma(P),

IOMP (1) IOMP (1) (COMM)/764/2026 [13-04-2026 IYes Bank Ltd Vs YUSUF AHMEDADV. LALITo555861211 lalitpandeyadvassociate [10-04-2026
[KHAN [PANDEY(P), s@gmail.com

IOMP (1) IOMP (I) (COMM)/765/2026 [13-04-2026 [Yes Bank Ltd Vs NAMRATA SOOD |ADV. LALIT555861211 lalitpandeyadvassociate [10-04-2026

IPANDEY(P), s@gmail.com
IOMP (1) IOMP (I) (COMM)/769/2026 [13-04-2026 [Yes Bank Ltd Vs MANISH MANISH |ADV. LALIT555861211 lalitpandeyadvassociate [10-04-2026
IPANDEY(P), s@gmail.com

IOMP (1) IOMP (I) (COMM)/771/2026 [13-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.co [10-04-2026
ICHANDRA MOHAN IPATHAK(P), m

ICS ICS (COMM)/369/2026 15-04-2026 IPANKAJ GUPTA Vs PAWANAjay Gupta(P), [9810226738 lajaygs57@yahoo.com  [10-04-2026
IKUMAR

ICS ICS (COMM)/367/2026 15-04-2026 ICANARA BANK Vs RAJNI SARNA|CHITRA 0212888057 INot mentioned 11-04-2026
[PROP M/S DIVYA FASHION IMALHOTRA(P),

ICS ICS (COMM)/370/2026 15-04-2026 Anand Kumar Dalmia Vs PIRAMALjSameer 0810134864 sameerdewan123@rediffi1-04-2026
[FINANCE LIMITED [Dewan(P), fmail.com

ICS ICS (COMM)/368/2026 15-04-2026 IPRADEEP GUPTA AND SONS HUFAjay Gupta(P), [9810226738 hjaygs57@yahoo.com  [10-04-2026
Vs PAWAN KUMAR

IOMP (1) IOMP (I) (COMM)/779/2026 [16-04-2026 [Shriram Finance Ltd Vs RAHUIManoj 0811133644 Imanojk.adv@gmail.co [12-04-2026
IYADAV [Kumar(P), Im

IOMP (1) IOMP (I) (COMM)/780/2026 [16-04-2026 [Shriram Finance Ltd Vs JAY SHREEManoj 0811133644 Imanojk.adv@gmail.co [12-04-2026
IKRISHNA TPT SERVICE Kumar(P), Im

IOMP (I) IOMP (I) (COMM)/794/2026 [17-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.co [14-04-2026
IMUSKAN SEHDEV IPATHAK(P), Im
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IOMP (I) IOMP (I) (COMM)/796/2026 [17-04-2026 [IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srceslegal.co [14-04-2026
[RAKESH ARORA [PATHAK(P), Im
IOMP (I) IOMP (I) (COMM)/797/2026 [17-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.co [14-04-2026
ISHEKHAR HANDA IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/792/2026 [17-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.co [14-04-2026
ISAROJ JOSHI IPATHAK(P), Im
IOMP (I) IOMP (I) (COMM)/793/2026 [17-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.co [14-04-2026
IMAHIPAL FAKIRA IPATHAK(P), m
IOMP (1) JIOMP (1) (COMM)/808/2026 [18-04-2026 [Yes Bank Ltd Vs PRAMOD KUMAR |ADV. LALIT555861211 lalitpandeyadvassociate [16-04-2026
IPANDEY(P), s@gmail.com
IOMP (1) IOMP (I) (COMM)/810/2026 [18-04-2026 [Yes Bank Ltd Vs ASHWANI KUMAR |ADV. LALIT555861211 lalitpandeyadvassociate [16-04-2026
IPANDEY(P), s@gmail.com
IOMP (1) IOMP (I) (COMM)/811/2026 [18-04-2026 [Yes Bank Ltd Vs ARUN TYAGI JADV. LALITj9555861211 lalitpandeyadvassociate [16-04-2026
IPANDEY(P), s@gmail.com
ICS ICS (COMM)/376/2026 18-04-2026 ISURINDER KUMAR SOLEJArti Sharma(P), 9810186530 insightlegalgg@gmail.c [15-04-2026
IPROPRIETOR OF M/S SUNGRACE| om
INKS Vs RAVINDER MAWRI SOLE]
IPROPRIETOR OF M/S K G
IOMP (I) IOMP (I) (COMM)/807/2026 [18-04-2026 IYes Bank Ltd Vs SHRIPAL KESHRI |ADV. LALITj9555861211 lalitpandeyadvassociate [16-04-2026
IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/809/2026 [18-04-2026 IYes Bank Ltd Vs LUKMAN LUKMANIJADV. LALITj9555861211 lalitpandeyadvassociate [16-04-2026
IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/820/2026 [20-04-2026 IYes Bank Ltd Vs SEEMA SINGH IADV. LALITj9555861211 lalitpandeyadvassociate [17-04-2026
IPANDEY(P), s@gmail.com
IOMP (1) IOMP (I) (COMM)/819/2026 [20-04-2026 [DFC FIRST BANK LIMITED VSsSANJEEV 0717028845 litigation@sreslegal.co [16-04-2026
INARENDRA KUMAR IPATHAK(P), m
IOMP (1) IOMP (I) (COMM)/821/2026 [20-04-2026 [Yes Bank Ltd Vs ANJANI KUMARI |ADV. LALITjo555861211 lalitpandeyadvassociate [17-04-2026
IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/822/2026 [20-04-2026 ITSC FINSERV PRIVATE LIMITEDADV. LALITo555861211 lalitpandeyadvassociate [17-04-2026

Vs ANAVI MOTORS AND ORS

IPANDEY(P),

s@gmail.com
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IOMP (I) IOMP (I) (COMM)/832/2026 [21-04-2026 [HDFC BANK LTD Vs POONAM fajay uppal(P), [08117 40125 Virtuous.people@gmail [18-04-2026
IDEVI . com
IOMP (1) IOMP (I) (COMM)/831/2026 [21-04-2026 IYES BANK LTD Vs YASH YADAV  [KARTIK 9731424935 kartikevashannal1409@[20-04-2026
KUMAR(P), gmail.com
ICS ICS (COMM)/386/2026 21-04-2026 ABHAY MUNJAL PROP M/SCHANDER 8368100614 ladvpallavaneja@gmail. [17-04-2026
IABHAY TRADERS Vs M/S JUNOSSHEKHAR(P), com
[BITUMIX PVT LTD AND ORS
ICS ICS (COMM)/387/2026 21-04-2026 [Sunil Kumar Pandey Vs Bharat JABHISHEK 8130081167 ladvabhishektyagii2@g [15-04-2026
ITYAGI(P), Imail.com
ICS ICS (COMM)/394/2026 22-04-2026 IMEENU PROP OF M/S TAKSHManish 9599925926 ladvocategirish156 @gm [16-04-2026
[ENTERPRISES Vs RAJESH PALjYadav(P), lail.com
IPROP OF M/S PAL TRADING
ICOMPANY
ICS ICS (COMM)/402/2026 23-04-2026 IM/S OMSONS MARKETING PVTAnand 0811962839 ladu.irshad1@gmail.comf18-04-2026
ILTD Vs M/S BPS|Sharma(P),
INFRASTRUCTURE PVT LTD|
(DRINKS ON FIRE)
ICS ICS (COMM)/407/2026 24-04-2026 IVINTAGE CREDIT AND LEASINGIGAURAV 9999797229 Imalhotra_gauravig76@[22-04-2026
[PVT LTD Vs Amit Kumar and Anr  [MALHOTRA(P), aho0.co.in
ICS ICS (COMM)/406/2026 24-04-2026 IGangotri Electronics Pvt Ltd Vs IB[Kartik 8126399945 JAdvocatebhagat24@gm [20-04-2026
[Lightings Pvt Ltd [Bhagat(P), lail.com
ICS ICS (COMM)/412/2026 25-04-2026 IM/S Rakesh Timber Traders Vs M/slAkshat 8160450416 akshat.lawgreen @gmail[23-04-2026
IBHAWNA MOTELS AND RESORTSGupta(P), .com
IPVT LTD AND ORS
IOMP (I) IOMP (I) (COMM)/849/2026 [25-04-2026 IAXIS BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.co [23-04-2026
IRAGHUVEER SINGH IPATHAK(P), m
IOMP (I) IOMP (I) (COMM)/864/2026 [27-04-2026 YES BANK LTD Vs RAHULKARTIK 0731424935 kartikevashannal1409@}24-04-2026
ISUKHIJA [KUMAR(P), gmail.com
IOMP (1) IOMP (I) (COMM)/863/2026 [27-04-2026 IYES BANK LTD Vs SAHIL TANWAR [KARTIK 0731424935 kartikevashannal1409@f24-04-2026
[KUMAR(P), gmail.com
IARB JARB A (COMM)/2/2026 29-04-2026 IRAJENDRA Vs MARGOOBYITENDER Inot mentioned INot mentioned l07-05-2026
IQURESHI ITANWAR(P),
IOMP (I) JOMP (I) (COMM)/866/2026 [29-04-2026 ITSC FINSERV PRIVATE LIMITEDADV. LALITo555861211 lalitpandeyadvassociate [17-04-2026
Vs CAR CAR-O-BAR SERVICES[PANDEY(P), s@gmail.com
IPRIVATE LIMITED AND ORS
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IOMP (I) IOMP (I) (COMM)/732/2026 |09-04-2026 IYES BANK LTD Vs MEENU RANI  [KARTIK 0731424935 kartikevashannal1409@[07-04-2026
KUMAR(P), lgmail.com
IOMP (1) IOMP (I) (COMM)/731/2026 [09-04-2026 IYES BANK LTD Vs MEENU RANI  [KARTIK 9731424935 kartikevashannal1409@[07-04-2026
KUMAR(P), gmail.com
IOMP (I) IOMP (I) (COMM)/730/2026 [09-04-2026 IYES BANK LTD Vs RANDHIRIKARTIK 9731424935 kartikevashannal1409 @[07-04-2026
IRANDHIR KUMAR(P), gmail.com
ICS ICS (COMM)/347/2026 09-04-2026 [Shree Krishna Paper Mills andDAVESH 79082104633 Imail@dvipattorneys.co [08-04-2026
[Industries Limited Vs Bunpai IndiaVASHISHTHA( Im
[Private Limited P),
ICS ICounter Claim/17/2026 16-04-2026 IBUNPAI INDIA PRIVATE LIMITED[KUNAL 0999757185 [P.KUNALKHANNA@ [15-04-2026
Vs SHREE KRISHNA PAPER MILLSKHANNA(P), IGMAIL.COM
JAND INDUSTRIES LIMITED
IOMP (1) IOMP (I) (COMM)/795/2026 [17-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.co [14-04-2026
IMUSHAHID HUSSAIN IPATHAK(P), m
ICS ICS (COMM)/428/2026 30-04-2026 [Triveni Trust Vs Tript Singh |Akhil Mittal(P), j9212504099 Imittalsolicitors@gmail. [28-04-2026
icom
15 IMS. PREETIWEST 209 ICS(COMM 319/2026 01.04.2026 IMS ALUTECH INDUSTIRES VSJADITYA 0873539952 suvigyalegal@gmail.co [01.04.2026
IAGARWAL GUPTA, [Extn Block IPAVNEET KHURANA ILOROYIA Im
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 ICS(COMM 321/2026 02.04.2026 JOZONE OVERSEAS PVT LTD VS/MAHESH 0810133604 tridentlaw@hotmail.co [02.04.2026
JASHOK KUMAR KATYAYEN Im
ICS(COMM 1322/2026 02.04.2026 IPARMESHTHI ENTERPRISES VS.|VAIBHAV 0999556464 ladvaibhavgupta@hotm [02.04.2026
JOASIS DISTILLERIES LTD IGUPTA lail.com
ICS(COMM 1323/2026 02.04.2026 IABC FIRE ENGINEERS INDIA VS.|ABHINAV 0315199843 02.04.2026
ISUNEJA TOER 11 FLAT OWNERSUGANDHA
IWELFARE ASSOCIATION
IOMP(I)/COMM [723/2026 06.04.2026 IYES BANK VS. RAJ KUMAR IANANJAY 7030378800 lasaplegalandadvocates [06.04.2026
ISINGH (@gmail.com
ICS(COMM 351/2026 10.04.2026 IKUNAL AGGRWAL VS. VIMAL INAVNEET 0811224831 Inavneetgoyal.ad @gmail{10.04.2026
IGOEL .com
ICS(COMM 1353/2026 11.04.2026 ISTATE BANK OF INDIA VS|MANOJ 0654371856 ladvpandeymanoj@gma [11.04.2026
ISUSHIL KUMAR IPANDEY fil.com
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ICS(COMM 354/2026 11.04.2026 ISTATE BANK OF INDIA VS. NITINMANOJ 9654371856 ladvpandeymanoj@gma [11.04.2026
JAIN IPANDEY fil.com
ICS(COMM 1355/2026 11.04.2026 IV MAHASHAY AND CO. VS. KENGEAMRENDRA 9599801188 globalvisionlawoffice@ [11.04.2026
ICONSTRUCTION CO KR DUBEY gmail.com
OMP(1)/COMM  [738/2026 11.04.2026 [HDFC BANK VS. RAJESHWAR|LALIT PANDEY [8130383143 lalitpandeyadvassociate [11.04.2026
IVERMA s@gamil.com
OMP(1)/COMM  [739/2026 11.04.2026 [HDFC BANK VS. RAHUL VERMA [LALIT PANDEY [8130383143 lalitpandeyadvassociate [11.04.2026
s@gamil.com
OMP(I)/COMM  [740/2026 11.04.2026 [HDFC BANK VS. MANOJ JHA ILALIT PANDEY [8130383143 lalitpandeyadvassociate [11.04.2026
s@gamil.com
ICS(COMM 360/2026 13.04.2026 IMS BANIAY KI DUKAN PVT LTD|NITIN GOEL 9958617492 ladvnitin@hotmail.com [13.04.2026
IVS. ARIETIS HEALTHCARE PVT]
ILTD
IOMP(I)/COMM I747/2026 13.04.2026 IYES BANK VS. ASHOK KUMAR ILALIT PANDEY [8130383143 lalitpandeyadvassociate [13.04.2026
s@gamil.com
IOMP(I)/COMM 748/2026 13.04.2026 IYES BANK VS. NAFEES AHMED  [LALIT PANDEY [8130383143 lalitpandeyadvassociate [13.04.2026
s@gamil.com
IOMP(I)/COMM 749/2026 13.04.2026 IDFC BANK LTD VS. AMJAD|SANJEEV 0717028845 litigation@srclegal.com [13.04.2026
ISHRAT IPATHAK
IOMP(I)/COMM [750/2026 13.04.2026 IYES BANK VS. MUKTESHDAN|SANJEEV 0717028845 litigation@srclegal.com 13.04.2026
IAJITDAN GADHAVI IPATHAK
ICS(COMM) 1364/2026 15.04.2026 INDU MAHAJAN VS. VINEET ISUNIL 0891880710 lalwanisuniliig9go@gm [15.04.2026
ILALWANI lail.com
ICS(COMM) 371/2026 16.04.2026 IPRAMIT SANGHAVI VS. M/ PVRIDAVESH 7082104633 Imail@ad.pattorneyes.cof16.04.2026
INOX LTD IVASHISHTHA Im
IOMP(I)/COMM [777/2026 16.04.2026 IHDFC BANK VS. GULSHANJAJAY UPPAL [9811740125 irtuous.people@gmail. [16.04.2026
IKUMAR lcom
OMP(I)/COMM  [790/2026 17.04.2026 IYES BANK VS. ANIL GARG ILALIT PANDEY [8130383143 lalitpandeyadvassociate [17.04.2026

s@gamil.com
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IOMP(I)/COMM [790/2026 17.04.2026 [IDFC BANK LTD VS. SARVANAND|SANJEEV 0717028845 litigation@srclegal.com [17.04.2026
[PANDEY [PATHAK
IMISC.DJ/COMM K20/2026 17.04.2026 IRAKESH KUMAR VS|UTSAV GARG [8800384404 lutsavgargadvocte@gma [17.04.2026
ISARVMANGAL HOLY STORE PVT] fil.com
ILTD
IMISC.DJ/COMM K26/2026 18.04.2026 ISKAI TUBES VS. RAI INNOTECH|KARTIK 8076189601 ffice@veralex.in 18.04.2026
IPVT LTD VINDAL
ICS(COMM 1383/2026 20.04.2026 RAJ SINGH VS. BHUPENDERMOHD. 18826785667 firshad.mohammwso01@ [20.04.2026
ISINGH & ORS [RSHAD gmail.com
ICS(COMM 1385/2026 20.04.2026 [PUNJAB NATIONAL BANK VS./SAURAV 0899331166 sauravbhasinio@gmail.[20.04.2026
ISHANTI [BHASIN com
IOMP(I)/COMM 823/2026 20.04.2026 IDFC BANK LTD VS. NAZREEN[SANJEEV 0717028845 litigation@srclegal.com [20.04.2026
IKHAN IPATHAK
IOMP(I)/COMM 824/2026 20.04.2026 IYES BANK VS. ALOK ANJAN ISANJEEV 0717028845 litigation@srclegal.com [20.04.2026
IPATHAK
IOMP(I)/COMM 825/2026 20.04.2026 [IDFC BANK LTD VS. HARISHSANJEEV 9717028845 litigation@srclegal.com [20.04.2026
IKUMAR YADAV IPATHAK
IOMP(I)/COMM 826/2026 20.04.2026 ITSC FINSERV PVT LTD VS. ANAVISANJEEV 0717028845 litigation@srclegal.com [20.04.2026
IMOTORS IPATHAK
IOMP(I)/COMM 827/2026 20.04.2026 [IDFC BANK LTD VS. KAMNASANJEEV 0717028845 litigation@srclegal.com [20.04.2026
ICHOPRA IPATHAK
IOMP(I)/COMM 828/2026 20.04.2026 IYES BANK VS. TARUNISANJEEV 0717028845 litigation@srclegal.com [20.04.2026
JASSOCIATES IPATHAK
IOMP(I)/COMM 841/2026 22.04.2026 IYES BANK VS. PARAS MALHOTRA [LALIT PANDEY [8130383143 lalitpandeyadvassociate [22.04.2026
s@gamil.com
IOMP(I)/COMM 842/2026 22.04.2026 IYES BANK VS. NAVEEN YADAV ILALIT PANDEY [8130383143 lalitpandeyadvassociate [22.04.2026
s@gamil.com
/2026 22.04.2026 IGURBAKSH SINGH VS. AMARJITIMEHAK KALRA|9582051221 info@innovlegum.om [22.04.2026

OMP/MISC/COM
M

ISINGH
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ICS(COMM 400/2026 23.04.2026 IMS KAGO VS. PACKSTERMANISH 064370160 Imanish@xanderlegalsolf06.04.2026
TECHNOLOGY OPC KUMAR utions.com
ICS(COMM 408/2026 24.04.2026 IPREM CHAND VS. RAKESHKUSHAGRA 9999448787 kushagrabansal@akass [24.04.2026
[KUMAR ciates.org.in
OMP(1)/COMM  [847/2026 25.04.2026 ITSC FINSERV PVT LTD VS. YUWIN|LALIT PANDEY [8130383143 lalitpandeyadvassociate [25.04.2026
IAUTOS s@gamil.com
IOMP(I)/COMM 857/2026 27.04.2026 IDFC FIRS TBANK VS. NIRMALSANJEEV 0717028845 litigation@srclegal.com [27.04.2026
[RAVIDAS IPATHAK
IOMP(I)/COMM 858/2026 27.04.2026 IYES BANK VS. RJEEV BHATI ISANJEEV 0717028845 litigation@srclegal.com [27.04.2026
IPATHAK
IOMP(I)/COMM 859/2026 27.04.2026 IDFC BANK VS. DHARAM DAS ISANJEEV 0717028845 litigation@srclegal.com [27.04.2026
IPATHAK
IOMP(I)/COMM 860/2026 27.04.2026 IDFC BANK VS. PREMPALSANJEEV 0717028845 litigation@srclegal.com [27.04.2026
RAMPAL IPATHAK
IOMP(I)/COMM 861/2026 27.04.2026 IYES BANK VS. PRADEEPSANJEEV 9717028845 litigation@srclegal.com [27.04.2026
RAJENDER IPATHAK
IOMP(I)/COMM 862/2026 27.04.2026 IYES BANK VS. MEENA SHARMA [SANJEEV 0717028845 litigation@srclegal.com [27.04.2026
IPATHAK
ICS(COMM k416/2026 27.04.2026 IM/S NKR CONSTRUCTION VS|KAILASH 0811330731 ladvocatesharmakailash [27.04.2026
INEELANSH ELECTROTECHKKUMAR (@gmail.com
ISYSTEM
ICS(COMM k17/2026 27.04.2026 IPUNJAB NATIONAL BANK VS|SANCHEET 0548667393 sssanchitog@gmail.co [27.04.2026
IDINESH KUMAR THAPAR ISHARMA m
ICS(COMM k19/2026 28.04.2026 [RAM AVTAR VS. PRAMOD KUMAR |[SWENKA 0069075551 ladvswenkatripathi@gm [28.04.2026
[TRIPATHI lail.com
ICS(COMM k22/2026 29.04.2026 ISANDEEP SINGH GUJRAL VS/MALAYA 0810570525 Imalaya.chand @yahoo.c [29.04.2026
[HARJEET SINGH KUMAR om
IOMP(I)/COMM 865/2026 29.04.2026 IYES BANK VS, MANISHA[SANJEEV 0717028845 litigation@srclegal.com [29.04.2026
ICHAUHAN IPATHAK
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ICS(COMM k30/2026 30.04.2026 IVINEE MALHOTRA VS. VIKAS] 130.04.2026
ICHAUDHARY
ICS(COMM k31/2026 30.04.2026 IGSI ENTERPRISES VS. KUKREJAIBHASKAR VALI|9910358225 ffice@vali.co.in 130.04.2026
IBROTHERS
ICS(COMM 429/2026 30.04.2026 ILT. CO MEHAR LTTLE ANGELS SRIGHANISHT 8130775177 ladvghansihtbagaira@g [30.04.2026
ISEC SCHOOL BAGARIA Imail.com
16 ISH. RAGHUBIR[WEST 203 ICS 04-04-2026 IM/s Astrovex Bizz 24 Pvt Ltd VSMANISH 08711313377 legalworldrajeev@gmailjo2-04-2026
ISINGH, DISTRICT] [Extn Block (COMM)/328/202 [Suresh Dubey [KUMAR(P), .com
JUDGE 6
(COMMERCIAL
ICOURT)-03 [ExXCOMM - Award| 04-04-2026 [Axis Bank Ltd Vs KARAN KUMAR  [MAYANK l02-04-2026
by Arh| IMAHAJAN(P),
IComm/48/2026
[ExXCOMM - Award| 04-04-2026 Axis Bank Ltd Vs JITENDERMAYANK l02-04-2026
by Arh| ISHARMA IMAHAJAN(P),
IComm/46/2026
[ExXCOMM - Award| 06-04-2026 IAxis Bank Ltd Vs AJAYIMAYANK l04-04-2026
by Arh| IVISHWAKARMA IMAHAJAN(P),
IComm/51/2026
ICS 06-04-2026 IMS SLITT COAT ENGINEERS[Manoj 0810204312 lexcitusassociates1i@ga [04-04-2026
(COMM)/330/202 THROUGH ITS PARTNER LAXMI[Kumar(P), mil.com
6 IPAT JANGIR Vs MEDI HEAL
ISOLUTION
ICounter 06-04-2026 [EutAir Equipments LLP Vs C SShobhan 0990444187 katyal.siddhant@gmail. [p4-04-2026
IClaim/11/2026 IConstruction =~ Company  Privatemahanti(P), com
[Limited
OMP (D) 06-04-2026 IMITUSHI CREDIT AND HOLDINGADV. LALIT] l04-04-2026
(COMM)/721/2026 IPVT LTD Vs BRIJESH KUMAR IPANDEY(P),
IOMP (D) 09-04-2026 IYES BANK LTD Vs SHABANAJKARTIK l08-04-2026
(COMM)/729/2026 TMAM [KUMAR(P),
OMP (D) 09-04-2026 IYES BANK LTD Vs SAKAWATKARTIK l08-04-2026
(COMM)/728/2026 IKHAN [KUMAR(P),
IOMP (D) 09-04-2026 IYES BANK LTD Vs PRABHANSHU|KARTIK l08-04-2026
(COMM)/727/2026 ISHEKHAR KUMAR(P),
IOMP (D) 09-04-2026 IYES BANK LTD Vs MOHAMMAD|KARTIK l08-04-2026
(COMM)/726/2026 IDANISH KUMAR(P),
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NUMBER

OMP (D) 09-04-2026 [Shriram Finance Ltd Vs NAUSHADManoj l08-04-2026
(COMM)/725/2026 AHMAD [Kumar(P),

ExCOMM - Award| 09-04-2026 [ndusind Bank Ltd Vs ASHOK KRManoj 08-04-2026
by Arb] IKUSHWAHA Kumar(P),

IComm/59/2026

ExCOMM - Award| 09-04-2026 Indusind Bank Ltd Vs KRISH anoj l08-04-2026
by Arbl IKUMAR Kumar(P),

IComm/58/2026

ExCOMM - Award| 09-04-2026 [ndusind Bank Ltd Vs SUNIIManoj l08-04-2026
by Arbl IKUMAR TELI [Kumar(P),

IComm/57/2026

ICS 09-04-2026 IBANK OF BARODA Vs MUKESH [Deepa Gupta(P),l9312292558 ladvocate.deepa.gupta@ [08-04-2026
(COMM)/346/202 gamil.com

6

[Execution 10-04-2026 ICanara Bank Vs SANDEEP KUMARJsumit l09-04-2026
(Comm)/142/2026 ICHATURVEDI virmani(P),

OMP (D) 11-04-2026 [HDFC BANK LTD Vs RAJESHWAR |ADV. LALIT] 10-04-2026
(COMM)/736/2026, IVERMA IPANDEY(P),

OMP (D) 11-04-2026 [HDFC BANK LTD Vs PIYUSH JHA |ADV. LALIT] 10-04-2026
(COMM)/737/2026 IPANDEY(P),

ICS 11-04-2026 ISTATE BANK OF INDIA Vs SATISH [MANOJ 8130506139 ladvpandeymanoj@gam [10-04-2026
(COMM)/352/2026 IPANDEY(P), fil.com

OMP (D) 13-04-2026 IYes Bank Ltd Vs NEETU TOMER IADV. LALIT] 11-04-2026
(COMM)/759/2026 IPANDEY(P),

OMP [©) 13-04-2026 ITSC FINSERV PRIVATE LIMITED|ADV. LALIT] 11-04-2026
(COMM)/757/2026 Vs SUNSHINE AUTO SALES IPANDEY(P),

OMP (D) 13-04-2026 [DFC FIRST BANK LIMITED VSsSANJEEV 11-04-2026
(COMM)/758/2026| IROHIT KUMAR IPATHAK(P),

OMP (D) 13-04-2026 [DFC FIRST BANK LIMITED VSsSANJEEV 11-04-2026
(COMM)/756/2026) IRAVI CHHILLAR IPATHAK(P),

IOMP (D) 15-04-2026 IDFC FIRST BANK LIMITED VsRAHUL 13-04-2026
(COMM)/773/2026 IMADHUMITA SINGH KASHYAP(P),
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(COMM)/812/2026

IMOHIT CHARAN

PATHAK(P),

[Execution 15-04-2026 pramod kumar narang Vs poojaJaspreet 13-04-2026
(Comm)/143/2026 lanand [Singh(P),
IOMP 6 16-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 15-04-2026
(COMM)/776/2026 IVIKAS GUPTA IPATHAK(P),
[Execution 16-04-2026 [Kartar Kaur Shokeen Vs M/s GurujilYogesh Kumar 15-04-2026
(Comm)/144/2026 [Fashion IChandna(P),
ICS 17-04-2026 JASBIR SINGH Vs TEJENDERMohan Kumar9990015815 Imohan396@gamil.com [16-04-2026
(COMM)/374/2026 ISINGH [Kaushik(P),
(OMP (D) 17-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 16-04-2026
(COMM)/782/2026 ISATRAF KHAN SAIFI IPATHAK(P),
OMP (D) 17-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 16-04-2026
(COMM)/781/2026 IABHA SINGHAL IPATHAK(P),
IM-Ex/170/2026 17-04-2026 IWORLDFA EXPORTS PVT LTD Vs|Sameer 16-04-2026
ISHAUKAT AZIZ [Dewan(P),
ICS 18-04-2026 IMr Anil Kumar Proprietor MslHritik 0811427955 Imunishlaw.vohra@gam [17-04-2026
(COMM)/375/2026 [Kapoor Press Vs Mr Mushahid AliKashyap(P), fil.com
[Proprietor Ms Prime Packaging India|
Misc DJ/424/2026 18-04-2026 [Fire Hut Commercial EquipmentSHREY 17-04-2026
[Private Limited Vs Kaltech BuildingKUMAR(P),
IControls Private Limited
OMP (D) 18-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 17-04-2026
(COMM)/799/2026, ISAJJAD AHMAD IPATHAK(P),
IOMP ) 20-04-2026 IYes Bank Ltd Vs SEEMA KUMARI |JADV. LALIT] 18-04-2026
(COMM)/815/2026 IPANDEY(P),
ICS 20-04-2026 JASHOK BABBAR (SENIORDEVENDER 0899776633 pspkjuris@gamil.com [18-04-2026
(COMM)/379/2026 ICITIZEN) Vs JITENDER VERMAKUMAR
IALIAS SONU VERMA DAIN(P),
OMP 6 20-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 18-04-2026
(COMM)/813/2026 ILOKESH DAGAR IPATHAK(P),
OMP 6 20-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 18-04-2026
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IOMP ) 20-04-2026 IYes Bank Ltd Vs DIVYAM GUPTA  |ADV. LALIT] 18-04-2026
(COMM)/814/2026 IPANDEY(P),
Misc DJ/435/2026 21-04-2026 [Fire Hut Commercial EquipmenySHREY 20-04-2026
[Private Limited Vs Kaltech BuildingKUMAR(P),
IControls Private Limited
OMP (D) 22-04-2026 IYes Bank Ltd Vs HARISHREEADV. LALIT] [21-04-2026
(COMM)/838/202 IMEHTA PANIGRAHI IPANDEY(P),
6
OMP (D) 22-04-2026 IYes Bank Ltd Vs RAM BARAN IADV. LALIT] [21-04-2026
(COMM)/839/202 IPANDEY(P),
6
[ExXCOMM - Award| 24-04-2026 [Kotak Mahindra Prime Ltd VsSunny Arora(P), [22-04-2026
by Arb] IGEETA RANI
IComm/70/2026
ICS 24-04-2026 JAGDISH SINGH Vs JAY DEVI R.P Singhlo811131392 ratanpalsinghdivaniya [22-04-2026
(COMM)/405/202 [Divaniya (@gamil.com
6
[Execution 24-04-2026 IM/S AUTOVIKAS SALES ANDYOMESH [22-04-2026
(Comm)/160/2026 ISERVICES PVT LTD THROUGH ITSSHARMA(P),
IAUTHORISED REPRESENTATIVE]
SH DHARAMVIR SINGH V§
ICS 24-04-2026 Vion International Food IngredientsfNIKITA 0711894248 INot Mentioned I22-04-2026
(COMM)/403/202 Private Limited Vs MOHD AKHTAR [GUPTA(P),
6
ICS 24-04-2026 Vinay Arora Vs Sarabjeet Singh|Lavnish 0873925325 lavinshk@ymail.com [22-04-2026
(COMM)/404/202 [Makan Prop of Voodo Kumar(P),
6
ExCOMM - Award| 25-04-2026 [UGRO CAPITAL LTD Vs SHARMA|Sanjay Kumar I24-04-2026
by Arh| [ENTERPRISES Singh(P),
IComm/72/2026
ICS 25-04-2026 IMr Ramesh Chander Soni Vs MrCHARIT 8595653336 sulekachandco@gamil.cf24-04-2026
(COMM)/411/2026 Giriraj Binani IGOYAL(P), om
OMP (D) 27-04-2026 IDFC FIRST BANK LIMITED VSSANJEEV 25-04-2026
(COMM)/852/202 IADNAN MD IPATHAK(P),
6
OMP (D) 27-04-2026 IYES BANK LTD Vs PAYAL TYAGI  [KARTIK 25-04-2026
(COMM)/850/202 KUMAR(P),
6
IOMP (D) 27-04-2026 IYES BANK LTD Vs RAM GYAN|KARTIK I25-04-2026

(COMM)/851/2026

ISINGH

KUMAR(P),
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Misc DJ/458/2026 27-04-2026 IShree Radhe Process Vs DEV[SATYA 25-04-2026
IGARMENTS IPRAKASH(P),
IOMP 29-04-2026 IM/S QUGEN PATHLABS P LTD|Vinod Pant(P), 27-04-2026
(COMM)/9/2026 ITHROUGH ITS DIRECTOR SH]
[UPINDER SINGH Vs M/S
[HOPEBERRY DIAGNOSTICS AND
ICS 30-04-2026 JANGEL INDIA CAD CAM PVT LTDyatin 0811881981 [INot Mentioned [20-04-2026
(COMM)/424/202 Vs B K ENTERPERISES THROUGH|Sharma(P),
6 TS PROPRIETOR MR RAJESH]
ICHAUDHARY
ICS 30-04-2026 IM S ARUN BAGGA TRADERSADITYA 8527002868 ladityakesinghal @yahoo [29-04-2026
(COMM)/425/2026 THROUGH ITS PROP ASHOKKUMAR .com
IBAGGA Vs WAGERSINGHAL(P),
INTERNATIONAL PVT LTD
17 ISH. HARISHWEST 202 ICS (COMM) ICS (COMM)/326/2026 02-04-2026 [Prem Singh Vs The New IndiaNAVDEEP 0810235448 IN_SINGH1908@YAHO(24.03.2026
[KUMAR, [Extn Block JAssurance Co Ltd ISINGH 0.CO.IN
IDISTRICT JUDGH
(COMMERCIAL-04)
ICS (COMM) ICS (COMM)/333/2026 06-04-2026 [Shivay Interlining Vs Vinay Mittal [PUNEET 0310121346 INOT MENTION 02.04.2026
IMAHESHWARI
OMP (I) (COMM.) [OMP (I) (COMM.)/722/2026 [06-04-2026 [UTKARSH SMALL FINANCE BANKJAvinash kumar 9811182985 Avinash.adv@gmail.co [02.04.2026
LTD Vs SWAPNIL SUBHASH] m
ISHINDE
ICS (COMM) ICS (COMM)/336/2026 07-04-2026 ISTATE BANK OF INDIA Vs SURAJIMANO PANDEY|9654371856 lpandeymanoj@gmail.cof23.04.2026
IPRAKASH Im
ICS (COMM) ICS (COMM)/337/2026 07-04-2026 ISTATE BANK OF INDIA Vs VIVEK [MANO PANDEY|9654371856 lpandeymanoj@gmail.cof23.04.2026
Im
ICS (COMM) ICS (COMM)/338/2026 07-04-2026 [Rama Nand Vats Vs Ms MainstreefNARENDER 9811480411 narendersharma634@Gl{04.04.2026
[Buildcon Pvt Ltd . SHARMA Imail.co
ICS (COMM) ICS (COMM)/345/2026 08-04-2026 IMAHALAXMI STEEL TRADERS VsiSM GUPTA 0810235448 [Smguptag@gmail.com [06.04.2026
|Aditiya Enterprises and Ors
OMP (I) (COMM.) [OMP (I) (COMM.)/735/2026 [09-04-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ08.04.2026
Vs I CAR IMAIL.COM
IOMP MISCJOMP MISC.[11-04-2026 JAKASA FINANCE LIMITED VsARVIND 0818140844 arvind. 06.04.2026
(COMM.) (COMM.)/1/2026 JARVIND ROAD CARRIER PRIVATEJADON Padon(@arvindandarvj
ILIMITED Ind.com
IOMP (I) (COMM.) [OMP (I) (COMM.)/745/2026 [11-04-2026 [HDFC BANK LTD Vs MOHD [LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ09.04.2026
IDANISH IMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

IOMP (I) (COMM.) [OMP (I) (COMM.)/746/2026 [11-04-2026 [HDFC BANK LTD Vs KULDEEP [LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ09.04.2026
ISINGH IMAIL.COM
ICS (COMM) ICS (COMM)/362/2026 13-04-2026 IMS CHAUDHARY TIMBERJASPREET 0899641617 INO INDEXING 20.042026
INDUSTRIES PRIVATE LIMITEDSINGH
Vs MR ABDUL
IOMP (I) (COMM.) [OMP (I) (COMM.)/751/2026 [13-04-2026 IYES BANK LTD Vs VIDIT TYAGI IS. LKATYAL 9811250543 legai@Katvalassociates. [13.04.2026
com
IOMP (I) (COMM.) [OMP (I) (COMM.)/752/2026 [13-04-2026 IYES BANK LTD Vs SHIV SHANKAR [S. LKATYAL 9811250543 legai@Katvalassociates. [13.04.2026
com
IOMP (I) (COMM.) [OMP (I) (COMM.)/766/2026 [13-04-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 ILALITPANDEYADV@G{13.04.2026
Vs SUNSHINE AUTO SALES IMAIL.COM
IOMP (I) (COMM.) [OMP (I) (COMM.)/767/2026 [13-04-2026 IYes Bank ILtd Vs KUMARILALIT PANDEY [8130383143 [LALITPANDEYADV@G{10.04.2026
IMANISHA IMAIL.COM
OMP (I) (COMM.) [OMP (I) (COMM.)/768/2026 [13-04-2026 IYes Bank Ltd Vs LOKENDRA|LALIT PANDEY [8130383143 ILALITPANDEYADV@GJ10.04.2026
IKUMAR IMAIL.COM
ICS (COMM) ICS (COMM)/365/2026 15-04-2026 IDAN BAHADUR Vs GENUINEVARUN KHERAI991126323 Virmanilawco@email.c [10.04.2026
ISUPPLIES AND SERVICES om
OMP (I) (COMM.) [OMP (I) (COMM.)/774/2026 [15-04-2026 IYes Bank Ltd Vs MOHIT MOHIT ILALIT PANDEY [8130383143 ILALITPANDEYADV@GJ10.04.2026
IMAIL.COM
IOMP (I) (COMM.) [OMP (I) (COMM.)/775/2026 [15-04-2026 IDFC FIRST BANK LTD Vg UL 0891009515 ILEXPACIFICQ3@GMA [11.04.2026
IGHYASUDDIN SIDDIQUI SHYAP [L.COM
ICS (COMM) ICS (COMM)/372/2026 16-04-2026 ISARITA ENGINEERING WORKS VSRAJA  SINGH|9811239449 IRAJSINGHRANA@GM [11.04.2026
ISUBHASH INFRA ENGINEERS PVI[RANA AIL.COM
ILTD
IOMP (I) (COMM.) |OMP (I) (COMM.)/778/2026 [16-04-2026 Shriram Finance Ltd Vs MANOJMANOJ 9811565635 IMANOJKUMAR.ADV@[13.04.2026
ICHAUHAN UMAR IYAHOO.COM
OMP (I) (COMM.) [OMP (I) (COMM.)/798/2026 [17-04-2026 IYes Bank Ltd Vs TARKESHVAR|LALIT PANDEY [8130383143 ILALITPANDEYADV@G}16.04.2026
IYADAV IMAIL.COM
ICS (COMM) JIOMP (I) (COMM.)/806/2026 [18-04-2026 IYes Bank Ltd Vs SHRI MAHA|LALIT PANDEY [8130383143 ILALITPANDEYADV@G|16.04.2026
IDURGA TRANSPORT IMAIL.COM
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OMP (I) (COMM.) [OMP (I) (COMM.)/829/2026 [20-04-2026 IYes Bank Ltd Vs SUDHARA 8130383143 ILALITPANDEYADV@G|16.04.2026
IGURJAR IMAIL.COM
IOMP (I) (COMM.) |OMP (I) (COMM.)/834/2026 [21-04-2026 IYES BANK LTD Vs KULJEET KAUR [LALIT PANDEY [8130383143 ILALITPANDEYADV@G{16.04.2026
IMAIL.COM
IOMP (I) (COMM.) [OMP (I) (COMM.)/835/2026 [21-04-2026 IYES BANK LTD Vs JITENDRAS. LKATYAL [9811250543 legai@Katvalassociates. [13.04.2026
ISHARMA com
IOMP (I) (COMM.) |OMP (I) (COMM.)/840/2026 [22-04-2026 IYes Bank Ltd Vs SIJAUDDIN|LALIT PANDEY [8130383143 ILALITPANDEYADV@G21.04.2026
ISIJAUDDIN IMAIL.COM
ICS (COMM) ICS (COMM)/399/2026 23-04-2026 ISUPRABHA MITRA VSARCHIT 0599043045 [LegalTfsigmalegal.in  [21.04.2026
[RAVINDERA BHANU SRIVASTAVA |[SINGHAL
ICS (COMM) ICS (COMM)/409/2026 24-04-2026 ICANARA BANK Vs BHURA [SUMIT 0873245548 Virmanilawco@email.c [21.04.2026
IPROPRIETOR OF BHURA|VIRMANI jom
IENTERPRISES
OMP (I) (COMM.) [OMP (I) (COMM.)/845/2026 [25-04-2026 [HDFC BANK LTD Vs DUVERAJAJAY UPPAL [9811740125 Virtuous.people@gmail [20.04.2026
RETAILS PVT LTD . Com
OMP (I) (COMM.) [OMP (I) (COMM.)/846/2026 [25-04-2026 [HDFC BANK LTD Vs DAVINDERJAJAY UPPAL [9811740125 Virtuous.people@gmail [20.04.2026
IKAUR . Com
18 SH. RAJ KUMAR[WEST 210 OMP (DIOMP (I) (COMM.)/720/2026 [04-04-2026 AXIS BANK LTD Vs NAMRATAYitender kumarn9810511644 ladvjiten@yahoo.com  [04-04-2026
[TRIPATHI, [Extn Block (COMM.)/720/202 ISINGH lgarg
IDISTRICT JUDGHE| 6
(COMMERCIAL
ICOURT) ICS ICS (COMM)/334/2026 07-04-2026 [Pradeep Bansal Vs Manmeet Kour  [Manoj Kumar [9811133644 IMANOJK.ADV@GMAI |07-04-2026
(COMM)/334/2026] IL.COM
ICS ICS (COMM)/335/2026 07-04-2026 ISTATE BANK OF INDIA Vs JAIRakesh kumar [9711771000 rakesh.advocate18 @gm [07-04-2026
(COMM)/335/2026 INARAYAN lail.com
ICS ICS (COMM)/339/2026 07-04-2026 Mithlesh Kaushik Vs M/s MainstreetiVinod Kumar 9350999608 ladvocatevinod1969@g [07-04-2026
(COMM)/339/2026] [Buildcon Pvt Ltd and anr Imail.com
ICS ICS (COMM)/340/2026 07-04-2026 JARTHANT ELECTRICALS|Vijay Lakshmi9811373999 ladvvijaylakshmijain@g [07-04-2026
(COMM)/340/202 THROUGH POWER OF ATTORNEY}ain mail.com
6 ISH GOVIND KUMAR Vs DRONE]
IPOWER INTERNATIONAL
ICS ICS (COMM)/342/2026 07-04-2026 IM/s Sita Ram And Company Pvt Ltd[Uday Kumar  [8882303942 advudaykumar@gmail. [07-04-2026
(COMM)/342/2026] Vs Poonam Nathani lcom
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Ex.COMM - AwardEx.COMM - Award by Arb.08-04-2026 ICHEMRIX BIOTECH PVT LTD VsSanjeev Singh 9811129304 [Sanjeev.singh@singhna 08-04-2026

by Arb{Comm./56/2026 IM/s CHANAKYA PHARMA ssociates.com

IComm./56/2026

ICS ICS (COMM)/348/2026 09-04-2026 IVINTAGE CREDIT AND LEASINGfSachin Katyal J011-26211488 legal @Katyalassociates. [09-04-2026

(COMM)/348/202 IPVT LTD Vs SANDEEP ASHOK] com

6 WADHWA

OMP (DIOMP (I) (COMM.)/724/2026 [09-04-2026 JAXIS BANK LTD Vs VAKIL AHMAD [Sachin Katyal J011-26211488 legal @Katyalassociates. [09-04-2026

(COMM.)/724/202 lcom

6

OMP (DIOMP (I) (COMM.)/742/2026 [11-04-2026 IHDFC BANK LTD Vs CHOTE |[LALIT PANDEY [8130383143 ILALITPANDEYADV@Gi11-04-2026

(COMM.)/742/202 ISINGH IMAIL.COM

6

(OMP (DIOMP (I) (COMM.)/760/2026 [13-04-2026 ITSC FINSERV PRIVATE LIMITEDVarun Mehlawato873486348 IVARUN_MEHLAWAT' [13-04-2026

(COMM.)/760/202 Vs SUNSHINE AUTO SALES AND| (@YAHOO.CO.IN

6 JOTHERS

OMP (DIOMP (I) (COMM.)/761/2026 [13-04-2026 Yes Bank Ltd Vs YOGESH KUMAR |A. K. Raut 0999132159 akroutadvocate@gmail. [13-04-2026

(COMM.)/761/202 lcom

6

OMP (DIOMP (I) (COMM.)/762/2026 [13-04-2026 Yes Bank Ltd Vs ASHOK KUMAR  [Manoj Pandey [9654371824 ladvpandeymanoj@gma [13-04-2026

(COMM.)/762/202 fil.com

6

OMP (DIOMP (I) (COMM.)/763/2026 [13-04-2026 JAXIS BANK LTD Vs PIYUSH|LALIT PANDEY [8130383143 ILALITPANDEYADV@G}13-04-2026

(COMM.)/763/202 IMAHAJAN IMAIL.COM

6

IM-Ex/168/2026  [M-Ex/168/2026 15-04-2026 IRADHA RANI Vs VARUN SAHANI [LALIT PANDEY [8130383143 ILALITPANDEYADV@Gl15-04-2026
IMAIL.COM

ICS ICS (COMM)/366/2026 15-04-2026 IMS WISDOM THE EDUCATIONALAnanjay Singh [7030378800 INot Provided 15-04-2026

(COMM)/366/202 [PUBLISHER Vs SHARDA VIDYA

6 IMANDIR

Ex.COMM - AwardEx.COMM - Award by Arb.16-04-2026 JAxis Bank Ltd Vs SHEKH KADIR  |Ananjay Singh [7030378800 INot Provided 16-04-2026

by ArbComm./69/2026

IComm./69/2026

Misc DJ/415/2026 [Misc DJ/415/2026 16-04-2026 IM/S FRANCO LEONE LTD Vs OM|Ananjay Singh [7030378800 INot Provided 16-04-2026

RETAIL

OMP IOMP (COMM.)/8/2026 17-04-2026 [UNION OF INDIA Vs M/SRohan Taneja 9953542080 rohan.taneja@kred- 17-04-2026

(COMM.)/8/2026 JAWASTHI CONSTRUCTION CO jure.in

OMP (DIOMP (I) (COMM.)/788/2026 [17-04-2026 [DFC FIRST BANK LIMITED VsManoj Kumar [9811133644 IMANOJK.ADV@GMAI [17-04-2026

IABHISHEK NARESH KUMAR IL.COM

(COMM.)/788/202
6




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (DIOMP (I) (COMM.)/789/2026 [17-04-2026 [DFC FIRST BANK LIMITED VsAnanjay Singh [7030378800 INot Provided 17-04-2026
(COMM.)/789/202 IGOVINDA VINOD AND ANR
6
OMP (DIOMP (I) (COMM.)/805/2026 18-04-2026 [Yes Bank Ltd Vs ANSHU AWASTHI [Sudhir Gupta 9313885241 ISGADV0472@GMAIL. [18-04-2026
(COMM.)/805/202 COM
6
ICS ICS (COMM)/377/2026 20-04-2026 ISTATE BANK OF INDIA VSSUNITA SINGH 9871040589 INDOLEXLAWT@MAI [20-04-2026
(COMM)/377/2026 INARESH IL.COM
ICS ICS (COMM)/378/2026 20-04-2026 ISTATE BANK OF INDIA Vs SATISHDEEPAK 0899951648 IBANSALASSOCIATESL[{20-04-2026
(COMM)/378/2026 IKUMAR UMAR AWFIRM @GMAIL.CO
BANSAL M

ICS ICS (COMM)/380/2026 20-04-2026 ISH TILAK RAJ BANGA Vs SHAVNEESH 0818479699 lavneeshgarg@mail.com [20-04-2026
(COMM)/380/202 IPANKAJ AHUJA IGARG
6
ICS ICS (COMM)/384/2026 20-04-2026 [Punjab National Bank VsfSachin Katyal [|011-26211488 legal@Katyalassociates. [20-04-2026
(COMM)/384/202 RIAZUDDIN lcom
6
ICS ICS (COMM)/390/2026 21-04-2026 IPRADEEP KUMAR GUPTA VsSachin Katyal [011-26211488 legal @Katyalassociates. [21-04-2026
(COMM)/390/202 [PAWAN KUMAR lcom
6
ICS ICS (COMM)/392/2026 21-04-2026 IKRISH FABTEX PRIVATE LIMITED] 21-04-2026
(COMM)/392/2026] Vs PARAGON APPAREL PRIVATE]

ILIMITED AND ORS
[Execution [Execution (Comm.)/154/2026/22-04-2026 [Pradeep Bhagat Vs Aman gupta IVarun Mehlawatjo873486348 IVARUN_MEHLAWAT!' [22-04-2026
(Comm.)/154/2026 (@YAHOO.CO.IN
[Execution [Execution (Comm.)/155/2026[22-04-2026 [Surinder Mohan Jindal Vs KrishanA. K. Raut 0999132159 akroutadvocate@gmail. [22-04-2026
(Comm.)/155/2026 [Lal Raj Suneja lcom
OMP (DIOMP (I) (COMM.)/843/2026 [22-04-2026 IYes Bank Ltd Vs DEEPAK KUMAR [Manoj Pandey 9654371824 ladvpandeymanoj@gma [22-04-2026
(COMM.)/843/202 fil.com
6
OMP (DIOMP (I) (COMM.)/844/2026 [22-04-2026 IYes Bank Ltd Vs SUDESH JAGDISH|LALIT PANDEY [8130383143 ILALITPANDEYADV@Gf22-04-2026
(COMM.)/844/202 IYADAV IMAIL.COM
6
ICS ICS (COMM)/395/2026 23-04-2026 ISANGEETA NARULA Vs PARMEET|LALIT PANDEY [8130383143 ILALITPANDEYADV@Gf23-04-2026
(COMM)/395/2026 IKAUR IMAIL.COM
ICS ICS (COMM)/401/2026 23-04-2026 INAVEEN SABHARWAL Vs M/SAnanjay Singh [7030378800 INot Provided [23-04-2026
(COMM)/401/2026 IGROWEL IMPEX PVT LTD
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(Comm.)/128/2026

(Comm.)/128/2026

IM/s Aska

[Execution [Execution 24-04-2026 ICanara Bank Vs Ram KumarjAnanjay Singh [7030378800 INot Provided 24-04-2026
(Comm.)/162/2026{Comm.)/162/2026 [Proprietor of Ram Trading
[Execution [Execution 25-04-2026 JAKSHAY JAIN Vs GUFRAN lAnanjay Singh 7030378800 INot Provided o5-04-2026
(Comm.)/164/2026|(Comm.)/164/2026
CS ICS (COMM)/410/2026 25-04-2026 ICanara  Bank Vs  KISHORERohan Taneja 9953542080 rohan.taneja@kred-  [25-04-2026
(COMM)/410/2026 IVASWANI PROP. OF M/s M K jure.in

ICreation
ICS ICS (COMM)/413/2026 27-04-2026 ISH PARVEEN KUMAR GARG PROPManoj Kumar 9811133644 IMANOJK.ADV@GMAI [27-04-2026
(COMM)/413/2026 IOF GSV PRODUCTS Vs M/S IL.COM

[ELEGANCE TMT PRIVATE]

ILIMITED through its Directors AND|
ICS ICS (COMM)/414/2026 27-04-2026 IM/s ALLEGIANCE PETROLEUM |Ananjay Singh [7030378800 INot Provided 07-04-2026
(COMM)/414/2026 [Through its Partner Mr Saurabh

Garg Vs M/S ELEGANCE TMT]

IPRIVATE LIMITED Through its
[Ex.COMM - Award[Ex.COMM - Award by Arb.28-04-2026 JUGRO CAPITAL LTD Vs M/S D SSudhir Gupta 9313885241 ISGADV0472@GMAIL. [28-04-2026
by Arb{Comm./73/2026 [TRADERS AND OTHERS COM
IComm./73/2026
ICS ICS (COMM)/420/2026 28-04-2026 [INDIAN BANK Vs M/s EGYMART|SUNITA SINGH [9871040589 INDOLEXLAWT@MALI [28-04-2026
(COMM)/420/202 land anr IL.COM
6
ICS ICS (COMM)/423/2026 29-04-2026 INitish Garg Vs GRD Motors IDEEPAK 0899951648 IBANSALASSOCIATESL[{29-04-2026
(COMM)/423/2026] KUMAR IAWFIRM @GMAIL.CO

IBANSAL IM

[Execution [Execution (Comm.)/172/2026|30-04-2026 IVINTAGE CREDIT AND LEASINGAVNEESH 0818479699 lavneeshgarg@mail.com [30-04-2026
(Comm.)/172/2026 IPVT LTD Vs ANIL KUMAR AND|GARG

IOTHERS
IOMP (DIOMP (I) (COMM.)/868/2026 [30-04-2026 IDFC FIRST BANK LIMITED V5 130-04-2026
(COMM.)/868/202 IPUNEET GULATI
6
OMP (DIOMP (I) (COMM.)/869/2026 [30-04-2026 [DFC FIRST BANK LIMITED VsSudhir Gupta [9810511644 advjiten@yahoo.com  [30-04-2026
(COMM.)/869/202 ISURESH KUMAR
6
OMP (DIOMP (I) (COMM.)/870/2026 [30-04-2026 [DFC FIRST BANK LIMITED VsManoj Kumar [9811133644 IMANOJK.ADV@GMAI [30-04-2026
(COMM.)/870/202 INTHAL SINGH IL.COM
6
OMP (DIOMP (I) (COMM.)/871/2026 [30-04-2026 [DFC FIRST BANK LIMITED VsRakesh kumar [9711771000 rakesh.advocate18 @gm [30-04-2026
(COMM.)/871/202 ISAMEER BHILWARE hil.com
6
[Execution [Execution 01-04-2026 ICanara Bank Vs Akshay proprietor offVinod Kumar 9350999608 ladvocatevinod1969@g [01-04-2026

Imail.com
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(COMM)/324/2026]

[Execution [Execution 18-04-2026 [PUNJAB AND SINDH BANK Vs MSVijay Lakshmio811373999 ladvvijaylakshmijain@g [18-04-2026
(Comm.)/146/2026|(Comm.)/146/2026 IVANITY UNISEX SALONYain Imail.com
ITHROUGH ITS PROPRIETOR]
ISHANTA AND ANR
[Execution [Execution 18-04-2026 [Sahil industries Vs SRK Enterprises [Uday Kumar  [8882303942 ladvudaykumar@gmail. [18-04-2026
(Comm.)/148/2026|(Comm.)/148/2026 lcom
[Execution [Execution (Comm.)/161/2026[24-04-2026 ISACHIN JAIN Vs Ram Singh|Sanjeev Singh [9811129304 [Sanjeev.singh@singhna [24-04-2026
(Comm.)/161/2026 [Haritwal ssociates.com
OMP (DIOMP (I) (COMM.)/804/2026 [18-04-2026 ITSC FINSERV PRIVATE LIMITED|Sachin Katyal [011-26211488 legal @Katyalassociates. [18-04-2026
(COMM.)/804/202 Vs ANAVI MOTORS AND ORS lcom
6
OMP (DIOMP (I) (COMM.)/830/2026 [20-04-2026 ITSC FINSERV PRIVATE LIMITED{Sachin Katyal [011-26211488 legal@Katyalassociates. [20-04-2026
(COMM.)/830/202 Vs ANAVI MOTORS AND OTHERS com
6
IOMP (DIOMP (I) (COMM.)/867/2026 [30-04-2026 IDFC FIRST BANK LIMITED VsA. K. Raut 0999132159 akroutadvocate@gmail. [30-04-2026
(COMM.)/867/202 BISHAN SAWROOP com
6
OMP (DIOMP (I) (COMM.)/867/2026 [30-04-2025 IDFC FIRST BANK LIMITED VsVarun Mehlawato873486348 IVARUN_MEHLAWAT' [30-04-2025
(COMM.)/867/202 IBISHAN SAWROOP (@YAHOO.CO.IN
6
19 ISH. NARESHWEST ko3 [Execution [Execution 01-04-2026 JAshishh Aggarwal Proprietor M/
[KUMAR [Extn Block (Comm.)/129/2026|(Comm.)/129/2026 JAggarwal Cutter Vs Kuljit Singhl
IMALHOTRA, [Proprietor G F Electronics
DISTRICT JUDGE|
(COMMERCIAL [Execution [Execution 01-04-2026 bank of baroda Vs reyaz
ICOURT) (Comm.)/130/2026{(Comm.)/130/2026
[Execution [Execution (Comm.)/131/2026|01-04-2026 JOM LOGISTICS LTD Vs BAKUL
(Comm.)/131/2026 ICASTING PRIVATE LIMITED
ICS ICS (COMM)/316/2026 01-04-2026 [[ndian Bank Vs Kalachand Mandal [Subhodh kumarg811375940 ladvsubodhkumarsingh [30.03.2026
(COMM)/316/2026 singh (@gmail.com
ICS ICS (COMM)/317/2026 01-04-2026 IBANK OF INDIA Vs M GAmrendra Nathgg910717051 ladvamrendra22@gmail [30.03.2026
(COMM)/317/2026 [ENTERPRISES THROUGH  ITSShukla [ com
IPROPRIETOR SACHIN GUPTA
Ex.COMM - Award[Ex.COMM - Award by Arb.02-04-2026 JAxis Bank Ltd Vs LALIT VASHISHT
by ArbJComm./45/2026
IComm./45/2026
ICS ICS (COMM)/324/2026 02-04-2026 |Atul Bansal Vs Manmeet Kour




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ICS ICS (COMM)/325/2026 02-04-2026 Mithlesh Kaushik Vs Ms Mainstreet|
(COMM)/325/2026 [Buildcon Pvt Ltd
IContempt IContempt Petition/10/2026 [04-04-2026 IContitech India Pvt Ltd Vs POOJAVinny Shangloo |9211212221 rishabhrelan@gmail.co [25.03.2026
Petition/10/2026 JAMAN GERA Proprietor SOIL Im
INFRASTURCTURE
[Execution [Execution 04-04-2026 IPARK NON WOVEN PVT LTD Vj
(Comm.)/134/2026{(Comm.)/134/2026 IMAG FILTERS AND EQUIPMENT]
IPRIVATE LIMITED
ICS ICS (COMM)/327/2026 04-04-2026 IMASKEEN TOYS PRIVATEGursimar Singh 9910266125 gursimarsadana@yaho [02.04.2026
(COMM)/327/2026 ILIMITED Vs MY CHHOTA SCHOOL] o.in
IPRIVATE LIMITED
ICS ICS (COMM)/331/2026 06-04-2026 IOM LOGISTICS LIMITED Vg
(COMM)/331/2026 ISARAVI INDUSTRIES PRIVATE]
ILIMITED
ICS ICS (COMM)/332/2026 06-04-2026 IVINTAGE CREDIT AND LEASING
(COMM)/332/2026] IPVT LTD Vs AKSHAY PRADHAN
ICS ICS (COMM)/343/2026 08-04-2026 ISARAOGI SUPER SALES Vs BINDU}varun bedi 8285672608 ladvocatevarunbedi@g [07.04.2026
(COMM)/343/2026] IDEVI Imail.com
ICS ICS (COMM)/344/2026 08-04-2026 JAMIRSONS TIMBER Vs RAM|Gursat Singhlg811105891 gursat@gsvlegal.com [06.04.2026
(COMM)/344/202 IKRISHNA TRIPATHI IVachher
6
Ex.COMM - Award[Ex.COMM - Award by Arb.09-04-2026 [[ndusind Bank Ltd Vs NEHA
by ArbComm./64/2026
IComm./64/2026
Ex.COMM - Award[Ex.COMM - Award by Arb.09-04-2026 [ndusind Bank Ltd Vs BAHADUR|
by ArbComm./65/2026 ISINGH
IComm./65/2026
ICS ICS (COMM)/349/2026 09-04-2026 [P P Taxofab Private Limited Vs M/S
(COMM)/349/202 [Sharma Enterprises
6
OMP (DIOMP (I) (COMM.)/733/2026 [09-04-2026 YES BANK LTD Vs NEERAJ
(COMM.)/733/202 IBANSAL
6
OMP (DIOMP (I) (COMM.)/734/2026 [09-04-2026 IYES BANK LTD Vs RANDHIR
(COMM.)/734/202 RANDHIR
6
ICS ICS (COMM)/350/2026 10-04-2026 ARUN KUMAR Vs SANJAYRahul Kumar [9811075210 ladvsanjayrathi@gmail.c/08.04.2026
INARULA om

(COMM)/350/202
6
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IVERMA

OMP (DIOMP (I) (COMM.)/741/2026 [11-04-2026 [HDFC BANK LTD Vs MANMEET
(COMM.)/741/202 ISINGH
6
ICS ICS (COMM)/361/2026 13-04-2026 Ajanta Labels Company PrivateSanchit Goyal 9999605495 ladvsanchitgoyal @gmail [10.04.2026
(COMM)/361/2026 [Limited Vs Mohib Shoes Private] .com

[Limited
OMP (DIOMP (I) (COMM.)/753/2026 13-04-2026 [IDFC FIRST BANK LIMITED Vssanjeev pathak 9717028845 11.04.2026
(COMM.)/753/202 IMONIKA BANSALA
6
loMP (DIOMP (I) (COMM.)/754/2026 [13-04-2026 IDFC FIRST BANK LIMITED Vskanjeev pathak 11.04.2026
(COMM.)/754/202 ISANJEEV VERMA
6
loMP (DIOMP (I) (COMM.)/755/2026 [13-04-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 [LALITPANDEYADV@G]11.04.2026
(COMM.)/755/202 Vs SUNSHINE AUTO SALES IMAIL.COM
6
Misc DJ/408/2026 Misc DJ/408/2026 16-04-2026 asim khan Vs Ravi Shani JAnurudh Prasad|8433452266

[Shukla
Misc DJ/409/2026 Misc DJ/409/2026 16-04-2026 [Ravi Shani Vs Wasim Khan JAnurudh Prasadi8433452266
IShukla

Misc DJ/419/2026 [Misc DJ/419/2026 17-04-2026 SUMAN BALA Vs MUKESH]

IRAMPUTRA
OMP (DIOMP (I) (COMM.)/783/2026 [17-04-2026 IYes Bank Ltd Vs SUNIL KUMAR ILALIT PANDEY [8130383143 ILALITPANDEYADV@G|16.04.2026
(COMM.)/783/202 IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/784/2026 [17-04-2026 [DFC FIRST BANK LIMITED Vssanjeev pathak 9717028845 ILITIGATION@SRCSLE
(COMM.)/784/202 IAJAY VED PARKASH IGAL.COM
6
OMP (DIOMP (I) (COMM.)/785/2026 [17-04-2026 [IDFC FIRST BANK LIMITED Vskanjeev pathak [9717028845 litigation@srceslegal.co
(COMM.)/785/202 RITIKA KATHURIA m
6
OMP (DIOMP (I) (COMM.)/786/2026 [17-04-2026 IYes Bank Ltd Vs RAJESH KUMAR|LALIT PANDEY [8130383143 ILALITPANDEYADV@G}16.04.2026
(COMM.)/786/202 IVARYANI IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/787/2026 [17-04-2026 [IDFC FIRST BANK LIMITED Vskanjeev pathak [9899641617 litigation@srcslegal.co [18.03.2026
(COMM.)/787/202 ISUNIL KUMAR m
6
Misc DJ/425/2026 [Misc DJ/425/2026 18-04-2026 JASHOK BABBAR and ORS Vspramod k10899776633 17.04.2026

UITENDER VERMA alias SONUgharma
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OMP (DIOMP (I) (COMM.)/800/2026 18-04-2026 IYes Bank Ltd Vs ANWAR AHMED  |LALIT PANDEY [8130383143 ILALITPANDEYADV@G{17.04.2026
(COMM.)/800/202 IMAIL.COM
6
IOMP (DIOMP (I) (COMM.)/801/2026 (18-04-2026 IYes Bank Ltd Vs BHAGWAT SINGH |[LALIT PANDEY [8130383143 ILALITPANDEYADV@G{17.04.2026
(COMM.)/801/202 IMAIL.COM
6
IOMP (DIOMP (I) (COMM.)/802/2026 18-04-2026 IYes Bank Ltd Vs DEEPAK KUMAR |LALIT PANDEY [8130383143 ILALITPANDEYADV@G]17.04.2026
(COMM.)/802/202 IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/803/2026 [18-04-2026 [Yes Bank Ltd Vs SUNITA DEVI ILALIT PANDEY 8130383143 ILALITPANDEYADV@G{17.04.2026
(COMM.)/803/202 IMAIL.COM
6
ICS ICS (COMM)/381/2026 20-04-2026 [BRAND VISAGE[KAMLESHSUR (8527954456 IVIBHASHARMA74@G [15.04.2026
(COMM)/381/2026 ICOMMUNICATIONS PRIVATE[ESH PRASAD IMAIL.COM
ILIMITED Vs Columbus Shoes
[Marketing Pvt Ltd
ICS ICS (COMM)/382/2026 20-04-2026 [Punjab National Bank Vs HARJIT|SAURAV 0899331166 ISAURAVBHASIN10@G|17.04.2026
(COMM)/382/202 ISINGH HASPAL [BHASIN IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/816/2026 [20-04-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 ILALITPANDEYADV@G}18.04.2026
(COMM.)/816/202 Vs ANAVI MOTORS IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/817/2026 [20-04-2026 ITSC FINSERV PRIVATE LIMITED|LALIT PANDEY [8130383143 ILALITPANDEYADV@G{16.04.2026
(COMM.)/817/202 Vs ANAVI MOTORS IMAIL.COM
6
OMP (DIOMP (I) (COMM.)/818/2026 [20-04-2026 [IDFC FIRST BANK LIMITED Vskanjeev pathak 9717028845 litigation@srcslegal.co
(COMM.)/818/202 IKHALID ALI Im
6
ICS ICS (COMM)/391/2026 21-04-2026 [Beenu Gujral Vs Jasvinder SinghlSIDDHARTH [9350550880 IADVOCATESETHI@G [16.04.2026
(COMM)/391/2026 [Kapoor IKHURANA IMAIL.COM
Misc DJ/436/2026 Misc DJ/436/2026 21-04-2026 OM LOGISTICS LIMITED Vg 20.04.2026
IAISHWARYA HEALTHCARE And|
Ors
OMP (DIOMP (I) (COMM.)/836/2026 [21-04-2026 IHDFC BANK LTD Vs BHARAT LALJAJAY UPPAL 20.04.2026
(COMM.)/836/202 IMEENA
6
[Execution [Execution (Comm.)/153/2026[22-04-2026 ISAROJ GOYAL Vs SAGAR SALES
(Comm.)/153/2026
ICS ICS (COMM)/393/2026 22-04-2026 [Manjeet Singh Gujral Vs Jasvinder

(COMM)/393/2026]

[Singh Kapoor
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(COMM)/421/2026

IOMP (DIOMP (I) (COMM.)/837/2026 [22-04-2026 IYes Bank Ltd Vs NARENDER]
(COMM.)/837/202 ISHARMA
6
ICS ICS (COMM)/396/2026 23-04-2026 IAZVIK GLASSES PVT LTD Vs SHRIISHAA 8920774178 ADV.PRAMARTHG@G [20.04.2026
(COMM)/396/202 IBALAJI ENTERPRISES ISRIVASTAVA IMAIL.COM
6
ICS ICS (COMM)/397/2026 23-04-2026 ABHINAV BAJAJ Vs PRATEEKAYUSH PURI 9811439334 IOFFICEAYUSHPURI@ [30.03.2026
(COMM)/397/2026, IBATRA IGMAIL.COM
ICS ICS (COMM)/398/2026 23-04-2026 JALUTECH INDUSTRIES Vs VEDINANCY JAIN [9660729214 [E3LEGAL@GMAIL.CO [18.04.2026
(COMM)/398/202 IPRAKASH MISHRA PROPRIETOR] IM
6 JOF OMKAR TRADING COMPANY
(OMP (DIOMP (I) (COMM.)/848/2026 [25-04-2026 ITSC FINSERV PRIVATE LIMITED|
(COMM.)/848/202 Vs CAR CAR O BAR SERVICES
6 IPRIVATE LIMITED
[Execution [Execution (Comm.)/165/2026/27-04-2026 BR SETHI THROUGH LRs Vg
(Comm.)/165/2026 IKIRON KAPOOR
ICS ICS (COMM)/415/2026 27-04-2026 ISWASTIK INTERCHEM PVT LTDOJASVI 9990503001 IKHANEJALAW@GMAIf25.04.2026
(COMM)/415/2026 Vs Arun Kumar Dutt Proprietor of KHANEJA IL.COM
JAK Dutt and Co
OMP (DIOMP (I) (COMM.)/853/2026 [27-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.co [25.04.2026
(COMM.)/853/202 IANUJ SINGH IPATHAK m
6
OMP (DIOMP (I) (COMM.)/854/2026 [27-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.co [25.04.2026
(COMM.)/854/202 IGURVINDER SINGH IPATHAK Im
6
OMP (DIOMP (I) (COMM.)/855/2026 [27-04-2026 [DFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srceslegal.co [25.04.2026
(COMM.)/855/202 ISHIVAAY ROADSIDE ASSISTANCE[PATHAK m
6 INDIA
OMP (DIOMP (I) (COMM.)/856/2026 [27-04-2026 [IDFC FIRST BANK LIMITED Vs MO|ISANJEEV 0717028845 litigation@sreslegal.co [25.04.2026
(COMM.)/856/202 JASRAR ALI IPATHAK m
6
Ex.COMM - Award[Ex.COMM - Award by Arb.28-04-2026 BR SETHI THROUGH LRs Vg
by Arb{Comm./74/2026 [RAJAT KAPOOR
IComm./74/2026
ICS ICS (COMM)/418/2026 28-04-2026 IVIJAY KEDIA Vs SANCHIT MITTAL [KAPIL 0811330059 [K18912@GMAIL.COM [27.04.2026
(COMM)/418/2026 ISINGHAL
ICS ICS (COMM)/421/2026 29-04-2026 [Bank of Baroda Vs Parveen Bansal
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[Execution [Execution (Comm.)/171/2026[30-04-2026 IRAM JAISWAL PROP OF SHAKT]
(Comm.)/171/2026 ISTEEL Vs VINAYAK AGGARWAL
IPROP SALASAR STEEL
ICS ICS (COMM)/426/2026 30-04-2026 IGSI ENTERPRISES PRIVATE|
(COMM)/426/202 ILIMITED Vs LAKHVEER SINGH
6
CS ICS (COMM)/427/2026 30-04-2026 [State Bank of India Vs Subhash|
(COMM)/427/2026 [Kumar
20 ISH. PULASTYAINEW DELHI)1 ICS(COMM) 235/2026 01.04.2026 [ROSHAN LAL AGGARWAL VS M/SIDEEPAK 0810798989 INOT AVAILABLE 30.03.2026
IPARAMCHALA, IDISTRICT ISIMPLEX SYSTEMS AND ORS IAGGARWAL
DISTRICT JUDGE|
(COMMERCIAL
ICOURT)-o01 1 ICS(COMM) 234/2026 01.04.2026 RAHUL D C VS MAXIFY DIGITALA.G. 0811783019 lakshay.goelio@aganda [19.02.2026
ILABS PVT LTD &ASSOCIATES ssociates.in
1 IOMP(COMM) 59/2026 04.04.2026 IFIBREX CONSTRUCTIONPEETENDER 9810050748 IGUPTAJEETEND@GM30.03.2026
ICHEMICALS PV. TLTD. V. PUNEET|IGUPTA AIL.COM
JAIN
1 IMISC. DJ 560/2026 06.04.2026 [KHEM KARAN SURANA VS. HEROMEENAKSHI 9871494890 IMEENAKSHIJOSHI@ [01.04.2026
IMOTOCORP LIMITED & OS. JOSHI IGMAIL.COM
1 OMP(I)COMM 116/2026 07.04.2026 TOYOTA FINANCIAL SERVICESVANDANA 011-47018254 INFO@PATINELAWO [04.04.2026
INDIA LTD. VS. MR.|KAPOOR IFFICES.COM
INANDKISHORE AMBADAS BATHE
1 IOMP(I)COMM 125/2026 08.04.2026 IVIVRITI CAPITAL LTD. VS. SURAJMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
IKUMAR KUMAR (@GMAIL.COM
HARMA
1 IOMP(I)COMM 124/2026 08.04.2026 IVIVRITI CAPITAL LTD. VS. VIBHAMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
IKUMARI UMAR (@GMAIL.COM
HARMA
1 IOMP(I)COMM 122/2026 08.04.2026 IVIVRITI CAPITAL LTD. VS/MUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
INARENDRA UMAR (@GMAIL.COM
HARMA
1 OMP(I)COMM 121/2026 08.04.2026 IVIVRITI CAPITAL LTD. VS. AZADIMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
IAHEMAD UMAR (@GMAIL.COM
ISHARMA
1 OMP(I)COMM 123/2026 08.04.2026 IVIVRITI CAPITAL LTD. VSMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
JANURAJ S. KUMAR (@GMAIL.COM
ISHARMA
1 [EX.COMM- 65/2026 08.04.2026 JAXIS BANK LTD. VS. SUNIL IMAYANK 9873347330 IMAYANK_MAHAJANO[04.04.2026
IAWARD BY ARB| IMAHAJAN 5@YAHOO.COM
ICOMM/65/2026
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EX.COMM- 66/2026 08.04.2026 AXIS BANK LTD. VS. SANJAYAMAYANK 0873347330 IMAYANK_MAHAJANO0|04.04.2026

IAWARD BY ARB| [KUMAR BARIK IMAHAJAN F@YAHOO.COM

ICOMM/65/2026

IOMP(I)COMM 120/2026 08.04.2026 IBALAJI HOTEL BOARDING AND [REJESHWAR [9811319051 IRSINGH.ADV65@GMAJ|07.04.2026
ILOADING VS. INDIAN RAILWAY[SINGH [L.COM
ICAT. AND TOURISM

IOMP(I)COMM 119/2026 08.04.2026 IVIVRITI CAPITAL LTD. VSMUKESH 0873062233 IMKDLSEOGGIVR650 [01.04.2026
ISHAHID KHAN KUMAR (@GMAIL.COM

ISHARMA

EX(COMM) 53/2026 08.04.2026 IASG STEEL TECH PVT. LTD. VS [SUNIL DAHIYA |9555650325 IADVSUNILDAHIYA197/07.04.2026
JADITYA INFRA SOLUTION o@GMAIL.COM

ICS(COMM) 260/2026 10.04.2026 ISUSHILL. KUMAR SINGH VSARVIND 8285669607 larvind__aras7@rediffmalo4.04.2026
ISUDHIR BHARGAVA IKUMAR fil.com

ICS(COMM) 2363/2026 11.04.2026 IDR. MOREPEN LIMITED VS|SRIJAN 0899966225 IOFFICEOFSRIJANTIW|[07.04.2026
INETAJI MEDICINE[TTWARI ARI@GMAIL.COM
IDISTRIBUTORS

[EX.COMM- 67/2026 11.04.2026 ISAT VISHWA INFRA VS INOXJASHISH 0953194417 lashishbansal@gmail.co [06.04.2026

IAWARD BY ARB| WIND LTD IBANSAL Im

ICOMM/65/2026

IOMP(COMM) 65/2026 11.04.2026 ROHIT PODDAR VS BHIKJIRAVI KRISHAN|9711752002 ravikrishanchandna@g [07.04.2026
IMAINTENANCE COMBINE ICHANDNA Imail.com

ICS(COMM) 262/2026 11.04.2026 IM/S GROOM TOWN PVT LTD VSSRIJAN 0899966225 IOFFICEOFSRIJANTIW [07.04.2026
IM/S AADARSH ENTERPRISES ITIWARI ARI@GMAIL.COM

IOMP(COMM) 15/2026 11.04.2026 IPREMIER TECH BRISANZIA VSVVIBHUJAIN [9729615170 ladmin@vijawoffice.in [07.04.2026
ISHREE KHODIAR

IOMP(I)COMM 129/2026 13.04.2026 IKOTAK MAHINDRA BANK VS[TIKSHTA MODI9004488967 IDELHIBRANCH@AKH06.04.2026
TIWAM STAINLESS TUBES ILMODI.COM
IPRIVATE LTD &ORS

ICS(COMM) 264/2026 13.04.2026 KVM AIR CARGO  PRIVATEDIKSHA SARIN [8130457055 INOT AVAILABLE 06.04.2026
ILIMITED VS NCUBE LOGISTICS]
ISOLUTIONS INDIA PVT LTD

EX.COMM- 68/2026 13.04.2026 AXIS BANK LTD VS SHANKARINIKHIL 9953286200 INIKHIL.SHARMA@FI [04.04.2026

IAWARD BY ARB| ISINGH ISHARMA IRSTASSOCIATES.IN

ICOMM

IMISC. DJ 693/2026 15.04.2026 IM/S WHITE LIGHT UNIVERSE VS |PRATEEK 8076963580 IADVPRATEEKKUMAR [10.04.2026
IM/S ALLIANCE FABTECH PV. LTD.[KUMAR 7@GMAIL.CO
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ICS(COMM) 270/2026 17.04.2026 IWINGS PHARMACEUTICALS PVTISACHIN 0811180270 info@litlegal.in 11.04.2026
ILTD VS IGMA LTD IGUPTA
1 ICS(COMM) 260/2026 20.04.2026 IM/S LAMBDA INFRATECH LTD[PAWAN 0582306962 IVIEWLEGAL@GMALIL. [06.04.2026
IVS. M/S SHPOORJI & PALLONJI &PANDEY ICOM
ICOM PVT. LTD.
1 ICS(COMM) 280/2026 20.04.2026 ISH. NAIPAL SINGH VS. BHASINJB. K. PANDEY 9811576230 IBASHISHTHAPANDEY|15.04.2026
INFOTECH AND| (@GMAIL.COM
INFRASTRUCTURE PVT. LTD.
1 ICS(COMM) 279/2026 20.04.2026 RITU LOHIA VS. APARNA CAUR [MANISH 0818218885 IMANISHKAUSHIK.LA [15.04.2026
[KAUSHIK W@GMAIL.COM
1 IOMP(COMM) [70/2026 21.04.2026 [HOTEL CUBIC INN AND ORS. VS. AMAN BHALLA 8826971251 IAMANBHALLACHAM [13.04.2026
IVINAY SEHRAWAT & ANR IBERS@GMAIL.COM
1 [EX.COMM- 73/2026 21.04.2026 IM/S KAPSTON SERVICES LTD. VS|K. AMARNATH|9440296996 INOT AVAILABLE 30.03.2026
IAWARD BY ARB, IKARVY DIGI KONNECT LTD. IREDDY AND|
ICOMM ICHANDRAKAN
ITH REDDY
1 [EX.COMM- l77/2026 22.04.2026 IM/S MULLER MARTINI PVT. LTD|ANIL SHARMAP899123578 ANNISHARMA13@GM [17.04.2026
IAWARD BY ARB| IVS. DR. ER. RAJAINDEDRR JAIN |AND ARPIT] AIL.COM
ICOMM ISHARMA
1 ICS(COMM) 288/2026 22.04.2026 ROHIT SACHDEV VS. RMPLARCHIN 9599046045, legal @sigmalegal.in 15.04.2026
ICONSTRUCTION COMPANY AND|SINGHAL 0811156111
JORS.
1 ICS(COMM) 291/2026 22.04.2026 ROHIT SACHDEV VS. RMPLARCHIN 0599046045, legal @sigmalegal.in 08.04.2026
ICONSTRUCTION COMPANY AND|SINGHAL 0811156111
IORS.
1 ICS(COMM) 200/2026 22.04.2026 IFREYSSINET MENARD INDIA PVTJGURINDER &9811176622 contact@gurinderpartn 15.04.2026
ILTD. VS NKG INFRASTRUCTURE [PARTNERS lers.com
1 ICS(COMM) 202/2026 22.04.2026 ISUPRABHA MITRA VS. ASHRAF  |ARCHIN 0599046045, legal @sigmalegal.in 11.04.2026
ISINGHAL 0811156111
1 ICS(COMM) 287/2026 22.04.2026 JAVIRAL TALWAR MS DU SOLEIMIKHIL VIJ 9971781910 IMIKHILVIJ @GMAIL.C[16.04.2026
ICO. VS. MS TASTE ACES PVT. LTD. OM
1 ICS(COMM) 294/2026 23.04.2026 IMR. RAVINDRA KUMAR MISHRAJARVIND 0810680082 kumar- 15.04.2026
IVS. M/S. NEUZEN TECHNOLIGIESKUMAR arvindkaku@yahoo.in
IPRIVATE LIMITED AND OTHERS
1 IOMP(MISC) I5/2026 23.04.2026 IMANRAJ ENTERPRISE VS UNION[RAHUL 0350683101 rahuladvo1@gmail.com [16.04.2026

(COMM)

IOF INDIA

KUMAR SINGH
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ICS(COMM) 205/2026 24.04.2026 VEA MAIZE PVT LTD VS BoSUNIL KUMARP971113447 IADVSUNILVERMA.DE [21.04.2026
IBAVERAGES PVT LTD IVERMA ILEGAL@GMAIL.COM
1 [EX.COMM- 80/2026 25.04.2026 IBRILLTECH ENGINEERS PRIVATEANKUR 0811126091 lankursinghaladvocate@[22.04.2026
IAWARD BY ARB| ILIMITED VS MAHARISHISINGHAL gmail.com
ICOMM IDAYANAND C.G.H.S LIMITED
1 EX (COMM) 61/2026 25.04.2026 IVISHWAKARMA KUMARIGS GANGWAR 9717211123 info@jurisvista.in 20.04.2026
[PROPRIETOR OF M/S PERFECT]
IPREFAB SYSTEM VS M/S JRS
[INFRA & ORS.
1 IMISC. DJ [736/2026 25.04.2026 INATIONAL RURAJAMRITANAND (9971846684 lamritananda@csmcha [22.04.2026
INFRASTRUCTURE A Imbers.com
IDEVELOPMENT AGENCY  VSCHAKRAVORT
IDECCAN CONSULTINGY
1 [EX (COMM) 64/2026 27.04.2026 ILALIT KUMAR ARORA  VSASHISH 9999040028 lashishsareen@live.com [24.04.2026
ISKYLARK CABLES & CORDS PVT.SAREEN
ILTD.
1 ICS(COMM) 1300/2026 27.04.2026 IM/S NECTOR FOODS PVT. LTDJASVANI 999972994 INAsirazizandcompan@ [23.04.2026
IV/S M/S GOODLIFE NUTRITIONJKUMAR gmail.com
JAND MR. NAVEEN KUMAR IAGARWAL
1 [EX (COMM) 63/2026 27.04.2026 IBORDERFREE CUISINES LLP V/SJUDIT MEHRA [9460161348, udit.tslo@gmail.com [22.04.2026
V. DINESH KALRA & ORS. 0891518158
1 IOMP(COMM) [75/2026 30.04.2026 ISARVOTTAM POULTRY FEEDSRAGHVENDRA 981004803 off.rmb@gmail.com 28.04.2026
ISUPPLY CENTRE PVT. LTD. V/SMOHAN BAJAJ
ISHIV SHKTI AGRI COMMODITIES
1 ICS(COMM) 1309/2026 30.04.2026 VIJAY HIRA V/S BRAJENDRABRAJ 0268235721 brajbhushan.adv@gmaif27.04.2026
IKUMAR SHARMA IBHUSHAN LAL l.com
1 ICS(COMM) 1307/2026 30.04.2026 IBANK OF BARODA V/S ISHWARANSHUMAN [9990042642 ISRILANSHU83@GMALI [21.04.2026
[IPAL SINGH ISRIVASTAVA [L.COM
1 IOMP(I)COMM 138/2026 30.04.2026 L&T FINANCE LIMITED V/SARVIND 081840844 arvind.jadon@arvindan [27.04.2026
[RAJESH SINGH CHAUHAN & ANR.[KUMAR JADON] [darvind.com
1 EX (COMM)|84/2026 30.04.2026 KAML KUMAR V/S ENERGY[ROHIT 8383015803 saraswatrohit.adv@gmaf27.04.2026
IAWARD BY| [EFFICIENCY SERVICES LTD. ISARASWAT  [&9968701034 fil.com
IARBTN. COMM
1 ICS(COMM) 1308/2026 30.04.2026 IM/S NECTOR FOODS PVT. LTD|ASHVANI 9999726994 legal @nectorinternatio [24.04.2026
IV/S M/S GOOD LIFE NUTRITIONKUMAR nal.com
& MR. NAVEEN KUMAR IAGARWAL
1 ICS(COMM) 268/2026 16.04.2026 BANK OF BARODA V/S KAMLESH|SUDHA 0899913203 &advsudhashukla@gmailjo8.04.2026
IPATHAK ISHUKLA AND7428611468 .com

AMIT

[PANCHAL
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JARYA (PROP BALAJI SOLUTION)

P(P),

ladvpmarimuthu@gmail
.com

EX (COMM) 56/2026 16.04.2026 THE BRITISH MOTOR CAR CO.JS.K. GANDHI,j9810122555 listing@lexindis.com [10.04.2026
(1934) PVT. LTD. V/S APEEJAY TEAMAJULA
ILTD. ANDHI
1 IOMP(MISC.) 20/2026 16.04.2026 [HITACHI PAYMENT SERVICES (P)ASEEM 0811062351 Imehrotra_aseem@yahof10.04.2026
(COMM) (LTD.) V/S JASMEET SINGHMEHROTRA .co.in
IMARWAH
21 ISH. SANJAYINEW DELHI25 ICS (COMM) 232/2026 01-04-2026 ISTATE BANK OF INDIA Vs KAKULI[ADAITA 0099132159 lakroutadvocate@gmail. [14.03.2026
IKHANAGWAL IDISTRICT KUMAR com
DISTRICT JUDGE ROUT(P),
(COMMERCIAL
ICOURT) 25 [Execution (Comm) |50/2026 01-04-2026 IM/S TELIMART INDIA PVT LTD VsSAURABH 8860625759 15.03.2026
IM/S PRIMATEL FIBCOM LTD IVERMA(P), ladvocatesaurabhverma
(@gmail.com
25 [EXCOMM - Awardj60/2026 01-04-2026 RAJWANT SINGH Vs DELHIMAYANK 9891467867 office.mayankbhargava [25.03.2026
by Arb Comm IMETRO RAIL CORPORATION|Bhargava(P), (@gmail.com
[LIMITED
25 ICS (COMM) 233/2026 01-04-2026 ISTATE BANK OF INDIA VSADAITA 0999132159 lakroutadvocate@gmail. [14.03.2026
ISURUCHI VASHISHTH UMAR com
ROUT(P),
25 IARB A (COMM) /2026 02-04-2026 [FOOD WORKS GOURMET PVT LTDRishi Raj|8805615212 Inot provided 01.04.2026
Vs CLIX CAPITAL SERVICES PVT|Singh(P),
ILTD
25 ICS (COMM) 238/2026 02-04-2026 IBANK OF BARODA Vs HAIDERANSHUMAN 9990042642 Inot provided 19.03.2026
IKHAN ISRIVASTAVA(P
25 ICS (COMM) 239/2026 02-04-2026 [HAVELLS INDIA LIMITED VSSANCHAY 0711184111 28.03.2026
ISAHIL RANA AND ANR IMEHROTRA(P) sanchay.mehrotra@lexs
s lunraj.com
nitinkgupta@lexsunraj.
25 ICS (COMM) 245/2026 04-04-2026 ICANARA BANK (THROUGH ITS|Chandra 0654643317 cb.tiwarilaw@gmail.co [28.03.2026
JAR) Vs ARCHANA DEVI PROP OFBhushan m
IM/S SWATI GARMENTS Tiwari(P),
25 ICS (COMM) 246/2026 04-04-2026 ICENTRAL BANK OF INDIA Vsgyoti Chib(P), [7042814207,9999 ot provided 29.03.2026
ISANJAY GUPTA [742097
25 IOMP (COMM) 61/2026 06-04-2026 IDELHI URBAN SHELTERANANT VIJAYj9810129691 30.03.2026
IMPROVEMENT BOARD (DUSIB)SINGH(P), naveen@dlrpartners.co
Vs MUKESH GOEL Im
25 IOMP (COMM) 60/2026 06-04-2026 IDELHI URBAN SHELTERANANT VIJAYj9810129691 Inaveen@dlrpartners.co [30.03.2026
IMPROVEMENT BOARD (DUSIB)SINGH(P), Im
IVs MUKESH GOEL
25 ICS (COMM) 248/2026 06-04-2026 INDIAN BANK Vs LALIT KUMARMARIMUTHU 9555966566 131.03.2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

25 ICS (COMM) 249/2026 06-04-2026 [INDIAN BANK Vs KABIR (Prop TheMARIMUTHU [9555966566 131.03.2026
[Ultimate Ace) IP(P), ladvpmarimuthu@gmail
.com
25 ICS (COMM) 250/2026 06-04-2026 INDIAN BANK Vs NITIN GUPTAMARIMUTHU 9555966566 01.04.2026
(PROP YATISH MEDICOS) P(P),
ladvpmarimuthu@gmail
L.com
25 OMP (I) (COMM) [113/2026 06-04-2026 IHERO FINCORP LTD VSMAYANK 0873347330 Imayank_mahajano5@y[20.01.2026
IDIBYENDU BISWAS IMAHAJAN(P), lahoo.com
25 OMP (I) (COMM) [111/2026 06-04-2026 IM/S CLIX CAPITAL SERVICES PVT[Ravi Shankang654121121 lassociatesrsgargl@gma [31.03.2026
ILTD Vs SM RAGHUVARMA Garg(P), fil.com
25 IOMP (I) (COMM) [110/2026 06-04-2026 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMARIY990659331 Inot provided 02.04.2026
[ROHIT JAIN ISINHA(P),
25 [Execution (Comm) |52/2026 06-04-2026 IM/S DEVASTRA ENTERPRISESVIVEK INot provided INot provided 02.04.2026
IPVT LTD Vs M/S AIRBORNE AEROMALHOTAR
ISERVICES PVT LTD
25 ICS (COMM) I57/2026 07-04-2026 [Unicorn Denmart Limited Vs DentoofGunjan 0313350568 gk@cgk.legal;01.04.2026
ICraft Dental Labs Private Limited  [Kumar(P), lassociate@cgk.legal
25 ARB A (COMM) [5/2026 07-04-2026 [RAKESH KUMAR GANDHI VsAdv Anjali8130486166 ladvnehasehrawat.law@ [02.04.2026
IPIRAMAL FINANCE LTD|Sisodia(P), gmail.com
THROUGH ITS AUTHORISED
IREPRESENTATIVE
25 IOMP (I) (COMM) [114/2026 07-04-2026 ISTANDARD PLATTER CATERINGLALIT 9625461696, 987 01.04.2026
AND HOSPITALITY PRIVATEKUMAR(P), 1343596 katyanilegalservices@g
ILIMITED Vs INDIAN RAILWAY] Imail.com
ICATERING AND TOURISM]
25 IOMP (COMM) 62/2026 09-04-2026 IM/S TNP AIRLINES PVT LTD VsNAVEEN Inaveen@dlrpartne ot provided 31.03.2026
IM/S SHARK AVIATION SERVICES [KUMAR(P), Irs7030603604
25 IOMP (I) (COMM) [127/2026 09-04-2026 [HERO MOTOCORP LTD Vs M/SRahul 9871133184 08.04.2026
ISIDDHI SREE VINAYAKA MOTORS|Saxena(P), rmalhotra@insightlegal
.co.in
25 IOMP (COMM) 63/2026 09-04-2026 IM/S DATA TECHNOSYS|Love Gupta(P), [9711583588 love@ldaschambers.co [31.03.2026
ENGINEERS) PVT LIMITED Vs Im
IM/S RAIL VIKAS NIGAM LIMITED
25 ICS (COMM) 261/2026 10-04-2026 lOkaya Power Pvt Ltd Vs Arteo ACHIN 9811112638 02.04.2026
IControls Pvt Ltd IMITTAL(P), Imittalsoffice@gmail.co
Im
25 IOMP (I) (COMM) [128/2026 11-04-2026 [HERO HOUSING FINANCEJAshish  kumarjg821500225 laksingh@anslegal.in  [24.03.2026
ILIMITED Vs MR MOHD LUCKYkingh(P),
JAND ANR
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25 OMP (COMM) 64/2026 11-04-2026 IMS SAVITRI PODDAR Vs BHIKAJI[Ravi Krishan 9711752002 09.04.2026
IMAINTENANCE COMBINE AND|Chandna(P), [RAVIKRISHANCHAND)|
IORS INA@GMAIL.COM
25 Misc DJ 682/2026 13-04-2026 IPARMOD KUMAR DANG Vs ALOKMMADHUR INot provided INot provided 08.04.2026
ID MART IPRABHAT
[BHARGAVA(P),
25 OMP (MISC)17/2026 13-04-2026 IMR SUNDEEP ARORA Vs DELHIJitesh 0310460742 lakanksha.tanvi@tlaadv [04.04.2026
(COMM) [TRANSCO LIMITED [Narang(P), ocates.com
25 ExCOMM - Award69/2026 13-04-2026 JAXTS BANK LTD VSVIMAL Inot provided Inot provided 30.03.2026
by Arb Comm IPURUSHOTTAM RAJ SHARMA [KHURANA(P),
25 OMP (MISC)j16/2026 13-04-2026 INDAG RUBBER LIMITED VgAasheesh 0560284991 kgconsorsllp@gmail.co [04.04.2026
(COMM) JAGDISH TYRES PVT LTD IGupta(P), m
25 IOMP (MISC)18/2026 13-04-2026 IMr SUNDEEP ARORA Vs DELHIJitesh 0310460742 lakanksha.tanvi@tlaadv [04.04.2026
(COMM) [TRANSCO LIMITED [Narang(P), ocates.com
25 ICS (COMM) 266/2026 15-04-2026 WHITE FOX DESIGNS LLP VsChitranjan 0818461880, Inot provided 04.04.2026
[Skootr Global Pvt Ltd and ors [Tyagi(P), 7503463414
25 ICS (COMM) 265/2026 15-04-2026 IMOVIN EXPRESS PRIVATEYeevesh 0811617186 jeevesh@mavenlegal.nej01.04.2026
ILIMITED Vs TESUL PRIVATEMehta(P), It
ILIMITED
25 OMP (I) (COMM) [130/2026 15-04-2026 ISOLFIN SUSTAINABLE FINANCEKUSHAGRA 9999468603 kushagrabansal@akass [07.04.2026
IPRIVATE LIMITED Vs KISHOREBANSAL(P), ociates.org.in,
IRAM MUNDEL AND ANR
25 ICS (COMM) 267/2026 15-04-2026 ISTAR DELTA ENTERPRISES ITSDhurendra 9818020953,92113(dhurendrasinghadv@g [07.04.2026
[PROP SURESH CHAND GUPTA VsSingh(P), 07189 Imail.com
IMS NKG INFRASTRUCTURE LTD
25 IOMP (COMM) 69/2026 16-04-2026 [Maa Bijashan Siksha Prashar SamitiASHUTOSH 8377003640, lambarilawassociates@g[09.04.2026
Vs Extramarks Education IndiaNANDAN 0311668810 Imail.com
[Private Limited IATREY(P),
25 OMP (I) (COMM) [132/2026 17-04-2026 IVINOD KRISHNA Vs M/S AARUSHVIDIT 0910995511 a445defcol@gmail.com(09.04.2026
INFRA PROMOTERS PVT LTD IGUPTA(P),
25 ICS (COMM) [273/2026 17-04-2026 THE SUPREME INDUSTRIESAADISH 9810083029 09.04.2026
ILIMITED Vs SHANTI NATHYAIN(P), [debaslshmoitra@gmall.
IMANUFACTURERS com
25 ICS (COMM) 274/2026 17-04-2026 IMOHANLAL SHANKARLAL AGROISUDARSHAN [9810132015 legal@unitedworld.co.i [11.04.2026
I[FOODS PRIVATE LIMITED AND [BANSAL(P), In
JANR Vs KSL KANTOOR FOOD
IPRODUCTS LLP AND ORS
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25 OMP (I) (COMM) [133/2026 17-04-2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMARo1 1-42641454 Inot provided 15.04.2026
INAVEEN SANGWAN ISINHA(P),
25 ICS (COMM) 275/2026 18-04-2026 IPUNJAB AND SIND BANK VS|MANOJ 9811254078/9560 10.04.2026
IVIRENDER KUMAR KUMAR 262990 Manvakil378 @Gmail.C
JARORA(P), om
25 ICS (COMM) 278/2026 20-04-2026 IM/S FIBRE SOLUTION INDIA Vsjamarendra 9260958246/9599 ot provided 25.11.2024
IM/S AASHREYA ELECTRONICSkumar 801188
JAND TRADERS [dubey(P),
25 [Execution (Comm) [57/2026 20-04-2026 IAG PACKAGING Vs SH ATULVivek 8447553376 Anjum- 09.04.2026
WASON IMalhotra(P), ladvocate@hotmail.com
25 ICS (COMM) 276/2026 20-04-2026 IRSPL HEALLTH PRIVATE[Shravan 0650682928 15.04.2026
ILIMITED Vs M/S IKAGBansal(P), Rishi@unitedandunited
[ENTERPRISES AND ANR .com
25 ICS (COMM) 277/2026 20-04-2026 IM/S FIBRE SOLUTION INDIA Vsamarendra 9260958246/9599 ot provided 25.11.2024
IM/S UNITED MEDIAkumar 801188
IELECTRONICS [dubey(P),
25 OMP (MISC)l23/2026 21-04-2026 [PROELIUM LEARNING[Dhruv 8810310103 16.04.2026
(COMM) ISOLUTIONS PVT LTD Vs ANANDVarma(P), [dhruvvarma.law@gmail
ISAGAR PUBLIC SCHOOL L.com
25 OMP (I) (COMM) [134/2026 21-04-2026 RISHI GUPTA Vs RACHIT[RAVI PAL(P), [0821003313 legal @dextereouslawoffl20.04.2026
ISRIVASTAVA AND ORS fices.com
25 [Execution (Comm) [58/2026 21-04-2026 THE SUPREME INDUSTRIES[SHRIHAR +91 954 888 8420 03.04.2026
ILIMITED Vs VISHAL HIRE [TRIPATHI(P), Legal@boostip.in
25 Execution (Comm) [59/2026 22-04-2026 ISTATE BANK OF INDIA VsDharmendra 8800784740 Inot provided 25.02.2026
ISANDEEP KUMAR Singh(P),
25 ExCOMM - Awardl76/2026 22-04-2026 IM/S MULLER MARTINI (INDIA)ANIL 0899123578 lannisharma13@gmail.c [16.04.2026
by Arb Comm IPVT LTD Vs DR ER RAJAINDERR[SHARMA(P), om
JAINA
25 ExCOMM - Awardly5/2026 22-04-2026 IM/S MULLER MARTINI (INDIA)ANIL 9899123578 16.04.2026
by Arb Comm IPVT LTD Vs DR ER RAJAINDERRISHARMA(P), lannisharma13@gmail.c
JAINA om
25 ICS (COMM) 286/2026 22-04-2026 IM/S AMIRSONS TIMBER Vs VIJAY(GURSAT 9811105891 gursat@gsvlegal.com 06.04.2026
INIRMAN COMPANY PRIVATE[SINGH
ILIMITED IVACHHER(P),
25 ICS (COMM) 293/2026 23-04-2026 IMOHD JAVED QURESHI VsHemant 17509441828 10.04.2026
ISHREYA HOSPITALITY SERVICESKushwah(P),
IPVT LTD AND ORS IMohdazhar1798 @gmail
L.com
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25 IARB A (COMM) [6/2026 23-04-2026 IM/S MODERN SERVICES Vs M/SNarendra 0811403864 kalra.narendra@gmail.do1.04.2026
ISMFG INDIA CREDIT CO LTD Kalra(P), m
25 OMP (I) (COMM) [136/2026 24-04-2026 L. AND T FINANCE LIMITED VsgArvind 0818140844 ! 11.04.2026
IBIJENDER GREWAL AND ORS Padon(P), arvind.
jadon@arvindandarvin
d.com
25 Execution (Comm) [62/2026 25-04-2026 JAllied Tubes Pvt Ltd Vs M/S EKRAJAGRITI 8527506427, 14.04.2026
IDECOR PVT LTD JAIN(P), 7042312792 lawfirm@unsolvedlegal.
com
25 ExCOMM - Award[81/2026 27-04-2026 [Ms Saket Infra Developers Pvt Ltd VSIVIPUL JAI(P), 9582152999 vipul@pslchamhers.co [20.04.2026
by Arb Comm [nstitute for Design of Electricall Im
[Measuring Instruments (IDEMI)
ITHROUGH DEVELOPEMENT]
25 ICS (COMM) 299/2026 27-04-2026 [RASEEL, GUJRAL ANSAL Vs ARTIDHRITIMAN 919810222509 [piyush.sharma@unityle[21.04.2026
JINDAL AND ORS BHATTACHAR lgal.com
IYYA(P),
25 [ExXCOMM - Award82/2026 27-04-2026 IM/S AARPEE REFRIGERATION[Rahul Rai(P), [9971824432 ladvocates@lexpractica. [20.04.2026
by Arb Comm AND AIR CONDITIONING Vg com
[UNION OF INDIA (THROUGH THE]
IEXECUTIVE ENGINEER (E)
25 ICS (COMM) 208/2026 27-04-2026 IRGA DESIGN LLP Vs ARTI JINDAIDHRITIMAN  |+91 9810222509 |piyush.sharma@unityle[21.04.2026
JAND ORS IBHATTACHAR gal.com
IYYA(P),
25 ICS (COMM) 1304/2026 29-04-2026 [UNION BANK OF INDIA Vglitendra 0810197621 23.04.2026
JABHINAV SALES AGENCIES Garg(P), jitendragargadv@gmail |
com
25 IARB A (COMM) I7/2026 29-04-2026 IKATYAYINI PAPERS MILLS|AKhil Inot provided ladmin@diazlegal.in 27.04.2026
IPRIVATE LIMITED Vs L AND TShankhwar(P),
IFINANCE LIMITED AND ANR
25 ExCOMM - Award|63/2026 06-04-2026 IMS ECARTES TECHNOLOGY PVTVarun Garg(P), 19999829477 31.03.2026
by Arb Comm [LTD Vs MINISTRY OF RAILWAYS] varun@sarvottamlaw.c
THROUGH CENTRAL jom
JORGANISATION FOR|
25 OMP (I) (COMM) [112/2026 06-04-2026 [HERO FINCORP LTD Vs SANDEEP[MAYANK 0873347330 20.01.2026
[KUMAR IMAHAJAN(P), Imayank_mahajanos@y
lahoo.com
25 [Execution (Comm) |55/2026 13-04-2026 ISTATE BANK OF INDIA Vs DANISH|Shiv Tyagi(P), [0811059032 shivktyagi@gmail.com [07.04.2026
IALI
25 ExCOMM - Awardy8/2026 23-04-2026 IM/S JANAK POSITIONING ANDRADHIKA 8826337936 ashsethi.legal @gmail.c[16.04.2026
by Arb Comm ISURVEYING SYSTEMS PRIVATEVASHISHT(P), om
ILIMITED Vs M/S NAZARAT]
IDEPUTY COLLECTOR
25 Execution (Comm) [60/2026 24-04-2026 ICANARA BANK Vs NISHANTJEkant 8376841313 Inot provided 18.04.2026
JAYSWAL [Luthra(P),
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25 ICS (COMM) 1310/2026 130-04-2026 [HAMDARD NATIONALISHIVENDRA  [9953394364 shivendrafltheacmeco.c [28.04.2026
[FOUNDATION (INDIA) AND ANR|PRATAP m
Vs DAMIT GEHLOT AND ANR ISINGH(P),
25 ICS (COMM) 311/2026 30-04-2026 IMEHBOOB Vs SHRIHARI DALMIA [Nishchal 0891106587 ladv.nishchal@gmail.co [25.04.2026
Yoshi(P), Im
25 ExCOMM - Award[85/2026 30-04-2026 IDHARAMBIR SANDHU Vs UNION|Amit Dubey(P), 9910162280 27.04.2026
by Arb Comm OF INDIA THROUGH SENIOR Amitjurist@gmail.com
IDIVISIONAL ENGINEER- 1
22 IMS. DEEPALINEW DELHI20 SUIT FORICS (COMM)/236/2026 01-04-2026 ISARANJEET SINGH GUJRAL VSTARUN 0818202041 tarun2251@gmail.com [23-03-2026
ISHARMA, DISTRICTDISTRICT RECOVERY ISHAPOORJI PALLONJI ANDIKAPOOR(P),
WUDGE ICOMPANY PVT LTD
(COMMERCIAL
ICOURT)-03
20 SECTION 27 OFOMP (E) (COMM)/7/2026 |01-04-2026 IMS DYNAMIC KREATIONS VSVINEESH INOT AVAILABLE [NOT AVAILABLE I24-03-2026
IARBITRATION & IGAGAN KAPOOR ITYAGI
ICONCILIATION
IACT
20 SECTION 9 OHROMP (I) (COMM)/109/2026 [01-04-2026 ISHREE KARNI LIGHT HOUSE VSSUKH DEV|9810719792 INOT AVAILABLE I24-03-2026
IARBITRATION & JUNION OF INDIA ISINGH(P),
ICONCILIATION
IACT
20 SUIT FORICS (COMM)/237/2026 01-04-2026 ISANJAY SONI VS MADHYASSANJAY 9312219064 skumaradv212@gmail.cf25-03-2026
RECOVERY IPRADESH STATE TOURISMIKUMAR(P), jom
IDEVELOPMENT CORPORATION
20 SUIT FORICS (COMM)/244/2026 02-04-2026 BANK OF INDIA VS AKASH|KADAMBINI 7838821105 kkmudgil2g@gmail.co [19-03-2026
RECOVERY IKUMAR KUMAR m
IMUDGIL(P),
20 SUIT FORICS (COMM)/242/2026 02-04-2026 IVISHALAKSHI DIAMOND GOLD|DHRUV 8587030456 idhruv_lawfac@yahoo.c [23-03-2026
RECOVERY JAND SILVER PVT LTD VS AJAY|SHARMA(P), om
IKUMAR
20 SUIT FORICS (COMM)/241/2026 02-04-2026 ISUPRABHA MITRA VS ASHRAF JARCHIT 8447958168 lawyer.architsinghal @g [23-03-2026
RECOVERY ISINGHAL(P), Imail.com
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SUIT FORICS (COMM)/243/2026 02-04-2026 ISTATE BANK OF INDIA VSRUCHI 0811170646 ruchikhurana@hotmail.f24-03-2026
RECOVERY [HARDEEP KAUR KHURANA(P), com
20 OBJECTION U/SOMP (COMM)/58/2026 02-04-2026 IM/S VIKAS CABLE COMPANY VSPREETI 0810249655 preeti_gupta.1985@yahf27-03-2026
134 OH| IODISHA SMALL INDUSTRIESGUPTA(P), joo.com
IARBITRATION & ICORPORATION
ICONCILIATION
IACT
20 EXECUTION [ExXCOMM - Award by Arbo2-04-2026 IKRISHNA KUMAR DHOOT VSSHREY 0910211045 shreychathly@gmail.co [27-03-2026
PETITION IComm/61/2026 ISHOU HOSPITALITIES PVT LTDICHATHLY(P), m
JAND ANR
20 SUIT FORICS (COMM)/240/2026 02-04-2026 HT MUSIC AND ENTERTAINMENTIPUNEET 0711166242 INOT AVAILABLE I25-03-2026
RECOVERY ICO LTD VS PRADEEQUEEN[BAJAJ(P),
[HOLIDAY RESORTS PVT LTD
20 SUIT FORICS (COMM)/247/2026 04-04-2026 ICENTRAL BANK OF INDIA VS[PARVEEN 7011318678 parveenasiwal.pa14@g [11-03-2026
RECOVERY ISANJAY GUPTA AND ORS KUMAR(P), Imail.com
20 EXECUTION [ExXCOMM - Award by Arb04-04-2026 IMS MANISH CONSTRUCTIONRAJESH 0811968190 brajeshkr@gmail.com [26-03-2026
PETITION IComm/62/2026 WORKS VS UNION OF INDIAKUMAR(P),
ITHROUGH DY CECONSTRUCTION
20 EXECUTION [Execution (Comm)/51/2026 [04-04-2026 ISTATE BANK OF INDIA VS BABITA [SUCHITA 8896932838 agnihotrisuchita@gmaill26-03-2026
PETITION IDIXIT(P), L.com
20 SUIT FORICS (COMM)/255/2026 06-04-2026 TARSEM SINGH VS M/S SPIRITISUMIT 9312249796 sumitkumarlawyer@gmf27-02-2026
RECOVERY IGLOBAL CONSTRUCTIONS PVITKUMAR(P), lail.com
ILTD
20 SUIT FORICS (COMM)/251/2026 06-04-2026 IBANK OF MAHARASTRA VS MR[DHARAMDEV [9810072439 [dladevlawassociates@g [26-03-2026
RECOVERY JARUN KUMAR ISINGH(P), Imail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

SUIT ICS (COMM)/252/2026 06-04-2026 IBTC TRADERS PRIVATE LIMITEDJASPREET 90999027820 ladvjs13@gmail.com 14-03-2026
RECOVERY VS NKG INFRASTRUCTUREJSINGH(P),
ILIMITED
20 SUIT FORICS (COMM)/253/2026 06-04-2026 INDIAN BANK VS KAMALJEETIMARIMUTHU 9555966566 ladvpmarimuthu@gmail31-03-2026
RECOVERY ISINGH P(P), | com
20 SUIT FORICS (COMM)/256/2026 06-04-2026 JANJU KUMARI VS STAR HEALTH|VIPIN 0213528073 1980adv@gmail.com  [24-03-2026
RECOVERY JAND ALLIED INSURANCE CO LTD[PILLAI(P),
JAND ANR
20 SUIT FORICS (COMM)/254/2026 06-04-2026 IBRAJA KISHORE SINGH VS AMITIARJUN 0811923428 els@expertlegalservice. [01-04-2026
RECOVERY KUMAR IMAHAJAN(P), com
20 IAPPLICATION U/SMisc DJ/571/2026 07-04-2026 IBRILLTECH ENGINEERS PRIVATEANKUR 9811126091 lankursinghaladvocate@[30-03-2026
151 OF CPC ILIMITED Vs MAHARISHISINGHAL(P), gmail.com
IDAYANAND CGHS LIMITED
20 ISUIT FOR|CS (COMM)/258/2026 07-04-2026 IPFH OIL AND GAS PVT LTD VS|CHETAN 9811735248 INOT AVAILABLE 31-03-2026
RECOVERY ILNG BHARAT PVT LTD ROY(P),
20 SUIT FORICS (COMM)/259/2026 07-04-2026 ISURYA ENTERPRISE VS STATE OFVINAY INOT AVAILABLE [NOT AVAILABLE 01-04-2026
RECOVERY VHARKHAND AND ORS ICHAURASIA(P)
20 SECTION 9 OFOMP (I) (COMM)/115/2026 [|07-04-2026 ITOYOTA FINANCIAL SERVICESVISHAL 0873278641 patinelawoffices@gmail[o1-04-2026
IARBITRATION & INDIA LTD VS JANABAIKHATTAR(P), L.com
ICONCILIATION IMANOHAR JAGATAP
IACT
20 [EXECUTION [EXCOMM - Award by Arbo8-04-2026 JAXIS BANK LTD VS RAJESHMAYANK 0873347330 Imayank_mahajanos@y|02-04-2026
PETITION IComm/64/2026 IGUPTA IMAHAJAN(P), lahoo.com
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IARBITRATION &
ICONCILIATION
IACT

(COMM)/21/2026

INORTHERN RAILWAYS

IGUPTA

SECTION 9 OHOMP (I) (COMM)/117/2026 [08-04-2026 IVIVRITI = CAPITAL LTD. PARVEEN 7011318678 parveenasiwal.pai4@g [31-03-2026
IARBITRATION & UAGDEESH PATERYA Imail.com
ICONCILIATION
IACT
20 SECTION 9 OHKOMP (I) (COMM)/118/2026 [08-04-2026 IVIVRITI CAPITAL LTD. VS[PARVEEN 7011318678 lparveenasiwal.pa14@g [31-03-2026
IARBITRATION & ISHAMBHU PRASAD Imail.com
ICONCILIATION
IACT
20 SECTION 9 OHROMP (I) (COMM)/126/2026 [09-04-2026 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR©Y999814620 INOT AVAILABLE l02-04-2026
IARBITRATION & VS SHARDA DEVI ISINHA(P),
ICONCILIATION
ACT
20 [EXECUTION [Execution (Comm)/54/2026 [11-04-2026 J[UNION BANK OF INDIA VS MS PRIROTHAS INOT AVAILABLE [NOT AVAILABLE l02-04-2026
PETITION ITRADING KUMAR
UAJORIA(P),
20 OBJECTION  U/SOMP (COMM)/66/2026 13-04-2026 IMG OILS VS AGRILINK ASIA PVTJABHISHEK 0899821415 abhishek @lawclerisy.colo7-04-2026
34 O ILTD ISHARMA(P), Im
IARBITRATION &
ICONCILIATION
IACT
20 OBJECTION U/SOMP (COMM)/67/2026 15-04-2026 J[UNION OF INDIA VS M/S ASHOKAJAGJIT 0811501433 UAGJITKHARBANDA [28-02-2026
34 O [ENTERPRISES ISINGH(P), (@YAHOO.CO.IN
IARBITRATION &
ICONCILIATION
ACT
20 IOBJECTION  U/SOMP (COMM)/68/2026 15-04-2026 J[UNION OF INDIA VS M/S ASHOKAJAGJIT 0811501433 JAGJITKHARBANDA [28-02-2026
134 Of I[ENTERPRISES ISINGH(P), @YAHOO.CO.IN
IARBITRATION &
ICONCILIATION
IACT
20 SECTION 27 OHROMP (MISC)j15-04-2026 ISTIESTA COMMUNICATIONSTARUN 0650878550 fficetarunsharma@gm [08-04-2026
IARBITRATION &(COMM)/19/2026 IPRIVATE LIMITED VS BHARTISHARMA(P), lail.com
ICONCILIATION JAIRTEL LIMITED
IACT
20 SECTION 27 OKROMP (MISC)[16-04-2026 IMS GSP CONSTRUCTION VSRADHIKA 0958387755 IRADHIKAGUPTA144@[09-04-2026

IGMAIL.COM
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IPVT LTD

SUIT FORICS (COMM)/269/2026 16-04-2026 INOHAR CHAND LOHA BHANDAR|KANISHK 0810663112 INOT AVAILABLE l06-04-2026
RECOVERY VS RANGOONI IRON AND STEELJAHUJA(P),
[TRADING
20 SUIT FORICS (COMM)/272/2026 17-04-2026 IBANK OF BARODA VS[SHUDHANSU(P[NOT AVAILABLE [NOT AVAILABLE [24-03-2026
RECOVERY ISARVESHWARI DEVI B
20 SECTION 9 OFOMP (I) (COMM)/131/2026 [17-04-2026 IVIVRITI CAPITAL LTD. VS SATHYA [PARVEEN 7011318678 parveenasiwal.pa14@g [01-04-2026
IARBITRATION & Imail.com
ICONCILIATION
IACT
20 SUIT FORICS (COMM)/271/2026 17-04-2026 IBANK OF BARODA VS ABHISHEK[SHUDHANSU(P[NOT AVAILABLE [NOT AVAILABLE 24-03-2026
RECOVERY ISINGH ,
20 EXECUTION [ExXCOMM - Award by Arbj18-04-2026 [HOME CREDIT INDIA FINANCESIDHARTH 0811595408 sidharthmahajano1@g [17-04-2026
PETITION IComm/70/2026 IPRIVATE LIMITED VS MICROMAXMAHAJAN(P), Imail.com
INFORMATICS LIMITED
20 SECTION 27 OFOMP (MISC)20-04-2026 [M/S BANSAL CONSTRUCTION CO|SYED  WASIF9311307710 INOT AVAILABLE 14-04-2026
IARBITRATION  &(COMM)/22/2026 VS UNION OF INDIA HAIDER
ICONCILIATION
IACT
20 EXECUTION [EXCOMM - Award by Arbj20-04-2026 IM/S DELKON TEXTILE PVT LTD|SWATI BANSALg582882150 advocateswatibansal@g15-04-2026
IPETITION IComm/72/2026 VS THE GENERAL MANAGER Imail.com
INORTHERN RAILWAY AND ORS
0 SUIT FORICS (COMM)/283/2026 20-04-2026 SATENDER KUMAR VERMA VSSONU INOT AVAILABLE [NOT AVAILABLE 09-04-2026
RECOVERY JANSAL PROPERTIES ANDIKIRAR(P),
INFRASTURE LTD
20 SUIT FORICS (COMM)/282/2026 20-04-2026 INATPAL SINGH VS GRANDB KINOT AVAILABLE [NOT AVAILABLE l03-04-2026
RECOVERY IVENEZIA COMMERCIAL TOWERSPANDEY(P),
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EXECUTION [EXCOMM - Award by Arbj20-04-2026 IM/S BBR (INDIA) PVT LTD VS M/SPANKHURI 0730200335 lpankhuriogo2@gmail.cfi1-04-2026
PETITION IComm/71/2026 ISHAPOORJI =~ PALLONJI = ANDJAIN(P), m
ICOMPANY PVT LTD
20 OBJECTION  U/SOMP (COMM)/71/2026 21-04-2026 ICAR-CENTRAL SHEEP  ANDJARNAB INOT AVAILABLE [NOT AVAILABLE 01-04-2026
34 OF IWOOL RESEARCH INSTITUTE VS[CHANDA(P),
IARBITRATION & IM/S SERVITOR INTELLIGENCE]
ICONCILIATION ISERVICE
IACT
20 SUIT FORICS (COMM)/284/2026 21-04-2026 [HARVINDER SINGH VS APEXGAGAN 0891693600 lgaganchawla83 @gmail. [14-04-2026
RECOVERY ISHOE CO PVT LTD ICHAWLA(P), com
20 [EXECUTION [EXCOMM - Award by Arbj21-04-2026 INSIGHT DIRECT INDIA PVT LTD|SACHIN INOT AVAILABLE [NOT AVAILABLE 16-04-2026
PETITION IComm/74/2026 VS M/S ALGOL TECHNOLOGY PVTBAJPAI(P),
ILTD
20 SUIT FOR|CS (COMM)/285/2026 21-04-2026 AJIT SINGH TANWAR VSASHU INOT AVAILABLE [NOT AVAILABLE 12-04-2026
RECOVERY IMUNICIPAL CORPORATION OHARORA(P),
IDELHI (SOUTH ZONE)
20 IOBJECTION  U/SOMP (COMM)/72/2026 21-04-2026 ISRAVANTHI INFRATECH PRIVATENOT INOT AVAILABLE [NOT AVAILABLE 21-04-2026
34 O [LIMITED VS QUANTM LIMITED |AVAILABLE
IARBITRATION &
ICONCILIATION
ACT
20 SUIT FORICS (COMM)/289/2026 22-04-2026 IROCK CASTLE ENTERTAINMENTNIKHIL 0891088891 INIKHIL_RASTOGI@LIf07-04-2026
RECOVERY [PVT LTD VS NOVALARK INFRARASTOGI(P), IVE.COM
[PVT LTD
20 OBJECTION U/SOMP (COMM)/73/2026 22-04-2026 [UNION OF INDIA VS SHIVASANJAY 0312219064 skumaradv212@gmail.cfi7-04-2026
34 OH ICONSTRUCTION COMPANY [KUMAR(P), jom
IARBITRATION &
ICONCILIATION
IACT
20 SECTION 9 OFOMP (I) (COMM)/135/2026 [22-04-2026 JANU MANGLANI PROPRIETORSUSHIL 9811108123 tekadvo@gmail.com  [20-04-2026
IARBITRATION & IMEENA BAZAAR AIKUMAR
ICONCILIATION [PROPRIETORSHIP FIRM VSITEKRIWAL(P),
IACT IDEEPAK BALUTIA
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SECTION 27 OFROMP (MISC)[23-04-2026 IMANRAJ ENTERPRISES VS UNIONJRAHUL 17838015929 INOT AVAILABLE 15-04-2026
IARBITRATION  &(COMM)/24/2026 IOF INDIA [KUMAR
ICONCILIATION INGH(P),
ACT
20 IOBJECTION  U/SOMP (COMM)/74/2026 24-04-2026 IHT NETWORK LIMITED VSASHISH 9818433660 lashishwise@gmail.com [14-04-2026
34 OF INATIONAL SKILL DEVELOPME UMAR
IARBITRATION & ICORPORATION ULSHRESHT
ICONCILIATION [HA(P),
IACT
20 SUIT FORICS (COMM)/296/2026 24-04-2026 ISHIVAM ENGINEERS ANDISUNIL KUMARINOT AVAILABLE [NOT AVAILABLE 14-04-2026
RECOVERY [FABRICATORS Vs LAMBDABHARDWAJ(P),
IBUILDTECH PVT LTD
20 IAPPLICATION U/SMisc DJ/726/2026 24-04-2026 TRUE LINK FINANCE LTD. VSRAJAT 0818004454 rajattruelink@gmail.co [22-04-2026
151 OF CPC [RAVINDER KUMAR ISARAWAT Im
20 IAPPLICATION U/SMisc DJ/727/2026 24-04-2026 TRUE LINK FINANCE LTD. VSRAJAT 9818004454 rajattruelink@gmail.co [22-04-2026
151 OF CPC KIRAN KUMAR ISARAWAT Im
20 EXECUTION [ExXCOMM - Award by Arb24-04-2026 IM S RAJWANT SINGH VS DELHIMAYANK 0891467867 Imayankbhargava@outl [21-04-2026
PETITION IComm/79/2026 IMETRO RAIL CORPORATIONBHARGAVA(P), ook.in
ILIMITED
20 SUIT FORICS (COMM)/297/2026 25-04-2026 IGURDAYAL SONS THROUGH ITSARCHIT 8447958168 lawyer.architsinghal @g [18-04-2026
RECOVERY AR HITESH SUNEJA VS KOHLISINGHAL(P), Imail.com
[IPRINTING AND PACKAGING
20 EXECUTION [Execution (Comm)/65/2026 [28-04-2026 ISUVI EXPORTS LLP VS ZEUSVISHAL 9717985984 ladvocatevg2o@gmail.c [13-04-2026
IPETITION IFASHIONS AND ORS IGARG(P), jom
20 SUIT FORICS (COMM)/301/2026 28-04-2026 IWEBCON IT SOLUTIONS PVT LTD|VISHAL 9717985984 ladvocatevg2o@gmail.c [13-04-2026
RECOVERY VS ECON AND ORS IGARG(P), om
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IConciliation Act

IGUPTA(P),

SUIT FORICS (COMM)/303/2026 28-04-2026 STATE BANK OF INDIA VSASHISH 0891223874 lashishbatra85@gmail.c [23-04-2026
RECOVERY IYASHPAL VASHISHTA BATRA(P), m
20 SUIT FORICS (COMM)/302/2026 28-04-2026 IDYNAMIC IT SOLUTION PVT LTDIVENKETESH 9899037770 IVENKETESH@GMAIL.[23-04-2026
RECOVERY IVS GURJEET SPORTS INDUSTRY [CHAURASIA(P) COM
20 SECTION 9 OFROMP (I) (COMM)/137/2026 [28-04-2026 JAMIT KUMAR MITTAL VS INDIAN|SURESH 0891954800 eximiuslegal@gmail.co [26-04-2026
IARBITRATION & JOIL CORPORATION LTD AND ANR|CHANDRA m
ICONCILIATION ISHARMA(P),
IACT
20 [EXECUTION [EXCOMM - Award by Arb29-04-2026 JOHNSON LIFTS PVT LTD VS TDIMAYANK 0873064245 Imayankmukherjee@gm[22-04-2026
PETITION IComm/83/2026 INFRASTRUCTURE LTD IMIKHAIL lail.com
IMUKHERJEE(P
20 SUIT FORICS (COMM)/306/2026 20-04-2026 INEXT RADIO LIMITED VSPUNEET 0711166242 INOT AVAILABLE I23-04-2026
RECOVERY IFINMENT CAPITAL INDIA PVTBAJAJ(P),
ILTD
20 SUIT FORICS (COMM)/305/2026 29-04-2026 IPARLE PRODUCTS PVT LTD AND|ISUDARSHAN [9810132015 INOT AVAILABLE 28-04-2026
TRADEMARKS JANR VS DINESH MOTILALBANSAL(P),
[TULSIYANI AND ORS
20 SECTION 27 OHOMP (E) (COMM)/8/2026 [30-04-2026 IGODWIN AGRO PRODUCTS VSSURBHIT 9971891042 surbhit@chambersofsi [25-04-2026
IARBITRATION & ISMALL FARMERS AGRI INANDAN Imonbenjamin.com
ICONCILIATION
IACT
20 EXECUTION [EXCOMM - Award by Arbj30-04-2026 IKAMAL KUMAR VS ENERGYROHIT INOT AVAILABLE [NOT AVAILABLE [22-04-2026
PETITION IComm/86/2026 [EFFICIENCY SERVICES LTD ISARASWAT(P),
23 IMS. SAVITA RAO,/SOUTH 12, New CourtEXECUTION [EXCOMM - Award by Arblo6/04/2026 [PARIKSHIT CHITS PVT LTD VsSonu Vivek(P), [8377002210 ladvocate_hkYahoo.co.i [04.04.2026
IDISTRICT Block-I IPETITON IComm/28/2026 IPREM CHAND In
WUDGE(COMMERCI
AL COURT)
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1370/2026[04/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 90999183119 lanuj@agcpartners.co.in [02.04.2026
Block-I |Arbitration & INAJIM AKHTAR KUMAR
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12, EXECUTION [EXCOMM - Award by Arblo4/04/2026 KOTAK MAHINDRA PRIME LTD Vs[Ritu Rana(P), [9667440544 Imanishatnwr@gmail.co[02.04.2026
Block-I PETITON IComm/26/2026 [BHOLA TANWAR AND ANR Im
12, New CourtCIVIL CASES ICS (COMM)/182/2026 06/04/2026 IKVG AGRO PRIVATE LIMITED VS|Naveen 0555481152 navkumari512@gmail.c(04.04.2026
Block-I IYOUNG ENTERPRISES AND ORS [Kumar(P), m
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1420/2026(07/04/2026 IYES BANK LTD Vs TANU SEHGAL |ANANJAY 7030378800 lasaplegalandadvocates [06.04.2026
Block-I |Arbitration & ISINGH(P), (@gmail.com
IConciliation Act
12, New CourtCIVIL CASES Misc DJ/167/2026 07/04/2026 PO PHARMA PRIVATE LIMITED VSANIL VYAS(P), 19810865249 [namratamalik_11@yah [06.04.2026
Block-I IPROTECH TELELINKS joo.com
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1453/2026|08/04/2026 lAxis Bank Ltd Vs Parmod IASHISH 0999183119 lanuj@agcpartners.co.in [07.04.2026
Block-I |Arbitration & [KUMAR
IConciliation Act IGUPTA(P),
12, New CourtEXECUTION [EXCOMM - Award by Arbjog/04/2026 Axis Bank Ltd Vs PANKAJ KUMARMAYANK 0873347330 Imayank_mahajano5@y[08.04.2026
Block-I PETITON IComm/34/2026 ISHAH IMAHAJAN(P), lahoo.com
12, New CourtEXECUTION [ExXCOMM - Award by Arb09/04/2026 |Axis Bank Ltd Vs RAJU BISWAS IMAYANK 0873347330 Imayank_mahajano5@y[08.04.2026
Block-I PETITON IComm/32/2026 IMAHAJAN(P), lahoo.com
12, New CourtEXECUTION [ExXCOMM - Award by Arb09/04/2026 |Axis Bank Ltd Vs SUSHIL SHARMA [MAYANK 0873347330 Imayank_mahajano5@y[08.04.2026
Block-I PETITON IComm/33/2026 IMAHAJAN(P), lahoo.com
12, New CourtEXECUTION [Execution (Comm)/38/2026 |09/04/2026 IBHUPINDER SINGH GILL VsJatin Kapur(P), 9811258587 jatin@anmlegal.in 08.04.2026
Block-I IPETITON ICRAVING SHOPPER PRIVATE]
ILIMITED
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1497/202610/04/2026 [FFCO KISAN FINANCE LTD VsASHISH 90999183119 lanuj@agcpartners.co.in [09.04.2026
Block-I |Arbitration & [UDAY SINGH UMAR
IConciliation Act UPTA(P),
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1495/202610/04/2026 IOXYZO FINANCIAL SERVICESSSANYAM 0873674225 sanyam@Kkhetarpal.co.i [09.04.2026
Block-I |Arbitration & ILIMITED Vs TREH ETARPAL(P)| In
IConciliation Act INDUSTRIES AND ORS ,
12, New CourtEXECUTION [Execution (Comm)/40/2026 [11/04/2026 [Union Bank of India Vs IRBAHYitendra 0810197621 jitendergargadv@gmail.[10.04.2026
Block-I PETITON [IMatching Collection Garg(P), lcom
12, New CourtEXECUTION [Execution (Comm)/41/2026 [11/04/2026 ICity Cab Company Through its Sole[Utsav 9891060955 ladvocatehashankbajpai [10.04.2026
Block-I PETITON [Proprietor Mr Arun Julka Vs NEW|Saxena(P), (@gmail.com
IYADAV TOUR AND TRAVELS PVT]
ILTD Through its Authorized|
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1593/2026 18/04/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 delhi.jangraadvocate@gfi7.04.2026
Block-I |Arbitration & ISONU JANGRA(P), Imail.com
IConciliation Act
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12, EXECUTION [EXCOMM - Award by Arb{18/04/2026 JOMEGA SILICONE INDIA Vs TEXJANURAG 0810220436 advanuragnasiar@gmaifi7.04.2026
Block-I PETITON IComm/49/2026 ISHADOW PVT LTD INASTAR(P), l.com
12, New CourtEXECUTION [EXCOMM - Award by Arbj21/04/2026 Axis Bank Ltd Vs AADARSHMAYANK 0873347330 Imayank_mahajano5@y[20.04.2026
Block-I PETITON IComm/50/2026 IRAJOURIYA IMAHAJAN(P), lahoo.com
12, New CourtCIVIL CASES ICS (COMM)/216/2026 21/04/2026 IBRADFORD CONSULTANTS LLPAKkhil 0643292695 ladmin@diazlegal.in 20.04.2026
Block-I Vs INDIQUS TECHNOLOGIESShankhwar(P),
IPRIVATE LIMITED
12, New CourtCIVIL CASES ICS (COMM)/215/2026 21/04/2026 [Shekhar Malik Vs Lagan RaijSourav Goel(P), 90810382865 guptadvocaates@gmail. [20.04.2026
Block-I [Mcpereira com
12, New CourtiCIVIL CASES ICS (COMM)/221/2026 23/04/2026 IMANASH LIFESTYLE PRIVATEINAGESHWAR [9818823289 info@deyandkumhar.cof22.04.2026
Block-I ILIMITED Vs SAGARKUMARJKUMHAR(P), m
IRAMESHBHAI GAJERA
12, New CourtEXECUTION [Execution (Comm)/60/2026 [24/04/2026 [IDHARAMVEER SINGH Vs M/SJayant 0899934315 Imaanlawoffices@gmail. [23.04.2026
Block-I PETITON [KNEWTON ACADEMY SOFTECH[Tewathia(P), com
ISOLUTIONS PVT LTD
12, New CourtCIVIL CASES ICS (COMM)/226/2026 25/04/2026 ICANARA BANK Vs RYDHYNAFFAHAD 0219701292 fahadadvocatekhan@g [24.04.2026
Block-I IDWIVEDI [KHAN(P), Imail.com
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1643/2026[25/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs ROHIT KUMAR JANGRA(P), Imail.com
IConciliation Act
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1646/202625/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs NIRMAL SINGH JANGRA(P), Imail.com
IConciliation Act
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1645/2026 25/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs RAKSHIT UANGRA(P), Imail.com
IConciliation Act
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1644/2026[25/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs DHARMENDER UANGRA(P), Imail.com
IConciliation Act
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1642/202625/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf24.04.2026
Block-I |Arbitration & Vs J S CONSTRUCTION UANGRA(P), Imail.com
IConciliation Act
12, New CourtlCIVIL CASES ICS (COMM)/230/2026 27/04/2026 IMs Tirth Agro Technology PrivateSUDARSHAN [90810132015 legal@uniledworld.co.i [25.04.2026
Block-I [Limited Vs Arjun G Mer and Anr [BANSAL(P), In
12, New CourtEXECUTION [EXCOMM - Award by Arbj28/04/2026 Pagran Social Welfare Society BhopalSaurabh Kumarjg868040314 Imksadv6s@gmail.com [27.04.2026
Block-I PETITON IComm/58/2026 Vs Patel Fabritech Pvt Ltd [Tuteja(P),
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12, ICIVIL CASES ICS (COMM)/236/2026 29/04/2026 I[HUGO BOSS AG Vs ISHAN SNACKS|Shravan 0650682928 lunitedmark @unitedandf28.04.2026
Block-I JAND NAMKIN PVT LTD Bansal(P), lunited.com
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1664/2026[29/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf28.04.2026
Block-I |Arbitration & Vs SANTOSH KUMAR SRIVASTV  JANGRA(P), Imail.com
IConciliation Act
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1684/2026[30/04/2026 IDFC FIRST BANK LTD Vs NEERAJ|ISANJEEV 8285002845 Imanjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & KUMAR IPATHAK(P), lcom
IConciliation Act
12, New CourtilU/s 9 of thgOMP (I) (COMM)/1683/2026[30/04/2026 IDFC FIRST BANK LTD Vs SACHIN[SANJEEV 8285002845 Imanjul.sood @srcslegal. [29.04.2026
Block-I |Arbitration & RAVINDER KUMAR IPATHAK(P), lcom
IConciliation Act
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1682/2026[30/04/2026 IDFC FIRST BANK LTD Vs DIMPLE [SANJEEV 8285002845 Imanjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & IGUPTA IPATHAK(P), lcom
IConciliation Act
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1680/2026[(30/04/2026 [DFC FIRST BANK LTD Vs DIVYASSANJEEV 8285002845 Imanjul.sood @srcslegal. [29.04.2026
Block-I |Arbitration & ISINGH TOMER IPATHAK(P), lcom
IConciliation Act
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1678/2026[30/04/2026 [DFC FIRST BANK LTD Vs RIJWANI|SANJEEV 8285002845 Imanjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & AHMAD [PATHAK(P), lcom
IConciliation Act
12, New CourtflU/s 9 of thgOMP (I) (COMM)/1679/2026[30/04/2026 [IDFC FIRST BANK LTD VSSANJEEV 8285002845 Imanjul.sood@srcslegal. [29.04.2026
Block-I |Arbitration & INEELAM GOPALDAS IPATHAK(P), com
IConciliation Act
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1681/2026 [30/04/2026 IYES BANK LIMITED Vs PREMANANJAY 7030378800 lasaplegalandadvocates [29.04.2026
Block-I |Arbitration & IBABU SHARMA ISINGH(P), (@gmail.com
IConciliation Act
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1677/2026 [30/04/2026 IYES BANK LIMITED Vs BABLIANANJAY 7030378800 lasaplegalandadvocates [29.04.2026
Block-I |Arbitration & IBABLI ISINGH(P), (@gmail.com
IConciliation Act
12, New CourtEXECUTION [Execution (Comm)/70/2026 [30/04/2026 IM s Pooja Tools and Equipments PviRAVI 0911118926 ladvocateraviyg@gmail. [29.04.2026
Block-I PETITON [Ltd Vs MS DEW SOFTIKUMAR(P), com
[FABRICATION PVT LTD
12, New CourtflU/s ¢ of thgOMP (I) (COMM)/1697/202602/05/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate@gf20.04.2026
Block-I |Arbitration & Vs SANDEEP KUMAR UANGRA(P), Imail.com
IConciliation Act
24 IMS. ANURADHASSOUTH 6, New  CourtCommercial ICONTEMPT PETITION|01.04.2026 ISIEMENS INDUSTRY VS NIILESHJAARSHIA BEHLi9810621272 INOT PROVIDED 30.03.2026
ISHUKLA Block-I 6/2026 IDHANUKAR
IBHARDWALJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtiCommercial [EX COMM AWARD BY ARB|01.04.2026 ITATA CAPITAL LTD VS UMESHS P RANA 9953455007 sprana2013.sr@gmail.c [28.03.2026
AL COURT) Block-I ICOMM 24/2026 IKUMAR om




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

6, ICommercial [EX COMM AWARD BY ARB|01.04.2026 INDUSIND BANK PVT LTD VSPANKAJ 0717850496 lpankajkumarsin@yaho [28.03.2026
Block-I ICOMM 25/2026 IMOHAN ISHWAR KUMAR SINGH .com
6, New  CourtCommercial [EX (COMM) 33/2026 01.04.2026 IKSULA SERVICES PVT LTD VSASHKRIT 7708748786 lashkrit464@gmail.com [27.03.2026
Block-I ICOSPACES OPTECH PVT LTD ITTIWARI
6, New  CourtCommercial IMISC DJ 158/2026 01.04.2026 IFINGROW CAPITAL PVT LTD VSSUNITA 9971668555 INOT PROVIDED 24.03.2026
Block-I INITESH TRADERS BHASKAR
6, New  CourtCommercial IOMP (I) (COMM) 1317/2026 [01.04.2026 JAXIS BANK LTD VS RAKSHA[Sunita Singh(P),90871040589 indolexlaw@gmail.com [23.03.2026
Block-I SHARMA
6, New  CourtCommercial IOMP (1) (COMM) 1318/2026 |01.04.2026 JAXIS BANK LTD VS RAKESH[Sunita Singh(P),90871040589 indolexlaw@gmail.com [23.03.2026
Block-I IKUMAR VERMA
6, New  CourtCommercial IOMP (I) (COMM) 1319/2026 [01.04.2026 AXIS BANK LTD VS MOHITASHISH 0999183119 lashish@agcpartners.co. [10.03.2026
Block-I ITOMAR [KUMAR GUPTA] lin
6, New  CourtCommercial IOMP (I) (COMM) 1320/2026 |01.04.2026 AXIS BANK LTD VS SAGARASHISH 0999183119 lashish@agcpartners.co. [10.03.2026
Block-I [BHADANA IKUMAR GUPTA| fin
6, New CourtCommercial IOMP (I) (COMM) 1321/2026 |01.04.2026 AXIS BANK LTD VS KAUSHALJAVINASH 1141513189 avinash.adv@gmail.co [16.03.2026
Block-I IKUMAR KUMAR Im
6, New CourtiCommercial IOMP (I) (COMM) 1322/2026 |01.04.2026 AXIS BANK LTD VS DHEERAJAVINASH 1141513189 avinash.adv@gmail.co [16.03.2026
Block-I ISHRIVASTAV KUMAR Im
6, New CourtiCommercial IOMP (I) (COMM) 1323/2026 |01.04.2026 JAXIS BANK LTD VS DEEPIKA IAVINASH 1141513189 avinash.adv@gmail.co [16.03.2026
Block-I IKUMAR Im
6, New  CourtiCommercial IOMP (I) (COMM) 1324/2026 |01.04.2026 JAXIS BANK LTD VS RITU SINGH  [Sunita Singh(P), 9871040589 indolexlaw@gmail.com [25.03.2026
Block-I
6, New CourtiCommercial ICS (COMM) 180/2026 02.04.2026 ISMALL FARMERS AGRI BUSINESS|DALIP SINGH 9810197092 dsadvig@gmail.com [30.03.2026
Block-I ICONSORTIUM VS PK INDUSTRIES]

& ORS
6, New  CourtCommercial IOMP (I) (COMM) 1341/2026 [02.04.2026 JAXIS BANK LTD VS ASHU VARUN |ASHISH 9999183119 lashish@agcpartners.co. [24.03.2026
Block-I [KUMAR GUPTA] fin
6, New  CourtiCommercial IOMP (I) (COMM) 1342/2026 |02.04.2026 IAXIS BANK LTD VS HEMENDRAASHISH 90999183119 lashish@agcpartners.co. [24.03.2026
Block-I ISINGH [KUMAR GUPTA] fin
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6, ICommercial IOMP (I) (COMM) 1343/2026 |02.04.2026 AXIS BANK LTD VS SANTOKH|ASHISH 0999183119 lashish@agcpartners.co. [24.03.2026
Block-I ISINGH SANDHU [KUMAR GUPTA| fin

6, New  CourtCommercial IOMP (I) (COMM) 1344/2026 |02.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I ISATWANTI SURAJMAL JANGRA m

6, New  CourtCommercial IOMP (I) (COMM) 1345/2026 |02.04.2026 IPIRAMAL FINANCE TLD VSRAJESH 9958726491 jangaadvocate@gmail.c [25.03.2026
Block-I UJITENDRA KUMAR JANGRA jom

6, New  CourtCommercial IOMP (I) (COMM) 1346/2026 [02.04.2026 IPIRAMAL FINANCE LTD VS VIKAS[RAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I ISAINI JANGRA jom

6, New  CourtCommercial IOMP (1) (COMM) 1347/2026 |02.04.2026 IPIRAMAL FINANCE LTD VS RANIRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I ICHANDRA JANGRA om

6, New  CourtCommercial IOMP (1) (COMM) 1348/2026 |02.04.2026 [PIRAMAL FINANCE LTD VS MD|RAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I [FIROZ JANGRA om

6, New  CourtCommercial IOMP (I) (COMM) 1349/2026 |02.04.2026 [PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangaadvocate@gmail.c [25.03.2026
Block-I [IFAHIMUDDIN SHARIF AHMAD JANGRA jom

6, New CourtCommercial [EX (COMM) AWARD BY ARB|06.04.2026 JAXIS BANK LTD VS LAWRANCESHIVAM 7970440025 shivamjha@firstassocia [27.03.2026
Block-I ICOMM 29/2026 INATHAN KUMAR JHA tes.com

6, New CourtiCommercial [EX (COMM) AWARD BY ARB|06.04.2026 AXIS BANK LTD VS KAMLESH|SHIVAM 17970440025 shivamjha@firstassocia [25.03.2026
Block-I ICOMM 30/2026 IKUMAR YADAV KUMAR JHA tes.com

6, New CourtiCommercial ICS (COMM) 183/2026 06.04.2026 ISATBIR TANWAR VS MUNCIPALJVIKAS 0810566116 ladvocatevikassharmai [02.04.2026
Block-I ICORPORATION OF DELHI ISHARMA (@gmail.com

6, New  CourtiCommercial ICS (COMM) 184/2026 06.04.2026 IRAMKESH VS MUNICIPALJVIKAS 0810566116 ladvocatevikassharma1 [02.04.2026
Block-I ICORPORATION OF DELHI ISHARMA (@gmail.com

6, New  CourtCommercial ICS (COMM) 185/2026 06.04.2026 ISATBIR TANWAR VS MUNCIPALIVIKAS 0810566116 ladvocatevikassharma1 [02.04.2026
Block-I ICORPORATION OF DELHI ISHARMA (@gmail.com

6, New  CourtCommercial ICS (COMM) 187/2026 06.04.2026 ISYSTEMAIR INDIA PVT LTD VSSUNIL KUMARQ711747642 sunillegalio3@gmail.co [01.04.2026
Block-I JOM HVAC SOLUTIONS ISHARMA Im

6, New  CourtiCommercial IOMP (I) (COMM) 1417/2026 [06.04.2026 IYES BANK LTD VS ANJU DEVI ISANJEEV 0717028845 litigation@srcslegal.co [02.04.2026
Block-I [PATHAK Im
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6, ICommercial IOMP (I) (COMM) 1418/2026 |06.04.2026 AXIS BANK LTD VS PAPPUAVINASH 1141513189 avinash.adv@gmail.co [30.03.2026
Block-I IMADDHESIYA KUMAR Im
6, New  CourtCommercial IOMP (I) (COMM) 1419/2026 [06.04.2026 IAXIS BANK LTD VS PARVINDERAVINASH 1141513189 lavinash.adv@gmail.co [30.03.2026
Block-I ISINGH KUMAR m
6, New  CourtCommercial [Ex. COMM AWARD BY ARB(07.04.2026 VINEET SINGH CHAUHAN VSAMIT SINGHj9810271008 ffice@tkepartnersllp.c [04.04.2026
Block-I ICOMM 31/2026 I[ERADICATUS INFECTUS PVT LTD |CHAUHAN jom
6, New  CourtCommercial ICS (COMM) 189/2026 07.04.2026 IBALA DEVI THRU HUSBANDVIKAS 0810566116 ladvocatevikassharma1 [01.04.2026
Block-I IRAMKESH VS MUNICIPALISHARMA (@gmail.com

ICORPORATION OF DELHI
6, New  CourtCommercial ICS (COMM) 190/2026 07.04.2026 IDR ASHISH KUMAR VS BANK ORJURIS AD[p899120689 alexjosephadv@outlook{04.04.2026
Block-I IBARODA ILITEM .com
6, New  CourtCommercial IOMP (1) (COMM) 1446/2026 |07.04.2026 AXIS BANK LTD VS AARTINIRAJ KUMAR 9811306559 nirajkumar1976 @gmail 04.04.2026
Block-I IVASHISHT .com
6, New  CourtCommercial IOMP (I) (COMM) 1447/2026 |07.04.2026 AXIS BANK LTD VS RAMESH|NIRAJ KUMAR 9811306559 nirajkumar1976 @gmail [04.04.2026
Block-I IKUMAR .com
6, New CourtCommercial IOMP (I) (COMM) 1448/2026 |07.04.2026 JAXIS BANK LTD VS DHARAMBIR [NIRAJ KUMAR 9811306559 nirajkumar1976 @gmail [04.04.2026
Block-I .com
6, New CourtiCommercial IOMP (I) (COMM) 1449/2026 |07.04.2026 JAXIS BANK LTD VS ANITA INIRAJ KUMAR 9811306559 nirajkumar1976 @gmail [04.04.2026
Block-I .com
6, New CourtiCommercial IOMP (I) (COMM) 1450/2026 |07.04.2026 IAXIS BANK LTD VS HARE RAMINIRAJ KUMAR 9811306559 nirajkumar1976 @gmail [04.04.2026
Block-I ISINGH .com
6, New  CourtiCommercial ICS (COMM) 191/2026 08.04.2026 ISATO ARGOX INDIA PVT LTD VSROHIT 7011541454 riohitrexwaladvocate@ [06.04.2026
Block-I JAYESH SONPAL REXWAL gmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1458/2026 |08.04.2026 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 jangraadvocate@gmail. [02.04.2026
Block-I IPVT LTD VS MUKUT SHARMA JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1459/2026 |08.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [02.04.2026
Block-I IRAHUL GUPTA JANGRA com
6, New  CourtiCommercial IOMP (I) (COMM) 1460/2026 |08.04.2026 ICNH INDUSTRIAL CAPITAL INDIAIRAJESH 0958726491 jangraadvocate@gmail. [02.04.2026
Block-I IPVT LTD VS NEERAJ SINGH JANGRA com
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6, ICommercial IOMP (I) (COMM) 1461/2026 |08.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. [02.04.2026
Block-I IPVT LTD VS GOLU MEENA JANGRA lcom

6, New  CourtCommercial JIOMP (I) (COMM) 1462/2026 [08.04.2026 JAXIS BANK LTD VS MANSINGH SOISUNITA SINGH [9871040589 indolexlaw@gmail.com [06.04.2026
Block-I IDHANHU

6, New  CourtCommercial JIOMP (I) (COMM) 1463/2026 [08.04.2026 JAXIS BANK LTD VS ARSHIZEBA [SUNITA SINGH [9871040589 indolexlaw@gmail.com [06.04.2026
Block-I

6, New  CourtCommercial IOMP (I) (COMM) 1464/2026 [08.04.2026 JAXIS BANK LTD VS DEVI SINGH [SUNITA SINGH [9871040589 indolexlaw@gmail.com [06.04.2026
Block-I

6, New  CourtCommercial ICS(COMM) 197/2026 10.04.2026 ICORONA REMEDIES LTD VS KBIRVIKAS KHERA [7834897828 info@lexfons.com 06.04.2026
Block-I WELLNESS PVT LTD

6, New  CourtCommercial IOMP (1) (COMM) 1498/2026 [10.04.2026 JAXIS BANK LTD VS SHADIK[Sunita Singh(P),90871040589 indolexlaw@gmail.com [08.04.2026
Block-I [HUSSAIN

6, New  CourtCommercial IOMP (I) (COMM) 1499/2026 [10.04.2026 AXIS BANK LTD VS MOHAN|Sunita Singh(P),[0871040589 indolexlaw@gmail.com [08.04.2026
Block-I ISINGH

6, New CourtCommercial IOMP (I) (COMM) 1500/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [09.04.2026
Block-I IALPESHBHAI RAYADHANBHAI  [SINGH (@gmail.com

6, New CourtiCommercial IOMP (I) (COMM) 1501/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 17455023130 lasaplegalandadvocates [09.04.2026
Block-I IRAJARAM JITAKAR ISINGH (@gmail.com

6, New CourtiCommercial IOMP (I) (COMM) 1502/2026 [10.04.2026 IPIRAMA FINANCE TLD VSANANJAY 7455023130 lasaplegalandadvocates [09.04.2026
Block-I IDILIPBHAI VAGHASIYA ISINGH (@gmail.com

6, New  CourtiCommercial IOMP (I) (COMM) 1503/2026 [10.04.2026 ICMH INDUSTRIAL CAPITAL INDIAISAGAR 90911100708 lareness@arenesslaw.co [08.04.2026
Block-I IPVT LTD VS PK PRADHAN CO IAGGARWAL m

6, New  CourtCommercial IOMP (I) (COMM) 1504/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I [HANEEFA K ISINGH (@gmail.com

6, New  CourtCommercial IOMP (I) (COMM) 1505/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I IASWATHY VIKRAMAN PILLAI ISINGH (@gmail.com

6, New  CourtCommercial JIOMP (I) (COMM) 1506/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I IGAURAV DIPAK PATIL ISINGH (@gmail.com
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6, ICommercial IOMP (I) (COMM) 1507/2026 [10.04.2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [07.04.2026
Block-I IPRAVIN KUMAR ISINGH (@gmail.com
6, New  CourtCommercial IOMP (I) (COMM) 1508/2026 [10.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangaadvocate@gmail.c [06.04.2026
Block-I VS PARVESH SINGH JANGRA m
6, New  CourtCommercial IOMP (I) (COMM) 1509/2026 [10.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangaadvocate@gmail.c [06.04.2026
Block-I [PVT LTD VS JASVIR KAUR JANGRA om
6, New  CourtCommercial ICONTEMPT PETITION[11.04.2026 TAJINDER PAL SINGH VS IDFCBHAGWAN 9953944840 jhaglaw@gmail.com  [10.04.2026
Block-I /2026 [FIRST BANK LTD VHA
6, New  CourtCommercial IOMP (1) (COMM) 1514/2026 [11.04.2026 IVIVRITI CAPITAL LTD VS MAMTAMUKESH 0873062233 Imkslawoffice650@gmaij09.04.2026
Block-I [KUNDU [KUMAR l.com

ISHARMA
6, New  CourtiCommercial IOMP (1) (COMM) 1515/2026 [11.04.2026 JAXIS BANK LTD VS SHIV SINGH |[SUNITA SINGH j9871040589 indolexlaw@gmail.com [08.04.2026
Block-I
6, New  CourtCommercial IOMP (I) (COMM) 1516/2026 [11.04.2026 JAXTS BANK LTD VS SHEESH RAM [SUNITA SINGH j9871040589 indolexlaw@gmail.com [08.04.2026
Block-I
6, New CourtCommercial IOMP (I) (COMM) 1517/2026 [11.04.2026 JAXIS BANK LTD VS SUMITRA W/OISUNITA SINGH |9871040589 indolexlaw@gmail.com [08.04.2026
Block-I IKELASH
6, New CourtiCommercial IOMP (I) (COMM) 1518/2026 [11.04.2026 JAXIS BANK LTD VS UDA RAM ISUNITA SINGH j9871040589 indolexlaw@gmail.com [08.04.2026
Block-I
6, New CourtiCommercial IOMP (I) (COMM) 1519/2026 [11.04.2026 JAXIS BANK LTD VS SAMED KHAN [SUNITA SINGH j9871040589 indolexlaw@gmail.com [08.04.2026
Block-I
6, New  CourtiCommercial IOMP (I) (COMM) 1520/2026 [11.04.2026 AXIS BANK LTD VS KHADAN|SUNITA SINGH j9871040589 indolexlaw@gmail.com [08.04.2026
Block-I ISINGH
6, New  CourtCommercial IOMP (I) (COMM) 1521/2026 [11.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [06.04.2026
Block-I ISEWAK SINGH SIKH [KUMAR GUPTA] fin
6, New  CourtCommercial IOMP (I) (COMM) 1522/2026 [11.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [06.04.2026
Block-I ISUGREEV YADAV [KUMAR GUPTA] fin
6, New  CourtiCommercial IOMP (I) (COMM) 1523/2026 [11.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 90999183119 lashish@agcpartners.co. [06.04.2026

Block-I

IRAVI SINGH SIKARWAR

KUMAR GUPTA|

180
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6, ICommercial IOMP (I) (COMM) 1524/2026 [11.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [06.04.2026
Block-I IMUKUL CHIDAR [KUMAR GUPTA| fin

6, New  CourtCommercial IOMP (I) (COMM) 1525/2026 [11.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [06.04.2026
Block-I IMAKHKHAN SINGH [KUMAR GUPTA] fin

6, New  CourtCommercial IOMP (I) (COMM) 1538/2026 [13.04.2026 JAXIS BANK LTD VS RAJAN IASHISH 9999183119 lashish@agcpartners.co. [06.04.2026
Block-I [KUMAR GUPTA] fin

6, New  CourtCommercial IOMP (I) (COMM) 1539/2026 [13.04.2026 AXIS BANK LTD VS SUJEETASHISH 0999183119 lashish@agcpartners.co. [06.04.2026
Block-I IKUMAR SINGH IKUMAR GUPTA| fin

6, New  CourtCommercial JIOMP (1) (COMM) 1540/2026 [13.04.2026 AXIS BANK LTD VS AMREEKASHISH 0999183119 lashish@agcpartners.co. [06.04.2026
Block-I ISINGH [KUMAR GUPTA] fin

6, New  CourtCommercial IOMP (I) (COMM) 1541/2026 [13.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [07.04.2026
Block-I ISOHAN LAL [KUMAR GUPTA] lin

6, New  CourtCommercial IOMP (I) (COMM) 1542/2026 [13.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [07.04.2026
Block-I IPAPPU MULU [KUMAR GUPTA] fin

6, New CourtCommercial IOMP (I) (COMM) 1543/2026 [13.04.2026 [HDFC BANK LTD VS JASMEETISAGAR 0810980834 areness@arenesslaw.co [10.04.2026
Block-1 ISINGH MAGOO JAGGARWAL Im

6, New CourtiCommercial IOMP (I) (COMM) 1544/2026 [13.04.2026 IDFC BANK LTD VS AYUSH|SANJEEV 0717028845 litigation@srcslegal.co [07.04.2026
Block-I ICHITRANSH IPATHAK Im

6, New CourtiCommercial IOMP (I) (COMM) 1545/2026 [13.04.2026 [DFC BANK LTD VS HIMANSHU|SANJEEV 0717028845 litigation@sreslegal.co [07.04.2026
Block-I [HUKAM CHAND IPATHAK m

6, New  CourtiCommercial IOMP (I) (COMM) 1549/2026 [15.04.2026 [DFC BANK VS BIJENDER SINGH [SANJEEV 0717028845 litigation@srceslegal.co [07.04.2026
Block-I IPATHAK m

6, New  CourtCommercial IOMP (I) (COMM) 1550/2026 [15.04.2026 [IDFC BANK VS NITIN KUMAR ISANJEEV 0717028845 litigation@srcslegal.co [07.04.2026
Block-I IPATHAK Im

6, New  CourtCommercial ICS (COMM) 206/2026 15.04.2026 ISTATE BANK OF INDIA VSSHIV KUMARY811059032 shivktyagi@gmail.com [11.04.2026
Block-I RAMVATI TYAGI

6, New  CourtiCommercial ICS (COMM) 210/2026 16.04.2026 ITEAM COMPUTERS PRIVATE TLD|GAURAV 0810359500 gauravchoudhary.321@ [14.04.2026
Block-I VS RI INDUSTRIES & ANR ICHAUDHARY gmail.com
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6, ICommercial IOMP (I) (COMM) 1562/2026 [16.04.2026 IAXIS BANK LTD VS SATYENDRAJAVINASH 1141513189 lavinash.adv@gmail.co [08.04.2026
Block-I IKUMAR KUMAR Im

6, New  CourtCommercial IOMP (I) (COMM)1563/2026 (16.04.2026 AXIS BANK LTD VS MAHESHAVINASH 1141513189 lavinash.adv@gmail.co [08.04.2026
Block-I IKUMAR KUMAR m

6, New  CourtCommercial IOMP (I) (COMM) 1564/2026 [16.04.2026 AXIS BANK LTD VS AKHILAVINASH 1141513189 lavinash.adv@gmail.co [08.04.2026
Block-I IMISHRA KUMAR m

6, New  CourtCommercial IOMP (I) (COMM) 1565/2026 [16.04.2026 ICNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 jangraadvocate@gmail. [06.04.2026
Block-I ILTD VS PRATHI SINGH JANGRA com

6, New  CourtCommercial IOMP (1) (COMM) 1566/2026 [16.04.2026 ICNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 jangraadvocate@gmail. [06.04.2026
Block-I ILTD VS PREETPAL KAUR JANGRA com

6, New  CourtCommercial IOMP (1) (COMM) 1567/2026 [16.04.2026 [PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [06.04.2026
Block-I [RAMESH KUMAR PATEL JANGRA com

6, New  CourtCommercial IOMP (1) (COMM) 1568/2026 [16.04.2026 [PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [06.04.2026
Block-I JAMRIT ANAND JANGRA lcom

6, New CourtCommercial IOMP (I) (COMM) 1569/2026 [16.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmail. [06.04.2026
Block-I ISANDEEP DNYANESHWARPJANGRA com

IKOLEKAR
6, New CourtiCommercial [Ex. (COMM) 48/2026 17.04.2026 THREE ACES GLOBAL LOGISTICSJUDAY KUMAR [8882303942 ladvudaykumar@gmail. [15.04.2026
Block-I IPVT LTD VS UMA SHANKAR com
IBHATT

6, New CourtiCommercial [EX. (COMM) 49/2026 17.04.2026 [UNION BANK OF INDIA VS M/SJITENDRA 0810197621 jitendergargadv@gmail.14.04.2026
Block-I INAZAR CLOTH HOUSE IGARG com

6, New CourtCommercial [EX (COMM) AWARD BY ARB(17.04.2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997661 ldeepjyot.singh@yahoo. [15.04.2026
Block-I ICOMM 43/2026 INISHA PARNWAL ISINGH comn

6, New  CourtCommercial IOMP (I) (COMM) 1597/2026 [18.04.2026 [FDFC BANK LTD VS NILISHSANJEEV 0717028845 litigation@srcslegal.co [24.02.2026
Block-I IAGGARWAL IPATHAK m

6, New  CourtCommercial IOMP (I) (COMM) 1598/2026 [18.04.2026 [IDFC BANK LTD VS NEELAM|SANJEEV 9717028845 litigation@sreslegal.co [24.02.2026
Block-I JARORA IPATHAK Im

6, New  CourtiCommercial IOMP (I) (COMM) 1601/2026 [18.04.2026 YES BANK LTD VS MANGALSANJEEV 0717028845 litigation@srcslegal.co [28.02.2026
Block-I ISINGH IPATHAK Im
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6, ICommercial IOMP (I) (COMM) 1600/2026 [18.04.2026 IYES BANK LTD VS MOONLIGHTISANJEEV 0717028845 litigation@srceslegal.co [13.04.2026
Block-I [TRADERS IPATHAK Im
6, New  CourtCommercial IOMP (I) (COMM) 1599/2026 [18.04.2026 YES BANK LTD VS PRADEEPSANJEEV 0717028845 litigation@sreslegal.co [13.04.2026
Block-I IKUMAR IPATHAK m
6, New  CourtCommercial IOMP (I) (COMM) 1619/2026 [20.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmailc14.04.2026
Block-I ISURENDER JANGRA om
6, New  CourtCommercial IOMP (I) (COMM) 1620/2026 [20.04.2026 [PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmailc14.04.2026
Block-I ISAMEER JANGRA jom
6, New  CourtCommercial IOMP (I) (COMM) 1621/2026 [20.04.2026 [PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc14.04.2026
Block-I ISANDEEP KUMAR JANGRA om
6, New  CourtCommercial IOMP (1) (COMM) 1622/2026 [20.04.2026 [PIRAMAL FINANCE LTD VS ANKITIRAJESH 0958726491 jangraadvocate@gmailc14.04.2026
Block-I IBRAHMPAL SINGH JANGRA jom
6, New  CourtCommercial IOMP (I) (COMM) 1623/2026 [20.04.2026 [PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailci4.04.2026
Block-I IKUNWAR PAL SINGH JANGRA jom
6, New CourtCommercial IOMP (I) (COMM) 1624/2026 [20.04.2026 IPIRAMAL FINANCE LTD VS BUDH|RAJESH 0958726491 jangraadvocate@gmailci4.04.2026
Block-I IDEV SHARMA JANGRA om
6, New CourtiCommercial IOMP (I) (COMM) 1625/2026 [20.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmailc[t0.10.2025
Block-I IPVT LTD VS HANSAPAL SINGH JANGRA om
6, New CourtiCommercial ICS (COMM) 213/2026 20.04.2026 [ELEVAR DIGITELLALIT KUMAR}9911665826 advlalitm@gmail.com [16.04.2026
Block-I INFRASTRUCTURE PVT LTD VSMAHESHWARI

IAVIRAL BHATLA
6, New  CourtiCommercial ICS (COMM) 212/2026 20.04.2026 [EMU LINES PRIVATE LTD VSJUDAY KUMAR [8882303942 lhdvudaykumar@gmail. [15.04.2026
Block-I [RAWIA INTERNATIONAL com

[HEALTHCARE
6, New  CourtCommercial [EX (COMM) 52/2026 21.04.2026 ICANARA BANK VS RISHIKAIFAHAD KHAN 9219701292 fahedadvocatekhan@g [13.04.2026
Block-I IENTERPRISES Imail.com
6, New  CourtCommercial ICS (COMM) 217/2026 21.04.2026 IGOVIND KUMAR JHA VS M/SSARABIND 8527665316 larabindanayakadvocate [17.04.2026
Block-I TEJASWANI P3 DEVELOPMENTINAYAK (@yahoo.com

IPVT LTD
6, New  CourtCommercial [Ex (COMM) 55/2026 21.04.2026 ILOREAL S A VS KATSON[S. KBANSAL [9650682928 lunitedmark @unitedandfi8.04.2026
Block-I INTERNATIONAL lunited.com
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6, ICommercial IOMP (I) (COMM) 1634/2026 [21.04.2026 IPIRAMAL FINANCE LTD VS NAIM|RAJESH 0958726491 jangraadvocate@gmailc[13.04.2026
Block-I IKHAN JANGRA m
6, New  CourtCommercial IOMP (I) (COMM) 1633/2026 [21.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc(13.04.2026
Block-I ISAHIBA BEGAM JANGRA m
6, New  CourtCommercial IOMP (I) (COMM) 1632/2026 [21.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gmailc(13.04.2026
Block-I JAKASH POSWAL JANGRA om
6, New  CourtCommercial IOMP (I) (COMM) 1631/2026 [21.04.2026 IPIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gmailc13.04.2026
Block-I ISANJAY KUMAR JANGRA jom
6, New  CourtCommercial JIOMP (1) (COMM) 1636/2026 [22.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [04.04.2026
Block-I IVIJAY GURJAR [KUMAR GUPTA] fin
6, New  CourtCommercial IOMP (1) (COMM) 1635/2026 [22.04.2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119 lashish@agcpartners.co. [04.04.2026
Block-I IMAHENDRA SINGH [KUMAR GUPTA] lin
6, New  CourtiCommercial IOMP (I) (COMM) 1637/2026 [22.04.2026 IDFC BANK LTD VS SHITALASANJEEV 0717028845 litigation@srcslegal.co [26.03.2026
Block-I IPRASAD IPATHAK Im
6, New CourtCommercial [Ex. COMM 59/2026 22.04.2026 IM/S R.B. RAMNATH LAMBAH VSNOT INOT AVAILABLE [NOT AVAILABLE [22.04.2026
Block-I IM/S SHEETU KOHLI CONCEPT IAVAILABLE
6, New CourtiCommercial ICS (COMM) 222/2026 23.04.2026 IDEVKI DEVI FOUNDATION VSISANJEEV 0870117154 sanjeev.saraswat@ques [18.04.2026
Block-I INISHA RANI ISARASWAT tlegalpartners.com
6, New CourtiCommercial ICS (COMM) 223/2026 23.04.2026 IMAX HEALTHCARE INSTITUTESANJEEV 0870117154 sanjeev.saraswat@ques [20.04.2026
Block-I [LTD VS ABHINESH SINGH ISARASWAT tlegalpartners.com
6, New  CourtiCommercial IOMP (I) (COMM) 1640/2026 [23.04.2026 [HDFC BANK LTD VS RANVEERAJAY UPPAL [9811740125 virtuous.people@gmail. [15.04.2026
Block-I ISINGH com
6, New  CourtCommercial IOMP (I) (COMM) 1641/2026 [24.04.2026 IMAHINDRA & MAHINDRARAJESH 0958726491 jangraadvocate@gmailc17.04.2026
Block-I [FINANCIAL SERVICE LTD VSJANGRA jom

UILANI TRADERS
6, New  CourtCommercial [EX (COMM) 61/2026 24.04.2026 TARUN SHARMA VS SHRIDHANTIKAPIL YADAV 9811370721 INOT PROVIDED 15.04.2026
Block-I JOSHI
6, New  CourtiCommercial [EX COMM AWARD BY ARB]24.04.2026 IAXIS BANK LTD VS RAM ASHISHMAYANK 0873347330 Imayank_mahajano5@y[02.04.2026
Block-I ICOMM 52/2026 [PANDEY IMAHAJAN lahoo.com
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6, ICommercial [EX COMM AWARD BY ARB]24.04.2026 AXIS BANK LTD VS ABHISHEKMAYANK 0873347330 Imayank_mahajano5@y[02.04.2026
Block-I ICOMM 53/2026 ISAINT IMAHAJAN lahoo.com
6, New  CourtCommercial [EX COMM AWARD BY ARB]24.04.2026 AXIS BANK LTD VS ASHISHMAYANK 0873347330 Imayank_mahajano5@y[02.04.2026
Block-I ICOMM 54/2026 IMUKHERJEE IMAHAJAN lahoo.com
6, New  CourtCommercial [EX COMM AWARD BY ARB]24.04.2026 AXIS BANK LTD VS AADARSHMAYANK 0873347330 Imayank_mahajano5@y[02.04.2026
Block-I ICOMM 55/2026 RAJOURIYA IMAHAJAN lahoo.com
6, New  CourtCommercial [EX COMM AWARD BY ARB]24.04.2026 AXIS  BANK LTD VS RAKESHMAYANK 0873347330 Imayank_mahajanos@y[28.03.2026
Block-I ICOMM 56/2026 ISINGH IMAHAJAN lahoo.com
6, New  CourtCommercial ICS (COMM) 229/2026 25.04.2026 IDELHI ROCKS VS JAYANT KAMARENDRA 9599801188 outsmartadvocate@gm [15.04.2026
Block-I [FURNISHERS IKUMAR DUBEY]| lail.com
6, New  CourtiCommercial [EXECUTION (COMM)[25.04.2026 IDR VIVEK PHANSWAL VS NAYATIRISHABH 8280079686 rishabh@rdheer.com [24.04.2026
Block-I 63/2026 [HEALTHCARE & RESEARCH HEER
6, New  CourtiCommercial ICS (COMM) 234/2026 27.04.2026 IVISIONLAND CO LTD VS EASTE IRISH 0910068903 IGIRISH8.SHARMA@S [22.04.2026
Block-I [HERITAGE PVT LTD UMAR JARLAWPARTNERS.CO

ISHARMA IM
6, New CourtCommercial IOMP (I) (COMM) 1661/2026 [28.04.2026 JAXIS BANK LTD VS RAJ KUMARAVINASH 1141513189 lavinash.adv@gmail.co [18.02.2026
Block-I ISONI KUMAR Im
6, New CourtiCommercial IOMP (I) (COMM) 1662/2026 [28.04.2026 AXIS BANK LTD VS ADARSHAVINASH 1141513189 avinash.adv@gmail.co [16.02.2026
Block-I IKUMAR YADAV KUMAR Im
6, New CourtiCommercial IOMP (I) (COMM) 1663/2026 [28.04.2026 AXIS BANK LTD VS BHANUAVINASH 1141513189 avinash.adv@gmail.co [16.02.2026
Block-I [PRATAP SINGH IKUMAR m
6, New  CourtiCommercial [EX (COMM) 65/2026 28.04.2026 ISHWETA SINGHAL VS BINDU JASHU RALHAN j9582628330 arlegal266 @gmail.com [21.04.2026
Block-I
6, New  CourtCommercial [EX (COMM) 69/2026 29.04.2026 [HUGO BOSS AG & ANRS.KBANSAL [9650682928 lunitedmark@unitedandf25.04.2026
Block-I IVSKANJIBHAI HIRJIBHAI PATEL lunited.com
6, New  CourtCommercial IOMP (COMM) 13/2026 29.04.2026 IBRAHMAPUTRA FORESTISHANTANU 0892982325 law.shantanu@gmail.cof22.04.2026
Block-I IPRODUCTS PVT LTD VS SMALLSINGH Im

IFARMERS AGRIBUSINESS
ICONSORTITUM

6, New  CourtiCommercial IOMP (I) (COMM) 1692/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIAIRAJESH 0958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS PADAMJEETJANGRA com

ICHHILLAR




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

6, ICommercial IOMP (I) (COMM) 1693/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS SATAR KHAN JANGRA lcom
6, New  CourtCommercial IOMP (I) (COMM) 1694/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS CHAGAN SINGHPANGRA lcom
IRAVAT
6, New  CourtCommercial IOMP (I) (COMM) 1695/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS BHARTPAL SINGH JANGRA com
6, New  CourtCommercial IOMP (I) (COMM) 1696/2026 [30.04.2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gmail. [23.04.2026
Block-I IPVT LTD VS MAHENDER SINGH PJANGRA com
25 ISH. SANDEEPSOUTH 17, New CourtCommercial ICS (COMM)/178/2026 01/04/2026 ISTATE BANK OF INDIA VgNavrutiOjha [8376043196 navrutityagi@gmail.co [20/03/2026
YADAV, Block-I ISALUNKHE GANESH ASHOK m

17, New CourtiCommercial OMP (Djo1/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 p7/03/2026
Block-I (COMM.)/1325/2026 Vs Surender Joginder UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (Djo1/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 09058726491 p7/03/2026
Block-I (COMM.)/1326/2026 Vs Dilkhush Lal Mehar UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo1/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 p7/03/2026
Block-I (COMM.)/1327/2026 Vs Jasbir Omparkash JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo1/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 17/03/2026
Block-I (COMM.)/1328/2026 Vs VIMLESH DEVI UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Dio1/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 17/03/2026
Block-I (COMM.)/1329/2026 Vs CHANDRA PAL UANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (Djo2/04/2026 [IDFC FIRST BANK LTD Vs NEERAJISANJEEV 0717028845 litigation@sreslegal.co [21/03/2026
Block-I (COMM.)/1352/2026 [KUMAR IPATHAK Im
17, New CourtCommercial OMP (Djo2/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 17/03/2026
Block-I (COMM.)/1354/2026 Vs MAGAT SINGH UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djo2/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 17/03/2026
Block-I (COMM.)/1359/2026 Vs PARMANAND MEENA JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial ICS (COMM)/181/2026 04/04/2026 IGarvit arora Vs Virgo laminates Itd  [Shubhanshu 0971286429 shubhanshusingh@gmal24/03/2026
Block-I [Singh fil.com
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17, ICommercial OMP (Djo4/04/2026 JAXIS BANK LTD Vs SIDDHESHVAR|Sunita Singh 0871040589 indolexla@gmail.com [19/03/2026
Block-I (COMM.)/1405/2026
17, New CourtCommercial lOMP (Djo4/04/2026 JAXIS BANK LTD Vs SAHID [Sunita Singh 0871040589 indolexla@gmail.com [17/03/2026
Block-I (COMM.)/1406/2026
17, New CourtCommercial OMP Djo6/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 I31/03/2026
Block-I (COMM.)/1410/2026 Vs DIWAN SINGH UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (I) (COMM.)/1411/2026/06/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 o7/03/2026
Block-I Vs Budharam Lekharam UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (I) (COMM.)/1412/2026/06/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 o5/03/2026
Block-I Vs KAPIL UANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial IOMP (I) (COMM.)/1413/2026/06/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 p7/03/2026
Block-I Vs Jag Mohan UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial [Execution (Comm.)/35/2026 |06/04/2026 [Tenax India stone Products Pvt 1tdS.K. Bansal 0810017859 lunitedmark@unitechunfz1/03/2026
Block-I Vs Kasif Ahmad fited.com
17, New CourtCommercial OMP (Djo7/04/2026 [HDFC BANK LIMITED Vs SHELJA|Sagar Aggarwal 9810980834 lareness@arenesslaw.co [30/03/2026
Block-I (COMM.)/1439/2026 ISHARMA Im
17, New CourtCommercial OMP (Djo7/04/2026 [HDFC BANK LIMITED Vs RINKU|Sagar Aggarwal 9810980834 lareness@arenesslaw.co [30/03/2026
Block-I (COMM.)/1440/2026 IBHATI Im
17, New CourtCommercial IOMP (I) (COMM.)/1441/2026/07/04/2026 [HDFC BANK LIMITED Vs HEMANT|Sagar Aggarwal 9810980834 lareness@arenesslaw.co [30/03/2026
Block-I IKATARIA m
17, New CourtiCommercial OMP (Djo7/04/2026 JAXIS BANK LTD Vs MUSTAK [Sunita Singh 0871040589 indolexla@gmail.com [19/03/2026
Block-I (COMM.)/1442/2026
17, New CourtiCommercial OMP (Djo7/04/2026 JAXIS BANK LTD Vs MOHANISunita Singh 0871040589 indolexla@gmail.com [27/03/2026
Block-I (COMM.)/1443/2026 IBAIMEENA 4514
17, New CourtCommercial IOMP (Djo7/04/2026 JAXIS BANK LTD Vs JASBIR[Sunita Singh 0871040589 indolexla@gmail.com [27/03/2026
Block-I (COMM.)/1444/2026 IKUMAR 8957
17, New CourtiCommercial OMP (Djo7/04/2026 JAXIS BANK LTD Vs SUKHRAM S/O|Sunita Singh 0871040589 indolexla@gmail.com [27/03/2026
Block-I (COMM.)/1445/2026 IPRATAPRAM 5196
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17, ICommercial IOMP (I) (COMM.)/1451/2026/07/04/2026 IYES BANK LTD Vs ZEESHANJAnanjay Singh [7030378800 lasaplegalandadvocates [02/04/2026
Block-I IKHAN (@gmail.com
17, New CourtCommercial OMP (Djo7/04/2026 IYES BANK LTD Vs UDIT DAGAR  |Ananjay Singh [7030378800 lasaplegalandadvocates [02/04/2026
Block-I (COMM.)/1452/2026 (@gmail.com
17, New CourtCommercial OMP MISC.08/04/2026 [Nagesh Ghai Vs Charoo Talwar [Tushita Ghosh [8800477064 tushitaghosh.aor@gmailo7/04/2026
Block-I (COMM.)/5/2026 l.com
17, New CourtCommercial lOMP (Dj08/04/2026 IYES BANK LIMITED Vs PULKITAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1465/2026 IKUMAR (@gmail.com
17, New CourtCommercial lOMP (Do8/04/2026 IYES BANK LIMITED Vs BABLUJAnanjay Singh [7030378800 lasaplegalandadvocates [04/04/2026
Block-I (COMM.)/1466/2026 [BABLU (@gmail.com
17, New CourtCommercial lOMP Djo8/04/2026 IYES BANK LIMITED Vs ANNOJAnanjay Singh [7030378800 lasaplegalandadvocates [04/04/2026
Block-I (COMM.)/1467/2026 [PRATAP SINGH (@gmail.com
17, New CourtCommercial IOMP (Dj08/04/2026 [FFCO KISAN FINANCE LTD VS/ASHISH 0999183119, lashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1468/2026 IYASHPAL SINGH [KUMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial OMP (Dj08/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1469/2026 IGOVIND SINGH KUMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial OMP (Dj08/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1470/2026 IYOGENDRA SINGH NARWARIYA [KUMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial JIOMP (I) (COMM.)/1471/2026/08/04/2026 [FFCO KISAN FINANCE Vs MADAN|ASHISH 0999183119, lashish@agcpartners.co. [24/03/2026
Block-I ISINGH UMAR 0811517810 fin

UPTA(P)

17, New CourtiCommercial OMP (Dj08/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [19/03/2026
Block-I (COMM.)/1472/2026 [LAKHAN PANCHAL UMAR 0811517810 lin

IGUPTA(P)
17, New CourtCommercial ICS (COMM)/192/2026 09/04/2026 ISANATANAPP PRIVATE LIMITED[Rajat Sharma [9730049704 litigation@jotwani.com [20/03/2026
Block-I Vs Primetrace Technologies Private

[Limited
17, New CourtCommercial ICS (COMM)/193/2026 09/04/2026 JARADHANA FASHIONS PRIVATE[Kiratraj Sadana [9205179872 kiratraj@aprarlaw.com [06/04/2026
Block-I ILIMITED Vs ARADHANA FAMILY]
ISHOPEE

17, New CourtCommercial ICS (COMM)/195/2026 09/04/2026 [BINDIYA Vs Bajaj Auto Ltd Anuj Kumang910644063 ladv.akpofficeoy@gmail.j30/03/2026
Block-I [Pandey com
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17, ICommercial OMP (Dj09/04/2026 IPIRAMAL FINANCE lAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1478/2026 IVIKRAM TOMAR (@gmail.com
17, New CourtCommercial OMP (Djo9/04/2026 IPIRAMAL FINANCE LTD VsAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1479/2026 IMOHAMMAD TASMEER (@gmail.com
JARIWALA
17, New CourtCommercial OMP Djo9/04/2026 IPIRAMAL FINANCE LTD VsAnanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1480/2026 KISHANKUMAR DAVE (@gmail.com
17, New CourtCommercial OMP (Dj09/04/2026 JAXIS BANK LTD Vs LALIT KUMARJSunita Singh 0871040589 indolexla@gmail.com [23/03/2026
Block-I (COMM.)/1481/2026 IKALAL
17, New CourtCommercial lOMP (Dj09/04/2026 IDFC FIRST BANK LTD Vs SUNDER|ISANJEEV 9717028845 litigation@srcslegal.co [26/03/2026
Block-I (COMM.)/1482/2026 ISINGH IPATHAK Im
17, New CourtiCommercial IOMP (Dj09/04/2026 [FFCO KISAN FINANCE LTD VSASHISH 0999183119, lashish@agcpartners.co. [25/03/2026
Block-I (COMM.)/1483/2026 IDHANARAJ SINGH UMAR 0811517810 lin
UPTA(P)

17, New CourtCommercial IOMP (Dj09/04/2026 [FFCO KISAN FINANCE LTD VS/ASHISH 0999183119, lashish@agcpartners.co. [24/03/2026
Block-I (COMM.)/1484/2026 IPOPI SINGH UMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [25/03/2026
Block-I (COMM.)/1485/2026 IRAMDEV MOHAL LAL KUMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [25/03/2026
Block-I (COMM.)/1486/2026 IFHEEEM KHAN KUMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial OMP (Dj09/04/2026 [FFCO KISAN FINANCE LTD VsASHISH 0999183119, lashish@agcpartners.co. [28/03/2026
Block-I (COMM.)/1487/2026 [ULAUDDIN IDU KHAN [KUMAR 0811517810 fin

IGUPTA(P)
17, New CourtCommercial lOMP (Dj09/04/2026 IPIRAMAL FINANCE LTD VsApanjay Singh [7030378800 lasaplegalandadvocates [03/04/2026
Block-I (COMM.)/1494/2026 [HARESHBHAI RABARI (@gmail.com
17, New CourtiCommercial Misc DJ/178/2026 10/04/2026 [CICI BANK LTD Vs ROCK TECH|K.D Khan 0810620352 Inot provided l09/04/2026
Block-I IPVT LTD
17, New CourtCommercial ICS (COMM)/199/2026 10/04/2026 IDECAN DART EXPRESS VgTushar Sinha 99818567113 [Tushar8otarun@gmail. [p9/04/2026
Block-I IPROVEDA MARKETING INDIA| com

IPVT LTD AND ORS

17, New CourtCommercial [Execution (Comm.)/39/2026 [10/04/2026 [The Polo Lauren Company LP VsSuvarna Singh 9650682928 lunitedmark@unitedandjo4/04/2026
Block-I [Poonam Anchalia lunited.com
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17, ICommercial ICS (COMM)/200/2026 11/04/2026 [UMAKANT DUBEY Vs DR ANURAG|Gaurav 8800488688 ladvgaurav.sahrawat@g [06/04/2026
Block-I IDAS [Sahrawat Imail.com
17, New CourtCommercial lOMP (Dj11/04/2026 JAXIS BANK LTD Vs MANGILAL SOjSunita Singh 0871040589 indolexla@gmail.com |04/04/2026
Block-I (COMM.)/1526/2026 IBHANWARU RAM
17, New CourtCommercial [Execution (Comm.)/47/2026 [15/04/2026 IPUNJAB NATIONAL BANK Vs MSJIndra Narain 9311824970 lassociationnarayan29@f10/04/2026
Block-I JOM MOTORS gmail.com
17, New CourtCommercial ICS (COMM)/203/2026 15/04/2026 ISTATE BANK OF INDIA Vs ANILShiv Kumang811059037 shivtyagi@gmail.com [11/04/2026
Block-I IKUMAR [Tyagi
17, New CourtCommercial ICS (COMM)/204/2026 15/04/2026 JAman Travels Ltd Vs Make My Scene[Vikrant Hudda 9990969164 ladv.vikranthudda@gmalo2/04/2026
Block-I [Tours And Travels fil.com
17, New CourtiCommercial ICS (COMM)/205/2026 15/04/2026 JAQWA WORLD Vs INDERJITJArjun Sanjay 0899500164 arjunsanjay24@gmail.c j09/04/2026
Block-I IMEHTA CONSTRUCTIONS PVT] jom
ILTD
17, New CourtCommercial OMP (Dj15/04/2026 Axis Bank Ltd Vs AMAN DEEPASHISH 0999183119, lashish@agcpartners.co. [02/04/2026
Block-I (COMM.)/1546/2026 ISINGH [KUMAR 0811517810 fin
IGUPTA(P)
17, New CourtCommercial OMP (Dj15/04/2026 Axis Bank Ltd Vs LALITESHASHISH 0999183119, lashish@agcpartners.co. [02/04/2026
Block-I (COMM.)/1547/2026 IKUMAR SINGH KUMAR 0811517810 fin
IGUPTA(P)
17, New CourtCommercial OMP (Djt5/04/2026 |Axis Bank Ltd Vs Shaina Saifi IASHISH 0999183119, lashish@agcpartners.co. [31/03/2026
Block-I (COMM.)/1548/2026 KUMAR 0811517810 fin
IGUPTA(P)
17, New CourtCommercial [Ex.COMM - Award by Arb.|16/04/2026 [Kotak Mahindra Prime Ltd VsAnkesh Maurya 9005694125 codelegalconsultants@gfi1/04/2026
Block-I IComm./42/2026 [Kundan Bisht Imail.com
17, New CourtiCommercial ICS (COMM)/207/2026 15/04/2026 TRI SOURCE ENTERPRISES PVT[Sachin 0540472006 [Sachin@agpartners.co.i[08/04/2026
Block-I ILTD Vs AMLAAN ORGANICS PVT] n
ILTD
17, New CourtCommercial ICS (COMM)/209/2026 16/04/2026 ISMALL FARMER AGRI BUSINESSYatin Shukla 0899818888 jatinjulkao7@outlook.c |09/04/2026
Block-I ICONSORTIUM Vs MS SS COLD| om
ISTORAGE
17, New CourtCommercial IOMP (D6/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I (COMM.)/1570/2026 IPRIYANKA SAGAR SONAWALE JANGRA(P) jangraadvocate@gmail.
com
17, New CourtiCommercial IOMP (I) (COMM.)/1571/2026[16/04/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 10/04/2026
Block-I ISALMAN UANGRA(P) jangraadvocate@gmail.
com
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17, ICommercial OMP (Dp6/04/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 10/04/2026
Block-I (COMM.)/1572/2026 IMAHENDRA KUMAR VERMA UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (I) (COMM.)/1573/2026[16/04/2026 IPIRAMAL FINANCE LIMITED VSsRAJESH 0958726491 10/04/2026
Block-I ISANJAY NERBAY KUMAR UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (D6/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I (COMM.)/1574/2026 JAMIT MANISH LALWANI JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (I) (COMM.)/1575/2026/16/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 10/04/2026
Block-I [RAGINI VIJAY BAVASKAR UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (D6/04/2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 16/03/2026
Block-I (COMM.)/1576/2026 JAIL SINGH JANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial IOMP (I) (COMM.)/1577/2026/16/04/2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 10/04/2026
Block-I IMANOJ KUMAR UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial [Ex.COMM - Award by Arb./17/04/2026 |Axis Bank Ltd Vs SONU RANA [Mayank 0873347330 Imayank_mahajanos5@yi4/04/2026
Block-I IComm./44/2026 [Mahajan lahoo.com
17, New CourtCommercial [Ex.COMM - Award by Arb.J17/04/2026 JAxis Bank Ltd Vs RAJBIR ROHILLA [Mayank 0873347330 Imayank_mahajanos@y[02/04/2026
Block-I IComm./45/2026 [Mahajan lahoo.com
17, New CourtCommercial OMP (Djr7/04/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 13/04/2026
Block-I (COMM.)/1588/2026 IDINESH DANGI UANGRA(P) jangraadvocate@gmail.

com
17, New CourtCommercial OMP (Djr7/04/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 13/04/2026
Block-I (COMM.)/1589/2026 [FIROJ AHMED UANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial IOMP (I) (COMM.)/1612/2026[18/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [04/04/2026
Block-I IGOPAL SHANKARLAL IKUMAR 0811517810 lin

IGUPTA(P)

17, New CourtCommercial ICS (COMM)/214/2026 20/04/2026 IMs Tirth Agro Technology Private[Sudharshan Kr/9810132015 legal@unitedworld.co.i [16/04/2026
Block-I [Limited Vs Chetan and Anr [Bansal In
17, New CourtiCommercial IOMP (Dj20/04/2026 IPIRAMAL FINANCE LIMITED VsRAJESH 09058726491 14/04/2026
Block-I (COMM.)/1626/2026 IMOHMMAD IRFAN QURASHI UANGRA(P) jangraadvocate@gmail.

com
17, New CourtiCommercial OMP (Dj22/04/2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 10/04/2026
Block-I (COMM.)/1638/2026 IKHALID MAHMADHUSEN GAJIYAPJANGRA(P) jangraadvocate@gmail.

com
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17, New ICommercial OMP (Dj22/04/2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, ashish@agcpartners.co. [04/04/2026
Block-I (COMM.)/1639/2026 IDINESH RAMSINGH KUMAR 0811517810 fin
IGUPTA(P)
17, New CourtCommercial ICS (COMM)/220/2026 (CR) [22/04/2026 ISIEMENS INDUSTRY SOFTWAREJAarshia Behl 0818061242 laarshia@saikrishnaassoj20/04/2026
Block-I INC Vs KOXRA PXXVXXX XAIX ciates.com
17, New CourtCommercial ICS (COMM)/225/2026 24/04/2026 [Small Farmers Agri BusinessYogesh Pachauri9811895298 ogeshpachauriassociat [21/04/2026
Block-I IConsortium Vs Siya Oil Industrie| les@gmail.com
[Through its Proprietor Smt Hemlatal
[Santosh Batra
17, New CourtCommercial ICS (COMM)/233/2026 27/04/2026 JAvinish Jain Vs Tarun Kumar IShiv Mehrotra 9650260265 ladv.shivmehrotra@gmal25/04/2026
Block-I fil.com
17, New CourtCommercial OMP (Dj29/04/2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 o7/04/2026
Block-I (COMM.)/1672/2026 ILALJEE RAM MEENA UANGRA(P) jangraadvocate@gmail.
com
17, New CourtiCommercial IOMP (Dj29/04/2026 IPIRAMAL FINANCE LIMITED VSsRAJESH 09058726491 o7/04/2026
Block-I (COMM.)/1673/2026 IVINOD KUMAR UANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial IOMP (Dj29/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 09058726491 23/04/2026
Block-I (COMM.)/1674/2026 Vs JONESH UANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj29/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I (COMM.)/1675/2026 Vs HARINDER JANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj29/04/2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 23/04/2026
Block-I (COMM.)/1676/2026 Vs JANKILAL LT MOTILAL UANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial ICS (COMM)/242/2026 30/04/2026 ICOBBLE STONE PRIVATEAYUESH DEY (9818823289 info@deyandkumhar.cof28/04/2026
Block-I ILIMITED Vs COBBLESTONES] m
IMANUFACTURER AND|
ISUPPLIERS
17, New CourtCommercial [Execution (Comm.)/72/2026 [30/04/2026 IVAIBHAV GOEL Vs JAWEDRAJIV RAHEJA 9811826000 rrajive@gmail.com 130/04/2026
Block-I IAKHTAR
26 SH. AJAY KUMARSSOUTH 29, New CourtCommercial IOMP (I) (COMM)/1314/2026 |01-04-2026 [IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.co [21.03.2026
UAIN, DISTRICT] Block-1T IMAYANK GOYAL IPATHAK(P), m
JUDGE
(COMMERCIAL
ICOURT) (DIGITAL)- 29, New CourtiCommercial IOMP (I) (COMM)/1315/2026 |01-04-2026 JAXIS BANK LTD Vs SUKHA RAM  [Sunita Singh(P), 0871040589, indolexlaw@gmail.com [23.03.2026
04 Block-II 8920586266
29, New CourtiCommercial IOMP (I) (COMM)/1316/2026 |01-04-2026 JAXIS BANK LTD Vs AKHA RAM [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [23.03.2026
Block-II 8920586266
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29, New ICommercial ICS (COMM)/175/2026 01-04-2026 JACROPOLE TRAVELS PVT LTD VgPrachi Vashisht 9810240038 prachivashisht@gmail.c27.03.2026
Block-1T [Bo BEVERAGES PRIVTE LIMITED m
29, New CourtCommercial ICS (COMM)/176/2026 01-04-2026 ISMALL FARMERS AGRI-BUSINESSPushkar ~ karni8800711940, ladv.pushkarsinha@gmal27.03.2026
Block-IT ICONSORTIUM Vs MOHAN][Sinha(P), 0625961940 fil.com

IKASHINATH CHAUDHARI AND)|

IANR
29, New CourtCommercial ICS (COMM)/177/2026 01-04-2026 ISMALL FARMERS  AGRI -Pushkar  karni8800711940, ladv.pushkarsinha@gmal27.03.2026
Block-IT IBUSINESS CONSORTIUM Vs M/SSinha(P), 0625961940 fil.com

IDEVIRAM COLD STORAGE EVAM|

[CE FACTORY AND ORS
29, New CourtCommercial JIOMP (1) (COMM)/1312/2026 |01-04-2026 AXIS BANK LTD Vs SHIV[Sunita Singh(P), 90871040589, indolexlaw@gmail.com [24.03.2026
Block-1I ISHANKAR GUPTA 8920586266
29, New CourtCommercial JIOMP (I) (COMM)/1311/2026 |01-04-2026 JAXTS BANK LTD Vs AKSHAY [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [24.03.2026
Block-IT 8920586266
29, New CourtiCommercial IOMP (1) (COMM)/1313/2026 |01-04-2026 JAXIS BANK LTD Vs PUKHRAJ[Sunita Singh(P), 9871040589, indolexlaw@gmail.com [24.03.2026
Block-II IGURJAR 8920586266
29, New CourtCommercial ICS (COMM)/179/2026 02-04-2026 IM/S GAUTAM WINES PVT LTD VS[RSHAD 0811962836, ladv.irshad1@gmail.comf21.03.2026
Block-11 IM/S MILLENNIUMIAHMAD 0811762836

INFRAENGINEERS PVT LTD
29, New CourtCommercial IOMP (I) (COMM)/1339/2026 |02-04-2026 JAXIS BANK LTD Vs NARAYAN|Sunita Singh(P), 9871040589, indolexlaw@gmail.com [24.03.2026
Block-II ISINGH 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1338/2026 [02-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [24.03.2026
Block-IT IDHARMENDRA MEENA KUMAR 9811517810 fin

IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1340/2026(02-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [24.03.2026
Block-11 IMANSINGH GOPAL [KUMAR 0811517810 fin
IGUPTA(P),

29, New CourtiCommercial IOMP (I) (COMM)/1335/2026 |02-04-2026 JAXTS BANK LTD Vs MOTI RAM [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [24.03.2026
Block-II 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1336/2026 [02-04-2026 IDFC FIRST BANK LTD Vs NAMAN[SANJEEV 9717028845 litigation@srcslegal.co [24.03.2026
Block-IT TRADING COMPANY PATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1337/2026 |02-04-2026 [IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co [26.03.2026
Block-11 IPOONAM GARG IPATHAK(P), m
29, New CourtiCommercial IOMP (I) (COMM)/1404/2026/04-04-2026 IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srcslegal.co [26.03.2026
Block-II IPRADEEP KUMAR VERMA IPATHAK(P), Im
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29, New ICommercial IOMP (I) (COMM)/1400/2026/|04-04-2026 JAXIS BANK LTD Vs VED PRAKASH|Niraj Kumar(P), [9811306559 nirajkumar1976 @gmail [27.03.2026
Block-1T .com
29, New CourtCommercial IOMP (I) (COMM)/1401/2026 [04-04-2026 JAXIS BANK LTD Vs RAHMU KHA [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-IT 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1396/2026 [04-04-2026 JAXIS BANK LTD Vs TANA RAM [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-IT 8020586266
29, New CourtCommercial IOMP (I) (COMM)/1395/2026 |04-04-2026 JAXTS BANK LTD Vs SATPAL [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-1I 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1394/2026|04-04-2026 JAXTS BANK LTD Vs MUKESH [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-II 8920586266
29, New CourtiCommercial IOMP (1) (COMM)/1397/2026 |04-04-2026 JAXIS BANK LTD Vs SAMPAT [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-II 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1393/2026 |04-04-2026 JAXIS BANK LTD Vs RAVI KUMAR [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [27.03.2026
Block-II 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1392/2026 |04-04-2026 IYES BANK LTD Vs MANOJ KUMAR [SANJEEV 9717028845 litigation@srcslegal.co [28.03.2026
Block-11 IPATHAK(P), m
29, New CourtiCommercial IOMP (I) (COMM)/1398/2026|04-04-2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [28.03.2026
Block-IT [PAPPARAM NARAYAN RAM KUMAR 9811517810 fin

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1402/2026|04-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 0999183119, lashish@agcpartners.co. [28.03.2026
Block-IT ISHYAM OM PRAKASH UMAR 0811517810 fin

UPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1403/2026|04-04-2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119, lashish@agcpartners.co. [28.03.2026
Block-IT IBRAJENDRA SINGH UMAR 0811517810 lin
UPTA(P),

29, New CourtCommercial IOMP (I) (COMM)/1399/2026 [04-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-II IPUKHRAJ GOVIND RAM UMAR 0811517810 fin

IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1391/2026 [04-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 9999183119, lashish@agcpartners.co. [28.03.2026
Block-11 IVIMLESH KUMAR MAURYA KUMAR 0811517810 fin

IGUPTA(P),
29, New CourtCommercial [EXCOMM - Award by Arbjo4-04-2026 INDUSIND BANK LTD Vs SONU|Pankaj Kumarjg717850496 pankajkumarsin@yaho [25.03.2026
Block-IT IComm/27/2026 IVERPAL AND ANR [Singh o.com
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29, New ICommercial IOMP (I) (COMM)/1390/2026|04-04-2026 JAXIS BANK LTD Vs SAKSHI [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [30.03.2026
Block-1T 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1389/2026|04-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [31.03.2026
Block-IT IPVT LTD Vs JARMANJIT SINGH PJANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1433/2026 [07-04-2026 [HDFC BANK LIMITED Vs AASHASSAGAR 9810980834 areness@arenesslaw.co [30.03.2026
Block-I1 IAASHA AND ANR IAGGARWAL m
29, New CourtCommercial IOMP (1) (COMM)/1434/2026 |07-04-2026 JAXIS BANK LTD Vs SATYENDRA[Sunita Singh(P), 9871040589, indolexlaw@gmail.com [30.03.2026
Block-1I IKUMAR 8920586266
29, New CourtCommercial IOMP (1) (COMM)/1437/2026 |07-04-2026 JAXIS BANK LTD Vs SANJEEV[Sunita Singh(P), 9871040589, indolexlaw@gmail.com [30.03.2026
Block-IT [KUMAR SINGH 8920586266
29, New CourtiCommercial IOMP (1) (COMM)/1438/2026|07-04-2026 JAXIS BANK LTD Vs MARYAM|Sunita Singh(P), 9871040589, indolexlaw@gmail.com [30.03.2026
Block-II ISULTAN 8920586266
29, New CourtCommercial IOMP (I) (COMM)/1435/2026 [07-04-2026 [HDFC  BANK LIMITED  VSSAGAR 9810980834 lareness@arenesslaw.co [31.03.2026
Block-11 IDIVYANSHI ARORA AND ANR IAGGARWAL m
29, New CourtCommercial IOMP (I) (COMM)/1432/2026 |07-04-2026 JAXIS BANK LTD Vs SHASHANK |ASHISH 0999183119, lashish@agcpartners.co. [02.04.2026
Block-II [TRIPATHI KUMAR 0811517810 fin

IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1431/2026 [07-04-2026 IYES BANK LTD Vs ROOPAK BATRAJANANJAY 7455023130 asaplegalandadvocates [02.04.2026
Block-IT ISINGH(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1430/2026|07-04-2026 AXIS BANK LTD Vs SARVESH [Niraj Kumar(P), 9811306559 nirajkumar1976 @gmail [06.04.2026
Block-IT [RANT .com
29, New CourtiCommercial [Execution (Comm)/37/2026 [08-04-2026 [RAKESH BANSAL Vs M/s City[Tarun 0818855771, officeatlawpartners@g [06.04.2026
Block-II ICommunication ISharma(P), 0650878550 Imail.com
29, New CourtCommercial JOMP (I) (COMM)/1474/2026 [08-04-2026 JAXIS BANK LTD Vs NIDA BHARTI |ASHISH 9999183119, ashish@agcpartners.co. [02.04.2026
Block-1I [KUMAR 9811517810 fin

IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1473/2026 [08-04-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates [03.04.2026
Block-1I [HARESHBHAI JETABHAISINGH(P), (@gmail.com

ICHAUDHARI

29, New CourtCommercial IOMP (I) (COMM)/1475/2026 [08-04-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates 03.04.2026
Block-IT IVISHAL JATAV ISINGH(P), (@gmail.com
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Block-IT

IComm/37/2026

ILTD Vs VIPUL LIMITED AND ANR

29, New ICommercial IOMP (I) (COMM)/1493/202609-04-2026 IAXIS BANK LTD Vs CHAINA RAM |ASHISH 0999183119, lashish@agcpartners.co. [02.04.2026
Block-IT KUMAR 0811517810 fin
IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1492/202609-04-2026 JAXIS BANK LTD Vs BHURA RAM |ASHISH 0999183119, lashish@agcpartners.co. [02.04.2026
Block-1T KUMAR 9811517810 fin
IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/1491/2026 [09-04-2026 IPIRAMAL CAPITAL AND HOUSINGANANJAY 7455023130 asaplegalandadvocates [04.04.2026
Block-II [FINANCE LIMITED Vs JAY|SINGH(P), (@gmail.com
IMUKESHBHAI DEVMURARI
29, New CourtCommercial ICS (COMM)/194/2026 09-04-2026 IM/S AMAN TRAVELS LTD Vs M/SVikrant 0990969164, hoodamukeshadv@gmalo2.04.2026
Block-1I ISUPERB TRAVEL DESIRE PVT LTD[Hudda(P), 0818068521 fil.com
JAND ORS [Mukesh Hooda
29, New CourtCommercial [EXCOMM - Award by Arbf10-04-2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997661 [deepjyot.singh@yahoo. [07.04.2026
Block-IT IComm/36/2026 IDEEPAK KUMAR SHARMA ISINGH(P), com
29, New CourtiCommercial [EXCOMM - Award by Arbf10-04-2026 IKOTAK MAHINDRA BANK LTD VsDEEPJYOT 0811997661 [deepjyot.singh@yahoo. [07.04.2026
Block-II IComm/35/2026 IVINOD V ISINGH(P), lcom
29, New CourtCommercial ICS (COMM)/196/2026 10-04-2026 IM/S AMAN TRAVELS LTD VgVikrant 0090969164, lhoodamukeshadv@gmalo6.04.2026
Block-II [ROHIT MALPANI [Hudda(P), 0818068521 fil.com
[Mukesh Hooda
29, New CourtCommercial [Execution (Comm)/42/2026 [11-04-2026 J[UNION BANK OF INDIA Vs ANJU Jitendra 0810197621 jitendergargadv@gmail.j06.04.2026
Block-II Garg(P), lcom
29, New CourtiCommercial IOMP (I) (COMM)/1533/2026 [13-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [10.04.2026
Block-II Vs ANKIT KUMAR JANGRA(P), lcom
29, New CourtiCommercial IOMP (I) (COMM)/1534/2026 [13-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [10.04.2026
Block-II Vs MINHAJ HAJIMAHAMMEDJANGRA(P), com
IPATEL
29, New CourtiCommercial IOMP (I) (COMM)/1535/2026 [13-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [10.04.2026
Block-II Vs ANIKET DESWAL UANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1536/2026 [13-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [10.04.2026
Block-1T Vs YOGESH KUMAR DANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1537/2026 [13-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [10.04.2026
Block-II Vs RIYA YATIN BARASKAR UANGRA(P), lcom
29, New CourtCommercial [EXCOMM - Award by Arbf13-04-2026 ISK DUDHORIA HOLDINGS PVTVIPIN KUMAR [9999369956 ladvvipinkumar48@gm [11.04.2026

ail.com
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29, New ICommercial [EXCOMM - Award by Arbf15-04-2026 JAXIS BANK LTD Vs PAWAN SONI [Rahul 0971891788 info@aualegal.com 13.04.2026
Block-II IComm/40/2026 IChauhan(P),

29, New CourtCommercial [EXCOMM - Award by Arbf15-04-2026 JAXIS BANK LTD Vs MINA BISHTA |[Rahul 0971891788 info@aualegal.com 13.04.2026
Block-IT IComm/41/2026 IChauhan(P),

29, New CourtCommercial [Execution (Comm)/46/2026 [15-04-2026 ICANARA BANK Vs GLACIERFAHAD 0219701292 fahadadvocatekhan@g [13.04.2026
Block-II IFASHION KHAN(P), Imail.com

29, New CourtCommercial IOMP (I) (COMM)/1561/2026 [16-04-2026 YES BANK LTD Vs WASEEM|SANJEEV 0717028845 litigation@sreslegal.co [13.04.2026
Block-11 IMOHD ALIM IPATHAK(P), m

29, New CourtCommercial IOMP (1) (COMM)/1560/2026[16-04-2026 IYES BANK LTD Vs SUKHPREETISANJEEV 0717028845 litigation@sreslegal.co [13.04.2026
Block-11 ISINGH IPATHAK(P), m

29, New CourtCommercial IOMP (1) (COMM)/1555/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [13.04.2026
Block-II Vs PAWAN OMPARKASH UANGRA(P), com

29, New CourtCommercial IOMP (I) (COMM)/1556/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [13.04.2026
Block-II Vs BHAGVAT SHARAN JANGRA(P), com

29, New CourtCommercial IOMP (I) (COMM)/1551/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [13.04.2026
Block-II Vs BALJIT GIRDHARI LIAL JANGRA(P), com

29, New CourtiCommercial IOMP (I) (COMM)/1552/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [13.04.2026
Block-II Vs SANJEEV KUMAR BHANOT JANGRA(P), com

29, New CourtiCommercial IOMP (I) (COMM)/1557/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [14.04.2026
Block-II Vs BHAVISHYA PRATAP SINGH UANGRA(P), com

29, New CourtiCommercial IOMP (I) (COMM)/1553/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [14.04.2026
Block-II Vs DILPREET KAUR UANGRA(P), com

29, New CourtCommercial IOMP (1) (COMM)/1558/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [14.04.2026
Block-1T Vs SHANTI JAGDISH PRASAD DANGRA(P), com

29, New CourtCommercial IOMP (I) (COMM)/1554/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [14.04.2026
Block-11 Vs GOPALBHAI BHADIYADRA DANGRA(P), lcom

29, New CourtiCommercial IOMP (I) (COMM)/1559/2026 [16-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [14.04.2026
Block-II Vs MOHD RIZWAN JANGRA(P), lcom
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29, New ICommercial ICS (COMM)/208/2026 16-04-2026 IPUNJAB NATIONAL BANK VslIndra Narain(P),0311824970 lassociatenarayan29@g [15.04.2026
Block-1T IRAVINDER KUMAR (PROP OF M/§| Imail.com

IR K ENTERPRISES)
29, New CourtCommercial ICS (COMM)/211/2026 17-04-2026 IABC Vs XYZ [Shravan 0910888645 lunitedmark @unitedandfi5.04.2026
Block-II Bansal(P), lunited.com
29, New CourtCommercial [Execution (Comm)/58/2026 [22-04-2026 IM/S LOREAL SA Vs KATSON|Shravan 0650682928 lunitedmark @unitedandf20.04.2026
Block-II INTERNATIONAL AND ANR Bansal(P), lunited.com
29, New CourtCommercial ICS (COMM)/219/2026 22-04-2026 IAMBAR BHAN BATRA AND ANR VgDanish  Aftab873875390 [danishchowdhury@gm [20.04.2026
Block-1I IM/S MOHIT RUBBER FOAM INDIA[Chowdhury lail.com

IPVT LTD AND ANR
29, New CourtCommercial ICS (COMM)/218/2026 22-04-2026 IM/s ASIAN PAINTS LTD Vs M/SAranya 8851161726 aranya.moulick@mouli [20.04.2026
Block-II ISTAARGLO DIGITALMoulick(P), kcklawoffice.com

[TECHNOLOGIES LLP (Through it

IDirector Manish Dutta)
29, New CourtCommercial ICS (COMM)/224/2026 24-04-2026 ISMALL FARMERS AGRI-BUSINESS|Shantanu Garg [7535066000 [delhi@maheshwariandcf21.04.2026
Block-IT ICONSORTIUM Vs CHAMART] o.com

ILAKSHMI (SOLE PROP OF M/S V5

JAGRO FOODS)
29, New CourtCommercial ICS (COMM)/228/2026 25-04-2026 UVCDECAUX ADVERTISING INDIAIVARUN 0899893624, rajpalassociates1@gmaif21.04.2026
Block-II IPRIVATE LIMITED Vs GARUDARAJPAL(P), 0891175510 l.com

JADVERTISING PVT LTD AND ORS
29, New CourtCommercial ICS (COMM)/227/2026 25-04-2026 [ROSHNI DEVI Vs GTLJPRAMOD 0868920473, pkagg.adv@gmail.com [22.04.2026
Block-11 INFRASTRUCTURE LTD AND ORS [KUMAR 0810554989

IAGARWAL(P),

29, New CourtiCommercial [Execution (Comm)/62/2026 [25-04-2026 IPUNJAB NATIONAL BANK VsArun 0899138242 arunbhardwaji206@g [22.04.2026
Block-II [HAPIZUL SEKH ( Prop of M/sBhardwaj(P), Imail.com

JASHA EMBROIDARY)
29, New CourtiCommercial IOMP (I) (COMM)/1653/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIAIRAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs DEEPAK UANGRA(P), com
29, New CourtiCommercial IOMP (I) (COMM)/1648/2026[25-04-2026 ICNH INDUSTRIAL CAPITAL INDIAIRAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs RAHUL ISHWARJANGRA(P), com

ISINGH
29, New CourtCommercial IOMP (I) (COMM)/1649/2026[25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs SHER SINGH JANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1651/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs MAHAVEER JAT UANGRA(P), com
29, New CourtiCommercial IOMP (I) (COMM)/1650/2026[25-04-2026 ICNH INDUSTRIAL CAPITAL INDIAIRAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs PRAVESH KUMAR JANGRA(P), com
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29, New ICommercial IOMP (I) (COMM)/1652/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-1T IPVT LTD Vs HARISH DAGAR UANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1647/2026 [25-04-2026 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gamil. [23.04.2026
Block-II IPVT LTD Vs PARVESH ASHOKJANGRA(P), com

IKUMAR
29, New CourtCommercial ICS (COMM)/235/2026 28-04-2026 ISATYA PRAKASH Vs FLIPKART[Sajal 0811477809 Imanchanda.sajal@gmaif25.04.2026
Block-II INDIA PVT LTD AND ORS IManchanda(P), l.com
29, New CourtCommercial ICS (COMM)/239/2026 29-04-2026 ISMALL FARMERS AGRIBUSINESS[Dr. Puranfy042286270 ladvdrpc1948 @gmail.co [27.04.2026
Block-IT ICONSORTIUM Vs M/S SUVARNAIChand Im

IRICE INDUSTRIES AND ANR
29, New CourtCommercial [Execution (Comm)/67/2026 [29-04-2026 [UNION BANK OF INDIA Vglitendra 0810197621 jitendergargadv@gmail.[27.04.2026
Block-II IMANISH TANWAR Garg(P), lcom
29, New CourtiCommercial [Execution (Comm)/68/2026 [29-04-2026 [UNION BANK OF INDIA VsJitendra 0810197621 jitendergargadv@gmail.[27.04.2026
Block-IT [POONAM Garg(P), com
29, New CourtCommercial IOMP (I) (COMM)/1670/2026 [29-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [27.04.2026
Block-1T Vs MOHD SALMAN DANGRA(P), com
29, New CourtCommercial IOMP (I) (COMM)/1669/2026[29-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [27.04.2026
Block-11 Vs MANISH PANDEY DANGRA(P), lcom
29, New CourtiCommercial IOMP (I) (COMM)/1668/2026[29-04-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gamil. [27.04.2026
Block-II Vs KAPIL KAPIL JANGRA(P), lcom
29, New CourtiCommercial ICS (COMM)/238/2026 29-04-2026 [HETTICH INDIA PVT LTD Vs M/SRUPAM 0910721966 rka.advocates@gmail.c [27.04.2026
Block-IT ICHAUDHARY PLYWOOD IKUMARI(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/1671/2026 [29-04-2026 ICURATURE VENTURES PRIVATEJAshim Shridhar 9971547353 lashimshridhar@gmail.c28.04.2026
Block-II ILIMITED Vs EQUIMAX VENTURES] jom

JAND ANR
29, New CourtCommercial IOMP (I) (COMM)/1691/2026 [30-04-2026 [IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srceslegal.co [28.04.2026
Block-II IDEVENDER KUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1690/2026[30-04-2026 [DFC FIRST BANK LTD Vs ARVIND |[SANJEEV 9717028845 litigation@srceslegal.co [28.04.2026
Block-11 IKUMAR IPATHAK(P), m
29, New CourtiCommercial IOMP (I) (COMM)/1689/2026[30-04-2026 IDFC FIRST BANK LTD Vs MOHIT [SANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-II ICHADHA IPATHAK(P), Im
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IGUPTA(P),

29, New ICommercial IOMP (I) (COMM)/1687/2026 [30-04-2026 [IDFC FIRST BANK LTD Vs SHAKTISANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-1T IBHUSHAN SHARMA [IPATHAK(P), Im
29, New CourtCommercial IOMP (I) (COMM)/1688/2026[30-04-2026 [IDFC FIRST BANK LTD Vs JYOTI [SANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-11 IDEVI IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/1686/2026[30-04-2026 IDFC FIRST BANK LTD Vs RAJESH|SANJEEV 0717028845 litigation@srcslegal.co [28.04.2026
Block-IT IKHAR SINGH IPATHAK(P), m
29, New CourtCommercial IOMP (1) (COMM)/1685/2026[30-04-2026 IYES BANK LTD Vs KANHAIYA LAL |ANANJAY 7455023130 asaplegalandadvocates [28.04.2026
Block-1I ISINGH(P), (@gmail.com
29, New CourtCommercial ICS (COMM)/241/2026 30-04-2026 IM/S  DESIGN OBJECTS  VsSanjeev 0350680089, sanjeevg717@gmail.co [28.04.2026
Block-11 ISOVITRON INTERIORS PRIVATESinha(P), 7428314365 m
ILIMITED AND ORS
27 ISH. LOKESH[SOUTH kMo, New CourtiCommercial ICS (COMM)/173/2026 01-04-2026 [UNION BANK OF INDIA Vs AJAYJArun Kumarg312400295 connect@snslegal.in  [27-03-2026
IKUMAR SHARMA,) Block-IT ILALWANI IShukla(P),
IDISTRICT
WUDGE(COMMERCI
AL COURT)
ko, New CourtCommercial ICS (COMM)/174/2026 01-04-2026 [UNION BANK OF INDIA VsArun Kumarg312400295 connect@snslegal.in  [27-03-2026
Block-1T [RAVINDER KAUR PROPRIETORJShukla(P),
IOF MS PANACHE
Mo, New CourtiCommercial IOMP (I) (COMM)/1305/2026|01-04-2026 JAxis Bank Ltd Vs SOHIL GUPTA IASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT KUMAR fin
IGUPTA(P),
kho, New CourtCommercial IOMP (I) (COMM)/1306/2026|01-04-2026 JAxis Bank Ltd Vs HIMANSHUASHISH 9999183119 ashish@agcpartners.co. [19-02-2026
Block-IT IMISHRA KUMAR fin
IGUPTA(P),
Mo, New CourtiCommercial IOMP (I) (COMM)/1307/2026 |01-04-2026 IAxis Bank Ltd Vs KAVITA NAGLA |ASHISH 90999183119 lashish@agcpartners.co. [19-02-2026
Block-1T KUMAR fin
IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1308/2026|01-04-2026 IAxis Bank Ltd Vs DEEPAK SINGH |ASHISH 90999183119 lashish@agcpartners.co. 19-02-2026
Block-1T KUMAR fin
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ko, New ICommercial IOMP (I) (COMM)/1309/2026|01-04-2026 JAXIS BANK LTD Vs ANITA GUPTA favinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II kumar(P), Im

Mo, New CourtiCommercial IOMP (I) (COMM)/1310/2026 |01-04-2026 JAXIS BANK LTD Vs SUMAN SINGH Javinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II kumar(P), Im

kho, New CourtCommercial [Execution (Comm)/34/2026 [02-04-2026 ISUKHDEEP SINGH Vs RAHEJA MRITUNJAY [9953241242 mritunjaylaw@gmail.cofo1-04-2026
Block-IT IDEVELOPERS LIMITED ISINGH(P), m

ko, New CourtCommercial IOMP (I) (COMM)/1355/2026 |02-04-2026 [IDFC FIRST BANK LTD Vs NAVEEN|[SANJEEV 0717028845 litigation@srcslegal.co [23-03-2026
Block-1T KUMAR PATHAK(P), Im

ko, New CourtCommercial IOMP (I) (COMM)/1356/2026 |02-04-2026 [DFC FIRST BANK LTD Vs ARVIND [SANJEEV 0717028845 litigation@srceslegal.co [23-03-2026
Block-1T IKUMAR PATHAK(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1357/2026 |02-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gm|28-03-2026
Block-II Vs Ashok JANGRA(P), lail.com

ko, New CourtiCommercial IOMP (I) (COMM)/1358/2026 [02-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gm{28-03-2026
Block-II Vs Kamlesh Singh UJANGRA(P), lail.com

kho, New CourtCommercial IOMP (I) (COMM)/1360/2026/02-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gm|28-03-2026
Block-IT Vs Sobhag Singh UANGRA(P), lail.com

Mo, New CourtiCommercial IOMP (I) (COMM)/1361/2026 |02-04-2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119 lashish@agcpartners.co. [19-02-2026
Block-IT IMUKESH SINGH KUMAR fin

IGUPTA(P),
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ko, New ICommercial IOMP (I) (COMM)/1362/2026 |02-04-2026 Axis Bank Ltd Vs SAYANTANIASHISH 0999183119 lashish@agcpartners.co. [19-02-2026
Block-1T IGHOSH KUMAR fin

IGUPTA(P),
Mo, New CourtiCommercial IOMP (I) (COMM)/1363/2026 |02-04-2026 JAxis Bank Ltd Vs MOHD SHADAB |ASHISH 9999183119 lashish@agcpartners.co. [19-02-2026
Block-IT [KUMAR fin

IGUPTA(P),
kho, New CourtCommercial IOMP (I) (COMM)/1364/2026|02-04-2026 JAxis Bank Ltd Vs BHUPINDERASHISH 9999183119 ashish@agcpartners.co. [19-02-2026
Block-IT IKAUR IKUMAR fin

IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1378/2026 |04-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gml16-03-2026
Block-1T ISUSHILKUMAR R SAMRIYA UANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1379/2026 |04-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate @gml16-03-2026
Block-1T JANKIT KUMAR UANGRA(P), lail.com
kMo, New CourtCommercial IOMP (I) (COMM)/1380/2026(04-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gm/16-03-2026
Block-IT Vs RAMSWAROOP GURJAR UANGRA(P), lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1381/2026 [04-04-2026 JAxis Bank limited Vs URVASHI [Niraj Kumar(P), 9811306559 nirajkumar1976 @gmail [28-03-2026
Block-IT ISAXENA .com
kho, New CourtCommercial IOMP (I) (COMM)/1382/2026|04-04-2026 Axis Bank limited Vs SANJEEV [Niraj Kumar(P), 9811306559 nirajkumar1976 @gmail [28-03-2026
Block-II IKUMAR .com
ko, New CourtCommercial IOMP (I) (COMM)/1383/2026 [04-04-2026 JAxis Bank limited Vs VIKAS [Niraj Kumar(P), 9811306559 nirajkumar1976 @gmail [28-03-2026
Block-IT IPANWAR L.com
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ko, New ICommercial IOMP (I) (COMM)/1384/2026 [04-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gml19-03-2026
Block-IT Vs JAYDEEP SINGH JANGRA(P), lail.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1385/2026 |04-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gml19-03-2026
Block-II Vs Satender Prem Singh JANGRA(P), lail.com
kho, New CourtCommercial IOMP (I) (COMM)/1386/2026|04-04-2026 [IDFC FIRST BANK LTD Vs PAWAN [SANJEEV 9717028845 litigation@srcslegal.co [27-03-2026
Block-IT ISRIVASTAVA IPATHAK(P), m
ko, New CourtCommercial IOMP (I) (COMM)/1387/2026 |04-04-2026 IDFC FIRST BANK LTD Vs GAURAVISANJEEV 0717028845 litigation@srcslegal.co [27-03-2026
Block-IT KUMAR PATHAK(P), Im
ko, New CourtCommercial IOMP (I) (COMM)/1388/2026/|04-04-2026 [IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@srceslegal.co [27-03-2026
Block-II IANKUSH JAIN PATHAK(P), Im
ko, New CourtiCommercial ICS (COMM)/186/2026 06-04-2026 IMAHESH EDIBLE OIlVarnika 0838660707 arnikabajajadvocate@ j04-04-2026
Block-1I INDUSTRIES LIMITED Vs GUPTA[Bajaj(P), gmail.com

OIL MILL
ko, New CourtCommercial IOMP (I) (COMM)/1407/2026 |06-04-2026 AXIS BANK LTD Vs SAURABHADV 0871040389 indolexlaw@gmail.com [20-01-2026
Block-II ISHUKLA DHEERAJ(P),
kho, New CourtCommercial IOMP (I) (COMM)/1408/2026/|06-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate @gml19-03-2026
Block-IT Vs Jaswant Singh UANGRA(P), lail.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1409/2026[06-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate @gml19-03-2026
Block-1I Vs Raju Dhanna Ram UANGRA(P), lail.com
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ko, New ICommercial ICS (COMM)/188/2026 07-04-2026 [Dinesh Bakshi Vs SUNGLASSJAbhay Sahai(P), 9971067110 bed1969@gmail.com  [27-03-2026
Block-1T IPALACE PVT LTD
Mo, New CourtiCommercial IOMP (I) (COMM)/1427/2026 |07-04-2026 JAXIS BANK LTD Vs MAHENDRAJADV 0871040389 indolexlaw@gmail.com [20-01-2026
Block-11 ISINGH 6953 IDHEERAJ(P),
kho, New CourtCommercial IOMP (I) (COMM)/1428/2026|07-04-2026 AXIS BANK LTD Vs SUGRIVADV 9871040389 indolexlaw@gmail.com [20-01-2026
Block-1I IGURJAR 5524 IDHEERAJ(P),
ko, New CourtCommercial IOMP (I) (COMM)/1429/2026 |07-04-2026 AXIS BANK LTD Vs SURESHADV 0871040389 indolexlaw@gmail.com [20-01-2026
Block-1T ICHOUDHARY 9925 IDHEERAJ(P),
ko, New CourtCommercial IOMP (I) (COMM)/1436/2026 |07-04-2026 IAXIS BANK LTD Vs PAL SINGHJADV 0871040389 indolexlaw@gmail.com [20-01-2026
Block-II 9154 IDHEERAJ(P),
ko, New CourtiCommercial IOMP MISC (COMM)/4/2026 |07-04-2026 ICNH INDUSTRIAL CAPITAL INDIAINIRAJ 0811306559 nirajkumar1976 @gmail [04-04-2026
Block-II IPVT LTD Vs DASHMESHI|SINGH(P), L.com

ICONSTRUCTION EQUIPMENTS
ko, New CourtiCommercial [Execution (Comm)/36/2026 [08-04-2026 ICHANDRAHAS KUCHYA Vs InstaBhavesh Kumarg810034712 gabslawassociates@gm [19-03-2026
Block-II [Power Ltd ISharma(P), lail.com
kho, New CourtCommercial IOMP (I) (COMM)/1454/2026 |08-04-2026 [HDFC BANK LIMITED Vs NARESH[Tusharr 0810980834 Jarenss@areness;aw/co [01-04-2026
Block-IT IKUMAR NAGPAL Mawkin(P), Im
Mo, New CourtiCommercial IOMP (I) (COMM)/1455/2026 |[08-04-2026 [HDFC BANK LIMITED Vs ANAND|Tusharr 0810980834 larenss@areness;aw/co [01-04-2026
Block-IT IBHARDWAJ IMawkin(P), Im
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ko, New ICommercial IOMP (I) (COMM)/1456/2026 |08-04-2026 [HDFC BANK LIMITED [Tusharr 0810980834 Jarenss@areness;aw/co [01-04-2026
Block-1T ISIDDHARTH SHARMA IMawkin(P), Im
Mo, New CourtiCommercial IOMP (I) (COMM)/1457/2026 |08-04-2026 IHDFC BANK LIMITED  VgTusharr 0810980834 arenss@areness;aw/co [01-04-2026
Block-II IVAIBHAV TIWARI AND ANR IMawkin(P), Im
kho, New CourtCommercial Misc DJ/174/2026 09-04-2026 ISTATE BANK OF INDIA Vs AMANNAZIA 9810021846 sagarandsagar@gmail.c[25-03-2026
Block-IT IKUMAR IPARVEEN(P), jom
ko, New CourtiCommercial IOMP (I) (COMM)/1476/2026 [09-04-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [04-04-2026
Block-II ISANOOF P P ISINGH(P), (@gmail.com
ko, New CourtCommercial IOMP (I) (COMM)/1477/2026 |09-04-2026 IPIRAMAL FINANCE LTD Vs ATULJANANJAY 7455023130 lasaplegalandadvocates [04-04-2026
Block-II IGOEL ISINGH(P), (@gmail.com
ko, New CourtiCommercial ICS (COMM)/198/2026 10-04-2026 [Fratelli Wines Pvt Ltd VSRACHNA 0711005868 rachnamaheshwari@g [09-04-2026
Block-IT ISARABJEET SINGH MEHTA IMAHESHWARI Imail.com

(P),
ko, New CourtiCommercial JIOMP (I) (COMM)/1510/2026 [11-04-2026 IPIRAMAL FINANCE LTD VSANANJAY 7455023130 lasaplegalandadvocates [04-04-2026
Block-1T IDURGESH PANWAR ISINGH(P), (@gmail.com
kho, New CourtCommercial IOMP (I) (COMM)/1511/2026 [11-04-2026 JAXIS BANK LTD Vs SANGEETA [Rahul 0971891788 info@aualegal.com 17-01-2026
Block-II ISETHI IChauhan(P),
Mo, New CourtiCommercial IOMP (I) (COMM)/1512/2026 [11-04-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gm|31-01-2026
Block-1T Payaprasad R JANGRA(P), lail.com
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ko, New ICommercial ICS (COMM)/201/2026 13-04-2026 JAJAY SETH Vs ANSHUMAN GUPTARicky 8800855555 rinkychopra@rinky.co [08-04-2026
Block-II IChopra(P), Im
Mo, New CourtiCommercial ICS (COMM)/202/2026 13-04-2026 IFFCO-MC CROP SCIENCE PVT|Shubham 0407223688 shubhamsaigalo6@gmalfi4-03-2026
Block-II ILTD Vs KHANJIPUR JANAKALYAN]|Saigal(P), fil.com

ISAMABAY KRISHI UNNAYAN|

ISAMITI Through its Manager

[Sushen Mallick
kho, New CourtCommercial [EXCOMM - Award by Arbf13-04-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), 9005694125 INOT AVAILABLE [27-03-2026
Block-IT IComm/38/2026 JORION SECURITY SOLUTION PVT]

ILTD
ko, New CourtCommercial [EXCOMM - Award by Arbf13-04-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), 9005694125 INOT AVAILABLE 27-03-2026
Block-IT IComm/39/2026 JARJUN ARJUN AND ANR
ko, New CourtCommercial [Execution (Comm)/45/2026 [13-04-2026 IM/S PATANJALI PARIVAHAN PVTISHYAM 0999154100 shyamkumar@altindial [p1-04-2026
Block-II ILTD Vs M/s Mohit Rubber Foam[KUMAR(P), legal.com

[[ndia Private Limited
kMo, New CourtCommercial JIOMP (I) (COMM)/1578/2026 16-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraandadvocate@gmf13-03-2026
Block-II Vs ARTF KHAN JANGRA(P), lail.com
ko, New CourtiCommercial JIOMP (I) (COMM)/1579/2026 [16-04-2026 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraandadvocate@gml13-03-2026
Block-IT Vs DILIP NAIK JANGRA(P), il.com
kho, New CourtCommercial IOMP (I) (COMM)/1580/2026[16-04-2026 IPIRAMAL FINANCE LIMITED VSsRAJESH 0958726491 jangraandadvocate@gml13-03-2026
Block-IT IPREM PAL UANGRA(P), lail.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1581/2026 [16-04-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate @gml13-03-2026
Block-IT JAGDEEP KUMAR JANGRA(P), lail.com
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ko, New ICommercial [EXCOMM - Award by Arbf17-04-2026 JAxis Bank Ltd Vs NAGMA KHAN IMAYANK 0873347330 Imayank_mahajano5@y15-04-2026
Block-II IComm/46/2026 IMAHAJAN(P), lahoo.com

Mo, New CourtiCommercial [EXCOMM - Award by Arbf17-04-2026 KOTAK MAHINDRA BANK LTD VsDEEPJYOT 0811997601 [deepjyotsingh@yahoo.c[08-04-2026
Block-II IComm/47/2026 IMOHD ARIF NAWAZ ISINGH(P), om

kho, New CourtCommercial [EXCOMM - Award by Arbf17-04-2026 [KOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997601 [deepjyotsingh@yahoo.c[08-04-2026
Block-IT IComm/48/2026 IDEEPAK KUMAR ISINGH(P), jom

ko, New CourtCommercial IOMP (I) (COMM)/1582/2026 [17-04-2026 [IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@sreslegal.co [01-04-2026
Block-1T ISOMNATH TIWARI PATHAK(P), Im

ko, New CourtCommercial IOMP (I) (COMM)/1583/2026 [17-04-2026 [IDFC FIRST BANK LTD VSSANJEEV 0717028845 litigation@sreslegal.co [01-04-2026
Block-1T IGURJEET SINGH PATHAK(P), Im

kMo, New CourtCommercial IOMP (I) (COMM)/1584/2026 [17-04-2026 IDFC FIRST BANK LTD Vs GANESH|ISANJEEV 9717028845 litigation@srcslegal.co [01-04-2026
Block-1T ICHANDRA PANT IPATHAK(P), m

ko, New CourtCommercial IOMP (I) (COMM)/1585/2026 [17-04-2026 [IDFC FIRST BANK LTD Vs IRSAD [SANJEEV 9717028845 litigation@srcslegal.co [01-04-2026
Block-1T IRASHID PATHAK(P), Im

kho, New CourtCommercial IOMP (I) (COMM)/1586/2026 [17-04-2026 IPIRAMAL FINANCE LIMITED VSsRAJESH 0958726491 jangraandadvocate@gml13-03-2026
Block-IT IPREETPAL SINGH UANGRA(P), lail.com

Mo, New CourtiCommercial IOMP (I) (COMM)/1587/2026 [17-04-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate @gml13-03-2026
Block-IT [RITURAJ SINGH JANGRA(P), lail.com
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ko, New ICommercial IOMP (I) (COMM)/1602/2026[18-04-2026 IYES BANK LIMITED Vs RAKESH|SANJEEV 0717028845 litigation@srceslegal.co [01-04-2026
Block-1T ILOHIA [IPATHAK(P), Im
Mo, New CourtiCommercial IOMP (I) (COMM)/1603/2026[18-04-2026 IYES BANK LIMITED Vs MAMTASANJEEV 9717028845 litigation@srceslegal.co [01-04-2026
Block-11 IMAMTA IPATHAK(P), m
kho, New CourtCommercial IOMP (I) (COMM)/1604/2026[18-04-2026 IYES BANK LIMITED Vs GAJRAJISANJEEV 9717028845 litigation@srcslegal.co [01-04-2026
Block-11 IGAJRAJ 83 IPATHAK(P), m
ko, New CourtCommercial IOMP (I) (COMM)/1605/2026[18-04-2026 IYES BANK LIMITED Vs PUNITISANJEEV 0717028845 litigation@sreslegal.co [01-04-2026
Block-1T IPUNIT PATHAK(P), Im
ko, New CourtCommercial IOMP (I) (COMM)/1606/2026[18-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 90999183119 lashish@agcpartners.co. [04-04-2026
Block-1T [RAHUL MISHRA KUMAR fin

IGUPTA(P),
kMo, New CourtCommercial IOMP (I) (COMM)/1607/2026 18-04-2026 [FFCO KISAN FINANCE LTD VSASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-IT [ISHWARI PRATAP SINGH IKUMAR fin

IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1608/2026[18-04-2026 [FFCO KISAN FINANCE LTD Vs ASHISH 0999183119 lashish@agcpartners.co. [04-04-2026
Block-1T ISANJEEV SINGH KUMAR fin

IGUPTA(P),
kho, New CourtCommercial IOMP (I) (COMM)/1609/2026[18-04-2026 IPIRAMAL FINANCE LIMITED VSsRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T ILALJEE RAM MEENA DANGRA(P), hil.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1610/2026 [18-04-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate @gml11-04-2026
Block-IT IYASHPALSINH DILIPSINHJANGRA(P), lail.com

JADEJA
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ko, New ICommercial IOMP (I) (COMM)/1611/2026 [18-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T IMANISH PANDEY UANGRA(P), lail.com
Mo, New CourtiCommercial IOMP (I) (COMM)/1613/2026 [20-04-2026 [FFCO KISAN FINANCE LTD Vs ASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-II RAJ KUMAR IKUMAR fin

IGUPTA(P),
kho, New CourtCommercial IOMP (I) (COMM)/1614/2026 [20-04-2026 [FFCO KISAN FINANCE LTD VsASHISH 9999183119 lashish@agcpartners.co. [04-04-2026
Block-IT IRAHUL KUMAR IKUMAR fin

IGUPTA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1615/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gmli1-04-2026
Block-1T IMOHD SALMAN UANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1616/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T ISAGAR ANANTA TAVLE UANGRA(P), lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1617/2026 [20-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-II [HINA GARG JANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1618/2026 [20-04-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T IDHARMENDRA KUMARJANGRA(P), lail.com

ISHIVHARE

kho, New CourtCommercial [Execution (Comm)/53/2026 [21-04-2026 ILOREAL SA Vs KATSON|Shravan 0650682928 INOT AVAILABLE 17-04-2026
Block-IT INTERNATIONAL [Bansal(P),
Mo, New CourtiCommercial [Execution (Comm)/54/2026 [21-04-2026 [LOREAL SA Vs KATSON|Shravan 0650682928 INOT AVAILABLE 17-04-2026
Block-11 INTERNATIONAL Bansal(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

ko, New ICommercial [Execution (Comm)/56/2026 [21-04-2026 ILOREAL SA Vs KATSON]|Shravan 0650682928 INOT AVAILABLE 17-04-2026
Block-1T INTERNATIONAL Bansal(P),
Mo, New CourtiCommercial [Execution (Comm)/57/2026 [21-04-2026 ILOREAL SA Vs KATSON|Shravan 0650682928 INOT AVAILABLE 17-04-2026
Block-II INTERNATIONAL [Bansal(P),
kho, New CourtCommercial IOMP (I) (COMM)/1627/2026 [21-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraandadvocate@gml11-04-2026
Block-IT IAJAY KUMAR JANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1628/2026[21-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gmli1-04-2026
Block-1T IYOGESH KUMAR UANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1629/2026[21-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T IMEHUL SHANTILAL SAILOR UANGRA(P), lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1630/2026[21-04-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-II JARTF KHAN JANGRA(P), lail.com
ko, New CourtiCommercial Misc DJ/250/2026 22-04-2026 [Ramesh kumar Vs AMAN MEHRA |Adv Anjalig910322162 Ineha.lawyer@gmail.co [20-04-2026
Block-II Sisodia(P), Im
kho, New CourtCommercial [Execution (Comm.)/55/2026 [22-04-2026 ILOREAL S.A. / KATSONNOT INOT AVAILABLE [NOT AVAILABLE ICase
Block-II INTERNATIONAL JAVAILABLE [Transferred
Mo, New CourtiCommercial IOMP MISC (COMM)/6/2026 [24-04-2026 ICNH INDUSTRIAL CAPITAL INDIAINIRAJ 0810009829 nirajsinghadv@gmail.c [22-04-2026
Block-IT IPVT LTD Vs DASHMESH|SINGH(P), m

ICONSTRUCTION EQUIPMENTS
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ko, New ICommercial ICS (COMM)/231/2026 27-04-2026 IDevki Devi Foundation Vs PradeepSANJEEV 0810117154 sanjev.saraswat@questl[21-04-2026
Block-II Walia ISARASWAT(P), egalpartners.com
Mo, New CourtiCommercial ICS (COMM)/232/2026 27-04-2026 JAINEMO PRIVATED LTD VsgDigvijay 0810645207 justjurisofc@gmail.com [25-04-2026
Block-11 [UNLOCKED CODING Singh(P),
kho, New CourtCommercial IOMP (COMM)/12/2026 27-04-2026 IMs Splendor Landbase Ltd Vs MSSarthak Gupta [8826615068 sarthakgupta@gmail.co [18-04-2026
Block-1I INTT Data Global Delivery Services| Im

IPvt Ltd
ko, New CourtCommercial IOMP (I) (COMM)/1654/2026 [27-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gmli1-04-2026
Block-1T IMADAN KUMAR THAKUR UANGRA(P), lail.com
ko, New CourtCommercial IOMP (I) (COMM)/1655/2026 [27-04-2026 JORIX CORPORATION INDIARRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T ILIMITED Vs ARVIND KUMARJANGRA(P), lail.com

IMERWAH
ko, New CourtiCommercial JIOMP (1) (COMM)/1656/2026 [27-04-2026 AXIS BANK LTD Vs KAVITAADV 0871040589 indolexlaw@gmail.com [06-02-2026
Block-1T ISHARMA IDHEERAJ(P),
ko, New CourtiCommercial JOMP (I) (COMM)/1657/2026 [28-04-2026 JAXIS BANK LTD Vs HARJIT KAUR favinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II kumar(P), Im
kho, New CourtCommercial IOMP (I) (COMM)/1658/2026 [28-04-2026 JAXIS BANK LTD Vs RAGHIB RAZA favinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II kumar(P), Im
Mo, New CourtiCommercial IOMP (I) (COMM)/1659/2026 [28-04-2026 [PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate @gml11-04-2026
Block-IT IMOSIN YASIN JANGRA(P), lail.com
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AL COURT)

ko, New ICommercial IOMP (I) (COMM)/1660/2026[28-04-2026 IPIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraandadvocate@gml11-04-2026
Block-1T IMOHD KHURASHID UANGRA(P), lail.com
Mo, New CourtiCommercial ICS (COMM)/237/2026 29-04-2026 KULDIP SINGH RATHEE Vs R KjSunanda 0891105069 sachar.akhil@gmail.co [27-04-2026
Block-II JAND COMPANY A PARTNERSHIP[Tulsyan(P), Im

IFIRM
kho, New CourtCommercial ICS (COMM)/240/2026 29-04-2026 IMANASH LIFESTYLE PRIVATE[NAGESHWAR [0818823289 info@deyandkumhar.cof28-04-2026
Block-IT ILIMITED Vs SHREE RAMIKUMHAR(P), m

IENTERPRISES
Mo, New CourtiCommercial [Execution (Comm)/66/2026 [29-04-2026 [UCO BANK Vs PARAS RAM ANDBINAY KUMARIQ868113796 bkmdelhi@gmail.com [17-04-2026
Block-1T IORS IMISHRA(P),
ko, New CourtCommercial IOMP (I) (COMM)/1665/2026 [29-04-2026 JAXIS BANK LTD Vs ASH NARAYANJavinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-II IYADAV kumar(P), Im
ko, New CourtiCommercial IOMP (1) (COMM)/1666/2026[29-04-2026 JAXIS BANK LTD Vs RAJNI PATHAKJavinash 0811182985 avinash.adv@gmail.co [16-02-2026
Block-IT kumar(P), Im
ko, New CourtiCommercial IOMP (I) (COMM)/1667/2026 [29-04-2026 JAXIS BANK LTD Vs RIZWANA IShobha 0811192158 srshobhagupta@gmail.cj27-04-2026
Block-II IGupta(P), m
kho, New CourtCommercial [EXCOMM - Award by Arbj3o-04-2026 Pagran Social Welfare Society BhopallSaurabh Kumarg868040314 Imksadv68@gmail.com [28-04-2026
Block-IT IComm/59/2026 Vs PAEL FABRITECH P LTD [Tuteja(P),
Mo, New CourtiCommercial [Execution (Comm)/71/2026 [30-04-2026 IM/S HIGH SPIRITS PVT LTD VSNAVEEN 0810419936 Inaveentripathi3o12@g [27-04-2026
Block-IT IM/S JAIN DEPARTMENTALKUMAR Imail.com

ISTORE AND ORS TRIPATHI(P),

28 IMS RAVINDERSSOUTH- 18 BLOCK 1 18EXECUTION 91/2026 01-04-2026 INDOSPIRIT MARKETINGANAND 9899617989 anand.jha@asjlegal.in [28-03-2026
IBEDI, DISTRICTIEAST IBLOCK 1 (COMM.) [PRIVATE LIMITED VS M/SSHANKAR JHA
WUDGE(COMMERCI ISHALINI SECURITIES PVT LTD
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ILIMITED \& REINVENT]
JAGROCHAIN PRIVATE LIMITED

JAND SUMIT]
ISARNA

EXECUTION 92/2026 01-04-2026 INDOSPIRIT EVERAGES PRIVATEANAND 0899617989 anand.jha@asjlegal.in [28-03-2026
(COMM.) [LIMITED VS MS  SHALINISHANKAR JHA
ISECURITIES PVT LTD
ICS(COMM) [227/2026 01-04-2026 [USHA  ALUMINIUM PRIVATEADV JAIN &j9660729214 [ESLEGAL@GMAIL.CO [25-03-2026
ILIMITED VS TARUN MITTALVERMA M
(PROP OF MS MITTAL
[ENTERPRISES)
ICS(COMM) 235/2026 04-04-2026 IPARAMOUNT POLYTREATADV ~ MANOJj9868726388 IMANOJ132488 @GMAI[19-03-2026
ICHEMICALS PVT LTD VS R KIKUMAR IL.COM
[ENTERPRISES BHAGWAT
EX. COMM Awardl43/2026 06-04-2026 AXIS BANK LTD VS SARVESHIADV MAYANK9873347330 Imayank l04-04-2026
by Arb.Comm IKUMAR IMAHAJAN | mahajanos@yahdp.co
Im
lcsccomm) 244/2026 07-04-2026 STATE BANK OF INDIA VSADV SUCHITA[8896932838 [AGANTHOTRISUCHIT [06-04-2026
ISHALIMAR B IDIXIT A@GMAIL.COM
IMISC DJ k41/2026 07-04-2026 IMUKAND SWARUP VS SUJAYADV HARISH[y838855710 Imalik.harisho 1j06-04-2026
IGUPTA IMALIK c_z),gmail.co
[EXECUTION 104/2026 08-04-2026 INDOSPIRIT BEVERAGES PVT LTDANAND 9899617989 anand.jha@asjlegal.in [04-04-2026
(COMM.) VS MORNING STORES NKM PVTISHANKAR JHA
ILTD
ICS(COMM) 248/2026 08-04-2026 ASHIM KUMAR GHOSH VSADV 9810132015 ILEGAL@UNITEDWOR [07-04-2026
ISANMARG PRIVATE LIMITED ISUDARSHAN ILD.CO.IN
IKUMAR
BANSAL
IMISC DJ 46/2026 08-04-2026 IMS  WORLDCLASS GOURMETADV ASHIM971547353 chamberashimshridhar [06-03-2026
IFOODS PVT LTD VS BABA SHRISHRIDHAR (@gmail.com
ICHAND MAJIK ENTERPRISES
M-EX [25/2026 09-04-2026 [UNIQUE COLLECTONS INDIAJAIN AND[9660729214 e3legal @gmail.com l01-04-2026
IPRIVATE LIMITED VS KARANVERMA
IBAJAJ JASSOCIATES
ICS(COMM) 252/2026 09-04-2026 JAKG PLASTICS PRIVATE LIMITEDADJ RAJIV|9818599779 ILEGAL@PILANIALAW [25-03-2026
IVS PRATEEK REALTORS PVT LTD [SINGH JASSOCIATES.COM
[IPILANIA
ICS(COMM) 256/2026 09-04-2026 IMS WORLD PHONE INTERNETADV ANUPAM [8860242352 ANUPAM@KIAA.CO.I [09-04-2026
ISERVICES PVT LTD VS MS BLACK IN
ILOTUS ESTATES PVT LTD
ICS(COMM) [270/2026 13-04-2026 UGS PUBLICATIONS PVT LTD VSADV A R JAIN|8383953944 JAIN.ADITYARAJ@YA [08-04-2026
INISHANT SHARMA (SH ADITYA I[HOO.COM
JAIN)
IMISC DJ l478/2026 13-04-2026 JARISTO SECURITIES PRIVATEMMAMTA SARNAl9650941688 sumitsama@gmail.com [11-04-2026
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IOMP(COMM) 22/2026 15-04-2026 AJIT VS DELHI DEVELOPMENTBHUPESH 0810260246 info@iconofhumanity.c [13-04-2026
JAUTHORITY INARULA m
JADVOCATE
IM-EX 130/2026 16-04-2026 IBANSI LAL ARORA TRUST ANDPJASPREET 0899641617 laspreet.law@gmail.com[11-04-2026
JORS VS SKIPPER TOWERSSINGH
[PRIVATE LIMITED AND ANR
ICS(COMM) 283/2026 16-04-2026 JARUN KUMAR MEENA VS ONEADV 9810606407 [UPAMANJU.EST1997 [10-04-2026
IMOBIKWIK SYSTEMS PRIVATEJUPAMANJU (@GMAIL.COM
ILIMITED AND ORS ISHARMA
ICS(COMM) 200/2026 17-04-2026 IMS JPFL FILMS PRIVATE LIMITEDADV RAHULjo11-43565357 INFO@AUALEGAL.CO [16-04-2026
VS MS MALHAN CONSTRUCTIONSICHAUHAN M
[PVT LTD
ICS(COMM) 293/2026 18-04-2026 IBEST HAWK INFOSYSTEMSIADV RIDHIMAB447381381 ADV.RIDIMAGOYALD [15-04-2026
[PRIVATE LIMITED VS ASHISH IGOYAL [HC@GMAIL.COM
ICS(COMM)/COUN [1039/2025 (RBT) 16-12-2025 IM/S ALK ENTERPRISES AND ANRJADV AKANSHAl9717321989 ladvocateakanshasisodiafi3-12-2025
TER CLAIM VS RANI AGGARWAL AND ORS ISISODIA (@gamil.com
ICS(COMM) 1306/2026 21-04-2026 [BALASUBRAHAMNIAN IADV 0871206484 SHRESHTH@LAWKIN [13.04.2026
IMUTHUSWAMY PROPRIETOR ORSHRESHTH JAIN.IN
IMARS SIGNAGE VS DINESHPAIN
IPRASAD PROPRIETOR OF RK|
[EXECUTION 119/2026 22-04-2026 IM/S INDOSPIRIT MARKETINGADV  ANAND}9899617989 anand.jha@asjlegal.in [15-04-2026
(COMM.) IPVT LTD ISHANKAR JHA
Vs M/S BROOKS MAGAZINE
IPRIVATE LIMITED
EX. COMM Award|60/2026 23-04-2026 IKOTAK MAHINDRA PRIMEADV AUKESH|005694125 codelegalconsultants@gf16-04-2026
by Arb.Comm ILIMITED VS RAJ KUMAR ANDMAURYA 0310817303 Imail.com
JANR
ICS(COMM) 313/2026 23-04-2026 IVELOCITY SOFTWAREADV ASTHA{9810027255 [Litigation@neetiniyamaf20-04-2026
ISOLUTIONS PRIVATE LIMITED [SHARMA n.com
IVS NR WARDROBE FUSS PVT LTD
ICS(COMM) 315/2026 23-04-2026 ISATYA PARKASH AND BROTHERSADV ~ ASEEM|9811062351 IMEHROTRA_ASEEM [23-04-2026
P) LTD VS MUNICIPAL/MEHROTRA (@YAHOO.COM
ICOPORATION OF DELH]]
ITHROUGH ITS COMISSIONER
EXECUTION 127/2026 24-04-2026 ISTATE BANK OF INDIA VS AMITIADV AMIT[7011848842 AMIT.ADVOCATE13@ [23/04/26
(COMM.) IBALLODA [KUMAR SINGH] IGMAIL.COM
ICS(COMM) I322/2026 25-04-2026 IMS HUKAM CHAND GUPTAADV  ASHISHjg8112-15280 [UPADHAYAYIAWCHA [15-04-2026
IFABRICS PVT LTD VS MS VEERJUPADHAYAY IMBERS@GAMIL.COM
IVASU EMPORTS PVT LTD
IOMP(I)/COMM 96/2026 25-04-2026 IPIRAMAL FINANCE LIMITED VSADV SAMBHAV|9910076176 IADVSAMBHAVJAINQ6 [24-04-2026
IMR MOHAMMAD NAUSHAD JAIN AND| @GMAIL.COM
PULKIT

IGAUTAM
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IRana

RBT/CS/COMM/C [1059/2025 20-04-2026 IMS FOREVER EXIM INDIA PVIJADV  SAKSHI|8800214656 ISAKSHIJAIN@JAINLAJ03-12-2025
IOUNTER CLAIM ILTD VS ONE ADVERTISING ANDJAIN WCHAMBERS.COM
IMARKETING CO
ICS (COMM) 1342/2026 29-04-2026 IFCI VENTURES CAPITAL FUNDSVIPUL 0911740143 lawyersandlawyers1@g [23-04-2026
ILIMITED Vs VS PLASTICSICHAUDHARY & Imail.com
IMARATHWADA PVT. LTD AND|SACHIN
IORS. IANAND
5/2026 30-04-2026 IM/S CL EDUCATE LTD VS ROHANJADV RAJAT9811556470 IRAJAT. MATHUR@BS [29.04.206
IGARG IMATHUR IMLAWASOCIATES.CO
M
EXECUTION 134/2026 30-04-2026 [E3 PANEL INDUSTRIES Vs ADV NANCY[7827867679 [ESLEGAL@GMAIL.CO [23-04-2026
(COMM.) IKESHAV ALUMINIUM THROUGHPJAIN M
TS PROPRIETOR KASHIRAM|
IVISHWAKARMA
ICS (COMM) 1348/2026 30-04-2026 INDIA SOTHEBYSADV 9811014459 aakanshakaul154@gmaif23-04-2026
INTERNATIONAL REALTY VS BIJAAKANSHA l.com
INTERNATIONAL PRIVATEKAUL
ILIMITED
ICS (COMM) 1349/2026 30-04-2026 IM/s INSTITUTE OF DIRECTORS VSADV RAZIA 17838806922 IADVOCATERAZIA312 [25-04-2026
IMS SRISIIM RESEARCH] (@GMAIL.COM
I[FOUNDATION
29 ISH. LALIT KUMAR [SOUTH- 14 ICOMMERCIAL ICS (COMM)/240/2026 04.04.2026 IMohd Nasir Saifi Sole Prop of SuperjAakash Rana  [8375016966 rana.aakashgg12gmail.cj03.04.2026
ILD. DJ COMM-o02, [EAST SUIT [Solution India Vs Vieux Advertising] om
ISOUTH EAST] through it Prop Gaurav Rai
DISTRICT,
ISAKET COURT), ICS (COMM)/246/2026 07.04.2026 IM/S PRAKASH ARTS PVT. LTD. Vs|Udesh Puri 0870171777 ladv.udeshpuri@gmail.c [06.04.2026
IDELHI IM/S AAA PUBLICITY PVT. LTD. om
ICS (COMM)/254/2026 09.04.2026 IM/S RECAZ CHEMICALS INDIADeepak Gautam 9999204646 Advocatenk5393@gmai [08.04.2026
[PVT. LTD. Vs Mohsin Khan l.ocm
ICS (COMM)/255/2026 09.04.2026 IBANK OF INDIA Vs M/S SHRIAmremdra Nath910717081 ladvamendra22gmail.co [08.04.2026
IGOPAL JI BAKERS THROUGH ITSShukla m
IPROPRIETOR SHER SINGH
ICS (COMM)/259/2026 10.04.2026 IM/S S.S.R. TREXIM INDIA PVT|Aditya Chopra [9811455552 ladityachopra.adv@gma [09.04.2026
ILTD. Vs M/S JULKA SONS through| l.com
lits Sole proprietor Gaurav Julka
ICS (COMM)/271/2026 13.04.2026 [Ramu Vs Komal Sawhney [Dhiraj Bodhuni j9968212605 IN/A 12.04.2026
ICS (COMM)/284/2026 16.04.2026 IM/S SAFEDECOR PVT. LTD. VsDevvart Sharma 9398378156 [devsharmalegal @gmail.f16.04.2026
IKMK TRADE LINKS com
ICS (COMM)/289/2026 17.04.2026 ICanara Bank Vs Usha Kaushik [Pratap Chandraj9990366723 prana250002gmail.comf16.04.2026



http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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ICS (COMM)/316/2026 23.04.2026 IMETAL FITTINGS PVT LTD|Nitendra 0350292404 [Sharmanitendrra775@gf22.04.2026
[Through Authorized Director Vs/Sharma Imail.com
JAASTHA GILL MEDIA|
[TECHNOLOGIES LLP.
ICS (COMM)/317/2026 23.04.2026 ISTATE BANK OF INDIA VsKarn Kumar 0818067500 [Karn24@gmail.com 22.04.2026
ISHABNAM KHAN
ICS (COMM)/324/2026 25.04.2026 IM/S SHRIHAN ENTERPRISES VslVarun Bala 9999941625 arunk.bata@gmail.co [23.04.2026
IABHILASHA SHARMA m
ICS (COMM)/329/2026 27.04.2026 ISTATE BANK OF INDIA VsRohit Kumar [7015807331 rohitvakeel77@gmail.cof26.04.2026
[RAJWATI ~
ICS (COMM)/330/2026 27.04.2026 ISTATE BANK OF INDIA Vs LAXMIRohit Kumar  [7015807331 rohitvakeel77@gmail.cof26.04.2026
ICHAND MEENA Im
ICS (COMM)/343/2026 20.04.2026 IM/S PARIJAT INDUSTRIES INDIAManish 0818638678 Imanishmacgregori12gm [28.04.2026
ILTD. Vs AVADESH KUMAR GUPTA [Macgregor lail.com
[Ex.COMM . Award by Arb.|08.04.2026 Axis Bank Ltd Vs MGMDMAYANK IN/A IN/A 07.04.2026
IComm./45/2026 IGARMENTS IMAHAJAN(P),
[Ex.COMM . Award by Arb.13.04.2026 IMANAPPURAM  FINANCE  VSSANDEEP IN/A IN/A 12.04.2026
IComm./53/2026 ISHAHHID KHAN AND OTHS IBASNAL(P),
[Ex.COMM . Award by Arb.17.04.2026 AXIS BANK LTD Vs LEINGAMVIMAL IN/A IN/A 16.04.2026
IComm./57/2026 ININGSHEN KHURANA(P),
[Ex.COMM . Award by Arb./17.04.2026 Axis Bank Ltd Vs R H RMAYANK IN/A IN/A 16.04.2026
IComm./58/2026 [ENGINEERING CO IMAHAJAN(P),
[Ex.COMM . Award by Arb.25.04.2026 [UGRO CAPITAL LTD Vs M/SSanjay Kumar [N/A IN/A 24.04.2026
IComm./64/2026 ISAGAR ENTERPRISES Singh(P),
[Ex.COMM . Award by Arb.29.04.2026 [The Navodit Coperative Urban ThrifShantanu IN/A IN/A 28.04.2026
IComm./66/2026 and Credit Society Ltd Vs RituBhardwaj(P),
[Kumari
IEXECUTION 08.04.2026 IBENTLEY SYSTEMSIN/A IN/A IN/A 07.04.2026
(COMM.)/105/2026 INCORPORATED AND ANR. Vg
INAKSHA TECH PVT. LTD. AND|
IORS
[EXECUTION 22.04.2026 INDOSPIRIT ELECTRONICS PVTIN/A IN/A IN/A 21.04.2026

(COMM.)/120/2026

ILTD. Vs Maruti Electronics




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ISERVICES PVT LTD Vs
ICONTAINER CORPORATION OH

[INDIA LTD

m

[EXECUTION 22.04.2026 INDOSPIRIT MARKETING PVIIN/A IN/A IN/A 21.04.2026
(COMM.)/121/2026 ILTD Vs Nargesh Kumar
[EXECUTION 22.04.2026 ATUL MALHOTRA Vs SHIVAMAjit KumarN/A IN/A 21.04.2026
(COMM.)/123/2026 IKUNWAR PROP HARRYS UNISEX|Gola(P),
ISALON
I[EXECUTION 27.04.2026 IM/S HIGH SPIRIT EXIM PVT. LTD.NAVEEN IN/A IN/A 26.04.2026
(COMM.)/131/2026 Vs MORNING STORES NKM PVTJ/JKUMAR
ILTD. [TRIPATHI(P),
[EXECUTION 28.04.2026 [Kamlesh Mehta since deceasedKunal IN/A IN/A 27.04.2026
(COMM.)/132/2026 through LRs Vs VINOD GARG Srivastava(P),
[EXECUTION 01.04.2026 Pammu And Kashmir Bank VSANURAG IN/A IN/A 131.03.2026
(COMM.)/95/2026 [Mehraj ud Din Darzi ISHARMA(P),
[EXECUTION 01.04.2026 [HAZOORILAL AND SONSJViren Bansal(P),[N/A IN/A 31.03.2026
(COMM.)/96/2026 VEWELLERS PRIVATE LIMITED V5|
ICANNON INDUSTRIES PRIVATE]
ILIMITED
Misc DJ/412/2026 01.04.2026 ISUSHIL JOSHI Vs UP HOTELSRAJESH IN/A IN/A 31.03.2026
ICLARKS LIMITED [KUMAR(P),
[Misc DJ/413/2026 01.04.2026 IM/s Convergia Digital Education PviNIRBHAY IN/A IN/A 31.03.2026
ILtd Vs Hans International SchoolSAXENA(P),
land Ors
Misc DJ/449/2026 08.04.2026 IMs HSPS TEXTILE PRIVATEN/A IN/A IN/A l07.04.2026
[LIMITED Vs M/s AMRIT IMPEX|
IPRIVATE LIMITED
Misc DJ/463/2026 10.04.2026 Vad Compusoft Pvt Ltd Vs Rajesh|N/A IN/A IN/A 09.04.2026
[Sharma
Misc DJ/479/2026 13.04.2026 ISTEEL AUTHORITY OF INDIAN/A IN/A IN/A 11.04.2026
ILIMITED Vs K L CONCAST PVT]
ILTD
[Misc DJ/491/2026 17.04.2026 [Hans Education and Research]N/A IN/A IN/A 16.04.2026
[nstitute Vs Convergia Digitall
[Education Private Limited and|
JAnother
Misc DJ/504/2026 21.04.2026 IDUGAR  OVERSEAS  PRIVATE[YASH IN/A IN/A [20.04.2026
ILIMITED Vs NEW SHOP CSOTRE[TYAGI(P),
INETWORK PVT. LT.D.
IOMP (I) (COMM.)/91/2026 [16.04.2026 ILIGHT HOUSE SECURITY[Divanshu 0818030800 cdiwanshuy@gmail.co [15.04.2026
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30 . VRINDASSOUTH- ICommercial Suit [EXECUTION 01-04-2026 [PUNJAB NATIONAL BANK VgVikram Gola(P), 9811244209 ikramgola210@gmail.c28.03.2026
IKUMARI [EAST (COMM)/94/2026 JAJEET SHARMA m
ICS (COMM)/233/2026 02-04-2026 IMANKIND PHARMA LIMITED ]XilHarshbir Singhlo810658944 IADVOCATEHCKOHL@[31.03.2026
ICOMSHIP MEDIX AND INFRA[Kohli(P), IGMAIL,COM
IPRIVATE LIMITED
ICS (COMM)/232/2026 02-04-2026 [TUDE TECHNOLOGIES PRIVATEMohit Seth(P), 9999449597 supriya.juneja@outlook[30.03.2026
ILIMITED Vs TWENTY FOUR L.com
ISTYTEM PVT LTD
ICS (COMM)/237/2026 04-04-2026 [RISHI DEWAN Vs M/S[Roop Singh(P), [9871622908 roop.s.rawat@gmail.co [01.04.2026
[HUMANONOMY FOODS PVT LTD m
IOMP (I) (COMM.)/86/2026 [04-04-2026 ICARS24 FINANCIAL SERVICESRAHUL 9971891788 INFO@AUALEAGAL.C [01.04.2026
IPVT. LTD. Vs ICHAUHAN(P) OM
IMEHBOOB SYED
ICS (COMM)/245/2026 07-04-2026 BENTLEY SYSTEMS INC VSPUNEET l0120-4059300 shantanu@anandandan(o4.04.2026
XXX XXXXXXXXX IAHUJA(P), land.com &
swastik@anandandana
Ind.com
ICS (COMM)/249/2026 08-04-2026 IM/S PARIJAT INDUSTRIESIﬁanish 9818638678 IMANISHMACGREGOR06.04.2026
INDIA) PVT LTD Vs M/SMacgregor(P), [ @GMAIL.COM
INATHSAGAR BIO GENETICS
IPRIVATE LIMITED
[ExXCOMM - Award by Arb09-04-2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 0811997661 [deepjyot.singh@yahoo. [07.04.2026
IComm/48/2026 IASHOK KUMAR YADAV ISINGH(P), com
I[EXECUTION 09-04-2026 SUMIT SOHAL Vs M/S MSDDUSHYANT 0811166736 suneetnagpal15@yahoo.[04.04.2026
(COMM)/106/2026 IFABRICS THROUGH ITS|[YADAV(P), lco.in
[PROPRIETOR SMT RENU GUPTA
[ExXCOMM - Award by Arb09-04-2026 IKOTAK MAHINDRA BANK LTD VSDEEPJYOT 9811997661 [deepjyot.singh@yahoo. [07.04.2026
IComm/47/2026 IPURVA DUREJA ISINGH(P), com
ICS (COMM)/261/2026 10-04-2026 IM/S ZUME INDIA PRIVATESSURABHI 9205822799 ppelecal@ppelecsal.co [08.04.2026
ILIMITED Vs M/S IMAGA TRADEBHASKAR(P), m
JAND CRAFTS PVT LTD
ICS (COMM)/264/2026 11-04-2026 [HETTICH INDIA PVT LTD Vs M/SRUPAM 9910721966 rka.advocatesgmail.com{09.04.2026
ISPV DESIGN AND CONTRACTS  [KUMARI(P),
IEXECUTION 11-04-2026 IPURSHOTTAM LAL TANDONKUMAR 9971336949 ikastiwariadvocate.offij09.04.2026
(COMM)/108/2026 ISINCE DECEASED THROUGH LRSDEEPRAJ(P), ce@gmail.com
JAND ORS Vs M/S S STP L RETAIl
ILIMITED
JOMP (I) (COMM)/89/2026 [11-04-2026 IADG ONLINE SOLUTION PVT LTD[Prakhar 8800814718 lamicuslegaloffice@gma [10.04.2026
IVs UNION OF INDIA [Bhatnagar(P), fil.com
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ZUBAIR YUSUF ALI AND ANR

ICS (COMM)/273/2026 13-04-2026 IYD ADVERTISING SERVICES PVIREHAN 8076434637 narulalawfirm @gmail.c [10.04.2026
ILTD Vs ICRI LIFE SCIENCESNARULA(P), m
IPRIVATE LIMITED

ICS (COMM)/275/2026 15-04-2026 IMAHESH EDIBLE OIljVarnika 0838660707 IVARNIK.ABAJAJADVO[10.04.2026
INDUSTRIES LIMITED Vs[Bajaj(P), ICATE@GMAIL.COM
[XXXXXXXXXXXX

ICS (COMM)/277/2026 15-04-2026 IM/S PARVEEN INDUSTRIES PVT|Neeraj 9811267045 info@juslawassociates.cf10.04.2026
ILTD Vs M/S AMP IMPEX PVT LTD [Gupta(P), o

ICS (COMM)/276/2026 15-04-2026 IM/S SAFEDECOR PVT LTD Vs M/SDEVVART 9398378156 [Devsharmalegal @gmail [12.04.2026
IKATARIA PLYWOOD ANDISHARMA(P), .com
ILAMINATES

ICS (COMM)/292/2026 18-04-2026 ABHISHEK ENTERPRISES  Vsl/Aseem 08110 62351 Imehrotra__ 16.04.2026
IMUNICIPAL CORPORATION OFMehrotra(P), laseem@.yahoo.co.in
IDELHI

ICS (COMM)/302/2026 20-04-2026 IMINOSHA PRINT SOLUTIONS|Niyati Kohli(P), 9818690207; kohli.niyatiti@gmail.co [17.04.2026
[PRIVATE ~ LIMITED Vs MR 7838794194 Im;
ISRIDHAR D Prop OF M/S SMINGIL [Parikhrishabh1o @gmai

l.com

ICS (COMM)/308/2026 22-04-2026 IM/S AASTHA GILL MEDIA[Yash Anand(P), 9810255469 lyvashanandsc2000@yah[20.04.2026
TECHNOLOGIES LLP Vs M/S oo.com
IMETAL FITTINGS PVT LTD

ICS (COMM)/309/2026 22-04-2026 IMR KAILASH AGGARWAL Vs MSPawan Kumaify873938816 Imittalpko8 @gmail.com [20.04.2026
ISONIA SINGH Mittal(P),

ICS (COMM)/319/2026 24-04-2026 IDUGONG INTERNATIONAL PVTAman 8527904208 JAdvamankumar1107@g22.04.2026
ILTD Vs 9 CORE AUTOMATIONS Kumar(P), Imail.com

ICS (COMM)/320/2026 24-04-2026 ADITYA JAIN Vs EXECUTIVE|Sonu Vivek(P), 9891600120 glvermas3@yahoo.com [22.04.2026
[ENGINEER ZONE M-II MCD

I[EXECUTION 24-04-2026 [SHU JAIN Vs M/S PARCIT|Deepesh 9711407310 ladvdeepeshgauba@gmalf22.04.2026

(COMM)/128/2026 JAUTOCRAZY PRIVATE LIMITED [Gauba(P), 8920272666 il.com

IOMP (I) (COMM)/93/2026 [24-04-2026 IPIRAMAL FINANCE LTD Vs SATYAMANOJ 0910073176 JAdvsambhavjaing6@m [22.04.2026
IPRAKASH UMAR lail.com

INGH(P),

IOMP (I) (COMM)/94/2026 [24-04-2026 IPIRAMAL FINANCE LIMITED VsMANOJ 0910073176 JAdvsambhavjaing6@m [22.04.2026

ISATPAL SINGH KUMAR lail.com
ISINGH(P),
ICS (COMM)/334/2026 27-04-2026 IBANK OF MAHARASHTRA VgAjay Sharma(P), 7607040002 harshitthareja.adv@gm [24.04.2026.

ail.com
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ICS (COMM)/332/2026 27-04-2026 JARVINDER SINGH SAWHNEY VsManish 0873645048 raghavlawefile@gmail.c24.04.2026.
ISIMMER SAHNI AND ANR Raghav(P), m
ICS (COMM)/335/2026 27-04-2026 ISHRI VINOD KUMAR PUNDIR VsChandermani [9654624323 Imanigroverooi@gmall [23.04.2026
INIVA BUPA HEALTH INSURANCE|Grover(P), cam
ICOMPANY LTD
IRP/3/2026 27-04-2026 IM/S DELHI ENGINEERS[Manish 087364504 raghavlawfile@mail.co [24.04.2026.
ICONSTRUCTION COMPANY Vs[Raghav(P), Im
INATIONAL PROJECT
ICONSTRUCTION CORPORATIO
[EXCOMM - Award by Arbj30-04-2026 IKOTAK MAHINDRA PRIME LTD Vsllliushal 7009793548 [Rishabh.eruditelegal@g[28.04.2026
IComm/67/2026 [BULKLOGIX SHIPPING PVT LTD umar(P), Imail.com
31 IDR. RAKESH|SOUTH- [EXECUTION I[EXECUTION 01.04.2026 The Jammu and Kashmir Bank LtdANURAG 0953459952 rauzlegal@gmail.com [27.03.2026
[KUMAR, DISTRICTEAST PETITION (COMM)/97/2026 Vs Irshad Ahmed Shah and Ors ISHARMA(P),
WUDGE(COMMERCI
AL COURT)
I[EXECUTION [EXECUTION 01.04.2026 The Jammu and Kashmir Bank LtdANURAG 09053459952 rauzlegal@gmail.com [27.03.2026
PETITION (COMM)/100/2026 Vs Shamim Akhter and Others ISHARMA(P),
ICOMMERCIAL ICS (COMM)/230/2026 01.04.2026 IM/s Classic Scaffolding Pvt Ltd VSSANCHAY 07111844111 ladvnitinkgupta@gmail. [27.03.2026
SUIT IM/s HSK Infra Pvt Ltd and Ors IMEHROTRA(P) lcom
[EXECUTION [EXECUTION 01.04.2026 [The Jammu and Kashmir Bank LtdANURAG 9953459952 rauzlegal@gmail.com [27.03.2026
PETITION (COMM)/99/2026 Vs Jitendra Kumar ISHARMA(P),
EXECUTION I[EXECUTION 01.04.2026 [The Jammu and Kashmir Bank LtdANURAG 0953459952 rauzlegal@gmail.com [27.03.2026
PETITION (COMM)/98/2026 Vs Granular Consultancy Service PviiSHARMA(P),
[Ltd
EXECUTION [EXCOMM - Award by Arb07.04.2026 [CICI SECURITIES LTD Vs MSfishan 9575500788 fishan.agrawal@nyaaya [30.03.2026
PETITION IComm/46/2026 INISHA RANI lAgrawal(P), Im.com
ICOMMERCIAL ICS (COMM)/251/2026 07.04.2026 ISTATE BANK OF INDIA Vs AMIT|Shiv Tyagi(P), [9811059032 shivtyagii@gmail.com [02.04.2026
SUIT IRAJ MITRA
ICOMMERCIAL ICS (COMM)/253/2026 08.04.2026 INetweb Technologies India LimitedKARTIK 0651509451 ashtripathi15286@gm 07.04.2026
SUIT Vs MapleCloud Technologies andCHETTIAR(P), lail.com
lOthers
ICOMMERCIAL ICS (COMM)/263/2026 08.04.2026 IM/S GOOD EARTH INDIA VgViren Bansal(P),0433433333 irenbansali@gmail.co |06.04.2026
SUIT RISING EASTERN GLOBAL Im
IMERCHANDISING PVT LTD
[EXECUTION [EXCOMM - Award by Arb08.04.2026 JAXIS BANK LIMITED Vs NIKHILJMAYANK 0873347330 Imayank_mahajanos5@y|02.04.2026
PETITION IComm/49/2026 IKUMAR IMAHAJAN(P), lahoo.com
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ICOMMERCIAL ICS (COMM)/267/2026 09.04.2026 [HINDUSTAN MEDIA VENTURESSShivang 0999920704 ladvocateshivangsingh @[02.04.2026
SUIT ILIMITED Vs QANS CONSUMERSingh(P), lgmail.com

IPRODUCTS PRIVATE LIMITED
ICOMMERCIAL ICS (COMM)/265/2026 09.04.2026 HT MEDIA LIMITED Vs QANSIShivang 9999920704 ladvocateshivangsingh@(02.04.2026
SUIT ICONSUMER PRODUCTS PRIVATESSingh(P), gmail.com

ILIMITED
ICOMMERCIAL ICS (COMM)/268/2026 09.04.2026 HT DIGITAL STREAMS LTD VsShivang 0999920704 ladvocateshivangsingh@(02.04.2026
SUIT JQANS CONSUMER PRODUCTSSingh(P), gmail.com

IPRIVATE LIMITED
ICOMMERCIAL ICS (COMM)/266/2026 09.04.2026 INEXT RADIO LIMITED Vs QANSIShivang 0999920704 ladvocateshivangsingh@(02.04.2026
SUIT ICONSUMER PRODUCTS PRIVATESSingh(P), gmail.com

ILIMITED
ICOMMERCIAL ICS (COMM)/274/2026 10.04.2026 [Tanya Mittal Vs Meta PlatformsjGaurav 0871396480 IGAURAVGUPTA1979@[10.04.2026
SUIT [Technologies India Pvt Ltd and Anr |Gupta(P), IGMAIL.COM
ICOMMERCIAL ICS (COMM)/269/2026 11.04.2026 IM/S COAST TO COAST DESIGNYitender 0968237035 jitenderkumarghahlyan [10.04.2026
SUIT ILIMITED COMPANY Vs TIGERGahlyan(P), (@gmail.com

ILOGISTICS INDIA LTD AND ANR
IMISC. Misc DJ/490/2026 15.04.2026 JACL MOBILE PRIVATE LIMITEDAFESH 0873377359 kkrafesh@gmail.com [11.04.2026
IAPPLICATION Vs COONZ NETWORK SOLUTION[KUMAR(P),

IPVT LTD
IARBITRATION IOMP (COMM)/23/2026 15.04.2026 AJIT Vs Delhi DevelopmentiBHUPESH 0810260246 info@iconofhumanity.c [11.04.2026
IAND Authority INARULA(P), lom
ICONCILIATION
IACT
ICOMMERCIAL ICS (COMM)/297/2026 16.04.2026 IMs Annu Kaushik Vs Mr LoveDEEPANAHU [9871617772 Imanojadvocate.sharma [09.04.2026
SUIT IPrakash KUMAR (@gmail.com

IMAURYA(P),

ICOMMERCIAL ICS (COMM)/298/2026 16.04.2026 State Bank of India Vs Mr ZV|Suchita Dixit(P),|[8896932838 lagnihotrisuchita@gmailfi4.04.2026
SUIT [Ngasongam @ Zimikvishi .com

[Ngasongam
ICOMMERCIAL ICS (COMM)/300/2026 16.04.2026 [State Bank of India Vs A Rajesh|Suchita Dixit(P),[8896932838 lagnihotrisuchita@gmailfi4.04.2026
SUIT [Singha L.com
ICOMMERCIAL ICS (COMM)/301/2026 16.04.2026 ICANARA BANK Vs M/s ShreeDEEPANJAL [8390227354 [deepanjalch@gmail.co [07.04.2026
SUIT [Krishna Print Solutions and Anr ICHOUDHARY( Im

P),

ICOMMERCIAL ICS (COMM)/294/2026 18.04.2026 IMR ASHISH KUMAR JHA Vs MRSAURABH 0559467333 loknyaya@gmail.com [15.04.2026
SUIT IVISHWAJEET KUMAR [UPADHYAY(P),
EXECUTION [EXCOMM - Award by Arbj22.04.2026 IM/S STERLING TECHNOTRADEWAjay Kumar(P), 9212078802 ajay112255@gmail.com [16.04.2026
PETITION IComm/62/2026 IPVT LTD Vs MR NITIN SETH
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ICOMMERCIAL ICS (COMM)/338/2026 28.04.2026 STATE BANK OF INDIA VSNITESH 0971441188 bpsingh562@gmail.co [27.04.2026
SUIT IGHANISHAM SAREEN PROP OFKUMAR(P), Im
IM/S DECOR AND DESIGNER
ICOLLECTION
ICOMMERCIAL ICS (COMM)/337/2026 28.04.2026 IM/s Pee Kay Silent Generator PvANUJ KUMAR[7973981758 ladvvashudhaaery@outl [13.04.2026
SUIT [Ltd Vs M/s Squirehood International]SHARMA(P), ok.com
[Pvt Ltd
ICOMMERCIAL ICS (COMM)/339/2026 28.04.2026 [Bhagwan Dass Vs Anita Gupta andShamshad(P), 9910221927 ladvocateamarchauhan [27.04.2026
SUIT Ors (@gmail.com
ICOMMERCIAL ICS (COMM)/340/2026 28.04.2026 IM/S COMNET VISION INDIA PVT|SUSHEEL 0818328963 susheelmahajan @gmail[20.04.2026
SUIT ILTD Vs MR RAJESH RAIKAL PROPMAHAJAN(P), .com
INET WORLD TECHNOLOGIES
ICOMMERCIAL ICS (COMM)/341/2026 28.04.2026 ISTATE BANK OF INDIA Vs AMIT|Sonu Vivek(P), [7015807331 rohitvakeel77@gmail.coft3.04.2026
SUIT IKUMAR m
I[EXECUTION [EXECUTION 20.04.2026 ICANARA BANK Vs RUCHIFAHAD 0219701292 fahadadvocatekhan@g [24.04.2026
PETITION (COMM)/136/2026 ISHARMA AN(P), Imail.com
IMISC. Misc DJ/585/2026 29.04.2026 IDALTON MINES AND MINERALSVatsal Dhar(P), 9910908007 singhrawat.akhilesh@g [22.04.2026
IAPPLICATION IPVT LTD Vs M/S POLYGON| Imail.com
ICHEMICALS PVT LTD
ICOMMERCIAL ICS (COMM)/351/2026 29.04.2026 IM/s Fast Track Realcon Vs M/gAYUSH SINGH|9711116064 layush.legal @gmail.com [23.04.2026
SUIT INutech Contracts Pvt Ltd ISAHNI(P),
IARBITRATION IOMP (COMM)/26/2026 29.04.2026 ISAT PRECIOUS TRAEXIM PVT LTDJEEWAN 9999191350 pratitirungta@gmail.co [11.04.2026
IAND AND ANR Vs AKASA FINANCEICHANDRA(P), Im
ICONCILIATION ILIMITED
IACT
IARBITRATION IOMP (I) (COMM)/99/2026 [29.04.2026 IPIRIMAL FINANCE LIMITED VsMANOJ 0759150958 IAASHISHINDIAN44@ [22.04.2026
IAND REENESH KUMAR UMAR IGMAIL.COM
ICONCILIATION INGH(P),
IACT
32 IMS. NEELAM SINGH [SOUTH- 22 [Execution Petition [ExXCOMM - Award by Arbj13-04-2026 [Axis Bank Ltd Vs RAVINDER SINGHMAYANK 9999682667 mayank_mahajano5@y[31-03-2026
[EAST IComm/50/2026 IMAHAJAN lahoo.com
[Execution Petition [ExCOMM - Award by Arbf13-04-2026 Axis Bank Ltd Vs RAVINDERMAYANK 0999682667 Imayank_mahajanos@y[31-03-2026
IComm/51/2026 IKUMAR IMAHAJAN lahoo.com
[Execution Petition [EXCOMM - Award by Arbf13-04-2026 JAxis Bank Ltd Vs D DESIGN ANDMAYANK 9999682667 Imayank_mahajanos5@y31-03-2026
IComm/52/2026 IORS IMAHAJAN lahoo.com
[Execution Petition [EXCOMM - Award by Arbj17-04-2026 |Axis Bank Ltd Vs GARV THAREJA |[MAYANK 0999682667 Imayank_mahajanos@y14-04-2026
IComm/56/2026 IMAHAJAN lahoo.com
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[Execution Petition [EXCOMM - Award by Arbj27-04-2026 IPERFIOS SOFTWARE SOLUTIONSIR. 0958702467 arunadhri@iyerco.net [21-04-2026
IComm/65/2026 [PRIVATE LIMITED VSARUNADHRI
IPEERFINTECH SOLUTIONSIIYER
IPRIVATE LIMITED
[Execution Petition [EXECUTION 13-04-2026 IM/S MUKUL GUPTA MARKETINGMONICA GOEL [9971853567 ladvocatemonicagoel @g [04-04-2026
(COMM)/110/2026 PVT LTD Vs M/S ASTHA Imail.com
[PACKAGING PVT LTD
Execution Petition [EXECUTION 18-04-2026 IM/S SAFEDECOR PVT LTD Vs NEWDEVVARAT 9398378156 safedecor@safedecor@ [12-04-2026
(COMM)/116/2026 ISHAKTI TRADERS ISHARMA gmail.com
[Execution Petition [EXECUTION 22-04-2026 [E3 PANEL INDUSTRIES VSINANCYJAIN [7827867679 [ESLEGAL@GMAIL.CO [13-04-2026
(COMM)/118/2026 ISUNDEEP GUPTA PROPRIETOR M
IOF INDRAPLY AND ALUMINIUM]
[HOUSE
[Execution Petition [EXECUTION 01-04-2026 IM/s Aara Commercial Pvt Ltd VSGAURAV 9873076868 IGAURAVSHARMA730 [28-03-2026
(COMM)/93/2026 IM/s Rayson s Refractories Pvt Ltd  [SHARMA 7@GMAIL.COM
[Execution Petition [M-Ex/31/2026 21-04-2026 IVARUN GUPTA Vs UNION OFRGANESH 8700091922 ganeshkhanna8 @gmail {24-03-2026
[INDIA IKHANNA lcom
ICommercial Suit  [CS (COMM)/231/2026 02-04-2026 [RAJIV RATAN GAMBHIR Vs M/SVIJAY ZAVERI [8287537345 vijayzaveri2s@gmail.co [25-03-2026
[RASIK PRODUCTS PVT LTD m
ICommercial Suit  [CS (COMM)/242/2026 07-04-2026 [Mohd Zafar sole prop of UniqueAAKASH RANA [8375016966 rana.aakash991@gmail.|01-04-2026
[INeon Sign Vs M/s Vieux Advertising] com
through its prop Gaurav Rai
ICommercial Suit  |CS (COMM)/278/2026 15-04-2026 INATIONAL CO-OPERATIVEISHYRE KUMAR 9818493330 kumarshrey12@gmail.c [12-04-2026
ICONSTRUCTION AND| om
IDEVELOPMENT FEDERATION OH
[INDIA LIMITED (NFCD LTD) Vi
ICommercial Suit  |CS (COMM)/280/2026 16-04-2026 [HETTITCH INDIA PVT LTD Vs M/SRUPAM 0910721966 [Rka.advocates@gmail.c [09-04-2026
IVIAK GROUP PRIVATE LIMITED UMARI om
ICommercial Suit  |CS (COMM)/281/2026 16-04-2026 [HEPO INDIA PVT LTD Vs M/SRUPAM 9910721966 [Rka.advocates@gmail.c [08-04-2026
ISADASHIV ENTERPRISES UMARI jom
ICommercial Suit  |CS (COMM)/282/2026 16-04-2026 IBANK OF BARODA Vs PAWANANSHUMAN 9990042642 ianshumanadvi@email. [27-03-2026
IYADAV ISRIVASTAVA lcom
ICommercial Suit [CS (COMM)/303/2026 [20-04-2026 ISTATE BANK OF INDIA Vs V PAMIT KUMAR7011848842 ISINGHAMIT0071@GM|16-04-2026
IENTERPRISES ISINGH JAIL.COM
ICommercial Suit  |CS (COMM)/305/2026 21-04-2026 Vandana Garg Vs  SampadaLOKESH 8527084956 [LAWSLANCLEGAL@G [14-04-2026
[[nfrastructure IPATHAK IMAIL.COM
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ICONSULTANTS INDIA LIMTED &

ICommercial Suit  |CS (COMM)/311/2026 23-04-2026 ISTATE BANK OF INDIA Vs MR|KARAN 0818067500 IKARN24 @GMAIL.CO [17-04-2026
IDHARMENDRA SINGH KUMAR M
ICommercial Suit  |CS (COMM)/312/2026 23-04-2026 IM/s HUKAM CHAND GUPTAASHISH 0811215280 [UPADHYAYLAWCHA [14-04-2026
IFABRICS PRIVATE LIMITED VsJUPADHYAY IMBERS@GMAIL.COM
IM/s HNS CREATIONS PRIVATE]
ILIMITED
ICommercial Suit  |CS (COMM)/323/2026 25-04-2026 JAKSHAY BHARGAV Vs RISHAVIAMARENDRA [9260958246 globalvisionlawoffice@ [21-04-2026
INFRACONSTRUCTION PRIVATEKKUMAR DUBEY]| gmail.com
ILIMITED
ICommercial Suit  |CS (COMM)/326/2026 27-04-2026 ISTATE BANK OF INDIA Vs JAGPAIJROHIT KUMAR [7015807331 rohitvakeel77@gmail.cof13-04-2026
SINGH I
ICommercial Suit  |[CS (COMM)/327/2026 27-04-2026 ISTATE BANK OF INDIA Vs SANJAY [ROHIT KUMAR [7015807331 rohitvakeel77@gmail.coft1-04-2026
m
|Arbitration Petition JOMP (I) (COMM)/88/2026 [07-04-2026 ICARS 24 FINANCIAL SERVICESRAHUL 9971891788 INFO@AUALEGAL.CO [01-04-2026
IPVT LTD Vs SUMIT ICHAUHAN M
|Arbitration Petition OMP (I) (COMM)/90/2026 [16-04-2026 JAMIRSONS SCAFFOLDING PVTIGURSAT 0811105891 IGURSAT@GSVLEGAL. [04-04-2026
ILTD Vs VD CONSTRUCTION ISINGH COM
|Arbitration Petition OMP (I) (COMM)/92/2026 [24-04-2026 IPIRIMAL FINANCE LTD Vs POOJASAMBHAV 9910076176 [22-04-2026
[HUKUM SINGH JAIN JAdvsambhavjaing6 @g
Imail.com
|Arbitration Petition OMP MISC (COMM)/4/2026 [21-04-2026 IM/S TRACKLINE HEAVY|LAKSHMI 0667605503 IADV.LAKSHMISHREE [20-04-2026
[EQUIPMENTS Vs M/S LIYGONGSSHREE (@GMAIL.COM
INDIA PRIVATE LIMITED
33 IMS. NEERASOUTH- Commercial Suit |Commercial Suit |CS (COMM)/350/2026 30.04.2026 ISUPRABHA MITRA (PROPRIETORARCHIT 0509043045 legal @sigmalegal.in 16.04.2026
IBHARTHOKE, [EAST OF M/S MULTAN PAINTS) VS/SINGHAL
IDISTRICT IMOHAMMAD SHAF]]
WUDGE(COMMERCI [HAIDER(PROPRIETOR OF M/S
AL COURT) ICS (COMM)/344/2026 [29.04.2026 ISTATE BANK OF INDIA VS. SHJHARSHIT 7607040002 harshitthareja.adv@gm [24.04.2026
JITENDRA KUMAR THAREJA lail.com
ICS(COMM.)/347/2026 20.04.2026 IM/S GRAND PLACEMENTS ANDDEEPAK 0650335116 lagarwalaandroy@gmail [22.04.2026
ANR. VS. M/S U.P. HOTELSKUMAR L.com
ILIMITED AND ORS. IAGARWAL
ICS(COMM.)/345/2026 29.04.2026 [TENSECURE SYSTEMS PRIVATEJUHI ARORA 9654652295 ladvjuhi.arora@gmail.co20.04.2026
ILIMITED VS. VITRAYA Im
ITECHNOLOGIES PRIVATE]
ILIMITED
IOMP (I)(COMM.)/97/2026 [29.04.2026 ISIDAK TECHNOLOGIES PRIVATEMMANU MONGA 90810400515 shankarjha.adv@gmail. [29.04.2026
ILIMITED VS| com
[TELECOMMUNICATIONS
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CS (COMM)/336/2026 28.04.2026 KAILASH AGGARWAL VS. ATIKUR[PAWAN 0873938816 Imittalpko8 @gmail.com [20.04.2026
REHMAN [KUMAR
IMITTAL &
ICHAITANYA
ICS(COMM.)/ 239/2026 04.04.2026 IBANK OF MAHARASHTRA VS|RAKESH 0891691568, rakesh.advet@gmail.co [31.03.2026
ISHRI BHOPAL KUMAR 9958303627 m
IOMP(COMM.)/25/2026 27.04.2026 JADITYA BHUTANI VS. VIJAY BALAJAGRITI KEDIAl9560211574 ladvjagritikedia@gmail. [18.04.2026
IKAPUR lcom
IOMP(I)(COMM.)/95/2026  [25.04.2026 JAMIRSONS SCOFFOLDING PVT|GURSAT 0811105891 gursat@gsvlegal.com [04.02.2026
ILTD. VS. SOFIA BUILDTECH PVT.SINGH
ILTD.
ICS (COMM)/314/2026 23.04.2026 ICANARA BANK VS. NIRMALSANJEEV lo711142200 chopra6791@gmail.com(03.04.2026
[KUMARI PROP. GARG TRADINGICHOPRA
ICOMPANY
ICS (COMM)/295/2026 18.04.2026 IM/S SAFEDECOR PVT. LTD. VS|DEVVART 0398318156 [Devsharmalegal @gmail [13.04.2026
IM/S MOHINI TIMBER ANDISHARMA L.com
IFURNITURE
IOMP MISC. (COMM.) 3/2026(17.04.2026 IM/S TANTRA DESIGNS PVT. LTD|JANURAG 0560277280 anurag.rawat44@gmail.[25.03.2026
IVS. MY PREFERREDRAWAT com
[TRANSFORMATION AND|
[HOSPITALITY PRIVATE LTD. AND)
ICS (COMM)/291/2026 17.04.2026 IBANK OF INDIA VS. RITWIK DASAMRENDRA 9910717081 ladvamrendra22@gmail [05.04.2026
JAND ANR. INATH SHUKLA .com
ICS(COMM.)/286/2026 17.04.2026 IM/S HERO REALTY PRIVATEAVINASH 0910106381 Pustlegalsolution@gmaifn1.04.2026
ILIMITED VS. M/S J AND B FOODS[KUMAR SINGH l.com
JAND OTHERS
ICS (COMM)/272/2026 13.04.2026 ICENTRE FOR JOINT WARFAREPRAFUL 0833422400 prafulshukla.ils@gmail.[10.04.2026
ISTUDIES, NEW DELHI VS|SHUKLA com
ICOUNCIL FOR ROBOTICS AND|
IAUTOMATION
IOMP (I)(COMM.)/85/2026 [04.04.2026 ISHIVALIK SMALL FINANCE BANKIMUKESH 0873371988 Imksadvocate@gmail.co [25.03.2026
IVS. GOVIND KUMAR m
ISHARMA
ICS (COMM)/238/2026 RBT [04.04.2026 ISHYAM JEE AZAD VS. SHIVALIKANKUR 0871699756 ladvocateankuraggarwal [18.03.2026
[EXPORTS JAGGARWAL (@gmail.com
[EXECUTION 30.04.2026 ISBI VS. SUNIL KUMAR [KK SINGH 0810343732 ksinghl 28.04.2026
(COMM.)/135/2026 123 @rediffmail.com
[EXECUTION 24.04.2026 ISKL UNIVERSAL PRIVATE{ZUBEDA 0868119078 rubedabegumadv@gmal23.04.2026
(COMM.)/126/2026 ILIMITED VS. RAJ KUMAR DAGA [BEGUM fil.com
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ILTD.

[Ex. COMM.- Award by Arb.23.04.2026 IM/S KBG ENGINEERS VS. DELHIAvinashK.Trivedj9o871441764 aktrivedilawoffices@g [21.04.2026
IComm,/63/2026 [TOURISM ANDj Imail.com
[TRANSPORTATION
IDEVELOPMENT CORPORATION]
[EXECUTION 16.04.2026 ISTATE BANK OF INDIA VS/|Suchita Dixit [889693283 lagnihotrisuchita@gmailfi4.04.2026
(COMM.)/114/2026 ISURENDER .com
I[EXECUTION 10.04.2026 IPUNJAB NATIONAL BANK VS. MS|Varun Kashyap 9315705186 INA 06.04.2026
(COMM.)/107/2026 IMAA KALKA ENTERPRISES
[Ex. COMM.- Award by Arb.07.04.2026 IMONEYWISE FINANCIAjMehvish Khan [9319212 148 IKHANMEHVISH2189 [04.04.2026
IComm,/44/2026 ISERVICES PVT. LTD. VS. PRAMOD| (@GMAIL.COM
ICHAUHAN
[Ex. COMM.- Award by Arb.07.04.2026 [EXECUTION (COMM.)/103/2026 [04.04.2026 [EMU LINES PVT.|Uday kumar 8882303942,
IComm,/44/2026 ILTD. VS. FALCON]| 0810868162
18 IMPORTS PVT|
ILTD.
[Ex. COMM.- Award by Arb.07.04.2026 [EXECUTION (COMM.)/102/2026 [04.04.2026 IM/S REGARDANISHA Mathur 0971096840
IComm,/44/2026 INETWORK
ISOLUTION VS|
IM/S AWORKS]
[Ex. COMM.- Award by Arb.07.04.2026 [EXECUTION (COMM.)/101/2026  [02.04.2026 IVIRGO [Sachin KumarJain 0873586359
IComm,/44/2026 ILAMINATES PVT|
ILTD. VS|
IKUPPUSAMY
34 IMS. NIRJA BHATIA,SOUTH- 30 ICS(comm) ICS (COMM)/228/2026 01-04-2026 IBERRY TEX PRIVATE LIMITED Vs[DEEPAK 0891998488 tandtlaw@tandtlaw.co.i[27.03.2026
ILD. DISTRICT[EAST ISHREE BALAJI ENTERPRISESSHARMA In
JUDGE PARTNERSHIP FIRM)
(COMMERCIAL
ICOURT-07)DIGITAL [CS(comm) ICS (COMM)/229/2026 01-04-2026 ISTATE BANK OF INDIA Vs SaeedHARSHIT 7607040002 harshitthareja.adv@gm [27.03.2026
ISOUTH-EAST, IAhmad THAREJA lil.com
ISAKET COURT
ICS(comm) ICS (COMM)/241/2026 04-04-2026 [BANK OF MAHARASHTRA VSI§AKESH 9891691568 rakesh {01.04.2026
ISARLA UMAR advet@grnail.com
ICS(comm) ICS (COMM)/247/2026 07-04-2026 Indulge Sign and Graphics Vs CanaraPOOJA 8802537562 [Panja.PsquarelegalAllia [14.03.206
[Bank [KUMARI Inced @gmail.com
ICS(comm) ICS (COMM)/250/2026 08-04-2026 IMS Dotcom Pharma Private Limited [HIMANSHU  [9999738722 31.03.2026
[Through its Director Praveen SikriSINGH [HCHOUDHARY895@G|
Vs MS Deep Healthcare Enterprises IMAIL.COM
[Through its Proprietor Sh Sandeep
ICS(comm) ICS (COMM)/260/2026 10-04-2026 IMS KONARK FIRE SOLUTION PVTIASHISH 0873027870 INOT PROVIDED 31.03.2026
ILTD THROUGH ITS DIRECTOR MS]
ISANJUKTA DHAL Vs Artemis
technologies and services Ilp
EXECUTION I[EXECUTION 13-04-2026 IM/S SPARK ELECTRODES PVTJ C GUPTA 0810015303 jcguptavinay@gmail.co [19.03.2026
(COMM.) (COMM.)/112/2026 ILTD. Vs SKANDA FASTNERS PVT, Im
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EXECUTION [EXECUTION 13-04-2026 IM/s V J Infonet Pvt Ltd Vs M/sANISHA 0971096840 contact.shepherdlaw(al [24.03.2026

(COMM.) (COMM.)/113/2026 JAAAVAA Technologies Pvt Ltd IMATHUR lgmail.com

EXECUTION [EXECUTION 13-04-2026 IM/S AMAZON DISTRIBUTORSRADHEY 0811041494 radheyshyamadv@gmaifo2.04.2026

(COMM.) (COMM.)/115/2026 IPVT. LTD. Vs M/S NEW SHOPISHYAM l.com
ICSTORE NETWORK PVT. LTD.

ICS(comm) ICS (COMM)/287/2026 16-04-2026 State Bank of India Vs RathorSUCHITA 8896932838 lagnihotrisuchta@gmail.f15.04.2026
Jashwant Sinh DIXIT com

ICS(comm) ICS (COMM)/288/2026 16-04-2026 ICANARA BANK Vs PRAKASHDEEPANJAL (8390227354 [deepanjalch@gmail.co [10.04.2026
I[ENTERPRISES ICHOUDHARY m

ICS(comm) ICS (COMM)/299/2026 18-04-2026 JALLURE ENTERPRISES PVT LTD|DIVAKAR 0311308979 khuranaco@yahoo.co.inf16.04.2026
Vs SHAMSONS POLYMERS PVTIKUMAR
ILTD

ICS(comm) ICS (COMM)/304/2026 20-04-2026 AMITOJE INDIA PRIVATEChirag Singla  [8930561276 ladvchirags@gmail.com [18.04.2026
ILIMITED Vs PATANJALI FOODS]
ILIMITED

ICS(comm) ICS (COMM)/310/2026 22-04-2026 ISTATE BANK OF INDIA VSAMIT KUMAR [/838773507 singhamitoo71@gmail. [17.04.2026
IVENTAGE APEX CUPS LLP com

[EXECUTION [EXECUTION 24-04-2026 IM/S WHOLESOME PAPERJAGRITI JAIN [8527506427 ILAWFIRM@UNSOLVE[14.04.2026

(COMM.) (COMM.)/124/2026 IPRODUCTS LLP THROUGH ITS IDLEGAL.COM
IPARTNER/AR SH MAHESH]
KUMAR MITTAL Vs M/S SNNR]

EXECUTION I[EXECUTION 24-04-2026 ICHARU SINGH Vs MSTC LIMITEDBRIJESH 0810115969 bsadvdelhi@yahoo.co.i [07.03.2026

(COMM.) (COMM.)/125/2026 JAND ANR. ISHARMA n

ICS(comm) ICS (COMM)/321/2026 24-04-2026 ICAPCO INDIA Vs OM SHREEJIBHARAT 0811667443 bharatsareen@yahoo.in [16.02.2026
[ELECTRO ISAREEN

ICS(comm) ICS (COMM)/325/2026 25-04-2026 ISTATE BANK OF INDIA Vs UMAROHIT KUMAR [7015807331 rohitvakeel77@gmail.cofi1.04.2026
ISABHARWAL m

IM-Ex IM-Ex/32/2026 27-04-2026 ISM EXPRESS LOGISTICS PVT LTDIPRAKHAR 8800814718 Amicuslegaloffice@.gm [28.03.2026
Vs RAJESH JUNEJA lail.com

ICS(comm) ICS (COMM)/331/2026 27-04-2026 IBIHARIJI ISPAT UDYOG LIMITED|N P SINGH 8510005604 Ingsinghandassociates@ [27.03.2026
Vs EXTREME MOTORS LLP lgmail.com

OMP (I) (COMM. [OMP (I) (COMM.)/98/2026 [30-04-2026 ICANARA BANK Vs HINDUJADEEPANJAL [8390227354 22.04.2026

[HOUSING FINANCE LIMITED

ICHOUDHARY

[deepanjalch@gmail.co
Im
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[Misc DJ/580/2026 130-04-2026 [Super Touch Interiors Vs The GreajSIKANDAR 0810725240 26.04.2026
IGetsby Club of India [Sikander.legal@grnail.c
om
35 IMS VEENA RANI/SSOUTH- 39 Blockli IOMP (DIOMP (I) (COMM.)/81/2026 [04-04-2026 ISHIVALIK SMALL FINANCE BANKMUKESH 9873062233 IMKSLAWOFFICE650@[16-03-2026
IDISTRICT [EAST (COMM.)/81/2026 ILIMITED Vs VINAY UPADHAYA KUMAR IGMAIL.COM
WUDGE(COMMERCI ISHARMA
AL COURT)
OMP (DIOMP (I) (COMM.)/82/2026 [04-04-2026 ISHIVALIK SMAL FINANCE BANKMUKESH 0873062233 IMKSLAWOFFICE650@f25-03-2026
(COMM.)/82/2026 Vs YASHPAL IKUMAR IGMAIL.COM
ISHARMA
OMP (DIOMP (I) (COMM.)/83/2026 [04-04-2026 ISHIVALIK SMALL FINANCE BANKIMUKESH 0873062233 IMKSLAWOFFICE650@f25-03-2026
(COMM.)/83/2026 Vs YOGESH [KUMAR IGMAIL.COM
SHARMA
OMP (DIOMP (I) (COMM.)/84/2026 [04-04-2026 ISHIVALIK SMALL FINANCE BANKIMUKESH 0873062233 IMKSLAWOFFICE650@f25-03-2026
(COMM.)/84/2026 Vs NANDINI RAIDINI RAIKAWAR [KUMAR IGMAIL.COM
SHARMA
OMP (DIOMP (I) (COMM.)/87/2026 [04-04-2026 ICARS 24 FINANCIAL SERVICESRAHUL 0971891788 INFO@AUALEGAL.CO [01-04-2026
(COMM.)/87/2026 IPVT. LTD. Vs Devendra KumarlCHAUHAN M
[Singh
ICS ICS (COMM)/236/2026 04-04-2026 [Imperia Decor Industries Vs AkshaylNIKHIL 0599083327 IMPERIADECORLEGA [25-03-2026
(COMM)/236/2026] Pain (Proprietor of Shree NakodaKUMAR [L@GMAIL.COM
[Trading)
OMP JOMP (COMM.)/21/2026 07-04-2026 IM/S INSILCO MERCHANT PVTKRISHANU 9654074250 ladhikary.krishanu@gm [06-04-2026
(COMM.)/21/2026 ILTD. Vs ALCOTT TOWNJADHIKARY lail.com
IPLANNERS PRIVATE AND ANR.
ICS ICS (COMM)/243/2026 07-04-2026 [Sharad Kumar Jain Vs Sandeep|Satish 0899653006 csatish1967@gmail.com|o4-04-2026
(COMM)/243/2026] IMehta IChaudhary
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ICS ICS (COMM)/257/2026 09-04-2026 IMICHAEL KORS INTERNATIONALDinesh Jotwani 9730049704 litigation@jotwani.com [06-04-2026
(COMM)/257/2026) IGMBH Vs ANSHUL JAIN Trading as}

[Proprietor of FASHION YARD THE|

ICUSTOM SHOP
ICS ICS (COMM)/258/2026 09-04-2026 Scootsy Logistics Pvt Ltd Vs M/sjAbhay  Pratap[y011215316 labhay @gnslegal.in, 08-04-2026
(COMM)/258/202 JAshfaque = Traders through its|Singh office@gnslegal.in
6 proprietor Mr Ashfaque Ansari
EXECUTION IEXECUTION 11-04-2026 [RAVI KUMAR Vs AKHIL KUMARNeeraj Kuman8825276304 Ineerajjhaadv@gmail.co [03-04-2026
(COMM.)/109/202 (COMM.)/109/2026 IKULSHRESHTHA Vha Im
6
ICS ICS (COMM)/262/2026 11-04-2026 [Sanjay  Purushottam Date VsgHarsh Jaiswal (9810336364 IChamb@udayanjain.co [09-04-2026
(COMM)/262/202 IDhirendra Kumar Jha and Anr Im
6
Ex.COMM - Award[Ex.COMM - Award by Arb.13-04-2026 [KOTAK MAHINDRA BANK LTD Vs[Deepjyot Singh [9811997661 IDEEPJYOT.SINGH@Y [07-04-2026
by Arb{Comm./54/2026 ISANJAY AHOO.COM
IComm./54/2026
Ex.COMM - AwardEx.COMM - Award by Arb.15-04-2026 IKOTAK MAHINDRA PRIME LTD Vs[Ritu Rana 9910018313 codelegalconsultants@gjo7-04-2026
by Arb{Comm./55/2026 IGURDEEP SINGH Imail.com
IComm./55/2026
ICS ICS (COMM)/279/2026 15-04-2026 IMILESTONES ENGINEERING PVT [Chandra 9810209981 legal.shebang@gmail.coft0-04-2026
(COMM)/279/2026) ILTD. Vs TIMEX GROUP|Shekhar Yadav m

IPRECISION ENGINEERING LTD.
EXECUTION [EXECUTION 16-04-2026 INFINITE AQUAA PRIVATEPramod Dubey 9891683577 IADVOCATEPRAMOOD|01-04-2026
(COMM.)/111/2026((COMM.)/111/2026 [ILIMITED Vs Golden Polytube [JBEY14@GMAIL.COM
ICS ICS (COMM)/285/2026 16-04-2026 JAJAY KUMAR Vs MS RROSTFREISyed Firoz 90873004623 syedfiroz388@gmail.co [13-04-2026
(COMM)/285/202 ISTEELS PVT LTD AND ORS m
6
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ICS ICS (COMM)/296/2026 18-04-2026 [RAVI LOHIA PROPRIETOR OF MS|Vipul Garg 0971165648 ipulgr2g@gmail.com [16-03-2026
(COMM)/296/202 IMORVI NANDAN Vs M/S IMPERIA|
6 IDECOR INDUSTRIES
Ex.COMM - Award[Ex.COMM - Award by Arb.20-04-2026 |Axis Bank Ltd Vs GHANSHYAM IMAYANK 0873347330 Imayank_mahajanos@fi31-03-2026
by Arb{Comm./59/2026 IMAHAJAN hoo.com
IComm./59/2026
EXECUTION IEXECUTION 21-04-2026 IM/S DETERGEP CHEM PVT LTDMANISH 0873645048 raghavlawefile@gmail.c[08-04-2026
(COMM.)/117/2026/(COMM.)/117/2026 Vs TULSI CHEMICALS RAGHAV om
ICS ICS (COMM)/307/2026 21-04-2026 [Dassault ~ Systemes  SolidWorks|Swastik Bisariya j0120-4059300 lanandandandanand.co [17-04-2026
(COMM)/307/2026] ICorporation and Anr Vs Satish Im

[Pinninti Kumar and Ors
EXECUTION [EXECUTION 22-04-2026 IDARSHAN MOHAN NANDA AND\Vijay Zaveri 0811284948. vijayzaveri2s@gmail.co [17-04-2026
(COMM.)/122/202 (COMM.)/122/2026 JANR Vs KAYA BLENDERS AND| 8287537345 Im
6 IDISTILERS LTD
Ex.COMM - Award[Ex.COMM - Award by Arb.23-04-2026 IM/s KBG Engineers Vs DelhiAvinash Kumang810104312,99682jaktrivedilawofflcesfamnf21-04-2026
by Arb{Comm./61/2026 [Tourism and Transportation [Trivedi 81709 ail.com
IComm./61/2026 [Development Corporation Ltd
ICS ICS (COMM)/318/2026 23-04-2026 IKIDAR NATH BABBAR Vs M/SMAHESWAR [8700295024/9310 [dashmaheshwar73@gmf21-04-2026
(COMM)/318/2026 [HARISH KIRANA COMPANY IDASH 801691 lail.co
OMP IOMP (COMM.)/24/2026 24-04-2026 JADITYA BHUTANI Vs VIJAY BALAJAGRITI KEDIA9560211574 ladvjagritikedia@gmail. [18-04-2026
(COMM.)/24/2026 IKAPUR lcom
EXECUTION [EXECUTION 24-04-2026 ICargo People Logistics and ShippingEET  SINGH|9811765540 jsarora58 @gmailcom  [23-04-2026
(COMM.)/129/202 (COMM.)/129/2026 [Pvt. Ltd. Vs A square Impex and Ors. ARORA
6
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[THAKUR

EXECUTION I[EXECUTION 25-04-2026 State Bank of India Vs ManishAMIT KUMAR[7011848842 lamit.advocate13@gmail[23-04-2026
(COMM.)/130/202 (COMM.)/130/2026 [Kumar Dogra ISINGH L.com
6
ICS ICS (COMM)/328/2026 27-04-2026 JORANGE OVERSEAS PVT LTD Vs[Rajeev Garg 9711735601 gargrajiv26@yahoo.co.i [24-04-2026
(COMM)/328/202 ILABEL 53 n
6
ICS ICS (COMM)/333/2026 27-04-2026 ICHARUVI DESIGN LABS P. LTD. Vs|Nitin Mangla 9811322965 nitin@nmlo.in [24-04-2026
(COMM)/333/2026] TEMFLO SYSTEM PRIVATE]
ILIMITED
[EXECUTION [EXECUTION 29-04-2026 IOMAXE LTD AND ANR Vs OMAXE[Sagar =~ Kumarj9810223978 prathamalaw@gmail.co [25-03-2026
(COMM.)/133/202 (COMM.)/133/2026 IDESIGNER TILES Pradhan Im
6
ICS ICS (COMM)/346/2026 29-04-2026 [Bharat Bhushan Vs Ghibs FacilityBHARAT 0810987109 IBHARATAHUJA72@Y [27-04-2026
(COMM)/346/202 land Allied Services Pvt. Ltd. IAHUJA JAHOO.COM
6
36 ISH. DEVENDER[EAST 209 ICS COMM 74 1100/2026 02-04-2026 J[UNION TRADE SOLUTIONS VS BOSSH  BIBHUTIj9818002742 bsinghllb@gmail.com [02.04.26
[KUMAR, DISTRICT] INTERNATIONAL KUMAR SINGH
JUDGE
(COMMERCIAL
ICOURT) 209 OMP MISC COMM106/2026 02-04-2026 ISHARDA DEVELOPERS VSISH ROHAN[9560622223 roshan@chambersofsanfo2.04.26
76 JAGARWAL ASSOCIATES[SANTHALIA thalia.com
IPROMOTERS LTD.
209 ICS COMM 74 1147/2026 06-04-2026 [UNION BANK OF INDIA VSSH ARUNp312400295 connect@snslegal.in  [04.04.26
IPLANEXT CONSULTANCY PVT.KUMAR
ILTD. ISHUKLA
209 ICS COMM 74 1155/2026 06-04-2026 IBANK OF BARODA VS KAPILSH UMESH[9910568669 ladvumeshjoshi@gmail. [06.04.26
IKUMAR KARWA JOSHI lcom
209 IOMP COMM 73 1227/2026 13-04-2026 JAHLUWALIA CONTRACTS INDIASSH PIYUSHj9818020868 guptapiyush@live.com [13.04.26
ILTD. VS DELHI AGRICULTURALGUPTA
IMARKETING BOARD
209 ICS COMM 74 1236/2026 15-04-2026 IRAJAT RANA VS VIKRANT SINGH [SH SHASHIo818767973 ts_t@rediffmail.com [15.04.26




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

209 ICS COMM 74 1260/2026 16-04-2026 ISILVER SEAL ADHESIVE P. LTD/SH NEELESH|9999315110 Ineeleshjis8 @gmail.com [16.04.26
VS CLASSIC CHEM INDIA KUMAR
209 ICS COMM 74 1269/2026 17-04-2026 ISAHU EXPORTS PVT. LTD. VSSH ANUJP891656411 kapoorandassociatesad [17.04.26
JALLORASOFT PVT. LTD. KAPOOR @gmail.com
209 ICS COMM 74 1312/2026 21-04-2026 IRAKESH CHADHA VS UPDESH|SH  YOGESH|8920496187 ladvyogeshvalecha@gm [21.04.26
ISINGH IVALECHA lail.com
209 ICS COMM 74 1354/2026 24-04-2026 IKVG AGRO PVT. LTD. VS TRANSSSH NAVEENp555481152 navkumari512@gmail.c[24.04.26
IASTA ENTERPRISES IKUMAR jom
209 ICS COMM 74 1381/2026 27-04-2026 THE SUPREME INDUSTRIES LTD/SH D MOITRA [9810083029 [debasishmoitra@gmail. [27.04.26
VS SUPREMEPLAST POLYMERS] com
INDUSTRIES
209 ICS COMM 74 1401/2026 28-04-2026 ISTATE BANK OF INDIA VS MONIKIMS SUCHITA|8896932838 lagnihotrisuchita@gmailf28.04.26
A UPPAL IDIXIT L.com
209 ICS COMM 74 1408/2026 28-04-2026 JADOREVESTOR TRADING AND|SH VINEET|9871343259 vineetmudgal @gmail.cof28.04.26
ICONSULTANCY LLP VS APSONMUDGAL m
IMETALS PVT. LTD.
209 ICS COMM 74 1410/2026 28-04-2026 IBHAGIRATH AGENCIES PVT. LTD.SH V.K. SINGH 9810775916 28.04.26
IVS HIMANI GARG
209 ICS COMM 74 1419/2026 28-04-2026 IMOHAN WELDING WORKS VS|SH NAVEEN[8178445422 Inaven.shelar2@gmail.c [28.04.26
IPRYMUS BRANDCOM INDIA PVTJ/JKUMAR om
ILTD.
209 ICS COMM 74 1427/2026 29-04-2026 IBANK OF MAHARASHTRA VS|SH BIJAYA{Q015893668 ladvbmg2016@gmail.co [29.04.26
[UMANG IMOHAN m
IGOSWAMI
37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 1064/2026 02-04-2026 IRICHCREDIT FINANCE PVT LTD.SH NEERAJ 9999397965 s.n.legalawfirm@gmail. [01.04.26
IGUPTA, DISTRICT] IVS RISHABH GUPTA com
WJUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 1069/2026 02-04-2026 IPUNJAB NATIONAL BANK VS[SH ALOK|8745891899 lalokmaina46@gmail.co j01.04.26
IHARPREET SINGH ICHANDRA m
IMAINA
101 ICS COMM 74 1077/2026 02-04-2026 IPUNJAB NATIONAL BANK VSSH PARAS|9810600656 parasaggarwaladv@gm [01.04.26
IROHTASH IAGGARWAL lail.com
101 ICS COMM 74 1097/2026 02-04-2026 ISTATE BANK OF INDIA VSSH SURESH[9810099445 suresh.sharma@gmail.cfo1.04.26
ISARVESH DEVI AND ORS. KUMAR om
ISHARMA
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OMP MISC COMM103/2026 02-04-2026 ISHARDA DEVELOPERS VS|SH ROHANp560622223 roshan@chambersofsan{o2.04.26
76 JAGARWAL ASSOCIATESISANTHALIA thalia.com
IPROMOTERS LTD.
101 IOMP MISC COMMj1104/2026 02-04-2026 ISHARDA DEVELOPERS VSISH ROHAN[p560622223 roshan@chambersofsan{o2.04.26
76 IAGARWAL ASSOCIATES[SANTHALIA thalia.com
IPROMOTERS LTD.
101 OMP MISC COMMj1105/2026 02-04-2026 ISHARDA DEVELOPERS VSISH ROHAN[p560622223 roshan@chambersofsan{o2.04.26
76 IAGARWAL ASSOCIATES[SANTHALIA thalia.com
IPROMOTERS LTD.
101 OMP MISC COMM[1107/2026 02-04-2026 ISHARDA DEVELOPERS VSISH ROHAN|p560622223 roshan@chambersofsan{o2.04.26
76 IAGARWAL ASSOCIATESSANTHALIA thalia.com
IPROMOTERS LTD.
101 ICS COMM 74 1136/2026 06-04-2026 JAMIT GUPTA VS RAMAN KUMARISH HARMESH|9871019871 ladvharmeshkr@gmail.c04.04.26
IDUGGAL IKUMAR om
101 ICS COMM 74 1154/2026 06-04-2026 IBANK OF BARODA VS VINOD|SH UMESH[9910568669 ladvumeshjoshi@gmail. [06.04.26
IKUMAR PATHAK JOSHI com
101 ICS COMM 74 1189/2026 09-04-2026 ISTATE BANK OF INDIA VS PRAVIN|SH SURESH[|9810099445 suresh.sharma@gmail.c[09.04.26
IKUMAR IKUMAR jom
ISHARMA
101 OMP COMM 73 1222/2026 21-04-2026 IAHLUWALIA CONTRACTS INDIAISH PIYUSH}j9818020868 guptapiyush@live.com [11.04.26
ILTD. VS DELHI AGRICULTURALGUPTA
IMARKETING BOARD
101 ICS COMM 74 1239/2026 15-04-2026 ILALIT KUMAR VS MOHD. YUSUF [|SH SUDHIRI9313885241 sgadvo472@gmail.com [15.04.26
IGUPTA
101 ICS COMM 74 1250/2026 16-04-2026 ISK PLYWOOD AND INTERIO VSSH DEEPAKI8527355243 16.04.26
ISHREE JALPA TRADERS [KUMAR GUPTA]
101 ICS COMM 74 1256/2026 17-04-2026 IBASIT ALI VS DEEPAK SINGH|SH AVINASH|8130222706 rao.daslawoffices@gma [16.04.26
[RANA IDAS fil.com
101 ICS COMM 74 1280/2026 20-04-2026 ICADD PLUS TALLY HUB VSMSNASIMA 0811922882 Inasimakhanuv@gmail.cft8.04.26
INAVNEET om
101 ICS COMM 74 1289/2026 20-04-2026 IBANK OF BARODA VS SUSHILSH UMESH[9910568669 ladvumeshjoshi@gmail. [20.04.26
IKUMAR JOSHI lcom
101 ICS COMM 74 1290/2026 20-04-2026 ROOP REKHA VS RELIANCESH GAURAV|9868265757 gauravvashishth1519@gl20.04.26
IRETAIL LTD. IVASHISHTH Imail.com
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ICS COMM 74 1301/2026 21-04-2026 ISTATE BANK OF INDIA VS RAJ|SH PANKAJ[B010812345 ladvocatepankaj2018@g[21.04.26
IPAL KUMAR Imail.com
101 ICS COMM 74 1316/2026 23-04-2026 IDEVJYOTI BOOKS PVT. LTD. VSSH MANISHjo811529112 Imangla.ipr@gmail.com [22.04.26
JANAND BOOKS INTERNATIONALSINGHAL
[PVT. LTD.
101 ICS COMM 74 1333/2026 23-04-2026 IS.D.INTERNATIONAL VS ELITESSH NAVEENP811135465 Inaveensinglaadvi@gmal23.04.26
IDHOBILITE ISINGLA fil.com
101 ICS COMM 74 1340/2026 27-04-2026 ILUCKY CHHABRA VS MAYANKISH PREMj9910817646 ladvchhetri@gmail.com [23.04.26
ICHAWLA ICHHETRI
101 OMP COMM 78  [1342/2026 24-04-2026 INITIN KUMAR MAHANI VSMS SAKSHI9899166956 salvationthelegal @gmaif24.04.26
ISANDHU MOTORS FINANCE PVT|ARORA l.com
[LTD.
101 ICS COMM 74 1373/2026 28-04-2026 AMIT KUMAR BHARDWAJ VSSH ANIMESH673217673 ladv.animeshkhanna@g [27.04.26
ITAARANI FOODS ANNA Imail.com
101 ICS COMM 74 1377/2026 28-04-2026 IPANKAJ AHUJA VS GANESH ISH SUDHIR[8750602223 sudhir 27.04.26
[KUMAR sukhija@yahoo.com
ISHUKLA
101 ICS COMM 74 1379/2026 28-04-2026 [UMESH GUPTA VS JAI PRAKASH [|SH AJAY|9212193958 adv.fatyal.ajay@gmail.c [27.04.26
IFATYAL om
101 ICS COMM 74 1382/2026 02-05-2026 IMOHAN WELDING WORKS VS JRSH  NAVEEN[8178445422 Inaven.shelar2@gmail.c [27.04.26
ICREATIONS ADVERTISERS PVT.KUMAR om
ILTD.
101 ICS COMM 74 1403/2026 30-04-2026 [BANK OF MAHARASHTRA VSSSH BIJAYA[D015893668 ladvbmg2016@gmail.co [28.04.26
ISUNIL IMOHAN Im
IGOSWAMI
101 ICS COMM 74 1404/2026 30-04-2026 [BANK OF MAHARASHTRA VS VN|SH BIJAYA015893668 ladvbmg2016@gmail.co [28.04.26
INTERNATIONAL IMOHAN m
IGOSWAMI
101 IOMP MISC COMM]J1422/2026 29-04-2026 IPIONEER HORTICULTURIST PVT|SH SOUMITRAY999242523 partner@corpolitllp.co [29.04.26
76 ILTD. VS DELHI URBAN SHELTER|ICHATTERJEE m
IMPROVEMENT BOARD.
101 ICS COMM 74 1429/2026 29-04-2026 ISHALINI BANSAL VSSH  SHAILENp818558690 ladvocateshailenbhatia8 [29.04.26
IRANCHODMAL POONAMJIBHATIA o@gmail.com
IRATHOD
38 ISH. GORAKH NATHNORTH 201, New BuildingC.S. (COMM) 28/2026 07-04-2026 [UNITED WAY WORLDWIDE VSHIMANSHU |9717681363 himanshu.deora@ksan [02-04-2026
IPANDEY, DISTRICTEAST IKKD UNITED WAY EDUCATIONALDEORA ldk.com
JUDGE [FOUNDATION
(COMMERCIAL)-01
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IC.S. (COMM) 29/2026 09-04-2026 ISTATE BANK OF INDIA Vs SEPOY[KRISHAN 9910577700 krishankumarandassocifo4-04-2026
IMUKESH KUMAR SINGH KUMAR ates@gmail.com
---do-- IC.S. (COMM) 30/2026 17-04-2026 IDHRUV PARIKH Vs FLEXSIN [RINI MEHRA &+ ff.pinelegal @gmail.co [09-04-2026
[TECHNOLOGIES PVT LTD ISHAGUN m
JAGGARWAL
---do-- C.S. (COMM) 31/2026 17-04-2026 ISAI CREATIONS Vs FOUZIKAILASH 9711133630 kailashadv@gmail.com [17-04-2026
IENTERPRISES ICHAND
---do-- IC.S. (COMM) 132/2026 18-04-2026 ATIUR REHMAN Vs PRAVEENR N DUBEY 9717043953 - 18-04-2026
[TULSI RAM SANKPAL
---do-- C.S. (COMM) 133/2026 23-04-2026 ISTATE BANK OF INDIA VSSURESH 9810099445 suresh.sharma717@gm [21-04-2026
IGULSHAN NANDA UMAR lail.com
HARMA
---do-- IC.S. (COMM) 134/2026 23-04-2026 ISTATE BANK OF INDIA Vs M/SSURESH 0810099445 suresh.sharmay17@gm [21-04-2026
ISHREE KRISHNA 21 UMAR jail.com
HARMA
---do-- IC.S. (COMM) 135/2026 23-04-2026 ISTATE BANK OF INDIA Vs M/SSURESH 0810099445 suresh.sharmay17@gm [23-04-2026
ISRISHTI ENTERPRISES AND ORS [KUMAR lail.com
ISHARMA
---do-- C.S. (COMM) 36/2026 24-04-2026 ISHAILESH SINGH Vs KBPLVISHAL 8447789392 ladv.ranjanvishal@gmai [13-04-2026
INFRASTRUCTURE PVT LTD [RANJAN l.com
---do---- IC.S. (COMM) 137/2026 27-04-2026 IM/S PACK CARE INDIA PVT LTD|GURBIR SINGH[j9810083261 gurbircharya@gmail.co j09-04-2026
Vs ATUL KUMAR JAIN ICHARYA m
---do---- IC.S. (COMM) 38/2026 29-04-2026 IM/S K S ENTERPRISES AND ORS [B.D. SHARMA}9868364837 bdsharmaadv196@gmail28-04-2026
Vs M/S JAINEX PAPERJAND l.com
ICONVERTER JASSOCIATES
---do---- EX.(COMM) 12/2026 01-04-2026 INDUSIND BANK LTD Vs VIPINMANOJ 9811133644 Imanojk.adv@yahoo.co [26-03-2026
IAWARD IGIRI UMAR m
---do---- EX.(COMM) 13/2026 01-04-2026 INDUSIND BANK LTD Vs AJABMANOJ 9811133644 Imanojk.adv@yahoo.co [26-03-2026
IAWARD ISINGH UMAR m
---do---- EX.(COMM) 14/2026 01-04-2026 [INDUSIND BANK LTD Vs KA ANOJ 9811133644 Imanojk.adv@yahoo.co [27-03-2026
IAWARD ISINGH KUMAR m
---do---- EX.(COMM) 15/2026 01-04-2026 INDUSIND BANK LTD Vs NEETUMANOJ 0811133644 Imanojk.adv@yahoo.co [27-03-2026
IAWARD ISAINT KUMAR m
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EX.(COMM) 16/2026 01-04-2026 INDUSIND BANK LTD Vs MANOJMANOJ 0811133644 Imanojk.adv@yahoo.co [27-03-2026
JAWARD ISHARMA [KUMAR Im
---do---- EX.(COMM) 17/2026 02-04-2026 IAXIS BANK LTD Vs RAJ KUMARMAYANK 0873347330 Imayank.mahajanos@yaj28-03-2026
IAWARD [RANJAN IMAHAJAN hoo.com
---do---- EX.(COMM) 18/2026 02-04-2026 IM/S KOTAK MAHINDRA PRIMEAJAY UPPAL [9811740125, irtuous.people@gmail.[20-03-2026
IAWARD ILTD Vs HASAN ALI 8595845192 com
---do---- EX.(COMM) 19/2026 02-04-2026 [KOTAK MAHINDRA BANK LTD VSMOHIT RANA9999988060, ladvmontysingh@gmail. [27-03-2026
IAWARD INITIKA KATHURIA MONTY|654883570 com
INGH
---do---- [EX.(COMM) 20/2026 02-04-2026 [RAM KRISHAN  YUDHISTERKUNWAR 9311577904 kunwar.chandresh@gm|01-04-2026
IAWARD IPRAKASH Vs GOVT OF NCT OFCHANDRESH lail.com
IDELHI
---do---- [EX.(COMM) 21/2026 08-04-2026 [AXIS BANK LTD Vs SACHIN]MAYANK 9873347330 Imayank.mahajanos@yao2-04-2026
IAWARD IKUMAR IMAHAJAN hoo.com
---do---- [EX.(COMM) 22/2026 08-04-2026 JAXIS BANK LTD Vs NAEEM IMAYANK 0873347330 Imayank.mahajanos@yalo2-04-2026
IAWARD IMAHAJAN hoo.com
---do---- [EX.(COMM) 23/2026 08-04-2026 JAXIS BANK LTD Vs IFTAKHAR IMAYANK 9873347330 Imayank.mahajano5@yajo2-04-2026
IAWARD IMAHAJAN hoo.com
---do---- EX.(COMM) 24/2026 11-04-2026 JAXIS BANK LTD Vs SHANTI NATHMAYANK 0873347330 Imayank.mahajanos@yajo2-04-2026
IAWARD IENTERPRISES IMAHAJAN hoo.com
---do---- EX. (COMM) 130/2026 02-04-2026 ISTATE BANK OF INDIA Vs SANJAYARUN 0045375818 lupadhyayarun137@gmal31-03-2026
ISRIVASTAVA JUPADHYAY fil.com
---do---- EX. (COMM) 31/2026 04-04-2026 IG K RANGWALA AND CO PVT LTD|V S SHARMA [8802200600 ladvvssharma@gmail.co [23-03-2026
Vs KUSUM CHEMICALS AND| m
[PAINTS
---do---- [EX. (COMM) 32/2026 08-04-2026 ISTANDARD TRADERS VSGULSHAN 989115888, gulshansharma1974@g [02-04-2026
IREEKOMED HEALTH CARE [KUMAR 8076955090 Imail.com
---do---- [EX. (COMM) 133/2026 09-04-2026 IRAKESH VERMA Vs PRANESHKUNWAR 0891177354 kunwar.nagendra@gmalo1-04-2026
IKUMAR JAIN INAGENDRA fil.com
---do---- EX. (COMM) 34/2026 09-04-2026 INANDAN SINGH Vs KISHAN|L K TYAGI 9891435340, - l09-04-2026
ISWAROOP 0891102750
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ICOURT-01

EX. (COMM) 135/2026 18-04-2026 ISAMRAT PACKAGING Vs KAPIL 0555424269, kapilchaudhary9s55@g [16-04-2026
I[FAUCETS PVT LTD ICHAUDHARY (9313838370 Imail.com
---do---- EX. (COMM) 136/2026 21-04-2026 IRAJENDRAPRASAD Vs HIMASHURECEIVED BY} 21-04-2026
ISHARMA ALIAS AASHU SHARMA [WAY OH
ITRANSFER
---do---- EX. (COMM) 137/2026 23-04-2026 IM/S JSB SATYAM Vs M/SSAKSHAM 8527156155 lawchambers.sk@gmail [22-04-2026
ISUDHARAKARA INFRATECH PVTIKATHURIA L.com
ILTD AND ORS
---do---- EX. (COMM) 138/2026 25-04-2026 INATHMAL VERMA Vs NISWASUMIT GUPTA 19811045845 ladvsumitguptaoy@gma|23-04-2026
[ENGG. SOLUTIONS INDIA PVT] fil.com
ILTD
---do---- [EX. (COMM) 139/2026 29-04-2026 ICENTRAL BANK OF INDIA IGEETANJALI 8285103528 geetanjali.tiwari@gmail [29-04-2026
Vs CRUISE CLUB TTIWARI L.com
---do---- IMISC DJ 143/2026 01-04-2026 [TUSHAR AGGARWAL Vs JAGDISH [RAMAKANT 9582158748 kantbandhu@gmail.co [20-03-2026
ISHUKLA Im
---do---- IMISC DJ 152/2026 07-04-2026 JOY BATH FITTINGS Vs MAA KALIDUSHYANT 0013173324 bhargavalegal@gmail.c [02-04-2026
[EMPORIUM IBHARGAVA jom
---do---- IMISC DJ 169/2026 08-04-2026 ISARASWATI CHAUDHARY  VsRAVI 8010677066 ladvocateravikumar22@ [08-04-2026
IBABA CYLINDER TEST HOUSE gmail.com
---do---- IMISC DJ 173/2026 09-04-2026 IKOGTA FINANCIAL INDIA LTD VSANKUR 0811809439 lankurkatyal @asklegal.c [09-04-2026
IASFAK MOHD KATYAL o.in
---do---- IMISC DJ 187/2026 13-04-2026 IRAJ IRON AND CONSTRUCTIONSIRAHUL MALIK 9818160129 rahul.malik1978 @gmailf10-04-2026
Vs RAJENDER KUMAR L.com
---do---- IMISC DJ 195/2026 17-04-2026 IMS JSB  SATYAM Vs  MSRAVI RANJAN [8447990925 ladvraviranjan.official @ 16-04-2026
ISUDHARAKARA INFRATECH PVT] gmail.com
ILTD
---do---- IMISC DJ 197/2026 20-04-2026 KUSUM CHEMICALS AND CO LTDISHWAR 0013388800 ladv.ishwarchand255@g[18-04-2026
Vs G KRANGWALA AND COLTD |CHAND Imail.com
39 ISH. SUDESH|SHAHDARA 301, New CourtCS (COMMERCIALjo2-04-2026 CS (COMM)/176/2026 [Earthling Vs Malhotra Bakery Store [Prerna Arora  [7838616124 radelegal@gmail.com [27-03-2026
[IKUMAR, DISTRICT] Building
UUDGE,
ICOMMERCIAL
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301, New ICS (COMMERCIALj04-04-2026 CS (COMM)/178/2026 [MANOJ KUMAR BAFNA Vs GULAM[Neelam Malik [7303296156 Ineelam.malik8512@gm [30-03-2026
Building JALI lail.com
301, New CourtiCS (COMMERCIALj04-04-2026 CS (COMM)/180/2026 [PANKAJ KUMAR JAIN Vs MANISH|Avinash Suri 0810424804 lavinashsurilawyer@gm [30-03-2026
Building IVIJRA il.com
301, New CourtCS (COMMERCIALj07-04-2026 ICS (COMM)/189/2026 [SANJEEV OFFSET PRINTERS VsMohit Aggarwal 9811449071 patronuslaoffices@gma [13-03-2026
Building IGANGA RAM PRAKASHAN] fil.com

[THROUGH PROPERITOR MONIKA

IMANGAL
301, New CourtCS l07-04-2026 CS (COMM)/190/2026 |STATE BANK OF INDIA Vs SOHIT|VIJAY 8826374306 vijayprakash@gmail.co [07.04.2026
Building (COMMERCIAL) ISADH PROP OF RANJEET|PRAKASH m

IGARMENTS
301, New CourtCS/COMMERCIAL |07-04-2026 CS (COMM)/191/2026 [STATE BANK OF INDIA Vs ATIQR.N SINGH 0818191024 AYSHANAAZI8 907.04.2026
Building JUR RAHMAN 7(?7) GMAIL.CO
301, New CourtCS (COMMERCIALjo7-04-2026 CS (COMM)/192/2026 [SAVEX TECHNOLOGIES PVT LTDAMIT SHARMA [9810589859 AMIT506 WW@GMAIL[01.04.2026
Building Vs NAVNEET KUMAR ARORA .COM
301, New Court/CS 08-04-2026 Ex. - Award byM/s Sundaram Finance Ltd Vs RAM|Deepak  Singhlo871724396 ldeepaksinghadv@gmail [19.03.2026
Building (COMMERCIAL) |Arb./23/2026 IKUMAR [Thakur(P), .com
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301, New ICS l08-04-2026 [Execution Vikas Jain Vs Shakti Footwear Deepak  Singhfg871724396 [deepaksinghadv@gmail [p4.04.2026
Building (COMMERCIAL) (Comm.)/61/2026 [Thakur(P), .com
301, New CourtlCS l08-04-2026 IMISC DJ/372/2026 IM/S Rakesh Jeans Vs M/s R.KJAditya Gupta 9866778298 Adityaguptas2@gmail.c[05.04.2026
Building (COMMERCIAL) Apparels m
301, New Court/CS 13-04-2026 ICS (COMM)/208/2026 [Crown Fabrics Vs Forever Kids ISH. TUSHARI9893832019 JAdvtusharsharma@gm [10.04.2026
Building (COMMERCIAL) ISHARMA lail,com
301, New CourtCS 13-04-2026 CS (COMM)/209/2026 [Ms VK APPARELS TEXTILES VslVANSH KALRA 9716777570 advvanshkalra@gmail.c(04.04.2026
Building (COMMERCIAL) IM/s KESHAV SALES] jom

ICORPORATION
301, New CourtCS 15-04-2026 [Execution [Reyansh International Private[Deepak  Singhlg871724396 [deepaksinghadv@gmail [p2.04.2026
Building (COMMERCIAL) (Comm.)/67/2026 [Limited Through Its Director Rajeevi{Thakur(P), .com

Pain Vs Rakesh Rajput prop of Ms JP|

[Enterprises
301, New CourtCS 15-04-2026 [Execution ISURESH RASTOGI VsDeepak  Singhfg871724396 [deepaksinghadv@gmail [p2.04.2026
Building (COMMERCIAL) (Comm.)/68/2026 IMOHAMMAD ADIL FAIYAZThakur(P), .com

JANSARI
301, New CourtlCS 15-04-2026 ICS (COMM)/212/2026 [State Bank of India Vs Vinod Kumar [Suchita Dixit(P),|896932838 suchitadixit@gmail.co [10.04.2026
Building (COMMERCIAL) Im
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301, New CS 15-04-2026 ICS (COMM)/213/2026 |[State Bank of India Vs Jai Prakash|Suchita Dixit(P),[896932838 suchitadixit@gmail.co [11.04.2026
Building (COMMERCIAL) lOjha  Proprietor of  Vinayak Im
IConstruction
301, New Court/CS 16-04-2026 IMISC DJ/397/2026 [HARISH KUMAR GOEL Vs 0810318865 Imlsharmas20@outlook [14.04.2026
Building (COMMERCIAL) IYOGESH KUMAR .com
301, New CourtCS 17-04-2026 CS (COMM)/217/2026 |APL APOLLO TUBES LIMITED VsSHRIHAR 0548888420 ladvocate.shrihar(&,gmal09.04.2026
Building (COMMERCIAL) ISWAROOP AND ORS [TRIPATHI(P), fil.com
301, New CourtCS 18-04-2026 ICS (COMM)/224/2026 [Shri Mahavir Singh Vs Shri SurenderfPULKIT 08102-14626 ravishannacounse1@g [18.04.2026
Building (COMMERCIAL) [Kumar Sharma ILUTHRA(P), Imai1.com
301, New CourtCS 20-04-2026 [Ex. - Award  DbyAxis Bank Ltd Vs USHA TRADINGMAYANK 0873347330 Imayank_mahajano5@y[20.04.2026
Building (COMMERCIAL) |Arb./28/2026 ICOMPANY IMAHAJAN(P), ahep.com
301, New CourtCS 20-04-2026 [Ex. - Award DbyAxis Bank Ltd Vs RM FASHIONMAYANK 0873347330 Imayank_mahajano5@y[20.04.2026
Building (COMMERCIAL) |Arb./29/2026 [POINT IMAHAJAN(P), lahep.com
301, New CourtCS 20-04-2026 [Execution JANIL. CHANDEL Vs PRADEEPAmit Kumar(P),90958893510 satishtomanadvocate@ [19.04.2026
Building (COMMERCIAL) (Comm.)/72/2026 ISHARMA lgmail.com
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301, New ICS 20-04-2026 [Execution IMS Sara Creation Inc Vs Ram Naresh|Ashish 0958893510 satishtomanadvocate@ [19.04.2026
Building (COMMERCIAL) (Comm.)/73/2026 [Upadhayay(P), lgmail.com
301, New CourtCS I21-04-2026 CS (COMM)/225/2026 JAURETICS PUBLIC LIMITEDANUJ KUMAR/333707.603 anujkumar@gmail.com 13.04.2026
Building (COMMERCIAL) ICOMPANY Vs SAMIR SHIHARIA  [SHARMA(P),
301, New Court/CS 21-04-2026 IMISC DJ/421/2026 IM/S NEC WIRE AND CABLE PVT]Deepak  Singhl8826108850 labhishekupadhyayadvo [28.03.2026
Building (COMMERCIAL) ILTD Vs M/S JAISPER ENTERPIES [Thakur(P), cate@gmail.com
301, New CourtCS [24-04-2026 OMP (COMM)/9/2026 [SHRI GAURAV KASHYAP Vs THE[Beenu(P), 17209200008 ISHRIRAMVERMA199018.04.2026
Building (COMMERCIAL) JASARSH CO OPERATIVE URBAN (@GMAIL.COM
301, New CourtCS [24-04-2026 CS (COMM)/229/2026 [UNION BANK OF INDIA VSNIHARIKA 0811884579 ladv.niharikarai 11[21.04.2026
Building (COMMERCIAL) IBHAPPA JI DI HATTI prop of [RAI(P), loo@gmail.com

[Rohit
301, New CourtCS [24-04-2026 IMISC DJ/433/2026 IMs Mohan Infinity Vs Ms ShriVIVEK 0871652571 vivekkadyan@gmail.co [21.04.2026
Building (COMMERCIAL) [Babosa Traders [KADYAN(P), Im
301, New Court/CS 25-04-2026 CS (COMM)/230/2026 [SEEMA GOEL Vs SAURABH|Amit Kumar(P), 9942231515 lawchambersfgl@gmail.fi7.04.2026
Building (COMMERCIAL) ISHARMA lcom
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301, New ICS 27-04-2026 OMP (DPAIN CO-OPERATIVE BANK LTD[RITIK 0013572925 chauhanritikO18 @gmai20.04.2026
Building (COMMERCIAL) (COMM)/2/2026 Vs CENTRAL BANK OF INDIA ICHAUHAN(P), l.co
301, New CourtCS 27-04-2026 [Execution INVICTUS DIGITAL Vs M/Spraveen kumar [7017895042 babbabita@gmail.com [27.04.2026
Building (COMMERCIAL) (Comm.)/82/2026 IDIGAMBAR COMPUTECH PVT,
ILTD.
301, New Court/CS 07-04-2026 CS (COMM)/232/2026 [MS RAVI AIRCON PVT LTD Vs MS[RAHUL 0811006720 rahuladv@gmail.com [21.04.2026
Building (COMMERCIAL) ISEVEN ELEVEN ENTERPRISESKUMAR(P),
JAND ORS
301, New CourtCS [27-04-2026 CS (COMM)/233/2026 JAvinash Kumar Shasodia aliasflUmesh Joshi(P),j0811006819 ladvocateumseshjoshi@ [25.04.2026
Building (COMMERCIAL) [Avinash Chauhan Vs Mohd Shakeel gmail.com
301, New CourtCS 28-04-2026 OMP (COMM)/11/2026 |GOVERNMENT OF NCT OF DELHIANKIT 0891803682 VCl~ilankitgupta@gma [27.04.2026
Building (COMMERCIAL) Vs M/S ASLAM BUILDERS IGUPTA(P), fil.com
40 IMS. KIRAN BANSAL,SHAHDARA ROOM NO 208 ICOMMERCIAL l02-04-2026 CS (COMM)/177/2026 [MS GALAXY NON WOVEN|U.K. SINGHAL [9599043045 legal@sigmalegal.in 28-03-2026
IDISTRICT THROUGH ITS PARTNER]
(COMMERCIAL IASHWINI THUKRAL Vs NASIR]
ICOURT) IAHMED PROPRIETOR OF ZUBIA|
IROOM NO 208 ICOMMERCIAL 04-04-2026 CS (COMM)/183/2026 [RAVI KHURANA Vs SAKSHATSIDHANT 0650677902 sidhantdhingra@advoc [04-04-2026
IMADAN IDHINGRA atesidhantdhingra.com
ROOM NO 208 |COMMERCIAL l04-04-2026 CS (COMM)/184/2026 [NKG Enterprises Through its PropROBIN 95609005884 andyvb.16dec@gmail.cjo1-04-2026
INitin Kumar Gupta Vs Municipa BHARDWAJ om
ICorporation of Delhi And Another
IROOM NO 208 ICOMMERCIAL l04-04-2026 IMISC DJ/350/2026 SUNEHREE Vs THE SUNHERIHARSHIT 0718975363 legonomics2017@gamil [p2-04-2026
ISTUDIO KHANNA L.com
ROOM NO 208 |COMMERCIAL 06-04-2026 IARB. AlShri Indresh Kumar Yadav Vs MsSjABHAY 9958760086 ladvocateabhaypandey@{06-04-2026
(COMM)/4/2026 [Bajaj Finance Ltd PANDEY lgmail.com
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ROOM NO 208 |COMMERCIAL 06-04-2026 Ex. - Award DbyAxis Bank Ltd Vs HIMANSHUMAYANK 0873347330 Imayank_mahajanos@y[06-04-2026
|Arb./22/2026 ICHOUDHARY IMAHAJAN lahoo.com
IROOM NO 208 ICOMMERCIAL l06-04-2026 CS (COMM)/186/2026 [SANJAY NAHAR Vs NARENDERROBIN 0811767893 ladvrobinbaisoyal17@g [02-04-2026
IKUMAR JAIN BAISOYA Imail.com
IROOM NO 208 ICOMMERCIAL l09-04-2026 CS (COMM)/198/2026 |[SURESH VIJ Vs HAIR MASTERANEJA 059931015 raneja@anejaandaneja. [07-04-2026
ISALON PRIVATE LIMITED| com
[THROUGH ITS DIRECTOR,
JASHISH BATRA
ROOM NO 208 |COMMERCIAL 10-04-2026 [Ex. - Award by Arb./24/94AXIS BANK LTD Vs PANKAJSANJEEV 9717028845 litigation@srcslegal.co [10/04/2026
IKUMAR IKUMAR m
PATHAK
IROOM NO 208 ICOMMERCIAL 10-04-2026 CS (COMM)/199/2026 [DHERAJ KUMAR Vs BISMILLAH|SIDHANT 0650677902 sidhantdhingra@advoc [09-04-2026
IQURAISI [DHINGRA atesidhantdhingra.com
ROOM NO 208 |COMMERCIAL 10-04-2026 CS (COMM)/200/2026 [Crown Fabrics Vs Minnie Choice [Tushar Sharma 9899832019 tusharsharma.adv@gm [10/04/2026
lail.com
IROOM NO 208 ICOMMERCIAL 10-04-2026 CS (COMM)/201/2026 JANIL UPPAL Vs RAKESH SINGH |[VINAY KUMAR [9711349502 ladvvinayvishwakarma [10/04/2026
(@gmail.com
IROOM NO 208 ICOMMERCIAL 11-04-2026 CS (COMM)/206/2026 JANAND DUTT Vs VIKAS KUMAR |[VINAY KUMAR [9711349502 ladvvinayvishwakarma [10/04/2026
(@gmail.com
IROOM NO 208 ICOMMERCIAL 13-04-2026 CS (COMM)/211/2026 |ANIKET KUMAR IR.N. PANDEY 9811179209 rndubeyandassociates2 [13-04-2026
IVs KOMAL PRASAD lo2@gmail.com
IROOM NO 208 ICOMMERCIAL 16-04-2026 [Ex. - Award by Arb./25/3Axis Bank Ltd IRAHUL 0971891788 info@aualegal.com 16-04-2026
Vs VIRENDER ICHAUHAN
IROOM NO 208 ICOMMERCIAL 16-04-2026 CS (COMM)/214/2026 JARVIND KUMAR RASTOGI [Survansh 0811506867 info@psplegal.org 15-04-2026
Vs M/S JAI BHOLE GARMENTS Vasisth
IROOM NO 208 ICOMMERCIAL 18-04-2026 [Execution (Comm.)/71/2lPOONAM KAPOOR JAMAN NARULA[7838386664 INot Mention 17-04-2026
Vs SONU
ROOM NO 208 |COMMERCIAL 18-04-2026 CS (COMM)/221/2026 [SMT RENUKA JAIN KANISHKA 9999457850 kanishka.kharbanda20 [17-04-2026
Vs MOHD NIYAMAT ANSARI [KHARBANDA (@gmail.com
IROOM NO 208 ICOMMERCIAL 18-04-2026 CS (COMM)/222/2026 |[CANARA BANK ISANJEEV 0711142200 chopra6791@gmail.comfi7-04-2026
Vs KAUSHAL KUMAR GAUR ICHOPRA
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IROOM NO 208 ICOMMERCIAL 18-04-2026 CS (COMM)/223/2026 [MS ROBIT ENTERPRISESHARI PRASAD999019360 ladvhprao@gmal.com  [17-04-2026
THROUGH ITS PROPRIETOR SH|RAO
IROBIT JAIN
Vs M/S CHADDHA COLLECTION|
IROOM NO 208 ICOMMERCIAL 21-04-2026 [Execution (Comm.)/75/94KOMAL PRASAD SINGHAL VSKARTIKJAIN [8368060074 ladvocatekartikg8 @gma [18-04-2026
IGAURAV GERA fil.com
IROOM NO 208 ICOMMERCIAL [21-04-2026 OMP (I) (COMM)/1/202[HDFC BANK LTD IAJAY UPAL 0811740125 irtuous.people@gmail. [21-04-2026
Vs OM PRAKASH VERMA com
IROOM NO 208 ICOMMERCIAL [21-04-2026 CS (COMM)/226/2026 [FUGROISS INITN GARG 0811865967 gglegalconsultants@gm [17-04-2026
Vs MR AJAY KAUL lail.com
ROOM NO 208 |COMMERCIAL [22-04-2026 CS (COMM)/228/2026 [M/S NITYA ELECTRO CONTROLSAVANTIKA 0625941599 ladvocate@legals365.co [22-04-2026
IPVT LTD [PACHAURI m
Vs M/S BGR ENERGY SYSTEMS]
ILIMITED
[ROOM NO 208 ICOMMERCIAL [23-04-2026 [Execution (Comm.)/78/4RICHCREDIT FINANCE PRIVATEJANURAG GARG[8130917222 concept.legals@gmail.c [23-04-2026
ILIMITED jom
Vs DHARAM PRAKASH
IROOM NO 208 ICOMMERCIAL [24-04-2026 [Ex. - Award by Arb./32/4MS SANDHU MOTOR FINANCESUDHIR 0313885241 sgadvo472@gmail.com [24-04-2026
IPVT LTD IGUPTA
Vs AMIT KUMAR
IROOM NO 208 ICOMMERCIAL [25-04-2026 [Execution (Comm.)/81/4SHRI RAKESH VERMA [KUNWAR INot Mention INot Mention 25-04-2026
Vs SHRI PRANESH KUMAR JAIN |[NAGENDRA
IROOM NO 208 ICOMMERCIAL 27-04-2026 CS (COMM)/234/2026 [Pashupati Trading Co e 0911750282 Imike82adv@gmail.com [25-04-2026
Vs NEW MADHUKUNJ GARMENTS]|
IROOM NO 208 ICOMMERCIAL 28-04-2026 CS (COMM)/236/2026 [BANK OF BARODA ISUDHA 0899913203 ladvsudhashukla@gmail [28-04-2026
Vs VIJAY RAM ISHUKLA L.com
IROOM NO 208 ICOMMERCIAL 130-04-2026 OMP (I) (COMM)/3/202HDFC BANK LTD IAJAY UPAL 0811740125 virtuous.people@gmail. [30-04-2026
Vs NEELU ARORA com
41 ISH. SANJAY[SHAHDARA EX AWARD NO01.04.2026 M/S SUNDARAMINITIN MEHTA 8802218291 ladvocate.mehtaass27.03.2026
ISHARMA-II, 17/2026 IFINANCE LTD VS
IDISTRICT JUDGE, SHOBHIT KUMAR
ICOMMERCIAL
ICOURT ICS(COMM) 01.04.2026 CANARA BANK VS[SUNIL KUMAR JHA 9810179740 kjhasunilo43@gmal30.03.2026
175/2026 IVAIBHAV GOYEL
ICS(COMM) 04.04.2026 IMUNEESH GAKHREJAIAPOORVA THAKRAL 8800002499  mittalm612@gmaill29.03.2026
179/2026 VS M/S EASY BAKE|
PVT LTD
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EX AWARD BY[04.04.2026 IM/S  GUPTA  ANDI|DILIP KUMAR ARYA 9568005020  |adv.dilipkumar@gi18.03.2026
IARB 21/2026 ICOMPANY VS KOSA
ISFPL. PROJECT INDIA
PVT LTD
EX(COMM) 04.04.2026 BABULAL PUROHIT VSKUSHAL AGGARWAL 9910131155 ladvkushalaggarwal{30.03.2026
58/2026 IKILKATA BAZAAR
ICS(COMM) 04.04.2026 IBANK OF BARODA VSJUMESH JOSHI 9910568669 ladvocateumesh20004.04.2026
181/2026 RISHABH KUMAR
EX(COMM) 04.04.2023 IACHAL KUMAR JAINMMOHD BABAR ALI 0591146454 Imohdbabaradv@gn27.03.2026
59/2026 VS ABHI BHUILWARA
[EX(COMM) 04.04.2026 JAKSHAY JAIN VS ABHIMOHD BABAR ALI 0591146454 Imohdbabaradv@gn27.03.2026
60/2026 IBHILWARA
ICS(COMM) 04.04.2026 GURINDER SINGHF VSVIKAS SHARMA 7011449005 vikassharma9664@o1.04.2026
185/2026 IM/S PET TRADERS
ICS(COMM) 06.04.2026 IM/S PANDEXIVASUDHA AERY 7303702603 ladvvasudhaaery@o001.04.2026
187/2026 STORAGE SYSTEMS
PVT LTD VS M/S
INOIDA METRO RAI
ICS(COMM) 07.04.2026 IBANK OF BARODA VSJUMESH JOSHI 0910568669 ladvumeshjoshi@gnos.04.2026
193/2026 IFAHAD HAYAT KHAN
IMISC DJ 363/2026 |07.04.2026 IPADMAVATI ISK KAUSHIK 90910703213 kaushiksurender78/06.04.2026
GARMENTS VS MB
ICOLLECTION
IMISC DJ 371/2026 [08.04.2026 IM/S BIO CABHONEY KAUSHIK 9899709664 ladvhoneykaushik@h8.03.2026
IMARKETING VS
[ELEGANT INFRACON|
IPVT LTD
EX(COMM)63/202[10.04.2026 IMUNNA LAL VSMS. PAYAL BAHL 00108604430 [PAYAL@ADVOCAT08.04.2026
6 IRAKESH DHONDIYAL
EX(COMM)64/202 M.R TELECARE PVT|HARMESH KUMAR 0871010071 harmeshkradv.45@08.04.2026
610.4.2026 ILTD. VS ANKUR TYAGI
ICS(COMM)204/20 [11.04.2026 M/S CRYSTALJVIJAY KUMAR 0810169432 ladvvijaykumar@gno8.04.2026
26 GRAPHIIES VS M/S
GRAIN GRAPHICS
ORS.
11.04.2026 IBANK OF BARODA VSGEETANJALI SHARMAS8447833470| ladvocate.134@gmajo8.11.2026

ICS(COMM)205/20
26

INARENDER KUMAR
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ICS(COMM)203/20 [11.04.2026 IBANK OF BARODA VSJUMESH JOSHI 0910568669 ladvumeshjoshi@gno9.04.2026
26 IAMIT
[EX(COMM)66/202 [13.04.2026 BABULAL PUROHIT VSKUSHAL AGGARWAL 9910131155 ladvkushalaggarwal{o4.04.2026
6 CHILUKA SHIVA

[KUMAR
ICS(COMMo0210/20 [13.04.2026 IMAHESH CHAND VSANKIT KUMAR 0015505737 ladv.aankitarya@gnjo8.04.2026
26 IFAMILY HEALTH]

CARE HOSPITAL PVT|

ILTD.
IMISC DJ 399/2026 [16.04.2026 SHREE BANKEY|RAKESH NAUTIYAL 0718565756 rakesh.nautiyal21@t2.04.2026

IBEHARI FABRICS PVT,

LTD VS. CHAMAN|

IMIYAN
[EX(COMM)69/202 [16.04.2026 INTEGRAGED ISUNEHA JAIN 9818900024  |suneha.jaingo@gm09.04.2026
6 ICASETECH

ICONSULTANTS  PVT]

LTD VS UTTAM
[EX(COMM)70/202 [17.04.2026 IVEE PFF FABRICS PVI[KUNAL MADAN 8178766086 ladmin@kmalawoff}23.03.2026
6 LTD VS ASHOK

IKUMAR JAIN
ICS(COMM)220/20 [18.04.2026 IAAK. TRADERS VSJANIKET CHAUHAN 0717656466 laniketadv34@gmaifi5.04.2026
26 IPURE WORLD & ANR.
[EX(COMM) 20.04.2026 RAHUL GUPTA VS|P CJOSHI 0911445112 Ipcsharmay71@gmafi5.04.2026
74/2026 IATUL
EX AWARD BY[21.04.2026 IKOTAK MAHINDRAJAMIT KUMAR SINHA 0090659331 kmpspartner@gmajo4.04.2026
IARB 30/2026 [PRIME LTD VS

IANSHUL BAJAJ
EX AWARD BY[21.04.2026 IKOTAK MAHINDRAAMIT KUMAR SINHA 0090659331 kmpspartner@gmajo4.04.2026
IARB 31/2026 [PRIME LTD VS

BHANESHWARIA
ICS(COMM) 21.04.2026 IAURETICS PUBLICIVASUDHA AERY 17973981758 ladvvasudhaaery@of13.04.2026
277/2026 ILIMITED COMPANY V§|

IBASANTI DEVI
EX(COMM) [22.04.2026 INARENDER  KUMARISANTOSH KUMAR 0810468040  santoshkumar@kini8.04.2026
76/2026 JAIN Vs YASHU|

IMAKKAR
[EX(COMMo [22.04.2026 SURESH JAIN  VSSSHEFALI AGGARWAL 0560868923  |advocateshefaliaggdi5.04.2026
77/2026 RAHUL GUPTA
EX(COMM)79/202 [23.04.2026 YWamil Khan Vs RajeevLOKESH KUMAR JHA 18383854861 ladvzurairkhan @gnj22.04.2026
6 |Aggarwal
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IPANWAADI PRIVATE LIMITED

IMISC.DJ429/2026 [23.04.2026 JAI PRAKASH GUPTAKAMAL MEHTA 0868249232 [Kamal77mehta@gn21.04.2026
IVS. GOVIND CABLE|
INDUSTRIES & ORS
[EX(COMM)80/202[24.04.2026 ISTATE BANK OF INDIAARUN UPADHYAY 0045375818 [UPADHYAYARUN{21.04.2026
6 VS SH. SANJAY|
ISRIVASTAV
EX AWARDI25.04.2026 IFPL. TECHNOLOGIES[PRANSHU VASHISHTH 0999737225 ladvpranshuvashishjo6.04.2026
33/2026 PVT LTD VS NEETU|
ISHARMA
[EX(COMM)83/202[27.04.2026 IM/S RAINBOW|GULSHAN SHARMA 7065300298  |gulshansharma331¢22.04.2026
6 [PACKAGING
INDUSTRIES VS M/S
INDIA LIGHT]
ICS(COMM)235/20 [28.04.2026 CANARA BANK VSMANISH KUMAR 09068466963  jaormanishkumar@f18.04.2026
26 IABHISHEK
[EX(COMM)84/202[28.04.2026 RAHUL KATYAL VSPAGJIT SINGH SAHNI 0548741524 jagjitsinghadv@gmf24.04.2026
6 IMAYASHEEL RETAIL
INDIA LIMITED
[EX(COMM) 29.04.2026 SHREE JAI DURGE DIPINKI SAH 8505136264 ladvpinkisah22@gnj24.04.2026
85/2026 CUTTING DIE VS M/S]
IARV IMPORT EXPO
ICS(COMM) 29.04.2026 IMANOJ JAIN VS MSRISHABH GUPTA 0899890747 ladvrishabh45@gm424.04.2026
237/2026 RARO STILE]
INTERIORS PVT LTD
42 ISH. PAWAN KUMARISHAHDARA [C. No. 304 ICOMMERCIAL [Ex - Award by Arb/18/2026 |01-04-2026 INDUSIND BANK LTD Vs ANURAGManoj 0811133644 IMANOJK.ADV@YAHO [27-03-2026
IMATTO DJ (COMM- ISONY AND ANR Kumar(P), 0.COM
04)
ICOMMERCIAL [Execution (Comm)/57/2026 |01-04-2026 JUNION BANK OF INDIA Vs PranjallB K Agrawal(P), [817835923 icloudlawpartners@gm [23-03-2026
[Kulshresth PROP OF M/S Shre¢] lail.com
IChitragupta Enterprises
ICOMMERCIAL [Ex - Award by Arb/20/2026 |01-04-2026 INDUSIND BANK LTD Vsﬂ\élanoj 0811133644 IMANOJK.ADV@YAHO [26-03-2026
[UPENDRA KUMAR SINGH AND[Kumar(P), 0.COM
IANR
ICOMMERCIAL [Ex - Award by Arb/19/2026 |01-04-2026 INDUSIND BANK LTD Vs SANJAYManoj 0811133644 IMANOJK.ADV@YAHO [27-03-2026
ISINGH AND ANR [Kumar(P), 0.COM
ICOMMERCIAL ICS (COMM)/182/2026 04-04-2026 SH DHERAJ KUMAR Vs SH|SIDHANT 0650677902, sidhantdhingra@advoc [19-03-2026
INANDU KUMAR NANDAN IDHINGRA AND| atesidhantdhingra.com
JASSOCIATES(P),
ICOMMERCIAL ICS (COMM)/188/2026 06-04-2026 IRISHABH RATHORE Vs NIGAMZPDK SINGH(P), 8527302001 irenderrajput.4@gmail|28-03-2026

L.com
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ICOMMERCIAL ICS (COMM)/196/2026 07-04-2026 IG World Collection Vs M/s Big Boss |Arpit Jain(P), 9811595800 17-03-2026

ICOMMERCIAL ICS (COMM)/195/2026 07-04-2026 ICatalysts Bio Technologies PrivateARCHIT 0599043048 legal@sigmalegal.in l03-04-2026
[Limited Vs M/s Sangamnath Sugars|SINGHAL(P),
[Pvt Ltd

ICOMMERCIAL ICS (COMM)/194/2026 07-04-2026 IBANK OF BARODA Vs Ajay Mittal [Umesh Joshi(P),l90910568669 ladvumeshjoshi@gmail. [05-04-2026

com
ICOMMERCIAL ICS (COMM)/197/2026 08-04-2026 [Sonu Jain Vs Manoj Kumar Jain [Piyush 8700925528 pivushkatyalg8 @gmail. [07-04-2026
[Katyal(P), lcom

ICOMMERCIAL [Execution (Comm)/62/2026 [08-04-2026 ISATISH KUMAR Vs RAKESH|Rakesh K Gupta [9810266298 ladv.rakeshgupta77@gm|08-04-2026
IDHONDIYAL lail.com

ICOMMERCIAL IMISC DJ/378/2026 09-04-2026 IM/S NITYO GARTEX PVT LTD Vs[Vinay Gupta(P), 981005303 jcguptavinay@gmail.co [06-04-2026
ISHRI KHATU SHYAM MEGA MART] m
ILLP

ICOMMERCIAL ICS (COMM)/202/2026 10-04-2026 IMohit Khanna Proprietor of M/sfSumit Jain(P), 9999391395 ladvt.sumitjain@gmail.cft0-04-2026
Virat Trading Company Vs Sanjeey| om
[Bhola and Anr

ICOMMERCIAL [Execution (Comm)/65/2026 [11-04-2026 ISH Sukhdeep Singh Vs Perfect ValuelChirag Aggarwal[7048926509 ladv.chiragaggarwali4@ [08-04-2026
[Mega Mart India Pvt Ltc gmail.com

ICOMMERCIAL ICS (COMM)/207/2026 11-04-2026 IM/s Crystal Graphics Vs M/gVijay Kumar(P), 9810169432 - l08-04-2026
IDiamond Printer N Pack Pvt Ltd

ICOMMERCIAL ICS (COMM)/216/2026 16-04-2026 IM/S LAKHMI CHAND TEJOO MALSiddhant 0999369931 siddhantbangao4@gmafi1-04-2026
Vs Ms AMANPREET KAUR (PROP[Banga(P), fil.com
IOF M/S GTB FASHION BY SETHIS

ICOMMERCIAL ICS (COMM)/215/2026 16-04-2026 IM/S NEW DEVRAJ AND SON Vs MslSiddhant 0999369931 siddhantbangao4@gmafi1-04-2026
IAMANPREET KAUR (PROP OF M/SBanga(P), fil.com
IGTB FASHION BY SETHIS)

ICOMMERCIAL ICS (COMM)/219/2026 17-04-2026 ISh Sukhdeep Singh Vs Sh SumitiSandhaya 0873822121 ladv.chiragaggarwal14@ [10-04-2026
IGupta IGupta(P), gmail.com

ICOMMERCIAL ICS (COMM)/218/2026 17-04-2026 IM/S AURETICS LIMITED VsVasudha Aery [7973981758 ladvvasudhaaery@outlo [07-04-2026
IMANOJ KUMAR ok.co

ICOMMERCIAL [Ex. - Award by Arb./26/2026 [18-04-2026 |Axis Bank Ltd Vs MOHD AKRAM  [MAYANK 0873347330 Imayank_mahajanos@y14-04-2026

IMAHAJAN

lahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

LTD Vs  M/S
IMARKETING PVT LTD AND ORS

ALAKRITY|Gupta(P),

[Shivaniguptaadvocate@
lgmail.com

ICOMMERCIAL [Ex. - Award by Arb./27/2026 (18-04-2026 Axis Bank Ltd Vs ARJUN IMAYANK 0873347330 Imayank_mahajanos@y[02-04-2026
IMAHAJAN lahoo.com
ICOMMERCIAL CS (COMM)/231/2026 25-04-2026 [Pradeep Kumar Jain Vs Naresh|Piyush Katyal [8700925528 pivushkatyalg8 @gmail. [24-04-2026
IChandra Yadav com
ICOMMERCIAL IOMP (COMM)/10/2026 25-04-2026 IGYAN SHANKAR SHUKLA Vs Axis[Diwakar Kumar /9999914191 - [23-04-2026
[Bank ltd
ICOMMERCIAL IMISC DJ/451/2026 27-04-2026 IShri Bhagwan Projects Pvt. Ltd. VSURENDRA 90868520336 snpadv88@gmail.com [25-04-2026
[Mahagun(India) Pvt. Ltd INATH PANDEY
ICOMMERCIAL IOMP MISC (COMM)/1/2026 [29-04-2026 RICH PAL SINGH Vs GURU TEGH|DEEPAK 0810662291 [deepakbhardwaj_adv@ [28-04-2026
IBAHADUR HOSPITAL AND ANR. [BHARDWAJ aho0.co.in
ICOMMERCIAL ICS (COMM)/238/2026 20-04-2026 IBANK OF BARODA Vs DEEPMALAISUDHA 0899913203 ladvsudhashukla@gmail [28-04-2026
[RASANTA ISHUKLA L.com
ICOMMERCIAL IMISC DJ/467/2026 130-04-2026 IPAWAN KUMAR GUPTA Vs SUNNY[POOJA 0811270025 - 28-04-2026
IARORA IGUPTA(P),
ICOMMERCIAL IOMP (I) (COMM)/4/2026 30-04-2026 [HDFC BANK LTD Vs ASHWANI@jay uppal(P), [0811740125 virtuous.people@gmail. [28-04-2026
IKUMAR lcom
ICOMMERCIAL ICS (COMM)/239/2026 30-04-2026 IDHERAJ KUMAR Vs BOLBAM|SIDHANT 0650677902, sidhantdhingraftfadvoc [21-03-2026
[PRASAD GUPTA IDHINGRA AND| atesidhantdhingra.com
JASSOCIATES(P),

43 ISH. DEVENDERNORTH- luo6 (Civil ICS (COMM)/239/2026 01-04-2026 ICROCS INC AND ANR Vs PAWAN|Shravan 120-4939659 fil: 15-05-2026
IKUMAR JANGALA,WEST IGUPTA Bansal(P), lunitedmark@unitedand|
IDISTRICT JUDGE, Junited.com
ICOMMERCIAL
ICOURT ICS (COMM)/240/2026 01-04-2026 ISIGNATURE FRESH BIOJ|Abhinav 9711004290 l05-08-2026

[PRODUCTS Vs Prince Gautam Garg(P), [FARVISIONGLOBALL
AW@GMAIL.COM
ICS (COMM)/243/2026 02-04-2026 IM/S EMPIRE ALCOBREV PVT LTDINAGENDRA 9999405805 ladvocatepushpendragirifo5-05-2026
Vs RAMA OBEROI IPRATAP (@gmail.com
ISINGH(P),
ICS (COMM)/245/2026 02-04-2026 HYGOSAP PHARMA  PRIVATE/Prashant 87505-09178 progressivelawoffices.pl[28-07-2026
ILIMITED Vs SANTOSH BABARAO|Sharma(P), loCaigmail.com
IGHUTE
ICS (COMM)/244/2026 02-04-2026 IM/S PADMAVAT PLASTICS PVT|Shivani 0990367676 20-07-2026
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ICS (COMM)/246/2026 02-04-2026 IM/S PNPP EXIM PVT LTD Vs M/SAnupam 0891475320 Id 28-07-2026
ICHITPURNI OVERSEAS PVT LTD Yindal(P), IANKAJSINGHAL.ADV
IOCATE@GMAIL.COM
ICS (COMM)/241/2026 02-04-2026 IM/S VICTORIA FOODS PRIVATESSUNNIRUDH 9560792632 lumesho8choubey@gmalo4-08-2026
ILIMITED Vs M/S DHRITI FOODS |[KUMAR(P), fil.com
ICS (COMM)/242/2026 02-04-2026 IM/S PNPP EXIM P LTD Vs KUSH|Anupam 0891475320 IP 28-07-2026
IGOYAL Pindal(P), JANKAJSINGHAL.ADV
IOCATE@GMAIL.COM
ICS (COMM)/249/2026 04-04-2026 [Pawan Bansal Vs Jitender @ARUN 18700334389 28-07-2026
Pitender Siradhana BANSAL(P),
ICS (COMM)/250/2026 04-04-2026 [State Bank of India Vs PREM SINGH|ACHAL 0560012821 IAKRAJGOPAL@GMALI [30-07-2026
KESHAV [L.COM
RAJGOPAL(P),
ICS (COMM)/251/2026 04-04-2026 [State Bank of India Vs ROSHANJACHAL 0560012821 AKRAJGOPAL@GMAI [30-07-2026
IGOHAR KESHAV IL.COM
RAJGOPAL(P),
ICS (COMM)/252/2026 04-04-2026 [State Bank of India Vs ANITA JACHAL 0560012821 AKRAJGOPAL@GMALI [30-07-2026
KESHAV IL.COM
RAJGOPAL(P),
ICS (COMM)/254/2026 04-04-2026 IM/S MIDEX GLOBAL PVT LTD Vsmanish 0818218885 Imanishkaushik.law@g [28-07-2026
IM/S NEELKANTH RETORTS kaushik(P), Imail.com
ICS (COMM)/253/2026 04-04-2026 IM/S SWIFT SECURITAS PVT LTDSUMAN 7011959348 130-07-2026
Vs M/S CINELINE INDIA LTD ANDKUMAR IADVOCATESUMANS2
IORS ISINGH(P), (@GMAIL.COM
ICS (COMM)/255/2026 04-04-2026 IM/S EMPIRE ELCOBREV PVT LTDBHANU 9999405805 advocatepufo3-08-2026
Vs M/S MANOJ JI AND COMPANYMOHAN(P), shpendragiri@gmail.
IPVT LTD AND ORS com
ICS (COMM)/261/2026 06-04-2026 ISNEHA POLYFAB PVT LTD VSNIKITA 9711894248 ladvnikitagupta@gmail. [08-05-2026
IRAGA PRINT PACK AND ORS IGUPTA(P), com
ICS (COMM)/265/2026 08-04-2026 [State Bank of India Vs Ratna BabulPankaj 8010812345 ladvocatepankaj2018@g[09-07-2026
IGopathoti [Kumar(P), Imail.com
ICS (COMM)/269/2026 09-04-2026 DOSHI PHARMACEUTICALS Vsjamit talwar(P), 9911000928 15-07-2026
IWOCKWIN HEALTHCARE talwar_amit@rediffmai
l.com
ICS (COMM)/270/2026 10-04-2026 ISSF POLYMERS PVT LTD VsHARISH 0811669755 l08-05-2026

ISHASHI KUMAR

KUMAR(P),

vijendrasuryan@gmail.
com
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ICS (COMM)/271/2026 10-04-2026 JAmar Ceramic LLP Vs ChanderjShreshth 08712-06484 shrrshth@lawkins.in ~ [10-07-2026
IShekhar Taneja Pain(P),
ICS (COMM)/272/2026 13-04-2026 [State Bank of India Vs SURAJ iGopal  Chandj9810210832 prakashg682@gmail.co [07-08-2026
ISharma(P), Im
ICS (COMM)/273/2026 13-04-2026 JAbhaya  International LLP  VS[TARUN 920550241 rohinichamber1221@g [17-08-2026
IROSEATE MEDICARE AND ORS ISHOKEEN(P), Imail.com
ICS (COMM)/276/2026 15-04-2026 IM/S TOTAL KITCHEN SOLUTIONS|SWITI(P), 0868643592 ladv.nps8o@gmail.com [06-08-2026
Vs DLF PUBLIC SCHOOL
ICS (COMM)/280/2026 15-04-2026 State Bank of India Vs ANJALIADAITA 0015565892 lakroutadvocate@gmail. [03-08-2026
IGUPTA KUMAR com
ROUT(P),
ICS (COMM)/279/2026 15-04-2026 [State Bank of India Vs VAIBHAVJADAITA 0015565892 lakroutadvocate@gmail. [03-08-2026
ISHARMA KUMAR com
ROUT(P),
ICS (COMM)/277/2026 15-04-2026 IMs Avni Jain (Proprietor) M/SMMANNAT 8800441766 lhskohli@legumperitis.c [03-08-2026
ISAAVN AGRI Vs Ashish Gupta [KOHLI(P), om
ICS (COMM)/278/2026 15-04-2026 [State Bank of India Vs MANIKIADAITA 0015565892 akroutadvocate@gmail. [p3-08-2026
IMORYA PROP OF JMDIKUMAR com
[ENTERPRISES IROUT(P),
ICS (COMM)/290/2026 16-04-2026 IRSPL. HEALTH PVT LTD VSANIL KUMARQ810134793 I: allipcare@gmail.com [15-05-2026
IDHAVALBHAI TULSHIBHAISAHU(P),
IGHELANI AND ANR
ICS (COMM)/291/2026 16-04-2026 [UNION BANK OF INDIA Vs M/SRAJ 0650776104 | krtrkt21@gmail.com [08-05-2026
IKAPOOR ENTERPRISES KUMAR(P),
ICS (COMM)/292/2026 16-04-2026 IMUKESH SINGLA Vs TASKARJASHISH 0810231104 l09-07-2026
IGLOBAL PVT LTD IDABAS(P),
ICS (COMM)/289/2026 16-04-2026 [State Bank of India Vs BHIMIACHAL 0560012821 IADV.AKRAJGOPAL@Gl05-08-2026
IBAHADUR GURUNG KESHAV IMAIL COM
RAJGOPAL(P),
ICS (COMM)/304/2026 [20-04-2026 IM/s Design View Expert Vs M/S[Chinmaya 9911610547 l06-05-2026
JOPSIS PROJECTS INDIA PVT LTD|Seth(P), confluencelegal. law@g
JAND ORS Imail.com
ICS (COMM)/306/2026 21-04-2026 [Nuova Sivam and Genver CoatingsfNeeraj 0811267045 l05-05-2026

[Pvt Ltd Vs M/s Liebe Homes and Ors

IGupta(P),

linfo@juslawassociates.c|
om
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ICS (COMM)/305/2026 21-04-2026 BANK OF MAHARASHTRA VsSHAILESH 0891285888 IADVSHAILESHKUMA [05-05-2026
IVIRENDER ATRI KUMAR(P), R@GMAIL.COM
ICS (COMM)/308/2026 22-04-2026 [POSITEX PVT LTD Vs HANSTECH|Vikas 9999368137 10-08-2026
INFRABUILD PVT LTD Sharma(P),
ICS (COMM)/309/2026 22-04-2026 IM/S ASHA RAM AND SONS PVTIRAJENDER 8802224777 [20-07-2026
ILTD Vs M/S KOMAL INDUSTRIESSINGH ADV.RAJPUTRS@GM
JAND ANR RAJPUT(P), AIL.COM
ICS (COMM)/312/2026 24-04-2026 INicholas Healthcare Limited Vs OM|Ishaan 9555777622 l09-07-2026
IPRAKASH KUMAR ISharma(P), ladvocateishaansharma
(@gmail.co
ICS (COMM)/316/2026 27-04-2026 IPIYUSH BINDAL Vs RAHUISarthak 8527817330, prannayajaiin@gmail.c [14-05-2026
IMISHRA erma(P), om
ICS (COMM)/319/2026 28-04-2026 BL AGRO INDUSTRIES LTD VSRAJESH 0312400662 20-08-2026
IVARSHA AND SONS TRADERS ISHARMA(P), thecaltrade@gmail.com
ICS (COMM)/318/2026 28-04-2026 ISH SHYAM SUNDER GOSWAMI Vs|SHASHAANK 19971271076 ladvjatindahiya@gmail.c20-08-2026
JAMIT AHUJA AND ORS ISHARMA(P), om
ICS (COMM)/323/2026 30-04-2026 [HYGOSAP PHARMA PVT LTD VsBhawna 0810905600 bhawnaadv Jo6-05-2026
JAKASHDIP SINGH Pain(P), 7 @gmail.com
44 ISH.VINOD YADAV /NORTH- 205 (Civil ICS (COMM)/237/2026 01-04-2026 [HYGOSAP PHARMA PVT LTD VsPranav 0953290847 pranavsapra.adv(@gmaf25.03.2026
IDISTRICT JUDGE,WEST Pay Sadhuram Sirwani [Sapra(P), fil.com
(COMMERCIAL
ICOURT)
ICS (COMM)/247/2026 02-04-2026 IM/s MYSORE DEEP PERFUMERYANIL KUMARP810134793 allipcare@gmail.com  [25.03.2026
[HOUSE Vs M/s TAVISHA INCENSE|SAHU(P),
[HOUSE
ICS (COMM)/248/2026 02-04-2026 IMYSORE DEEP PERFUMERYANIL KUMAR810134793 allipcare@gmail.com [25.03.2026
[HOUSE Vs Atulit Dutta ISAHU(P),
ICS (COMM)/257/2026 04-04-2026 BANK OF INDIA Vs Gulshan Prop|Varun 0811161300 ladv.varunsharma@gmaf24.03.2026
USK Trading co ISharma(P), fil.com
ICS (COMM)/258/2026 04-04-2026 ISAMRIDDH CABLES AND CORDSJABHISHEK 0311040628 info@aklegalfirm@gmaf21.03.2026
IPVT LTD Vs VARDHMANIKEDIA(P), fil.com
IAPPLIANCES LTD
ICS (COMM)/259/2026 04-04-2026 BANK OF INDIA Vs Fast teckVarun 9811161300 ladv.varunsharma@gmaf21.03.2026
[ndustries Prop Naveep SinghlSharma(P), fil.com
Khurana
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IGanpati Imperial India Vs ABHINAV|
ICOLOUR PRINTS (THROUGH ITS
IPARTNERS)

ISINGHAL(P),

ICS (COMM)/262/2026 06-04-2026 IM/S NEOVATION GRAPHICS PVTHritik 0811427955 Imunishlaw.vohra@gma[01.04.2026
ILTD Vs M/S RASIK PRODUCTS[Kashyap(P), fil.com
IPVT LTD
ICS (COMM)/263/2026 06-04-2026 ISTATE BANK OF INDIA Vs TACHAL 9560012821 INA 20.03.2026
KAMSIMON KESHAV
RAJGOPAL(P),
ICS (COMM)/264/2026 06-04-2026 ISTATE BANK OF INDIA VSACHAL 9560012821 INA 20.03.2026
ISUKHPAL KESHAV
RAJGOPAL(P),
ICS (COMM)/266/2026 08-04-2026 [Electoplast and Chemical IndustriesNeeraj 0013888822 01.04.2026
Vs HIMGANGA POLYMERS INDIA|Gupta(P), shubhamaggarwaladv@
PVT LTD gmail.com
ICS (COMM)/267/2026 08-04-2026 ICANARA BANK Vs BRIJESH [Sanjeev 0711142200 chopra6791@gmail.comf26.03.2026
IChopra(P),
ICS (COMM)/268/2026 08-04-2026 JUNION BANK OF INDIA Vs M/SRAJ 0650776104 krtrkt21@gmail.com  [17.03.2026
[Shri Ram Enterprises Through itssKUMAR(P),
[Proprietor Mrs Akanshi
ICS (COMM)/274/2026 13-04-2026 [Puma Se Vs Ashok Kumar IGautam 0999306881 eludication.legal@outlo [07.04.2026
[Bhasin(P), ok.com
ICS (COMM)/275/2026 13-04-2026 [Manju Singhal Vs Arun KumarRohit Kumar(P),j0582551234 [ymittal808 @gmail.com [06.04.2026
[Somani
ICS (COMM)/281/2026 15-04-2026 IDJT RETAILERS PVT LTD Vs JotSIDHANT 0205437671 adv.sidhantmalik23@g [10.04.2026
[Enterprises IMALIK(P), Imail.com
ICS (COMM)/282/2026 15-04-2026 State Bank of India Vs SUNILGopal Chand[NA INA l07.04.2026
IPAHWA ALIAS SUNIL KUMAR[Sharma(P),
IPAHWA
ICS (COMM)/283/2026 15-04-2026 INeo Technofield Company VsVishwendra 0871704611 erma.vishwendra@yah|06.04.2026
ICapacite Infraprojects Limited Verma(P), oo.co.in
ICS (COMM)/284/2026 15-04-2026 Pukh Raj Bansal Proprietor Shri|Madhav 0560366379 advmadhavkumar@gm [02.04.2026
[Salasar Tech India Vs NeerajKumar(P), lail.com
[Sachdeva Proprietor Sachdeva Sales
Agencies
ICS (COMM)/285/2026 15-04-2026 State Bank of India Vs AJEET|Gopal  ChandNA INA 22.03.2026
IKUMAR [Sharma(P),
ICS (COMM)/286/2026 15-04-2026 [Rajiv. Bhandari Propprietor offARCHIT 0599043045 legal @sigmalegal.in 01.04.2026
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ICS (COMM)/287/2026 15-04-2026 INAVEEN GOEL THROUGH SPAARCHIT 0599043045 legal@sigmalegal.in 03.04.2026
JAMIT GOEL Vs SHAILESH JAIN ISINGHAL(P),
ICS (COMM)/288/2026 15-04-2026 [Hygosap Pharma Pvt Ltd Vs Sri Saiflshaan 9555777622 ladvocateishaansharma [31.03.2026
[Surgical [Sharma(P), (@gmail.com
ICS (COMM)/293/2026 16-04-2026 ISTB TECHNOLOGIES PVT LTD VsjAmanpreet 9891845353 slegalsolutions@gmailjo3.04.2026
IDEVTA ELECTIRCALS [Singh(P), L.com
ICS (COMM)/294/2026 16-04-2026 IDURGA FERROUS PVT LTD Vs MS|Udit Gupta(P), 9999829858 office.merakilegal@gmal08.04.2026
ISHREE KHATU SHYAM TUBES] fil.com
LLP
ICS (COMM)/295/2026 16-04-2026 ICANARA BANK Vs AMIT SHARMA [Sanjeev 0711142200 chopra6791@gmail.com{08.04.2026
IChopra(P),
ICS (COMM)/297/2026 18-04-2026 IBANK OF BARODA Vs Daya Nand|Geetanjali 0811209030 sharmageetanjali@gma
[Singh [Sharma(P), fil.com
ICS (COMM)/298/2026 18-04-2026 [Sanju Varshney Vs Indira Gas andfSatish 0711232232 s.kumarggg@gmail.co
[Petroleum Pvt Ltd [Kumar(P), Im
ICS (COMM)/299/2026 18-04-2026 ISIDDHARTH GUPTA Vs JACKSON[PRANAV 0650501903 parnavdwivedi21@gmai
IPAINTS IDWIVEDI(P), l.com
ICS (COMM)/300/2026 18-04-2026 JARCHANA TAYAL Vs VAIBHAVBANKE BIHARIj9818310262 bbsharma@gmail.com
IBABAN PAWAR ISHARMA(P),
ICS (COMM)/301/2026 18-04-2026 IRICHA GUPTA Vs arabtec projectsPRANAV 8802200600 lparnavdwivedi21@gmai
pvt 1td IDWIVEDI(P), l.com
ICS (COMM)/302/2026 18-04-2026 IMOON LIGHT INDUSTRIES VgVirender kumarg911103142 virenderpuri34@gmail.
IRAHUL JAIN AND ORS [Puri(P), com
ICS (COMM)/303/2026 18-04-2026 JANIL. KUMAR Vs MS LOVABLEDHIRAJ 0899584189 [dhirajkumargg@gmail.
ILINGERIE LTD [KUMAR(P), com
ICS (COMM)/307/2026 21-04-2026 [South Indian Bank Vs Anil Kumar fanshu shukla(P),]9810600656 lanshushuklag@gmail.c
om
ICS (COMM)/310/2026 22-04-2026 INICHOLAS HEALTHCAREJPrashant 9312520717 prashantsharma@gmail
ILIMITED Vs HASTNANDAN PATEL|Sharma(P), .com
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ICS (COMM)/311/2026 22-04-2026 ICHETAN AGGARWAL Vs|Vikas 9999132159 ksharmagi1@gmail.co
[HANSTECH INFRABUILD PVT LTD|Sharma(P), m
ICS (COMM)/313/2026 24-04-2026 [Padmini Min Chem Vs AKJ Plast PvtiISUNIL 8010909016 s.kumar76 @gmail.com
ILtd [KUMAR(P),
ICS (COMM)/314/2026 25-04-2026 IMS R S AGENCIES Vs MS SYSCOM|MANISH INA [dewanmanish31@gmail
JORGANIC WORLD PVT LTD DEWAN(P), L.com
ICS (COMM)/315/2026 25-04-2026 IDHARAMVIR AND COMPANY Vsjamjad khan(P), (9999448797 khanamjad @gmail.com
IDELHI DEVELOPMENT]
IAUTHORITY
ICS (COMM)/317/2026 27-04-2026 IRELAXO FOOTWEARS LIMITED VsMUKESH 0891188839 Imkjha@gmail.com
ISUMAN ENTERPRISES THROUGH|KUMAR
TS PROPRIETOR MRS NEELAMPHA(P),
IDEVI
ICS (COMM)/320/2026 28-04-2026 IMr Nikhil Goyal Prop RoyalAYUSH 0868501599 ayush.mittal@gmail.co
[Industries India Vs Pramod RathoreMITTAL(P), Im
IProp of Ms Shri Radha Rani Traders
ICS (COMM)/321/2026 28-04-2026 IM/S NUOVA SIVAM AND GENVER[Neeraj 0871495838 lguptaneeraj@gmail.co
ICOATING PVT LTD Vs VIKAS PURI |Gupta(P), Im
ICS (COMM)/322/2026 29-04-2026 IMANJU KUMARI Vs INDU|Prateek 0899222913 Imittalprateeky6 @gmail
IKAPOOR Mittal(P), .com
ICS (COMM)/324/2026 30-04-2026 ISIMPLEE PHARMA Vs SHYAM|Hardik 18882639476 hardikgogia@gmail.co
[ENTERPRISES Gogia(P), Im
ICS (COMM)/325/2026 30-04-2026 JAwani Enterprises Vs BLU SMARTAnkur 9718209970 lankursharmag@gmail.c
IFLEET PRIVATE LIMITED ISharma(P), om
45 ISH. JAGDISHNORTH 307 ICivil IOMP (COMM.)/9/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDB|Nitesh INOT MENTIONED ASINOT
[IKUMAR, DISTRICT] I[FINANCIAL SERVICES LTD IGupta(P), ISINGLE PAGE ISMENTIONED
WUDGE, RECIEVED THROUGHJAS SINGLE|
ICOMMERCIAL IMAIL 'AGE 1§
ICOURT ECIEVED
HROUGH
L
IOMP (COMM.)/9/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDBNitesh INOT MENTIONED ASINOT
IFINANCIAL SERVICES LTD IGupta(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
1L
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IOMP (COMM.)/10/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDB[Nitesh INOT MENTIONED ASNOT
[Financial Services Ltd IGupta(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
[Execution (Comm.)/67/2026 |01-04-2026 INARESH AGGARWAL Vs BHALCONAVEEN INOT MENTIONED ASINOT
INDUSTRIES PVT LTD ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLH
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
ICS (COMM.)/194/2026 01-04-2026 [Shree Ganik Udyog Vs Ajay Goyal =~ [NAVEEN INOT MENTIONED ASNOT
ISHARMA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGH|AS  SINGLH
IMAIL 'AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/195/2026 01-04-2026 KAWAL MAHAJAN PROPREITORINAVEEN INOT MENTIONED AS[NOT
INDIA THERMOPLASTICS|SHARMA(P), SINGLE PAGE ISMENTIONED
[ENGINEER Vs GLADIUS] RECIEVED THROUGHJAS SINGLE
IMEDITECH PVT LTD IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/196/2026 01-04-2026 [KAWAL MAHAJAN PROPREITORNAVEEN INOT MENTIONED AS[NOT
INDIA THERMOPLASTICS|SHARMA(P), ISINGLE PAGE ISMENTIONED
[ENGINEERS Vs SRS HEALTHCARE] [RECIEVED THROUGHIAS SINGLE
THROUGH ITS PARTNER IMAIL AGE IS
IVAIBHAV AGARWAL ECIEVED
HROUGH
L
ICS (COMM.)/197/2026 01-04-2026 TRZ MART PVT LTD Vs MOHD [NAVEEN INOT MENTIONED AS[NOT
IMAFIZUR RAHMAN ISHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IMISC DJ/502/2026 01-04-2026 ZIPPER HOUSE ENTERPRISES LLPINAVEEN INOT MENTIONED ASNOT
Vs SACHIN PRUTHI ISHARMA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
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IOMP (I) (COMM.)/662/2026 |01-04-2026 [TATA CAPITAL LTD Vs SHAHINNAVEEN INOT MENTIONED ASNOT
IPARVEEN ISHARMAC(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL IPAGE I8
[RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/663/2026 [01-04-2026 [TATA CAPITAL LTD Vs SANTOSHNAVEEN INOT MENTIONED ASNOT
IKUMAR SINGH ISHARMA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
JOMP (I) (COMM.)/664/2026 |01-04-2026 [TATA CAPITAL LTD Vs JYOTIGAGAN INOT MENTIONED ASINOT
IMINERALS PVINDAL(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/665/2026 |01-04-2026 [TATA CAPITAL LTD Vs RANNORAJESH INOT MENTIONED ASNOT
IDEVI JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/666/2026 |01-04-2026 [TATA CAPITAL LTD Vs KAMLESH[RAJESH INOT MENTIONED ASNOT
ISINGH PANGRA(P), SINGLE PAGE  ISMENTIONED
[RECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
L
JIOMP (I) (COMM.)/667/2026 [01-04-2026 TATA CAPITAL LTD Vs RAJANRAJESH INOT MENTIONED ASNOT
KUMAR SRIVASTAVA PANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
JIOMP (I) (COMM.)/668/2026 [01-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SAMRITI THAPAR JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
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JIOMP (I) (COMM.)/669/2026 |01-04-2026 ITATA CAPITAL LTD Vs KULWANT[RAJESH INOT MENTIONED ASNOT
ISINGH JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/670/2026 |01-04-2026 TATA CAPITAL LTD Vs MANISHRAJESH INOT MENTIONED ASNOT
IGODANI JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/671/2026 [01-04-2026 [Baldev Finlease Private Limited Vs|G S INOT MENTIONED AS[NOT
[Wasi Haider IGANGWAR(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/672/2026 [01-04-2026 TOYOTA FINANCIAL SERVICES|Vineet Jain(P), INOT MENTIONED ASNOT
INDIA LTD Vs VICKY VIJAY| SINGLE PAGE ISMENTIONED
IBANGAR IRECIEVED THROUGH[AS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/673/2026 [01-04-2026 [TOYOTA FINANCIAL SERVICESSANJAY INOT MENTIONED ASNOT
INDIA LTD Vs JITU TRAVELS 9310 [KUMAR ISINGLE PAGE ISMENTIONED
ISHARMA(P), [RECIEVED THROUGHIAS SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
L
JIOMP (I) (COMM.)/674/2026 |01-04-2026 [TOYOTA FINANCIAL SERVICESSANJAY INOT MENTIONED ASNOT
INDIA LTD Vs PANKAJ KUMARKUMAR SINGLE PAGE ISMENTIONED
IMISHRA ISHARMA(P), RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/675/2026 |01-04-2026 [TOYOTA FINANCIAL SERVICESROHIT(P), INOT MENTIONED ASNOT
INDIA LTD Vs SANDEEP S SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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NUMBER

IOMP (I) (COMM.)/676/2026 |01-04-2026 TOYOTA FINANCIAL SERVICESNITIN INOT MENTIONED ASNOT
INDIA LTD Vs RAHUL RAJMAN|GARG(P), SINGLE PAGE ISMENTIONED
ILOUTAN IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICounter Claim/7/2026 02-04-2026 IBABITA GARG AND ANR VsQuaisar Ali(P), INOT MENTIONED ASNOT
ISHELLZ INDIA LIMITED ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLH
IMAIL AGE IS
CIEVED
HROUGH
AIL
[Ex.Comm - Award by02-04-2026 IMS SUNDARAM FINANCERajiv Tehlan(P), INOT MENTIONED ASNOT
JArb.Comm/32/2026 [LIMITED Vs VICKY R ISINGLE PAGE ISMENTIONED
RECIEVED THROUGH|AS  SINGLH
IMAIL 'AGE I8
ECIEVED
HROUGH
AIL
[Ex.Comm - Award byj02-04-2026 IMS SUNDARAM FINANCERAJESH INOT MENTIONED AS[NOT
IArb.Comm/33/2026 ILIMITED Vs PINTOO D DANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
[Ex.Comm - Award byj02-04-2026 IMS KOTAK MAHINDRA BANKRAJESH INOT MENTIONED AS[NOT
JArb.Comm/34/2026 ILIMITED Vs SANJEEV KUMAR UANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
[Ex.Comm - Award byj02-04-2026 IMS SUNDARAM FINANCERAJESH INOT MENTIONED ASNOT
JArb.Comm/35/2026 ILIMITED Vs ARUN R UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
[Ex.Comm - Award by02-04-2026 IMS SUNDARAM FINANCENAVEEN INOT MENTIONED ASNOT
JArb.Comm/36/2026 [LIMITED Vs AAKASH SINGH ISHARMA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
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INDIA LTD Vs GOHEL MANISH]
IKUMAR GANPATBHAI

[EX. CIVIL/149/2026 02-04-2026 IM/s P P Auto Innovators Vs M/sNAVEEN INOT MENTIONED ASNOT
[Macro Powertech India Pvt Ltd ISHARMA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/201/2026 02-04-2026 [PUNJAB NATIONAL BANK Vs GITARRAJESH INOT MENTIONED ASNOT
ISHARMA JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
ICS (COMM.)/202/2026 02-04-2026 Sudarshan Industries Vs SwastiRAJESH INOT MENTIONED AS[NOT
[Home Appliances UANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
ICS (COMM.)/203/2026 02-04-2026 IBANK OF BARODA Vs PRAVEEN |[RISHABH INOT MENTIONED ASNOT
IGUPTA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/204/2026 02-04-2026 IBANK OF BARODA Vs JAGDISH  |Abhishek INOT MENTIONED ASNOT
[Kaushik(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/690/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESAbhishek INOT MENTIONED ASNOT
INDIA LTD Vs SANKET NANDU[Kaushik(P), SINGLE PAGE ISMENTIONED
JAGARKAR RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/691/2026 |02-04-2026 TOYOTA FINANCIAL SERVICES|Abhishek INOT MENTIONED ASINOT

[Kaushik(P),

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHJAS  SINGLE
IMAIL 'AGE I§|
CIEVED
HROUGH

AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-

REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
IOMP (I) (COMM.)/692/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESAbhishek INOT MENTIONED ASNOT
INDIA LTD Vs NAJIULLAH[Kaushik(P), SINGLE PAGE ISMENTIONED
ISAFIULLAH KHAN IRECIEVED THROUGHIAS SINGLE
IMAIL IS
IOMP (I) (COMM.)/693/2026 |02-04-2026 [TATA CAPITAL LTD Vs AHBAB|Abhishek INOT MENTIONED AS]
IAHMAD [Kaushik(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/694/2026 [02-04-2026 ITATA CAPITAL LTD Vs BHAWNAQuaisar Ali(P), INOT MENTIONED ASNOT
ISINGH ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS  SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/695/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED AS[NOT
INDIA LTD Vs PUSHPENDRAJANGRA(P), SINGLE PAGE ISMENTIONED
IDANGI RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/696/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs ABHIJITJANGRA(P), ISINGLE PAGE ISMENTIONED
IPRUTHVIRAJ GIRI [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/697/2026 |02-04-2026 IPRABHU GOODS CARRIERS VSRAJESH INOT MENTIONED ASNOT
JAXIS BANK LTD JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
[Ex.Comm - Award byj04-04-2026 JAXIS BANK LTD Vs Jitendra Kumar[RAJESH INOT MENTIONED ASNOT
JArb.Comm/40/2026 [Karn JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER

[Ex.Comm - Award byj04-04-2026 AXIS BANK LTD Vs WGRAJESH INOT MENTIONED ASNOT
|Arb.Comm/41/2026 [ENTERPRISES UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
[Ex.Comm - Award byj04-04-2026 [ndiabulls Asset ReconstructionRAJESH INOT MENTIONED ASNOT
JArb.Comm/42/2026 ICompany Ltd Vs Raj Singh UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
ICS (COMM.)/210/2026 04-04-2026 ICanara Bank Vs S G Industries INAVEEN INOT MENTIONED AS[NOT
ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/706/2026 [04-04-2026 ITATA CAPITAL LTD Vs UNIQUEVarun Mittal(P), INOT MENTIONED ASNOT
ICONSTRUCTION SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/707/2026 [04-04-2026 [TOYOTA FINANCIAL SERVICESRaghav INOT MENTIONED ASNOT
INDIA LTD Vs DHARMANDA S [Saluja(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/708/2026 [04-04-2026 TOYOTA FINANCIAL SERVICESVIMAL INOT MENTIONED ASNOT
INDIA LTD Vs SHIVAJI BIRAPPAKKHURANA(P), SINGLE PAGE ISMENTIONED
ISHENDAGE RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/709/2026 |04-04-2026 TOYOTA FINANCIAL SERVICES|VIMAL INOT MENTIONED ASINOT
[INDIA LTD Vs CAR ZONE KHURANA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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IOMP (I) (COMM.)/710/2026 [04-04-2026 [TOYOTA FINANCIAL SERVICESGAGAN INOT MENTIONED ASNOT
INDIA LTD Vs PAWAR SHYAMYINDAL(P), SINGLE PAGE ISMENTIONED
IKONDIBHAU IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/711/2026 |04-04-2026 TOYOTA FINANCIAL SERVICESSSUMAN(P), INOT MENTIONED ASNOT
INDIA LTD Vs NASIR HUSSAIN ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/712/2026 |04-04-2026 TOYOTA FINANCIAL SERVICESANUJ INOT MENTIONED ASNOT
INDIA LTD Vs VADHELA NAYANICHATURVEDI( ISINGLE PAGE ISMENTIONED
JARAVINDABHAI P), IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
JOMP (COMM.)/13/2026 06-04-2026 IDELHI TOURISM ANDIRAJESH INOT MENTIONED ASNOT
[TRANSPORTATION Vs  NafeesJANGRA(P), SINGLE PAGE ISMENTIONED
IAhmed RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
[EX. CIVIL/163/2026 06-04-2026 MS MATRIXINDIA POWERIRAJESH INOT MENTIONED ASNOT
ISOLUTION PVT LTD Vs M/SJANGRA(P), ISINGLE PAGE ISMENTIONED
[RADICON INFRASTRUCTURE] [RECIEVED THROUGHIAS SINGLE
[HOUSING PVT LTD IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/720/2026 [06-04-2026 Bd Credits Ltd Vs Sandeep kumar ~ [RAJESH INOT MENTIONED ASNOT
JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
JOMP (COMM.)/15/2026 07-04-2026 [Delhi Tourism and TransportationRAJESH INOT MENTIONED ASNOT
[Development Corporation LtdJANGRA(P), SINGLE PAGE ISMENTIONED
IDTTDC Vs Nafees Ahmed Proprietor] RECIEVED THROUGHIAS  SINGLH
of MS Nafees Ahmed IMAIL 'AGE I8
CIEVED
HROUGH
AIL
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ICS (COMM.)/215/2026 07-04-2026 IShree Ganik Udyog Vs AnuragRAJESH INOT MENTIONED ASNOT
[Kumar Chaudhary UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/216/2026 07-04-2026 ICANARA BANK Vs SUDESH RAJESH INOT MENTIONED ASINOT
JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/721/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
[INDIA LTD Vs PRAVIN DEVIDASJANGRA(P), ISINGLE PAGE ISMENTIONED
IPISAL IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/722/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs PRIYANKAPJANGRA(P), SINGLE PAGE ISMENTIONED
IRAJENDRA KAMBLE RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/723/2026 [07-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs MINA GUMJA UANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/724/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESG S INOT MENTIONED ASNOT
INDIA LTD Vs DIVYA RAHULGANGWAR(P), SINGLE PAGE ISMENTIONED
IPRICE RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/725/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
[INDIA LTD Vs SUMAN JAYASWAR JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH

AIL
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IOMP (I) (COMM.)/726/2026 [07-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs GAUTAMPANGRA(P), SINGLE PAGE ISMENTIONED
IDALSUKHBHAI MAKRUBIYA IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/727/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs DALVEER GURJAR PJANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/728/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs BHAGYASHRIJANGRA(P), ISINGLE PAGE ISMENTIONED
INANDRAJ ROTHE IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/729/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs DHANANJAYSINHJANGRA(P), ISINGLE PAGE ISMENTIONED
IMOHANLAL CHAUHAN RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JIOMP (I) (COMM.)/730/2026 [07-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs ROHAN TOURS ANDJANGRA(P), ISINGLE PAGE ISMENTIONED
[TRAVELS [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/731/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESArun Kumar INOT MENTIONED AS[NOT
INDIA LTD Vs RAKESHKUMAR|Shukla(P), SINGLE PAGE ISMENTIONED
JAYANTILAL ACHARYA RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/732/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESMalay INOT MENTIONED ASINOT
[INDIA LTD Vs MUKESH RAO [Swapnil(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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INOT MENTIONED ASNOT

INDIA LTD Vs DHIRAJ VIJAYRAOGUPTA(P), SINGLE PAGE ISMENTIONED
IMAHAJAN IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/734/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESSSUNIL KUMAR INOT MENTIONED ASNOT
INDIA LTD Vs PATHAN[TITWARI(P), ISINGLE PAGE ISMENTIONED
JAADILKHAN AYUBKHAN IRECIEVED THROUGH[AS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/735/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESARCHIT INOT MENTIONED ASNOT
INDIA LTD Vs RAKHI SARKAR ISINGHAL(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS  SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
ICS (COMM.)/223/2026 08-04-2026 IMs Pansari Industries Pvt Ltd [Sachin Malik(P), INOT MENTIONED AS[NOT
[Through its Authorized officialg SINGLE PAGE  ISMENTIONED
JAuthorized Representative Vs M/s| IRECIEVED THROUGHAS  SINGLE
IColdex Logistics Private Limited IMAIL AGE IK
ECIEVED
HROUGH
IL
ICS (COMM.)/224/2026 08-04-2026 Suraj Wire Net Udyog Through AR|[LOKESH INOT MENTIONED ASNOT
JAvneesh Aggarwal Vs Arvind KumarfKUMAR SINGLE PAGE ISMENTIONED
[Podar Proprietor Shri Arvind SalesAGGARWAL(P), RECIEVED THROUGHIAS  SINGLE
ICorporation IMAIL AGE IS
ECIEVED
HROUGH
L
IMISC DJ/558/2026 08-04-2026 JAYANTI JAIN Vs KONNECTAbhinav INOT MENTIONED ASINOT
INFRATECH PVT LTD Garg(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
[Execution (Comm.)/75/2026 |09-04-2026 IMS SHREE KARANGAR TEXTILE PMayank INOT MENTIONED ASNOT
ILTD THROUGH ITS AR PARVEEN|Singhal(P), SINGLE PAGE ISMENTIONED
IKUMAR JINDAL Vs MAHAVIR IRECIEVED THROUGHIAS SINGLE
IPRASAD AGGARWAL ( Proprietor IMAIL AGE IS
of M/s Mahavir Enterprises) CIEVED
HROUGH

AIL
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[Execution (Comm.)/76/2026 |09-04-2026 [Satin Finserv Ltd Vs MOHD ISA IMAYANK INOT MENTIONED AS[NOT
IMAHAJAN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/226/2026 09-04-2026 [PUNJAB NATIONAL BANK VsMAYANK INOT MENTIONED ASNOT
IPULKIT SHARMA IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
ICS (COMM.)/227/2026 10-04-2026 IMr JAWAHAR LAL AGGARWAIMAYANK INOT MENTIONED AS[NOT
AND ORS Vs M/S ASHIMARAMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[HOUSING PVT LTD IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/228/2026 10-04-2026 IM/S CHAITANYA IMPEX Vs M/S|Vineet INOT MENTIONED ASNOT
IRATANMOTI TEXFAB INDIA PVTJindal(P), SINGLE PAGE ISMENTIONED
ILTD RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/229/2026 10-04-2026 RAM KUMAR PROP OF MsANANT INOT MENTIONED ASNOT
IBAJRANG TRADING CO Vs Ms SVSRAO(P), ISINGLE PAGE ISMENTIONED
[FORMULATION PRIVATE] [RECIEVED THROUGHIAS SINGLE
ILIMITED IMAIL AGE IS
ECIEVED
HROUGH
L
IMISC DJ/590/2026 10-04-2026 Payanti jain Vs M/S KonnecfMAYANK INOT MENTIONED ASNOT
finfratech Pvt ltd IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
[Ex.Comm - Award byj11-04-2026 Axis Bank Ltd Vs SAHEBRAO[Sanskar INOT MENTIONED ASNOT
JArb.Comm/44/2026 IMAROTI SONKAMBLE [Saraf(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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[Ex.Comm - Award byj11-04-2026 JAxis Bank Ltd Vs NISHANT|Vishal Garg(P), INOT MENTIONED ASNOT
JArb.Comm/45/2026 ISHARMA SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMATL
[Ex.Comm - Award byj11-04-2026 JAxis Bank Ltd Vs NAVEEN KUMARJQuaisar Ali(P), INOT MENTIONED ASNOT
JArb.Comm/46/2026 ISHARMA ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
[Ex.Comm - Award byj11-04-2026 Axis Bank Ltd Vs RAVI SHANKERKhudhansu(P), INOT MENTIONED ASNOT
|Arb.Comm/47/2026 IPANDEY ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS SINGLE
IMAIL AGE IS
ECIEVED
'HROUGH
AIL
ICS (COMM.)/232/2026 11-04-2026 IVIJAY KUMAR PROP VJ FRUIT CO[PRINCE INOT MENTIONED ASINOT
Vs RAKESH KUMAR [KUMAR(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/233/2026 11-04-2026 IMrs Sudesh Sehgal Ritu Sehgal Anr[RAJESH INOT MENTIONED ASNOT
Vs Shri Harish Gupta UANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
ICS (COMM.)/234/2026 11-04-2026 [Sushil Kumar Agro Private LimitedRAJESH INOT MENTIONED ASNOT
Vs Shanti Gopal saha UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
ICS (COMM.)/235/2026 11-04-2026 [Himanshu Jalan Vs Ennobin India AMIT INOT MENTIONED AS[NOT
[Pvt Ltd KUMAR(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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IOMP (E) (COMM.)/3/2026 [13-04-2026 |Ashvinder Singh Vs CHIARRAJESH INOT MENTIONED ASNOT
[TECHNOLOGIES PVT LTD JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/238/2026 13-04-2026 [Bank of Baroda Vs RAHUL KUMARIRAJESH INOT MENTIONED ASNOT
IGUPTA JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLH
IMAIL AGE IS
CIEVED
HROUGH
AIL
ICS (COMM.)/239/2026 13-04-2026 IBANK OF BARODA Vs NAVEENRAJESH INOT MENTIONED ASNOT
IKUMAR UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGH|AS  SINGLH
IMAIL 'AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/240/2026 13-04-2026 Bank of Baroda Vs SANDEEP[RAJESH INOT MENTIONED AS[NOT
IKUMAR UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/241/2026 13-04-2026 IKAUSHAL KUMAR Vs BEINGGeetanjali INOT MENTIONED AS[NOT
IBARTER INDIA PVT LTD [Sharma(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/751/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SONU HARIJANGRA(P), SINGLE PAGE ISMENTIONED
JADHAV RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/752/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs SONAWANEJANGRA(P), SINGLE PAGE  ISMENTIONED
IKESHOR GANESH IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
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IOMP (I) (COMM.)/753/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
[INDIA LTD Vs SUMAN SONOWAL PJANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/754/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs NIKHIL RAJESHUANGRA(P), ISINGLE PAGE ISMENTIONED
VIBHKATE IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
JOMP (I) (COMM.)/755/2026 [13-04-2026 IKOTAK MAHINDRA BANK LTD VSRAJESH INOT MENTIONED ASNOT
ISURYAPRAKASH DURGAPRASADYJANGRA(P), ISINGLE PAGE ISMENTIONED
ISHARMA IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/756/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs K P TRAVELS JANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JIOMP (I) (COMM.)/757/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SIDDHI TRAVELS PJANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
ICS (COMM.)/244/2026 15-04-2026 UITENDER KHUREJA VSRAJESH INOT MENTIONED AS[NOT
JAMANPREET SINGH UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/767/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
[INDIA LTD Vs RAJESH KUMARJANGRA(P), SINGLE PAGE ISMENTIONED
IGUPTA IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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IOMP (I) (COMM.)/768/2026 [15-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
[INDIA LTD Vs SAGAR RAJARAMPANGRA(P), SINGLE PAGE ISMENTIONED
IPATIL IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/769/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs MAYUR P PANCHAL JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/770/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs SATISH URMALIYA JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/771/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs RAJIDUL ISLAM JANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/772/2026 [15-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs OM ENTERPRISES PJANGRA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/773/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESVINEET INOT MENTIONED ASNOT
INDIA LTD Vs ABDULA AJIJ SALEJKAUSHIK(P), SINGLE PAGE ISMENTIONED
ISAMA RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/774/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESINIRMAL INOT MENTIONED ASNOT
INDIA LTD Vs NAGESH SHIVRAM|GUPTA(P), SINGLE PAGE ISMENTIONED
IKUDALE IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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IOMP (I) (COMM.)/775/2026 [15-04-2026 [TOYOTA FINANCIAL SERVICESRavi Kumar(P), INOT MENTIONED ASNOT
INDIA LTD Vs NITIN| SINGLE PAGE ISMENTIONED
ISAMPATHRAO DIMBLE IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/776/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASINOT
INDIA LTD Vs SARVAGOD SUHASJANGRA(P), ISINGLE PAGE ISMENTIONED
IMARUTI IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (I) (COMM.)/777/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
INDIA LTD Vs HEDA SIDDHANKMISHRA(P), ISINGLE PAGE ISMENTIONED
IMANOJ IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/779/2026 [15-04-2026 ITOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
INDIA LTD Vs JYOTI BALAJIMISHRA(P), ISINGLE PAGE ISMENTIONED
ICHAVAN RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/781/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESANURAG INOT MENTIONED ASNOT
INDIA LTD Vs AJINKYAMISHRA(P), ISINGLE PAGE ISMENTIONED
JANANTRAO DESHMUKH [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/782/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESrakesh garg(P), INOT MENTIONED ASNOT
INDIA LTD Vs DEEPAK SURESH] SINGLE PAGE ISMENTIONED
IPARDESHI RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
[Execution (Comm.)/77/2026 [16-04-2026 INEELAM TYAGI Vs RaagaShreeRAJESH INOT MENTIONED ASNOT
[lmpex Pvt Ltd (through its sandeepJ ANGRA(P), SINGLE PAGE ISMENTIONED
[Kapoor) IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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[Execution (Comm.)/78/2026 [16-04-2026 shellzIndia ltd Vs M s AggarwalRAJESH INOT MENTIONED ASNOT
confectionary through its partners JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/245/2026 16-04-2026 IDEEPAK GULATI Vs CHANDERRAJESH INOT MENTIONED ASNOT
IBHAN JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/786/2026 [16-04-2026 ISHRIRAM FINANCE LIMITED Vs[NAVEEN INOT MENTIONED ASNOT
IYOGESH KUMAR ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
JIOMP (I) (COMM.)/787/2026 [16-04-2026 ISHRIRAM FINANCE LIMITED VSNAVEEN INOT MENTIONED ASNOT
IDEEPAK ISHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
JOMP (I) (COMM.)/788/2026 [16-04-2026 IPIRAMAL FINANCE LIMITED VSNAVEEN INOT MENTIONED ASNOT
ISUMAYYA SUBAIR ISHARMA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JIOMP (I) (COMM.)/789/2026 [16-04-2026 TATA CAPITAL LTD Vs MSNAVEEN INOT MENTIONED ASNOT
ICONSTRUCTION ISHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/790/2026 [16-04-2026 [HDFC BANK LTD Vs ANOOPNAVEEN INOT MENTIONED ASINOT
IKUMAR GUPTA ISHARMA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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[Execution (Comm.)/79/2026 [17-04-2026 [Monsoon Agro Chemicals Pvt Ltd VsAditya Goel(P), INOT MENTIONED ASNOT
IM/S KOHINOOR CROP SCIENCE| SINGLE PAGE ISMENTIONED
IAND ORS THROUGH ITS| IRECIEVED THROUGHJAS SINGLHE
[PARTNERS IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
[Execution (Comm.)/80/2026 [17-04-2026 BANK OF BARODA Vs d sNIKITA INOT MENTIONED ASINOT
lenterprises IGUPTA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS  SINGLH
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
ICS (COMM.)/246/2026 17-04-2026 [BM Electrotech Castings Pvt Ltd VSNAVEEN INOT MENTIONED AS[NOT
[Larsen and Toubro Ltd PassavantSHARMA(P), SINGLE PAGE ISMENTIONED
[Energy and Environment GMBH JV IRECIEVED THROUGHJAS  SINGLE
IMAIL 'AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/247/2026 17-04-2026 ISURYA SUNPACK PVT LTD VsSunny Arora(P), INOT MENTIONED AS[NOT
ISACHIN RATHEE SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/791/2026 [17-04-2026 ISHRIRAM FINANCE LIMITED VsMAYANK INOT MENTIONED AS[NOT
[Pankaj IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/792/2026 [17-04-2026 [HDFC BANK LTD Vs BHURI [Banke Bihari INOT MENTIONED AS[NOT
[Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/793/2026 [17-04-2026 [HDFC BANK LTD Vs SANJAY [Banke Bihari INOT MENTIONED ASNOT
[KUMAR [Sharma(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
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JIOMP (I) (COMM.)/794/2026 [17-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL INOT MENTIONED ASNOT
INDIA LTD Vs SAGPARIYA VISHALJMANGLA(P), SINGLE PAGE ISMENTIONED
ISURESHBHAI IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/795/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESRAHUL INOT MENTIONED ASINOT
INDIA LTD Vs RAMILABENMANGLA(P), ISINGLE PAGE ISMENTIONED
IBHARATJI THAKOR IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/796/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESACHAL INOT MENTIONED ASINOT
INDIA LTD Vs PAVANKUMARIKESHAV ISINGLE PAGE ISMENTIONED
IRAJARAM SHINDE RAJGOPAL(P), IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/797/2026 [17-04-2026 [HDFC BANK LTD Vs SMOOTHACHAL INOT MENTIONED ASNOT
IMOTORS IKESHAV ISINGLE PAGE ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
[Ex.Comm - Award byf18-04-2026 JAxis Bank Ltd Vs KALYANIJACHAL INOT MENTIONED ASNOT
JArb.Comm/52/2026 IENTERPRISES IKESHAV ISINGLE PAGE ISMENTIONED
[RAJGOPAL(P), [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
ICS (COMM.)/250/2026 18-04-2026 ISTATE BANK OF INDIA Vs KULBIRISHIVAM INOT MENTIONED ASNOT
ISINGH KHERA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
ICS (COMM.)/251/2026 18-04-2026 ISTATE BANK OF INDIA Vs KAKAIVarun INOT MENTIONED ASINOT
IBENJAMIN KIPGEN [Sharma(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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NUMBER

ICS (COMM.)/252/2026 18-04-2026 ISTATE BANK OF INDIA VSKUSHAGRA INOT MENTIONED ASNOT
IMAHENDER BANSAL(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/253/2026 18-04-2026 IBALDEV RAJ NARANG VsfMonica Goel(P), INOT MENTIONED ASNOT
IMPERIAL GRAPHIX ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE I8
CIEVED
HROUGH
AIL
ICS (COMM.)/254/2026 18-04-2026 IBANK OF INDIA Vs NEETUNAVEEN INOT MENTIONED ASINOT
IKUMARI ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IMISC DJ/620/2026 18-04-2026 ISANJAY KUMAR MANGLA VSNAVEEN INOT MENTIONED ASNOT
VYOTY BATTERY INDUSTRIES ISHARMA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IMISC DJ/621/2026 18-04-2026 ISANJAY KUMAR MANGLA VSAJIT INOT MENTIONED ASNOT
IMonalisa Pradhan ISIWACH(P), SINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JOMP (I) (COMM.)/814/2026 (18-04-2026 [BINDIYA CAPITAL LTD Vs HITESH|Varun INOT MENTIONED ASNOT
ISINGH [Sharma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/815/2026 [18-04-2026 IShriram Finance Limted Vs SUMIT |JANURAG INOT MENTIONED ASINOT
IMISHRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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JIOMP (I) (COMM.)/816/2026 [18-04-2026 [HDFC BANK LTD Vs SUMAN[RAJESH INOT MENTIONED ASNOT
[KUMARI JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/817/2026 [18-04-2026 [BINDIYA CAPITAL LTD Vs HITESHJAnil Dagar(P), INOT MENTIONED ASNOT
ISINGH ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
[Execution (Comm.)/81/2026 [20-04-2026 ISANDEEP AGGARWAL Vs PRITIAditya Goel(P), INOT MENTIONED ASNOT
IGROVER ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/260/2026 20-04-2026 JALOK SHARMA PROP OF M/SDEVENDER INOT MENTIONED ASNOT
IDAWN HARVEST MARKETINGS VSKUMAR(P), SINGLE PAGE ISMENTIONED
JARUN SHARMA PROP OF M/S] IRECIEVED THROUGH[AS SINGLE
IVIRGIN CURE IMAIL AGE IK
ECIEVED
HROUGH
IL
IMISC DJ/628/2026 20-04-2026 IM/S De Buono Creations Pvt Ltd VsjGovind INOT MENTIONED AS[NOT
IM/S Sadhguru Enterprises [Pandey(P), SINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/826/2026 [20-04-2026 IKOTAK MAHINDRA BANK LTD VsRavindra INOT MENTIONED ASNOT
[Harpalsinh Jayvantsinh Sarvaiya [Narayan SINGLE PAGE ISMENTIONED
Singh(P), RECIEVED THROUGHIAS ~ SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/827/2026 [20-04-2026 [HDFC BANK LTD Vs ANIL KUMAR |Aakash Rana(P), INOT MENTIONED ASNOT
SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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IOMP (I) (COMM.)/828/2026 [20-04-2026 [HDFC BANK LTD Vs SAIF HANFI [Ravindra INOT MENTIONED ASINOT
[Narayan SINGLE PAGE ISMENTIONED
[Singh(P), IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMATL
ICS (COMM.)/262/2026 21-04-2026 [RANJANA KUMARI Vs M/S SWISSShambhu INOT MENTIONED ASNOT
[ELEMECH PVT LTD AND ORS [Kumar(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
ICS (COMM.)/263/2026 [21-04-2026 BANK OF INDIA Vs DHARMESH|Sunny Arora(P), INOT MENTIONED ASNOT
ISINGH TOMAR ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS SINGLE
IMAIL AGE IS
ECIEVED
'HROUGH
AIL
IOMP (I) (COMM.)/830/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESMAYANK INOT MENTIONED ASINOT
INDIA LTD Vs VISHAL JALINDARMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IKALE RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/831/2026 [21-04-2026 ISHRIRAM FINANCE LIMTED VsAMIT INOT MENTIONED ASINOT
IMUSATKIN AHMED IKUMAR(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
ICounter Claim/10/2026 22-04-2026 [Lokesh Sehrawat Vs Rakesh KumarMohd Suhail(P), INOT MENTIONED ASNOT
Aggarwal SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
ICS (COMM.)/265/2026 22-04-2026 IPARD ENGINERRING SOLUTIONSABHISHEK INOT MENTIONED ASINOT
Vs LOKESH KUMAR IGUPTA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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ICS (COMM.)/266/2026

DATE
REGISTRATION

22-04-2026

OFPETITIONER NAME VS
RESPONDENT NAME

[SHANT PRO SHREE SHYAM|
[FOOTWEAR AND BOYS STYLE

IPUNJAB NATIONAL BANK VsA

ADVOCATE

BHISHEK

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHIAS  SINGLE
IMAIL I8

[ndia Private Limited Vs CHARAN]|
UEET SINGH 9864

ICS (COMM.)/267/2026 22-04-2026 [ndian Bank Vs Manoj TiwariVishal INOT MENTIONED AS|
Proprietor of M/s Tiwari Plasti¢Khattar(P), SINGLE PAGE ISMENTIONED
[[ndustries) IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
ICS (COMM.)/268/2026 22-04-2026 ISTATE BANK OF INDIA VsVishal INOT MENTIONED ASNOT
IBHAWANA JHA [Khattar(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS SINGLE
IMAIL AGE IS
ECIEVED
'HROUGH
AIL
[Ex.Comm - Award by[23-04-2026 IBIZLOAN PRIVATE LIMITED VgVishal INOT MENTIONED ASINOT
lArb.Comm/53/2026 [UDAY [Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/272/2026 23-04-2026 ISTATE BANK OF INDIA VgVishal INOT MENTIONED ASINOT
IBHUSHAN SHARMA PROP OF M/S[Khattar(P), ISINGLE PAGE ISMENTIONED
ISMART MOBILE SHOPPE [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
[Ex.Comm - Award by]24-04-2026 [Kotak Mahindra Prime Ltd Vs YASH|Vishal INOT MENTIONED ASNOT
JArb.Comm/54/2026 IVARU Khattar(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
AIL
JIOMP (I) (COMM.)/832/2026 [24-04-2026 [Nissan Renault Financial ServicesArchit Arora(P), INOT MENTIONED AS[NOT

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHIAS  SINGLE

IMAIL AGE I8
CIEVED
HROUGH

AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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JIOMP (I) (COMM.)/833/2026 [24-04-2026 KOTAK MAHINDRA BANK LTD VsfGurmit  Singh| INOT MENTIONED ASNOT
[Mahakal Tyres Hans(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/834/2026 [24-04-2026 IHDB FINANCIALSERVICES|C P RAJAN(P), INOT MENTIONED ASNOT
IPRIVATE LIMITED Vs INDIAN] ISINGLE PAGE ISMENTIONED
IBANK IRECIEVED THROUGH|AS  SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
ICS (COMM.)/275/2026 25-04-2026 IGP  STALLION INDUSTRIES PVTHarmesh INOT MENTIONED ASINOT
ILTD Vs DHANRAJ RAGHUNATH|Kumar(P), ISINGLE PAGE ISMENTIONED
[BANGDE IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
ICS (COMM.)/276/2026 25-04-2026 JASHISH GUPTA HUF Vs DHANRAJ|VIKAS  DEEP| INOT MENTIONED ASNOT
IRAGHUNATH BANGDE JAIN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/835/2026 [25-04-2026 [Toyota Financial Services IndiaAMIT INOT MENTIONED AS[NOT
[Limited Vs SABALE MADHURIKUMAR(P), ISINGLE PAGE ISMENTIONED
[KISAN [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
[Ex.Comm - Award byj27-04-2026 JAAR KAY FIN LEASE PVT LTD VsRAJESH INOT MENTIONED ASINOT
|Arb.Comm/55/2026 IOM PRAKASH PANDEY AND ORS PJANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
[Execution (Comm.)/85/2026 [27-04-2026 INIRAJ JAIN Vs Deepak Sabbarwal [RAJESH INOT MENTIONED ASNOT
UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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ICS (COMM.)/278/2026 27-04-2026 JAnkit Polytex Pvt Ltd Vs Premium[RAJESH INOT MENTIONED ASNOT
[Laminators Pvt Ltd UANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/279/2026 27-04-2026 ISEWA SINGH Vs YOGESH KUMARIRAJESH INOT MENTIONED ASNOT
IGUPTA JANGRA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
IMISC DJ/680/2026 27-04-2026 IMS ANB AUTO INDIA PVT LTD VsiGAGAN INOT MENTIONED ASINOT
IMS KAFILA FORGE LTD UINDAL(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGH|AS  SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
IOMP (I) (COMM.)/836/2026 [27-04-2026 [Toyota Financial Services IndiaRAJESH INOT MENTIONED AS[NOT
[Limited Vs MOTILAL S RATHOD  [JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/837/2026 [27-04-2026 [Toyota Financial Services IndiaYOMESH INOT MENTIONED AS[NOT
[Limited Vs ASHISH SUMATILALSHARMA(P), ISINGLE PAGE ISMENTIONED
TATHED [RECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
ECIEVED
HROUGH
L
JIOMP (I) (COMM.)/838/2026 [27-04-2026 [Toyota Financial Services IndiaRAJESH INOT MENTIONED ASNOT
[Limited Vs PRAMOD GURJAR UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL 'AGE 19
ECIEVED
HROUGH
AIL
JIOMP (I) (COMM.)/839/2026 [27-04-2026 [Toyota Financial Services IndiaAshok Jain(P), INOT MENTIONED AS[NOT
[Limited Vs SUTHAR RAVIKUMAR J SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE 19
CIEVED
HROUGH
AIL
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IOMP (I) (COMM.)/848/2026 [28-04-2026 TOYOTA FINANCIAL SERVICESBharat INOT MENTIONED ASINOT
INDIA LTD Vs ALBEL MAVAI Bagga(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLHE
IMAIL IPAGE IS
RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM.)/849/2026 [28-04-2026 TOYOTA FINANCIAL SERVICESPYOTI INOT MENTIONED ASINOT
INDIA LTD Vs CHUNNILALJADVOCATE(P), ISINGLE PAGE ISMENTIONED
ICARPENTER IRECIEVED THROUGHJAS SINGLHE
IMAIL AGE IS
CIEVED
HROUGH
AIL
IOMP (1) (COMM.)/850/2026 [28-04-2026 TOYOTA FINANCIAL SERVICES[PRADEEP INOT MENTIONED ASINOT
INDIA LTD Vs SHUBHAM S IKUMAR ISINGLE PAGE ISMENTIONED
IPANDEY(P), RECIEVED THROUGHIJAS SINGLHE
IMAIL 'AGE IS
ECIEVED
'HROUGH
AIL
IOMP (I) (COMM.)/851/2026 [28-04-2026 KOTAK MAHINDRA BANK LTD VsHARDIK INOT MENTIONED ASINOT
IVIMALKUMAR KISHANLALJISAXENA(P), ISINGLE PAGE ISMENTIONED
IRAMAVAT RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/852/2026 [28-04-2026 [TOYOTA FINANCIAL SERVICESsudhir INOT MENTIONED ASINOT
INDIA LTD Vs YALAPPA[kumar(P), ISINGLE PAGE ISMENTIONED
IHANUMANT PAWAR RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
L
IContempt Petition|29-04-2026 AMITA JAIN Vs M/S ADISHfrajiv kumar(P), INOT MENTIONED AS[NOT
Civ./15/2026 JASSOCIATES PVT LTD Through its ISINGLE PAGE ISMENTIONED
JAR/Director RECIEVED THROUGHJAS SINGLE|
IMAIL 'AGE IS
ECIEVED
HROUGH
AIL
[Execution (Comm.)/86/2026 [29-04-2026 Imukesh jhuthra Vs hari om lankit narwal(P), INOT MENTIONED ASNOT
ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution (Comm.)/87/2026 [29-04-2026 JAshwmegh Spices Pvt Ltd Vs DoroRAJIV INOT MENTIONED ASNOT
[Food Products pvt ltd BHASIN(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
ICS (COMM.)/283/2026 29-04-2026 IM/S SARTHAK CONSTRUCTIONNitesh INOT MENTIONED ASNOT
ICO SOLE PROPRIETOR SH PAWAN|Gupta(P), ISINGLE PAGE ISMENTIONED
KUMAR Vs Municipal Corporation| IRECIEVED THROUGHIAS  SINGLH
of Delhi Through Commissioner IMAIL 'AGE IS
CIEVED
HROUGH
AIL
JOMP (I) (COMM.)/853/2026 [29-04-2026 [Baldev Finlease Private Limited Vs|Nitesh INOT MENTIONED AS[NOT
[Rahmat Khan IGupta(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
JOMP (I) (COMM.)/855/2026 [29-04-2026 IPRATHAM CREATIONS VS[NAVEEN INOT MENTIONED ASNOT
ININOLINE EDUTCEH AND ANR  |SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHJAS SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
IOMP (I) (COMM.)/856/2026 [29-04-2026 [TOYOTA FINANCE SERVICE INDIAINAVEEN INOT MENTIONED ASNOT
ILTD Vs ROHIT JAT ISHARMA(P), ISINGLE PAGE ISMENTIONED
[RECIEVED THROUGHIAS SINGLE
IMAIL AGE 19|
ECIEVED
HROUGH
L
IOMP (I) (COMM.)/857/2026 [29-04-2026 [TOYOTA FINANCE SERVICE INDIAINAVEEN INOT MENTIONED ASNOT
ILTD Vs  SANJAY BAPUSOSHARMA(P), SINGLE PAGE ISMENTIONED
ICHOUGULE RECIEVED THROUGHIAS SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
IOMP (COMM.)/17/2026 130-04-2026 [HEENA SHOREWALA Vs SURYAINAVEEN INOT MENTIONED ASNOT
IMAINTENANCE AGENCY PVT LTD [SHARMA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL AGE IS
CIEVED
HROUGH
AIL
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[Execution (Comm.)/88/2026 [30-04-2026 IVISHAL GOYAL Vs KUMAR FOODNAVEEN INOT MENTIONED ASNOT
INDUSTRIES LTD ISHARMA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHIAS SINGLE
IMAIL IPAGE I8
RECIEVED
HROUGH
IMAIL
[Execution (Comm.)/89/2026 [30-04-2026 [Broad Injectables Vs ROYAL DRUGINAVEEN INOT MENTIONED ASNOT
IDISTRIBUTORS ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
CIEVED
HROUGH
AIL
ICS (COMM.)/286/2026 30-04-2026 [UNION BANK OF INDIA VsNAVEEN INOT MENTIONED ASNOT
IDEVENDER ISHARMA(P), ISINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL AGE I8
ECIEVED
HROUGH
AIL
ICS (COMM.)/287/2026 30-04-2026 ISkyline Core Corporation Vs RanjeefACHAL INOT MENTIONED AS[NOT
[Kumar  Proprietor of  SanjeevKESHAV SINGLE PAGE  ISMENTIONED
[Electricals Sales and Service RAJGOPAL(P), IRECIEVED THROUGHIAS  SINGLE
IMAIL 'AGE IS
ECIEVED
HROUGH
IL
ICS (COMM.)/288/2026 30-04-2026 JANSHUL GOYAL PROPRITEOR OFACHAL INOT MENTIONED ASNOT
IMS AANYA ENTERPRISES Vs MSKESHAV ISINGLE PAGE ISMENTIONED
ISURYA COMPUNDS ANDRAJGOPAL(P), [RECIEVED THROUGHIAS SINGLE
IMASTERBATCHES PVT LTD IMAIL IPAGE IS
IRECIEVED
[THROUGH
IMAIL
46 ISH. SHAILENDERINORTH 303 Civil IOMP (I) (COMM)/682/2026 [01-04-2026 ITATA CAPITAL LTD Vs MAHESHNAVEEN INOT INOT MENTIONED AS|
IMALIK, DISTRICT] [RAWAT ISHARMA(P), [MENTIONED ASSINGLE PAGE
JUDGE(COMMERCI ISINGLE PAGE [RECIEVED THROUGH]
AL COURT) IRECIEVED IMAIL
THROUGH MAIL
IOMP (I) (COMM)/683/2026 |01-04-2026 TATA CAPITAL LTD Vs DHAIRYAINAVEEN INOT INOT MENTIONED ASNOT
IMAHAJAN ISHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL AGE IS
ITHROUGH MAIL CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER

IOMP (I) (COMM)/681/2026 [01-04-2026 KOTAK MAHINDRA BANK LTD VSAMIT INOT INOT MENTIONED ASNOT
JASHOK KUMAR MAN SINGH KUMAR(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHIAS SINGLHE
RECIEVED IMAIL IPAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM)/680/2026 |01-04-2026 IBALDEV FINLEASE PVT LTD Vs(GAGAN INOT INOT MENTIONED ASINOT
JAmarendra Kumar Ojha JINDAL(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLH
RECIEVED IMAIL 'AGE IS
THROUGH MAIL CIEVED
HROUGH
AIL
[ExComm - Award  byl0o1-04-2026 IGANESH INDUSTRIES Vs PANKAJMAYANK INOT INOT MENTIONED ASINOT
JArbComm/31/2026 ISINGH IAHUJA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLH
IRECIEVED IMAIL 'AGE IS
[THROUGH MAIL ECIEVED
HROUGH
AIL
IMISC DJ/503/2026 01-04-2026 ICANARA BANK Vs KALI CHARAN [Radha INOT INOT MENTIONED ASNOT
[Dhauni(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL 'AGE IS
[THROUGH MAIL ECIEVED
HROUGH
IL
JOMP (I) (COMM)/678/2026 [01-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs JITU TRAVELS JANGRA(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL AGE IS
ITHROUGH MAIL ECIEVED
HROUGH
L
IOMP (I) (COMM)/677/2026 [01-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs AJAYJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
IVISHWAKARMA ISINGLE PAGE ISRECIEVED THROUGHIAS SINGLE
RECIEVED IMAIL 'AGE IS
THROUGH MAIL ECIEVED
HROUGH
AIL
IOMP (I) (COMM)/679/2026 |01-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASINOT
INDIA LTD Vs PRANALI BHUSHANJANGRA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
IMIRGE ISINGLE PAGE ISRECIEVED THROUGHIAS SINGLE
IRECIEVED IMAIL 'AGE 19
ITHROUGH MAIL CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[Execution (Comm)/68/2026 |01-04-2026 IM/s Shree Ganik Udyog Vs BansalG SINOT INOT MENTIONED ASNOT
[Traders IGANGWAR(P), [MENTIONED ASSINGLE PAGE  ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
[RECIEVED IMAIL IPAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
IMAIL
IMISC DJ/504/2026 01-04-2026 [RAMA ENGRAVURES Vs KRISPRABHAT INOT INOT MENTIONED ASNOT
IFLEXIPACKS PVT LTD JAIN(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL AGE IS
ITHROUGH MAIL CIEVED
HROUGH
AIL
[Execution (Comm)/70/2026 [01-04-2026 IRUDRAKSH PAPERS PVT LTD VsJAGRITI INOT INOT MENTIONED ASNOT
IM/S DIAMOND PRINT N PACKJAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
[PVT LTD THROUGH ITS| ISINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IDIRECTORS IRECIEVED IMAIL AGE IS
THROUGH MAIL ECIEVED
HROUGH
AIL
ICS (COMM)/200/2026 01-04-2026 [Suprabha Mitra Through SPA HolderARCHIT INOT INOT MENTIONED AS[NOT
Vs Mohd Asim ISINGHAL(P), [MENTIONED ASISINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL 'AGE IS
[THROUGH MAIL ECIEVED
HROUGH
IL
ICS (COMM)/198/2026 01-04-2026 ISANJAY KUMAR GUPTA Vsamit vohra(P), [NOT INOT MENTIONED AS[NOT
IDURGESH BANSAL IMENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL AGE IS
ITHROUGH MAIL ECIEVED
HROUGH
L
ICS (COMM)/199/2026 01-04-2026 IROUTECORP INDIA PVT LTD VsRishabh INOT INOT MENTIONED ASNOT
INikhil Verma Gulati(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL AGE IS
THROUGH MAIL ECIEVED
HROUGH
AIL
IOMP (COMM)/11/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDB[SANJAY INOT INOT MENTIONED ASINOT
[FINANCIAL SERVICES LTD KUMAR IMENTIONED ASSINGLE PAGE  ISMENTIONED
ISHARMA(P), [SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
[RECIEVED IMAIL 'AGE I8
ITHROUGH MAIL CIEVED
HROUGH
AIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
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NUMBER

IOMP (COMM)/12/2026 01-04-2026 IPARVAT STONE CRUSHER Vs HDB|SANJAY INOT INOT MENTIONED ASNOT
[FINANCIAL PVT LTD KUMAR IMENTIONED ASSINGLE PAGE  ISMENTIONED
ISHARMA(P), [SINGLE PAGE ISRECIEVED THROUGHIAS SINGLHE
RECIEVED IMAIL IPAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM)/700/2026 |02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASINOT
INDIA LTD Vs SUVARNA MANOJJANGRA(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
JATAK SINGLE PAGE ISRECIEVED THROUGHAS  SINGLH
RECIEVED IMAIL 'AGE IS
THROUGH MAIL CIEVED
HROUGH
AIL
IOMP (I) (COMM)/701/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASINOT
INDIA LTD Vs THAKORUANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
[IPRAVINBHAI PRAHLADBHAI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLH
IRECIEVED IMAIL 'AGE IS
[THROUGH MAIL ECIEVED
HROUGH
AIL
IOMP (I) (COMM)/702/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs RATHOD VISHNUJANGRA(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
IKUMAR SUKHAJI ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL 'AGE IS
[THROUGH MAIL ECIEVED
HROUGH
IL
IOMP (I) (COMM)/703/2026 [02-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
INDIA LTD Vs SUBHAMAYJANGRA(P), IMENTIONED ASISINGLE PAGE ISMENTIONED
ISARKAR ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL AGE IS
ITHROUGH MAIL ECIEVED
HROUGH
L
IOMP (I) (COMM)/704/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT
[INDIA LTD Vs SUNIL I TIWARI UDANGRA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHIAS SINGLE
RECIEVED IMAIL 'AGE IS
THROUGH MAIL ECIEVED
HROUGH
AIL
IOMP (I) (COMM)/705/2026 [02-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASINOT
INDIA LTD Vs UJWALAJANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
IRAJENDRA BORATE ISINGLE PAGE ISRECIEVED THROUGHIAS SINGLE
IRECIEVED IMAIL 'AGE 19
ITHROUGH MAIL CIEVED
HROUGH
AIL
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IOMP (I) (COMM)/698/2026 [02-04-2026 [TATA CAPITAL LTD Vs ANKITINAVEEN INOT INOT MENTIONED ASNOT
ISHUKLA ISHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
[RECIEVED IMAIL IPAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
IMAIL
IOMP (I) (COMM)/699/2026 [|02-04-2026 ITATA CAPITAL LTD Vs JITENDRAINAVEEN INOT INOT MENTIONED ASNOT
IBAHADUR SINGH ISHARMA(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
[SINGLE PAGE ISRECIEVED THROUGHHAS  SINGLE
RECIEVED IMAIL AGE IS
ITHROUGH MAIL CIEVED
HROUGH
AIL
ICS (COMM)/205/2026 02-04-2026 IMLT ROYALTECH PVT LTD VsMandeep INOT INOT MENTIONED ASNOT
JASBIR SINGH [Bansal(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
[SINGLE PAGE ISRECIEVED THROUGHHAS  SINGLE
IRECIEVED IMAIL AGE IS
[THROUGH MAIL ECIEVED
HROUGH
AIL
ICS (COMM)/208/2026 02-04-2026 JAlufine International Vs Lalit Narain[RAJ INOT INOT MENTIONED AS[NOT
[Khanna [KUMAR(P), IMENTIONED ASSSINGLE PAGE ISMENTIONED
ISINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
ICS (COMM)/209/2026 02-04-2026 JUNION BANK OF INDIA Vs Shital[Deepa Gupta(P),[NOT
[Prop of M/s Ronak Collecation IMENTIONED AS|
ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
ICS (COMM)/206/2026 02-04-2026 [UNION BANK OF INDIA Vs Punam|Deepa Gupta(P),[NOT
Kumari Prop of M/s Leepra Nail Arf IMENTIONED AS|
land Fashion Point ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
[ExComm - Award  by02-04-2026 IMS SUNDARAM FINANCEAbhishek INOT
JArbComm/38/2026 ILIMITED Vs GULJAR F Kaushik(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL
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[ExComm - Award by02-04-2026 IMS SUNDARAM FINANCEAbhishek INOT
JArbComm/37/2026 ILIMITED Vs SATYANARAYAN[Kaushik(P), IMENTIONED AS
IPRASAD KESARI ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
[ExComm - Award byj02-04-2026 IMS SUNDARAM FINANCEAbhishek INOT
JArbComm/39/2026 ILIMITED Vs SAMEER KHAN [Kaushik(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
ICS (COMM)/207/2026 02-04-2026 BANK OF BARODA Vs SANJEEV|Quaisar Ali(P), [NOT

IKUMAR IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/713/2026 |04-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs G S TYRE CARE JANGRA(P), IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/714/2026 [04-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs DINESH SINGH JANGRA(P), IMENTIONED AS|
ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/715/2026 [04-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIJISAN EXPORTSJANGRA(P), |[MENTIONED AS
IPVT LTD ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/716/2026 [04-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs AAYUSH TOURS]
JAND TRAVELS

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

IOMP (I) (COMM)/717/2026

DATE

REGISTRATION

04-04-2026

OFPETITIONER

NAME
RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vg

ICHANDAN BABU

RAJESH

VSADVOCATE

JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/718/2026

04-04-2026

ITATA CAPITAL LTD Vs KARMVIR|
ISINGH

INAVEEN
ISHARMA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

IOMP (1) (COMM)/719/2026

04-04-2026

TATA CAPITAL LID Vs JYOTINAVEEN
ISHARMA(P),

IMINERALS

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/211/2026

04-04-2026

KAUSHAL KUMAR Vs R D RETAIL{PRINCE

[INDIA PVT LTD

[KUMAR(P),

INOT
IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

[ExComm - Award b
JArbComm/43/2026

04-04-2026

JAXIS BANK LTD Vs MOHAMMAD
IKURBAN

IVIMAL

KHURANA(P),

INOT
IMENTIONED AS}
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ICS (COMM)/212/2026

04-04-2026

ICanara Bank Vs Kamakshi

Varun Mittal(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/213/2026

04-04-2026

JAkzonobel india limited Vs BlastRaj

ICoats

Ruhil(P),

Kumarj

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

ICS (COMM)/214/2026 06-04-2026 IPRAVEEN AGGARWAL VslShreshth INOT
ISANSKAR DIXIT PJain(P), IMENTIONED AS]
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
[Execution (Comm)/71/2026 [06-04-2026 IBANK OF MAHARASHTRA Vs INOT
IANSHUL KUMAR BHASIN IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (COMM)/14/2026 06-04-2026 IM/S MANAPPURAM FINANCE LTDJEEWAN INOT
Vs ASHISH BHASIN [PARKASH IMENTIONED AS]
IGUPTA(P), ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
ICS (COMM)/217/2026 07-04-2026 [Himanshu Jalan Vs PLASTIPLUSVishal Garg(P), [NOT
[ECOTRONICS PVT LTD IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
ICS (COMM)/218/2026 07-04-2026 IPRIME HORTIAGRO PROJECTSNeeraj INOT
ILIMITED Vs JCO INTERNATIONALGupta(P), IMENTIONED AS|
A PARTNERSHIP FIRM ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
ICS (COMM)/221/2026 07-04-2026 Shri Hanuman Textile Vs SSM|Sneha INOT
lenterprise |Agarwal(P), IMENTIONED AS|
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/741/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RUSHIKESHJANGRA(P), IMENTIONED AS]

IRAMESH ALANJKAR

ISINGLE PAGE IS}
IRECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IOMP (I) (COMM)/737/2026

DATE
REGISTRATION

07-04-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES

INDIA LTD Vs
ISANJAYBHAI LAKHBHAI

SACHALA

ADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

IOMP (I) (COMM)/740/2026

07-04-2026

[TOYOTA FINANCIAL SERVICES
INDIA LTD Vs PRITI PRAKASH
IHARODE

[RAJESH
JANGRA(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

IOMP (1) (COMM)/739/2026

07-04-2026

TOYOTA FINANCIAL SERVICES

IRAJESH

INOT

[INDIA LTD Vs rajesh vasantJANGRA(P), IMENTIONED AS|
Imachutre ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/749/2026 |07-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs LOPA VASANTRAOQ
ICHER

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/738/2026

07-04-2026

[TOYOTA FINANCIAL SERVICES

RAJESH

INOT

INDIA LTD Vs SANA ALFIYAJANGRA(P), IMENTIONED AS|
[KAOSAR SABIR KHAN ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/747/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs VINOD DILIP|
JAGTAP

UANGRA(P),

IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

IOMP (I) (COMM)/748/2026

07-04-2026

TOYOTA FINANCIAL SERVICES]
[INDIA LTD Vs SANJIB DEB

[RAJESH
JANGRA(P),

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IOMP (I) (COMM)/736/2026

DATE
REGISTRATION

07-04-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES

ADVOCATE

RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAIL ID DATE OF E-
FILING

INDIA LTD Vs LAXMI RAI JANGRA(P), IMENTIONED AS|
ISINGLE PAGE IS}
[RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/745/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs KHUSHBUKUMAR]
IR PATEL

JANGRA(P),

IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED

[THROUGH MAIL

IOMP (I) (COMM)/746/2026

07-04-2026

TOYOTA FINANCIAL SERVICES

IRAJESH

INOT

INDIA LTD Vs KALPESHKUMARUJANGRA(P), IMENTIONED AS|
IRAMANLAL BHATIYA ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL
ICS (COMM)/222/2026 07-04-2026 [Shree Ganik Udyog Vs Gulshan LalG SINOT

Gulati

IGANGWAR(P),

IMENTIONED AS}
ISINGLE PAGE IS

IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/744/2026 [07-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIRENDRAJANGRA(P), IMENTIONED AS|
ISHARMA ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/743/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ASLALMBHAIJANGRA(P), [MENTIONED AS
[HARUNBHAI GOGADA ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/750/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs GAURAVJANGRA(P), |MENTIONED AS|

IRAJENDRA AHIRE

ISINGLE PAGE IS}
IRECIEVED
THROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IOMP (I) (COMM)/742/2026

DATE
REGISTRATION

07-04-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

[TOYOTA FINANCIAL SERVICES
INDIA LTD Vs MADHURI TOURS]
JAND TRAVELS

ADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
ISINGLE PAGE IS

ADVOCATE EMAIL ID DATE OF E-
FILING

RECIEVED
ITHROUGH MAIL
ICS (COMM)/219/2026 07-04-2026 ICANARA BANK Vs KISHANJArun KumarngNOT
IKUMAR [Shukla(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
[Execution (Comm)/74/2026 [07-04-2026 ISHIV KRAFT PAPER PVT LTD VsJAGRITI INOT
IM/S R S INDUSTRIES AND ANRYJAIN(P), IMENTIONED AS|
[THROUGH ITS ISINGLE PAGE IS
IPARTNER/AUTHORIZED IRECIEVED
ISIGNATORY MR RAKESH YADAV [THROUGH MAIL
[Execution (Comm)/73/2026 [07-04-2026 IRICH CROP PROTECTION PVTJAGRITI INOT
ILTD Vs M/S FRITO AGRO INDIAJAIN(P), IMENTIONED AS|
OPC PVT LTD THROUGH ITS ISINGLE PAGE IS
IDIRECTOR MR SURENDRA| IRECIEVED
KUMAR [THROUGH MAIL
[Execution (Comm)/72/2026 [07-04-2026 RAKESH GOEL Vs ANUSUYAUJAGRITI INOT
IPRASAD RATURI JAIN(P), IMENTIONED AS|
ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
ICS (COMM)/220/2026 07-04-2026 IVARUN GUPTA Vs Sh Rohan Arora INOT
IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
ICS (COMM)/225/2026 08-04-2026 ISTATE BANK OF INDIA VsGopal ChandNOT
JANSHUL PROP OF ANSHULSharma(P), IMENTIONED AS

IENTERPRISES

ISINGLE PAGE IS}
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IMISC DJ/595/2026 09-04-2026 ISUSHIL CORUGATINGICHARU INOT

ICHEMICALS Vs MS PREETI GOYALISHARMA(P), |MENTIONED AS]
ISINGLE PAGE IS}
[RECIEVED

THROUGH MAIL

ICS (COMM)/230/2026 09-04-2026 [RANJAN JAIN Vs  SANJAYMandeep INOT

ISHARMA [Bansal(P), IMENTIONED AS]
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

ICS (COMM)/231/2026 09-04-2026 IPUNJAB NATIONAL BANK VgSachin Malik(P),[NOT

RAVINDER KUMAR GUPTA IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL

IMISC DJ/593/2026 10-04-2026 IDEEPAK KUMAR Vs SUNDARAMjsudhir INOT

IFINANCE LTD kumar(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

[ExComm - Award  byj11-04-2026 Axis Bank Ltd Vs VARNITIMAYANK INOT
JArbComm/48/2026 INDUSTRIES IMAHAJAN(P), IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
ITHROUGH MAIL

IMISC DJ/599/2026 11-04-2026 INDO CHEMICALS PVT LTD VSSAURABH INOT

IVAISHALI FOIL CONTAINER ISHOKEEN(P), [MENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

IMISC DJ/598/2026 11-04-2026 IMalwa Automobiles Pvt Ltd Vs JailPraveen INOT

Mahakal Stock Rana(P), IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM)/237/2026 11-04-2026 [Shree Ganik Udyog Vs Sachin Bhel |G SINOT
IGANGWAR(P), MENTIONED AS]
ISINGLE PAGE IS
[RECIEVED

THROUGH MAIL

ICS (COMM)/236/2026 11-04-2026 [Shree Ganik Udyog Vs Hari Om G SINOT
IGANGWAR(P), MENTIONED AS]
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

ICS (COMM)/242/2026 13-04-2026 IBANK OF INDIA Vs HARISHkhudhansu(P), [NOT
IMALHOTRA IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

IOMP (1) (COMM)/766/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs VISHAL NARAYANJANGRA(P), [MENTIONED AS|
PATIL SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/760/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

[INDIA LTD Vs PRASAD SHRIKANTJANGRA(P), IMENTIONED AS}
[IDESHAPANDE ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/761/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs SHYAMNARAYANJANGRA(P), [MENTIONED AS
ISOHAN YADAO ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/765/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs SUMIT CHOUBEY [JANGRA(P), |[MENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/764/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs KAVITA GAIKAWAD JANGRA(P), [MENTIONED AS
ISINGLE PAGE IS
[RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/762/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs K P TRAVELS JANGRA(P), IMENTIONED AS}
ISINGLE PAGE IS}
RECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/763/2026 [13-04-2026 IKOTAK MAHINDRA BANK LTD VSAMIT INOT

[KRISHNA INDUSTRIES [KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

IOMP (1) (COMM)/758/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs ASANUOPJANGRA(P), [MENTIONED AS
KHRUOMO SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/759/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs VAIBHAVI LAXMANJANGRA(P), [MENTIONED AS|
POTDAR SINGLE PAGE IS
RECIEVED
THROUGH MAIL

ICS (COMM)/243/2026 13-04-2026 IBANK OF INDIA Vs ANJU Geetanjali INOT

[Sharma(P), IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

IMISC DJ/607/2026 13-04-2026 JAXTS BANK Vs NARBIR SINGH Vareef INOT

Ahmad(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[ExComm - Award  byj13-04-2026 AXIS BANK LTD Vs ARVIND|Rahul INOT
JArbComm/49/2026 [BAIRWA IChauhan(P), IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/785/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs HAJRA S UANGRA(P), [MENTIONED AS
ISINGLE PAGE IS}
RECIEVED
THROUGH MAIL
JOMP (I) (COMM)/784/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs POOJA KUNAIJANGRA(P), IMENTIONED AS]
IKUMBHAR ISINGLE PAGE IS}
IRECIEVED
THROUGH MAIL
IOMP (I) (COMM)/783/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ABHIJIT SHIVAJIJANGRA(P), IMENTIONED AS]
ISAVEKAR ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/778/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIKAS RAIKWAR JANGRA(P), IMENTIONED AS|
ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/780/2026 [15-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
[INDIA LTD Vs RENUKA NAMDEVJANGRA(P), |MENTIONED AS]
IBHALERAV ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/805/2026 [17-04-2026 IKOTAK MAHINDRA BANK LTD Vs AMIT INOT
ISANJAY JAYANTIBHAI CHAU KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/801/2026 [17-04-2026 KOTAK MAHINDRA BANK LTD VSAMIT INOT
IRAVICHANDRAN C NATTAR KUMAR(P), IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/800/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs MOHAMMADJANGRA(P), IMENTIONED AS|
SHAHID SHAKEEL AHAMAD| SINGLE PAGE IS
JANSARI RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/803/2026 [17-04-2026 [HDFC BANK LTD Vs SIDDHARTHAINAVEEN INOT

[IKHERA ISHARMA(P), [MENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

IOMP (I) (COMM)/804/2026 |17-04-2026 [HDFC BANK LID Vs SHIVAM[NAVEEN INOT

IMISHRA SHARMA(P), [MENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/807/2026 [17-04-2026 [IDFC BANK LTD Vs SUSHILNAVEEN INOT

KUMAR VERMA SHARMA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/808/2026 [17-04-2026 [HDFC BANK LTD Vs SHER SINGH [NAVEEN INOT

ISHARMA(P), |MENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

IOMP (I) (COMM)/809/2026 [17-04-2026 SHRIRAM FINANCE LTD VsANURAG INOT

IYOGESH KUMAR IMISHRA(P), [MENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID DATE OF E-
FILING

IOMP (I) (COMM)/810/2026 [17-04-2026 SHRIRAM FINANCE LTD VSANURAG INOT
IDEEPAK IMISHRA(P), |MENTIONED AS
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/811/2026 [17-04-2026 IKOTAK MAHINDRA BANK LTD VSAMIT INOT
IVIJAY PRATAP SINGH RAJAWAT |[KUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
IRP/6/2026 17-04-2026 IQualitest Infotech Pvt Ltd Vsli\élanish INOT
I[LOVONAV INDIA PVT LTD umar(P), IMENTIONED AS]
SINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/799/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs ESSAREJANGRA(P), IMENTIONED AS]
[TRANSSOLUTIONS PRIVATE] ISINGLE PAGE IS
ILIMITED IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/798/2026 [17-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VIJAY HARIJANGRA(P), IMENTIONED AS]
IGAIKWAD ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
IMISC DJ/616/2026 17-04-2026 ICICI BANK LTD Vs M/SMahesh INOT
KAMDHENU ENTERPRISES Kumar(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
IOMP (I) (COMM)/813/2026 [17-04-2026 [HDFC BANK LTD Vs MONUNAVEEN INOT
IKUMAR ISHARMA(P), [MENTIONED AS

ISINGLE PAGE IS}
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/812/2026 [17-04-2026 [HDFC BANK LTD Vs RINKUNAVEEN INOT

[THAKUR ISHARMA(P), |MENTIONED AS§
ISINGLE PAGE IS
[RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/802/2026 (17-04-2026 [TATA CAPITAL LTD Vs RAMESHNAVEEN INOT

IYADAV ISHARMA(P), [MENTIONED AS
ISINGLE PAGE IS
[RECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/806/2026 [17-04-2026 ISHRIRAM FINANCE LTD Vsli\élanoj INOT

IYOGENDER MALIK umar(P), IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

ICS (COMM)/248/2026 17-04-2026 IM/S FUSION Vs NATIONALkanu singhal(P), [NOT
INSURANCE COMPANY LTD IMENTIONED  AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

ICS (COMM)/249/2026 17-04-2026 JANTIZE FOODS PVT LTD Vs M/S[KOMAL INOT

JARNEJA FOOD JAIN(P), IMENTIONED AS}
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

[ExComm - Award byjl7-04-2026 IM/S MANAPPURAM FINANCE LTDjSandeep INOT
JArbComm/50/2026 Vs KRISHAN KUMAR INehra(P), IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

[ExComm - Award by17-04-2026 IM/S MANAPPURAM FINANCE LTDjSandeep INOT
JArbComm/51/2026 Vs Prashant Sehrawat INehra(P), IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ICS (COMM)/258/2026 18-04-2026 IBANK OF INDIA Vs VISHALjVarun INOT
IBANSAL [Sharma(P), IMENTIONED AS]
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/820/2026 [18-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs VISHAL NARAYANPJANGRA(P), IMENTIONED AS|
IPATIL ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
JIOMP (I) (COMM)/819/2026 [18-04-2026 IM/S DOST FINCAP PVT LTD VsBanke BihariNOT
[PRATAP SINGH [Sharma(P), IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
IOMP (I) (COMM)/818/2026 [18-04-2026 IADITYA BIRLA HOUSING|[Yashvardhan _ [NOT
IFINANCE LIMITED Vs EDELWEISS|Singh(P), IMENTIONED AS|
IASSET RECONSTRUCTION| ISINGLE PAGE IS
ICOMPANY LIMITED IRECIEVED
THROUGH MAIL
ICS (COMM)/257/2026 18-04-2026 ISTATE BANK OF INDIA VsACHAL INOT
IMOAYANGER IKESHAV IMENTIONED AS|
[RAJGOPAL(P), [SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
ICS (COMM)/256/2026 18-04-2026 ISTATE BANK OF INDIA VSACHAL INOT
IVIYIETO KERA KESHAV IMENTIONED AS]
[RAJGOPAL(P), [SINGLE PAGE IS
RECIEVED
THROUGH MAIL
ICS (COMM)/255/2026 18-04-2026 [State Bank of India Vs S YANKIU  |ACHAL INOT
KESHAV IMENTIONED AS]
IRAJGOPAL(P), SINGLE PAGE IS

IRECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM)/259/2026 18-04-2026 IBANK OF INDIA Vs VIJAY TOMAR [Varun INOT
ISharma(P), IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED

THROUGH MAIL

IOMP (I) (COMM)/821/2026 [20-04-2026 [Kotak Mahindra Bank Ltd VSAMIT INOT

iGayatriba Harpalsinh Sarvaiya [KUMAR(P), IMENTIONED AS
ISINGLE PAGE
RECIEVED
ITHROUGH MAIL

IOMP (I) (COMM)/822/2026 [20-04-2026 [Kotak Mahindra Bank Ltd VSAMIT INOT

IGayatriba Harpalsinh Sarvaiya [KUMAR(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/823/2026 [20-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT

IGayatriba Harpalsinh Sarvaiya [KUMAR(P), IMENTIONED AS}
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL

IOMP (I) (COMM)/824/2026 [20-04-2026 [Kotak Mahindra Bank Ltd VSAMIT INOT

[Harpalsinh Jayvantsinh Sarvaiya IKUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL

IOMP (I) (COMM)/825/2026 [20-04-2026 [Kotak Mahindra Bank Ltd VSAMIT INOT

[Harpalsinh Jayvantsinh Sarvaiya KUMAR(P), IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

[Execution (Comm)/82/2026 [20-04-2026 IBANK OF INDIA Vs YOGESH|Varun INOT
[BHARDWAJ [Sharma(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM)/261/2026 20-04-2026 IM/S SUSHIL CORUGATING ANDRitu Sharma(P),[NOT
ICHEMICALS P LTD THROUGH ITS IMENTIONED AS|
IDIRECTOR SUSHIL KUMAR GARG] ISINGLE PAGE IS
Vs M/S WEPACK THROUGH ITS [RECIEVED
[PROP MOHAK VADHERA ITHROUGH MAIL
IOMP (I) (COMM)/829/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs DATTA SUDHAKARJANGRA(P), IMENTIONED AS|
IMEHTRE ISINGLE PAGE IS}
RECIEVED
ITHROUGH MAIL
ICS (COMM)/264/2026 21-04-2026 JALLURE ENTERPRISES PVT LTDI%H KINOT
Vs KRISHNA FOOTCARE AND ANR URANA(P), [MENTIONED AS]
ISINGLE PAGE IS}
IRECIEVED
THROUGH MAIL
IMISC DJ/656/2026 22-04-2026 IMOHIT POLYMERS Vs KoreslitROHIT KUMARNOT
Industries Pvt Ltd IGARG(P), IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
ICS (COMM)/269/2026 22-04-2026 ISTATE BANK OF INDIA Vs SAANVIRavindra INOT
IPROP OF M/S SAANVIS[Narayan IMENTIONED AS]
IMAKEOVER SALOON Singh(P), ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
ICS (COMM)/270/2026 22-04-2026 IMS APRAJIT IMPEX LLP Vs SHMANJEET INOT
AMIT KUMAR PROP M/S OPINESHARMA(P), [MENTIONED AS]
INDIA ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
ICS (COMM)/271/2026 22-04-2026 [BANK OF INDIA Vs GurleenVarun INOT
ISachdeva ISharma(P), IMENTIONED AS]
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
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ICS (COMM)/273/2026 23-04-2026 ISTATE BANK OF INDIA VsRavindra INOT
ISUBBROTA PANDEY PROP OF M/SNarayan IMENTIONED AS|
IPANDEY ENTERPRISES [Singh(P), ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
IOMP (COMM)/16/2026 23-04-2026 JAGDISH KUMAR Vs KOTAKHARISH INOT

IMAHINDRA PRIME LTD AND ANR

[KUMAR(P),

IMENTIONED AS|
ISINGLE PAGE IS
[RECIEVED

[THROUGH MAIL

[Execution (Comm)/83/2026

24-04-2026

IBERLIA

STEELS PVT  LTDY N

[THROUGH ITS AR VIKAS BERLIAJAISWAL(P),

Vs AKANSHA MISHRA PROP OH

INOT
IMENTIONED AS
ISINGLE PAGE IS

IMS ADITYA ENTERPRISES IRECIEVED
ITHROUGH MAIL
ICS (COMM)/274/2026 24-04-2026 IBANK OF MAHARASHTRA Vs RAM|Rajiv Ranjan(P),[NOT

ISINGH Proprietor of M/s R §
[[nternational

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

THROUGH MAIL

[Execution (Comm)/84/2026

25-04-2026

IMS SHIVA OIL MILLS THROUGH]

[Mayank

ITS PROP SH SUMIT GARG Vs MslSinghal(P),

INOT
IMENTIONED AS}

[Shree ~ Shyam  Communication| ISINGLE PAGE IS

[Through its Ar Prop Smt Sapna [RECIEVED

[Sahay ITHROUGH MAIL
ICS (COMM)/277/2026 25-04-2026 IMS SL YADAV CRANES PRIVATE/Gurmit  Singh[NOT

ILTD Vs SH CHITRAVEER Hans(P), IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/840/2026 [27-04-2026 [TOYOTA FINANCIAL SERVICESVishal INOT

INDIA LTD Vs
IDAYAL

RAMESHVAR[Khattar(P),

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

[ExComm - Award byj27-04-2026 IGAMBIT LEASING AND FINANCEVIKAS  DEEPNOT
JArbComm/56/2026 IPVT LTD Vs AJAY AND ORS JAIN(P), IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED
ITHROUGH MAIL
ICS (COMM)/281/2026 27-04-2026 K P STEEL HOLDINGS VsManoj KumarNOT
IRAMANAND INDUSTRIES [Bhagat(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
ICS (COMM)/280/2026 27-04-2026 IM/S MANKA GLASS Vs VIKASpulkit mittal(P), [NOT
INARAYAN IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
IOMP (I) (COMM)/847/2026 [28-04-2026 Kotak Mahindra Bank Ltd VSAMIT INOT
[PRAVIN SHAMJI LAVADIYA [KUMAR(P), IMENTIONED AS]
ISINGLE PAGE IS
IRECIEVED
[THROUGH MAIL
JOMP (I) (COMM)/846/2026 [28-04-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SODHAPJANGRA(P), IMENTIONED AS]
ICHATRAPALSINH ALUBHA ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL
IOMP (I) (COMM)/841/2026 [28-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SHEKH ANWARJANGRA(P), [MENTIONED AS
ISHEKH ALI ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL
IOMP (I) (COMM)/845/2026 [28-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs CHAITANYAJANGRA(P), [MENTIONED AS
IGANESH RAJPURKAR ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/844/2026

DATE
REGISTRATION

28-04-2026

OFPETITIONER

NAME
RESPONDENT NAME

VS

[TOYOTA FINANCIAL SERVICES

[INDIA LTD Vs JITENDRA SINGH

ADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

ADVOCATE EMAIL ID DATE OF E-
FILING

IOMP (I) (COMM)/842/2026

28-04-2026

[TOYOTA FINANCIAL SERVICES

[RAJESH

INOT

INDIA LTD Vs RAZIYA BIBI UANGRA(P), |MENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL
IOMP (I) (COMM)/843/2026 [28-04-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs RIYAZ KHAN

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED

THROUGH MAIL

OMP
(COMM)/1/2026

(MISC)|

29-04-2026

AJAY KUMAR DANGRE
ISANDEEP KUMAR

Vs

[Utsav Garg(P),

INOT
IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

IOMP (I) (COMM)/854/2026

20-04-2026

BALDEV FINLEASE PVT LTD Vg
IAbdul Jabbar

IGAGAN
DINDAL(P),

INOT
IMENTIONED AS}
ISINGLE PAGE IS
[RECIEVED
THROUGH MAIL

[ExComm -  Award
JArbComm/57/2026

by]

20-04-2026

AXIS BANK LTD Vs
INEGI

BHASKAR]

ISANJEEV
PATHAK(P),

INOT
IMENTIONED AS|
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL

ICS (COMM)/284/2026

20-04-2026

[BANK OF INDIA Vs M/S GAMUT|
TRADING CO THROUGH IT§
IPROPRIETOR HARISH KUMAR

JAmrendra Nath|
IShukla(P),

INOT
IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
THROUGH MAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM)/285/2026 29-04-2026 IGREEN FIELD INDUSTRIES Vsideepak INOT

ICHARAN PADUKA INDUSTRIESchopra(P), IMENTIONED AS
IPRIVATE LIMITED ISINGLE PAGE IS
[RECIEVED

THROUGH MAIL

IMISC DJ/708/2026 30-04-2026 ICLASSIC CAPS Vs VIJAY PACKERS [SHIV INOT

IKUMAR(P), IMENTIONED AS|
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

ICS (COMM)/290/2026 30-04-2026 [UNION BANK OF INDIA Vs M/Srajiv kumar(P), [NOT

ISTAR GRAPHICS THROUGH IMENTIONED AS|
IPROPRIETOR MAHIPAL SINGH ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL

ICS (COMM)/291/2026 30-04-2026 IM/S KRISHI INDUSTRIES Vs M/S[Kushagra INOT

ISHYAM JI DISTRIBUTER Goel(P), IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL

ICS (COMM)/292/2026 30-04-2026 IM/S KRISHI INDUSTRIES Vs M/SKushagra INOT

IBH ENTERPRISES IGoel(P), IMENTIONED AS]
ISINGLE PAGE IS]
RECIEVED
ITHROUGH MAIL

[Execution (Comm)/90/2026 [30-04-2026 IM/s SHREE GANIK UDYOG VsG SINOT

Varun IGANGWAR(P), [MENTIONED AS
ISINGLE PAGE IS
RECIEVED
THROUGH MAIL

ICS (COMM)/293/2026 130-04-2026 [UCO BANK Vs M/S UJJWALMANOJ INOT

IMODULAR KITCHEN AND ANR  [KUMAR(P), IMENTIONED AS
ISINGLE PAGE IS
IRECIEVED
ITHROUGH MAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

Bhasin(P),

k.com

IMISC DJ/709/2026 130-04-2026 INAMAN METAL CRAFT  VsSaurav Joon(P), NOT
ILOVYAM UDYOG AND PACKERS IMENTIONED AS
ISINGLE PAGE IS
RECIEVED
ITHROUGH MAIL
47 ISH. RAJ KUMAR,SOUTH- 603 ICommercial Suit  |CS (COMM)/177/2026 01-04-2026 VINOD SINGH LOCHAV  VsRAMIT 0212375979 balajimindworkz@gmaif27.03.2026
IDISTRICT JUDGEWEST INDOSPIRIT DISTRIBUTION LTD [SEHRAWAT(P), .com
(COMMERCIAL
ICOURT-01
603 ICommercial Suit  |CS (COMM)/179/2026 01-04-2026 IBANK OF INDIA Vs Anshu KumarVarun 8384089688 ladv.varunsharma@gmaf24.03.2026
[Singh [Sharma(P), fil.com
603 ICommercial Suit  |[CS (COMM)/180/2026 01-04-2026 [Runu Mishra Proprietor R P TradersMandeep Singhj9212002049 kapoorin@yahoo.com [27.03.2026
Vs The New India Assurance Co Ltd [Kapoor(P),
603 ICommercial Suit  |CS (COMM)/184/2026 02-04-2026 [Sanjay Saluja And Anr VsRahul Rajpal(P),[0999080438 ladvocaterahulrajpal @g [27.03.2026
[TAJESHWAR SINGH GHAI And Anr] Imail.com
603 ICommercial Suit  |[CS (COMM)/188/2026 04-04-2026 RAMESH YADAV Vs M/S BNMlAshu Ralhan(P),[0818923612 bnmindustry@gmail.co [20.03.2026
INDUSTRY Im
603 ICommercial Suit  [CS (COMM)/195/2026 04-04-2026 ICANARA BANK Vs BHAWNARSubhash Kumar [9050279420 bhawna26988varuna@ [27.03.2026
IVERMA PROPRIETOR OF M/Sgha(P), lgmaill.com
IVERMA CARPETS
603 ICommercial Suit  |CS (COMM)/201/2026 06-04-2026 IPUMA SE Vs GHANSHYAM SINGH |Gautam 999930688 eludication.legal@outlo [02.04.2026
Bhasin(P), lok.com
603 ICommercial Suit  |ICS (COMM)/205/2026 07-04-2026 ISEEMA BEHL Vs SUPERIARCHIT 0599043045 legal @sigmalegal.in 02.04.2026
IPLASTRONICS PVT LTD ISINGHAL(P),
603 ICommercial Suit  |CS (COMM)/208/2026 08-04-2026 JUNION BANK OF INDIA Vs Shri Sai[Uzair Elahi(P), 9999332412 confierlawfirm @gmail.cj28.03.2026
[Enterprises And Anr m
603 ICommercial Suit  |CS (COMM)/210/2026 09-04-2026 IGONSAI LOGISTICS PVT LTD Vsujjawal Kumar8130412316 raiujjwal198 @gmail.coo|07.04.2026
[Trident Shipping Private Limited Rai(P), Im
603 ICommercial Suit  |CS (COMM)/211/2026 09-04-2026 Punjab National Bank Vs Smt BimlaJArun 0899138242 larunbhardwaji1206@g [24.03.2026
Bisht and Anr Bhardwaj(P), Imail.com
603 ICommercial Suit  |CS (COMM)/219/2026 13-04-2026 XVsY IGautam 0999306881 eludication.legal@outlo [08.04.2026
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603 ICommercial Suit  |CS (COMM)/224/2026 16-04-2026 ICANARA BANK Vs RAVINDERNILENDU 0999050853 nilendwasyayan@gmail [04.04.2026
KUMAR IVATSYAYAN(P) L.com

603 ICommercial Suit  |CS (COMM)/225/2026 16-04-2026 IMS BATRA BREWERIES ANDfajeev  kumarg312276651 Ir.tewari88@gmail.com [22-03-2026
DISTILLERIES PVT LTD Vs MSjtewari(P),
KASHISH MANAGEMENT AND|
ISERVICES PVT LTD

603 ICommercial Suit  |CS (COMM)/227/2026 16-04-2026 [Punjab National Bank Vs MR NITIN[Saurav 9899331166 sauravbhasinio@gmail.[14-04-2026
IBHATIA AND ANR Bhasin(P), com

603 ICommercial Suit  |[CS (COMM)/229/2026 17-04-2026 [KONCEPT AUTOMOBILES PVTVivek Singh(P), (0999130332 nitya@nakslegal.com  [13.04.2026
ILTD Vs ORIX LEASING AND|
IFINANCIAL SERVICES INDIA LTD

603 ICommercial Suit  |[CS (COMM)/232/2026 18-04-2026 [PUNJAB NATIONAL BANK VsSANCHEET 0548667393 sssanchitog@gmail.co [16.04.2026
[FORTUNE HUMAN CAPITAL PVTISHARMA(P), m
ILTD AND ORS

603 ICommercial Suit  |[CS (COMM)/233/2026 18-04-2026 [PUNJAB NATIONAL BANK Vs SLGSANCHEET 0548667393 sssanchitog@gmail.co [16.04.2026
IFASHIONS AND ANR ISHARMA(P), m

603 ICommercial Suit  |[CS (COMM)/236/2026 20-04-2026 [State Bank of India Vs Vikas Kumar |Akanksha 0811343911 rbsamaiyar.adv@gmail. [13.04.2026

|Ahuja(P), lcom

603 ICommercial Suit  |CS (COMM)/237/2026 21-04-2026 ICANARA BANK Vs DAPINDER|CHITRA 0212888057 chitramalhotrasobli@g [11.04.2026
ISINGH SACHDEVA PROP M/SMALHOTRA(P), Imail.com
IRATTAN ENTERPRISES

603 ICommercial Suit  |CS (COMM)/239/2026 22-04-2026 IM/S DURA BUILD CARE PVT LTD{Sanjay 9711067747 sanjayshukla84.adv@g [18.04.2026
Vs NARAYAN SETHIA[Shukla(P), Imail.com
ICONSTRUCTIONS

603 ICommercial Suit  |ICS (COMM)/241/2026 23-04-2026 IM/s Sahana Buildtech Pvt Ltd VSANJALI 0891434698 advsandeepk11@gmail. [18.04.2026
[Shri Rakesh Jolly INEHRA(P), lcom

603 ICommercial Suit  |CS (COMM)/247/2026 25-04-2026 IBHAWAN SINGH Vs SHIPBOLTIRAMIT 02142375979 ladvocateramit@gmail.c [23.04.2026
INDUSTRIES PRIVATE LIMITED [SEHRAWAT(P), jom

603 ICommercial Suit  |CS (COMM)/248/2026 25-04-2026 Punjab National Bank VSIVED 0711900673 ladvocateprakashved @g [22.04.2026
IMUJJAMIL KHAN IPRAKASH(P), Imail.com

603 ICommercial Suit  |[CS (COMM)/251/2026 27-04-2026 [State bank of india Vs KAPIMohit Tiwari(P),0301232373 ladvkmishra@outlook.c [23.04.2026
ISHARMA om

603 ICommercial Suit  |CS (COMM)/256/2026 29-04-2026 IPAWAN SOLANKI Vs MS BLINK|[Naveen 9999926997 lquestlexpartners@gmaif25.04.2026
ICOMMERCE PRIVATE LIMITED [Sehrawat(P), l.com
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603 IPETITION U/S9 |OMP (I)(COMM)/1185/2026 |01-04-2026 BMW INDIA FINANCIAJ/ASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
ISERVICES PVT LTD Vs SAYEDKUMAR com
IMURTHALA THANGAL

603 PETITION U/S9 [OMP (I)(COMM)/1186/2026 |01-04-2026 BMW INDIA FINANCIAJASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
ISERVICES PVT LTD VsKUMAR com
INITYOTSAVA ROOFING
ISOLUTIONS

603 IPETITION U/S9 |OMP (I)(COMM)/1187/2026 |01-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [11.03.2026
IGourav Sharma ISHANKAR fil.com

603 IPETITION U/S9 [OMP (I)(COMM)/1188/2026 [01-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargl@gma [11.03.2026
[Shri Ram Roadlines And Ors ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1189/2026 |01-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 lassociatesrsgargl@gma [11.03.2026
IShri Ram Roadlines And Ors ISHANKAR fil.com

603 IPETITION U/S9 |OMP (I)(COMM)/1190/2026 |01-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 lassociatesrsgargl@gma [11.03.2026
[Sanjeev Sangwan ISHANKAR fil.com

603 IPETITION U/S9 |OMP (I)(COMM)/1191/2026 |01-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 [associatesrsgargi@gma [17.03.2026
[Baljinder Singh ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1212/2026 |04-04-2026 [Toyota financial services india ltd V§ASHOK 0013493108 ladvocateashok1@gmail.[28.02.2026
IDEEPAK KUMAR KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1213/2026 |04-04-2026 [Toyota financial services india ltd V§JASHOK 0013493108 ladvocateashok1@gmail.f10.03.2026
INDER PAL SINGH KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1214/2026 |04-04-2026 [Toyota financial services india ltd V§ASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
IMANDEEP KAUR KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1215/2026 |04-04-2026 [Toyota financial services india ltd V§ASHOK 0013493108 ladvocateashok1@gmail.fi2.03.2026
IPANKAJ MISHRA KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1216/2026 |04-04-2026 [Toyota financial services india Itd V§ASHOK 0013493108 ladvocateashok1@gmail.f16.03.2026
IKAPIL PANDEY KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1217/2026 |04-04-2026 [Toyota financial services india ltd V§ASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
ANAM A KUMAR lcom

603 IPETITION U/S9 [OMP (I)(COMM)/1218/2026 |04-04-2026 [Toyota financial services india ltd VASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
ISUKHPREET SINGH KUMAR com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

603 PETITION U/S9 |OMP (I)(COMM)/1238/2026 |06-04-2026 [KOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargl@gma [02.03.2026
[Shri Ram Roadlines ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1239/2026 |06-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargi@gma [07.03.2026
[Shri Ram Roadlines ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1240/2026 |06-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [18.03.2026
[Shri Ram Roadlines ISHANKAR fil.com

603 IPETITION U/S9 [OMP (I)(COMM)/1241/2026 [06-04-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargi@gma [23.03.2026
[Shri Ram Roadlines ISHANKAR fil.com

603 IPETITION U/S9 [OMP (I)(COMM)/1242/2026 |06-04-2026 [KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargl@gma [12.03.2026
[Shri Ram Roadlines ISHANKAR fil.com

603 PETITION U/S9 [OMP (I)(COMM)/1243/2026 [06-04-2026 [KOTAK MAHINDRA BANK LTD Vs[RAVI 9911883595 associatesrsgarg1@gma [09.03.2026
[Parveen ISHANKAR fil.com

603 PETITION U/S9 [OMP (I)(COMM)/1244/2026 [06-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9911883595 associatesrsgarg1@gma [27.02.2026
AND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Balinder Kumar

603 PETITION U/S9 |OMP (I)(COMM)/1256/2026 [07-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[07.03.2026
INDIA LIMITED Vs BILATERAIJKUMAR lcom
ISOLUTIONS PRIVATE LIMITED

603 PETITION U/S9 [OMP (I)(COMM)/1257/2026 |07-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmail.[09.03.2026
[INDIA LIMITED Vs SACHIN J KUMAR lcom

603 PETITION U/S9 [OMP (I)(COMM)/1258/2026 |07-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.f17.03.2026
INDIA LIMITED Vs POONAM|KUMAR lcom
IGUPTA

603 PETITION U/S9 [OMP (I)(COMM)/1259/2026 |07-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[02.03.2026
INDIA LIMITED Vs UPINDERJITIKUMAR lcom
ISINGH BRAR

603 PETITION U/S9 |OMP (I)(COMM)/1260/2026 [07-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[13.03.2026
INDIA LIMITED Vs KSHITIJKUMAR lcom
IKUMAR SHUKLA

603 PETITION U/S9 |OMP (I)(COMM)/1261/2026 [07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgarg1@gma [13.03.2026
IGovinda Narayan Patil ISHANKAR fil.com

603 PETITION U/S9 [OMP (I)(COMM)/1262/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgarg1@gma [17.03.2026
IGanesh Chimanaji Ade ISHANKAR fil.com
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603 PETITION U/S9 |OMP (I)(COMM)/1263/2026 |07-04-2026 [KOTAK MAHINDRA BANK LTD VsRAVI 0911883595 lassociatesrsgargl@gma [09.03.2026
JAshabai Dinkar Suryawanshi ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1264/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 0911883595 associatesrsgargl@gma [02.03.2026
Balu Uttam Chavan ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1265/2026 |07-04-2026 KOTAK MAHINDRA BANK LTD VsRAVI 9911883595 lassociatesrsgargi@gma [03.03.2026
[Yogesh Brijlal Bhapkar ISHANKAR fil.com

603 IPETITION U/S9 [OMP (I)(COMM)/1266/2026 [08-04-2026 ICHOLAMANDALAM INVESTMENTIRAVI 0911883595 lassociatesrsgargi@gma [22.03.2026
IAND FINANCE COMPANY|SHANKAR fil.com
LIMITED Vs Praveen Kumar

603 IPETITION U/S9 |OMP (I)(COMM)/1267/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 associatesrsgargl@gma [02.03.2026
IMahesh Purushottam Sonawane ISHANKAR fil.com

603 IPETITION U/S9 JOMP (I)(COMM)/1268/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 associatesrsgarg1@gma [03.03.2026
[Shakirmo Abdul Rajak ISHANKAR fil.com

603 IPETITION U/S9 |OMP (I)(COMM)/1269/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 lassociatesrsgargi@gma [07.03.2026
[Bharatsing Ramsing Patil ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1270/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 lassociatesrsgargl@gma [23.02.2026
[Manisha Nagesh Kashte ISHANKAR fil.com

603 IPETITION U/S9 |OMP (I)(COMM)/1271/2026 |08-04-2026 IKOTAK MAHINDRA BANK LTD Vs[RAVI 0911883595 lassociatesrsgargl@gma [25.02.02026
IGanesh Rathod ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1297/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs AJAY SINGHI[KUMAR com
RATHOD 3075

603 PETITION U/S9 |OMP (I)(COMM)/1298/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.fi7.03.2026
INDIA LIMITED Vs ADITYAKKUMAR com
IKUMAR 9382

603 PETITION U/S9 |OMP (I)(COMM)/1299/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.fi2.03.2026
INDIA LIMITED Vs ROHIT B 5224 [KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1300/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SAURAV GILJKUMAR com
6532

603 IPETITION U/S9 [OMP (I)(COMM)/1301/2026 |09-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.f17.03.2026
INDIA LIMITED Vs SHIVAMIKUMAR com
KUNWAR 7510
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603 PETITION U/S9 |OMP (I)(COMM)/1302/2026 |09-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs RISHIPAJKUMAR com
IDHARMVIR 8466

603 PETITION U/S9 |OMP (I)(COMM)/1320/2026 [10-04-2026 IM/s cholamandalam investment and[RAVI 0911883595 associatesrsgargl@gma [02.03.2026
finance co ltd Vs Basant Yadav ISHANKAR fil.com

603 PETITION U/S9 [OMP (I)(COMM)/1321/2026 [10-04-2026 IM/s cholamandalam investment and[RAVI 9911883595 lassociatesrsgarg1@gma [02.03.2026
finance co ltd Vs Just QualitySHANKAR fil.com
IConcrete

603 PETITION U/S9 JOMP (I)(COMM)/1322/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 9911883595 lassociatesrsgargi@gma [11.03.2026
finance co ltd Vs Satyam TransporSHANKAR fil.com
[Equipment

603 PETITION U/S9 |OMP (I)(COMM)/1323/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 0911883595 lassociatesrsgargl@gma [11.03.2026
finance co ltd Vs Harsh Logistics PvfSHANKAR fil.com
ILtd

603 IPETITION U/S9 |OMP (I)(COMM)/1324/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 0911883595 associatesrsgargl@gma [17.03.2026
finance co Itd Vs Sanjay Singh Sihag [SHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1325/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 0911883595 lassociatesrsgargi@gma [07.03.2026
finance co ltd Vs Pankaj M ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1326/2026 [10-04-2026 IM/s cholamandalam investment andRAVI 0911883595 lassociatesrsgargl@gma [09.03.2026
finance co ltd Vs Mahesh A ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1343/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0911883595 lassociatesrsgargl@gma [02.03.2026
IAND FINANCE COMPANY|[SHANKAR fil.com
ILIMITED Vs Parveen Kumar

603 PETITION U/S9 |OMP (I)(COMM)/1344/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0911883595 lassociatesrsgargi@gma [20.03.2026
IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Harjinder Singh

603 PETITION U/S9 |OMP (I)(COMM)/1345/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0911883595 lassociatesrsgargl@gma [20.03.2026
IAND FINANCE COMPANY|SHANKAR fil.com
[LIMITED Vs Lakhvinder Singh

603 PETITION U/S9 |OMP (I)(COMM)/1346/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9911883595 lassociatesrsgarg1@gma [20.03.2026
IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Amit Kumar

603 PETITION U/S9 |OMP (I)(COMM)/1347/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9911883595 lassociatesrsgarg1@gma [20.03.2026
JAND COMPANY LIMITED Vs StdSHANKAR fil.com
[Enterprises

603 PETITION U/S9 [OMP (I)(COMM)/1348/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9911883595 lassociatesrsgarg1@gma [10.03.2026
JAND COMPANY LIMITED Vs KhyatiSHANKAR fil.com
Kakaria
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603 PETITION U/S9 |OMP (I)(COMM)/1349/2026 [13-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0911883595 lassociatesrsgargl@gma [13.03.2026
JAND COMPANY LIMITED Vs UdaySHANKAR fil.com
[Singh

603 PETITION U/S9 |OMP (I)(COMM)/1350/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[18.03.2026
INDIA LIMITED Vs HUKMA RAMIKUMAR com
IMURAWATIYA

603 PETITION U/S9 [OMP (I)(COMM)/1351/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs SHINDEKUMAR com
DHANANJAY BABURAO

603 PETITION U/S9 |OMP (I)(COMM)/1352/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[11.03.2026
INDIA LIMITED Vs MANISHKUMAR com
KUMAR

603 PETITION U/S9 |OMP (I)(COMM)/1353/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[12.03.2026
INDIA LIMITED Vs ASHISHKUMAR com
KUMAR

603 PETITION U/S9 |OMP (I)(COMM)/1354/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs VIJAY KUMAR |[KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1388/2026 [16-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 [associatesrsgargl@gma [02.03.2026
ILTD Vs Kailas Rustum Rathod ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1389/2026 [16-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@gma [02.03.2026
ILTD Vs Sunil Dongar Koli ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1390/2026 [16-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@gma [02.03.2026
ILTD Vs MohammadfaruqueSHANKAR fil.com
IMohammad Fazil

603 PETITION U/S9 |OMP (I)(COMM)/1391/2026 [16-04-2026 [Toyota financial services india ltd V§ASHOK 0013493108 ladvocateashok1@gmail.[p2.03.2026
ICHANDRA SHEKHAR KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1392/2026 [16-04-2026 [Toyota financial services india ltd V§ASHOK 0013493108 ladvocateashok1@gmail.[p2.03.2026
INAM ALI KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1393/2026 [16-04-2026 [Toyota financial services india Itd V§ASHOK 0013493108 ladvocateashok1@gmail.[p2.03.2026
VITENDRA RAMESH MORE KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1481/2026 [25-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[02.03.2026
INDIA LIMITED Vs CHAUHANKUMAR com
ISHAILESH KAMABHAI

603 PETITION U/S9 [OMP (I)(COMM)/1508/2026 [27-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[20.03.2026
INDIA LIMITED Vs AKASHIKUMAR com
IRAMESH MAHALGAVE
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603 PETITION U/S9 |OMP (I)(COMM)/1543/2026 [29-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0911883595 lassociatesrsgargi@gma [18.03.2026
IAND FINANCE COMPANY[SHANKAR fil.com
ILIMITED Vs Ashish D

603 PETITION U/S9 |OMP (I)(COMM)/1544/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANK[RAVI 0911883595 lassociatesrsgargi@gma [18.03.2026
ILTD Vs Vinod ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1545/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANK[RAVI 0911883595 lassociatesrsgargi@gma [18.03.2026
ILTD Vs Gurmej Singh ISHANKAR fil.com

603 PETITION U/S9 [OMP (I)(COMM)/1546/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANKRAVI 0011883595 associatesrsgargi@gma [18.03.2026
ILTD Vs Sonu ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1547/2026 [29-04-2026 IM/S KOTAK MAHINDRA BANK[RAVI 0911883595 associatesrsgarg1@gma [18.03.2026
ILTD Vs Kamlesh ISHANKAR fil.com

603 PETITION U/S9 |OMP (I)(COMM)/1552/2026 [30-04-2026 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs ADARSH P KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1553/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs MEENU AK KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1554/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs FAISAL P H KUMAR com

603 PETITION U/S9 |OMP (I)(COMM)/1555/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SHADIYA[KKUMAR com
IFARHANA

603 PETITION U/S9 |OMP (I)(COMM)/1556/2026 [30-04-2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmail.[09.03.2026
INDIA LIMITED Vs SHAKEELA P A [KUMAR com

603 EXECUTION [EX. (COMM.) 123/2026 13.04.2026 AXIS BANK LTD VS VINODMAYANK 0873347330 Imayank_mahajanos5@y[07.04.2026
IKUMAR IMAHAJAN lahoo.com

603 EXECUTION [EX. (COMM.) 104/2026 04.04.2026 IGSI ENTERPRISES PVT. LTD. VS|VALI & CO. 0910358225 office@vali.co.in 2.04.2026
ISHUBH GUPTA

603 EXECUTION [EX. (COMM.) 105/2026 04.04.2026 IM/S GREATECH TELCOM|NAVDEEP 0560523320 IMAIL.ATTRIANDATTR|07.04.2026
ITECHNOLOGIES PVT. LTD. VS M/SSINGH [I@GMAIL.COM
ISHRING CRAFT INC

603 EXECUTION [EX. (COMM.) 115/2026 07.04.2026 AXIS BANK LTD. VS NANDANMAYANK 0873347330 Imayank_mahajano5@y[02.04.2026
ISINGH IMAHAJAN lahoo.com
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603 EXECUTION [EX. (COMM.) AWARD BY|09.04.2026 [KOTAK MAHINDRA BANK LTD. VSARVIND 0811317311 ladvocatearvindgupta@ [08.04.2026
JARB. COMM 20/2026 [ROSHAN KUMAR SINGH IGUPTA lgmail.com
603 EXECUTION [EX. (COMM.) 129/2026 15.04.2026 AXIS BANK LTD VS BIJENDERMAYANK 0873347330 Imayank_mahajano5@y[06.04.2026
ISINGH IMAHAJAN lahoo.com
603 EXECUTION [EX. (COMM.) 130/2026 15.04.2026 JAXIS BANK LTD. VS RITA GARG |[MAYANK 0873347330 Imayank_mahajano5@y[06.04.2026
IMAHAJAN lahoo.com
603 EXECUTION [EX. (COMM.) 137/2026 16.04.2026 IPUNJAB NATIONAL BANK VgSaurav 0899331166 [Sauravbhasinio@gmail [15.04.2026
IGOLDEN SAPHIRE[Bhasin(P), .com
[INTERNATIONAL
603 EXECUTION [EX. (COMM.) 138/20238 16.04.2026 [PUNJAB NATIONAL BANK Vs|Saurav 0899331166 [Sauravbhasinio@gmail [15.04.2026
INARENDER MOHAN Bhasin(P), .com
603 EXECUTION [EX. (COMM.) AWARD BY[21.04.2026 [EQUITAS SMALL FINANCE BANKJARUN KUMAR}990151720 eloriouslawassociates@ [06.04.2026
JARB. COMM 22/2026 ILTD. VS G S TRADERS ISHARMA gmail.com
603 EXECUTION [EX. (COMM.) 145/2026 10.04.2026 IM/S ALP OVERSEAS PVT. LTD. VSKULWINDER [9818143967 ladvomattoo@gmail.co [10.04.2026
IM/S S M ENTERPRISES ISINGH Im
603 EXECUTION [EX. (COMM.) 155/2026 28.04.2026 IKOTAK MAHINDRA PRIME LTDJKUSHAL 7009793548 [Rishabh.eruditelegal @gf24.04.2026
IVS ARUN SHAH KUMAR Imail.com
603 EXECUTION [EX. (COMM.) 122/2026 11.04.2026 IRICHARD HARRISON VSBASANT 0312632614 bkguptaadvo@gmail.co [09.04.2026
IMINISTRY OF WOMEN ANDIKUMAR GUPTA| Im
ICHILD DEVELOPMENT
603 EXECUTION [EX. (COMM.) 98/2026 01.04.2026 ISTATE BANK OF INDIA VS AJAY|VINAY KUMAR [9811134771 [Kkumarvinay.65@gmai [30.03.2026
IKUMAR l.com
603 EXECUTION [EX. (COMM.) 99/2026 01.04.2026 ISTATE BANK OF INDIA VS SUMITIVINAY KUMAR [9811134771 [Kkumarvinay.65@gmai [30.03.2026
IKUMAR l.com
48 ISH. BALWANT RAISOUTH- 613 ICommercial IOMP (I)(COMM)/1394/2026 [17-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46072
IBANSAL, DISTRICTWEST Suit [INDIA LIMITED Vs MD RAGIBBhardwaj(P), .com
WDUGE, IANJUM 6108
ICOMMERCIAL
ICOURT-02 613 ICommercial IOMP (I)(COMM)/1192/2026 |01-04-2026 IDFC FIRST BANK LTD Vs TESUJMAYANK 0873347330 Imayamk_mahajanos@ [46101
Suit IPRIVATE LIMITED 0817 IMAHAJAN ahoo.com
613 ICommercial [EXCOMM - Award by Arbj01-04-2026 ISUNDARAM FINANCE LTD VSNITIN 8802218291 ladvocate.mehtaassociat 46100
Suit IComm/15/2026 IDHIRENRA KUMAR SINGH IMEHTA(P), le09@gmail.com
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REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

613 ICommercial IOMP (I)(COMM)/1194/2026 |01-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46104
Suit INDIA LIMITED Vs MANJINDER[Bhardwaj(P), L.com
IKAUR 4579
613 ICommercial IOMP (I)(COMM)/1193/2026 [01-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill46104
Suit [INDIA LIMITED Vs SUDHANSHU P[Bhardwaj(P), L.com
1910
613 ICommercial IOMP (I)(COMM)/1195/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENTIRAVI 0958683230 lassociatesrsgarg8@gmali6104
Suit IAND FINANCE COMPANY|SHANKAR fil.com
LIMITED Vs Harbir Singh IGARG
613 ICommercial IOMP (1)(COMM)/1197/2026 [01-04-2026 ICHOLAMANDALAM INVESTMENTIRAVI 0958683230 lassociatesrsgarg8@gmaf6-03-26
Suit AND FINANCE COMPANY|SHANKAR fil.com
LIMITED Vs Buoyant StockpileGARG
[Private Limited
613 ICommercial IOMP (I)(COMM)/1198/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 lassociatesrsgarg8@gmaf6-03-26
Suit AND FINANCE COMPANY|SHANKAR fil.com
[LIMITED Vs Buoyant Stockpile PV{GARG
ILtd
613 ICommercial IOMP (1)(COMM)/1199/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 associatesrsgarg8@gmaf6-03-26
Suit AND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Sanjay Yadav IGARG
613 ICommercial IOMP (I)(COMM)/1200/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 lassociatesrsgarg8 @gmal27-03-26
Suit IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Just Quality Concrete |GARG
613 ICommercial IOMP (I)(COMM)/1201/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg8 @gmal27-03-26
Suit IAND FINANCE COMPANY|SHANKAR fil.com
[LIMITED Vs Vijay Garg IGARG
613 ICommercial IOMP (I)(COMM)/1202/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 associatesrsgarg8@gmaf27-03-26
Suit IAND FINANCE COMPANY|[SHANKAR fil.com
ILIMITED Vs Rajmani H IGARG
613 ICommercial IOMP (I)(COMM)/1330/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf24-03-26
Suit INDIA LIMITED Vs SAPAN[Bhardwaj(P), .com
IKATHARYA 8099
613 ICommercial IOMP (I)(COMM)/1331/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf24-03-26
Suit [INDIA LIMITED Vs ASAD ALI 6355 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1332/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf24-03-26
Suit [INDIA LIMITED Vs RUKHSARBhardwaj(P), .com
[KHAN 1402
613 ICommercial ICS (COMM)/181/2026 01-04-2026 ISMT KANTA DEVI PROP OFCHANDRA 8802185404 trilokpanditadvocate@g|28-03-26
Suit IKANTA ASSOCIATES Vs M/S CREW[KANT Imail.com
IBUILDTECH KUMAR(P),
613 ICommercial IOMP (I)(COMM)/1219/2026 [04-04-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 lassociatesrsgarg8@gmal31-03-26
Suit Payavanta Bapu Thorat ISHANKAR fil.com
IGARG
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613 ICommercial IOMP (I)(COMM)/1220/2026 |04-04-2026 Kotak Mahindra Bank Ltd VsRAVI 0958683230 lassociatesrsgarg8@gmaf31-03-26
Suit [Rushikesh Panjab Kale ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1221/2026 |04-04-2026 Kotak Mahindra Bank Ltd VSsRAVI 0958683230 lassociatesrsgarg8@gmaf31-03-26
Suit Devanand Narayanrao Khadse ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1222/2026 [04-04-2026 Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmal31-03-26
Suit [Ravindra Bharatsing Pawara ISHANKAR fil.com
IGARG
613 ICommercial IOMP (1)(COMM)/1223/2026 |04-04-2026 IKotak Mahindra Bank Ltd VSsRAVI 0958683230 lassociatesrsgarg8 @gmal31-03-26
Suit [Sheikharif Sheikhsultan Chhaware |[SHANKAR fil.com
IGARG
613 ICommercial IOMP (1)(COMM)/1224/2026 |04-04-2026 [Kotak Mahindra Bank Ltd VSRAVI 0958683230 lassociatesrsgarg8 @gmal31-03-26
Suit [Dhanraj Ajay Mahale ISHANKAR fil.com
IGARG
613 ICommercial ICS (COMM)/200/2026 04-04-2026 IAXSYS SOLUTION VsfSanjay Bajaj(P), [0811082913 sanjaybajaj@bblsdelhi.cj25-03-26
Suit IKAMALADITYA CONSTRUCTION] jom
IPRIVATE LIMITED
613 ICommercial ICS (COMM)/202/2026 06-04-2026 IM/S A Crafts Vs Rams CreativeNISHTHA 8860009190 chambers_ nishtha@outfe5-03-26
Suit [Technologies Pvt Ltd IAGARWAL(P), look.com
613 ICommercial IOMP (I)(COMM)/1333/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[28-03-26
Suit [INDIA LIMITED Vs HAMEEDBhardwaj(P), .com
IPARAMBATH 7965
613 ICommercial IOMP (I)(COMM)/1334/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[28-03-26
Suit [INDIA LIMITED Vs PRADEEP K PBhardwaj(P), .com
2896
613 ICommercial IOMP (I)(COMM)/1335/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmail[28-03-26
Suit INDIA LIMITED Vs{Bhardwaj(P), .com
IPULLARIPADATH AYAPPAN|
RANJITH 9017
613 ICommercial [EXCOMM - Award by Arbj06-04-2026 JAxis Bank Ltd Vs SHAHBAZ KHAN [MAYANK 9873347330 Imayamk_mahajanos5@ [28-03-26
Suit IComm/16/2026 IMAHAJAN lyahoo.com
613 ICommercial ICS (COMM)/226/2026 16-04-2026 ICURRIE AND BROWN INDIA PVI]AMAR 9717101829 sksingh7002@gmail.co [28-03-26
Suit LTD Vs ECHO BUILDTECH|KUMAR(P), Im
ILIMITED
613 ICommercial IOMP (I)(COMM)/1245/2026 |06-04-2026 Kotak Mahindra Bank Ltd Vs ShahajilRAVI 9958683230 lassociatesrsgarg8@gmalo2-04-26
Suit [Baliram Jadhav ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1246/2026 [06-04-2026 Kotak Mahindra Bank Ltd VsRAVI 9958683230 associatesrsgarg8@gmaljo2-04-26
Suit [Shivcharan Kashirao Bidkar ISHANKAR fil.com
IGARG
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613 ICommercial IOMP (I)(COMM)/1247/2026 |06-04-2026 [Kotak Mahindra Bank Ltd Vs BabulalfRAVI 0958683230 lassociatesrsgarg8@gmalo2-04-26
Suit [Lasha Valvi ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1248/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 associatesrsgarg8@gmalo2-04-26
Suit JAND FINANCE COMPANY Vs ArunSHANKAR fil.com
Kumar IGARG
613 ICommercial IOMP (I)(COMM)/1249/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENTIRAVI 0958683230 associatesrsgarg8@gmalo2-04-26
Suit JAND FINANCE COMPANY LTD VsfSHANKAR fil.com
Daljit Singh IGARG
613 ICommercial IOMP (I)(COMM)/1250/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9958683230 associatesrsgarg8@gmalo2-04-26
Suit JAND FINANCE COMPANY LTD VsfSHANKAR fil.com
Vikram IGARG
613 ICommercial IOMP (I)(COMM)/1251/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 associatesrsgarg8@gmalo2-04-26
Suit JAND FINANCE COMPANY LTD VsfSHANKAR fil.com
INitin IGARG
613 ICommercial IOMP (1)(COMM)/1252/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 09058683230 associatesrsgarg8@gmalo2-04-26
Suit JAND FINANCE COMPANY LTD Vs|SHANKAR fil.com
Pust Quality Concrete IGARG
613 ICommercial IOMP (I)(COMM)/1253/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 lassociatesrsgarg8 @gmalo2-04-26
Suit IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Ritesh Khurana IGARG
613 ICommercial IOMP (I)(COMM)/1254/2026 |06-04-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8 @gmalo2-04-26
Suit IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Bhawna Goel IGARG
613 ICommercial IOMP (I)(COMM)/1336/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfp2-04-26
Suit [INDIA LIMITED Vs GURRATTAN|[Bhardwaj(P), .com
IPAL SINGH 3372
613 ICommercial IOMP (I)(COMM)/1337/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfp2-04-26
Suit INDIA LIMITED Vs VIRENDERBhardwaj(P), L.com
ISINGH 6465
613 ICommercial IOMP (I)(COMM)/1338/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfp2-04-26
Suit [INDIA LIMITED Vs SANJAY TAXIBhardwaj(P), L.com
ISERVICE 6826
613 ICommercial IOMP (I)(COMM)/1339/2026 [13-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfp2-04-26
Suit INDIA LIMITED Vs MUKESH[Bhardwaj(P), .com
IKUMAR BHAMBHU 2762
613 ICommercial [EXCOMM - Award by Arbf15-04-2026 Axis Bank Ltd Vs SANJIB KUMARMAYANK 0873347330 Imayamk_mahajano5@ [02-04-26
Suit IComm/21/2026 ISINGH IMAHAJAN ahoo.com
613 ICommercial [EXCOMM - Award by Arbjo8-04-2026 Axis Bank Ltd Vs JATIN KUMARMAYANK 0873347330 Imayamk_mahajanos@ [02-04-26
Suit IComm/18/2026 ICHAUHAN IMAHAJAN ahoo.com
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613 ICommercial [EXCOMM - Award by Arbj08-04-2026 lAxis Bank Ltd Vs DEEPAK IMAYANK 0873347330 Imayamk_mahajano5@ [02-04-26
Suit IComm/19/2026 IMAHAJAN ahoo.com
613 ICommercial IOMP (COMM)/14/2026 20-04-2026 S S MOTA SINGH SENIORJAranya 882625642 laranya.moulick@mouli j02-04-26
Suit ISECONDARY SCHOOL VsMoulick(P), kcklawoffice.com
JAPPALON OVERSEAS THROUGH]
IMR DEEPAK VIJ PARTNER
613 ICommercial ICS (COMM)/216/2026 10-04-2026 IPRAKASH PIPES LIMITED VS AVTAR SINGHj9810910333 lavtarsingh786@yahoo.cjo3-04-26
Suit ICAREWELL REPELLENTSBHAMLOT(P), jom
PRIVATE LTD
613 ICommercial IOMP (1)(COMM)/1340/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailjo2-04-26
Suit [INDIA LIMITED Vs SARFARAJ GBhardwaj(P), .com
4102
613 ICommercial IOMP (1)(COMM)/1341/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailjo2-04-26
Suit INDIA LIMITED Vs AWADHESH|[Bhardwaj(P), L.com
KUMAR MISHRA 3130
613 ICommercial IOMP (I)(COMM)/1342/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailjo2-04-26
Suit [INDIA LIMITED Vs HARDEEPBhardwaj(P), .com
ISINGH 9638
613 ICommercial ICS (COMM)/213/2026 09-04-2026 ICANARA BANK Vs BIJENDRANILENDU 9999050853 nilenduvatsyayan @gmalo4-04-26
Suit ISINGH IVATSYAYAN(P) il.com
613 ICommercial ICS (COMM)/214/2026 09-04-2026 IMs Sapna Aggarwal Vs Smart ChipgAMIT 0810591404 lamlawassociates2020@[04-04-26
Suit IPvt Ltd KUMAR(P), gmail.com
613 ICommercial IOMP (I)(COMM)/1319/2026 [10-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 lassociatesrsgarg8 @gmalo8-04-26
Suit JAND FINANCE COMPANY[SHANKAR fil.com
ILIMITED Vs Harbir Singh IGARG
613 ICommercial [Execution (Comm)/121/2026 [10-04-2026 IM/S JYOBHA ENGINEERS PVTHA. K. PATHAK [9971931446 pathak26.adv@gmail.coft0-04-26
Suit ILTD Vs M/S KONCEPT] m
IPROSTHETIC PVT LTD
613 ICommercial ICS (COMM)/218/2026 11-04-2026 IMEDIA 24X7 ADVERTISING PVTArvind 8010005212 info@lexavapatners.co [09-04-26
Suit ILTD Vs TEHRI HOUSE PRIVATEVashistha(P), m
ILIMITED
613 ICommercial IOMP (I)(COMM)/1374/2026 [13-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8@gmaf10-04-26
Suit And Finance Company Limited VSSHANKAR fil.com
Wazir P IGARG
613 ICommercial ICS (COMM)/228/2026 17-04-2026 IM S RAGHUBIR SINGH JAGBIRASHOK KR 8587937809 lashokkaushikadv827@ [15-04-26
Suit ISINGH Vs M S SPIRE INDUSTRIESKAUSHIK lgmail.com
JAND ORS
613 ICommercial IOMP (I)(COMM)/1396/2026 [21-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit [INDIA LIMITED Vs OVO CABSBhardwaj(P), .com
IPRIVATE LIMITED 4647
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613 ICommercial IOMP (I)(COMM)/1397/2026 [21-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs PRIYABhardwaj(P), L.com
ISHARMA 0299
613 ICommercial IOMP (I)(COMM)/1398/2026 [21-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit [INDIA LIMITED Vs GYAN CHAND|Bhardwaj(P), L.com
6820
613 ICommercial IOMP (I)(COMM)/1399/2026 [21-04-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailf13-04-26
Suit [INDIA LIMITED Vs SHYAM|Bhardwaj(P), .com
ISUNDER 7377
613 ICommercial IOMP (1)(COMM)/1400/2026 [21-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit [INDIA LIMITED Vs ARIF AHAMAD|Bhardwaj(P), .com
3437
613 ICommercial IOMP (I)(COMM)/1401/2026 [21-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit INDIA LIMITED Vs HIMANSHU|[Bhardwaj(P), L.com
IYADAV 8307
613 ICommercial IOMP (I)(COMM)/1402/2026 [21-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit [INDIA LIMITED Vs SHEELA DEVIBhardwaj(P), .com
1617
613 ICommercial IOMP (I)(COMM)/1403/2026 [21-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailf13-04-26
Suit [INDIA LIMITED Vs MOHAMMAD|[Bhardwaj(P), .com
IRASHEED 3480
613 ICommercial IOMP (I)(COMM)/1404/2026 [21-04-2026 [Kotak Mahindra Bank Ltd VsRAVI 9958683230 associatesrsgarg8@gmaf16-04-26
Suit [Sandeep Singh ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1405/2026 [21-04-2026 [Kotak Mahindra Bank Ltd VS[RAVI 9958683230 lassociatesrsgarg8@gmali16-04-26
Suit [Rohtash ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1406/2026 [21-04-2026 [Kotak Mahindra Bank Ltd Vs SunderfRAVI 0958683230 lassociatesrsgarg8@gmafi6-04-26
Suit [Lal ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1407/2026 [21-04-2026 Kotak Mahindra Bank Ltd Vs Vijay[RAVI 0958683230 lassociatesrsgarg8@gmafi6-04-26
Suit [Pal ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1408/2026 [21-04-2026 [Kotak Mahindra Bank Ltd Vs Bintu [RAVI 0958683230 lassociatesrsgarg8@gmali6-04-26
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (COMM)/13/2026 18-04-2026 IMS SOMANY BATH FITTING PVTISATENDER RAIj9953485570, [Satendra.rai@dsklegal. 17-04-26
Suit ILTD Vs KANWARDEEP SINGH 0971949272 lcom
613 ICommercial IOMP (I)(COMM)/1445/2026 [24-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit [INDIA LIMITED Vs RICARDOBhardwaj(P), .com
ISTONE PRIVATE LIMITED 7300
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613 ICommercial IOMP (I)(COMM)/1446/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit INDIA LIMITED Vs PARAMJIT|Bhardwaj(P), L.com
IKAUR 8504
613 ICommercial IOMP (I)(COMM)/1447/2026 [24-04-2026 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit [INDIA LIMITED Vs VIJAY PALjBhardwaj(P), L.com
UATOL 2555
613 ICommercial IOMP (I)(COMM)/1448/2026 [24-04-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmailfi4-04-26
Suit [INDIA LIMITED Vs DILIP KUMAR|Bhardwaj(P), L.com
8757
613 ICommercial ICS (COMM)/235/2026 20-04-2026 [Netsarang Computer Ine and Anr VSRISHI 8826232692 rishiooogp@gmail.comf17-04-26
Suit |Alepo Technologies Private LimitedPRAKASH(P),
land other
613 ICommercial IOMP (1)(COMM)/1449/2026 [24-04-2026 IBMW INDIA FINANCIALjRahul 0013493108 ladvocateashok.1@gmailf17-04-26
Suit ISERVICES PVT LTD Vs POOJABhardwaj(P), .com
IMEHRA 2220
613 ICommercial IOMP (1)(COMM)/1450/2026 [24-04-2026 IBMW INDIA FINANCIALjRahul 0013493108 ladvocateashok.1@gmailf17-04-26
Suit ISERVICES PVT LTD Vs VINDU[Bhardwaj(P), .com
BATRA 9440
613 ICommercial IOMP (COMM)/15/2026 20-04-2026 IM/S AGRO LIFE SCIENCESANJEEV KR/[9810148367 legalvibes.lawfirm@gm [17-04-26
Suit ICORPORATION Vs M/S GOYALSINGH lail.com
JAND GOEL STAINLESS STEELS
613 ICommercial [ExXCOMM - Award by Arbj24-04-2026 ISTATE BANK OF INDIA Vs ShantiAARTI 9971729922 no email 17-04-26
Suit IComm/23/2026 [Book Binding House BANSAL(P),
613 ICommercial ICS (COMM)/238/2026 21-04-2026 IDIBAKARCHEM ENTERPRISESH. S. YADAV 9999384586 harishyadaviya@gmail. [17-04-26
Suit IPROPRITOR SH SUNIL KUMAR] com
ISWAIN Vs SAMANT]
IPOWDERTECH PRIVATE LIMITED
613 ICommercial IOMP (I)(COMM)/1409/2026 [21-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9958683230 lassociatesrsgarg8@gmali8-04-26
Suit AND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Rashid Ali IGARG
613 ICommercial [Execution (Comm)/143/2026 [20-04-2026 Avlan India Vs De Decor Engineering[Prasann 90266715001 ladvocatesunnyjain@gmfi7-04-26
Suit [Pvt Ltd Kumar(P), lail.com
613 ICommercial IOMP (I)(COMM)/1451/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit [INDIA LIMITED Vs RAJ KAMALBhardwaj(P), .com
IGUPTA 0446
613 ICommercial IOMP (I)(COMM)/1452/2026 [24-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit INDIA LIMITED Vs MOHD|Bhardwaj(P), .com
IMUSTAFA 2940
613 ICommercial IOMP (I)(COMM)/1453/2026 [24-04-2026 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit [INDIA LIMITED Vs DHARAMBIRBhardwaj(P), .com
ICHOPRA 4749
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613 ICommercial IOMP (I)(COMM)/1455/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailfi4-04-26
Suit [INDIA LIMITED Vs ANJALI SOOD[Bhardwaj(P), L.com
2762
613 ICommercial IOMP (I)(COMM)/1462/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmafi8-04-26
Suit land Finance Co Ltd Vs Shubham|SHANKAR fil.com
[Sharma IGARG
613 ICommercial JIOMP (I)(COMM)/1470/2026 [25-04-2026 Im/s cholamandalam investment andRAVI 0958683230 lassociatesrsgarg8 @gmal18-04-26
Suit finance co ltd Vs Suresh Kumar ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1442/2026 [24-04-2026 ITOYOTA FINANCIAL SERVICES[VANDANA 0717182168 vandana.kapoor@patin [21-04-26
Suit INDIA LIMITED Vs SHREEKANTIKAPOOR elawoffices.com
ISURENDRAPRATAP SINGH
613 ICommercial IOMP (1)(COMM)/1443/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21-04-26
Suit INDIA LIMITED Vs MINAKSHIKAPOOR elawoffices.com
ISURESH BHOI
613 ICommercial IOMP (1)(COMM)/1444/2026 [24-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21-04-26
Suit INDIA LIMITED Vs NAVNATHKAPOOR elawoffices.com
[HANUMANT FADKE
613 ICommercial IOMP (I)(COMM)/1464/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8 @gmaf1-04-26
Suit land Finance Co Ltd Vs Mohd Qadir [SHANKAR fil.com
IGARG
613 ICommercial ICS (COMM)/242/2026 24-04-2026 IPUNJAB NATIONAL BANK Vs RAM|VED 0711900673 ladvocateprakashred@g [22-04-26
Suit ISHANKAR PRAKASH(P), Imail.com
613 ICommercial IOMP (I)(COMM)/1465/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmaf23-04-26
Suit land Finance Co Ltd Vs Vikash S HANKAR fil.com
ARG
613 ICommercial JOMP (I)(COMM)/1466/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg8@gmalj23-04-26
Suit land Finance Co Ltd Vs Kuldeep A HANKAR fil.com
ARG
613 ICommercial JOMP (I)(COMM)/1467/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg8@gmalj23-04-26
Suit land Finance Co Ltd Vs DeepaklSHANKAR fil.com
[Taneja ARG
613 ICommercial IOMP (I)(COMM)/1468/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg8 @gmaj23-04-26
Suit and Finance Co Ltd Vs MurariSHANKAR fil.com
[Mohan Mishra ARG
613 ICommercial IOMP (I)(COMM)/1469/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg8@gmal23-04-26
Suit land Finance Co Ltd Vs Ankit Dahiya [SHANKAR fil.com
IGARG
613 ICommercial JOMP (I)(COMM)/1463/2026 [25-04-2026 Im/s cholamandalam investment and[RAVI 9958683230 associatesrsgarg8@gmal23-04-26
Suit finance co ltd Vs Leebanshu VijaySHANKAR fil.com
[Singh IGARG
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613 ICommercial IOMP (I)(COMM)/1471/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmafe3-04-26
Suit land Finance Co Ltd Vs MaheshSHANKAR fil.com
[Sharma ARG
613 ICommercial IOMP (I)(COMM)/1472/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmafe3-04-26
Suit land Finance Co Ltd Vs Bishnoi RoadSHANKAR fil.com
ICarrier ARG
613 ICommercial JIOMP (I)(COMM)/1473/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8 @gmal23-04-26
Suit land Finance Co Ltd Vs Sabuddin I HANKAR fil.com
ARG
613 ICommercial IOMP (1)(COMM)/1474/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8 @gmal23-04-26
Suit land Finance Co Ltd Vs Rinku Kumar [SHANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1475/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmalj23-04-26
Suit land Finance Co Ltd Vs Shiv Kumar [SHANKAR fil.com
ARG
613 ICommercial IOMP (1)(COMM)/1476/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg8@gmafe3-04-26
Suit land Finance Co Ltd Vs Rohit Kumar [SHANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1477/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 [associatesrsgarg8 @gmal23-04-26
Suit land Finance Co Ltd Vs Mangal Singh SHANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1478/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg8 @gmaf23-04-26
Suit land Finance Co Ltd Vs Suhaib I HANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1479/2026 [25-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmaf23-04-26
Suit land Finance Co Ltd Vs Arshad K HANKAR fil.com
ARG
613 ICommercial IOMP (I)(COMM)/1480/2026 [25-04-2026 [M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg8@gmaf3-04-26
Suit land Finance Co Ltd Vs Mohd Dilshad|SHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1497/2026 [27-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf23-04-26
Suit IMOHD SHAKIR 1373 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1501/2026 [27-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf23-04-26
Suit WAGDIP SINGH 7995 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/1500/2026 [27-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmaill23-04-26
Suit IROHIT KUMAR 2934 Bhardwaj(P), .com
613 ICommercial [EXCOMM - Award by Arb28-04-2026 IM/s Kotak Mahindra Prime Ltd Vs[Kushal 7009793548 rishabh.eruditelegal@g |23-04-26
Suit IComm/27/2026 IPRADEEP KUMAR [Kumar(P), Imail.com
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613 ICommercial [EXCOMM - Award by Arb28-04-2026 IM/s Kotak Mahindra Prime Ltd Vs[Kushal 17009793548 rishabh.eruditelegal@g [23-04-26
Suit IComm/24/2026 IROHIT [Kumar(P), Imail.com

613 ICommercial [EXCOMM - Award by Arb28-04-2026 IM/s Kotak Mahindra Prime Ltd Vs[Kushal 7009793548 rishabh.eruditelegal @g [23-04-26
Suit IComm/25/2026 ISACHIN KUMAR [Kumar(P), Imail.com

613 ICommercial [EXCOMM - Award by Arb28-04-2026 IM/s Kotak Mahindra Prime Ltd VsKushal 7009793548 rishabh.eruditelegal @g [23-04-26
Suit IComm/26/2026 IVINOD KUMAR YADAV Kumar(P), Imail.com

613 ICommercial IOMP (1)(COMM)/1499/2026 [27-04-2026 [Toyota Financial Ser India Ltd Vs[Rahul 0013493108 ladvocateashok.1@gmailj23-04-26
Suit IRAHUL PASWAN 3690 Bhardwaj(P), .com

613 ICommercial IOMP (1)(COMM)/1498/2026 [27-04-2026 [Toyota Financial Ser India Ltd Vs[Rahul 0013493108 ladvocateashok.1@gmailj23-04-26
Suit ISUKHWINDER SINGH 2394 Bhardwaj(P), .com

613 ICommercial IOMP (1)(COMM)/1495/2026 [27-04-2026 [Toyota Financial Ser India Ltd VSVANDANA 0717182168 vandana.kapoor@patin [23-04-26
Suit IBIRAMLAL D [KAPOOR elawoffices.com

613 ICommercial IOMP (I)(COMM)/1496/2026 [27-04-2026 [Toyota Financial Ser India Ltd VSVANDANA 0717182168 vandana.kapoor@patin [23-04-26
Suit IBIMAL DEY [KAPOOR elawoffices.com

613 ICommercial IOMP (I)(COMM)/1494/2026 [27-04-2026 [Toyota Financial Ser India Ltd VSVANDANA 9717182168 vandana.kapoor@patin [24-04-26
Suit IDATTATREY SHANKAR BHOIR [KAPOOR elawoffices.com

613 ICommercial IOMP (I)(COMM)/1536/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit IRAVI KUMAR 1088 Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/1541/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit IBHAWANI SINGH 3752 Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/1540/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit JASVEER VED 5460 [Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/1537/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 hdvocateashok.1@gmailp5-04-26
Suit ISHANAWAJ K 1692 [Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/1542/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 dvocateashok.1@gmailfp5-04-26
Suit ISHASHI BHUSHAN S SHUKLABhardwaj(P), .com

2143

613 ICommercial IOMP (I)(COMM)/1539/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 ladvocateashok.1@gmailfo5-04-26

Suit INITIN N 9636 Bhardwaj(P), .com
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613 ICommercial IOMP (I)(COMM)/1538/2026 [28-04-2026 [Toyota Financial Ser India Ltd VsRahul 0013493108 dvocateashok.1@gmailfp5-04-26
Suit ISAGEER N 4664 Bhardwaj(P), [com
613 ICommercial JIOMP (I)(COMM)/1535/2026 [28-04-2026 [Toyota Financial Ser India Ltd Vs[Rahul 0013493108 ladvocateashok.1@gmailf25-04-26
Suit ISYED MOHSIN ALI 8053 Bhardwaj(P), L.com
613 ICommercial IOMP (I)(COMM)/1548/2026 [30-04-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmaill27-04-26
Suit [INDIA LIMITED Vs MOHAMMAD|Bhardwaj(P), L.com
ISHAFIK 3915
613 ICommercial IOMP (1)(COMM)/1549/2026 [30-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill27-04-26
Suit INDIA LIMITED VsBhardwaj(P), .com
KHUSHLANDER BISHT 8965
613 ICommercial IOMP (I)(COMM)/1550/2026 [30-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmaill27-04-26
Suit [INDIA LIMITED Vs HAYA KHAN|[Bhardwaj(P), L.com
4889
613 ICommercial IOMP (1)(COMM)/1551/2026 [30-04-2026 ITOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gmailf27-04-26
Suit [INDIA LIMITED Vs HAYA KHAN|[Bhardwaj(P), .com
4219
613 ICommercial [Execution (Comm)/103/2026 |02-04-2026 [RABINDRA SINGH Vs PAWAN}Virender kumarng911569395 pruies.1@yahoo.co.in  [13-12-25
Suit JAGARWAL [Puri(P),
613 ICommercial [Execution (Comm)/146/2026 [24-04-2026 [Sunita Kanwar Vs Gymactive [Sameer 9999918302, INO EMAIL 21-04-26
Suit ISidhar(P),
613 ICommercial [Execution (Comm)/131/2026 [15-04-2026 ISAHARA ENGINEERS AND [Karamveer 0811191254 lad.karamveer@gmail.c [11-04-26
Suit ICONSULTANTS Vs RASIK[Tokas(P), lom
IPRODUCTS PVT LTD
613 ICommercial IOMP (I)(COMM)/1327/2026 [11-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 associatesrsgarg8@gmali0-04-26
Suit IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Sulakhn Ram IGARG
613 ICommercial IOMP (I)(COMM)/1329/2026 [11-04-2026 IDELCON ENGINEERING Vs NTPCIURVASHI 0818541348 hdvocateurvashibehl@g10-04-26
Suit I[EMPLOYEES CO OPERATIVE IBEHL Imail.com
613 ICommercial IOMP (I)(COMM)/1328/2026 [11-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 associatesrsgarg8@gmali0-04-26
Suit IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs Krishana R IGARG
613 ICommercial ICS (COMM)/209/2026 08-04-2026 DELCON ENGINEERING Vs THE[URVASHI 9818541348 ladvocateurvashibehl@gjo8-04-26
Suit INTPC EMPLOYEES CO OPERATIVE[BEHL Imail.com
613 ICommercial IOMP (I)(COMM)/1196/2026 |01-04-2026 ICHOLAMANDALAM INVESTMENT|RAVI 0958683230 lassociatesrsgarg8@gmaf6-03-26
Suit IAND FINANCE COMPANY|[SHANKAR fil.com
[LIMITED Vs Mukesh Kumar IGARG
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613 ICommercial IOMP (I)(COMM)/1203/2026 |01-04-2026 [Kotak Mahindra Bank Ltd Vs Sonu  [RAVI 0958683230 lassociatesrsgarg8@gmaf6-03-26
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/1255/2026 |07-04-2026 ISANGRAM PRAJAPATI Vs BANKBrijesh 08116 99122 sssastry@lexambit.in  [02-04-26
Suit IVIHAR CGHS LTD THROUGH ITS[Tiwari(P),
IPRESIDENT SECRETARY
49 ISH. GAUTAMSOUTH- 614 EXECUTION [Execution 01-04-2026 ISUNDARAM FINANCE LTD VsMS. MANISHA8826750777 IMANISHABARUAHLE [25.03.2026
IMANAN, DISTRICI|WEST (Comm.)/100/2026 JAMIT KUMAR BARUAH IGAL@GMAIL.COM
UUDGE,
ICOMMERCIAL
ICOURT-03 614 EXECUTION [Execution (Comm.)/101/2026|01-04-2026 IKOTAK MAHINDRA PRIME LTD Vsf]MR. KAUSHAIL}7009793548 IRISHABH.ERUDITELEf]27.03.2026
IDEEPAK GAHOT KUMAR IGAL@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1179/2026 |01-04-2026 IDFC FIRST BANK LTD VsMR. MAYANK[0873347330 IMAYANK_MAHAJANO|24.03.2026
ICHANDRA PAL IMAHAJAN 5@YAHOO.COM
614 IARBITRATION IOMP (I)(COMM.)/1180/2026 |01-04-2026 [RBL BANK LTD Vs AFSAR IMR. MAYANK9873347330 IMAYANK _MAHAJANO[24.03.2026
IMAHAJAN 5@YAHOO.COM
614 JARBITRATION IOMP (I)(COMM.)/1181/2026 |01-04-2026 IDFC FIRST BANK LTD Vs TESUMR. MAYANK9873347330 IMAYANK _MAHAJANO[24.03.2026
IPVT LTD IMAHAJAN 5@YAHOO.COM
614 JARBITRATION IOMP (COMM.)/11/2026 04-04-2026 IM/s Pran Printers Pvt Ltd Vs M/sMR. RAHULJj9711406438 ISINGHLA.RAHUL7@G [27.03.2026
[Punjab Ferro Controls Pvt Ltd ISINGLA IMAIL.COM
614 ICOMMERCIAL ICS (COMM)/187/2026 04-04-2026 IBTC TRADERS VS. GUPTAMR. JASPREET|9899641617 JASPREET.LAW@GM [01.04.2026
SUIT I[ENGINEERS AND CONTRACTORS [SINGH AIL.COM
614 ICOMMERCIAL ICS (COMM)/189/2026 04-04-2026 IRODISH HOSPITALITY Vs KAPIJMR. ADITIYAl9599553812 IADITYA2407RANA@G [02.04.2026
SUIT IKOHLI IRANA IMAIL.COM
614 ICOMMERCIAL ICS (COMM)/190/2026 04-04-2026 IPUNJAB NATIONAL BANK VsMS. SABHYAlQ811577425 ISABHYAJAINO8@GM [02.04.2026
SUIT IMAHAVIR SINGH JAIN ATL.COM
614 ICOMMERCIAL ICS (COMM)/194/2026 04-04-2026 ICANARA BANK Vs PRAVEENIMR. SUBHASH[9810840045 ISKJHAASSOCIATES@ [30.03.2026
SUIT IVERMA KUMAR JHA IGMAIL.COM
614 ICOMMERCIAL ICS (COMM)/197/2026 04-04-2026 PUNJAB NATIONAL BANK VsMR. ARUNjp899138242 IARUNBHARDWAJ120 [02.04.2026
SUIT JASHOK KUMAR BHARDWAJ 6@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/198/2026 04-04-2026 IPUNJAB NATIONAL BANK VsMR. ARUN[p899138242 IARUNBHARDWAJ120 [02.04.2026
SUIT IMANOJ KUMAR BHARDWAJ 6@GMAIL.COM
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614 ICOMMERCIAL ICS (COMM)/199/2026 04-04-2026 ISURINDER PAL LAMBA VsMR. MANOJp213155125 ILAWYERMANOJ07@G|30.03.2026
SUIT ISOURABH TIWARI [KUMAR IMAIL.COM
614 EXECUTION [Ex.COMM - Award by Arb.06-04-2026 AXIS BANK LTD Vs RAVINDRAMR. MAYANKj0873347330 IMAYANK_MAHAJANO0|04.04.2026
IComm./17/2026 INAIK UPPOOR IMAHAJAN F@YAHOO.COM
614 EXECUTION [Execution (Comm.)/113/2026|06-04-2026 JAXIS BANK LTD Vs ALOK KUMAR [MR. MAYANKj9873347330 IMAYANK_MAHAJANO0|04.04.2026
IMAHAJAN 5@YAHOO.COM
614 ICOMMERCIAL ICS (COMM)/203/2026 06-04-2026 IN.S COMMUNICATION PVT LTD VsMR. SAHI1J9999025817 ISAHILRAO455@GMAI [04.04.2026
SUIT IBHARTI AIRTEL LTD IRAO IL.COM

614 IARBITRATION IOMP (I)(COMM.)/1225/2026 |[06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@[04.04.2026
IMOHAMED ASHKAR KM BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1226/2026|06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ |04.04.2026
INASLATH UP IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1227/2026 |06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IRAVI SINGH IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1228/2026|06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
ISAMEEUDDIN ALAM BHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1229/2026 |06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IVISHAL M BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1230/2026|06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IVIVEKANAND R BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1231/2026 |06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IAJAY KUMAR IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1232/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 DVOCATEASHOK.1@ [04.04.2026
IAJAY SINGH IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1233/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
[HEMANT CHAUDHARY BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1234/2026|06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026

IVANDNA D

BHARDWAJ

IGMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1235/2026 |06-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
ISARVESH KUMAR MISHRA BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1236/2026|06-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IFAROOK MIYAN BHARDWAJ IGMAIL.COM
614 IARBITRATION  [OMP (I)(COMM.)/1237/2026 [06-04-2026 BMW INDIA FINANCIAIJMR.  RAHUI[B376049807 IADVOCATEASHOK.1@[04.04.2026
ISERVICES Vs CHINMAY APURBABHARDWAJ IGMAIL.COM
ICHATTERJEE
614 ICOMMERCIAL ICS (COMM)/206/2026 07-04-2026 IBANK OF BARODA Vs AJAY PAL  MS. DEEPA[9312292558 IADVOCATE.DEEPAGU [02.04.2026
SUIT IGUPTA IPTA@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/207/2026 08-04-2026 IBANK OF MAHARASHTRA VsMR. ARVINDP810618195 ARVINDSINHA@GMA [30.03.2026
SUIT INARENDRA KUMAR SHARMA ISINHA [L.COM
614 EXECUTION [Execution (Comm.)/118/2026/09-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
JANAND SHARMA ISHANKAR (@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/212/2026 09-04-2026 ICANARA BANK Vs RAJU BOSS IMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
SUIT ISHANKAR (@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1272/2026 [09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1(02.04.2026
ISACHIN DAYANAND GAUND ISHANKAR (@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1273/2026 [09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
AND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
[HIMANSHU SHUKLA
614 JARBITRATION IOMP (I)(COMM.)/1274/2026 [09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
JAND FINANCE COMPANY Vs SHRISHANKAR (@GMAIL.COM
IBALAJI TRAVELS
614 IARBITRATION IOMP (I)(COMM.)/1275/2026 [09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
AND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
IRANBIR R
614 JARBITRATION IOMP (I)(COMM.)/1276/2026 [09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
AND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
ISOMBIR J
614 JARBITRATION IOMP (I)(COMM.)/1277/2026 [09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
AND FINANCE COMPANY VSSHANKAR (@GMAIL.COM
[HARSH LOGISTICS
614 JARBITRATION IOMP (I)(COMM.)/1278/2026 [09-04-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
ISHWAR RAMESH RATHOD ISHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1279/2026 |09-04-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.04.2026
IMUKTAR MOULA SAYYED ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1280/2026/|09-04-2026 [KOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 JASSOCIATESRSGARG1[02.04.2026
IMAHADEV GOVINDAISHANKAR (@GMAIL.COM
ICHAKRANARAYAN

614 IARBITRATION IOMP (I)(COMM.)/1281/2026 |09-04-2026 [KOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1/02.04.2026
JUSHA GANGADHAR JADHAV ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (1)(COMM.)/1282/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1/02.04.2026
IBHAGAVAN RAJARAM ERANDE [SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1283/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 JASSOCIATESRSGARG1/02.04.2026
ISARVAJIT LAXMAN PATIL ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (1)(COMM.)/1284/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 JASSOCIATESRSGARG1[02.04.2026
[RAGHUNATH RAJARAM KUWAR [SHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1285/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 JASSOCIATESRSGARG1(02.04.2026
IROHIT PRAVIN CHAUDHARI ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1286/2026|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 JASSOCIATESRSGARG1(02.04.2026
ISACHIN BHAGWANRAO RATHOD [SHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1287/2026 |09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVIj9911883603 JASSOCIATESRSGARG1(02.04.2026
IMOHAN SADASHIV PANDHARE [SHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1288/2026/|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.04.2026
IMAHESH DATTATRAY[SHANKAR (@GMAIL.COM
ISONAWANE

614 IARBITRATION IOMP (I)(COMM.)/1290/2026(09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
IREEMA RAJEEV

614 JARBITRATION IOMP (I)(COMM.)/1291/2026 |09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1(02.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IRAGHUVEER SINGH

614 JARBITRATION IOMP (I)(COMM.)/1292/2026 [09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG1{02.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
JUMAR FARUK

614 IARBITRATION IOMP (I)(COMM.)/1293/2026|09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIj9911883603 JASSOCTIATESRSGARG1[02.04.2026
IAND FINANCE COMPANY|[SHANKAR @GMAIL.COM
ILIMITED Vs YOGESH KUMAR
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614 IARBITRATION IOMP (I)(COMM.)/1294/202609-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1[02.04.2026
JAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IANKUR SHARMA

614 IARBITRATION IOMP (I)(COMM.)/1296/2026|09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCTIATESRSGARG1[02.04.2026
JAND FINANCE COMPANY Vs SHRISHANKAR @GMAIL.COM
[KHALIFA INFRADEVELOPERS

614 IARBITRATION IOMP (I)(COMM.)/1303/2026/|09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1]02.04.2026
JAND FINANCE COMPANY VsSSHANKAR @GMAIL.COM
ISONU KUMAR

614 IARBITRATION IOMP (I)(COMM.)/1304/2026[09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1]02.04.2026
IAND FINANCE COMPANY Vs|SHANKAR @GMAIL.COM
IYOGINDER SINGH

614 IARBITRATION IOMP (I)(COMM.)/1305/202609-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCTIATESRSGARG1]02.04.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
BUOYANT STOCKPILE

614 IARBITRATION IOMP (I)(COMM.)/1306/2026|09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCTIATESRSGARG1/02.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
BUOYANT STOCKPILE

614 JARBITRATION IOMP (I)(COMM.)/1307/2026|09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1[02.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IROHIT H

614 JARBITRATION IOMP (I)(COMM.)/1308/2026|09-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1[02.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
IGOPAL SINGH

614 JARBITRATION IOMP (I)(COMM.)/1309/2026/|09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVIj9911883603 JASSOCIATESRSGARG1(02.04.2026
ISURAJ DEVI ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1310/2026 |09-04-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.04.2026
ISAROHA EARTH MOVERS ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1311/2026 |09-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.04.2026
IMOHIT ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1312/2026 |09-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI[9911883603 IASSOCIATESRSGARG1(02.04.2026
JASHISH KUMAR ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1313/2026 |09-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI[9911883603 JASSOCIATESRSGARG1(02.04.2026
JAKIR ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1314/2026 |09-04-2026 ISURYODAY SMALL FINANCEMR. RAVIj9911883603 JASSOCIATESRSGARG1(02.04.2026
IBANK LTD Vs AASHIF ISHANKAR (@GMAIL.COM
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614 EXECUTION [Execution 10-04-2026 JAMMU AND KASHMIR BANK LTD]MS. UZMAp 873029772 IRAUZLEGAL@GMAIL. [09.04.2026
(Comm.)/120/2026 Vs SUHAIB MOHAMMAD IASHRAF ICOM
614 IARBITRATION IOMP (I)(COMM.)/1315/2026 [10-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG1[06.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IMANISH PAL
614 IARBITRATION IOMP (I)(COMM.)/1316/2026 [10-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1/06.04.2026
JAND FINANCE COMPANY VsSSHANKAR (@GMAIL.COM
BHARAT X
614 IARBITRATION IOMP (I)(COMM.)/1317/2026 [10-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1/06.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IVIKAS VEER SINGH
614 IARBITRATION IOMP (I)(COMM.)/1318/2026 [10-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1/06.04.2026
IAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IMUKESH KUMAR
614 EXECUTION [Execution 13-04-2026 IAXIS BANK LTD Vs FARZANAMR. MAYANK[9873347330 IMAYANK_MAHAJAN0/06.04.2026
(Comm.)/124/2026 [KHATOON IMAHAJAN 5@YAHOO.COM
614 EXECUTION [Execution (Comm.)/125/2026[13-04-2026 JAXTS BANK LTD Vs MONA SINGH [MR. MAYANK9873347330 IMAYANK_MAHAJANO0[06.04.2026
IMAHAJAN 5@YAHOO.COM
614 EXECUTION [Execution 13-04-2026 JAXTS BANK LTD Vs YASH KUMAR [MR. MAYANK9873347330 IMAYANK_MAHAJANO0[06.04.2026
(Comm.)/126/2026 IMAHAJAN 5@YAHOO.COM
614 EXECUTION [Execution (Comm.)/127/2026[13-04-2026 AXIS BANK LTD Vs MINTUMR. MAYANK9873347330 IMAYANK_MAHAJANO[04.04.2026
IKUMAR IMAHAJAN 5@YAHOO.COM
614 IARBITRATION IOMP (I)(COMM.)/1356/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [06.04.2026
ISAVITRI BAI BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1357/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [06.04.2026
IPRAVEEN KAUNDAL IBHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1358/2026[13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [06.04.2026
IRAMESH KUMAR ARORA IBHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1359/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [02.04.2026
IRINKOO S BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1360/2026[13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IA'S ENTERPRISES BHARDWAJ IGMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1361/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [04.04.2026
IMOHD RASHID KHAN BHARDWAJ IGMAIL.COM

614 IARBITRATION JIOMP (I)(COMM.)/1362/2026 13-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 ADVOCATEASHOK.1@ [02.04.2026
IVIRENDER SINGH BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1363/2026[13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ 04.04.2026
JASAD MANZER BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1364/2026[13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@[04.04.2026
IRAHMATH GAFOOR BHARDWAJ IGMAIL.COM

614 JARBITRATION  [OMP (I)(COMM.)/1365/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICES VMR.  RAHUIJ8376049807 IADVOCATEASHOK.1@[06.04.2026
JARSHANA KV BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (1)(COMM.)/1366/2026[13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [10.04.2026
IMOHIT BAJAJ IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1367/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [10.04.2026
IPRACHI SRIVASTAVA IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1368/2026[13-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
IVIKAS ROSE BHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1369/2026[13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
VITENDRA SINGH BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1370/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
IABHISHEK SINGH BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1371/2026 [13-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.04.2026
ICHANDRAPAL SINGH IBHARDWAJ IGMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1372/2026 [13-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [10.04.2026
ISRVISION POWER SOLUTIONSBHARDWAJ IGMAIL.COM
lOPC

614 JARBITRATION IOMP (I)(COMM.)/1373/2026 [13-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 ADVOCATEASHOK.1@ [10.04.2026
IDEVENDER BAINSLA BHARDWAJ IGMAIL.COM

614 EXECUTION [Execution (Comm.)/132/2026(15-04-2026 JAXIS BANK LTD Vs SONU GUPTA |MR. MAYANK}873347330 IMAYANK_MAHAJANO[09.04.2026

IMAHAJAN F@YAHOO.COM
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614 EXECUTION [Execution (Comm.)/133/2026[15-04-2026 AXIS BANK LTD Vs JITENDRAMR. MAYANK9873347330 IMAYANK_MAHAJANO0[09.04.2026
ISINGH IMAHAJAN 5@YAHOO.COM
614 EXECUTION [Execution 15-04-2026 AXIS  BANK LTD Vs MANISHMR. MAYANKj0873347330 IMAYANK_MAHAJANO0[09.04.2026
(Comm.)/134/2026 KUMAR GUPTA IMAHAJAN 5F@YAHOO.COM
614 EXECUTION [Execution (Comm.)/135/2026(15-04-2026 ISANTOSH KUMAR Vs AZEEMMR. 9810053768 [RINDR.RAWAT@GMA|13.04.2026
ISHAH ANSARI RAJENDER [L.COM
KUMAR
IRAWAT
614 EXECUTION [Execution 15-04-2026 IBINDU JAGGI Vs JAI RAM IMR. SUNIL9313345075 IADVOCATESUNILDUT(10.04.2026
(Comm.)/136/2026 DUTT [T1@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/222/2026 15-04-2026 IPRAKASH PIPES LTD Vs RADHIKAMR. AVTAR717101829 IAVTAR78 @GMAIL.CO [13.04.2026
SUIT ICONFECTIONERY ISINGH M
614 ICOMMERCIAL ICS (COMM)/223/2026 15-04-2026 ICURRIE AND BROWN INDIA PVTIMR. AMAR9717101829 IADVOCATEAMAR1977 [13.04.2026
SUIT ILTD Vs TARC PROJECTS LTD KUMAR (@GMAIL.COM
614 EXECUTION [Execution 16-04-2026 JARISTO HEALTH CARE Vs TEJASMR. KUSHAI}J7011271638 IKUSHALMISHRA199(@[09.04.2026
(Comm.)/139/2026 VEEVAN HEALTH CARE PVT LTD |MISHRA IGMAIL.COM
614 EXECUTION [Execution 16-04-2026 JUNION BANK OF INDIA Vs MOOLMR. 0099372685 IVIJAYENDRAPRATAP 09.04.2026
(Comm.)/140/2026 ICHAND PALIWAL AND ORS IVIJAYENDRA ADOVATE3465@GMAI
IPRATAP IL.COM
614 EXECUTION [Execution 17-04-2026 IALLWAYS LOGISTIC INDIA VsMR. SUNIL KRo971113447 IADVSUNILVERMA.DE [15.04.2026
(Comm.)/142/2026 IMOTION LOGISTIC IVERMA ILEGAL.COM
614 ICOMMERCIAL ICS (COMM)/231/2026 18-04-2026 IPUNJAB NATIONAL BANK Vs N KMR. 9548667393 ISSSANCHIT0Q@GMAI [13.04.2026
SUIT INTERIOR ISANCHEET IL.COM
ISHARMA
614 IARBITRATION IOMP (I)(COMM.)/1395/2026 [18-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ 18.04.2026
IKAMAL SINGH LODHI IBHARDWAJ IGMAIL.COM
614 ICOMMERCIAL ICS (COMM)/234/2026 20-04-2026 INATSARANG COMPUTER INCr VsMR. RISHI8826232692 RISHI0009P@GMAIL. [18.04.2026
SUIT INFINERA INDIA IPRAKASH ICOM
614 IMISC IMISC DJ ADJ/377/2026 22-04-2026 KULDEEP SINGH Vs SHUBHAM[MR. NISHANT[7982997412 INISHANTSHARMA389(16.04.2026
ISUYAL ISHARMA lo@GMAIL.COM
614 JARBITRATION JOMP (COMM.)/16/2026 23-04-2026 [UNION OF INDIA Vs ROYAIMR. ARVINDj9811317311 IADVOCATEARVINDG [15.04.2026
IMERIDIAN INDIA IGUPTA [UPTA@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1417/2026 [23-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.04.2026
ISIDDHI TRAVELS BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1418/2026 [23-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.04.2026
IMOHAN DEDHA BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1419/2026 [23-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[16.04.2026
JAND FINANCE COMPANY VsSSHANKAR (@GMAIL.COM
IMALKIT SINGH

614 IARBITRATION IOMP (I)(COMM.)/1423/2026 [23-04-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.04.2026
INDIA LIMITED Vs YOGESHBHARDWAJ IGMAIL.COM
JARJUN VITKAR

614 IARBITRATION IOMP (I)(COMM.)/1424/2026[23-04-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.04.2026
INDIA LIMITED Vs VISHAYBHARDWAJ IGMAIL.COM
I[EKNATH BHOIR

614 IARBITRATION IOMP (I)(COMM.)/1425/2026 [23-04-2026 ITOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [16.04.2026
INDIA LIMITED Vs  ANKITIBHARDWAJ IGMAIL.COM
IFULCHAND SHENDE

614 JARBITRATION IOMP (I)(COMM.)/1429/2026[23-04-2026 IDFC FIRST BANK LTD Vs BHOLEMR. MAYANK9873347330 IMAYANK _MAHAJANO[17.04.2026
IKASHYAP IMAHAJAN 5@YAHOO.COM

614 JARBITRATION IOMP (I)(COMM.)/1430/2026[23-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1[16.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
VASWANT D

614 ICOMMERCIAL ICS (COMM)/243/2026 24-04-2026 IRAMESH KUMAR SINGH VsMR. BIPULJ9958429668 IBK3556252@GMAIL.C [23.04.2026

SUIT IRANJEET SINGH VERMA KUMAR OM

614 IARBITRATION IOMP (I)(COMM.)/1454/2026 [24-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1[18.04.2026
IAND FINANCE Vs KULDEEP R ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1456/2026 [24-04-2026 IM/s ChoCHOLAMANDALAM[MR. RAVI[9911883603 IASSOCIATESRSGARG118.04.2026
INVESTMENT AND FINANCE Vs|SHANKAR (@GMAIL.COM
IGURJEET SINGH

614 JARBITRATION IOMP (I)(COMM.)/1457/2026 [24-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IASSOCIATESRSGARG1[18.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
ILAKHAN PANCHAL

614 JARBITRATION IOMP (I)(COMM.)/1458/2026 [24-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IJASSOCIATESRSGARG1[18.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
ITAIMOOR S

614 JARBITRATION IOMP (I)(COMM.)/1459/2026 [24-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 JASSOCIATESRSGARG118.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
IROHIT KUMAR
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614 IARBITRATION IOMP (I)(COMM.)/1460/2026[24-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 IJASSOCIATESRSGARG118.04.2026
JAND FINANCE COMPANY Vs[SHANKAR (@GMAIL.COM
INASIR R
614 IARBITRATION IOMP (I)(COMM.)/1461/2026 [24-04-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI[9911883603 JASSOCIATESRSGARG118.04.2026
JAND FINANCE COMPANY VsSHANKAR (@GMAIL.COM
ISHAHIDA PARVEEN
614 ICOMMERCIAL ICS (COMM)/246/2026 25-04-2026 IGREEN HEAVEN PLANTSCAPEMR. DEEPAK9315829356 IADVDEEPAKSINGHO [16.04.2026
SUIT ITHROUGH ITS SPA HOLDER VSSINGH [FFICIAL@GMAIL.CO
ICHEMPRIMO FLOURINE] IM
INTERNATIONAL PVT LIMITED]
614 IEXECUTION [Execution 27-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
(Comm.)/148/2026 IROHITASH YADAV ISHANKAR (@GMAIL.COM
614 EXECUTION [Execution 27-04-2026 ISTATE BANK OF INDIA VsMS. AARTIN873347330 INOT AVAILABLE 25.04.2026
(Comm.)/149/2026 IKRISHWAVE ENGINEERINGBANSAL
ISOLUTIONS
614 ICOMMERCIAL ICS (COMM)/249/2026 27-04-2026 INEERAJ MALHOTRA VsMR. RAVI9810894605 IADV.RAVITHAKUR28 [24.04.2026
SUIT IMAHADEV ADVISORY THAKUR (@GMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1482/2026[27-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [23.04.2026
IKULDEEP SHARMA IBHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1483/2026[27-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [23.04.2026
ISANJAY D BHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1484/2026[27-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IRADHEY SHYAM YADAV BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1485/2026[27-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
ISHAH PUBLICATION BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/1486/2026[27-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IRAHUL SHARMA IBHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1487/2026 [27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1@ [23.04.2026
IKAPIL. KALKHANDAY IBHARDWAJ IGMAIL.COM
614 JARBITRATION IOMP (I)(COMM.)/1488/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
ISAGAR NAGAR BHARDWAJ IGMAIL.COM
614 JARBITRATION JIOMP (I)(COMM.)/1502/2026 [27-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IHARI SINGH BHARDWAJ IGMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1503/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IROHIT KASHYAP BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1504/2026[27-04-2026 ITOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IRIMPLE CHOUDHARY BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1505/2026 [27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IDARSHANSING BABUSINGIBHARDWAJ IGMAIL.COM
THAKUR

614 JARBITRATION IOMP (I)(COMM.)/1506/2026[27-04-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
IMRAN JAINULABDIN KHAN BHARDWAJ IGMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1507/2026 [27-04-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [23.04.2026
JARJUN BABAN KATAKE BHARDWAJ IGMAIL.COM

614 EXECUTION [Execution (Comm.)/154/2026[28-04-2026 IKOTAK MAHINDRA PRIME LTD VsMR. RAVI[9911883603 IASSOCIATESRSGARG1[22.04.2026
IVIMAL MATHUR ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1521/2026 [28-04-2026 ISURYODAY SMALL FINANCEMR. RAVI[9911883603 JASSOCIATESRSGARG1[22.04.2026
IBANK Vs TARA CHAND SUMITISHANKAR (@GMAIL.COM
ICONSTRUCTION COMPANY

614 JARBITRATION IOMP (I)(COMM.)/1522/2026 [28-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
IRAHUL ISHANKAR (@GMAIL.COM

614 JARBITRATION JOMP (I)(COMM.)/1523/2026 [28-04-2026 [KOTAK MAHINDRA BANK VsMR. RAVI9911883603 JASSOCIATESRSGARG1[22.04.2026
JOMPRAKASH ISHANKAR (@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/1524/2026 [28-04-2026 IKOTAK MAHINDRA BANK VsMR. RAVI[9911883603 IASSOCIATESRSGARG1[22.04.2026
IDALIP SINGH ISHANKAR (@GMAIL.COM

614 IARBITRATION JOMP (I)(COMM.)/1525/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 JASSOCIATESRSGARG1[22.04.2026
IYOGESH ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1531/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
IMONU ISHANKAR (@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1532/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 JASSOCIATESRSGARG1[22.04.2026
AMAN ISHANKAR (@GMAIL.COM

614 JARBITRATION JOMP (I)(COMM.)/1533/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[22.04.2026
JANCHAL ISHANKAR (@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM.)/1534/2026 [28-04-2026 KOTAK MAHINDRA BANK VsMR. RAVI[9911883603 JASSOCIATESRSGARG1[22.04.2026
DEEPAK ISHANKAR @GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/253/2026 29-04-2026 IDIVYA SINGH Vs M/S H.R. ISPAT [MR. VAIBHAV|9p810888702 INFO@SINHAANADP [28.04.2026
SUIT [TRIVEDI ARTNERS.COM
614 ICOMMERCIAL ICS (COMM)/254/2026 29-04-2026 JUPGRID SOLUTIONS Vs MANJU |MR. KRITIKAP643008880 ICONTACT@AAALEGA [22.04.2026
SUIT [TUTEJA IL.PRO
614 ICOMMERCIAL ICS (COMM)/255/2026 29-04-2026 JUPGRID SOLUTIONS Vs SAURABHMR. KRITIKAj9643008880 ICONTACT@AAALEGA [22.04.2026
SUIT ISINGH [TUTEJA IL.PRO
614 ICOMMERCIAL ICS (COMM)/257/2026 29-04-2026 ISUNIL DUTT Vs INSTAMOJO IMR. AJAYP212193958 ADV.FATYALAJAY@G [23.04.2026
SUIT IFATYAL IMAIL.COM
50 ISH. AJAY GULATI-I,SOUTH- 509 [Execution (Comm.) j97/2026 01-04-2026 ISTATE BANK OF INDIA VSVINAY KUMAR [9811134771 kumarvinay.65@gmail. [28.03.2026
IDISTRICT JUDGE,[WEST IPRIYANKA BARAL com
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 178/2026 01-04-2026 IS S Property Through ProprietofPRAMOD 0810940458 pramodrath.rath4@gm [24.03.2026
Dileep Kumar Gupta Vs Dr VirendraKUMAR RATH lail.com
[Swarup Educational Foundation and|
Ors
509 ICS (COMM) 182/2026 01-04-2026 [Satya Prakash Dubey Vs MS SanmahlI[RSHAD 081196283 adv.irshad1@gmail.comfi9.03.2026 &
[Infotech Pvt Ltd IAHMAD 09.04.2026
509 [Execution (Comm.) 102/2026 02-04-2026 [Kotak Mahindra Bank Limited VSARVIND 9811317311 ladvocatearvindgupta@
IRAJESH KUMAR IGUPTA gmail.com
509 ICS (COMM) 183/2026 02-04-2026 [XXXXX Vs YYYYY IGAUTAM 0999306881 31.03.2026
BHASIN eludication.legal@outlo
ok.com
509 ICS (COMM) 185/2026 02-04-2026 IPUNJAB NATIONAL BANK Vs AAKASH 8750052500 ladvocatejhangu@gmail.[30.03.2026
JATINDER SINGH JANGHU com
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509 ICS (COMM) 186/2026 02-04-2026 CC tiles Vs MAHAGUN INDIA PVI]MANISH 0899951140 ladvocatemanishvermas [25.03.2026
LTD IVERMA ho@gmail.com

509 OMP (I)(COMM.) [1204/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf12.03.2026
INDIA LIMITED Vs TEJASBHARDWAJ & .com
IAGARWAL 1587 ICO.

509 OMP (I)(COMM.) [1205/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf23.03.2026
INDIA LIMITED Vs SHILA DEVIBHARDWAJ & L.com
9092 ICO.

509 IOMP (DD(COMM.) [1206/2026 02-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf21.03.2026
INDIA LIMITED Vs AMBROSE P TBHARDWAJ & .com
8829 ICO.

509 OMP (I)(COMM.) [207/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf21.03.2026
INDIA LIMITED Vs ARVINDRABBHARDWAJ & .com
IKUMAR MISHRA 3198 ICO.

509 OMP (I)(COMM.) [1208/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf18.03.2026
INDIA LIMITED Vs NARENDRABHARDWAJ & L.com
ISINGH 1675 ICO.

509 IOMP ()(COMM.) [1209/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail18.03.2026
[INDIA LIMITED Vs JANGVEERBHARDWAJ & .com
ISINGH 5065 ICO.

509 OMP (I)(COMM.) [1210/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf23.03.2026
INDIA LIMITED Vs SANJEEVBHARDWAJ & .com
IKAUSHIK 7028 ICO.

509 OMP (I)(COMM.) [1211/2026 02-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf23.03.2026
INDIA LIMITED Vs SADHANABHARDWAJ & L.com
JARYA 8097 ICO.
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509 ICS (COMM) 191/2026 04-04-2026 punjab national bank Vs FAISAJRAGHAV 0717610124 sradvisors@gmail.com|29.03.2026
I[HUSSAIN KHAN ISHARMA
509 ICS (COMM) 192/2026 04-04-2026 ICANARA BANK Vs AKASH VERMA|[SUBHASH KR.9810840045 skjhaassociates@yahoo.[27.03.2026
IPROPRIETOR OF M/S AKASHYHA com
I[ENTERPRISES
509 ICS (COMM) 193/2026 04-04-2026 ICANARA BANK Vs MALIK RAJISUBHASH KR/[9810840045 skjhaassociates@yahoo.[27.03.2026
ISINGH PROPRIETOR OF SAIJHA com
I[ENTERPRISES
509 ICS (COMM) 106/2026 04-04-2026 [Punjab National Bank Vs Mr |ARUN 0899138242 larunbhardwaj 24.03.2026
[Sanjeev Kumar Prop Of  AbhiBHARDWAJ 1206@gmail.eom
[Enterprises
509 [Execution (Comm.) 106/2026 06-04-2026 IM/S CARITAS ECO SYSTEMIACHAL GUPTA [9953900145 office@aeqlaw.com 03.04.2026
IPRIVATE LIMITED Vs ALL INDIA]
INSTITUTE OF LOCAL SELH
IGOVERNMENT
509 [Execution (Comm.) [107/2026 06-04-2026 Axis Bank Ltd Vs SATYAMMAYANK 0873347330 131.03.2026
IPARSHURAM TRANSPORTIMAHAJAN Imayank_mahajanos@y
ISERVICES lahoo.com
509 [Execution (Comm.) 108/2026 06-04-2026 JAxis Bank Ltd Vs PANKAJ GAUTAM [MAYANK 0873347330 28.03.2026
IMAHAJAN Imayank_mahajanos@y
lahoo.com
509 [Execution (Comm.) 109/2026 06-04-2026 |Axis Bank Ltd Vs ROBINSON IMAYANK 0873347330 28.03.2026
IMAHAJAN Imayank_mahajanos@y
lahoo.com
509 [Execution (Comm.) [110/2026 06-04-2026 Axis Bank Ltd Vs AKHILESHMAYANK 0873347330 28.03.2026
KUMAR IMAHAJAN Imayank_mahajanos@y
lahoo.com
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509 [Execution (Comm.) [111/2026 06-04-2026 JAxis Bank Ltd Vs NATWAR KUMARMAYANK 0873347330 28.03.226
VHA IMAHAJAN Imayank_mahajanos@y
lahoo.com
509 ICS (COMM) 204/2026 06-04-2026 JAmit Singhal Vs Shahana Parween |[VISHAL GARG [9810131702
509 [Execution (Comm.) [116/2026 08-04-2026 JAxis Bank Ltd Vs VANDANAMAYANK 9873347330 28.03.2026
ICHOPRA IMAHAJAN Imayank_mahajanos@y
lahoo.com
509 [Execution (Comm.) [117/2026 08-04-2026 |Axis Bank Ltd Vs SIMRAN IMAYANK 0873347330 28.03.2026
IMAHAJAN Imayank_mahajanos@y
lahoo.com
509 IOMP (COMM.) 12/2026 09-04-2026 [Sunrise Embedded Solutions Pvt LtdANUPAM 0891629964 l07.04.2026
Vs Design Graphics DWIVEDI lanupamadvsc@gmail.c
om
509 ICS (COMM) p15/2026 09-04-2026 ICanara Bank Vs SONU SINGH INILENDU 0999050853 nilenduvatsyayan @gma04.04.2026
IVATSYAYAN fil.com
509 [Execution (Comm.) [119/2026 10-04-2026 |Axis Bank Ltd Vs SHYAM MISHRA [MAYANK 0873347330 02.04.2026
IMAHAJAN Imayank_mahajanos@y
lahoo.com
509 ICS (COMM) 217/2026 10-04-2026 IVIVAVE GLOBAL PRIVATE|Lalan 8585997719 03.04.2026
ILIMITED Vs MOUSER/Chaudhary
I[ELECTRONICS INC
509 ICS (COMM) 220/2026 13-04-2026 ABHISHEK YADAV Vs ASHOKAMISHA 7503916176 lamishavohraq @gmail.c [10.04.2026
KUMAR GAUR IVOHRA m
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509 ICS (COMM) 221/2026 13-04-2026 [The Supreme Industries Ltd VSGAUTAM 0999306881 0.04.2026

[Sandhya BHASIN eludication.legal @outlo
ok.com

509 OMP (I)(COMM.) [1375/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026

INDIA LIMITED Vs ALI MP 4739 [BHARDWAJ & | com
ICO.

509 OMP (I)(COMM.) [376/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026
INDIA LIMITED Vs SATHIKUMARIBHARDWAJ & L.com
ISS 2078 ICO.

509 IOMP (I)(COMM.) [1377/2026 15-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026
INDIA LIMITED Vs SANJAY[BHARDWAJ & .com
KUMAR 3251 ICO.

509 OMP (I)(COMM.) [378/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp2.04.2026
INDIA LIMITED Vs ARJUN SINGHBHARDWAJ & .com
6165 ICO.

509 OMP (I)(COMM.) [1379/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp2.04.2026
INDIA LIMITED Vs ASHISHBHARDWAJ & L.com
KHOKHAR 3830 ICO.

509 IOMP (I)(COMM.) [1380/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs S S V[BHARDWAJ & .com
ICONSTRUCTION 3415 ICO.

509 OMP (I)(COMM.) [1381/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfp2.04.2026
INDIA LIMITED Vs MANOJBHARDWAJ & .com
IKUMAR 5144 ICO.

509 OMP (I)(COMM.) [1382/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs DANIYAJBHARDWAJ & L.com
IDHAN SUKH 6718 ICO.
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509 OMP (I)(COMM.) [383/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs TEJDANBHARDWAJ & L.com
IRANIDAN 0184 ICO.

509 OMP (I)(COMM.) [1384/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf24.03.2026
INDIA LIMITED Vs SHEEL WATIBHARDWAJ & .com
IDEVI 2415 ICO.

509 OMP (I)(COMM.) [1385/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs VIRENDRABHARDWAJ & L.com
IMAURYA 6390 ICO.

509 OMP ()(COMM.) [1386/2026 15-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail24.03.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
[KUMAR SINGH 0936 ICO.

509 OMP (I)(COMM.) [387/2026 15-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail[28.03.2026
INDIA LIMITED Vs BARKHA RANIBHARDWAJ & .com

180 ICO.

509 [Execution (Comm.) [141/2026 16-04-2026 [Punjab National Bank Vs VIVEKISAURAV 0899331166 sauravbhasinio@gmail.f14.04.2026
IKUMAR BHASIN com

509 ICS (COMM) 230/2026 17-04-2026 IM/s CAPARO MIDDLE EAST FZE[PRATIBHA 9711543472 ladv.psharmalo@ 09.04.2026
IPRIVATE LIMITED Vs M/s JPC |[SHARMA lgmail.com
IPIPES PRIVATE LIMITED

509 OMP (I)(COMM.) [1410/2026 21-04-2026 IMAHINDRA AND MAHINDRAMAYANK 0873347330 17.04.2026
IFINANCUAL SERVICES LIMITEDMAHAJAN Imayank_mahajanos@y
Vs ASHISH GULIA 4837 lahoo.com

509 OMP (I)(COMM.) [1411/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.04.2026
INDIA LIMITED Vs TEJPAL SINGHBHARDWAJ & L.com
1532 ICO.
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509 OMP (I)(COMM.) [1412/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.04.2026
INDIA LIMITED Vs AFROZBHARDWAJ & L.com
ISHEKHAR CHAMOLI 6065 ICO.

509 OMP (I)(COMM.) [1413/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.04.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
ISINGH 1090 ICO.

509 OMP (I)(COMM.) [1414/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.04.2026
INDIA LIMITED Vs SUDHAKARBHARDWAJ & L.com
RAT 2997 ICO.

509 IOMP (I)(COMM.) [1415/2026 21-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf13.04.2026
INDIA LIMITED Vs ASHISHBHARDWAJ & .com
KUMAR 6095 ICO.

509 OMP (I)(COMM.) [1416/2026 21-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi3.04.2026
INDIA LIMITED Vs SATISHBHARDWAJ & .com
IKUMAR SINGH 8336 ICO.

509 ICS (COMM) p40/2026 23-04-2026 IKSJ ENGINEERING ANDAshish S{0811166164 lashishsko4@gmail.com
IPROJECTS PVT LTD Vs VINITA[Kulshreshtha
I[ENTERPRISES

509 OMP (I)(COMM.) [1426/2026 23-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 vandana.kapoor@patin [21.04.2026
INDIA LIMITED Vs MANSINGKAPOOR lelawoffices.com
ISAMPAT SHILAWANT

509 OMP (I)(COMM.) [1427/2026 23-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 0717182168 andana.kapoor@patin [21.04.2026
INDIA LIMITED Vs MAHESH B [KAPOOR elawoffices.com

509 OMP (I)(COMM.) [1428/2026 23-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [21.04.2026
INDIA LIMITED Vs PATELJKAPOOR elawoffices.com
IROSHANKUMAR
IGHANSHYAMBHAI
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509 OMP (I)(COMM.) [1431/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs NISHANTIBHARDWAJ & L.com
ISHARMA 4016 ICO.
509 OMP (I)(COMM.) [1432/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs PUNEETBHARDWAJ & .com
ISINGH RAWAT 4924 Ico.
509 OMP (I)(COMM.) [1433/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs ASHUTOSHBHARDWAJ & L.com
DWIVEDI 4512 ICO.
509 IOMP (DD(COMM.) [1434/2026 23-04-2026 BMW INDIA FINANCIAJRAHUL 8376049807 ladvocateashok.1@gmailfi7.04.2026
ISERVICES PVT LTD Vs MOHD [BHARDWAJ & .com
ZAHAIB 9992 ICO.
509 OMP (I)(COMM.) [1435/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs JATIN S 1513 |[BHARDWAJ & .com
ICO.
509 OMP (I)(COMM.) [1436/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs SANJAY P 7583 BHARDWAJ & L.com
ICO.
509 IOMP ()(COMM.) [1437/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs VIJAY SINGH[BHARDWAJ & .com
IYADAV 1345 ICO.
509 OMP (I)(COMM.) [1438/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs SHAMSHERBHARDWAJ & .com
ISINGH 0770 ICO.
509 OMP (I)(COMM.) [1439/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs DHARAMBIRBBHARDWAJ & L.com
ICHOPRA 4747 ICO.
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509 OMP (I)(COMM.) [1440/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs IMRAN KHANIBHARDWAJ & L.com
5589 Ico.

509 OMP (I)(COMM.) [1441/2026 23-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailfi4.04.2026
INDIA LIMITED Vs VIJAY KUMARBBHARDWAJ & .com
5654 ICO.

509 ICS (COMM) 244/2026 24-04-2026 IRLG Systems India Private LimitedAMAN 9891602513 amanthukral@outlook. [06.02.2026
Vs Almehtab Industries PrivateTHUKRAL com
Limited

509 ICS (COMM) l245/2026 24-04-2026 IRLG Systems India Private LimitedAMAN 0891602513 lamanthukral @outlook. [05.02.2026
Vs Shiva TexFabs Limited THUKRAL com

509 [Execution (Comm.) [147/2026 27-04-2026 [Kotak Mahindra Bank Limited VSARVIND 0811317311 ladvocatearvindgupta@ [23.04.2026
[Pradeep Sharma IGUPTA lgmail.com

509 [Execution (Comm.) [150/2026 27-04-2026 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal@g [23.03.2026
IANIL KUMAR UMAR Imail.com

509 Execution (Comm.) [151/2026 27-04-2026 [KOTAK MAHINDRA PRIME LTD VSKUSHAL 7009793548 rishabh.eruditelegal@g [23.03.2026
IROHIT GARG KUMAR Imail.com

509 [Execution (Comm.) [152/2026 27-04-2026 KOTAK MAHINDRA PRIME LTD VsIIIEUSHAL 7009793548 rishabh.eruditelegal@g [23.03.2026
IRAJU RAM VILASH PATEL UMAR Imail.com

509 [Execution (Comm.) [153/2026 27-04-2026 [KOTAK MAHINDRA PRIME LTD Vs|KUSHAL 7009793548 rishabh.eruditelegal@g [23.04.2026
IRAHUL YADAV KUMAR Imail.com
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509 ICS (COMM) 250/2026 27-04-2026 ICANARA BANK Vs RAJIV BANSAL [RAJIVB.SAMALI |9811343911 rbsamaiyar.adv@gmail. [25.04.2026
IPROP OF M/S BANSALJYAR com
IENTERPRISES

509 ICS (COMM) 252/2026 27-04-2026 QTLOADS TECH TRANSIT PVTY.D. SHARMA 9810874706 ladvocatejaidevsharma [24.04.2026
ILTD Vs JSR ENTERPRISES (@gmail.com

509 OMP (I)(COMM.) [1489/2026 27-04-2026 TOYOTA FINANCIAL SERVICESVANDANA 9717182168 vandana.kapoor@patin [24.04.2026
INDIA LIMITED Vs AYAAT TOURSKAPOOR elawoffices.com
JAND TRAVELS

509 OMP (I)(COMM.) [1490/2026 27-04-2026 [TOYOTA FINANCIAL SERVICESVANDANA 0717182168 andana.kapoor@patin [24.04.2026
INDIA LIMITED VsKAPOOR elawoffices.com
ICHANDRASHEKHAR MANOHAR]
INTUL

509 OMP (I)(COMM.) [1491/2026 27-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail23.04.2026
INDIA LIMITED Vs GAGANPREETIBHARDWAJ & .com
B 4455 ICO.

509 IOMP (D(COMM.) [1492/2026 27-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf23.04.2026
INDIA LIMITED Vs RESHMABHARDWAJ L.com
IPARVEEN 0168 ICO.

509 IOMP (D(COMM.) [1493/2026 27-04-2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmail23.04.2026
INDIA LIMITED Vs SARABJEETIBHARDWAJ & .com
ISINGH 5941 ICO.

509 OMP ()(COMM.) [1509/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 09058683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VsSHANKAR com
Ayaan Transport Services ARG AND|

UMIT KUMAR

509 IOMP ()(COMM.) [1510/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
Pai Singh ARG AND|

UMIT KUMAR
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509 OMP (I)(COMM.) [1511/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
JAnd Finance Company Limited Vs|SHANKAR com
[Titu Kumar ARG AND|
UMIT KUMAR
509 OMP (D)(COMM.) [1512/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230, lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
JAmar Pal Singh ARG AND|
UMIT KUMAR
509 OMP (I)(COMM.) [1513/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
IMohd Sarif ARG AND|
UMIT KUMAR
509 OMP (D(COMM.) [1514/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VS§SHANKAR com
[Rahaman Ali ARG AND|
UMIT KUMAR
509 OMP (I)(COMM.) [1515/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VS§SHANKAR com
Vikash F ARG AND|
UMIT KUMAR
509 IOMP ()(COMM.) [1516/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 9958683230 lassociatesgarg2@gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
[Braham Prakash ARG AND|
UMIT KUMAR
509 IOMP (D(COMM.) [1517/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
lAnd Finance Company Limited Vs|SHANKAR com
[Kayyum Ali ARG AND|
UMIT KUMAR
509 OMP ()(COMM.) [1518/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VsSHANKAR com
[Subodh B ARG AND|
UMIT KUMAR
509 IOMP ()(COMM.) [1519/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
And Finance Company Limited VSSHANKAR com
[Monu S ARG AND|
UMIT KUMAR
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509 IOMP ()(COMM.) [1520/2026 27-04-2026 IM/s Cholamandalam InvestmentRAVI 0958683230 lassociatesgarg2 @gmail.[23.04.2026
JAnd Finance Company Limited Vs|SHANKAR com
[Surender Singh IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1526/2026 28-04-2026 [Kotak Mahindra Bank Ltd Vs Deepak|RAVI 9958683230 lassociatesgarg2 @gmail.[25.04.2026
[Kumar ISHANKAR lcom
IGARG AND|
ISUMIT KUMAR
509 OMP (I)(COMM.) [1527/2026 28-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf25.04.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & L.com
IMISHRA 3300 ICO.
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509 OMP (I)(COMM.) [1528/2026 28-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf25.04.2026
INDIA LIMITED Vs KHUSHNUMABHARDWAJ & .com
IM 8939 0.
509 OMP ()(COMM.) [1529/2026 28-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf25.04.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ & .com
IDEORAO BHAJE 0336 ICO.
509 OMP (I)(COMM.) [1530/2026 28-04-2026 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 ladvocateashok.1@gmailf25.04.2026
INDIA LIMITED Vs RAJU BAJPAIBHARDWAJ & L.com
8254 ICO.
509 OMP (COMM.) 17/2026 30-04-2026 IVICHITRA CONSTRUCTIONS PVTARIHANT JAIN [9811799646 arihant1992 @hotmail.c [27.04.2026
ILTD Vs GENERAL MANAGER| om
ITELECOM DISTRICT BSNLJ
IAMBALA
509 ICS (COMM) 258/2026 30-04-2026 ISHAKUNTALA DEVI PROPERITORJAJIT SINGH 0899695740 lajitpsingh1978 @yahoo. [20.03.2026
IOF SHAGUN FURNITURE] lcom
THROUGH ITS AUTHORISED|
ISIGNATORY Vs PAWAN KUMAR]
IMANDAL
509 ICS (COMM) 259/2026 30-04-2026 [State Bank of India Vs rahul kumar |ANKIT 0711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT m
509 ICS (COMM) 260/2026 30-04-2026 [State Bank of India Vs yash rai JANKIT 0711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT Im
509 ICS (COMM) 261/2026 30-04-2026 [State Bank of India Vs SONU JANKIT 0711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT Im
509 ICS (COMM) 262/2026 30-04-2026 State Bank of India Vs Unnati Anshu [ANKIT 0711450504 lankitahlawat@gmail.co [23.04.2026
IAHLAWAT m
TOTAL 2050




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF April 2026.
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[MS. NEELOFER ABIDA] 01, ExtensionRecovery cs COMMH02.04.2026 [HIND CARES GLOBALSHUBHANKAR [9999147160  |[CONTACT@SEHG[31.03.2026
IPERVEEN DISTRICT] Block, Tis| 383/2026 [ILIMITED Vs RAJ| IALANDCO.COM
VUDGE (COMMERCIAL [Hazari Courts,| IMANDIR RETAILS|
ICOURT)-01 Delhi IPRIVATE LIMITED
1301, ExtensionRecovery ICS COMM-02.04.2026 [PAPPU SETH VSROBIN 9560905884  [robinbhardwaj@5 [03.12.2025
[Block, Tis| 386/2026 IMUNICIPAL [BHARDWAJ 29 @gmail.com
[Hazari Courts,) [CORPORATION OH
IDelhi [DELHI
1301, Extension[Recovery ICS COMM-+02.04.2026 [VIRENDER KUMAR[JRANJEET SINGH (9818010348 IRANJEETSINGH3[20.03.2026
Block, Tis| 1387/2026 IYADAV VS  LAXMI| 148 @GMAIL.COM
[Hazari Courts,) INARAYAN SAHU
IDelhi
1301, ExtensionfInjunction ICS COMM-04.04.2026 [NIRMALA DEVI  VSROHIT SHARMA (9891373332 IADV.RSROHIT@ [27.03.2026
[Block, Tis| 392/2026 INITIN WASON GMAIL.COM
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMM-+04.04.2026 RAHUL JAIN VS MOHD|LOKESH KUMA§|§527084956 ILAWSLANCELEG [20.11.2024
[Block, Tis| 393/2026 JARTF PATHAK IAL@GMAIL.COM
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMM-+07.04.2026 [KRISHAN MANGAL VSRAHUL KUMAR8860838005 [RAHUL.CHAUDH [30.03.2026
[Block, Tis| l408/2026 [BALRAJ SINGH ICHOUDHARY IARY49@GMAIL.C
[Hazari Courts,) [OM
IDelhi
301, ExtensionRecovery ICS COMM-13.04.2026 [SAPNA VS BABY & ANR.[SHASHI PRKASH|9350129904 [shashiprakashdhasj08.04.2026
Block, Tis| l441/2026 [IDHASMANA [mana@gmail.com
[Hazari Courts,)
IDelhi
301, Extension[Recovery ICS COMM-H17.04.2025 [ENKAY ENTERPRISESADITYA MADAN [9810128667 ladityamadanlaw@ [15.04.2026
IBlock, Ti: 1453/2026 VS BATHWEL lgmail.com
[Hazari Courts,)|
IDelhi
01, ExtensionRecovery ICS COMM-H+18.04.2026 M/s. INFINITY AUTOAMIT JAIN 19911525000 mitoswal14@gma|04.04.2026
IBlock, i l456/2026 ORLD VS  JYOT] fil.com
[Hazari Courts,)| ISHAW
Delhi
01, Extension[Trademark ICS COMM+23.04.2026 M/s. S.K. EDUCATION[ROHIT VASHIST 9810189223 ohit1996vashist@ [17.04.2026
IBlock, Tis| la74/2026 [PVT. LTD. VS BACHPAN]| lgmail.com
[Hazari Courts,) [VATIKA PLAY SCHOOL
Delhi IJAND ORS.
1301, ExtensionRecovery ICS COMM-+30.04.2026 [CANARA  BANK  VSPRATAP 9990366723  [prarana25000@g [22.04.2026
[Block, Ti: 505/2026 [DPEEPAK KUMAR ICHANDRA RANA imail.com
[Hazari Courts,|
IDelhi
2 H. RAJESH KUMARCENTRAL [306 ICS (COMM) ICS 106-04-2026 [HENU NOGIA Vs MOHD|SAKET 19911893100 ladv.batra@gmail.c|02.04.2026
OEL, DISTRICT] ((COMM)/404/20 TRSHAD AND ORS IGAKHAR(P), m
UDGE (COMMERCIAL 26
OURT)-02
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1306 ICS (COMM) ICS 07-04-2026 [PUPINDER PAL SINGH|SATYENDRA 9811161525 lsksingh116 @gmail 30.03.2026
(COMM)/410/20 Vs MUNICIPAJKUMAR SINGH om
26 ICORPORATION OF|
[DELHI
1306 ICS (COMM) ICS 11-04-2026 ANURADHA GUPTA VSSANTOSH 9313780408 bpandey7@yahoo [05.04.2026
((COMM)/436/20 ISHIVAM MISHRA [KUMAR L.com
26
1306 ICS (COMM)/ [CS 28-04-2026 M/S KAY ESS TRADESUDESH KUMARJ9811052237 lsudeshgoyal@hot [23.04.2026
(COMM)/490/20] [ILINKS Vs IGOYAL imail.com
26 [M/S MOBILE POINT
06 ICS (COMM)/ [CS [28-04-2026 [RAVI KUMAR CHAHARNARESH KUMAR [9811576193 nkdeoy@gmail.co [27.04.2026
(COMM)/498/20 [VS. MANOJ KUMAR m
26
3 [MS. DEVENDER|ICENTRAL _ [Central 03, Extension|Suit for Recovery [CS/COMM/ [06.04.2026 USHIL KUMARAJEET KUMAR (9810655629 [TRB.LAW10@G!
IKUMAR SHARMA,| Block, Tig 1398/2026 IGUPTA VY
IDISTRICT JUDGE, [Hazari Courts. IRECOVERY RAHUL MEHRA
ICOMMERCIAL COURT-| Delhi IOF RS
o3 17,51,000/-
ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ |06.04.2026 IMANISH GUPTA[SIDDHARTHA [7011684029 serma.siddharthal
Block, Tig 400/2026 S  HIMANSHUVERMA
[Hazari Courts, IRECOVERY ISHARMA
Delhi OF RS
10,35,000/-
ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ [10.04.2026 [SAHIBJEET R &V LAW|9560905884 robinbhardwaj52
Block, Tig 427/2026 [SINGH BAGGA VSASSOCIATES
[Hazari Courts IRECOVERY MCD
Delhi IOF RS
13,94,832/-
ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ [11.04.2026 [RAHUL GUPTASURENDER 9891297097 kshar dvocati
Block, Ti 435/2026 IPROP OF M/SKUMAR
[Hazari Courts IRECOVERY IGFC INDIA VSSHARMA
IDelhi OF RS ANJU GUPTA|
15,890,448/~ IPROP OF M/S RJ|
I[FOOTWEAR
ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ [13.04.2026 [ELECTROHARD [ANUJ ARORA (9999238801 [ANUTARORAAD)|
Block, Tig 440/2026 INDUSTRIAL
[Hazari Courts IRECOVERY [SOLUTIONS V¢
IDelhi OF RS SAURAV
15,51836/- [TRANSPORT
COMPANY
ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ [16.04.2026 IM/S RRMMUUNISH 9643434456 UNISHLAW.V
Block, Tig 451/2026 [TRADING [VORA
[Hazari Courts IRECOVERY INTERNATIONAL
Delhi IOF RS IPVT. LTD. VS M/S|
18,62,031/- IARTHANT
[PACKWELL
ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ [16.04.2026 IBANK OFCHITRA 9212888057 "HITRAMALHO'
Block, Ti 452/2026 [BARODA VSMALHOTRA
[Hazari Courts IRECOVERY IM/S PAPER)
Delhi OF RS ICONVERTORS &
11,23,573/- RS.
ICentral 1303, ExtensionjSuit for Recovery [CS/COMM/ [24.04.2026 JALUTIX IPALLAV 9910186086 dvpallavgupta@g|
Block, Tig 77 /2026 [[NSULATIONS VSGUPTA
[Hazari Courts IRECOVERY IKHUSHWANT
IDelhi IOF RS| "HAWLA
3,98,079/-
ICentral 1303, ExtensionjSuit for Recovery [CS/COMM/ [28.04.2026 [UGRO CAPITALJAMIT KUMARI9990659331 INIL
Block, Tig 494/2026 ILIMITED VS I M|SINHA
[Hazari Courts IRECOVERY TRADERS
IDelhi OF RS
130,00,000/-
ICentral 1303, ExtensionjSuit for Recovery [CS/COMM/ [29.04.2026 JARUN NARULADHARMENDR (9990855855 IDHARMENDRA
Block, Tig 502/2026 VS AL FALAHIA CHAUDHARY]
[Hazari Courts IRECOVERY [ELECTRIC STORE]|
Delhi IOF RS
15,69,217/-
ICentral 1303, ExtensionjSuit for Recovery [CS/COMM/ [29.04.2026 IARUN NARULADHARMENDR (9990855855 IDPHARMENDRA
Block, Ti 503/2026 VS RATANA CHAUDHARY|
[Hazari Courts IRECOVERY ICHANDRA
Delhi OF RS IKESHRWANT
13,87,520/~



mailto:TRB.LAW10@GMAIL.COM
mailto:verma.siddhartha1@gmail.com
mailto:robinbhardwaj529@gmail.com
mailto:sksharmaadvocate@hotmail.com
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mailto:DHARMENDRAADVOCARE@GMAIL.COM
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ICentral 1303, ExtensionSuit for Recovery [CS/COMM/ [30.04.2026 INORTH EASTIANAND 9811308918 IANAND@JUSTJ
Block, Tig 504/2026 ICARRYING IPRAKASH
[Hazari Courts IRECOVERY ICORPORATION [DUBEY
IDelhi IOF RS LTD VS Q §
17,58,931/- ILOGISTICS
4 MS ANIL KUMAR|CENTRAL [ROOM NO.304 [RECOVERY ICS 07-04-2026 BANK KOF BARODA VSAMIT 9899913203  [ADVSUDHASHUKLA07.01.2026
|sISODIA, DISTRICT] (COMM)/407/20 IGEETA IPANCHAL(P),
PUDGE, COMMERCIAL 26
ICOURT-04
[ROOM NO.304 [RECOVERY ICS 16-04-2026 [SATISH KUMAR[PRIYANKA 97173-91938  [YADAVNAGENDER102.04.2026
(COMM)/449/20 [BHASIN AND ANR VSCHAUDHARY(P),
26 IRADHEY SHYAM|
JAISWAL
[ROOM NO.304 [RECOVERY ICS 07-04-2026 [PROFESSIONAL BOOK|[LUKESH 9999-753-811  [VLOCOCOMMUNIC401.04.2026
(COMM)/416/20 [PUBLISHERS Vs JOHNVASHISHTHA(P),
26 IDOE
[ROOM NO.304 [RECOVERY ICS 09-04-2026 [UNION BANK OF INDIAIALOK KUMAR(P),[9911000126 IALOK.ADV2001@gni08.04.2026
(COMM)/422/20 [Vs ADITYA KAROTIYA|
26 JAND ORS
[ROOM NO.304 [RECOVERY ICS 16-04-2026 BKL  AGRO FOODSDEEPAK JAIN(P),8588-826-199 [PKJ.ADV@GMAIL.C(08.04.2026
((COMM)/450/20 IPRIVATE LIMITED Vs
26 IAMARJIT KUMAR SAH
[ROOM NO.304 [RECOVERY ICS 20-04-2026 [CANARA ~ BANK  VsSanjeev 97111-42200  [CHOPRA6791@GMA08.04.2026
(COMM)/458/20 RACHIT KHETAN PROP{Chopra(P),
26 ISHREE BALAJ]|
[ENTERPRISES
[ROOM NO.304 [RECOVERY ICS 29-04-2026 M/S S K EDUCATIONSROHIT 9810189233 IROHIT1996VASHISH17.04.2026
(COMM)/496/20 PVT LTD Vs NANIKIVASHIST(P),
26 [TRIPATHI
[ENTERPRISES AND|
IANR
[ROOM NO.304 [RECOVERY ICounter 23-04-2026 SHARAD KUMAR JAINJARJUN BHASKAR|9711285445 adv.ariunbhasarr@Gi18.04.2026
(Claim/17/2026 Vs RAJAN SHARMA
[ROOM NO.304 [RECOVERY ICS 20-04-2026 [MS SUMITA BANU VgNazim uddinlg7181-56319 INAZIM.JKL@GMAIL[>1.04.2026
(COMM)/497/20 IMOHMMAD  SALEEM|Ahmed(P),
26 IAND ANRS
[ROOM NO.304 [RECOVERY ICS 23-04-2026 [KIRAN SHOREWALA VSASHWINI 0811514844 IASHWINLMISHRA1@18.04.2026
((COMM)/476/20 IMS MEENAKSHI IMISHRA(P),
26
I5 [SH. MANOJ KU ENTRAL [305 IRECOVERY Cs 02-04-2026 MANDEEP SINGH VSABHINAV(P), 8447220909  ([dandonapulkit@g [30.01.2026
[DISTRICT JUDG! (COMM)/389/20 ISANDEEP SINGH imail.com
COMMERCIAL 26
ICOURT)-05
1305 IRECOVERY ICS 08-04-2026 GIRDHAR GOPALDEV ~ PRAKASH[7703863273 IN/A [20.03.2026
(COMM)/418/20 IGUPTA Vs RAMESHIPACHAURI(P),
26 [KUMAR
305 IRECOVERY  [CS 25-04-2026 [Elgin Electronics Pvt LtdSANJAY 9810759570  fadvpuneetgoel @gF09.02.2026
(COMM)/481/20 Vs M/s KONE ElevatorSINGH(P), Fmail.com
26 [India Pvt Ltd
1305 IRECOVERY ICS 11-04-2026 [M/s Aditya ConstructioniShikha Goel(P), (7009370271 IN/A 9.04.2026
(COMM)/439/20 ICompany Vs M/s Delhil
26 Pal Board



mailto:ANAND@JUSTJURIST.COM
mailto:ADVSUDHASHUKLA@GMAIL.COM
mailto:YADAVNAGENDER1978@YAHOO.CO.IN
mailto:VLOCOCOMMUNICATIONS@OUTLOOK.COM
mailto:ALOK.ADV2001@gmail.com
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1305 IRECOVERY ICS 13-04-2026 [Dheeraj Narayan AgrawalVineet Dwivedi(P),[9717467867  |advocatevineetdwi |08.04.2026
((COMM)/445/20 [HUF Vs M/s Bra edi@!'mail.com
26 [Health  Care Private|
ILimited
1305 IRECOVERY ICS 17-04-2026 [M/s Dux Publication Vssana yusuf(P), 7011131090 leenu.luka@gmail.cl09.04.2026
(COMM)/454/20 [Urmila Book Store and] jom
26 lanother
1305 IRECOVERY ICS 18-04-2026 AMIT TANWAR  Vssatyendra kumar9811161525 lsksinghll6@gmail. [15.04.2026
(COMM)/457/20 Municipal Corporation ofisingh(P), om
26 Delhi
05 IRECOVERY ICS [20-04-2026 [Bharat Arora Vsvidya $agar9911764458 IN/A [15.04.2026
(COMM)/464/20 [MUNICIPAL shrama(P),
26 ICORPORATION OR
[DELHI
05 IRECOVERY ICS [23-04-2026 [M/S Ram Charan BansalShikha Goel(P), 8287634805 [N/A [20.04.2026
(COMM)/475/20 [Construction Pvt Itd Vs
26 Delhi Jal Board
1305 IRECOVERY ICS 27-04-2026 JANAK PERFUMERS VsfSanjeev Singh(P), [9811129304 liigation@singhna [20.04.2026
(COMM)/488/20] [DHANLAXMI lssociates.com
26 [INDUSTRIES
1305 IRECOVERY ICS 27-04-2026 [PURPLE LILLIE UL KUMAR[8860838005 frahul.chaudhaiy49[24.04.2026
(COMM)/487/20 RETAIL PRIVATECHOUDHARY(P), (@gmail.com
26 [LIMITED Vs SHIV|
[HARWARE AND|
ISANITARY MART
6 [SH. RAM LAL MEENA, [CENTRAL Q1o [CS ICS 06-04-2026 |STATE BANK OF INDIA[VIJAY PRAKASH (9810210832 [23.03.2026
IDJ COMM-06 TIS| (COMM)/395/2|(COMM)/395/20 s HRITIK VERMA
[HAZRI COURT]| 026 26
ICENTRAL DELHI
k10 ICS ICS 06-04-2026 [[NDIAN BANK VsArun Kumar9312400295 connect@snslegal.i27.03.2026
(COMM)/394/2|(COMM)/394/20 JANJALI SURI [Shukla(P), n
026 26
k1o [CS ICS 08-04-2026 [M/S VIDALE CLOTHINGINEERAJ KUMAR (9971163669 130.03.2026
(COMM)/417/2 |(COMM)/417/20 Vs SH UTKARSH]
026 26 IKUMAR
k10 ICS ICS 10-04-2026 [RAJ KUMARS.S. MITTAL 9654544154 lssmittal.associates [30.03.2026
(COMM)/428/2|(COMM)/428/20| IAGGARWAL Vs NKG| (@gmail.com
026 26 INFRASTRUCTURE LTD
k1o ICS ICS 16-04-2026 [M/S MATHRA DASSAvinash Kumar9871441764 laktrivedilawoffices[09.04.2026
(COMM)/448/2|(COMM)/448/20) IAHUJA AND SONS VsTrivedi(P), (@gmail.com
026 26 [Public Works Department]
IGNCTD
k1o ICS ICS 16-04-2026 ORANGE HOUSE PVTYESH PAL SINGH (9717375409 9.04.2026
(COMM)/447/2(COMM)/447/20 LTD Vs SH YOGESH|
026 26 ISETHI
k1o [CS ICS 128-04-2026 JOHNLEE [Utsav jain(P), 9082798662  Painutsav21@gmaif23.04.2026
(COMM)/489/2|(COMM)/489/20) IPHARMACEUTICALS .com
026 26 IPRIVATE LIMITED Vs
ICROSSFORD
[HEALTHCARE PRIVATE|
[LIMITED AND ORS
[; |SH. MUKESH KUMAR|CENTRAL |[COURT ROOMICIVIL SUIT _ [OMP(I)(COMM) |06.04.2026 [HDFC BANK LTD VSANISH BHOLA [9811452022  |anish_bhola17@ya|Nil
IGUPTA, DISTRICT] 1302 l419/2026 [RAM AVTAR lhoo.com
PUDGE, COMMERCIAL
ICOURT-07




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

ROOMICIVIL SUIT ICS(COMM) 106.04.2026 [SUREKHA DESIGNS 19500570576 imailkamalgarg@g [23.03.2026
1302 1396/2026 [PVT LTD VS RAM imail.com
IPRATAP
ICOURT ROOMICIVIL SUIT IEX COMM|06.04.2026 [KOTAK MAHINDRAANKESH 10005694125 INIL
1302 JAWARD BY ARB| [PRIME LTD VS MOHITMAURYA
ICOMM 46/2026 5UPTA
ICOURT ROOM|CIVIL SUIT ICS(COMM) 06.04.2026 CANARA  BANK  VSSANJEEV 9711142200 chopra6791@gmai [21.03.2026
1302 l401/2026 INAGENDRA KUMAR  |[CHOPRA l.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 06.04.2026 [SAIFUDDIN MOLLA VSTARUN SOOD 9654387645 tarunsood77@gmal30.03.2026
1302 399/2026 IMOHAMMAD ANWAR &] fil.com
RS
[COURT ROOMICIVIL SUIT [EX COMMJ08.04.2026 [AXIS BANK LTD VSIMAYANK 9873347330 fmayank_mahajan [NIL
1302 IAWARD BY ARB| JYOTI MAHAJAN lo5@yahoo.com
ICOMM 52/2026
[COURT ROOMICIVIL SUIT [EX COMM 08.04.2026 [AXIS BANK LTD VSIMAYANK 9873347330 ayan_mahajano [NIL
1302 IAWARD BY ARB| IRAJESH YADAV IMAHAJAN I5@yahoo.com
ICOMM 53/2026

ICOURT ROOM|CIVIL SUIT OMP(T) COMM]10.04.2026 [ARUN PASRICHA VSSAGAR SHIVAM|8010164371 ladvocatesagarsjais |07.10.2025

302 1//2026 5ODREJ FINANCEJAISWAL al@gmail.com
[LIMITED
ICOURT ROOM|CIVIL SUIT ICS(COMM) 13.04.2026 [RAVI KOCHAR VS WIN[KALPANA 9211033533 ladvocate_kalpana [10.04.2026
1302 l443/2026 IPLASTIC INDUSTRIES [HINGORANI (@yahoo.com
ICOURT ROOMICIVIL SUIT __ |CS(COMM) 13.04.2026 [SHASHANK KAPUR VSAMAR PANWAR [9540365307 |amarlegalo4@gmal05.09.2026
1302 l444/2026 JARVINDER SINGH] iil.com
IGROVER
ICOURT ROOM[CIVIL SUIT ICS(COMM) 21.04.2026 [M/S UBS PUBLISHERSBHAWNA 18800883110 |Apexlegalpartners [NIL
1302 l470/2022 IDISTRIBUTOR PVT LTD| (@gmail.com
VS M/S SAVERA BOOK|
IDISTRIBUTORS
ICOURT ROOM[CIVIL SUIT [RP(CIVIL) 21.04.2023 [DR. KAWALDEEPDINESH 9810261191 dineshkothari@gm|{NIL
02 15/2026 IDHAM VS M/S UNIQUEKOTHARI & B.S| lail.com
[INTERNATIONAL IRANDHAWA
ICOURT ROOM[CIVIL SUIT ICS(COMM) 24.04.2026 [PARAS RICE PRODUCTS|PANKAJ GUPTA|9013883468  [chamberno13thc@ [23.04.2026
02 l482/2026 [PVT LTD VSSUGAM SHARMA lgmail.com
[BHAGYALAKSHMI
ICOURT ROOM[CIVIL SUIT ICS(COMM) 11.05.2026 [STATE BANK OF INDIAISUCHITA DIXIT (8896932839 [agnihotrisuchita@ |06.05.2026
1302 533/2026 VS VED PRAKASH lgmail.com
8 [|SH. RAMESH KUMAR|CENTRAL [308 IRECOVERY ICS 104-04-2026 [Adtric  solutionVsJaguarVineet Yadav 0818851180 INEETYADAV11 [RS. 5,000/
I DISTRICT JUDGE, (COMM)390/202] ladvertising and media 80@GMAIL.COM [DATED
ICOMMERCIAL COURT 6 [10.11.2026
1308 IRECOVERY ICS 104-04-2026 [MS JINDALJRCHIT SINGHAL (9599043045 [LEGAL@SIGMAL [RS. 39,900/
(COMM)391/202 ISANITARYWARE [EGAL.IN [DATED
6 IPVTLTD THROUGH ITS| [27.03.2026
AR MR/
IANKITMIDDHAVsSANJ

[EEV SHARMA|

lbpAppIDTARDAL ongl




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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1308 IRECOVERY ICS 06-04-2026 B D GUPTA AND SONS[Rishi kant Mishra [9268403018, [rishikaant_mishra [RS. 29,750/
(COMM)402/202| [PVT LTDVsWAVE| 9868987993  |@yahoo.co.in [DATED
6 [ENERGY [24.03.2026
IANDINFRASTRUCTURE
IS INDIA PVTLTD
1308 IRECOVERY ICS 06-04-2026 PREM  COLOR CHEMARUN 19810768996 runyadav1131@g [RS. 18,850/
(COMM)403/202] [PVT LTDVsSITARAMKUMARYADAV imail.co [DATED
6 IMAHARAJ 1.04.2026
ISAKHARKARKAHANA
LT
1308 IRECOVERY ICS 07-04-2026 AMANDEEP SINGHRAJEEVUPADHA 9212002825 ladvrajeevupadhay [RS. 17,300/
(COMM)411/202 IANANDVsM/S [YAY lay84@gmail.com [DATED
6 ICOMMERCIALREPROG 2.04.2026
[RAPHERS
08 IRECOVERY ICS 11-04-2026 [NAVKAR TECHTEXNishchal Joshi 9891106587 ladv.nishchal@gmalRS. 12,700/
(COMM)434/202| [LIMITEDVsMOHIB il.com [DATED
6 ISHOES PVT LTD 8.04.2026
08 IRECOVERY ICS 20-04-2026 [Kiran AggarwalVsGauraviSonu Vivek 9810106509 [NOT AVAILABLE [RS. 33,400/
(COMM)459/202| [Kuma IDATED
6 14.08.2023
1308 IRECOVERY ICS 20-04-2026 JAYSHREE TEA ANDfSanjay Aggarwal (9871369954 ggarwal.sanjay19 [RS. 15,300/
((COMM)460/202| INDUSTRIESLTDVsMO va@gmail.com  [DATED
6 [HIT MALHOTRA PROP| [22.01.2026
[MMTRADING
ICOMPANY
1308 IPERMANENT |CS 28-04-2026 Ms Spinks IndiaVsSaturn[Natwar Rai 9818906064  natwarrai@gmail.c[RS. 12,150/
INJUNCTION |(COMM)492/202| Tampon Druck India Pvi m IDATED
6 [Ltd [24.06.2026
1308 IPERMANENT [CS 28-04-2026 [KAMALJEET KAgﬁGirish Gaur 9811109763 IGIRISHGAURAD [RS. 9,887/
IAND (COMM)493/202 JARORAVSNITIN KUM @YAHOO.COM [DATED
[MANDATORY (6 [20.04.2026 TOQ|
[INJUNCTION [24.04.2026
0 [SH. ANIL ANTIL,CENTRAL [109 IRECOVERY ICS 102-04-2026 |[Hari Lal Yadav Vs SauravRAVINDER 9818010348 [01.04.2026
IDISTRICT JUDGE, (COMM)/388/20 IGupta ISINGH(P),
ICOMMERCIAL COURT- 26
loo

ICS 109-04-2026 [Union Bank of India VSKAMALJIT 9890410729 amalJitslnghrano|08.04.2026
(COMM)/423/20 [YASH KUMAR ISINGH tgpgmall.com

26 [RANOT(P),

ICS 10-04-2026 [Hamdard Nationa]SHIVENDRA 9953394364  [|shivendra@theac [09.04.2026
(COMM)/430/20 [Foundation ( India ) VSPRATAP Imeco.com

26 [Hamdard Welfare Society|SINGH(P),

ICS 13-04-2026 [NAVKAR TECHTEXNishchal Joshi(P), [9891106587 ladv.nishchal@gmal11.04.2026
(COMM)/442/20 ILIMITED Vs GOP]| lil.com

26 ILEATHERS AND CO

ICS 23-04-2026 [Kanchan Fashion PrivatefSubhash 9810459344 [22.04.2026
(COMM)/473/20 [Limited Vs JatinderiChandra(P),

26 |Arora

ICS 25-04-2026 [ELIXI INTERNATIONALSumeet Lall(P), 9810944677 [SUMEET.LALL@ [24.04.2026

(COMM)/480/20] SA Vs MEDICINH ICSLCHAMBERS.C
26 IHOUSE oM




COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VSADVOC.

REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

ICS 28-04-2026 [[CICI Bank Vs MD ADIL [Adv.DEEPAK 9818030800 [induslegalia@gmaif27.04.2026
(COMM)/491/20 [KAUSHIK .com
26
o [SH. AJAY PANDEY/CENTRAL [307 [Civil cs [06-04-2026 [ANIL. KUMAR JUNEJADEEPAK RAO _ [9899090801 _ [deepakraoadvocat [01-04-2026
IDISTRICT JUDGE, (COMM)/406/20] s NAVAL KISHORE le@gmail.com
ICOMMERCIAL COURT 26
Bo7 [Civil cs [09-04-2026 [UNION BANK OF INDIAJALOK KUMAR _ [9911000126 _ |ALOKADV2001@ [08-04-2026
(COMM)/424/20 s KARISHMA BALIYAN GMAIL. COM
26
1307 (Civil ICS [21-04-2026 [STATE BANK OF INDIATIRATH LAIj9643228307  fid- [15-04-2026
(COMM)/471/20 s ANUP STEELS [YADAV ladvtirath@gmail.c
26 m
1307 (Civil ICS 20-04-2026 BHARAT ~ARORA  Vsyvidya saga19911764458 IADVOCATEVIDY [15-04-2026
(COMM)/462/20 [MUNICIPAL hrama IASAGAR94@GMA|
26 ICORPORATION OF IL.COM
IDELHI AND ANR
307 (Civil ICS [24-04-2026 CANARA  BANK  (e-Sumit Saurav 7042039746  |sumitsaurav@hot [10-04-2026
((COMM)/479/20 yndicate) Vs VANSHIKA Imail.com
26 JAIN Prop of M/s Singhall
[Thread Industries
1307 (Civil ICS 30-04-2026 [M/S BALAJI TEXTILITITVinayak Srivastava|9899628833  [srivastava.vinayak [20-04-2026
(COMM)/507/20 MILLS Vs M/S (@gmail.com
26 EAVETEX INDIA
11 [SH. MUKESH KUMAR|CENTRAL [COURT ROOM(CS (COMM) ICS 08-04-2026 PUNJAB  AND  SINDVinod Gupta 9811135305 lcounsel.vinodgupt [20.03.2026
IDISTRICT JUDGE, 09 (COMM)/421/20 IBANK Vs CHINTAN| la@gmail.com
ICOMMERCIAL COURT 26 [NAITHANI AND ANR
ICOURT ROOMICS (COMM) Cs 09-04-2026 MITTAL ~ SAREES  VsBhishm N Singh  [8930113534 dvbhishmnarain 06.04.2026
09 (COMM)/425/20 IDRAUPADI (@gmail.com
26 ISELECTIONS AND ORS
ICOURT ROOMCS (COMM) ICS 10-04-2026 M/S SIRAJ|Satyavan Rai 9911511417 [Satyavan.rai55@g [07.04.2026
309 ((COMM)/431/20 INTERNATIONAL  LLP| mail.com
o6 s M/S GARG|
INTERNATIONAL AND)
OTHERS
ICOURT ROOM(CS (COMM)  [CS 11-04-2026 [M/s Aditya ConstructionfShikha Goel 8287634805 |- 9.04.2026
1309 (COMM)/437/20 ICompany Vs Delhi Jall
26 Board and anr
ICOURT ROOMICS (COMM) ICS [21-04-2026 [Chanchal ~ Gupta  VsAshish Verma 9717944394 ladvashishverma@ [24.03.2026
1309 (COMM)/467/20 [Pradip Sureka lgmail.com
26
[COURT ROOMICS (COMM) ICS 21-04-2026 M/S UBS PUBLISHERSBhawna 18800883110 lapexlegalpartners |-----
1309 (COMM)/468/20 IDISTRIBUTOR PVT LTD| (@gmail.com
26 s M/s SRI RAM BOOKS
ICOURT ROOMICS (COMM) CS [22-04-2026 [Matri ~ Jewellers ~ PropfSandeep Sharma (9818792055  |sandeepadv@yaho [06.04.2026
1309 (COMM)/472/20 [Uttam Pandit Vs Sah lo.com
26 Pewells Partnership Firm|
hrough Partners
ICOURT ROOMCS (COMM) ICS 25-04-2026 [M/s JAIN SAREEManish Kr Singh  [9953575001 fthemkslawhouse@ [24.04.2026
1309 (COMM)/483/20 INIKETAN Vs M/ lgmail.com
26 [BUNNY UNIVERSAL
[TRADERS
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ICOURT ROOMCS (COMM) ICS 27-04-2026 SH HARI ~ KRISHANM L Mahajan 9811688721 lgauravmahajan_2 [20.04.2026
1309 ((COMM)/485/20 IMAHAJAN Vs MS| I3@yahoo.co.in

26 JHULELAL TRADERS
ICOURT ROOMICS (COMM) ICS 290-04-2026 VAISHNO WIRE PVT[Rakesh Kumar 9711771000 rakesh.advocate18 [23.04.2026
1309 ((COMM)/499/20 [LTD Vs DEEPAK TYAGI (@gmail.com

26
ICOURT ROOMCS (COMM) ICS 20-04-2026 [Anil Kumar Aggarwal VsVidit gupta 19910995511 lag45defcol@gmail [27.04.2026
1309 (COMM)/500/20] IM/s BRI1J GOPAL l.com

26 ICONSTRUCTION

ICOMPANY PVT.LTD.

LAL SINGH,[CENTRAL o1 ICS (COMM)/ |405/2026 03.04.2026 JAPEIROGON IGaurav Patel 9455160761 E-mail:06-04-2026
IDISTRICT JUDGE, [TECHNOLOGIES tatvalawlln@P1nai
ICOMMERCIAL COURT IPRIVATE LIMITED Vs .com

YOHN DOE

ko1 ICS (COMM)/ |412/2026 20.03.2026 |[STATE BANK OF INDIAMS. S. SOOD 9811786067 sssoodavocate@ [07-04-2026
Vs BRAHAMJEET] lgmail.co,
[SINGH

ko1 ICS (COMM) /413/2026 23.03.2026 |[STATE BANK OF INDIAMS. S. SOOD 9811786067 Imsssoodavocate@ [07-04-2026

s PARVEEN SHOKEEN lgmail.co,

ko1 ICS (COMM)/ |414/2026 [29.03.2026 [B D GUPTA AND SONSRISHI KANT|9268403018, [rishikaant_mishra [07-04-2026
IPVT LTD VSMISHRA (@yahoo.co.in
ICHATTERJEE
[ENGINEERING
[PRIVATE LIMITED

ko1 ICS (COMM) /415/2026 05.04.2026 [RAJ KUMAR BINDAL VgMr.SunilMittal 9810513998 [SUNILMITTAL37 [07-04-2026
lAnkita Jain Prop A J| |@GMA1L.COM
[Enterprises

ko1 ICS (COMM) /419/2026 04.04.2026 [Rajyavardhan Vanijya ARCHITSINGHAL|9811156111 ILEGAL@SIGMAL [08-04-2026
Private Limited Vs Sajjan| [EGAL.IN
Jain

ko1 ICS (COMM)/ [420/2026 05.04.2026 [BINDAL MARKETINGMr.SunilMittal 9811156111 [SUNILM1TTAL37 [08-04-2026
ICO. Vs Komal Prop M K| @GMA1L.COM
[Enterprises

ko1 ICS (COMM) /438/2026 08.04.2026 [Mohan Lal Proprietor off HARISH KUMAR:8285202359 Email-11-04-2026
[Uttam Industries| [Harish@barahami
[THROUGH AR VARUN| egalservices.com
ISONT Vs LAXM]]
INARAYAN SHARMA|
[PROP OF SHRI LAXM]I
Irnar e

ko1 ICS (COMM) /446/2026 10.04.2026 [Ms Mahavir Prasad JainSHRAVAN 6201970125 unitedmark'a [15-04-2026
And Sons Vs PawanKUMAR BA'TISAL unitedandunited.c
[Kumar Aggarwal Owner jom

ko1 ICS (COMM) /461/2026 18.042026 PJAYSHRRE TEA AND[SanjayAggarwal (9871369954 laggarwal.sanjay19 [20-04-2026
[INDUSTRIES LTD Vs 74@gmail.com
[HEMLATA JAIN PROP|
M/S SANMATI SALES
IAGENCY

ko1 ICS (COMM)/ |465/2026 10.04.2026 [M/S NORTH EASTERNANAND 9811308916;  [anand@justjurist.cf20-04-2026
ICARRYING [PRAKASH DUBEY| jom
ICORPORATION LTD. Vs
IM/S Q and S LOGISTICS

ko1 ICS (COMM)/ |469/2026 18.04.2026 [BHARAT BHUSHANMANISH 981152911 imangla.ipr@gmail [21-04-2026
[KAPOOR Vs DHANPAT|SINGHAL l.com
[RAT PUBLISHING|
ICOMPANY PRIVATE|
[LIMITED




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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ko1 ICS (COMM) /478/2026 18.04.2026 |ARIHANT [SurenderKumar (90999993833 [SURENDERSUPA [24-04-2026
[ELECTRICALS IRN@GMA1L.COM
[THROUGH POWER OF
IATTORNEY
[TANUSHREE PUROHIT]
Vs MS ORION|
[INDUSTRIES AND ORS
13 [|SH. RAKESH PANDIT,/CENTRAL |COURT ROOMICIVIL SUIT ICS 102-04-2026 [LABOTEK ISH. MIHIR GARG |9555358834 [Contact@thelawer [30.03.2026
IDISTRICT JUDGE,| ko2 ((COMM)/384/20 [TECHNOLOGIES ls.com
ICOMMERCIAL COURT 26 IPRIVATE LIMITED
s FATEHPURIA|
[TRANSFORMERS AND)
ISWITCHGEARS (P) LTD
ICOURT ROOM|CIVIL SUIT ICS 02-04-2026 [Design Phi StudioARAWALI  LAW|9810272564 makhanadvocate@ [30.03.2026
ko2 (COMM)/385/20 fthrough its proprietorASSOCIATES lgmail.com
26 asim Ahmed
Vs Dr Kashish|
[Kulshreshthra alias Nidhi
lalias Khushi
ICOURT ROOMICIVIL SUIT IOMP (I)06-04-2026 [HDFC BANK LTD ISH. ANISH] [NA
ko2 ((COMM.)/421/20| Vs SHARDA KUMARI ~ [BHOLA
26
ICOURT ROOM[CIVIL SUIT [Ex.COMM H07-04-2026 |Axis Bank Ltd [MAYANK 9873347380 INA
uo2 |JAward by Arb) Vs RAGHUNANDANMAHAJAN
IComm./48/2026 ICHAUDHARI
[COURT ROOMICIVIL SUIT [Execution 07-04-2026 [Pappu Seth IROBIN 9580905884 INA
ko2 (Comm.)/184/20 [Vs Municipal CorporationBHARDWAJ
26 f Delhi And Another

ICOURT ROOM|CIVIL SUIT ICS 07-04-2026 [SH ATUL KANSAL SOLE[SANCHIT GOYAL [9999605495  [advsanchitgoyal@ [23.03.26
ko2 (COMM)/409/20] IPROPRIETOR MS ATUL lgmail.com
26 IKUMARANUJ KUMAR
Vs DAHARAMVIR|
IGAHALOT
ICOURT ROOMICIVIL SUIT ICS 109-04-2026 VECTUS POLYMERSshrihar tripathi (9548888420  |Advocate.shrihar@|04.04.2026
ko2 (COMM)/426/20 IPRIVATE LIMITED lgmail.com
26 [Vs KIRAN

ICOURT ROOM|CIVIL SUIT ICS 10-04-2026 {Super CassettesKK Khaitan 9810389109 kkkheitan@tseaies|31.07.2026
ko2 (COMM)/432/20 [Industries Pvt. Lt l.com
26 [Vs M/S RAM NET COM
ICOURT ROOMICIVIL SUIT ICS 10-04-2026 [Hamdard Nationalshivender singh (9953394364 hivender@theac 08.04.2026
ko2 (COMM)/433/20 [Foundation ( India ) [meco.com
26 [Vs Hamdard Jankalyan|
JAvam Shiksha Sa
ICOURT ROOMICIVIL SUIT IOMP MISC{13-04-2026 [Sh Siddhant Shangle JAK Trivedi 9871441764 laktrivedilawoffices [NA
ko2 (COMM.)/3/202 s Government of NCT o (@gmail.com
6 Delhi ~ Public ~ Works
IDepartment
ICOURT ROOMICIVIL SUIT [Ex.COMM H{17-04-2026 M/S MAA DURGA| INA
ko2 IJAward by Arb] INDUSTRIES
Comm./60/2026 Vs M/S EKOM AGARO|
'VERSEAS
ICOURT ROOM|CIVIL SUIT ICS 18-04-2026 [Nezpack Industries PvtiAakash chaudhry (8743904246  [ch.aakash86@gmal16.04.2026
ko2 (COMM)/455/20 ILtd fil.com
26 Vs Himalaya Food|

International ltd

ICOURT ROOM|CIVIL SUIT ICS [20-04-2026 [Manoj Kumar ICharanpreet singh [8860577210 lsingh.charanpreet [25.02.2026
ko2 (COMM)/463/20 [Vs Chairman, CBDT and)| 9@gmail.com

26 [Ors
ICOURT ROOM|CIVIL SUIT ICS 27-04-2026 [KARUR VYSYA BANK|[Sandeep 18800892099  [dhariwalsandeep9 [11.10.2023
ko2 ((COMM)/486/20 ILTD lo5@gmail.com

26 s Ravinder Ahuja
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ICOURT ROOM[CIVIL SUIT ICS 130-04-2026 Gaurav Jain S.B. Pandey 9313780408  [sbpandey7@yahoo [27.04.2026
ko2 ((COMM)/506/20 [Vs Kawaljeet Singh Sheen l.com
26
4 [SH. ASHUTOSHWEST ICS ICS 01-04-2026 BANK OF INDIA Vs M/SjAmrendra  Nathl9910717081 dvamrendra22@ [27-03-2026
IKUMAR, DISTRICT] ((COMM)/320/20 ICAKES 98 THROUGH[Shukla(P), lgmail.com
PUDGE (COMMERCIAL 26 TS PROPRIETO!
ICOURT) IMAYANK KHURANA
ICS ICS 07-04-2026 [SURESH DATT|Sumit Nagpal(P), [9911995000 imail@nagpal.law [19-03-2026
(COMM)/341/20 [PARASHAR
26 IPROPRIEOTR OR
'AIDRISHI
[LABORATORIES  AND|
JANR-- Vs GREENLIVYA|
ICS ICS 11-04-2026 FS‘”FATE BANK OF INDIAMANOJ 8130506139 ladvpandeymanoj [06-04-2026
(COMM)/357/20 Vs JASWANT SINGH ~ [PANDEY(P), (@gmail.com
26
ICS ICS 11-04-2026 [STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [06-04-2026
(COMM)/356/20 Vs SATPAL [PANDEY(P), (@gmail.com
26
ICS ICS 11-04-2026 |[STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [06-04-2026
((COMM)/358/20 s DEVI DASS IPANDEY(P), (@gmail.com
26
ICS ICS 11-04-2026 |[STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [06-04-2026
(COMM)/359/20 s RAJU IPANDEY(P), (@gmail.com
26
ICS ICS 13-04-2026 [STATE BANK OF INDIA(Gopal Chand9810210832 INot mentioned  |07-04-2026
(COMM)/363/20 s RAMESH [Sharma(P),
26
ICS ICS 15-04-2026 [PANKAJ GUPTA  VsAjay Gupta(P), 9810226738 lajaygs57@yahoo.c [28-03-2026
(COMM)/369/20 IPAWAN KUMAR m
26
ICS ICS 15-04-2026 [CANARA  BANK  VSCHITRA 9212888057  [Not mentioned  [25-02-2026
(COMM)/367/20 IRAJNI SARNA PROPMALHOTRA(P),
26 M/S DIVYA FASHION
ICS ICS 15-04-2026 |Anand Kumar Dalmia VsSameer Dewan(P), (90810134864 lsameerdewani23 [06-03-2026
((COMM)/370/20 [PIRAMAL FINANCE \@rediffmail.com
26 [LIMITED
ICS ICS 15-04-2026 [PRADEEP GUPTA ANDAjay Gupta(P), 9810226738 jaygs57@yahoo.c [17-03-2026
(COMM)/368/20 ISONS HUF Vs PAWAN| m
26 [KUMAR
ICS ICS 18-04-2026 [SURINDER KUMARArti Sharma(P), [9810186530 linsightlegalgo@g [13-04-2026
((COMM)/376/20 ISOLE PROPRIETOR OF mail.com
26 IM/S SUNGRACE INKS|
Vs RAVINDER MAWR]
ISOLE PROPRIETOR OF|
IM/S K G PRINTERS
ICS ICS 21-04-2026 ABHAY MUNJAL PROPICHANDER 18368100614 ladvpallavaneja@g [16-04-2026
((COMM)/386/20 IM/S ABHAY TRADERSSHEKHAR(P), Imail.com
26 s M/S JUNO BITUMIX|
[PVT LTD AND ORS
ICS ICS 21-04-2026 [Sunil Kumar Pandey VSABHISHEK 18130081167 ladvabhishektyagi1 [24-12-2025
(COMM)/387/20 [Bharat [TYAGI(P), l2@gmail.com
26
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ICS 22-04-2026 MEENU PROP OF M/SManish Yadav(P), 9599925926 [advocategirish156 [13-04-2026
((COMM)/394/20 TAKSH ENTERPRISES| (@gmail.com
26 s RAJESH PAL PROP|
IOF M/S PAL TRADING|
ICOMPANY
ICS ICS 23-04-2026 [M/S OMSONSAnand Sharma(P), 9811962839 du.irshad1@gmai [17-04-2026
((COMM)/402/20 IMARKETING PVT LTD) .com
26 s M/S BPS|
INFRASTRUCTURE PVT]|
ILTD (DRINKS ON FIRE)
ICS ICS 24-04-2026 VINTAGE CREDIT AND|GAURAV 9999797229 imalhotra_gaurav1 [27-11-2025
(COMM)/407/20 ILEASING PVT LTD VSMALHOTRA(P), 976 @yahoo.co.in
26 JAmit Kumar and Anr
ICS ICS [24-04-2026 [Gangotri Electronics Pvt[Kartik Bhagat(P), [8126399945  [Advocatebhagat24 [20-04-2026
(COMM)/406/20] ILtd Vs IB Lightings Pvi (@gmail.com
26 ILtd
ICS ICS 25-04-2026 M/S ~ Rakesh  TimberjAkshat Gupta(P), [8160450416 lakshat.lawgreen@ [10-04-2026
(COMM)/412/20 [Traders Vs M/s| lgmail.com
26 IBHAWNA MOTELS AND|
IRESORTS PVT LTD AND|
IORS
ICS ICS 109-04-2026 [Shree  Krishna PaperDAVESH 7982104633 ail @dvipattorne [07-04-2026
(COMM)/347/20 Mills and IndustriesVASHISHTHA(P), 's.com
26 [Limited Vs Bunpai India
Private Limited
[CS ICounter [16-04-2026 [BUNPAI INDIAKKUNAL 19999757185 [[P.KUNALKHANN}[10-04-2026
(Claim/17/2026 IPRIVATE LIMITED VsKHANNA(P), IA@GMAIL.COM
ISHREE KRISHNA
[PAPER MILLS AND)|
INDUSTRIES LIMITED
ICS CS 30-04-2026 [Triveni Trust Vs TriptjAkhil Mittal(P), (9212504099  |mittalsolicitors@g [28-04-2026
(COMM)/428/20 ISingh mail.com
26
15 [MS. PREETI AGARWAL|WEST ICS(COMM 319/2026 01.04.2026 [MS ALUTECHIADITYA LOROYIA[9873539952  [suvigyalegal @gma [17.12.2025
IGUPTA, DISTRICT] [INDUSTIRES VS| iil.com
PUDGE (COMMERCIAL [PAVNEET KHURANA
ICOURT)-02
ICS(COMM 321/2026 02.04.2026 [0OZONE OVERSEAS PVIIMAHESH 9810133604  [tridentlaw@hotmal11.03.2026
ILTD VS. ASHOK KUMAR[KATYAYEN fil.com
ICS(COMM 322/2026 02.04.2026 PARMESHTHI 'AIBHAV GUPTA (9999556464 dvaibhavgupta@ [20.03.2026
[ENTERPRISES VS| otmail.com
IOASIS  DISTILLERIES|
ILTD
ICS(COMM 323/2026 02.04.2026 ABC FIRE ENGINEERSABHINAV 9315199843 [13.03.2026
[INDIA VS. SUNEJASUGANDHA
[TOER 11 FLAT OWNER|
ELFARE
JASSOCIATION
ICS(COMM 351.2026 10.04.2026 [KUNAL AGGRWAL VS/NAVNEET GOEL (9811224831 navneetgoyal.ad@ [06.04.2026
VIMAL lgmail.com
ICS(COMM 353/2026 11.04.2026 [STATE BANK OF INDIAMANOJ PANDEY 9654371856  [advpandeymanoj [06.04.2026
[VS. SUSHIL KUMAR (@gmail.com
ICS(COMM 1354/2026 11.04.2026 [STATE BANK OF INDIAIMANOJ PANDEY (9654371856 ladvpandeymanoj [03.04.2026
[VS. NITIN JAIN (@gmail.com
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ICS(COMM 1355/2026 11.04.2026 MAHASHAY AND CO/AMRENDRA KR9599801188 [globalvisionlawoffi[03.04.2026
IVS. KENGEDUBEY ce@gmail.com
ICONSTRUCTION CO
ICS(COMM 1360/2026 13.04.2026 [MS BANIAY KI DUKANNITIN GOEL 9958617492 dvnitin@hotmail. [28.03.2026
[PVT LTD VS. ARIETIS| om
[HEALTHCARE PVT LTD
ICS(COMM 1364/2026 15.04.2026 [INDU MAHAJAN VS/SUNIL LALWANI (9891880710 lalwanisunil11990 [03.05.2025
VINEET (@gmail.com
ICS(COMM) 1371/2026 16.04.2026 [PRAMIT SANGHAVI VS[DAVESH 7982104633 imail@ad.pattorne [16.04.2026
M/ PVR INOX LTD [VASHISHTHA ‘es.com
[CS(COMM 1383/2026 20.04.2026 [RAJ SINGH VSMOHD. IRSHAD (8826785667 [irshad.mohammw [17.04.2026
[BHUPENDER SINGH & lso1@gmail.com
IORS
[CS(COMM 385/2026 20.04.2026 [PUNJAB NATIONALISAURAV BHASIN (9899331166 lsauravbhasin10 @g[10.04.2026
[BANK VS. SHANTI imail.com
[CS(COMM l400/2026 23.04.2026 MS KAGO VSMANISH KUMAR (964370160 manish@xanderle [06.04.2026
IPACKSTER lgalsolutions.com
[TECHNOLOGY OPC
[CS(COMM l408/2026 24.04.2026 PREM ~ CHAND  VS|/KUSHAGRA 9999448787  |kushagrabansal 0.04.2026
IRAKESH KUMAR lkassociates.org.in
[CS(COMM l416/2026 27.04.2026 [M/S NKRIKAILASH KUMARI9811330731 ladvocatesharmaka [23.04.2026
ICONSTRUCTION VS| ilash@gmail.com
INEELANSH
[ELECTROTECH
ISYSTEM
[CS(COMM l417/2026 27.04.2026 [PUNJAB NATIONALSANCHEET 9548667393  [sssanchitog@gmaif24.04.2026
IBANK  VS. DINESHSHARMA .com
[KUMAR THAPAR
[CS(COMM 419/2026 28.04.2026 [RAM AVTAR VSJSWENKA 9069075551 fadvswenkatripathi [20.04.2026
[PRAMOD KUMAR [TRIPATHI (@gmail.com
ICS(COMM l422/2026 29.04.2026 [SANDEEP SINGHMALAYA KUMAR (9810570525 imalaya.chand@ya [25.04.2026
IGUJRAL VS. HARJEET] 00.com
ISINGH
16 |[SH. RAGHUBIR SINGH,WEST Cs 04-04-2026 [M/s Astrovex Bizz 24 PviiMANISH 98711313377 egalworldrajeev@ [24-03-2026
[DISTRICT JUDGE| (COMM)/328/20 [Ltd Vs Suresh Dubey [KUMAR(P), lgmail.com
COMMERCIAL 26
ICOURT)-03
[ExCOMM H04-04-2026 |Axis Bank Ltd Vs KARANMAYANK
|JAward by Arb [KUMAR IMAHAJAN(P),
IComm/48/2026
[ExCOMM H04-04-2026 |Axis  Bank Ltd VSMAYANK
JAward by Arb PVITENDER SHARMA IMAHAJAN(P),
IComm/46/2026




COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE  OFPETITIONER NAME VSADVOCA
REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

[ExXCOMM H06-04-2026 |Axis Bank Ltd Vs AJAYMAYANK
JAward by Arb [VISHWAKARMA IMAHAJAN(P),
IComm/51/2026
ICS 06-04-2026 MS SLITT COATManoj Kumar(P), (9810204312 llexcitusassociates1 |01-04-2026
((COMM)/330/20 [ENGINEERS THROUGH| (@gamil.com
26 [TS PARTNER LAXM]I
[PAT JANGIR Vs MED]
[HEAL SOLUTION
ICounter 106-04-2026 [EutAir Equipments LLP{Shobhan 9990444187 atyal.siddhant@g [16-02-2026
(Claim/11/2026 Vs C S Constructionmahanti(P), imail.com
ICompany Private Limited
IOMP (IY06-04-2026 MITUSHI CREDIT ANDADV. LALIT|
(COMM)/721/20 [HOLDING PVT LTD VSPANDEY(P),
26 IBRIJESH KUMAR
IOMP (IY09-04-2026 YES BANK LTD VSKARTIK
(COMM)/729/20 ISHABANA IMAM IKUMAR(P),
26
IOMP (IY09-04-2026 YES BANK LTD VSKARTIK
(COMM)/728/20 ISAKAWAT KHAN [KUMAR(P),
26
IOMP (IY09-04-2026 [YES BANK LTD VSKARTIK
(COMM)/727/20 PRABHANSHU KUMAR(P),
26 ISHEKHAR
IOMP (IY09-04-2026 [YES BANK LTD VSKARTIK
(COMM)/726/20 IMOHAMMAD DANISH |[KUMAR(P),
26
IOMP (D{09-04-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/725/20 INAUSHAD AHMAD
26
[ExCOMM 409-04-2026 Indusind Bank Ltd VsManoj Kumar(P),
JAward by Arb JASHOK KR KUSHWAHA
IComm/59/2026
[ExCOMM 409-04-2026 Indusind Bank Ltd VsManoj Kumar(P),
JAward by Arby [KRISHAN KUMAR
IComm/58/2026
[ExXCOMM 409-04-2026 [Indusind Bank Ltd VsManoj Kumar(P),
JAward by Arb ISUNIL KUMAR TELI
IComm/57/2026
ICS 109-04-2026 BANK OF BARODA VsDeepa Gupta(P), [9312292558 ladvocate.deepa.gu |05-11-2025
((COMM)/346/20 IMUKESH [pta@gamil.com
26
[Execution 10-04-2026 |Canara Bank Vssumit virmani(P),
((Comm)/142/202| ISANDEEP KUMAR]
ICHATURVEDI
IOMP (I)11-04-2026 HDFC BANK LTD VSADV. LALIT|
(COMM)/736/20 [RAJESHWAR VERMA [PANDEY(P),
26
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IOMP (I)11-04-2026 [HDFC BANK LTD VsADV. LALIT]
((COMM)/737/20 IPIYUSH JHA IPANDEY(P),
26
ICS 11-04-2026 [STATE BANK OF INDIAMANOJ 8130506139 ladvpandeymanoj [06-04-2026
((COMM)/352/20 Vs SATISH IPANDEY(P), (@gamil.com
26
OMP (I)13-04-2026 [Yes Bank Ltd Vs NEETUADV. LALIT|
(COMM)/759/20 [TOMER IPANDEY(P),
26
IOMP (I)13-04-2026 [TSC FINSERV PRIVATEADV. LALIT|
(COMM)/757/20 ILIMITED Vs SUNSHINEPANDEY(P),
26 IAUTO SALES
IOMP (I)13-04-2026 IDFC ~ FIRST = BANKSANJEEV
(COMM)/758/20 ILIMITED Vs ROHIT [PATHAK(P),
26 IKUMAR
IOMP (I)13-04-2026 IDFC ~ FIRST = BANKISANJEEV
(COMM)/756/20 [LIMITED Vs RAVI [PATHAK(P),
26 ICHHILLAR
IOMP (I)15-04-2026 IDFC ~ FIRST = BANKRAHUL
(COMM)/773/20 LIMITED VSKASHYAP(P),
26 MADHUMITA SINGH
[Execution [15-04-2026 pramod kumar narang VsyJaspreet Singh(P),
((Comm)/143/202| [pooja anand
6
IOMP (I)16-04-2026 [IDFC ~ FIRST = BANKSANJEEV
(COMM)/776/20 LIMITED Vs VIKAS [PATHAK(P),
26 IGUPTA
[Execution 16-04-2026 [Kartar Kaur Shokeen VsYogesh Kumar]
((Comm)/144/202| IM/s Guruji Fashion IChandna(P),
6
ICS 17-04-2026 JASBIR  SINGH VsMohan Kumarn9990015815 imohan396@gamil.{02-09-2024
((COMM)/374/20 [TEJENDER SINGH [Kaushik(P), lcom
26
OMP (D17-04-2026 [IDFC FIRST BANK|SANJEEV
(COMM)/782/20 [LIMITED Vs SAIRAFPATHAK(P),
26 [KHAN SAIFI
IOMP (I)17-04-2026 [IDFC FIRST BANKISANJEEV
(COMM)/781/20 [LIMITED Vs ABHA [PATHAK(P),
26 ISINGHAL
IM-Ex/170/2026 [17-04-2026 [WORLDFA EXPORTSSameer Dewan(P),
[PVT LTD Vs SHAUKAT]
IAZIZ
Cs 18-04-2026 Mr Anil KumarHritik Kashyap(P),|9811427955 imunishlaw.vohra [02-03-2026
(COMM)/375/20 [Proprietor Ms Kapoor (@gamil.com
26 Press Vs Mr Mushahid Al
[Proprietor Ms  Prime]
[Packaging India
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Misc 18-04-2026 [Fire Hut CommercialSHREY
IDJ/424/2026 [Equipment PrivateKUMAR(P),
[Limited Vs  Kaltech|
[Building Controls Private|
Limited
IOMP (D18-04-2026 [IDFC FIRST BANK|ISANJEEV
((COMM)/799/20 ILIMITED Vs SAJJAD [PATHAK(P),
26 IAHMAD
IOMP (Df20-04-2026 [Yes Bank Ltd Vs SEEMAADV. LALIT|
(COMM)/815/20 [KUMARI [PANDEY(P),
26
ICS [20-04-2026 [ASHOK BABBARDEVENDER 9899776633  [pspkjuris@gamil.c [10-09-2021
(COMM)/379/20 (SENIOR CITIZEN) VsKUMAR JAIN(P), jom
26 PWITENDER VERMA|
IALIAS SONU VERMA
IOMP (I)20-04-2026 [IDFC ~ FIRST = BANKISANJEEV
(COMM)/813/20 ILIMITED Vs LOKESH [PATHAK(P),
26 IDAGAR
IOMP (I)20-04-2026 IDFC ~ FIRST = BANKISANJEEV
(COMM)/812/20 [LIMITED Vs MOHIT [PATHAK(P),
26 ICHARAN
IOMP (I)20-04-2026 [Yes Bank Ltd Vs DIVYAMIADV. LALIT|
(COMM)/814/20 IGUPTA PANDEY(P),
26
[Misc [21-04-2026 [Fire Hut CommercialSHREY
IDJ/435/2026 [Equipment PrivatgKUMAR(P),
[Limited Vs  Kaltech|
[Building Controls Private|
ILimited
IOMP (Df22-04-2026 [Yes Bank Ltd VSADV. LALIT|
(COMM)/838/20 HARISHREE ~ MEHTAPPANDEY(P),
26 [PANIGRAHI
IOMP (I)22-04-2026 [Yes Bank Ltd Vs RAMIADV. LALIT|
((COMM)/839/20 BARAN [PANDEY(P),
26
[ExCOMM +24-04-2026 [Kotak Mahindra PrimeSunny Arora(P),
JAward by Arby [Ltd Vs GEETA RANI
IComm/70/2026
ICS 24-04-2026 JAGDISH SINGH Vs JAY[R.P Singhlg811131392 ratanpalsinghdiva [13-04-2026
((COMM)/405/20 [DEVI [Divaniya niya@gamil.com
26
[Execution 24-04-2026 [M/S AUTOVIKAS SALESYOMESH
((Comm)/160/20 JAND SERVICES PVT|SHARMA(P),
26 ILTD THROUGH IT§
IAUTHORISED
IREPRESENTATIVE  SH]
[DHARAMVIR SINGH Vs
AVITATACTI DAT o/n ot
ICS 24-04-2026 [Zion International FoodINIKITA 9711894248 INot Mentioned 9-04-2026
(COMM)/403/20 [ngredients PrivateGUPTA(P),
26 Limited Vs  MOHD|
IAKHTAR
ICS 24-04-2026 [Vinay Arora Vs SarabjeetfLavnish Kumar(P),|9873925325 lavinshk@ymail.co[20-4-2026
(COMM)/404/20 |Singh Makan Prop of| m
26 oodo
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25-04-2026 [UGRO CAPITAL LTD VsfSanjay Kumar

JAward by Arb ISHARMA ENTERPRISES|Singh(P),
IComm/72/2026
ICS 25-04-2026 Mr Ramesh Chander SoniCHARIT 8595653336 lekachandco@gal23-04-2026
(COMM)/411/20 [Vs Mr Giriraj Binani IGOYAL(P), imil.com
26
IOMP (Df27-04-2026 IDFC FIRST BANK|SANJEEV
(COMM)/852/20 ILIMITED Vs ADNAN [PATHAK(P),
26 MD
IOMP (I)27-04-2026 [YES BANK LTD VSKARTIK
(COMM)/850/20 [PAYAL TYAGI [KUMAR(P),
26
IOMP (I)27-04-2026 [YES BANK LTD Vs RAM|KARTIK
(COMM)/851/20 IGYAN SINGH IKUMAR(P),
26
Misc 27-04-2026 [Shree Radhe Process VSSATYA
IDJ/458/2026 IDEV GARMENTS IPRAKASH(P),
OMP [29-04-2026 [M/S QUGEN PATHLABSVinod Pant(P),
(COMM)/9/2026 [P LTD THROUGH ITS|
[DIRECTOR SH|
[UPINDER SINGH V:
IM/S HOPEBERRY]|
IDIAGNOSTICS AND|
lucarTooADD 1L
ICS 130-04-2026 ANGEL INDIA CAD CAMJatin Sharma(P), [9811881981 INot Mentioned  [24-07-2025
(COMM)/424/20 PVT LTD Vs B K|
26 [ENTERPERISES
[THROUGH ITS
[PROPRIETOR MR/
IRAJESH CHAUDHARY
cs 30-04-2026[M S ARUN BAGGAADITYA KUMAR[8527002868 |adityakesinghal@y|20-4-2026
(COMM)/425/20 [TRADERS THROUGH|SINGHAL(P), hoo.com
26 TS PROP ASHOK]
IBAGGA Vs  WAGER]
INTERNATIONAL PVT]
ILTD
7 [SH. SANJEEV|WEST ICS (COMM) ICS 02-04-2026 [Prem Singh Vs The New]NAVDEEP SINGH [9810235448  [N_SINGH1908@Y[24.03.2026
IAGGARWAL, DISTRICT] (COMM)/326/20 [[ndia Assurance Co Ltd IAHOO.CO.IN
PUDGE (COMMERCIAL 26
ICOURT)
ICS (COMM) Cs 06-04-2026 [Shivay Interlining VS§PUNEET 9310121346 INOT MENTION  [02.04.2026
(COMM)/333/20 [Vinay Mittal MAHESHWARI
26
IOMP (IYOMP (IY06-04-2026 [UTKARSH SMALLAvinash kumar ~ [9811182985 |Avinash.adv@gma |02.04.2026
(COMM.) (COMM.)/722/2 [FINANCE BANK LTD Vs fil.com
026 ISWAPNIL SUBHASH]
ISHINDE
ICS (COMM) ICS 07-04-2026 [STATE BANK OF INDIAMANO PANDEY [9654371856 Ipandeymanoj@gm[23.04.2026
((COMM)/336/20 Vs SURAJ PRAKASH il.com
26
ICS (COMM) Cs 07-04-2026 [STATE BANK OF INDIAMANO PANDEY [9654371856 [pandeymanoj@gm|23.04.2026
(COMM)/337/20 Vs VIVEK lail.com
26
ICS (COMM) ICS 07-04-2026 [Rama Nand Vats Vs MSNARENDER KRJ9811480411 marendersharma63j04.04.2026

(COMM)/338/20
26

Mainstreet Buildcon Pv§SHARMA l4@Gmail.co
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ICS (COMM) Cs 08-04-2026 MAHALAXMI STEELSS M GUPTA 9810235448  [Smguptag@gmail. |06.04.2026
(COMM)/345/20 [TRADERS Vs Aditiy: om
26 [Enterprises and Ors
MP (DoMp (D}{09-04-2026 [TSC FINSERV PRIVATE[LALIT PANDEY (8130383143 ILALITPANDEYAD|08.04.2026
(COMM.) ((COMM.)/735/20| [LIMITED Vs I CAR IV@GMAIL.COM
26
[OMP MISCJOMP MISCJ11-04-2026 |[AKASA FINANCEARVIND JADON (9818140844 larvind. 6.04.2026
(COMM.) (COMM.)/1/2026] [LIMITED Vs ARVIND) Wadon(@arvindan
IROAD CARRIER] [darvjnd.com
[PRIVATE LIMITED
IOMP (DoMP (Df11-04-2026 HDFC BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|09.04.2026
(COMM.) (COMM.)/745/2 MOHD DANISH [V@GMAIL.COM
026
loMP (DjoMP (Dfi1-04-2026 [HDFC BANK LID VSLALIT PANDEY [8130383143  |[LALITPANDEYAD|09.04.2026
(COMM.) (COMM.)/746/2 IKULDEEP SINGH IV@GMAIL.COM
026
[Cs(coMmM) _ [cS [13-04-2026 [MS CHAUDHARYPASPREET 0899641617 |[NO INDEXING _ [20.042026
(COMM)/362/20 [TIMBER INDUSTRIESSINGH
26 [PRIVATE LIMITED V:
MR ABDUL
IOMP (DIOMP (Df13-04-2026 [YES BANK LTD Vs VIDIT|S. L KATYAL 9811250543 egai@Katvalassoc [13.04.2026
(COMM.) (COMM.)/751/20 TYAGI liates.com
26
OMP (DOMP (Il13-04-2026 [YES BANK LTD Vs SHIVSS. L KATYAL 9811250543 llegai@Katvalassoc [13.04.2026
(COMM.) (COMM.)/752/2 [SHANKAR liates.com
026
[OMP (DIOMP (Df13-04-2026 [TSC FINSERV PRIVATELALIT PANDEY 18130383143 ILALITPANDEYAD[13.04.2026
(COMM.) (COMM.)/766/2 ILIMITED Vs SUNSHINE| @GMAIL.COM
026 IAUTO SALES
IOMP (DIOMP (Df13-04-2026 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[10.04.2026
(COMM.) (COMM.)/767/2 IKUMARI MANISHA [V@GMAIL.COM
26
IOMP (IYOMP (I)13-04-2026 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[10.04.2026
(COMM.) (COMM.)/768/2 [LOKENDRA KUMAR [V@GMAIL.COM
026
ICS (COMM) ICS 15-04-2026 [DAN  BAHADUR  VSVARUN KHERA (991126323 irmanilawco@em|10.04.2026
((COMM)/365/20 IGENUINE ~ SUPPLIES| il.com
26 IAND SERVICES
MP (IYOMP (I)15-04-2026 [Yes Bank Ltd Vs MOHIT|LALIT PANDEY (8130383143 ILALITPANDEYAD[10.04.2026
(COMM.) ((COMM.)/774/20| IMOHIT IV@GMAIL.COM
26
MP (DoMp (Dj15-04-2026 [IDFC FIRST BANK LTD[RAHUL KASHYAP|9891009515 ILEXPACIFICQ3@ [11.04.2026
(COMM.) ((COMM.)/775/20| Vs GHYASUDDIN| IGMAIL.COM
26 [SIDDIQUI
ICS (COMM) ICS 16-04-2026 [SARITA ENGINEERIN{ A SINGH[9811239449 [RAJSINGHRANA [11.04.2026
(COMM)/372/20 WORKS Vs SUBHASH] A |(@GMAIL.COM
26 [[NFRA ENGINEERS PVT]|
[LTD
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(DlOMP (D{16-04-2026 [Shriram Finance Ltd V4MANOJ KUMAR (9811565635 [MANOJKUMAR.A[13.04.2026
(COMM.) (COMM.)/778/2 MANOJ CHAUHAN IDV@YAHOO.CO
026 M
MP (DoMp (IN17-04-2026 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[16.04.2026
(COMM.) (COMM.)/798/2 [TARKESHVAR YADAV [V@GMAIL.COM
026
ICS (COMM) IOMP (I)18-04-2026 [Yes Bank Ltd Vs SHRILALIT PANDEY (8130383143 ILALITPANDEYAD[16.04.2026
(COMM.)/806/2 MAHA DURGA| [V@GMAIL.COM
026 [TRANSPORT
IOMP (DoMP (I)20-04-2026 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[16.04.2026
(COMM.) (COMM.)/829/2 ISUDHARAJ GURJAR [V@GMAIL.COM
026
IOMP (IYOMP (I)21-04-2026 [YES BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.04.2026
(COMM.) (COMM.)/834/2 IKULJEET KAUR IV@GMAIL.COM
026
IOMP (DOMP (Dl21-04-2026 [YES BANK LTD VsS. L KATYAL 9811250543 egai@Katvalassoc [13.04.2026
(COMM.) (COMM.)/835/2 PVITENDRA SHARMA liates.com
026
IOMP (DIOMP (Dj22-04-2026 [Yes  Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD{21.04.2026
(COMM.) (COMM.)/840/2 ISIJAUDDIN SIJAUDDIN @GMAIL.COM
026
ICS (COMM) ICS 23-04-2026 SUPRABHA MITRA VSARCHIT 9599043045  [LegalTfsigmalegal. [21.04.2026
(COMM)/399/20 IRAVINDERA BHANU[SINGHAL in
26 ISRIVASTAVA
ICS (COMM) ICS 24-04-2026 CANARA  BANK  VSSUMIT VIRMANI 9873245548  [Virmanilawco@em(21.04.2026
((COMM)/409/20 IBHURA PROPRIETOR| il.com
26 BHURA|
[ENTERPRISES
IOMP (DIOMP (Df25-04-2026 [HDFC BANK LTD VSAJAY UPPAL 9811740125 [Virtuous.people@gl20.04.2026
(COMM.) (COMM.)/845/2 IDUVERA RETAILS PVT] imail. Com
026 ILTD
IOMP (IYOMP (I)25-04-2026 [HDFC BANK LTD VSAJAY UPPAL 9811740125 irtuous.people@gl20.04.2026
(COMM.) (COMM.)/846/2 IDAVINDER KAUR mail. Com
026
18 [SH. RAJ KUMARWEST ICS Cs 07-04-2026 [Pradeep Bansal ~ VsManoj Kumar 9811133644 IMANOJK.ADV@G|07-04-2026
[TRIPATHI, DISTRICT]| (COMM)/334/2|(COMM)/334/20 [Manmeet Kour IMAIL.COM
VUDGE (COMMERCIAL/ 026 26
ICOURT)
ICS 07-04-2026 [STATE BANK OF INDIA[Rakesh kumar 9711771000 rakesh.advocate18 [07-04-2026
(COMM)/335/2|(COMM)/335/20 [Vs JAI NARAYAN (@gmail.com
026 26
ICS CS 07-04-2026 Mithlesh Kaushik Vs M/s|Vinod Kumar 9350999608 dvocatevinod196 [07-04-2026
(COMM)/339/2|(COMM)/339/20 Mainstreet Buildcon Pvi| 9@gmail.com
026 26 ILtd and anr
ICS CS 07-04-2026 ARTHANT Vijay Lakshmi Jainlg811373999 ladvvijaylakshmijai (07-04-2026
(COMM)/340/2|(COMM)/340/20 [ELECTRICALS n@gmail.com
026 26 [THROUGH POWER OF
IATTORNEY SH GOVIND)
[KUMAR Vs DRONE
[POWER
barronaramranrar
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ICS 07-04-2026 M/s  Sita Ram AndUday Kumar 18882303942  [advudaykumar@g [07-04-2026
(COMM)/342/20 ICompany Pvt Ltd Vg imail.com
26

ICS
(COMM)/342/2
026 [Poonam Nathani

ICS ICS 109-04-2026 VINTAGE CREDIT ANDfSachin Katyal 011-26211488  [legal@Katyalassocif09-04-2026
((COMM)/348/2|(COMM)/348/20 ILEASING PVT LTD Vs lates.com
026 26 ISANDEEP ASHOK|

'ADHWA
ICS ICS 15-04-2026 [MS ~ WISDOM  THHAnanjay Singh 7030378800  [Not Provided [15-04-2026
(COMM)/366/2|(COMM)/366/20 [EDUCATIONAL
026 26 IPUBLISHER Vs SHARDA|

TDYA MANDIR
ICS ICS 120-04-2026 [STATE BANK OF INDIASUNITA SINGH [9871040589 INDOLEXLAWT@[20-04-2026
(COMM)/377/2|(COMM)/377/20 Vs NARESH IMAIL.COM
026 26

Ics cs [20-04-2026 [STATE BANK OF INDIADEEPAK KUMAR|9899951648  |BANSALASSOCIA [20-04-2026
(COMM)/378/2|(COMM)/378/20 Vs SATISH KUMAR [BANSAL TESLAWFIRM@G|
026 26 [MAIL.COM
ICS ICS 20-04-2026 [SH TILAK RAJ BANGAJAVNEESH GARG [9818479699 neeshgarg@mail[20-04-2026
(COMM)/380/2{(COMM)/380/20| 's SH PANKAJ AHUJA .com
026 26
ICS CS [20-04-2026 [Punjab National Bank VsSachin Katyal 011-26211488  [legal@Katyalassocii20-04-2026
(COMM)/384/2|(COMM)/384/20 IRIAZUDDIN lates.com
026 26
ICS CS 21-04-2026 [PRADEEP KUMAR{Sachin Katyal 011-26211488  [legal@Katyalassoci21-04-2026
(COMM)/390/2|(COMM)/390/20 IGUPTA Vs PAWAN]| lates.com
026 26 [KUMAR
ICS ICS 21-04-2026 [KRISH FABTEX[Rakesh kumar 9711771000 frakesh.advocate18 [21-04-2026
(COMM)/392/2|(COMM)/392/20 IPRIVATE LIMITED V: (@gmail.com
026 26 [PARAGON APPAREL

IPRIVATE LIMITED AND|

IORS
ICS ICS 23-04-2026 [SANGEETA NARULA VS[LALIT PANDEY (8130383143 ILALITPANDEYAD|23-04-2026
(COMM)/395/2(COMM)/395/20 IPARMEET KAUR IV@GMAIL.COM
026 26
ICS ICS 23-04-2026 [NAVEEN SABHARWAI{Ananjay Singh 7030378800  [Not Provided [23-04-2026
(COMM)/401/2|(COMM)/401/20 [Vs M/S GROWEL IMPEX]
026 26 [PVT LTD
ICS ICS [25-04-2026 [Canara Bank VsRohan Taneja 9953542080  [rohan.taneja@kre [25-04-2026
(COMM)/410/2|(COMM)/410/20 [KISHORE VASWAN]]| -jure.in
026 26 [PROP. OF M/s M K

ICreation
ICS ICS 27-04-2026 [SH PARVEEN KUMARManoj Kumar 9811133644 IMANOJK.ADV@G [27-04-2026
(COMM)/413/2 [(COMM)/413/20 IGARG PROP OF GSV| IMAIL.COM
026 26 IPRODUCTS Vs M/

[ELEGANCE TMT|

IPRIVATE LIMITED|

through its Directors|

AaN ATIIDDG
ICS ICS 27-04-2026 [M/s ALLEGIANCEAnanjay Singh 7030378800  [Not Provided [27-04-2026
(COMM)/414/2|(COMM)/414/20 [PETROLEUM  Through|
026 26 its Partner Mr Saurabh|

IGarg Vs M/S ELEGANCE|
[TMT PRIVATE LIMITED)
[Through its Directors|

ANID ATIIDDC

ICS ICS 28-04-2026 [[INDIAN BANK Vs M/s [SUNITA SINGH (9871040589 INDOLEXLAWT@[28-04-2026
(COMM)/420/2|(COMM)/420/20 [EGYMART and anr [MAIL.COM
026 26
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ICS ICS 29-04-2026 Nitish Garg Vs GRDDEEPAK KUMAR9899951648 IBANSALASSOCIA [29-04-2026
(COMM)/423/2(COMM)/423/20 Motors IBANSAL TESLAWFIRM@G|
026 26 [MAIL.COM
19 [SH. NARESH KUMARWEST [Execution [Execution 01-04-2026 |Ashishh Aggarwal
IMALHOTRA, DISTRICT] (Comm.)/129/2 |(Comm.)/129/20 [Proprietor M/s Aggarwall
PUDGE (COMMERCIAL 026 26 ICutter Vs Kuljit Singh
ICOURT) [Proprietor G it
[Electronics
[Execution [Execution 01-04-2026 |bank of baroda Vs reyaz
(Comm.)/130/2|(Comm.)/130/20
026 26
[Execution [Execution 01-04-2026 [OM LOGISTICS LTD V:
(Comm.)/131/2 |(Comm.)/131/20 [BAKUL CASTING|
026 26 IPRIVATE LIMITED
ICS ICS 01-04-2026 [[Indian Bank VsfSubhodh  kumar9811375940 ladvsubodhkumarsi30.03.2026
(COMM)/316/2|(COMM)/316/20 [Kalachand Mandal lsingh ngh@gmail.com
026 26
ICS ICS 101-04-2026 [BANK OF INDIA Vs M GAmrendra  Nathlgg10717051 ladvamrendra22@ [30.03.2026
(COMM)/317/2 |(COMM)/317/20 [ENTERPRISES |Shukla lgmail.com
026 26 [THROUGH ITS
IPROPRIETOR SACHIN|
IGUPTA
[EXCOMM {Ex.COMM {02-04-2026 [Axis Bank Ltd Vs LALIT|
JAward by ArbJAward by Arb)| 'ASHISHT
IComm./45/202 [Comm./45/2026
6
ICS ICS 02-04-2026 |Atul Bansal Vs Manmeet]
(COMM)/324/2|(COMM)/324/20 [Kour
026 26
ICS CS 02-04-2026 [Mithlesh Kaushik Vs Ms|
(COMM)/325/2|(COMM)/325/20 Mainstreet Buildcon Pvi|
026 26 [Ltd
IContempt IContempt 04-04-2026 [Contitech India Pvt Ltd[Vinny Shangloo |9211212221 rishabhrelan@gmal25.03.2026
[Petition/10/202[Petition/10/2026 Vs POOJA AMAN GERA| fil.com
6 [Proprietor so1y
[INFRASTURCTURE
[Execution [Execution 04-04-2026 [PARK NON WOVEN PVT]
(Comm.)/134/2 |(Comm.)/134/20 ILTD Vs MAG FILTERS|
026 26 IAND EQUIPMENT]
IPRIVATE LIMITED
ICS ICS 04-04-2026 MASKEEN TOYSGursimar Singh (9910266125 lgursimarsadana@ 02.04.2026
(COMM)/327/2((COMM)/327/20 [PRIVATE LIMITED V: ahoo.in
026 26 MY CHHOTA SCHOOL
[PRIVATE LIMITED
ICS ICS 106-04-2026 OM LOGISTICS
(COMM)/331/2|(COMM)/331/20 [LIMITED Vs SARAV]
026 26 INDUSTRIES PRIVATE|
[LIMITED
ICS ICS 06-04-2026 VINTAGE CREDIT AND|
(COMM)/332/2|(COMM)/332/20 [LEASING PVT LTD Vg
026 26 IAKSHAY PRADHAN
ICS ICS 108-04-2026 [SARAOGI SUPER SALESyvarun bedi 8285672608  [advocatevarunbedi07.04.2026
(COMM)/343/2|(COMM)/343/20 [Vs BINDU DEVI (@gmail.com
026 26
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ICS ICS 08-04-2026 [AMIRSONS TIMBER VsGursat Singhlo811105891 lgursat@gsvlegal.c0j06.04.2026
(COMM)/344/2(COMM)/344/20 [RAM KRISHNAVachher

026 26 [TRIPATHI

[Ex.COMM 4Ex.COMM 409-04-2026 [Indusind Bank Ltd Vs

IJAward by ArbJAward by Arb) INEHA

IComm./64/202 |Comm./64/2026

6

[Ex.COMM 4Ex.COMM 409-04-2026 [Indusind Bank Ltd Vs

JAward by ArbJAward by Arb) [BAHADUR SINGH

IComm./65/202 |Comm./65/2026

6

ICS ICS 09-04-2026 [P P Taxofab Private|

(COMM)/349/2|(COMM)/349/20 [Limited Vs M/S Sharm

026 26 [Enterprises

IOMP (IYOMP (IY09-04-2026 YES BANK LTD Vg

(COMM.)/733/ [(COMM.)/733/2 INEERAJ BANSAL

2026 026

IOMP (IYOMP (IY09-04-2026 [YES BANK LTD Vs

(COMM.)/734/ ((COMM.)/734/2 [RANDHIR RANDHIR

2026 026

ICS ICS 10-04-2026 ARUN KUMAR  VsRahul Kumar 9811075210 ladvsanjayrathi@g [08.04.2026
(COMM)/350/2|(COMM)/350/20 ISANJAY NARULA imail.com

026 26

IOMP (IYOMP (I11-04-2026 HDFC BANK LTD Vs

(COMM.)/741/2|(COMM.)/741/20 IMANMEET SINGH

026 26

ICS ICS 13-04-2026 [Ajanta Labels CompanySanchit Goyal 9999605495  [advsanchitgoyal@ [10.04.2026
(COMM)/361/2|(COMM)/361/20 IPrivate Limited Vs Mohib| lgmail.com

026 26 |Shoes Private Limited

IOMP (DIOMP (I)13-04-2026 [IDFC ~ FIRST  BANKkanjeev pathak 9717028845 [11.04.2026
(COMM.)/753/ ((COMM.)/753/2 LIMITED Vs MONIKA

2026 26 [BANSALA

IOMP (IYOMP (I)13-04-2026 [IDFC ~ FIRST  BANKkanjeev pathak [11.04.2026
(COMM.)/754/ ((COMM.)/754/2 [LIMITED Vs SANJEEV

2026 026 IVERMA

IOMP (IYOMP (I)13-04-2026 [TSC FINSERV PRIVATELALIT PANDEY (8130383143 ILALITPANDEYAD|11.04.2026
(COMM.)/755/ [(COMM.)/755/20 ILIMITED Vs SUNSHINE]| IV@GMAIL.COM

2026 26 IAUTO SALES

Misc Misc 16-04-2026 wasim khan Vs RaviAnurudh Prasad8433452266

IDJ/408/2026 |DJ/408/2026 |Shani |Shukla

Misc Misc 16-04-2026 [Ravi Shani Vs WasimAnurudh  Prasad8433452266

IDJ/409/2026 |DJ/409/2026 [Khan |Shukla

Misc Misc 17-04-2026 [SUMAN BALA V|

IDJ/419/2026 [DJ/419/2026 IMUKESH RAMPUTRA
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MP (IYOMP (I)17-04-2026 [Yes Bank Ltd Vs SUNILLALIT PANDEY (8130383143 ILALITPANDEYAD[16.04.2026
(COMM.)/783/ [(COMM.)/783/2 IKUMAR IV@GMAIL.COM
2026 026
MP (Iyomp (IY17-04-2026 [[DFC FIRST BANKisanjeev pathak 9717028845 ILITIGATION@SR
(COMM.)/784/ [(COMM.)/784/2 ILIMITED Vs AJAY VED) ICSLEGAL.COM
2026 026 IPARKASH
IOMP (IYOMP (IN17-04-2026 [IDFC ~ FIRST  BANKbanjeev pathak 9717028845 litigation@sreslega
(COMM.)/785/ [(COMM.)/785/2 ILIMITED Vs RITIKA l.com
2026 026 IKATHURIA
IOMP (DoMP (I)17-04-2026 [Yes Bank Ltd Vs RAJESH|LALIT PANDEY (8130383143 ILALITPANDEYAD[16.04.2026
(COMM.)/786/ |((COMM.)/786/2 [KUMAR VARYANI [V@GMAIL.COM
2026 026
OMP (IyYomp (If17-04-2026 [IDFC ~ FIRST  BANKipsanjeev pathak 9899641617 litigation@srcslegali8.03.2026
(COMM.)/787/ |(COMM.)/787/2 [LIMITED Vs SUNIL .com
2026 026 IKUMAR
[Misc Misc 18-04-2026 [ASHOK BABBAR andpramod kr sharma|9899776633 [17.04.2026
IDJ/425/2026 |DJ/425/2026 IORS Vs JITENDER|
IVERMA alias SONU|
[VERMA
IOMP (DIOMP (Dj18-04-2026 |Yes Bank Ltd Vs ANWAR[LALIT PANDEY (8130383143 ILALITPANDEYAD[17.04.2026
(COMM.)/800/ |(COMM.)/800/2 IAHMED @GMAIL.COM
2026 026
OMP (DOMP (Df18-04-2026 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[17.04.2026
(COMM.)/801/ |(COMM.)/801/2 BHAGWAT SINGH @GMAIL.COM
2026 026
IOMP (DIOMP (D18-04-2026 |Yes Bank Ltd Vs DEEPAK|LALIT PANDEY (8130383143 ILALITPANDEYAD[17.04.2026
(COMM.)/802/ |(COMM.)/802/2 IKUMAR @GMAIL.COM
2026 026
IOMP (DIOMP (D18-04-2026 |Yes Bank Ltd Vs SUNITA[LALIT PANDEY (8130383143 ILALITPANDEYAD[17.04.2026
(COMM.)/803/ |(COMM.)/803/2 IDEVI IV@GMAIL.COM
2026 026
ICS ICS 20-04-2026 BRAND VISAGEKAMLESHSURES 8527954456 IBHASHARMA?7 [15.04.2026
(COMM)/381/2 [(COMM)/381/20 ICOMMUNICATIONS  [H PRASAD l@GMAIL.COM
026 26 [PRIVATE LIMITED Vs
IColumbus Shoe.
Marketing Pvt Ltd
ICS ICS [20-04-2026 [Punjab National Bank VSSAURAV BHASIN [9899331166 ISAURAVBHASIN1[17.04.2026
(COMM)/382/2|(COMM)/382/20| [HARJIT SINGH HASPAL l0@GMAIL.COM
026 26
MP (IYOMP (I)20-04-2026 [TSC FINSERV PRIVATELALIT PANDEY (8130383143 ILALITPANDEYAD[18.04.2026
(COMM.)/816/ |(COMM.)/816/2 [LIMITED Vs ANAV] [V@GMAIL.COM
2026 026 IMOTORS
MP (DoMp (Dj20-04-2026 [TSC FINSERV PRIVATE[LALIT PANDEY (8130383143 ILALITPANDEYAD[16.04.2026
(COMM.)/817/2|{(COMM.)/817/20 ILIMITED Vs ANAVI| IV@GMAIL.COM
026 26 IMOTORS
IOMP (IYoMP (I}20-04-2026 IDFC ~ FIRST  BANKlsanjeev pathak 9717028845 litigation@srcslegal
(COMM.)/818/ |(COMM.)/818/2 [LIMITED Vs KHALID I.com
2026 026 IALI
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ICS ICS 21-04-2026 [Beenu Gujral VSSIDDHARTH 9350550880  |JADVOCATESETHI[16.04.2026
(COMM)/391/2|(COMM)/391/20 Jasvinder Singh Kapoor [KHURANA |(@GMAIL.COM
026 26
[Misc Misc 21-04-2026 |OM LOGISTICS| [20.04.2026
IDJ/436/2026 |DJ/436/2026 ILIMITED V|
IAISHWARYA
[HEALTHCARE And Ors
IOMP (DoMp (Df21-04-2026 HDFC BANK LTD VsAJAY UPPAL [20.04.2026
(COMM.)/836/ [(COMM.)/836/2 [BHARAT LAL MEENA
2026 026
[Execution [Execution [22-04-2026 [SAROJ GOYAL Ve
(Comm.)/153/2 |(Comm.)/153/20 ISAGAR SALES
026 26
ICS ICS [22-04-2026 [Manjeet Singh Gujral V:
(COMM)/393/2|(COMM)/393/20 Pasvinder Singh Kapoor
026 26
[OMP (IYOMP (Df22-04-2026 [Yes Bank Ltd Vg
(COMM.)/837/ [(COMM.)/837/2 INARENDER SHARMA
2026 026
[CS ICS 23-04-2026 |AZVIK GLASSES PVTIISHAA 18920774178 IADV.PRAMARTH [20.04.2026
(COMM)/396/2|(COMM)/396/20 LTD Vs SHRI BALAJISRIVASTAVA IG@GMAIL.COM
026 26 [ENTERPRISES
[CS ICS 23-04-2026 |ABHINAV ~ BAJAJ VsAYUSH PURI 9811439334 [OFFICEAYUSHPU[30.03.2026
(COMM)/397/2|(COMM)/397/20 IPRATEEK BATRA IRI@GMAIL.COM
026 26
[CS ICS 23-04-2026 JALUTECH INDUSTRIESINANCY JAIN 9660729214 I[E3LEGAL@GMALI [18.04.2026
(COMM)/398/2[(COMM)/398/20]| Vs ~ VED  PRAKASH] IL.COM
026 26 [MISHRA PROPRIETO!
IOF OMKAR TRADING
ICOMPANY
loMP (DjoMP (Df25-04-2026 [TSC FINSERV PRIVATE|
(COMM.)/848/ |(COMM.)/848/2 ILIMITED Vs CAR CAR O
2026 026 IBAR SERVICES|
IPRIVATE LIMITED
[Execution [Execution 27-04-2026 BR  SETHI THROUGH]
(Comm.)/165/2 |(Comm.)/165/20 [LRs Vs KIRON KAPOOR
026 26
ICS ICS 27-04-2026 [SWASTIK INTERCHEM|OJASVI 19990503001  [KHANEJALAW@ [25.04.2026
(COMM)/415/2 (COMM)/415/20 [PVT LTD Vs Arun KumarfKHANEJA IGMAIL.COM
026 26 [Dutt Proprietor of AK|
Dutt and Co
MP (DIOMP (Df27-04-2026 IDFC  FIRST BANKISANJEEV 9717028845 litigation@srcslegaj25.04.2026
(COMM.)/853/ |(COMM.)/853/2 [LIMITED Vs ANUJ [PATHAK .com
2026 026 ISINGH
MP (Iyomp (I}27-04-2026 [[DFC FIRST BANKISANJEEV 9717028845 litigation@srcslegaj25.04.2026
(COMM.)/854/ (COMM.)/854/2 [LIMITED VSPATHAK .com
2026 026 IGURVINDER SINGH
IOMP (IYOMP (I)27-04-2026 IDFC ~ FIRST = BANKSANJEEV 9717028845 litigation@srcslegal25.04.2026
(COMM.)/855/ [(COMM.)/855/2 ILIMITED Vs SHIVAAY[PATHAK lI.com
2026 026 IROADSIDE
IASSISTANCE INDIA
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MP (DlOMP (Df27-04-2026 IDFC  FIRST BANKISANJEEV 9717028845 litigation@srcslegaj25.04.2026
(COMM.)/856/ [(COMM.)/856/2 ILIMITED Vs MO ASRARPATHAK .com
2026 026 IALI
[Ex.COMM H{Ex.COMM +28-04-2026 BR SETHI THROUGH]
JAward by ArbJAward by Arb) ILRs Vs RAJAT KAPOOR
IComm./74/202 |Comm./74/2026
6
ICS 28-04-2026 [VIJAY KEDIA VSKAPIL SINGHAL [9811330059 [K18912 @GMAIL.C[27.04.2026
(COMM)/418/2|(COMM)/418/20 ISANCHIT MITTAL OM
026 26
ICS ICS 29-04-2026 Bank of Baroda V:
(COMM)/421/2 |(COMM)/421/20 [Parveen Bansal
026 26
[Execution [Execution 30-04-2026 [RAM JAISWAL PROP OF|
(Comm.)/171/2 |(Comm.)/171/20 ISHAKTI =~ STEEL V§
026 26 [VINAYAK AGGARWAL
IPROP SALASAR STEEL
ICS ICS 30-04-2026 [GST ENTERPRISES|
(COMM)/426/2(COMM)/426/20 IPRIVATE LIMITED Vs
026 26 [LAKHVEER SINGH
ICS ICS 130-04-2026 [State Bank of India Vg
(COMM)/427/2|(COMM)/427/20 ISubhash Kumar
026 26
20 [SH. PULASTYANEW DELHI i [OMP(COMM) [65/2026 11.04.2026 [ROHIT PODDAR VS[RAVI KRISHAN[9711752002 fravikrishanchandn(07.04.2026
IPARAMCHALA, IBHIKJI MAINTENANCECHANDNA la@gmail.com
[DISTRICT JUDGE| ICOMBINE
COMMERCIAL
ICOURT)-01
i ICS(COMM) 260/2026 20.04.2026 [M/S LAMBDA[PAWAN PANDEY (9582306962  [VIEWLEGAL@G [06.04.2026
[INFRATECH LTD. VS| [MAIL.COM
M/S SHPOORJI &
IPALLONJI & COM PVT|
[LTD.
il ICS(COMM) 280/2026 20.04.2026 |[SH. NAIPAL SINGH VS|B. K. PANDEY 9811576230 IBASHISHTHAPA [15.04.2026
IBHASIN INFOTECH| [NDEY@GMAIL.C
IAND |OM
[INFRASTRUCTURE
[PVT. LTD.
L ICS(COMM) 279/2026 20.04.2026 RITU LOHIA VSMANISH 9818218885 IMANISHKAUSHI [15.04.2026
IAPARNA CAUR [KAUSHIK IK.LAW@GMAIL.C
OM
L ICS(COMM) 288/2026 22.04.2026 ROHIT SACHDEV VSJARCHIN 9599046045, [legal@sigmalegal.i[15.04.2026
[RMPL CONSTRUCTION|SINGHAL 9811156111
ICOMPANY AND ORS.
s ICS(COMM) 201/2026 22.04.2026 [ROHIT SACHDEV VS/ARCHIN 9599046045, [legal@sigmalegal.ij08.04.2026
[RMPL CONSTRUCTION|SINGHAL 9811156111
ICOMPANY AND ORS.
1l ICS(COMM) 200/2026 22.04.2026 [FREYSSINET MENARDGURINDER &9811176622 contact@gurinder [15.04.2026
[NDIA PVT. LTD. VSPARTNERS [partners.com
INKG
[INFRASTRUCTURE
i ICS(COMM) 202/2026 22.04.2026 SUPRABHA MITRA VS/ARCHIN 9599046045,  [legal@sigmalegal.ifi1.04.2026
IASHRAF [SINGHAL 0811156111 n
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ICS(COMM) 287/2026 22.04.2026 AVIRAL TALWAR MSMIKHIL V1J 9971781910 [MIKHILVIJ@GM
[PU SOLEIL CO. VS. MS| |AIL.COM

[TASTE ACES PVT. LTD.

16.04.2026

L ICS(COMM) 204/2026 23.04.2026 [MR. RAVINDRA KUMARARVIND KUMAR [9810680082 umar- [15.04.2026
IMISHRA VS. M/S| larvindkaku@yaho
INEUZEN .in
[TECHNOLIGIES
[PRIVATE LIMITED AND|
IOTHERS

N [OMP(MISC) 25/2026 23.04.2026 MANRAJ ENTERPRISERAHUL KUMAR/9350683101 rahuladvm@gmaml().04.2026

(COMM) [VS UNION OF INDIA ISINGH l.com

It ICS(COMM) 295/2026 24.04.2026 [ZEA MAIZE PVT LTD VSSUNIL KUMAR9971113447 IADVSUNILVERM [21.04.2026
Bo BAVERAGES PVIVERMA IAADELEGAL@GM
ILTD JAIL.COM

L ICS(COMM) 1300/2026 27.04.2026 [M/S NECTOR FOODSASVANI KUMARI999972994 INAsirazizandcomp[23.04.2026
PVT. LTD. V/S M/SAGARWAL lan@gmail.com

IGOODLIFE NUTRITION|
IAND MR. NAVEEN|

[KUMAR
21 [SH. SANJAYNEW DELHI 25 ICS (COMM) 232/2026 l01-04-2026 |STATE BANK OF INDIAADAITA KUMAR (9999132159 kroutadvocate@g [28.03.2026
IKHANAGWAL s KAKULI ROUT(P), imail.com
[IDISTRICT JUDGE
COMMERCIAL COURT))
25 ICS (COMM) 233/2026 l01-04-2026 |STATE BANK OF INDIAADAITA KUMAR (9999132159 lakroutadvocate@g [28.03.2026
s SURUCHIROUT(P), [mail.com
[VASHISHTH
25 ICS (COMM) 238/2026 02-04-2026 BANK OF BARODA VSANSHUMAN 9990042642  [not provided [27.03.2026
HAIDER KHAN ISRIVASTAVA(P),
25 ICS (COMM) 239/2026 02-04-2026 [HAVELLS INDIASANCHAY 9711184111 130.03.2026
ILIMITED Vs SAHILMEHROTRA(P),
[RANA AND ANR
25 ICS (COMM) 245/2026 104-04-2026 [CANARA BANK|{Chandra Bhushang654643317 b.tiwarilaw@gma |01.04.2026
(THROUGH ITS AR) VsTiwari(P), fil.com

JARCHANA DEVI PROP|
F M/S SWATT]

IGARMENTS

25 ICS (COMM) 246/2026 04-04-2026 [CENTRAL BANK  OFJyoti Chib(P), 7042814207,99 [not provided [01.04.2026
[NDIA Vs SANJAY| 99742097
IGUPTA

25 ICS (COMM) 248/2026 106-04-2026 INDIAN BANK Vs LALITTMARIMUTHU 19555966566 02.04.2026
[KUMAR ARYA (PROPP(P), ladvpmarimuthu@
IBALAJI SOLUTION) lgmail.com

[25 ICS (COMM) 249/2026 106-04-2026 [INDIAN BANK Vs KABIRMARIMUTHU 19555966566 131.03.2026
(Prop The Ultimate Ace) [P(P), ladvpmarimuthu@

lgmail.com

25 [CS (COMM) 250/2026 06-04-2026 [INDIAN BANK Vs NITINMARIMUTHU 19555966566 1.04.2026
IGUPTA (PROP YATISH[P(P),
IMEDICOS)

25 [CS (COMM) 257/2026 107-04-2026 |[Unicorn DenmartiGunjan Kumar(P), (9313350568 2.04.2026

[Limited Vs Dentoo Craft|
Dental ~ Labs  Private|
[Limited
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25 ICS (COMM) 261/2026 10-04-2026 |[Okaya Power Pvt Ltd VSACHIN 9811112638

|Arteo Controls Pvt Ltd  [MITTAL(P),

3.04.2026

25 ICS (COMM) 266/2026 15-04-2026 WHITE FOX DESIGNSChitranjan 9818461880,  [not provided [10.04.2026
ILLP Vs Skootr Global PviiTyagi(P), 7503463414
ILtd and ors

25 ICS (COMM) 265/2026 15-04-2026 [MOVIN EXPRESSJeevesh Mehta(P), 9811617186 j h@mavenleg|01.04.2026
[PRIVATE LIMITED Vs lal.net
[TESUL PRIVATE|
[ILIMITED

25 ICS (COMM) 267/2026 15-04-2026 [STAR DELTADhurendra [dhurendrasinghad [07.04.2026
[ENTERPRISES ITSSingh(P), @gmail.com

IPROP SURESH CHAND)
IGUPTA Vs MS NKG|
INFRASTRUCTURE LTD

25 ICS (COMM) 273/2026 17-04-2026 [THE SUPREMEAADISH JAIN(P), [9810083029 8.04.2026
INDUSTRIES LIMITED)
Vs SHANTI NATH]

IMANUFACTURERS
25 ICS (COMM) 274/2026 17-04-2026 [MOHANLAL [SUDARSHAN 9810132015 egal @unitedworld|11.04.2026
ISHANKARLAL  AGRO[BANSAL(P), .co.in

[FOODS PRIVATE

ILIMITED AND ANR V:
IKSL KANTOOR FOOD|
IPRODUCTS LLP AND

Do
25 ICS (COMM) 275/2026 18-04-2026 PUNJAB AND SINDMANOJ KUMAR/9811254078/95 [12.04.2026
IBANK Vs VIRENDERARORA(P), 60262990
[KUMAR

25 ICS (COMM) 278/2026 20-04-2026 [M/S FIBRE SOLUTIONjamarendra kuman9260958246/95[not provided 10.04.2026
[INDIA Vs M/Sdubey(P), 99801188
IAASHREYA
[ELECTRONICS AND|
[TRADERS

25 ICS (COMM) 276/2026 [20-04-2026 [RSPL HEALLTH|Shravan Bansal(P),9650682928 [12.04.2026
IPRIVATE LIMITED V:
IM/S IKAG|
[ENTERPRISES AND|
IANR

25 ICS (COMM) 277/2026 20-04-2026 [M/S FIBRE SOLUTIONjamarendra kumar9260958246/95[not provided [15.04.2026
INDIA Vs M/S UNITEDdubey(P), 99801188
[MEDIA ELECTRONICS

25 ICS (COMM) 286/2026 22-04-2026 [M/S AMIRSONSGURSAT SINGH|9811105891 18.04.2026
MIMBER Vs  VIJAYIVACHHER(P), lgursat@gsvlegal.co|
INIRMAN COMPANY| m

IPRIVATE LIMITED

25 ICS (COMM) 203/2026 23-04-2026 MOHD JAVED[Hemant 7599441828 [19.04.2026
IQURESHI Vs SHREYA[Kushwah(P),
[HOSPITALITY
ISERVICES PVT LTD|
JAND ORS

25 ICS (COMM) 209/2026 27-04-2026 [RASEEL GUJRALDHRITIMAN Ipiyush.sharma@u [21.04.2026
IANSAL Vs ARTI JINDAJBHATTACHARYY itylegal.com
JAND ORS AP,

25 ICS (COMM) 208/2026 27-04-2026 [RGA DESIGN LLP VSDHRITIMAN +91 Ipiyush.sharma@u [20.04.2026
IARTI JINDAL AND ORS [BHATTACHARYY (9810222509 nitylegal.com
A(P),

25 ICS (COMM) 1304/2026 29-04-2026 [UNION BANK OF INDIAitendra Garg(P), [21.04.2026
Vs ABHINAV SALES| jitendragargadv@g|
IAGENCIES mail.com
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25 ICS (COMM) 1310/2026 30-04-2026 [HAMDARD NATIONALSHIVENDRA 9953394364  [shivendrafltheacm [27.04.2026
[FOUNDATION (INDIA)PRATAP leco.com
IAND ANR Vs DAMITSINGH(P),
IGEHLOT AND ANR
25 ICS (COMM) 311/2026 30-04-2026 MEHBOOB VsiNishchal Joshi(P), (90891106587 [22.04.2026
ISHRIHARI DALMIA
22 MS. DEEPALI SHARMA NEW DELHI |20 ISUIT FOR(CS 02-04-2026 BANK OF INDIA VSKADAMBINI 7838821105 kkmudgil2g @gmaif18-03-2026
IDISTRICT JUDGE| [RECOVERY (COMM)/244/20 IAKASH KUMAR [KUMAR l.com
COMMERCIAL 26 IMUDGIL(P),
ICOURT)-03
ko [SOTT FOR(CS [02-04-2026 [VISHALAKSHI [DHRUV 8587030456 _ [dhruv_lawfac@ya [18-02-2026
IRECOVERY (COMM)/242/20 IDIAMOND GOLD ANDISHARMA(P), [hoo.com
26 ISILVER PVT LTD VS
IAJAY KUMAR
20 [SOTT FOR(CS 02-04-2026 SUPRABHA MITRA VSARCHIT 18447958168 awyer.architsingh [23-03-2026
RECOVERY  |[(COMM)/241/20 IASHRAF ISINGHAL(P), lal@gmail.com
26
%) [SOTT FOR(CS 102-04-2026 [STATE BANK OF INDIARUCHI 9811170646 fruchikhurana@hotf23-03-2026
IRECOVERY (COMM)/243/20 'S HARDEEP KAUR I[KHURANA(P), imail.com
26
20 [OBJECTION |OMP 02-04-2026 M/S ~ VIKAS CABLE[PREETI 9810249655 [preeti_gupta.1985 [30-03-2026
U/S 34 OKF(COMM)/58/202 ICOMPANY VS ODISHAIGUPTA(P), |@yahoo.com
JARBITRATION (6 ISMALL INDUSTRIES|
8 ICORPORATION
ICONCILIATIO
INACT
20 [SUTT FOR[CS 02-04-2026 [HT MUSIC ANDPPUNEET 9711166242 [NOT AVAILABLE [18-03-2026
RECOVERY  |(COMM)/240/20 [ENTERTAINMENT  COBAJAJ(P),
26 [LTD VS PRADEEQUEEN]|
[HOLIDAY RESORTS PVT]
[ILTD
20 ISUIT FOR[CS 04-04-2026 CENTRAL BANK OFPARVEEN 7011318678 [parveenasiwal.pai [10-03-2026
IRECOVERY (COMM)/247/20 [NDIA VS SANJAY[KUMAR(P), l4@gmail.com
26 IGUPTA AND ORS
20 ISUIT FORCS 06-04-2026 [TARSEM SINGH VS M/ﬁUMIT 9312249796 umitkumarlawyer[16-09-2025
IRECOVERY (COMM)/255/20 ISPIRIT GLOBALJKUMAR(P), (@gmail.com
26 ICONSTRUCTIONS PVT]
ILTD
20 ISUIT FORICS 06-04-2026 BANK OFDHARAMDEV 9810072439 Idladevlawassociatej12-02-2026
IRECOVERY (COMM)/251/20 IMAHARASTRA VS MRISINGH(P), ls@gmail.com
26 JARUN KUMAR
20 ISUIT FORICS 106-04-2026 [INDIAN BANK VSMARIMUTHU 19555966566 ladvpmarimuthu@ [25-03-2026
RECOVERY  [(COMM)/253/20 IKAMALJEET SINGH  [P(P), lgmail.com
26
20 ISUIT FORICS 106-04-2026 JANJU KUMARI VS STARVIPIN PILLAI(P), 9213528073 ll980adv@gmail.coj20-03-2026
IRECOVERY (COMM)/256/20 [HEALTH AND ALLIED|
26 [INSURANCE CO LTD|
IAND ANR
20 ISUIT FOR(CS 07-04-2026 |PFH OIL AND GAS PVTICHETAN ROY(P), [9811735248 [INOT AVAILABLE [24-03-2026
[RECOVERY (COMM)/258/20 [LTD VS LNG BHARAT]
26 IPVT LTD
20 ISUIT FORICS 107-04-2026 [SURYA ENTERPRISE VSVINAY INOT [NOT AVAILABLE [17-03-2026
[RECOVERY (COMM)/259/20 ISTATE OF JHARKHANDICHAURASIA(P), |AVAILABLE
26 IJAND ORS
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BJECTION [OMP 13-04-2026 MG OILS VS AGRILINKIABHISHEK 9899821415 labhishek @lawclerijo7-04-2026
[U/S 34 OF(COMM)/66/202 IASIA PVT LTD ISHARMA(P), lsy.com
IARBITRATION (6
18
ICONCILIATIO
INACT
20 BJECTION |OMP 15-04-2026 [UNION OF INDIA VSJAGJIT 9811501433 WAGJITKHARBAN(13-04-2026
[U/S 34 OF(COMM)/67/202 M/S ASHOKAISINGH(P), IDA@YAHO0O.CO.1
IARBITRATION (6 [ENTERPRISES N
&
ICONCILIATIO
INACT
20 IOBJECTION  [OMP 15-04-2026 [UNION OF INDIA VSJAGJIT 9811501433 WAGJITKHARBAN(13-04-2026
[U/S 34 OF(COMM)/68/202 IM/S ASHOKASSINGH(P), [DA@YAHOO.CO.I
IARBITRATION (6 [ENTERPRISES N
&
ICONCILIATIO
INACT
20 [SOTT FOR(CS 16-04-2026 [NOHAR CHAND LOHAKANISHK 9810663112 [NOT AVAILABLE [06-04-2026
IRECOVERY (COMM)/269/20 [BHANDAR VSAHUJA(P),
26 IRANGOONI IRON AND|
ISTEEL TRADING
20 [SUTT FOR[CS 17-04-2026 BANK OF BARODA VSSHUDHANSU(P), [NOT [NOT AVAILABLE [23-03-2026
[RECOVERY (COMM)/272/20 ISARVESHWARI DEVI IAVAILABLE
26
20 [SUTT FOR[CS 17-04-2026 BANK OF BARODA VSSHUDHANSU(P), [NOT [NOT AVAILABLE [23-03-2026
IRECOVERY (COMM)/271/20 IABHISHEK SINGH IAVAILABLE
26
[20 [SUIT FOR(CS 20-04-2026 [SATENDER KUMARSONU KIRAR(P), [NOT [NOT AVAILABLE [17-03-2026
IRECOVERY (COMM)/283/20 ERMA VS  ANSAL IAVAILABLE
26 [PROPERTIES AND|
[[NFRASTURE LTD
[20 [SUIT FOR(CS [20-04-2026 [NAIPAL  SINGH V9B K PANDEY(P), [NOT [NOT AVAILABLE [02-04-2026
IRECOVERY (COMM)/282/20 IGRAND VENEZIA| IAVAILABLE
26 ICOMMERCIAL TOWERS|
[PVT LTD
20 [OBJECTION  [OMP 21-04-2026 [[CAR-CENTRAL SHEEPARNAB [NOT [INOT AVAILABLE [17-04-2026
U/S 34 OKR(COMM)/71/202 JAND WOOL RESEARCH|CHANDA(P), IAVAILABLE
JARBITRATION (6 [NSTITUTE VS M/
d ISERVITOR
ICONCILIATIO INTELLIGENCE
IN ACT ISERVICE
20 ISUIT FORICS 121-04-2026 [HARVINDER SINGH VSGAGAN 19891693600 lgaganchawla83@g|08-04-2026
IRECOVERY (COMM)/284/20 IAPEX SHOE CO PVTICHAWLA(P), imail.com
26 [LTD
20 ISUIT FORICS 21-04-2026 [AJIT SINGH TANWARASHU ARORA(P), NOT INOT AVAILABLE [19-11-2025
IRECOVERY (COMM)/285/20 VS MUNICIPAL IAVAILABLE
26 ICORPORATION OF
IDELHI (SOUTH ZONE)
20 IOBJECTION  [OMP 21-04-2026 [SRAVANTHI INOT AVAILABLE [NOT INOT AVAILABLE [20-04-2026
[U/S 34 OF(COMM)/72/202 INFRATECH PRIVATE]| IAVAILABLE
IARBITRATION (6 [LIMITED VS QUANTM
8 ILIMITED
ICONCILIATIO
INACT
20 ISUIT FORICS I22-04-2026 [ROCK CASTLENIKHIL 9891088891 [INIKHIL_RASTOG17-03-2026
IRECOVERY (COMM)/289/20 [ENTERTAINMENT PVTJRASTOGI(P), I@LIVE.COM
26 ILTD VS NOVALARK]
[[INFRA PVT LTD
20 BJECTION |OMP 22-04-2026 [UNION OF INDIA VSSANJAY 9312219064 lskumaradv212@g [20-04-2026
[U/S 34 OF(COMM)/73/202 [SHIVA CONSTRUCTION[KUMAR(P), Imail.com
IARBITRATION (6 ICOMPANY
&
ICONCILIATIO
INACT
20 JOBJECTION  [OMP 24-04-2026 [HT NETWORKASHISH KUMAR[9818433660 fashishwise@gmail.[22-04-2026
U/S 34 OF(COMM)/74/202 [LIMITED VS NATIONALKULSHRESHTHA| om
IARBITRATION (6 ISKILL DEVELOPMENT|(P),
& ICORPORATION
ICONCILIATIO
INACT
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ISUIT FORICS I24-04-2026 [SHIVAM ENGINEERSSUNIL KUMARNOT [NOT AVAILABLE [13-04-2026
IRECOVERY (COMM)/296/20 IAND FABRICATORS VSBHARDWAJ(P), |AVAILABLE
26 [LAMBDA BUILDTECH]
[PVT LTD
20 ISUIT FOR(CS 25-04-2026 (GURDAYAL SONS [ARCHIT 18447958168 awyer.architsingh [14-08-2025
RECOVERY  [(COMM)/297/20 THROUGH ITS  ARSINGHAL(P), lal@gmail.com
26 HITESH SUNEJA VS|
[KOHLI PRINTING AND|
[PACKAGING
20 ISUIT FOR(CS 128-04-2026 WEBCON TT[VISHAL 9717985984 ladvocatevg20@gm|13-04-2026
[RECOVERY (COMM)/301/20 ISOLUTIONS PVT LTDGARG(P), lail.com
26 'S ECON AND ORS
%) [SOTT FOR(CS 28-04-2026 [STATE BANK OF INDIAASHISH 9891223874 lashishbatra85@g [22-04-2026
IRECOVERY (COMM)/303/20 VS YASHPALBATRA(P), imail.com
26 IVASHISHTA
ko [SOTT FOR(CS [28-04-2026 [DYNAMIC IT SOLUTION[VENKETESH 0899037770  [VENKETESH@G [21-04-2026
[RECOVERY (COMM)/302/20 IPVT LTD VS GURJEETICHAURASIA(P), [MAIL.COM
26 ISPORTS INDUSTRY
ko [SOTT FOR(CS [29-04-2026 [NEXT RADIO LIMITEDPUNEET 0711166242 [NOT AVAILABLE |25-04-2026
RECOVERY  |[(COMM)/306/20 S FINMENT CAPITALBAJAJ(P),
26 [[NDIA PVT LTD
20 [SUTT FOR[CS [20-04-2026 [PARLE PRODUCTS PVT|[SUDARSHAN 9810132015 [NOT AVAILABLE [21-04-2026
[TRADEMARKS ((COMM)/305/20 LTD AND ANR VS[BANSAL(P),
26 [DINESH MOTILAL
[TULSIYANI AND ORS
23 |MS. SAVITA RAO,SOUTH 2, New CourtiCIVIL CASES [CS 06/04/2026[KVG AGRO  PRIVATENaveen Kumar(P), [9555481152 mavkumari512@g [27.03.2026
IDISTRICT [Block-I (COMM)/182/20 ILIMITED Vs YOUNG mail.com
PUDGE(COMMERCIAL 26 [ENTERPRISES AND|
ICOURT) IORS
12, New Court] ICS 21/04/2026 BRADFORD IAKhil 9643292695  [admin@diazlegal.i 17.04.2026
Block-I (COMM)/216/20 ICONSULTANTS LLP VsShankhwar(P), n
26 [INDIQUS
TECHNOLOGIES
[PRIVATE LIMITED
12, New Court] ICS 21/04/2026 [Shekhar Malik Vs Lagan{Sourav Goel(P), (0810382865 [guptadvocaates@g|[17.04.2026
IBlock-1 (COMM)/215/20 IRai Mcpereira imail.com
26
12, New Court] ICS 23/04/2026 MANASH LIFESTYLEINAGESHWAR 9818823289 info@deyandkumh(19.04.2026
[Block-I (COMM)/221/20 [PRIVATE LIMITED VsKUMHAR(P), lar.com
26 ISAGARKUMAR
IRAMESHBHAI GAJERA
12, New Court] ICS 25/04/2026(CANARA  BANK  VSFAHAD KHAN(P),|9219701292 ffahadadvocatekha [21.04.2026
Block-I (COMM)/226/20 [RYDHYNA DWIVEDI @gmail.com
26
12, New Courtf ICS 27/04/2026 Ms Tirth AgroSUDARSHAN 9810132015 egal@uniledworld[24.04.2026
[Block-1 ((COMM)/230/20 [Technology PrivateBANSAL(P), l.co.in
26 ILimited Vs Arjun G Mer
land Anr
12, New Court] ICS 29/04/2026[HUGO BOSS AG VsShravan Bansal(P),9650682928  [unitedmark@unitef24.04.2026
[Block-1 (COMM)/236/20 [SHAN SNACKS AND| dandunited.com
26 [INAMKIN PVT LTD
24 [MS. ANURADHASOUTH 6, New CourtiCommercial Cs (COMM)06.04.2026 [SATBIR TANWAR VS[VIKAS SHARMA (9810566116 ladvocatevikasshar [02.04.2026
HUKLA BHARDWAJ, [Block-I 183/2026 IMUNCIPAL ima1@gmail.com
ISTRICT ICORPORATION OR
UDGE(COMMERCIAL [DELHI
OURT)
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16, New CourtiCommercial ICS (COMM)06.04.2026 [RAMKESH VSVIKAS SHARMA (9810566116 ladvocatevikasshar [02.04.2026
[Block-1 184/2026 IMUNICIPAL a1@gmail.com
ICORPORATION OF|
[DELHI

16, New CourtCommercial ICS (COMM)06.04.2026 [SATBIR TANWAR VSVIKAS SHARMA [9810566116 dvocatevikasshar [02.04.2026
[Block-1 185/2026 IMUNCIPAL [ma1@gmail.com
ICORPORATION OF
[DELHI

16, New CourtiCommercial ICS (COMM)07.04.2026 [BALA DEVI  THRUJVIKAS SHARMA (9810566116 ladvocatevikasshar [01.04.2026
[Block-I 189/2026 [HUSBAND RAMKESH]| ima1@gmail.com
S MUNICIPAY
ICORPORATION OF|
[DELHI

16, New CourtCommercial ICS (COMM)15.04.2026 [STATE BANK OF INDIASHIV KUMAR|9811059032 lshivktyagi@gmail. [11.04.2026

[Block-I 206/2026 VS RAMVATI [TYAGI om
, New CourtiCommercial ICS (COMM)23.04.2026 [DEVKI DEVISANJEEV 9870117154 anjeev.saraswat@[18.04.2026
[Block-1 222/2026 [FOUNDATION VSISARASWAT questlegalpartners,|
INISHA RANI fcom

, New CourtiCommercial ICS (COMM)25.04.2026 [DELHI ROCKS  VSAMARENDRA 9599801188 utsmartadvocate [15.04.2026

[Block-I 229/2026 JAYANT KKUMAR DUBEY (@gmail.com
[FURNISHERS
25 [SH. SANDEEP YADAV [SOUTH 17, New CourtiCommercial ICS 01/04/2026 [STATE BANK OF INDIANavruti Ojha 18376043196 navrutityagi@gmail20/03/2026
[Block-I (COMM)/178/20 s SALUNKHE GANESH] .com
26 IJASHOK (Recovery)
17, New CourtiCommercial ICS 04/04/2026|Garvit arora Vs virgols_hubhanshu Singh|9971286429 ishubhanshusingh [27/02/2026
[Block-I (COMM)/181/20 laminates ltd (Recovery) (@gmail.com
26
17, New CourtiCommercial ICS 109/04/2026[SANATANAPP PRIVATﬁajat Sharma 9730049704  [litigation@jotwani [20/03/2026
Block-I (COMM)/192/20 ILIMITED Vs Primetrace| lcom
26 [Technologies Private|
Limited
17, New CourtiCommercial CS 09/04/2026/ARADHANA  FASHIONS[Kiratraj Sadana _ [9205179872 [kiratraj@aprarlaw.[23/03/2026
IBlock-1 (COMM)/193/20 [PRIVATE LIMITED V: fcom
26 JARADHANA FAMILY|
ISHOPEE
17, New CourtiCommercial CS 09/04/2026[BINDIYA Vs Bajaj AutofAnuj Kumaj9910644063 dv.akpofficeo7@gl22/09/2025
IBlock-1 (COMM)/195/20 ILtd [Pandey imail.com
26
17, New CourtCommercial ICS 10/04/2026 DECAN DART EXPRESSTushar Sinha 99818567113  [Tushar8otarun@g [25/03/2026
[Block-I (COMM)/199/20 Vs PROVEDA| imail.com
26 IMARKETING INDIA PVT]|
ILTD AND ORS|
(Recovery)
7, New CourtCommercial  |CS 11/04/2026 [UMAKANT DUBEY Vs(Gaurav Sahrawat [8800488688 |advgaurav.sahraw [28/03/2026
[Block-1 ((COMM)/200/20 [DR ANURAG DAS| t@gmail.com
26 (Recovery)
17, New CourtCommercial ICS 15/04/2026 [STATE BANK OF INDIAShiv Kumar Tyagi (9811059037 shivtyagi@gmail.c [08/04/2026
Block-T ((COMM)/203/20 Vs ANIL KUMAR lom
26

17, New CourtiCommercial ICS 15/04/2026 Aman Travels Ltd VsVikrant Hudda 9990969164  [adv.vikranthudda [28/03/2026
[Block-I (COMM)/204/20 [Make My Scene Tours| (@gmail.com
26 |And Travels
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17, New CourtCommercial ICS 15/04/2026 AQWA ~ WORLD  VsArjun Sanjay 9899500164 [arjunsanjay24@g [03/03/2026
Block-I (COMM)/205/20 INDERJIT MEHTA| mail.com
26 ICONSTRUCTIONS PVT]
[ILTD
17, New CourtCommercial ICS 15/04/2026 [TRI SOURCESachin 9540472006  [Sachin@agpartner 18/02/2026 &
[Block-1 (COMM)/207/20 [ENTERPRISES PVT LTD)| Is.co.in l09/03/2026
26 s AMLAAN ORGANICS|
[PVT LTD
7, New CourtCommercial ICS 16/04/2026 [SMALL FARMER AGRIJatin Shukla 9899818888  [jatinjulkao7@outl 15/04/2026
[Block-1 (COMM)/209/20 [BUSINESS fook.com
26 ICONSORTIUM Vs MS S§
ICOLD STORAGE
17, New CourtCommercial ICS [20/04/2026Ms Tirth AgrofSudharshan  Kr{9810132015 egal @unitedworld12/02/2026
[Block-I (COMM)/214/20 [Technology Private{Bansal L.co.in
26 Limited Vs Chetan and|
Anr
17, New CourtCommercial ICS 22/04/2026|SIEMENS INDUSTRYAarshia Behl 9818061242 aarshia@saikrishn 20/04/2026
[Block-1 (COMM)/220/20 ISOFTWARE INC V§ laassociates.com
26 IKOXRA PXXVXXX XAIX
17, New CourtiCommercial ICS 24/04/2026[Small  Farmers Agn"ﬁ?ogesh Pachauri [9811895298 yogeshpachauriass |07/03/2026
[Block-I (COMM)/225/20 [Business Consortium Vs ociates@gmail.co
26 [Siya oil Industrie: Im

[Through its Proprietor
ISmt Hemlata Santosh|

[Batra
17, New CourtiCommercial ICS [27/04/2026 [Avinish Jain Vs Tarun/Shiv Mehrotra 9650260265  [adv.shivmehrotra [22/04/2026
[Block-I (COMM)/233/20 [Kumar (@gmail.com
26

17, New CourtiCommercial ICS 130/04/2026[COBBLE STONEAYUESH DEY 9818823289 info@deyandkumhf28/04/2026
[Block-1 (COMM)/242/20 PRIVATE LIMITED V: lar.com
26 ICOBBLESTONES
IMANUFACTURER AND)
ISUPPLIERS

26 [Sh. Ajay Kumar Jain/[SOUTH 29, New CourtiCommercial ICS 01/04/2026 ACROPOLE TRAVELSPrachi Vashisht  [9810240038 [prachivashisht@g [11.03.2026
IDistrict Judge| Block-I1 (COMM)/175/20 PVT LTD Vs B9 imail.com

Commercial Court)| 26 IBEVERAGES PRIVTE|

Digital)-04 LIMITED

29, New CourtiCommercial ICS 01/04/2026 SMALL FARMER%ushkar karni8800711940, ladv.pushkarsinha [11.06.2025
[Block-1I (COMM)/176/20 IAGRI-BUSINESS inha(P), 9625961940 (@gmail.com

26 ICONSORTIUM Vs
IMOHAN  KASHINATH]
ICHAUDHARI AND ANR

29, New CourtfCommercial ICS l01/04/2026 SMALL FARMERS AGRiushkar karni8800711940, dv.pushkarsinha [11.06.2025
[Block-1T (COMM)/177/20 - BUSINESSSinha(P), 19625961940 (@gmail.com
26 ICONSORTIUM Vs M/S
IDEVIRAM COLD|
ISTORAGE EVAM ICE
[FACTORY AND ORS

29, New CourtCommercial ICS 02/04/2026M/S GAUTAM WINES[IRSHAD AHMAD [9811962836, dv.irshad1@gmaill19.03.2026
[Block-IT (COMM)/179/20 PVT LTD Vs M/S 9811762836 l.com

26 MILLENNIUM
[NFRAENGINEERS PVT]
ILTD

29, New CourtiCommercial ICS 09/04/2026M/S AMAN TRAVELSVikrant Hudda(P),9990969164, |hoodamukeshadv [28.03.2026
[Block-1T (COMM)/194/20 [LTD Vs M/S SUPERBMukesh Hooda [9818068521 (@gmail.com

26 [TRAVEL DESIRE PVT]
[LTD AND ORS

29, New CourtiCommercial ICS 10/04/2026[M/S AMAN TRAVELSVikrant Hudda(P), 9990969164, |hoodamukeshadv [28.03.2026
[Block-1T ((COMM)/196/20 ILTD Vs ROHITMukesh Hooda  [9818068521 (@gmail.com

26 IMALPANI
29, New CourtiCommercial ICS 16/04/2026 [PUNJAB NATIONALjndra Narain(P), (9311824970 lassociatenarayan2 [13.04.2026
[Block-1I (COMM)/208/20 BANK Vs RAVINDER| 9@gmail.com

26 IKUMAR (PROP OF M/S|

IR K ENTERPRISES)
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29, New CourtiCommercial ICS 17/04/2026 |ABC Vs XYZ [Shravan Bansal(P),j90910888645 unitedmark@unite[13.04.2026
[Block-1T (COMM)/211/20 dandunited.com
26
29, New CourtiCommercial ICS 22/04/2026[AMBAR BHAN BATRA[Danish Aftab9873875390 [danishchowdhury [30.03.2026
[Block-1T (COMM)/219/20 IAND ANR Vs M/SChowdhury (@gmail.com
26 IMOHIT RUBBER FOAM|
[INDIA PVT LTD AND|
IANR
29, New CourtiCommercial ICS 22/04/2026[M/s ASIAN PAINTS LTDJAranya 18851161726 laranya.moulick@ [13.04.2026
[Block-1I (COMM)/218/20 Vs M/S STAARGLOMoulick(P), imoulicklawoffice.c
26 IDIGITAL m
[TECHNOLOGIES LLP|
(Through its Director
Manish Dutta)
29, New CourtiCommercial  [CS 24/04/2026[SMALL FARMERSShantanu Garg _ [7535066000 _ [delhi@maheshwar [24.03.2026
[Block-11 (COMM)/224/20 IAGRI-BUSINESS liandco.com
26 ICONSORTIUM V:
CHAMARTI LAKSHMI|
(SOLE PROP OF M/S V5|
JAGRO FOODS)
29, New CourtiCommercial CS 25/04/2026 JCDECAUX IVARUN 9899893624,  [rajpalassociates1@[13.04.2026
[Block-1T (COMM)/228/20 IADVERTISING  INDIARAJPAL(P), 9891175510 lgmail.com
26 [PRIVATE LIMITED V:
IGARUDA ADVERTISING
[PVT LTD AND ORS
29, New CourtiCommercial CS 25/04/2026ROSHNI DEVI Vs GTLJPRAMOD KUMAR868920473, |pkagg.adv@gmail. [13.03.2026
[Block-1I (COMM)/227/20 INFRASTRUCTURE LTDAGARWAL(P), (9810554989  |com
26 JAND ORS
29, New CourtiCommercial CS 28/04/2026{SATYA PRAKASH  VsSajal 9811477809 [manchanda.sajal@[23.04.2026
[Block-11 (COMM)/235/20 I[FLIPKART INDIA PVTManchanda(P), lgmail.com
26 [LTD AND ORS
29, New CourtiCommercial CS 29/04/2026HETTICH INDIA PVIRUPAM 9910721966 rka.advocates@gmf17.04.2026
[Block-11 (COMM)/238/20 ILTD Vs M/SKUMARI(P), lail.com
26 ICHAUDHARY
[PLYWOOD
29, New CourtiCommercial ICS 29/04/2026[SMALL FARMERSDr. Puran Chand [7042286270 ladvdrpc1948@gm [21.04.2026
Block-I1 (COMM)/239/20 IAGRIBUSINESS il.com
26 ICONSORTIUM Vs M/S
ISUVARNA RICE|
INDUSTRIES AND ANR
29, New CourtiCommercial OMP (I}29/04/2026|CURATURE VENTURES{Ashim Shridhar (9971547353 lashimshridhar@g [25.04.2026
[Block-1I (COMM)/1671/2 [PRIVATE LIMITED V: imail.com
026 [EQUIMAX VENTURES]|
JAND ANR
29, New CourtiCommercial Cs [30/04/2026[M/S DESIGN OBJECTSSanjeev Sinha(P), [9350680089, [sanjeevg717@gmail27.04.2026
[Block-1T (COMM)/241/20 Vs SOVITRON| 7428314365 .com
26 INTERIORS  PRIVATE|
ILIMITED AND ORS

27 H. LOKESH KUMARSOUTH INIL
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)

28 |MS RAVINDER BEDI/SOUTH- 18 BLOCK 1 [CS(COMM) 227/2026 l01-04-2026 [USHA ALUMINIUMJADV  JAIN &9660729214 [E3LEGAL@GMALI [10-03-2026
[DISTRICT [EAST [PRIVATE LIMITED VSVERMA IL.COM
PUDGE(COMMERCIAL [TARUN MITTAL (PROP|
ICOURT) IOF MS MITTAL

[ENTERPRISES)
[CS(COMM) 235/2026 04-04-2026 PARAMOUNT IADV MANOJ[9868726388 [MANOJ132488@ [07-03-2026
[POLYTREAT [KUMAR IGMAIL.COM
CHEMICALS PVT LTDBHAGWAT
[VS R K ENTERPRISES
ICS(COMM) 244/2026 07-04-2026 [STATE BANK OF INDIAADV SUCHITA8896932838  |AGANIHOTRISUCj03-04-2026

VS SHALIMAR B IDIXIT [HITA@GMAIL.CO|
M
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ICS(COMM) 248/2026 08-04-2026 ASHIM KUMAR GHOSHADV 9810132015 ILEGAL@UNITED [02-04-2026
[VS SANMARG PRIVATESUDARSHAN [WORLD.CO.IN
[ILIMITED [KUMAR BANSAL

[CS(COMM) 252/2026 109-04-2026 |AKG PLASTICSADJ RAJIV|9818599779 ILEGAL@PILANIA |21-01-2026
[PRIVATE LIMITED VSSINGH PILANIA ILAWASSOCIATES
IPRATEEK  REALTORS| L.COM
[PVT LTD

ICS(COMM) 256/2026 09-04-2026 MS WORLD PHONEADV ANUPAM 18860242352 JANUPAM@KIAA. [07-04-2026
INTERNET SERVICES| ICO.IN

IPVT LTD VS MS BLACK]
ILOTUS ESTATES PVT]

[LTD

ICS(COMM) 270/2026 13-04-2026 [UGS PUBLICATIONSADV A R JAIN|§383953944 JAIN.ADITYARAJ [06-04-2026
[PVT LTD VS NISHANT|(SH ADITYA| @YAHOO.COM
[SHARMA JAIN)

ICS(COMM) 283/2026 16-04-2026 ARUN KUMAR MEENAADV UPAMANJU|9810606407  [UPAMANJU.EST1 [11-3-2026
VS ONE MOBIKWIKISHARMA 997@GMAIL.COM|

ISYSTEMS PRIVATE|
ILIMITED AND ORS

[CS(COMM) _ |290/2026 [17-04-2026 [MS __ JPFL __ FILMSADV RAHUI]011-43565357 |[INFO@AUALEGA [09-04-2026
[PRIVATE LIMITED VSCHAUHAN IL.COM
MS MALHAN|
ICONSTRUCTIONS  PVT]
[LTD

ICS(COMM) 203/2026 18-04-2026 BEST HAWKADV  RIDHIMA8447381381 IADV.RIDIMAGOY [06-04-2026
[[INFOSYSTEMS IGOYAL IALDHC@GMAIL.
[PRIVATE LIMITED VS| ICOM
IASHISH

ICS(COMM) 306/2026 21-04-2026 BALASUBRAHAMNIAN [ADV SHRESHTH|9871206484 [SHRESHTH@LA 10-04-2026
MUTHUSWAMY AIN [WKINJAIN.IN

[PROPRIETOR OF MARS|
ISIGNAGE VS DINESH]|
[PRASAD PROPRIETOR|

F R.K. DIGITAL

ICS(COMM) 313/2026 23-04-2026 VELOCITY SOFTWAREADV ASTHA|9810027255 [Litigation@neetini[15-04-2026
ISOLUTIONS  PRIVATESHARMA aman.com
[LIMITED VS NR|

'ARDROBE FUSS PVT|

[ILTD
ICS(COMM) 315/2026 23-04-2026 [SATYA PARKASH ANDADV ASEEMI9811062351 IMEHROTRA_ASE[22-04-2026
IBROTHERS (P) LTD VSMEHROTRA [EM@YAHOO.CO
[MUNICIPAL M
ICOPORATION OF
IDELHI THROUGH IT§
ICOMISSIONER
ICS(COMM) 322/2026 25-04-2026 MS HUKAM CHANDADV ASHISH|98112-15280 [UPADHAYAYIAW [13-04-2026
IGUPTA FABRICS PVTUPADHAYAY ICHAMBERS@GA
[ILTD VS MS VEER VASU]| [MIL.COM
[EMPORTS PVT LTD
IRBT/CS/COM [1059/2025 29-04-2026 MS FOREVER EXIMADV SAKSHI8800214656  [SAKSHIJAIN@JA |03-12-2025
[M/COUNTER [[INDIA PVT LTD VS ONEJAIN INLAWCHAMBER|
ICLAIM IADVERTISING AND| S.COM
[MARKETING CO
ICS (COMM) 342/2026 29-04-2026 [[FCI VENTURESVIPUL 9911740143 lawyersandlawyers(07-03-2026
ICAPITAL FUNDSCHAUDHARY & 1@gmail.com
[LIMITED Vs VSSACHIN ANAND
[PLASTICS
IMARATHWADA PVT)
[LTD AND ORS.
ICS(COMM) 1348/2026 130-04-2026 [[NDIA SOTHEBYSADV AAKANSHA9811014459 laakanshakauli54 [20-03-2026
INTERNATIONAL [KAUL (@gmail.com
IREALTY Vs Bl
[INTERNATIONAL
[PRIVATE LIMITED
[CS(COMM) 1349/2026 30-04-2026 M/s  INSTITUTE = OFADV RAZIA 7838806922  [ADVOCATERAZIAl17-02-2026
[IDIRECTORS VS MS| 1312@GMAIL.COM

ISRISIIM RESEARCH|
[FOUNDATION
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20 [SH.LALIT KUMAR 4 [COMMERCIAL [CS 04.04.2026 [Mohd Nasir Saifi SoleAakash Rana 18375016966 rana.aakashg9i2g [18.03.2026
ILD. DJ COMM-o02, [EAST ISUIT ((COMM)/240/20 [Prop of Super Solution| imail.com
ISOUTH EAST 26 [India Vs Vieu
IDISTRICT, |Advertising through it
ISAKET COURT, DELHI IProp Gaurav Rai
ICS 07.04.2026 M/S PRAKASH ARTS[Udesh Puri 9870171777 dv.udeshpuri@g [19.03.2026
((COMM)/246/20 IPVT. LTD. Vs M/S AAA| Imail.com
26 [PUBLICITY PVT. LTD.
ICS 09.04.2026 [M/S RECAZDeepak Gautam (9999204646  |Advocatenk5393@[07.04.2026
(COMM)/254/20 ICHEMICALS INDIA PVT,| lgmail.ocm
26 ILTD. Vs Mohsin Khan
ICS 109.04.2026 [BANK OF INDIA Vs M/SjAmremdra  Nathjg10717081 ladvamendra22gm [30.03.2026
(COMM)/255/20 ISHRI GOPAL JI BAKERSSShukla lail.com
26 [THROUGH ITS
IPROPRIETOR SHER|
ISINGH
ICS 10.04.2026 M/S S.S.R. TREXIMAditya Chopra 9811455552 ladityachopra.adv [06.04.2026
(COMM)/259/20 [INDIA PVT. LTD. Vs M/S| (@gmal.com
26 PWULKA SONS through it:
[Sole proprietor Gaura
Mulka
ICS 13.04.2026 [Ramu Vs Komal Sawhney [Dhiraj Bodhuni 9968212605 IN/A 106.04.2026
(COMM)/271/20
26
ICS 16.04.2026 M/S SAFEDECOR PVT |Devvart Sharma (9398378156 Idevsharmalegal @g|03.10.2025
(COMM)/284/20 ILTD. Vs KMK TRADE [mail.com
26 [LINKS
ICS 17.04.2026 [Canara Bank Vs UshaPratap  Chandra999o366723  [prana250002gmai(06.04.2026
(COMM)/289/20 [Kaushik IRana .com
26
ICS [23.04.2026 [METAL FITTINGS PVINitendra Sharma [9350292404  [Sharmanitendrray [13.04.2026
(COMM)/316/20 ILTD Through Authorized) 75@gmail.com
26 [Director Vs AASTHA|
IGILL MEDIA|
[TECHNOLOGIES LLP.
ICS 23.04.2026 |[STATE BANK OF INDIAKarn Kumar 9818067500  [Karn24@gmail.co [11.04.2026
(COMM)/317/20 Vs SHABNAM KHAN m
26
ICS 25.04.2026 [M/S SHRIHAN|Varun Bala 19999941625 arunk.bata@gmaif25.11.2026
((COMM)/324/20 [ENTERPRISES Vi .com
26 IABHILASHA SHARMA
ICS 27.04.2026 [STATE BANK OF INDIARohit Kumar 7015807331 frohitvakeel77@gm [10.04.2026
(COMM)/329/20 [Vs RAJWATI il.com
26
ICS 27.04.2026 [STATE BANK OF INDIARohit Kumar 7015807331 rohitvakeel77@gm [16.12.2025
((COMM)/330/20 Vs LAXMI  CHAND) il.com
26 IMEENA
ICS 29.04.2026 M/S PARIJATManish Macgregor(9818638678 imanishmacgregor1[10.11.2023
(COMM)/343/20 INDUSTRIES INDIA| logmail.com
26 ILTD. Vs  AVADESH]
[KUMAR GUPTA
130 [SH. VRINDA KUMARI [SOUTH- 20 ICommercial ICS 02-04-2026 MANKIND PHARMAHarshbir Singhlo810658944  |ADVOCATEHCKO [14.01.2026
[EAST ISuit (COMM)/233/20 ILIMITED Vs COMSHIPKohli(P), [HL@GMAIL,COM
26 IMEDIX AND INFRA|
[PRIVATE LIMITED




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
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Cs 02-04-2026 [TUDE TECHNOLOGIESMohit Seth(P), 19999449597  |supriya.juneja@ou13.03.2026
(COMM)/232/20 IPRIVATE LIMITED Vs look.com
26 [TWENTY FOUR|
ISTYTEM PVT LTD
ICS 04-04-2026 RISHI DEWAN Vs M/S[Roop Singh(P), [9871622908 roop.s.rawat@gmaf28.03.2026
(COMM)/237/20 [HUMANONOMY FOODS| il.com
26 IPVT LTD
ICS 107-04-2026 BENTLEY SYSTEMS INCIPUNEET 9871622908 roop.s.rawat@gma07.04.2026
(COMM)/245/20 Vs XXXXXXXXXXXX |[AHUJA(P), fil.com &
26 swastik@anandan
Idanand.com
ICS 08-04-2026 M/S PARIJATManish 9818638678 [MANISHMACGRE[24.03.2026
(COMM)/249/20 INDUSTRIES  (INDIA)Macgregor(P), IGORI
26 PVT LTD Vs M/S| |@GMAIL.COM
INATHSAGAR BIO|
IGENETICS PRIVATE|
[LIMITED
ICS 10-04-2026 M/S ZUME INDIAISURABHI 9205822799  [ppelecal@ppelecsaf19.03.2026
((COMM)/261/20 IPRIVATE LIMITED VSBHASKAR(P), .com
26 M/S IMAGA TRADE
JAND CRAFTS PVT LTD
ICS 11-04-2026 [HETTICH INDIA PVTRUPAM 9910721966 ka.advocatesgmai [06.04.2026
(COMM)/264/20 ILTD Vs M/S SPVIKUMARI(P), .com
26 [DESIGN AND|
ICONTRACTS
ICS 13-04-2026 [YD ADVERTISINGREHAN 8076434637  [narulalawfirm@g [08.04.2026
(COMM)/273/20 ISERVICES PVT LTD VsNARULA(P), Imail.com
26 [CRI LIFE SCIENCES|
[PRIVATE LIMITED
CS 15-04-2026 [MAHESH EDIBLE OILjVarnika Bajaj(P), (9838660707 [VARNIK.ABAJAJ |09.04.2026
(COMM)/275/20 [INDUSTRIES LIMITED) IADVOCATE@GM
26 Vs XXXXXXXXXXXX |AIL.COM
CS [15-04-2026 M/S PARVEENNeeraj Gupta(P), (9811267045 info@juslawassoci [10.04.2026
(COMM)/277/20 [INDUSTRIES PVT LTD| tes.co
26 Vs M/S AMP IMPEX PVT]
ILTD
ICS 15-04-2026 M/S SAFEDECOR PVIDEVVART 9398378156 IDevsharmalegal@ [03.10.2026
(COMM)/276/20 ILTD Vs M/S KATARIASHARMA(P), lgmail.com
26 [PLYWOOD AND|
ILAMINATES
ICS 18-04-2026 ABHISHEK |Aseem 98110 62351 imehrotra__ [16.04.2026
(COMM)/292/20 [ENTERPRISES VsMehrotra(P), laseem@.yahoo.co.i|
26 [MUNICIPAL n
ICORPORATION OF|
IDELHI
Cs 20-04-2026 MINOSHA PRINT|Niyati Kohli(P), [9818690207; |kohli.niyatii@gma [15.04.2026
((COMM)/302/20 ISOLUTIONS PRIVATE| 7838794194 fil.com;
26 [LIMITED Vs MR| [Parikhrishabhio@
ISRIDHAR D Prop OF lgmail.com
IM/S SMINGIL
ICS 22-04-2026 M/S ~ AASTHA  GILLjYash Anand(P), [9810255469 [yashanandsc2000 [15.04.2026
((COMM)/308/20 IMEDIA |@yahoo.com
26 [TECHNOLOGIES LLP Vs
IM/S METAL FITTINGS|
IPVT LTD
ICS 22-04-2026 MR KAILASH|Pawan Kumar7873938816 Imittalpko8 @gmail|01.04.2026
((COMM)/309/20 IAGGARWAL Vs  MSMittal(P), L.com
26 ISONIA SINGH
ICS 24-04-2026 DUGONG IJAman Kumar(P), (8527904208  [Advamankumarii [31.12.2025
(COMM)/319/20 INTERNATIONAL PVT] lo7@gmail.com
26 ILTD Vs 9 CORE|
IAUTOMATIONS
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ICS 24-04-2026 ADITYA JAIN VsSonu Vivek(P), 9891600120 lglvermas3@yahoo |09.04.2026
(COMM)/320/20 [EXECUTIVE ENGINEER| L.com
26 [ZONE M-II MCD
ICS 27-04-2026 BANK OFAjay Sharma(P), [7607040002  |harshitthareja.adv [09.04.2026
((COMM)/334/20 IMAHARASHTRA V| (@gmail.com
26 ZUBAIR YUSUF AL]J
IAND ANR
ICS 27-04-2026 [ARVINDER SINGHManish 9873645048  [raghavlawefile@g [11.04.2026
(COMM)/332/20 ISAWHNEY Vs SIMMER[Raghav(P), imail.com
26 ISAHNI AND ANR
ICS [27-04-2026 [SHRI VINOD KUMAR|Chandermani 9654624323  [manigroveroo1@g [14.04.2026
(COMM)/335/20 [PUNDIR Vs NIVA BUPAGrover(P), imall cam
26 HEALTH INSURANCE|
ICOMPANY LTD
131 [DR. RAKESH KUMAR,/SOUTH- 21 [EXECUTION |[EXECUTION 01.04.2026 [The Jammu and KashmifANURAG 9953459952 auzlegal@gmail.c [13.03.2026
IDISTRICT [EAST PETITION (COMM)/97/202 Bank Ltd Vs IrshadSHARMA(P), lom
DUDGE(COMMERCIAL 6 IAhmed Shah and Ors
ICOURT)
[EXECUTION |[EXECUTION 01.04.2026 [The Jammu and KashmifANURAG 9953459952 auzlegal@gmail.c [13.03.2026
PETITION (COMM)/100/20 Bank Ltd Vs ShamimSHARMA(P), lom
26 |Akhter and Others
ICOMMERCIAL [CS 01.04.2026 M/s Classic ScaffoldingSANCHAY 97111844111 ladvnitinkgupta@g [25.03.2026
ISUIT (COMM)/230/20 IPvt Ltd Vs M/s HSK InfraMEHROTRA(P), [mail.com
26 [Pvt Ltd and Ors
[EXECUTION [EXECUTION 01.04.2026 [The Jammu and KashmitfANURAG 9953459952  [rauzlegal@gmail.c 13.03.2026
IPETITION (COMM)/99/202 Bank Ltd Vs JitendraSHARMA(P), m
6 [Kumar
[EXECUTION |[EXECUTION 01.04.2026 [The Jammu and KashmifANURAG 9953459952  [rauzlegal@gmail.c [13.03.2026
IPETITION (COMM)/98/202 Bank Ltd Vs GranularSHARMA(P), m
6 IConsultancy Service Pvi
Ltd
[EXECUTION |[ExCOMM +07.04.2026 [ICICI SECURITIES LTD[Ishan Agrawal(P), (9575500788 fishan.agrawal@ny [07.03.2026
[PETITION JAward by Arby [Vs MS NISHA RANT laayam.com
IComm/46/2026
ICOMMERCIAL [CS 07.04.2026 [STATE BANK OF INDIAShiv Tyagi(P), 9811059032 ishivtyagii@gmail. |02.04.2026
SUIT ((COMM)/251/20 Vs AMIT RAJ MITRA lcom
26
ICOMMERCIAL [CS 08.04.2026 [Netweb TechnologiesKARTIK 9651509451 ashtripathi15286 [25.03.2026
ISUIT (COMM)/253/20 [[ndia Limited VSCHETTIAR(P), (@gmail.com
26 MapleCloud Technologies|
land Others
ICOMMERCIAL [CS 08.04.2026 M/S  GOOD  EARTHJViren Bansal(P), (9433433333 [virenbansali@gmal25.03.2026
ISUIT (COMM)/263/20 [[INDIA Vs RISING fil.com
26 [EASTERN GLOBAL
[MERCHANDISING PVT]|
ILTD
[EXECUTION [ExCOMM 408.04.2026 |AXIS BANK LIMITED VSMAYANK 9873347330 imayank_mahajan [19.03.2026
IPETITION |JAward by Arb INIKHIL KUMAR IMAHAJAN(P), lo5@yahoo.com
IComm/49/2026
ICOMMERCIAL |CS 09.04.2026 [HINDUSTAN MEDIAShivang Singh(P), 9999920704  [advocateshivangsi |Application u/g
ISUIT (COMM)/267/20 IVENTURES LIMITED Vs mgh@gmail.com [149 r.w 151 CP(
26 IQANS CONSUMER) moved  seeking]
[PRODUCTS  PRIVATE] lextention of timef
ILIMITED lto file court fee
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ICOMMERCIAL [CS 09.04.2026 [HT MEDIA LIMITED VsfShivang Singh(P), 9999920704  [advocateshivangsi [Application u/:
ISUIT ((COMM)/265/20 IQANS CONSUMER| gh@gmail.com [149 r.w 151 CPQ
26 [PRODUCTS  PRIVATEH oved seeking]
ILIMITED lextention of time
fto file court fee
ICOMMERCIAL |CS 09.04.2026 [HT DIGITAL STREAMSShivang Singh(P), (9999920704 dvocateshivangsi |Application u/!
ISUIT (COMM)/268/20 [LTD Vs QANS| mgh@gmail.com [149 r.w 151 CP(
26 ICONSUMER PRODUCTS| moved  seeking]
[PRIVATE LIMITED lextention of time
lto file court fee
[COMMERCIAL [CS 09.04.2026 [NEXT RADIO LIMITED[Shivang Singh(P), [9999920704 [advocateshivangsi [Application u/;
ISUIT (COMM)/266/20 Vs QANS CONSUMER| mgh@gmail.com 149 r.w 151 CP(
26 IPRODUCTS  PRIVATE| moved  seeking]
ILIMITED lextention of time
lto file court fee
ICOMMERCIAL [CS 10.04.2026 [Tanya Mittal Vs MetaGaurav Gupta(P), (9871396480 IGAURAVGUPTAL1 [13.04.2026
ISUIT (COMM)/274/20 [Platforms  Technologies| 979@GMAIL.COM|
26 [India Pvt Ltd and Anr
ICOMMERCIAL [CS 11.04.2026 [M/S COAST TO COASTJitender 9968237035 jitenderkumargha [06.04.2026
ISUIT (COMM)/269/20 IDESIGN LIMITED(Gahlyan(P), [hlyan@gmail.com
26 ICOMPANY Vs TIGER|
ILOGISTICS INDIA LTD|
IAND ANR
MISC. Misc 15.04.2026 |ACL. MOBILE PRIVATEAFESH 9873377359 [kkrafesh@gmail.c0j09.04.2026
IAPPLICATION [DJ/490/2026 [LIMITED Vs COONZKUMAR(P), Im
INETWORK SOLUTION|
IPVT LTD
IARBITRATION [OMP 15.04.2026 [AJIT Vs DelhiBHUPESH 9810260246  [info@iconofhuma [20.03.2026
IAND (COMM)/23/202 IDevelopment Authority [NARULA(P), ity.com
ICONCILIATIO (6
IN ACT
[COMMERCIAL [CS 16.04.2026 [Ms Annu Kaushik Vs MiDEEPANAHU 9871617772 imanojadvocate.sh [06.03.2026
ISUIT (COMM)/297/20 ILove Prakash IKUMAR larma@gmail.com
26 IMAURYA(P),
ICOMMERCIAL [CS 16.04.2026 [State Bank of India Vs MrjSuchita Dixit(P), [8896932838 |agnihotrisuchita@ [14.04.2026
ISUIT (COMM)/298/20 A% Ngasongam lgmail.com
26 Zimikvishi Ngasongam
[COMMERCIAL [CS 16.04.2026 [State Bank of India Vs AfSuchita Dixit(P), [8896932838 |agnihotrisuchita@ [14.04.2026
ISUIT ((COMM)/300/20 Rajesh Singha lgmail.com
26
ICOMMERCIAL [CS 16.04.2026 [CANARA BANK Vs M/JDEEPANJAL 8300227354 [deepanjalch@gmail07.04.2026
ISUIT (COMM)/301/20 [Shree  Krishna  PrinfCHOUDHARY(P), .com
26 [Solutions and Anr
ICOMMERCIAL |CS 18.04.2026 MR ASHISH KUMARSAURABH 9559467333 oknyaya@gmail.c [21.05.2025
SUIT ((COMM)/294/20 DHA Vs MRUPADHYAY(P), m
26 [VISHWAJEET KUMAR
[EXECUTION [ExCOMM +22.04.2026 M/S STERLINGAjay Kumar(P), 9212078802 ljay112255@gmail [13.04.2026
IPETITION JAward by Arb [TECHNOTRADE PV L.com
IComm/62/2026 ILTD Vs MR NITIN SETH
ICOMMERCIAL |CS 128.04.2026 |[STATE BANK OF INDIANITESH 9971441188 bpsingh562@gmai[25.03.2026
SUIT ((COMM)/338/20 Vs GHANISHAMKUMAR(P), .com
26 ISAREEN PROP OF M/S
[DECOR AND DESIGNER|
ICOLLECTION
ICOMMERCIAL [CS 28.04.2026 M/s Pee Kay SilenANUJ  KUMAR?7973981758 advvashudhaaery [24.04.2026
ISUIT (COMM)/337/20 IGenerator Pvt Ltd Vs M/SSHARMA(P), |@outlook.com
26 ISquirehood Internationall
[Pvt Ltd
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[Petition

JAward by Arb
IComm/56/2026

[THAREJA IMAHAJAN

lo5@yahoo.com

[COMMERCIAL [CS 28.04.2026 [Bhagwan Dass Vs AnitafShamshad(P), 9910221927 ladvocateamarchau [23.04.2026
ISUIT ((COMM)/339/20 IGupta and Ors an@gmail.com
26
[COMMERCIAL [CS 28.04.2026 [M/S COMNET VISION[SUSHEEL 9818328963  [susheelmahajan@ [18.04.2026
ISUIT (COMM)/340/20 INDIA PVT LTD Vs MRMAHAJAN(P), lgmail.com
26 IRAJESH RAIKAL PROP|
INET WORLD)
[TECHNOLOGIES
ICOMMERCIAL |CS 28.04.2026 |[STATE BANK OF INDIASonu Vivek(P), 7015807331 rohitvakeel77@gm [10.04.2026
ISUIT (COMM)/341/20 [Vs AMIT KUMAR lail.com
26
IEXECUTION [EXECUTION 29.04.2026 [CANARA  BANK  VSFAHAD KHAN(P),[9219701292 fahadadvocatekha |08.04.2026
IPETITION (COMM)/136/20 [RUCHI SHARMA n@gmail.com
26
MISC. Misc 29.04.2026 [DALTON MINES AND|Vatsal Dhar(P), [9910908007 inghrawat.akhiles|07.04.2026
IAPPLICATION |DJ/585/2026 IMINERALS PVT LTD Vs lh@gmail.com
M/S POLYGON|
CHEMICALS PVT LTD
ICOMMERCIAL |CS 20.04.2026 [M/s Fast Track RealconAYUSH  SINGH|9711116064 yush.legal @gmail 18.04.2026
ISUIT (COMM)/351/20 s M/s Nutech ContractsSAHNI(P), l.com
26 [Pvt Ltd
IJARBITRATION [OMP 29.04.2026 [SAI PRECIOUSJEEWAN 9999191350 [pratitirungta@gm [25.03.2026
IAND (COMM)/26/202 TRAEXIM PVT LTD AND|ICHANDRA(P), il.com
ICONCILIATIO (6 ANR Vs AKASA
IN ACT [FINANCE LIMITED
IARBITRATION [OMP (I}29.04.2026 [PIRIMAL FINANCEMANOJ KUMAR[9759150958 IAASHISHINDIAN [16.03.2026
IAND (COMM)/99/202 ILIMITED Vs REENESH[SINGH(P), 44 @GMAIL.COM
ICONCILIATIO (6 [KUMAR
INACT
32 [MS. NEELAM SINGH ISOUTH- 22 [Execution [ExCOMM H{13-04-2026 |JAxis Bank Ltd VSMAYANK 9999682667  [mayank_mahajan [16-03-2026
ILD. DJ COMM-o05, [EAST [Petition |JAward by Arb IRAVINDER SINGH MAHAJAN lo5@yahoo.com
ISOUTH EAST] IComm/50/2026
IDISTRICT,
[SAKET COURT, DELHI
[Execution [ExXCOMM H13-04-2026 |Axis Bank Ltd VSMAYANK 9999682667  [mayank_mahajan [13-03-2026
[Petition JAward by Arby IRAVINDER KUMAR IMAHAJAN lo5@yahoo.com
IComm/51/2026
[Execution IEXCOMM +{13-04-2026 |Axis Bank Ltd Vs DMAYANK 9999682667  [mayank_mahajan [16-03-2026
[Petition JAward by Arb IDESIGN AND ORS MAHAJAN lo5@yahoo.com
IComm/52/2026
[Execution [ExXCOMM H17-04-2026 |Axis Bank Ltd Vs GARV][MAYANK 19999682667 imayank_mahajan [19-03-2026
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[Execution [ExXCOMM 427-04-2026 [PERFIOS SOFTWARER. ARUNADHRI [9958702467 larunadhri@iyerco. [30-03-2026
[Petition JAward by Arb ISOLUTIONS  PRIVATEIYER et
Comm/65/2026 [LIMITED 2
[PEERFINTECH
ISOLUTIONS  PRIVATH
[LIMITED
[Execution [EXECUTION 13-04-2026 M/S MUKUL GUPTAMONICA GOEL |9971853567 ladvocatemonicago |----
[Petition (COMM)/110/20 IMARKETING PVT LTD| lel@gmail.com
26 Vs M/S ASTHA|
[PACKAGING PVT LTD
[Execution [EXECUTION 18-04-2026 M/S SAFEDECOR PVTIDEVVARAT 9398378156 fed @safedecf12-03-2026
[Petition (COMM)/116/20 ILTD Vs NEW SHAKTISHARMA or@gmail.com
26 [TRADERS
[Execution [EXECUTION 22-04-2026 [E3 PANEL INDUSTRIESNANCY JAIN 7827867679 [E3SLEGAL@GMAI [23-03-2026
[Petition (COMM)/118/20 Vs SUNDEEP GUPTA| IL.COM
26 IPROPRIETOR OR
[NDRAPLY AND|
IALUMINIUM HOUSE
[Execution [EXECUTION 01-04-2026 [M/s Aara Commercial PvGAURAV 9873076868  |GAURAVSHARM [17-09-2020
[Petition (COMM)/93/202 [Ltd Vs M/s Rayson sSHARMA IA7307@GMAIL.C
6 [Refractories Pvt Ltd IOM
[Execution IM-Ex/31/2026 [21-04-2026 VARUN  GUPTA  VSGANESH 8700091922  [ganeshkhanna8@g31-10-2025
[Petition [UNION OF INDIA IKHANNA imail.com
[Commercial ICS 02-04-2026 [RAJTV RATAN[|VIJAY ZAVERI (8287537345 Vijayzaveri25@gm [25-03-2026
Suit (COMM)/231/20 IGAMBHIR Vs  M/S§| il.com
26 [RASIK PRODUCTS PVT]|
ILTD
[Commercial ICS 07-04-2026 [Mohd Zafar sole prop ofAAKASH RANA (8375016966 rana.aakash991@g18-03-2026
Suit (COMM)/242/20 [Unique Neon Sign Vs M/s| imail.com
26 [Vieux Advertising|
through its prop Gaura
[Rai
[Commercial ICS 15-04-2026 [NATIONAL CO-SHYRE KUMAR (9818493330 kumarshrey12@g [10-04-2026
Suit (COMM)/278/20 IOPERATIVE mail.com
26 ICONSTRUCTION  AND|
[DEVELOPMENT
[FEDERATION OF INDIA|
[LIMITED (NFCD LTD)|
Vs ANISH MULTI|
[TRADING PRIVATE|
ILIMITED
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[Commercial ICS 16-04-2026 HETTITCH INDIA PVTJRUPAM KUMARI (9910721966 [Rka.advocates@g [06-04-2026
Suit ((COMM)/280/20 ILTD Vs M/S VIAK| mail.com
26 IGROUP PRIVATE|
[LIMITED
[Commercial ICS 16-04-2026 [HEPO INDIA PVT LTDRUPAM KUMARI [9910721966 [Rka.advocates@g [06-04-2026
Suit (COMM)/281/20 Vs M/S  SADASHIV| imail.com
26 [ENTERPRISES
[Commercial ICS 16-04-2026 BANK OF BARODA VSANSHUMAN 19990042642  [ianshumanadvi@e [27-03-2026
Suit (COMM)/282/20 IPAWAN YADAV ISRIVASTAVA [mail.com
26
[Commercial ICS 20-04-2026 [STATE BANK OF INDIAAMIT KUMAR{7011848842 ’S_INGHAMIT0071 10-04-2026
Suit (COMM)/303/20 [Vs VP ENTERPRISES  [SINGH |(@GMAIL.COM
26
[Commercial ICS 21-04-2026 [Vandana Garg VSLOKESH PATHAK]|8527084956  |[LAWSLANCLEGA [07-04-2026
Suit (COMM)/305/20 ISampada Infrastructure IL@GMAIL.COM
26
[Commercial ICS 23-04-2026 |STATE BANK OF INDIAKARAN KUMAR (9818067500 IKARN24@GMAIL/11-04-2026
Suit (COMM)/311/20 [Vs MR DHARMENDRA| ICOM
26 ISINGH
[Commercial ICS 23-04-2026 M/s HUKAM CHANDASHISH 9811215280 [UPADHYAYLAWC[13-04-2026
Suit (COMM)/312/20 IGUPTA FABRICS{UPADHYAY [HAMBERS@GMA
26 [PRIVATE LIMITED V: IL.COM
[M/s HNS CREATIONS
[PRIVATE LIMITED
[Commercial ICS 25-04-2026 [AKSHAY BHARGAV VSAMARENDRA 9260958246  [globalvisionlawoffi[17-04-2026
ISuit (COMM)/323/20 RISHAV [KUMAR DUBEY ce@gmail.com
26 INFRACONSTRUCTION
IPRIVATE LIMITED
[Commercial ICS 27-04-2026 [STATE BANK OF INDIAROHIT KUMAR [7015807331 rohitvakeel77@gm [10-04-2026
Suit ((COMM)/326/20 Vs JAGPAL SINGH il.com
26
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CS
(COMM)/327/20
26

DATE
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ION

27-04-2026

ISTATE BANK OF INDIA|
[Vs SANJAY
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ADVOCATE
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rohitvakeel77@gm
il.com

DATE OF E-
PAYMENT OF
COURT FEES

10-04-2026

|Arbitration
[Petition

IOMP I
((COMM)/88/202|
6

(I}07-04-2026

ICARS 24 FINANCIAL
[SERVICES PVT LTD V:
ISUMIT

JRAHUL
(CHAUHAN

9971891788

INFO@AUALEGA
IL.COM

23-12-2025

|Arbitration
[Petition

IOMP (I
(COMM)/90/202
6

16-04-2026

IAMIRSONS
ISCAFFOLDING PVT LTD|
[Vs VD CONSTRUCTION

IGURSAT SINGH

9811105891

IGURSAT@GSVLE
IGAL.COM

lo2-03-2025

[Arbitration
[Petition

IOMP (I
(COMM)/92/202
6

[24-04-2026

[PIRIMAL FINANCE LTD|
Vs POOJA HUKUM|
ISINGH

ISAMBHAV JAIN

9910076176

IAdvsambhavjaing
6@gmail.com

[16-03-2026

|Arbitration
Petition

IOMP
(COMM)/4/2026

MIS(21-04-2026

M/S

[HEAVY ~EQUIPMENTS
s M/S LIYGONG INDIA|

PRIVATE LIMITED

TRACKLINELAKSHMI SHREE

9667605503

IADV.LAKSHMISH]
IREE@GMAIL.CO
M

133

IMS.
[BHARTHOKE,
IDISTRICT
UDGE(COMMERCIAL
ICOURT)

NEERA]

ISOUTH-
[EAST

Commercial Suit]

ICS
(COMM)/350/2
026

130.04.2026

[SUPRABHA
IMITRA
(PROPRIET
OR OF M/$|
IMULTAN
PAINTS)

IARCHIT SINGHAL

599043045

05.01.2026

16.04.2026

ICommercial Suit|

ICS
(COMM)/344/2
026

20.04.2026

hro
ISTATE
IBANK OF
INDIA VS|
ISH.
WITENDRA
IKUMAR

[HARSHIT THAREJA

[7607040002

16.12.2025

109.04.2026

ICommercial Suit|

[CS(COMM.)/34
[7/2026

29.04.2026

/S
IGRAND

IPLACEMEN|
TS AND|
IANR. VS|
U.pP|

Ao o

IDEEPAK
IAGARWAL

KUMAR;

19650335116

05.01.2026

[15.04.2026

ICommercial Suit|

ICS(COMM.)/34
I5/2026

29.04.2026

[TENSECUR
IE SYSTEMS
IPRIVATE
ILIMITED
IVS.
[VITRAYA

o oraar

UUHI ARORA

9654652295

[20.04.2026

U/S9

MP T
(COMM.)97/20
26

29.04.2026

ISIDAK
[TECHNOLO]
IGIES
IPRIVATE
ILIMITED
[VS.

oo noang

IMANU MONGA

0810400515

08.01.2026

[NA

ICommercial Suit|

(&
(COMM)/336/2
026

28.04.2026

IKATLASH
IAGGARWA
IL VS|
IATIKUR
IREHMAN

[PAWAN KUMAR]
IMITTAL & CHAITANYA|
AIN

9873938816

[20.04.2026

2.04.2026

ICommercial Suitf

ICS
(COMM)/239/2|
026

[04.04.2026

IMAHARAS
[HTRA VS|
ISHRI
IBHOPAL

[BANK  OFRAKESH KUMAR

10891691568,
958303627

[31.03.2026

1.03.2026
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ICommercial SuittOMP(COMM.)/ [27.04.2026 IADITYA WAGRITI KEDIA 19560211574
25/2026 [BHUTANI
[VS. VIJAY]
IBALA
IKAPUR

10.03.2026 16.04.2026

ICommercial SuiOMP(I) [25.04.2026 [AMIRSONS |GURSAT SINGH lo811105891 T [10.03.2026 INA
(COMM.)/95/2 ISCOFFOLDI|
026 ING PVT)|
ILTD. A
ISOFIA

[BUILDTEC

ICommercial Suit/CS 23.04.2026 ICANARA  |[SANJEEV CHOPRA 10711142200 17.03.2026 3.04.2026
(COMM)/314/2 IBANK VS|
026

[U/S 34 ICS 18.04.2026 IM/S [DEVVART SHARMA 10398318156 3.10.2025

(COMM)/295/2 ISAFEDECO

026 IR PVT. LTD|
s, M/§

IMOHINT

[TIMBER

AN

ICommercial [OMP MISC|17.04.2026 IM/S JANURAG RAWAT 0560277280 [28.02.2026
Suit,..... (COMM.) [TANTRA
13/2026 IDESIGNS
IPVT. LTD|
[VS. My|
IPREFERRE

ICommercial SuitCS 17.04.2026 [BANK OHAMRENDRA NATH[9910717081 [01.04.2026
(COMM)/291/2 INDIA VS/SHUKLA
026 IRITWIK
IDAS  AND|
IANR.

ICommercial SuitlCS(COMM.)/28[17.04.2026 IM/S HEROAVINASH KUMAR9910106381 ICS

6/2026 IREALTY  [SINGH (COMM)/226/202
IPRIVATE 6
ILIMITED
IvVS. M/s J|
JAND Bl

lIcaane

[Commercial Suit{CS [13.04.2026 ICENTRE  |[PRAFUL SHUKLA lb833422400 30.03.2026
(COMM)/272/2 IFOR JOINT|
026 [WARFARE
ISTUDIES,
INEW
IDELHI VS|

ALTATOTT

/s 9 lomp (1f04.04.2026 SHIVALIK [MUKESH KUMARI9873371988 T INA
(COMM.)/85/2 SMALL  [SHARMA
026 IFINANCE
IBANK VS|
IGOVIND

17.03.2026

Commercial SuitCS 104.04.2026 ISHYAM JEEANKUR AGGARWAL 871699756 [12.03.2026
(COMM)/238/2 |AZAD VS|
026 RBT ISHIVALIK
[EXPORTS

B4 [MS. NIRJA BHATIA, LD/SOUTH- __ |NIL
IDISTRICT JUDGEEAST
COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST,  SAKET|
ICOURT

35 [MS VEENA  RANL/SOUTH- INIL
[DISTRICT [EAST
PUDGE(COMMERCIAL
ICOURT)

136 [SH. DEVENDEREAST INIL
UMAR, DISTRICT]
UDGE (COMMERCIAL
OURT)

137 S. RUBY ALKAEAST o1 ICS COMM 130/2026 106-04-2026 BANK OF BARODA V/§|T3MESH JOSHI  [9910568669  [advocateumesh20 |04-04-2026
UPTA, DISTRICT] [VINOD KUMAR] lo5@gmail.com
UDGE (COMMERCIAL [PATHAK
OURT)

138 [SH. GORAKH NATHNORTH- F-do-- IC.S.(COMM) [29/2026 109-04-2026 |STATE BANK OF INDIAKRISHAN 9910577700 [krishankumarandajo1-04-2026
'ANDEY, DISTRICTIEAST Vs SEPOY MUKESHKUMAR lssociates@gmail.c
UDGE [KUMAR SINGH jom
COMMERCIAL)-01
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mailto:anurag.rawat44@gmail.com
mailto:advamrendra22@gmail.com
mailto:Justlegalsolution@gmail.com
mailto:prafulshukla.ils@gmail.com
mailto:mksadvocate@gmail.com
mailto:advocateankuraggarwal@gmail.com

COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

139

[SH. SUDESH KUMAR,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-
o1

ISHAHDARA

IC.S.(COMM) [31/2026 17-04-2026 [SAT ~CREATIONS  VSKAILASH CHAND (9711133630 kailashadv@gmail.[15-04-2026
[FOUZI ENTERPRISES om
1301, New CourtiCS(COMMERCI|CS 02-04-2026 [Earthling Vs MalhotralPrerna Arora 16-03-2018
[Building (COMM)/176/20 [Bakery Store
26
1301, New CourtlCS(COMMERCI|CS 04-04-2026 MANOJ KUMAR BAFNA[Neelam Malik [27-03-2026
Building (COMM)/178/20 Vs GULAM ALI
26
01, New CourtiCS(COMMERCI|CS 04-04-2026 [PANKAJ KUMAR JAIN[Avinash Suri [27/03/2026
[Building IAL) (COMM)/180/20 [Vs MANISH VIJRA
26
01, New CourtiCS(COMMERCI|CS 07-04-2026 [SANJEEV OFFSETMohit Aggarwal 11/11/2025
Building (COMM)/189/20 IPRINTERS Vs GANGA|
26 IRAM PRAKASHAN|
[THROUGH
[PROPERITOR MONIKA|
IMANGAL
1301, New CourtjCS(COMMERCI|CS 07-04-2026 [STATE BANK OF INDIAVIJAY PRAKASH [25.03.2026
[Building IAL, (COMM)/190/20 s SOHIT SADH PROP|
26 IOF RANJEET]
GARMENTS
1301, New CourtCS(COMMERCI|CS 07-04-2026 [STATE BANK OF INDIAR.N SINGH [02.04.2026
[Building IAL) (COMM)/191/20 s ATIQ UR RAHMAN
26
1301, New CourtiCS(COMMERCI|CS 07-04-2026 [SAVEX TECHNOLOGIESAMIT SHARMA 106.04.2026
[Building IAL) (COMM)/192/20 IPVT LTD Vs NAVNEET
26 [KUMAR ARORA
1302, New CourtCS(COMMERCI|CS 13-04-2026 [Crown Fabrics Vs Forever|SH. TUSHAR| 10.04.2026
Building IAL) ((COMM)/208/20 Kids ISHARMA
26
1302, New CourtCS(COMMERCI|CS 13-04-2026 Ms VK APPARELS [VANSH KALRA 10.04.2026
[Building IAL) ((COMM)/209/20 TEXTILES Vs M/
26 [KESHAV SALES|
ICORPORATION
1302, New CourtiCS(COMMERCI|CS 15-04-2026 [State Bank of India VsSuchita Dixit(P), [13.04.2026
[Building IAL) (COMM)/212/20 Vinod Kumar
26
302, New CourtiCS(COMMERCI|CS 15-04-2026 (State Bank of India Vs JaiSuchita Dixit(P), [27.03.2026
[Building (COMM)/213/20 [Prakash Ojha Proprietor]
26 lof Vinayak Construction
1302, New CourtiCS(COMMERCI|CS 17-04-2026 |APL  APOLLO TUBESSHRIHAR 10.04.2026
[Building IAL) (COMM)/217/20 [ILIMITED Vs SWAROOPTRIPATHI(P),
26 JAND ORS
1302, New CourtiCS(COMMERCI|CS 18-04-2026 {Shri Mahavir Singh VsPULKIT [10.04.2026
[Building IAL) (COMM)/224/20 |Shri  Surender KumarnLUTHRA(P),
26 [Sharma
1302, New CourtCS(COMMERCI|CS 21-04-2026 [AURETICS PUBLICIANUJ KUMAR| [28.03.2026
[Building (COMM)/225/20 ILIMITED COMPANY VsSHARMA(P),
26 ISAMIR SHIHARIA
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1302, New CourtiCS(COMMERCI|CS 24-04-2026 [UNION BANK OF INDIANTHARIKA [24.04.2026
[Building IAL) (COMM)/229/20 [Vs BHAPPA JI DI HATTI [RAI(P),
26 Iprop of Rohit
1302, New CourtiCS(COMMERCI|CS 25-04-2026 SEEMA GOEL VsAmit Kumar(P), [22.04.2026
Building ((COMM)/230/20 ISAURABH SHARMA
26
1302, New CourtjlCS(COMMERCI|CS 27-04-2026 [MS RAVI AIRCON PVIRAHUL [23.04.2026
[Building (COMM)/232/20 LTD Vs MS SEVENKUMAR(P),
26 [ELEVEN ENTERPRISES|
JAND ORS
02, New CourtiCS(COMMERCI|CS 27-04-2026 [Avinash Kumar ShasodialUmesh Joshi(P), [24.04.2026
[Building IAL) (COMM)/233/20 lalias Avinash Chauhan Vs
26 IMohd Shakeel
4o [MS. KIRAN BANSAL,SHAHDARA ROOM NO 208 |[COMMERCIAL (CS 02-04-2026 [MS GALAXY NON|U.K. SINGHAL [28-03-2026
IDISTRICT JUDGE, (COMM)/177/20 OVEN THROUGH ITS|
COMMERCIAL COURT)) 26 [PARTNER ASHWINT
[THUKRAL Vs NASIR|
IAHMED PROPRIETOR|
IOF ZUBIA DESIGNS
[ROOM NO 208 [COMMERCIAL |CS 04-04-2026 RAVI  KHURANA  VSSIDHANT [01-04-2026
(COMM)/183/20 ISAKSHAT MADAN [DHINGRA
26
[ROOM NO 208 [COMMERCIAL [CS 04-04-2026 [NKG EnterprisesROBIN [25/03/2026
(COMM)/184/20 Through its Prop NitinBHARDWAJ
26 [Kumar Gupta Ve
Municipal Corporation of|
[Delhi And Another
[ROOM NO 208 [COMMERCIAL |CS 06-04-2026 SANJAY NAHAR  VSROBIN BAISOYA l02/04/2026
(COMM)/186/20 INARENDER ~ KUMAR]
26 AIN
[ROOM NO 208 [COMMERCIAL [CS 109-04-2026 |SURESH VIJ Vs HAIRANEJA 106/04/2026
(COMM)/198/20 IMASTER SALON|
26 [PRIVATE LIMITED)
THROUGH ITS
[DIRECTOR, ASHISH]
[BATRA
[ROOM NO 208 [COMMERCIAL [CS 10-04-2026 DHERAJ KUMAR VSSIDHANT 18-12-2025
(COMM)/199/20 BISMILLAH QURAISI  [DHINGRA
26
[ROOM NO 208 [COMMERCIAL (CS 10-04-2026 (Crown Fabrics Vs Minnie{Tushar Sharma 106-04-2026
((COMM)/200/20 [Choice
26
[ROOM NO 208 [COMMERCIAL |CS 10-04-2026 |ANIL UPPAL VSVINAY KUMAR 9-04-2026
(COMM)/201/20 [RAKESH SINGH
26
[ROOM NO 208 [COMMERCIAL [CS 11-04-2026 JANAND DUTT Vs VIKAS[VINAY KUMAR 19-02-2026
((COMM)/206/20 [KUMAR
26
[ROOM NO 208 [COMMERCIAL [CS 13-04-2026 JANIKET KUMAR IR.N. PANDEY 1-05-2025
(COMM)/211/20 [Vs KOMAL PRASAD
26
[ROOM NO 208 [COMMERCIAL [CS 16-04-2026 |ARVIND KUMAR{Survansh Vasisth [28-01-2026
(COMM)/214/20 [RASTOGI
26 s M/S JAI BHOLH
IGARMENTS
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[ROOM NO 208 [COMMERCIAL [CS 18-04-2026 [SMT RENUKA JAIN IKANISHKA [17-04-2026
(COMM)/221/20 Vs MOHD NIYAMATKHARBANDA
26 IANSARI
[ROOM NO 208 [COMMERCIAL [CS 18-04-2026 [CANARA BANK ISANJEEV 14-04-2026
(COMM)/222/20 Vs KAUSHAL KUMARCHOPRA
26 IGAUR
[ROOM NO 208 [COMMERCIAL |CS 18-04-2026 MS ROBITHARI PRASAD| [23-03-2026
(COMM)/223/20 [ENTERPRISES RAO
26 [THROUGH ITS
[PROPRIETOR SH ROBIT|
AIN
Vs M/S CHADDHA
[ROOM NO 208 |[COMMERCIAL |CS 21-04-2026 [FUGROISS INITIN GARG 11-06-2025
(COMM)/226/20 [Vs MR AJAY KAUL
26
[ROOM NO 208 [COMMERCIAL |CS 22-04-2026 M/S NITYA ELECTROAVANTIKA [21-04-2026
(COMM)/228/20 ICONTROLS PVT LTD [PACHAURI
26 Vs M/S BGR ENERGY|

ISYSTEMS LIMITED

[ROOM NO 208 [COMMERCIAL [CS [27-04-2026 [Pashupati Trading Co _ |[MANISH KUMAR| b2-04-2026
(COMM)/234/20 s NEW MADHUKUNJ|
26 IGARMENTS

[ROOM NO 208 [COMMERCIAL |CS 28-04-2026 BANK OF BARODA ISUDHA SHUKLA [27-04-2026
(COMM)/236/20 s VIJAY RAM
26
l41 [SH. SANJAY SHARMA-SHAHDARA 03, New CourflCS CS(COMM)[04.04.2026 [BANK OF BARODA VSUMESH JOSHI  [9910568669 ladvumeshjoshi@g |07.04.2026
I, DISTRICT JUDGE, [Building, (COMMERCIAL}181/2026 IRISHABH KUMAR imail.com
ICOMMERCIAL COURT [KKD/Delhi
1303, New CourtlCS ICS(COMM) 07.04.2026 [BANK OF BARODA VSUMESH JOSHI  [9910568669  jadvumeshjoshi@g [11.04.2026
Building, (COMMERCIAL}193/2026 IRAHAD HAYAT KHAN imail.com
IKKD/Delhi
1303, New CourtiCS ICS(COMM) [10.03.2026 RAJESH KUMAR VSRAKESH KUMAR [9711771000 frakesh.advocate18 [13.04.2026
[Building, (COMMERCIALJ135/2026 IRANDHEER KUMAR (@gmail.com
IKKD/Delhi
1303, New CourtiCS ICS(COMM) 11.04.2026 [BANK OF BARODA VSUMESH JOSHI 9910568669 dvumeshjoshi@g [15.04.2026
[Building, (COMMERCIAL{203/2026 IAMIT imail.com
IKKD/Delhi
1303, New CourtlCS ICS(COMM) 13.03.2026 [M/S BIOCON ELECTRICAMARENDRA 9599801188  [globalvisionlawoffif15.04.2026
[Building, (COMMERCIAL139/2026 [PVT LTD VS KULDEEPKUMAR DUBEY ce@gmail.com
[KKD/Delhi [KUMAR
1303, New CourtiCS ICS(COMM) 11.04.2026 [BANK OF BARODA VSG K SETH 8447833470  [advocate.134@gm [15.04.2026
[Building, (COMMERCIAL205/2026 [NARENDER KUMAR il.com
IKKD/Delhi
1303, New CourtlCS ICS(COMM) 13.04.2026 MAHESH CHAND VSANKIT KUMAR [9015505737 dv.aankitarya@g [17.04.2026
[Building, (COMMERCIAL{210/2026 [FAMILY HEALTH CARE| imail.com

IKKD/Delhi [HOSPITAL PVT LTD
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IC. No. 304 ICOMMERCIAL [Ex - Award by01-04-2026 [INDUSIND BANK LTDManoj Kumar(P), (9811133644 IMANOJK.ADV@Y |09/02/2026
|Arb/18/2026 [Vs ANURAG SONY AND)| JAHOO.COM
IANR
[COMMERCIAL [Execution 01-04-2026 [UNION BANK OF INDIAB K Agrawal(P), [817835923 licloudlawpartners [05/08/2025
((Comm)/57/202 Vs Pranjal Kulshresth| (@gmail.com
IPROP OF M/S Shreg|
IChitragupta Enterprises
ICOMMERCIAL [Ex - Award by01-04-2026 INDUSIND BANK LTDManoj Kumar(P), (9811133644 [MANOJK.ADV@Y [09/02/2026
|Arb/20/2026 Vs UPENDRA KUMAR| JAHOO.COM
ISINGH AND ANR
[COMMERCIAL [Ex - Award by01-04-2026 INDUSIND BANK LTDManoj Kumar(P), [9811133644 [MANOJK.ADV@Y [09/02/2026
|Arb/19/2026 [Vs SANJAY SINGH AND) JAHOO.COM
IANR
ICOMMERCIAL [CS 104-04-2026 |SH DHERAJ KUMAR VSSIDHANT 9650677902,  [sidhantdhingra@a 18/12/2025
(COMM)/182/20 ISH NANDU KUMARDHINGRA AND| Idvocatesidhantdhi
26 INANDAN IASSOCIATES(P), Ingra.com
ICOMMERCIAL [CS 106-04-2026 RISHABH RATHORE VDK SINGH(P), 18527302001 virenderrajput.4@ [09/02/2026
(COMM)/188/20 INIGAMZ PANWAADI lgmail.com
26 [PRIVATE LIMITED
ICOMMERCIAL [CS 07-04-2026 (G World Collection Vs{Arpit Jain(P), 9811595800 - 17/03/2026
(COMM)/196/20 IM/s Big Boss
26
[COMMERCIAL [CS 07-04-2026 [Catalysts BioARCHIT 9599043048  [legal@sigmalegal.if25/03/2026
(COMM)/195/20 [Technologies PrivateSINGHAL(P), n
26 [Limited Vs M/
[Sangamnath Sugars Pvi
ILtd
ICOMMERCIAL [CS 07-04-2026 BANK OF BARODA Vs[Umesh Joshi(P), (9910568669  |advumeshjoshi@g [05/04/2026
(COMM)/194/20 |Ajay Mittal imail.com
26
ICOMMERCIAL |CS 08-04-2026 [Sonu Jain Vs Manoj[Piyush Katyal(P), [8700925528 |pivushkatyalg8@g [06/04/2026
(COMM)/197/20 [Kumar Jain imail.com
26
ICOMMERCIAL [Execution 08-04-2026 [SATISH KUMAR  VsRakesh K Gupta 9810266298 dv.rakeshgupta77|
((Comm)/62/202 [RAKESH DHONDIYAL (@gmail.com
6
ICOMMERCIAL [MISC 09-04-2026 [M/S NITYO GARTEX[Vinay Gupta(P), [981005303 jcguptavinay@gmali5/09/2025
DJ/378/2026 IPVT LTD Vs SHRI| il.com
[KHATU SHYAM MEGA|
[MART LLP
[COMMERCIAL [CS 10-04-2026 [Mohit Khanna ProprietorjSumit Jain(P), 19999391395 ladvt.sumitjain@g [10/04/2026
((COMM)/202/20 M/s Virat Trading| imail.com
26 Company Vs Sanjeev|
[Bhola and Anr
ICOMMERCIAL [Execution 11-04-2026 [SH Sukhdeep Singh VsChirag Aggarwal [7048926509 dv.chiragaggarwa [23/02/2026
((Comm)/65/202 [Perfect Value Mega Mart| 14@gmail.com
6 [[ndia Pvt Ltc
ICOMMERCIAL [CS 11-04-2026 [M/s Crystal Graphics VsVijay Kumar(P), [9810169432 - 15/04/2026
(COMM)/207/20 IM/s Diamond Printer N|
26 Pack Pvt Ltd
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43

H. DEVENDERNORTH-
UMAR JANGALA WEST
ISTRICT JUDGE,|

OMMERCIAL COURT

[COMMERCIAL [CS 16-04-2026 M/S LAKHMI CHAND{Siddhant 19999369931 isiddhantbangaog4 [27/03/2026
(COMM)/216/20 [TEJOO MAL Vs MsBanga(P), (@gmail.com
26 IAMANPREET KAUR|
(PROP OF M/S GTB
[FASHION BY SETHIS
[COMMERCIAL [CS 16-04-2026 [M/S NEW DEVRAJ ANDfSiddhant 9999369931 [siddhantbangao4 [24/04/2026
(COMM)/215/20 ISON Vs Ms[Banga(P), (@gmail.com
26 IAMANPREET KAUR|
(PROP OF M/S GTB
[FASHION BY SETHIS)
ICOMMERCIAL |CS 17-04-2026 [Sh Sukhdeep Singh Vs ShiSandhaya 9873822121 ladv.chiragaggarwa[10/04/2026
(COMM)/219/20 [Sumit Gupta IGupta(P), 14 @gmail.com
26
[COMMERCIAL |CS 17-04-2026 [M/S AURETICSVasudha Aery 7973981758 ladvvasudhaaery@ |06/04/2026
(COMM)/218/20 [LIMITED Vs MANOJ| loutlook.co
26 IKUMAR
ICOMMERCIAL [Ex. - Award by18-04-2026 [Axis Bank Ltd Vs MOHDMAYANK 9873347330 imayank_mahajan [19/03/2026
|Arb./26/2026 IAKRAM IMAHAJAN lo5@yahoo.com
[COMMERCIAL [Ex. - Award by18-04-2026 [Axis Bank Ltd Vs ARJUNMAYANK 9873347330 imayank_mahajan [19/03/2026
|Arb./27/2026 IMAHAJAN lo5@yahoo.com
ICOMMERCIAL CS25-04-2026 [Pradeep Kumar Jain VsPiyush Katyal 8700925528  [pivushkatyalg8@g [23/04/2026
(COMM)/231/20 INaresh Chandra Yadav imail.com
26
ICOMMERCIAL [OMP 25-04-2026 [GYAN SHANKARDiwakar Kumar  [9999914191 - -
(COMM)/10/202 ISHUKLA Vs Axis Bank]
6 td
ICOMMERCIAL [MISC [07-04-2026 [Shri Bhagwan Project§SURENDRA 9868520336  fsnpadv88@gmail. [27/03/2026
IDJ/451/2026 Pvt. Ltd. VSINATH PANDEY lcom
Mahagun(India) Pvt. Ltd
ICOMMERCIAL [OMP MIS(29-04-2026 RICH PAL SINGH VSDEEPAK 9810662291 Ideepakbhardwaj_al21/04/2026
(COMM)/1/2026 IGURU TEGH BAHADURBHARDWAJ idv@yahoo.co.in
[HOSPITAL AND ANR.
ICOMMERCIAL [CS 29-04-2026 BANK OF BARODA VSSUDHA SHUKLA (9899913203 dvsudhashukla@ [24/04/2026
((COMM)/238/20 IDEEPMALA RASANIA lgmail.com
26
ICOMMERCIAL [MISC 130-04-2026 PAWAN KUMAR GUPTA[POOJA 9811270025 o o
IDJ/467/2026 Vs SUNNY ARORA IGUPTA(P),
ICOMMERCIAL [OMP (I)30-04-2026 [HDFC BANK LTD Vspajay uppal(P), 9811740125 irtuous.people@g[18/03/2026
((COMM)/4/2026 ASHWANT KUMAR mail.com
ICOMMERCIAL [CS 130-04-2026 DHERAJ KUMAR VSSIDHANT 9650677902,  [sidhantdhingraftfajo8/01/2026
(COMM)/239/20 [BOLBAM PRASADDHINGRA  AND| Idvocatesidhantdhi
26 IGUPTA IASSOCIATES(P), gra.com
INIL
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l4a [SH.VINOD YADAV [NORTH-
[DISTRICT JUDGE,WEST
COMMERCIAL COURT))
l45 [SH. JAGDISH KUMAR/NORTH NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
l46 [SH. SHAILENDERINORTH NIL
IMALIK, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR,/SOUTH- 03 [Commercial ICS [01-04-2026 [VINOD SINGH LOCHAVIRAMIT 9212375979 [balajimindworkz@[18.03.2026
IDISTRICT JUDGEWEST ISuit (COMM)/177/20 Vs INDOSPIRITISEHRAWAT(P), lgmail.com
COMMERCIAL COURT-| 26 [DISTRIBUTION LTD
1
1603 [Commercial ICS 01-04-2026 BANK OF INDIA VgVarun Sharma(P), [8384089688 |adv.varunsharma [27.02.2026
ISuit (COMM)/179/20 IAnshu Kumar Singh (@gmail.com
26
603 ICommercial CS 01-04-2026 [Runu Mishra ProprietorfMandeep  Singhlg212002049  [kapoorin@yahoo.c[18.03.2026
Suit (COMM)/180/20 R P Traders Vs The New[Kapoor(P), m
26 [India Assurance Co Ltd
1603 [Commercial ICS 102-04-2026 [Sanjay Saluja And Anr VsRahul Rajpal(P), (9999080438 |advocaterahulrajp [27.03.2026
Suit (COMM)/184/20 TAJESHWAR SINGH| lal@gmail.com
26 IGHAI And Anr
1603 ICommercial ICS 04-04-2026 [RAMESH YADAV Vs M/S{Ashu Ralhan(P), [9818923612 bnmindustry@gm [17.02.2026
ISuit (COMM)/188/20 [BNM INDUSTRY il.com
26
1603 [Commercial ICS 04-04-2026 [CANARA ~ BANK  VsSubhash Kumar 9050279420  |[bhawna26988varuf25.03.2026
ISuit (COMM)/195/20 [BHAWNA VERMAha(P), a@gmaill.com
26 [PROPRIETOR OF M/S
[VERMA CARPETS
1603 [Commercial ICS 06-04-2026 PUMA SE VsGautam 1999930688 leludication.legal @ |02.04.2026
ISuit (COMM)/201/20 IGHANSHYAM SINGH  [Bhasin(P), loutlook.com
26
1603 [Commercial ICS 07-04-2026 |SEEMA BEHL Vs SUPERARCHIT 19599043045 1 legal.i[01.04.2026
ISuit (COMM)/205/20 [PLASTRONICS PVT LTD [SINGHAL(P), n
26
603 [Commercial ~ [CS 08-04-2026 [UNION BANK OF INDIA{Uzair Elahi(P), (9999332412  [confierlawfirm@g [17.03.2026
Suit (COMM)/208/20 Vs Shri Sai Enterprises| imail.com
26 IAnd Anr
03 ICommercial CS 09-04-2026 [GONSAI LOGISTICS PVTjujjawal Kumar8130412316 [raiujjwal198 @gma19.03.2026
ISuit (COMM)/210/20 ILTD Vs Trident Shipping[Rai(P), il.coom
26 [Private Limited
03 [Commercial ICS 09-04-2026 [Punjab National Bank Vs{Arun Bhardwaj(P),(90899138242  |arunbhardwaj1206(24.03.2026
Suit (COMM)/211/20 ISmt Bimla Bisht and Anr] (@gmail.com
26
03 ICommercial  |CS 13-04-2026 X Vs Y Gautam 9999306881 feludication.legal @ (08.04.2026
Suit (COMM)/219/20 Bhasin(P), utlook.com
26
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1603 [Commercial ICS 16-04-2026 CANARA  BANK  VSNILENDU 9999050853  [nilendwasyayan@ [01.04.2026
Suit (COMM)/224/20 [RAVINDER KUMAR [VATSYAYAN(P), lgmail.com
26
1603 [Commercial ICS 16-04-2026 [MS BATRA BREWERIES[rajeev kumar9312276651 r.tewari88@gmail. [13.03.2026
ISuit (COMM)/225/20 IJAND DISTILLERIES PVTjtewari(P), om
26 LTD Vs MS KASHISH]
MANAGEMENT AND|
ISERVICES PVT LTD
1603 ICommercial ICS 16-04-2026 [Punjab National Bank VsiSaurav Bhasin(P), (90899331166 sauravbhasin10@g10.04.2026
ISuit (COMM)/227/20 MR NITIN BHATIA AND) imail.com
26 IANR
1603 [Commercial ICS 17-04-2026 [KONCEPT [Vivek Singh(P), [0999130332  |nitya@nakslegal.c [26.03.2026
Suit (COMM)/229/20 JAUTOMOBILES PVT) jom
26 ILTD Vs ORIX LEASING
IAND FINANCIAL
ISERVICES INDIA LTD
03 ICommercial ICS 18-04-2026 [PUNJAB NATIONALSANCHEET 9548667393  [sssanchitog@gmaif15.04.2026
Suit (COMM)/232/20 [BANK Vs FORTUNESHARMA(P), .com
26 [HUMAN CAPITAL PVT|
ILTD AND ORS
03 ICommercial CS 18-04-2026 PUNJAB NATIONALSANCHEET 9548667393 [sssanchitog@gmailf15.04.2026
Suit (COMM)/233/20 [BANK Vs SLGISHARMA(P), .com
26 [FASHIONS AND ANR
03 ICommercial CS 20-04-2026 [State Bank of India Vs{Akanksha 9811343911 [rbsamaiyar.adv@g [23.03.2026
Suit (COMM)/236/20 ikas Kumar |Ahuja(P), imail.com
26
03 ICommercial ICS 21-04-2026 [CANARA  BANK  VSCHITRA 9212888057 chitramalhotrasobl{30.03.2026
Suit (COMM)/237/20 IDAPINDER SINGHMALHOTRA(P), i@gmail.com
26 ISACHDEVA PROP M/S|
[RATTAN ENTERPRISES
1603 ICommercial ICS 22-04-2026 M/S DURA BUILD CARﬁanjay Shukla(P), (9711067747 lsanjayshukla84.ad [17.04.2026
ISuit (COMM)/239/20 IPVT LTD Vs NARAYAN| v@gmail.com
26 ISETHIA
ICONSTRUCTIONS
1603 ICommercial ICS 23-04-2026 [M/s Sahana Buildtech Pv{ANJALI 9891434698 ladvsandeepk11@g [18.04.2026
Suit (COMM)/241/20 ILtd Vs Shri Rakesh Jolly [NEHRA(P), imail.com
26
1603 [Commercial ICS I25-04-2026 BHAWAN SINGH VYRAMIT 92142375979  [advocateramit@g [16.04.2026
Suit (COMM)/247/20 ISHIPBOLT INDUSTRIESSEHRAWAT(P), imail.com
26 [PRIVATE LIMITED
603 ICommercial Cs 25-04-2026 [Punjab National Bank VSVED 9711900673 dvocateprakashve|20.04.2026
ISuit (COMM)/248/20 MUJJAMIL KHAN [PRAKASH(P), @gmail.com
26
603 ICommercial  |CS 27-04-2026 {State bank of india VsMohit Tiwari(P), (9301232373  Jadvkmishra@outlof23.04.2026
Suit (COMM)/251/20 [KAPIL SHARMA k.com
26
1603 [Commercial ICS 20-04-2026 PAWAN SOLANKI Vs Milaveen 9999926997  [questlexpartners@ [24.04.2026
ISuit (COMM)/256/20 [BLINK COMMERCEfSehrawat(P), lgmail.com
26 IPRIVATE LIMITED
u8 EH BALWANT  RAISOUTH- 1613 ICommercial IOMP (I)17-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
 ANSAL, DISTRICTI|WEST ISuit (COMM)/1394/2 ISERVICES INDIABhardwaj(P), lgmail.com
PDUGE, COMMERCIAL 026 ILIMITED Vs MD RAGIB|
ICOURT-02 IANJUM 6108
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1613 [Commercial IOMP (IY01-04-2026 [IDFC FIRST BANK LTDMAYANK 9873347330 imayamk_mahajan
Suit (COMM)/1192/2 Vs TESUL PRIVATEMAHAJAN l05@yahoo.com
026 ILIMITED 0817
1613 [Commercial IEXCOMM 401-04-2026 [SUNDARAM FINANCENITIN MEHTA(P),[8802218291 dvocate.mehtaass|NA
ISuit JAward by Arb ILTD Vs DHIRENRA lociateog @gmail.co|
IComm/15/2026 IKUMAR SINGH fm
1613 [Commercial IOMP (Djo1-04-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1194/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Ve
IMANJINDER KAUR|
1579
613 [Commercial IOMP (IYo1-04-2026 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/1193/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Ve
ISUDHANSHU P 1910
13 ICommercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR[9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1195/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs  Harbir
|Singh
13 ICommercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1197/2 INVESTMENT ANDIGARG (@gmail.com
026 [FINANCE COMPANY]|

ILIMITED Vs Buoyant|
IStockpile Private Limited

13 [Commercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1198/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Buoyant|
IStockpile Pvt Ltd
13 ICommercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1199/2 INVESTMENT ANDIGARG (@gmail.com
026 [FINANCE COMPANY|
[LIMITED Vs Sanja
[Yadav
1613 ICommercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1200/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Just Quality|
IConcrete
1613 ICommercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1201/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Vijay Garg
613 ICommercial IOMP (IY01-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1202/2 [NVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Rajmani H
1613 ICommercial IOMP (I)13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1330/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SAPAN|
KATHARYA 8099
613 [Commercial IOMP (I)13-04-2026 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/1331/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ASAD AL]J
6355
1613 [Commercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/1332/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RUKHSAR]
IKHAN 1402
1613 ICommercial ICS 01-04-2026 [SMT KANTA DEVI PROPCHANDRA KANT|8802185404 [trilokpanditadvocal46106
ISuit (COMM)/181/20 IOF KANTA ASSOCIATESKUMAR(P), te@gmail.com
26 s M/S CRE

[BUILDTECH
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613 [Commercial IOMP (IY04-04-2026 [Kotak Mahindra BanklRAVI SHANKAR[(9958683230  [associatesrsgarg8
ISuit (COMM)/1219/2 [Ltd Vs Jayavanta BapulGARG (@gmail.com
026 [Thorat
613 [Commercial IOMP (IY04-04-2026 [Kotak Mahindra BankRAVI SHANKAR|9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1220/2 [Ltd Vs Rushikesh PanjabGARG (@gmail.com
026 Kale
613 ICommercial IOMP (IY04-04-2026 [Kotak Mahindra BanklRAVI SHANKAR(9958683230  [associatesrsgarg8 [NA
ISuit (COMM)/1221/2 [Ltd Vs DevanandiGARG (@gmail.com
026 [Narayanrao Khadse
613 [Commercial IOMP (If04-04-2026 [Kotak Mahindra BanklRAVI SHANKAR[9958683230 [associatesrsgarg8 [NA
ISuit (COMM)/1222/2 [Ltd Vs RavindraGARG (@gmail.com
026 Bharatsing Pawara
13 ICommercial (OMP (I}04-04-2026 [Kotak Mahindra BankRAVI SHANKAR(9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1223/2 ILtd Vs SheikharifGARG (@gmail.com
026 |Sheikhsultan Chhaware
13 ICommercial IOMP (IY04-04-2026 [Kotak Mahindra BanklRAVI SHANKAR[9958683230  [associatesrsgarg8 [NA
Suit (COMM)/1224/2 ILtd Vs Dhanraj AjayGARG (@gmail.com
026 Mahale
13 [Commercial ICS 04-04-2026 [AXSYS SOLUTION VsSanjay Bajaj(P), (9811082913 lsanjaybajaj@bblsd 46091
Suit (COMM)/200/20 IKAMALADITYA lelhi.com
26 ICONSTRUCTION
[PRIVATE LIMITED
13 ICommercial ICS 06-04-2026 [M/S A Crafts Vs Rams]NISHTHA 18860009190 hambers_nishtha 46104
Suit (COMM)/202/20 ICreative Technologies Pv{AGARWAL(P), (@outlook.com
26 [Ltd
1613 ICommercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1333/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs HAMEED)
IPARAMBATH 7965
1613 ICommercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1334/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [ILIMITED Vs PRADEEP K]
IP 2896
613 ICommercial IOMP (I)13-04-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/1335/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs
IPULLARIPADATH
IAYAPPAN RANJITH]
0017
1613 ICommercial [ExXCOMM H06-04-2026 ]Axis  Bank Ltd VSMAYANK 9873347330 imayamk_mahajan [NA
ISuit JAward by Arb ISHAHBAZ KHAN MAHAJAN lo5@yahoo.com
IComm/16/2026
1613 [Commercial ICS 16-04-2026 [CURRIE AND BROWNJAMAR 9717101829 lsksingh7002@gm |46106
Suit (COMM)/226/20 [INDIA PVT LTD VSKUMAR(P), il.com
26 [ECHO BUILDTECH|
[LIMITED
613 (Commercial ~ [OMP (D06-04-2026 [Kotak Mahindra BankRAVI SHANKARI9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1245/2 [Ltd Vs Shahaji BaliramiGARG (@gmail.com
026 Vadhav
613 ICommercial IOMP (I}06-04-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg8 [NA
ISuit (COMM)/1246/2 ILtd Vs Shivcharan|GARG (@gmail.com
026 [Kashirao Bidkar
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1613 [Commercial IOMP (IY06-04-2026 [Kotak Mahindra BanklRAVI SHANKAR[9958683230  [associatesrsgarg8
Suit (COMM)/1247/2 [Ltd Vs Babulal LashaGARG (@gmail.com
026 alvi
1613 [Commercial IOMP (I}06-04-2026 CHOLAMANDALAM IRAVI SHANKAR9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1248/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY Vs
|Arun Kumar
1613 [Commercial IOMP (I}06-04-2026 CHOLAMANDALAM IRAVI SHANKAR|9958683230 [associatesrsgarg8 [NA
Suit (COMM)/1249/2 INVESTMENT AND|GARG (@gmail.com
026 IFINANCE COMPANY|
ILTD Vs Daljit Singh
1613 [Commercial IOMP (D}06-04-2026 CHOLAMANDALAM [RAVI SHANKAR[9958683230  [associatesrsgarg8 [NA
Suit (COMM)/1250/2 [INVESTMENT ANDIGARG (@gmail.com
026 [FINANCE COMPANY|
ILTD Vs Vikram
13 ICommercial IOMP (Djo6-04-2026 CHOLAMANDALAM [RAVI SHANKAR[9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1251/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILTD Vs Nitin
13 ICommercial IOMP (Djo6-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1252/2 INVESTMENT ANDIGARG (@gmail.com
026 [FINANCE COMPANY]|
ILTD Vs Just Quality|
[Concrete
13 [Commercial IOMP (Djo6-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1253/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Ritesh|
[Khurana
13 ICommercial IOMP (Djo6-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1254/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Bhawnal
IGoel
1613 ICommercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1336/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED V|
IGURRATTAN PALY
ISINGH 3372
1613 ICommercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1337/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [ILIMITED Vs VIRENDER|
ISINGH 6465
613 ICommercial IOMP (I)13-04-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/1338/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs SANJAY|
[TAXI SERVICE 6826
1613 ICommercial IOMP (I)13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1339/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs MUKESH]
IKUMAR BHAMBHU|
12762
1613 [Commercial [ExXCOMM +15-04-2026 |Axis Bank Ltd Vs SANJIBIMAYANK 9873347330 imayamk_mahajan [NA
Suit JAward by Arb [KUMAR SINGH MAHAJAN lo5@yahoo.com
IComm/21/2026
1613 [Commercial [ExXCOMM 408-04-2026 |Axis Bank Ltd Vs JATIN]MAYANK 9873347330 imayamk_mahajan [NA
ISuit JAward by Arb [KUMAR CHAUHAN MAHAJAN lo5@yahoo.com
IComm/18/2026
1613 ICommercial [ExCOMM H08-04-2026 |Axis  Bank Ltd VSMAYANK 9873347330 imayamk_mahajan [NA
ISuit JAward by Arb IDEEPAK MAHAJAN lo5@yahoo.com
IComm/19/2026
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[Commercial IOMP 20-04-2026|S S MOTA SINGHAranya 1882625642 laranya.moulick@
ISuit (COMM)/14/202 [SENIOR  SECONDARYMoulick(P), oulicklawoffice.c
6 ISCHOOL Vs APPALON]| fom
IOVERSEAS THROUGH|
MR DEEPAK V1|
[PARTNER
1613 [Commercial ICS 10-04-2026 [PRAKASH PIPESAVTAR SINGH[9810910333 lavtarsingh786@ya [46106
ISuit (COMM)/216/20 [ILIMITED Vs CAREWELBHAMLOT(P), lhoo.com
26 IREPELLENTS PRIVATE|
[ILTD
1613 [Commercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1340/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SARFARAJ|
IG 4102
613 [Commercial IOMP (I)13-04-2026 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/1341/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Ve
IAWADHESH KUMAR]
IMISHRA 3130
13 ICommercial IOMP (Df13-04-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1342/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs HARDEEP|
ISINGH 9638
13 ICommercial ICS 109-04-2026 CANARA  BANK  VSNILENDU 9999050853  [nilenduvatsyayan {46113
Suit (COMM)/213/20 IBIJENDRA SINGH ATSYAYAN(P), (@gmail.com
26
13 [Commercial ICS 09-04-2026 [Ms Sapna Aggarwal VSAMIT KUMAR(P), 9810591404 lamlawassociates2 fexemption
Suit (COMM)/214/20 [Smart Chips Pvt Ltd o20@gmail.com [Requested
26
13 ICommercial IOMP (Df10-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1319/2 INVESTMENT ANDIGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs  Harbiy
|Singh
1613 ICommercial [Execution 10-04-2026 M/S JYOBHAA. K. PATHAK 19971931446 Ipathak26.adv@gm|[NA
Suit (Comm)/121/202 [ENGINEERS PVT LTD| il.com
6 Vs M/S KONCEPT]
IPROSTHETIC PVT LTD
1613 ICommercial ICS 11-04-2026 [MEDIA 24X7Arvind 18010005212 info@lexavapatner46121
ISuit (COMM)/218/20 IADVERTISING PVT LTDVashistha(P), .com
26 Vs TEHRI HOUSE|
IPRIVATE LIMITED
613 ICommercial IOMP (I)13-04-2026 [M/s Cholamandalam[RAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1374/2 [[nvestment And FinanceGARG (@gmail.com
026 ICompany Limited Vg
azir P
1613 ICommercial ICS 17-04-2026 M S RAGHUBIR SINGHASHOK KR 8587937809 lashokkaushikadv8 46127
ISuit (COMM)/228/20 PWAGBIR SINGH Vs M SKAUSHIK l27@gmail.com
26 ISPIRE INDUSTRIES|
JAND ORS
613 [Commercial IOMP (I)21-04-2026 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/1396/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs OVO CABS|
IPRIVATE LIMITED 4647
1613 [Commercial IOMP (Df21-04-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/1397/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs  PRIYA
ISHARMA 0299
1613 ICommercial IOMP (I)21-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1398/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs  GYAN|
ICHAND 6820




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
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1613 [Commercial IOMP (Df21-04-2026 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@
ISuit (COMM)/1399/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs SHYAM
ISUNDER 7377
613 (Commercial ~ [OMP (D21-04-2026 [TOYOTA  FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1400/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ARIH
IAHAMAD 3437
613 ICommercial ~ [OMP (D21-04-2026 [TOYOTA  FINANCIALjRahul 9013493108  fadvocateashok.1@ [NA
ISuit (COMM)/1401/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Ve
[HIMANSHU YADAYV|
[B307
613 [Commercial IOMP (I)21-04-2026 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/1402/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SHEELA|
IDEVI 1617
13 ICommercial IOMP (Df21-04-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1403/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Ve
IMOHAMMAD RASHEED)
3480
13 ICommercial ~ [OMP (I)21-04-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230  [associatesrsgarg8 [NA
Suit (COMM)/1404/2 ILtd Vs Sandeep Singh IGARG (@gmail.com
026
13 ICommercial ~ [OMP (I)}21-04-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230  [associatesrsgarg8 [NA
Suit (COMM)/1405/2 ILtd Vs Rohtash IGARG (@gmail.com
026
13 (Commercial ~ [OMP (D21-04-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 [associatesrsgarg8 [NA
Suit (COMM)/1406/2 ILtd Vs Sunder Lal IGARG (@gmail.com
026
613 (Commercial ~ [OMP (D21-04-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230  [associatesrsgarg8 [NA
Suit (COMM)/1407/2 ILtd Vs Vijay Pal IGARG (@gmail.com
026
613 ICommercial OMP (I)}21-04-2026 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg8 [NA
Suit (COMM)/1408/2 ILtd Vs Bintu IGARG (@gmail.com
026
613 ICommercial IOMP 18-04-2026 MS  SOMANY  BATH]SATENDER RAI [9953485570, [Satendra.rai@dskl [NA
Suit (COMM)/13/202 [FITTING PVT LTD V: 9971949272 legal.com
6 [KANWARDEEP SINGH
1613 ICommercial IOMP (I)24-04-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1445/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [ILIMITED Vs RICARDO|
ISTONE PRIVATE
ILIMITED 7300
613 [Commercial IOMP (I24-04-2026 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/1446/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs PARAMJIT]
[KAUR 8504
1613 [Commercial IOMP (Df24-04-2026 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/1447/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs VIJAY PAL
UATOL 2555
613 ICommercial IOMP (I)}24-04-2026 [TOYOTA FINANCIALRahul 9013493108 fadvocateashok.1@ [NA
ISuit (COMM)/1448/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs DILIP|
[KUMAR 8757




COURT

DISTRICT

COURT ROOM CASE TYPE

1613

ICommercial
Suit

CASE NUMBER

CS
(COMM)/235/20
26

DATE  OFPETITIONER NAME VSADVOCA
REGISTRATRESPONDENT NAME

ION

[20-04-2026

Netsarang Computer Ine|
nd Anr Vs Alep
[Technologies Private
ILimited and other

IRISHI
IPRAKASH(P),

ADVOCATE
MOBILE
NUMBER

8826232692

ADVOCATE
EMAIL ID

rishiooogp@gmail
L.com

DATE OF E-
PAYMENT OF
COURT FEES

6128

ISINGH

1613 [Commercial IOMP (Df24-04-2026 BMW INDIA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/1449/2 ISERVICES PVT LTD VsBhardwaj(P), lgmail.com
026 IPOOJA MEHRA 2220
1613 [Commercial IOMP (Df24-04-2026 BMW INDIA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1450/2 ISERVICES PVT LTD VsBhardwaj(P), lgmail.com
026 INDU BATRA 9440
613 [Commercial IOMP [20-04-2026 [M/S AGRO LIFESANJEEV KRJ9810148367 legalvibes.lawfirm [NA
ISuit (COMM)/15/202 ISCIENCE ISINGH (@gmail.com
6 ICORPORATION Vs M/
IGOYAL AND GOEL
ISTAINLESS STEELS
13 ICommercial [ExCOMM 424-04-2026 [STATE BANK OF INDIAAARTI 9971729922 0 email INA
ISuit JAward by Arb Vs Shanti Book BindingBANSAL(P),
IComm/23/2026 [House
13 ICommercial ICS 21-04-2026 [DIBAKARCHEM [H. S. YADAV 9999384586  |harishyadaviza@g 46128
Suit (COMM)/238/20 [ENTERPRISES imail.com
26 [PROPRITOR SH SUNIL
IKUMAR  SWAIN Vs
ISAMANT
IPOWDERTECH
i lpprzaTe T ovurren i
13 [Commercial IOMP (Df21-04-2026 CHOLAMANDALAM [RAVI SHANKAR9958683230 [associatesrsgarg8 [NA
Suit (COMM)/1409/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Rashid Ali
13 ICommercial [Execution [20-04-2026 |Avlan India Vs De DecorlPrasann 9266715001 ladvocatesunnyjain [NA
ISuit ((Comm)/143/202| [Engineering Pvt Ltd [Kumar(P), (@gmail.com
6
1613 ICommercial IOMP (Df24-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1451/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs RAJ|
IKAMAL GUPTA 0446
1613 ICommercial IOMP (Df24-04-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1452/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs MOHD)
IMUSTAFA 2940
613 ICommercial IOMP (I)24-04-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/1453/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs
IDHARAMBIR CHOPRA|
1749
1613 ICommercial IOMP (I)24-04-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1455/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs ANJALIJ
[SOOD 2762
613 [Commercial IOMP (I)25-04-2026 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/1462/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Shubham|
|Sharma
613 [Commercial IOMP (I)25-04-2026 [m/s cholamandalamlRAVI SHANKAR[9958683230 ssociatesrsgarg8 [NA
Suit (COMM)/1470/2 linvestment and financeGARG (@gmail.com
026 lco Itd Vs Suresh Kumar
1613 ICommercial IOMP (I)24-04-2026 [TOYOTA FINANCIALJ[VANDANA 9717182168 andana.kapoor@ [NA
ISuit (COMM)/1442/2 ISERVICES INDIAKKAPOOR [patinelawoffices.co|
026 ILIMITED Ve Im
ISHREEKANT
ISURENDRAPRATAP




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
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1613 [Commercial IOMP (I24-04-2026 [TOYOTA FINANCIALJ[VANDANA 9717182168 andana.kapoor@
Suit (COMM)/1443/2 ISERVICES INDIAKKAPOOR [patinelawoffices.co|
026 [ILIMITED Vs MINAKSH] jm
ISURESH BHOI
613 [Commercial IOMP (I)24-04-2026 [TOYOTA FINANCIALJVANDANA 9717182168 andana.kapoor@ [NA
Suit (COMM)/1444/2 ISERVICES INDIAKKAPOOR [patinelawoffices.co|
026 ILIMITED Vs NAVNATH] m
[HANUMANT FADKE
613 ICommercial IOMP (I)25-04-2026 [M/s CholamandalamlRAVI  SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/1464/2 [nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Mohd Qadir
613 [Commercial ICS 24-04-2026 [PUNJAB NATIONALJVED 9711900673 ladvocateprakashre 46132
ISuit (COMM)/242/20 BANK Vs RAM|PRAKASH(P), ld@gmail.com
26 ISHANKAR
13 ICommercial IOMP (D25-04-2026 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1465/2 [Investment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Vikash S
13 ICommercial IOMP (Df25-04-2026 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1466/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Kuldeep A
13 [Commercial IOMP (D25-04-2026 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1467/2 [Investment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Deepak Taneja
13 ICommercial IOMP (I)25-04-2026 [M/s Cholamandalam[RAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1468/2 [Investment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Murari Mohay
Mishra
1613 ICommercial IOMP (I)25-04-2026 [M/s Cholamandalam[RAVI SHANKAR[9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1469/2 [Investment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Ankit Dahiya
1613 ICommercial IOMP (I)25-04-2026 [m/s cholamandalamRAVI SHANKAR9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1463/2 linvestment and financeGARG (@gmail.com
026 lco 1td Vs Leebanshu Vija;
ISingh
613 ICommercial IOMP (I)25-04-2026 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1471/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Mahesh|
ISharma
1613 ICommercial IOMP (I)25-04-2026 M/s CholamandalamlRAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/1472/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Bishnoi Road|
(Carrier
613 [Commercial IOMP (I)25-04-2026 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg8 [NA
Suit (COMM)/1473/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Sabuddin I
613 (Commercial ~ [OMP (D25-04-2026 M/s CholamandalamRAVI  SHANKAR/9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1474/2 [nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Rinku Kumar
1613 ICommercial IOMP (I)25-04-2026 [M/s Cholamandalam[RAVI SHANKAR9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1475/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Shiv Kumar
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613 [Commercial IOMP (D25-04-2026 M/s Cholamandalam| SHANKAR[9958683230  [associatesrsgarg8
Suit (COMM)/1476/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Rohit Kumar
613 (Commercial ~ [OMP (D25-04-2026 M/s CholamandalamRAVI  SHANKAR/9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1477/2 [nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Mangal Singh
613 ICommercial IOMP (I)25-04-2026 [M/s CholamandalamlRAVI  SHANKAR[9958683230  fassociatesrsgarg8 [NA
ISuit (COMM)/1478/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Suhaib I
613 [Commercial IOMP (I)25-04-2026 [M/s CholamandalamlRAVI SHANKAR9958683230 fassociatesrsgarg8 [NA
ISuit (COMM)/1479/2 [[nvestment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Arshad K
13 ICommercial IOMP (D25-04-2026 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg8 [NA
ISuit (COMM)/1480/2 [Investment and FinanceGARG (@gmail.com
026 ICo Ltd Vs Mohd Dilshad
13 ICommercial (OMP (I)}27-04-2026 [Toyota ~ Financial ~ SerfRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1497/2 [ndia Ltd Vs MOHD[Bhardwaj(P), lgmail.com
026 ISHAKIR 1373
13 ICommercial (OMP (I)27-04-2026 [Toyota  Financial ~ SerfRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/1501/2 [ndia Ltd Vs JAGDIPBhardwaj(P), lgmail.com
026 ISINGH 7995
13 ICommercial IOMP (D27-04-2026 [Toyota  Financial ~ SerjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1500/2 India Ltd Vs ROHITBhardwaj(P), lgmail.com
026 [KUMAR 2934
1613 ICommercial [ExCOMM +28-04-2026 M/s Kotak MahindraKushal Kumar(P), [7009793548  [rishabh.eruditeleg [NA
Suit |JAward by Arb Prime Ltd Vs PRADEEP| lal@gmail.com
IComm/27/2026 [KUMAR
1613 ICommercial [ExCOMM +28-04-2026 M/s Kotak MahindraKushal Kumar(P), [7009793548  [rishabh.eruditeleg [NA
Suit JAward by Arb [Prime Ltd Vs ROHIT lal@gmail.com
IComm/24/2026
613 ICommercial [ExCOMM +28-04-2026 M/s Kotak MahindraKushal Kumar(P), [7009793548  [rishabh.eruditeleg [NA
Suit IAward by Arb [Prime Ltd Vs SACHIN| lal@gmail.com
IComm/25/2026 [KUMAR
613 ICommercial [ExXCOMM 128-04-2026 M/s  Kotak MahindraKushal Kumar(P), [7009793548 [rishabh.eruditeleg [NA
Suit IJAward by Arby [Prime Ltd Vs VINOD| lal@gmail.com
Comm/26/2026 [KUMAR YADAV
613 (Commercial ~ [OMP (I)}27-04-2026 [Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/1499/2 [India Ltd Vs RAHULBhardwaj(P), lgmail.com
026 [PASWAN 3690
613 (Commercial ~ [OMP (D27-04-2026 [Toyota  Financial ~ SerfRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1498/2 [India Ltd VsBhardwaj(P), lgmail.com
026 ISUKHWINDER SINGH]
2394
613 ICommercial IOMP (I)27-04-2026 [Toyota  Financial =~ SerfVANDANA 9717182168 andana.kapoor@ [NA
ISuit (COMM)/1495/2 [ndia Ltd Vs BIRAMLALJKAPOOR [patinelawoffices.co|
026 D m
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[Commercial IOMP (I)27-04-2026 [Toyota  Financial SerfVANDANA 9717182168 andana.kapoor@
Suit (COMM)/1496/2 [[ndia Ltd Vs BIMAL DEY [KAPOOR [patinelawoffices.co|
026 fm
613 [Commercial IOMP (I)27-04-2026 [Toyota  Financial =~ SerfVANDANA 9717182168 andana.kapoor@ [NA
Suit (COMM)/1494/2 [[ndia Litd VsKAPOOR [patinelawoffices.co|
026 IDATTATREY SHANKAR] m
[BHOIR
1613 [Commercial IOMP (I)28-04-2026 [Toyota  Financial ~ SerRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1536/2 [ndia Ltd Vs RAVIBhardwaj(P), lgmail.com
026 IKUMAR 1088
613 [Commercial ~ [OMP (I28-04-2026 [Toyota ~ Financial ~ SerfRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/1541/2 [ndia Ltd Vs BHAWANIBhardwaj(P), lgmail.com
026 ISINGH 3752
13 ICommercial (OMP (I)}28-04-2026 [Toyota ~ Financial ~ SerfRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1540/2 [ndia Ltd Vs JASVEER[Bhardwaj(P), lgmail.com
026 VED 5460
13 ICommercial IOMP (I)28-04-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1537/2 [India Ltd Vs SHANAWAJ[Bhardwaj(P), lgmail.com
026 K 1692
13 ICommercial (OMP (I)}28-04-2026 [Toyota ~ Financial =~ SerfRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/1542/2 [ndia Ltd Vs SHASHIBhardwaj(P), lgmail.com
026 [BHUSHAN S SHUKLA|
2143
13 ICommercial (OMP (I)}28-04-2026 [Toyota  Financial ~ SerfRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/1539/2 [ndia Ltd Vs NITIN N[Bhardwaj(P), lgmail.com
026 0636
613 ICommercial (OMP (I)}28-04-2026 [Toyota ~ Financial =~ SerfRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/1538/2 [India Ltd Vs SAGEER N[Bhardwaj(P), lgmail.com
026 U664
613 ICommercial OMP (I)}28-04-2026 [Toyota  Financial =~ SerfRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/1535/2 [ndia Ltd Vs SYEDBhardwaj(P), lgmail.com
026 MOHSIN ALI 8053
613 ICommercial IOMP (I)30-04-2026 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit (COMM)/1548/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs
IMOHAMMAD  SHAFIK]
3915
613 ICommercial OMP (I}30-04-2026 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1549/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 [LIMITED Vs
IKHUSHLANDER BISHT]
18965
613 ICommercial ~ [OMP (I}30-04-2026 [TOYOTA ~ FINANCIALjRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/1550/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs  HAYA|
[KHAN 4889
613 (Commercial ~ [OMP (I)30-04-2026 [TOYOTA ~ FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/1551/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs  HAYA
[KHAN 4219
613 ICommercial [Execution 02-04-2026 [RABINDRA SINGH VsVirender ~ kumar9911569395 [pruies.1@yahoo.co[NA
ISuit (Comm)/103/202] [PAWAN AGARWAL [Puri(P), lin
6
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1613 [Commercial [Execution 24-04-2026 [Sunita Kanwar VsSameer Sidhar(P), 9999918302, [NO EMAIL
Suit ((Comm)/146/202| IGymactive
6
1613 [Commercial [Execution 15-04-2026 [SAHARA  ENGINEERS[Karamveer 9811191254 d.karamveer@gm|[NA
ISuit ((Comm)/131/202 IAND CONSULTANTS VsTokas(P), fail.com
6 IRASIK PRODUCTS PVT|
[ILTD
1613 [Commercial IOMP (Iy11-04-2026 [CHOLAMANDALAM IRAVI SHANKAR|9958683230 [associatesrsgarg8 [NA
Suit (COMM)/1327/2 INVESTMENT ANDIGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Sulakhn
[Ram
1613 [Commercial IOMP (Dj11-04-2026 [DELCON [URVASHI BEHL (9818541348
Suit (COMM)/1329/2 [ENGINEERING Vs NTPC|
026 [EMPLOYEES C
IOPERATIVE
13 ICommercial IOMP (Df11-04-2026 [CHOLAMANDALAM [RAVI SHANKAR[9958683230 [associatesrsgarg8 [NA
ISuit (COMM)/1328/2 [INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|

ILIMITED Vs Krishana R

13 ICommercial ICS 108-04-2026 [DELCON [URVASHI BEHL (9818541348 dvocateurvashibe 46120
Suit (COMM)/209/20 [ENGINEERING Vs THE| l@gmail.com
26 INTPC EMPLOYEES CO|
PERATIVE
13 [Commercial IOMP (Djo1-04-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1196/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs Mukesh|
[Kumar
13 ICommercial IOMP (Djo1-04-2026 [Kotak Mahindra BanklRAVI SHANKAR/9958683230 fassociatesrsgarg8 [NA
Suit (COMM)/1203/2 ILtd Vs Sonu IGARG (@gmail.com
026
1613 ICommercial IOMP (I}07-04-2026 SANGRAM PRAJAPATf'l—%rijesh Tiwari(P), [98116 99122 sssastry@lexambit [NA
ISuit (COMM)/1255/2 Vs BANK VIHAR CGHS| lin
026 LTD THROUGH ITS|
IPRESIDENT
ISECRETARY
49 [SH. GAUTAM MANAN,SOUTH- l614 [EXECUTION _ [Execution 01-04-2026 SUNDARAM _ FINANCEMS.  MANISHA|8826750777  |MANISHABARUA [N/A
IDISTRICT JUDGE,WEST (Comm.)/100/20 ILTD Vs AMIT KUMAR [BARUAH [HLEGAL@GMAIL
ICOMMERCIAL COURT- 26 .COM
3
1614 [EXECUTION  [Execution 01-04-2026 [KOTAK MAHINDRAMR. KAUSHAL{7009793548 IRISHABH.ERUDI [NA
(Comm.)/101/20 [PRIME LTD Vs DEEPAKKUMAR [TELEGAL@GMAI
26 IGAHOT IL.COM
1614 IARBITRATION [OMP (D}o1-04-2026 [DFC FIRST BANK LTDMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/1179/2 Vs CHANDRA PAL IMAHAJAN DANo5@YAHOO.
026 ICOM
1614 IARBITRATION [OMP (Do1-04-2026 RBL BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/1180/2 IAFSAR MAHAJAN WANo5@YAHOO.
026 ICOM
1614 JARBITRATION [OMP (Djo1-04-2026 [IDFC FIRST BANK LTDMR. MAYANKI9873347330 IN/A
(COMM.)/1181/2 [Vs TESUL PVT LTD MAHAJAN
026
1614 IARBITRATION [OMP 104-04-2026 [M/s Pran Printers Pvt LtdMR. RAHULj9711406438 ISINGHLA.RAHULN/A

(COMM.)/11/202 Vs M/s Punjab FerroSINGLA [z@GMAIL.COM
6 IControls Pvt Ltd
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1614 ICOMMERCIAL [CS 04-04-2026 BTC ~ TRADERS MR.  JASPREET|9899641617 JASPREET.LAW @[13.03.2026
SUIT (COMM)/187/20 IGUPTA ENGINEERSSINGH IGMAIL.COM
26 IJAND CONTRACTORS
1614 ICOMMERCIAL [CS 104-04-2026 RODISH HOSPITALITYMR. ADITIYA9599553812 IADITYA2407RAN [12.03.2026
ISUIT (COMM)/189/20 [Vs KAPIL KOHLI [RANA A@GMAIL.COM
26
1614 ICOMMERCIAL [CS 104-04-2026 [PUNJAB NATIONALMS. SABHYA9811577425 ISABHYAJAINO8@[27.03.2026
ISUIT (COMM)/190/20 [BANK Vs MAHAVIRJAIN IGMAIL.COM
26 ISINGH
614 ICOMMERCIAL [CS 04-04-2026 [CANARA  BANK _ V§MR.  SUBHASH|9810840045  [SKJHAASSOCIAT [25.03.2026
ISUIT (COMM)/194/20 [PRAVEEN VERMA [KUMAR JHA [ES@ 1
26
14 ICOMMERCIAL (CS 104-04-2026 PUNJAB NATIONALMR. ARUN|9899138242 IARUNBHARDWA [24.03.2026
ISUIT (COMM)/197/20 [BANK Vs ASHOKIBHARDWAJ J1206 @GMAIL.C
26 IKUMAR [(OM
14 [COMMERCIAL [CS [04-04-2026 [PUNJAB  NATIONAL]MR. ARUN[9899138242  |ARUNBHARDWA |N/A
SUIT (COMM)/198/20 IBANK Vs MANOJBHARDWAJ 1206 @GMAIL.C
26 [KUMAR IOM
14 ICOMMERCIAL |CS 104-04-2026 |SURINDER PAL LAMBAMR. MANOJ[9213155125 ILAWYERMANOJ0}29.03.2026
SUIT (COMM)/199/20 s SOURABH TIWARI [KUMAR [7@GMAIL.COM
26
14 [EXECUTION _ |Ex.COMM J06-04-2026 AXIS BANK LID VSMR.  MAYANK|9873347330  |MAYANK_MAHA |N/A
|JAward by Arb] IRAVINDRA NAIKIMAHAJAN WANo5@YAHOO.
Comm./17/2026 [UPPOOR lcom
1614 IEXECUTION  [Execution 06-04-2026 AXIS BANK LTD VsMR. MAYANK|[9873347330 MAYANK_MAHA [31.03.2026
(Comm.)/113/20 JALOK KUMAR IMAHAJAN UANo5@YAHOO.
26 ICOM
1614 ICOMMERCIAL [CS 06-04-2026 N.S COMMUNICATIONMR. SAHIL RAO (9999025817 ISAHILRAO455@G|N/A
SUIT (COMM)/203/20 [PVT LTD Vs BHART] [MAIL.COM
26 IAIRTEL LTD
1614 IARBITRATION [OMP (I)06-04-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1225/2 [SERVICES VSBHARDWAJ K.1@ GMAIL.COM
026 [MOHAMED ASHKAR K]
M
1614 IARBITRATION [OMP (D}o6-04-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1226/2] ISERVICES Vs NASLATHBHARDWAJ IK.1@GMAIL.COM
026 [UP
1614 IARBITRATION [OMP (D}06-04-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1227/2 ISERVICES Vs RAVIBHARDWAJ IK.1@GMAIL.COM
026 ISINGH
1614 JARBITRATION [OMP (D06-04-2026 [TOYOTA FINANCIALIMR. RAHUL8376049807  |ADVOCATEASHO [N/A
(COMM.)/1228/2] ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
026 ISAMEEUDDIN ALAM
614 IARBITRATION [(OMP (I)06-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1229/2] ISERVICES Vs VISHAL M [BHARDWAJ [K.1@GMAIL.COM
026
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1614 IARBITRATION [OMP (IY06-04-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
((COMM.)/1230/2] ISERVICES VsBHARDWAJ IK.1@GMAIL.COM
026 TVEKANAND R
1614 JARBITRATION [OMP (D06-04-2026 [TOYOTA FINANCIALIMR. RAHUL8376049807  |ADVOCATEASHO [N/A
(COMM.)/1231/2 ISERVICES Vs AJAY[BHARDWAJ [K.1@GMAIL.COM
026 IKUMAR
1614 IARBITRATION [OMP (IY06-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1232/2| ISERVICES Vs  AJAY[BHARDWAJ [K.1@GMAIL.COM
026 ISINGH
1614 IARBITRATION [OMP (IY06-04-2026 [TOYOTA FINANCIAL/MR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1233/2| ISERVICES Vs HEMANT|BHARDWAJ IK.1@GMAIL.COM
026 ICHAUDHARY
14 IARBITRATION (OMP (IY06-04-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1234/2] ISERVICES Vs VANDNABHARDWAJ IK.1@GMAIL.COM
026 D
14 IARBITRATION (OMP (IY06-04-2026 [TOYOTA FINANCIAL/MR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1235/2 ISERVICES Vs SARVESHBHARDWAJ IK.1@GMAIL.COM
026 [KUMAR MISHRA
14 JARBITRATION (OMP (IY06-04-2026 [TOYOTA FINANCIAL/MR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1236/2| ISERVICES Vs FAROOKBHARDWAJ IK.1@GMAIL.COM
026 MIYAN
14 IARBITRATION (OMP (IY06-04-2026 BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1237/2 ISERVICES Vs CHINMAY[BHARDWAJ IK.1@GMAIL.COM
026 IAPURBA CHATTERJEE
1614 ICOMMERCIAL [CS 07-04-2026 BANK OF BARODA VsgMS. DEEPA[9312292558 IADVOCATE.DEEP[04.04.2026
SUIT (COMM)/206/20 IAJAY PAL IGUPTA IAGUPTA@GMAIL
26 .COM
1614 ICOMMERCIAL [CS 08-04-2026 BANK OFMR. ARVIND|9810618195 IARVINDSINHA@ [06.04.2026
SUIT (COMM)/207/20 IMAHARASHTRA VSSINHA IGMAIL.COM
26 [NARENDRA KUMAR]
ISHARMA
1614 [EXECUTION  [Execution 109-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(Comm.)/118/20 [BANK Vs ANAND[SHANKAR IARG1@GMAIL.CO|
26 ISHARMA M
1614 ICOMMERCIAL [CS 109-04-2026 CANARA BANK Vs RAJUMR. RAV19911883603 IASSOCIATESRSG [01.04.2026
ISUIT (COMM)/212/20 [BOSS ISHANKAR IARG1@GMAIL.CO]
26 M
1614 IARBITRATION [OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1272/2 [BANK LTD Vs SACHIN[SHANKAR JARG1@GMAIL.CO]
026 [DAYANAND GAUND M
1614 JARBITRATION [OMP (IY09-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1273/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs (M
[HIMANSHU SHUKLA
1614 IARBITRATION [OMP (IY09-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1274/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 IFINANCE COMPANY Vs (M
ISHRI BALAJI TRAVELS
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1614 IARBITRATION [OMP (D}09-04-2026 CHOLAMANDALAM RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1275/2 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M
[RANBIR R
614 IARBITRATION |OMP (I}09-04-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1276/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs (M
ISOMBIR J
1614 IARBITRATION |OMP (I}09-04-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1277/2 INVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs (M
[HARSH LOGISTICS
1614 IARBITRATION [OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1278/2| [BANK LTD Vs ISHWARSHANKAR IARG1@GMAIL.CO]
026 IRAMESH RATHOD (M

14 IARBITRATION (OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1279/2 [BANK LTD Vs MUKTARSHANKAR ARG1@GMAIL.CO|
026 [MOULA SAYYED (M

14 IARBITRATION (OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 JASSOCIATESRSG [N/A
(COMM.)/1280/2] [BANK LTD VSSHANKAR ARG1@GMAIL.CO|
026 IMAHADEV ~ GOVINDA| (M

ICHAKRANARAYAN

14 [ARBITRATION [OMP (D[09-04-2026 [KOTAK  MAHINDRAMR. RAV19911883603  |ASSOCIATESRSG |N/A
(COMM.)/1281/2 BANK LTD Vs USHASHANKAR ARG1@GMAIL.CO|
026 IGANGADHAR JADHAV (M

14 IARBITRATION (OMP (D}09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 ASSOCIATESRSG [N/A
(COMM.)/1282/2] IBANK LTD VSSHANKAR ARG1@GMAIL.CO|
026 [BHAGAVAN RAJARAM (M

[ERANDE
1614 IARBITRATION [OMP (I)09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IN/A
(COMM.)/1283/2| IBANK LTD Vs SARVAJITSHANKAR
026 [LAXMAN PATIL
1614 IARBITRATION (OMP (D}09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 ASSOCIATESRSG [N/A

(COMM.)/1284/2| [BANK LTD VsSHANKAR IARG1@GMAIL.CO|
026 [RAGHUNATH (M

IRAJARAM KUWAR

614 [ARBITRATION [OMP (Dfo9-04-2026 KOTAK  MAHINDRAMR. RAVI[9911883603  |ASSOCIATESRSG [N/A
(COMM.)/1285/2] [BANK LTD Vs ROHITSHANKAR ARG1@GMAIL.CO|
026 [PRAVIN CHAUDHARI (M
1614 IARBITRATION [OMP (D}09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 ASSOCIATESRSG [N/A
(COMM.)/1286/2] [BANK LTD Vs SACHIN[SHANKAR JARG1@GMAIL.CO|
026 [BHAGWANRAO (M
IRATHOD
1614 IARBITRATION [OMP (D}09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 ASSOCIA] RSG [N/A
(COMM.)/1287/2| [BANK LTD Vs MOHANSHANKAR JARG1@GMAIL.CO|
026 ISADASHIV PANDHARE M
1614 JARBITRATION [OMP (D}09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1288/2| [BANK LTD Vs MAHESHSHANKAR IARG1@GMAIL.CO]
026 [DATTATRAY (M
ISONAWANE
1614 IARBITRATION [OMP (D}09-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1290/2] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs (M

IREEMA RAJEEV
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1614 IARBITRATION [OMP (IY09-04-2026 CHOLAMANDALAM RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1291/2 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M
[RAGHUVEER SINGH
614 IARBITRATION |OMP (I}09-04-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1292/2] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs (M
[UMAR FARUK
1614 IARBITRATION |OMP (I}09-04-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1293/2] INVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
026 IFINANCE COMPANY| (M
[ILIMITED Vs YOGESH]
[KUMAR
614 [ARBITRATION [OMP (D[09-04-2026 CHOLAMANDALAM __ |MR. RAV19911883603 _ |ASSOCIATESRSG |N/A
(COMM.)/1294/2| [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY V: (M
JANKUR SHARMA
14 [ARBITRATION [OMP (D[09-04-2026 CHOLAMANDALAM __ |MR. RAV19911883603 _ |ASSOCIATESRSG |N/A
(COMM.)/1296/2| [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY V: M
ISHRI KHALIFA|
[INFRADEVELOPERS
14 [ARBITRATION [OMP (D[09-04-2026 CHOLAMANDALAM __ |MR. RAV19911883603 _ |ASSOCIATESRSG |N/A
((COMM.)/1303/2| INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY V: M
ISONU KUMAR
14 [ARBITRATION [OMP (D{09-04-2026 CHOLAMANDALAM __ |MR. RAV19911883603  |ASSOCIATESRSG |N/A
(COMM.)/1304/2] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M
[YOGINDER SINGH
14 IARBITRATION (OMP (IY09-04-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1305/2| [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M
[BUOYANT STOCKPILE
1614 IARBITRATION (OMP (IY09-04-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1306/2] INVESTMENT ANDSHANKAR JARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M

[BUOYANT STOCKPILE

614 [ARBITRATION [OMP (D[09-04-2026 CHOLAMANDALAM __ |MR. RAVI9911883603  |ASSOCIATESRSG |N/A
(COMM.)/1307/2 INVESTMENT ANDSHANKAR JARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
IROHIT H
614 [ARBITRATION [OMP (D}09-04-2026 CHOLAMANDALAM __ |MR. RAVI9911883603  |ASSOCIATESRSG |N/A
(COMM.)/1308/2| [NVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
IGOPAL SINGH
1614 IARBITRATION [OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
((COMM.)/1309/2] [BANK LTD Vs SURAJSHANKAR IARG1@GMAIL.CO]
026 [DEVI M
1614 IARBITRATION [OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1310/2 [BANK LTD Vs SAROHAISHANKAR JARG1@GMAIL.CO]
026 [EARTH MOVERS M
1614 JARBITRATION [OMP (D}09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1311/2 [BANK Vs MOHIT ISHANKAR IARG1@GMAIL.CO]
026 M
1614 IARBITRATION [OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A

(COMM.)/1312/2 [BANK Vs ASHISHSHANKAR IARG1@GMAIL.CO]
026 IKUMAR M
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1614 IARBITRATION [OMP (IY09-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1313/2 [BANK Vs JAKIR ISHANKAR JARG1@GMAIL.CO]
026 M
1614 JARBITRATION [OMP (D}09-04-2026 [SURYODAY SMALIMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1314/2 [FINANCE BANK LTD VsSHANKAR IARG1@GMAIL.CO]
026 IAASHIF M
1614 [EXECUTION  [Execution 10-04-2026 JAMMU AND KASHMIRMS. UZMA9873029772 RAUZLEGAL@G [N/A
(Comm.)/120/20 [BANK LTD Vs SUHAIBASHRAF [MAIL.COM
26 MOHAMMAD
614 [ARBITRATION [OMP (Df10-04-2026 CHOLAMANDALAM __ |MR. RAV19911883603 _ |ASSOCIATESRSG |N/A
(COMM.)/1315/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY V: (M
IMANISH PAL
14 IARBITRATION (OMP (I)10-04-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1316/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY V: M
IBHARAT X
14 IARBITRATION (OMP (I)10-04-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1317/2 INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY V: M
[VIKAS VEER SINGH
14 JARBITRATION (OMP (I)10-04-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1318/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M

IMUKESH KUMAR

14 [EXECUTION  [Execution 13-04-2026 |AXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A

(Comm.)/124/20 FARZANA KHATOON  [MAHAJAN VANo5@YAHOO.
26 ICOM

1614 IEXECUTION  [Execution 13-04-2026 |AXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A
(Comm.)/125/20 [MONA SINGH MAHAJAN WAN05@YAHOO.
26 ICOM

1614 [EXECUTION  [Execution 13-04-2026 |AXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A
(Comm.)/126/20 [YASH KUMAR IMAHAJAN UANo5@YAHOO.
26 ICOM

1614 [EXECUTION  [Execution 13-04-2026 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(Comm.)/127/20 MINTU KUMAR MAHAJAN WAN0o5@YAHOO.
26 ICOM

1614 IARBITRATION [OMP (I)13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1356/2 ISERVICES Vs SAVITRIBHARDWAJ IK.1@GMAIL.COM
026 IBAT

1614 IARBITRATION [OMP (I)13-04-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1357/2 ISERVICES Vs PRAVEEN]BHARDWAJ IK.1@GMAIL.COM
026 [KAUNDAL

614 IARBITRATION |OMP (IY13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/1358/2] ISERVICES Vs RAMESHBHARDWAJ [K.1@GMAIL.COM
026 IKUMAR ARORA

614 IARBITRATION [(OMP (I}13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A

(COMM.)/1359/2 ISERVICES Vs RINKOO S BHARDWAJ [K.1@GMAIL.COM
026
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614 JARBITRATION [OMP (D[13-04-2026 [TOYOTA  FINANCIAIJMR. RAHUILJ8376049807  |ADVOCATEASHO [N/A
((COMM.)/1360/2] ISERVICES Vs A BHARDWAJ IK.1@GMAIL.COM
026 [ENTERPRISES
614 IARBITRATION |OMP (IY13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/1361/2 ISERVICES Vs MOHDBHARDWAJ [K.1@GMAIL.COM
026 IRASHID KHAN
1614 IARBITRATION [OMP (D13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1362/2| ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
026 [VIRENDER SINGH
614 [ARBITRATION [OMP (Dfi3-04-2026 [TOYOTA _ FINANCIALJMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1363/2] ISERVICES Vs ASADBHARDWAJ IK.1@GMAIL.COM
026 MANZER
14 [ARBITRATION [OMP (Dfi3-04-2026 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1364/2] ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
026 IRAHMATH GAFOOR
14 [ARBITRATION [OMP (Dfi3-04-2026 [TOYOTA __ FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1365/2 ISERVICES Vs ARSHANAIBHARDWAJ IK.1@GMAIL.COM
026 KV
14 [ARBITRATION [OMP (Dli3-04-2026 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1366/2| ISERVICES Vs MOHITBHARDWAJ IK.1@GMAIL.COM
026 [BAJAJ
14 [ARBITRATION [OMP (D13-04-2026 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO |N/A
(COMM.)/1367/2 ISERVICES Vs PRACHIBHARDWAJ IK.1@GMAIL.COM
026 ISRIVASTAVA

1614 IARBITRATION [OMP (I}13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/1368/2] ISERVICES Vs VIKASBHARDWAJ
026 IROSE

1614 IARBITRATION [OMP (IY13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/1369/2] [SERVICES Vs JITENDRABHARDWAJ
026 ISINGH

1614 IARBITRATION [OMP (D13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
((COMM.)/1370/2 ISERVICES VSBHARDWAJ
026 IABHISHEK SINGH

1614 IARBITRATION [OMP (D13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 ADVOCATEASHO [N/A
(COMM.)/1371/2 ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
026 ICHANDRAPAL SINGH

1614 IARBITRATION [OMP (Df13-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/1372/2 ISERVICES Vs SRVISIONBHARDWAJ
026 [POWER SOLUTIONS|

IOPC

1614 JARBITRATION [OMP (D13-04-2026 [TOYOTA FINANCIALIMR. RAHUL8376049807
(COMM.)/1373/2 ISERVICES VSBHARDWAJ
026 [DEVENDER BAINSLA

1614 IEXECUTION  [Execution 15-04-2026 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A

(Comm.)/132/20 ISONU GUPTA IMAHAJAN WANo5@YAHOO.
26 ICOM
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1614 [EXECUTION  |Execution 15-04-2026 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(Comm.)/133/20 DITENDRA SINGH IMAHAJAN DANo5@YAHOO.
26 ICOM
1614 [EXECUTION  [Execution 15-04-2026 |AXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(Comm.)/134/20 IMANISH KUMARMAHAJAN DANo5@YAHOO.
26 IGUPTA ICOM
614 [EXECUTION  [Execution 15-04-2026 [SANTOSH KUMAR VsMR. RAJENDER[(9810053768 [RINDR.RAWAT@ [N/A
(Comm.)/135/20 IAZEEM SHAH ANSARI [KUMAR RAWAT IGMAIL.COM
26
614 EXECUTION _ [Execution 15-04-2026 [BINDU JAGGI Vs JAIMR. SUNIL DUTT [9313345075  |JADVOCATESUNI |N/A
(Comm.)/136/20 RAM ILDUTT1@GMAIL.
26 ICOM
14 [COMMERCIAL [CS [15-04-2026 [PRAKASH PIPES LTD V§MR. AVTAR9717101829  |AVTAR78@GMAI [25.03.2026
ISUIT (COMM)/222/20 [RADHIKA ISINGH IL.COM
26 ICONFECTIONERY
14 [COMMERCIAL [CS [15-04-2026 [CURRIE AND BROWN|MR. AMAR[9717101829  |ADVOCATEAMARP5.03.2026
SUIT (COMM)/223/20 [NDIA PVT LTD VSKUMAR 1977@GMAIL.CO
26 [TARC PROJECTS LTD M
14 [EXECUTION _ |[Execution [16-04-2026 |[ARISTO HEALTH CAREMR. KUSHAIL]7011271638  |[KUSHALMISHRA |N/A
(Comm.)/139/20 s TEJAS JEEVANMISHRA 199@GMAIL.COM
26 [HEALTH CARE PVT LTD|
14 [EXECUTION  [Execution 16-04-2026 [UNION BANK OF INDIAMR. 19999372685 [VIJAYENDRAPRAIN/A
(Comm.)/140/20 s MOOL CHAND|VIJAYENDRA [TAPADOVATE346
26 [PALTWAL AND ORS [PRATAP I5@GMAIL.COM
1614 IEXECUTION  [Execution [17-04-2026 |JALLWAYS LOGISTICMR. SUNIL KR9971113447 IADVSUNILVERM [N/A
(Comm.)/142/20 [NDIA Vs MOTIONVERMA IA.DELEGAL.COM
26 [LOGISTIC
1614 ICOMMERCIAL [CS 18-04-2026 [PUNJAB NATIONALMR. SANCHEET9548667393 ISSSANCHIT09@G(15.04.2026
SUIT (COMM)/231/20 IBANK Vs N K INTERIOR [SHARMA [MAIL.COM
26
614 IARBITRATION (OMP (I)}18-04-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1395/2 ISERVICES Vs KAMALIBHARDWAJ K.1@ GMAIL.COM
026 ISINGH LODHI
1614 ICOMMERCIAL [CS 20-04-2026 [NATSARANG IMR. RISHI8826232692 IRISHI0009P@GM[16.04.2026
ISUIT (COMM)/234/20 ICOMPUTER INCr VsPRAKASH |AIL.COM
26 INFINERA INDIA
1614 MISC IMISC DJ|22-04-2026 [KULDEEP SINGH VsMR. NISHANT|[7982997412 INISHANTSHARM [N/A
|ADJ/377/2026 ISHUBHAM SUYAL ISHARMA |A3890@GMAIL.C
OM
1614 JARBITRATION [OMP 23-04-2026 [UNION OF INDIA VsMR. ARVIND[9811317311 IADVOCATEARVI [N/A
(COMM.)/16/202] [ROYAL MERIDIANIGUPTA [NDGUPTA@GMA
6 [[NDIA IL.COM
614 IARBITRATION [(OMP (I)}23-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1417/2 ISERVICES Vs SIDDHIBHARDWAJ [K.1@GMAIL.COM
026 [TRAVELS
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1614 IARBITRATION [OMP (I)23-04-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1418/2 ISERVICES Vs MOHANBHARDWAJ IK.1@GMAIL.COM
026 [DEDHA
1614 JARBITRATION [OMP (I)23-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1419/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs (M
MALKIT SINGH
1614 IARBITRATION [OMP (I)23-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1423/2] ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
026 ILIMITED Vs YOGESH]
IJARJUN VITKAR
614 [ARBITRATION [OMP (D23-04-2026 [TOYOTA  FINANCIALJMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1424/2| ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs VISHAL
[EKNATH BHOIR
14 [ARBITRATION [OMP (D23-04-2026 [TOYOTA _ FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1425/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs  ANKIT]
IFULCHAND SHENDE
14 [ARBITRATION [OMP (Dl23-04-2026 [IDFC FIRST BANK LTDMR.  MAYANK|9873347330  [MAYANK_MAHA |N/A
((COMM.)/1429/2| s BHOLE KASHYAP IMAHAJAN WAN05@YAHOO.
026 ICOM
14 [ARBITRATION [OMP (Dl23-04-2026 CHOLAMANDALAM __ |MR. RAV19911883603  |ASSOCIATESRSG |N/A
(COMM.)/1430/2] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M
VASWANT D
14 ICOMMERCIAL |CS [24-04-2026 RAMESH KUMARMR. BIPULj9958429868  |BK3556252@GMA[10.10.2025
SUIT (COMM)/243/20 ISINGH Vs RANJEETKUMAR IL.COM
26 ISINGH VERMA
1614 IARBITRATION (OMP (I)24-04-2026 CHOLAMANDALAM MR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1454/2 INVESTMENT ANDSHANKAR JARG1@GMAIL.CO|
026 [FINANCE Vs KULDEEP] M
R
1614 IARBITRATION [OMP (I)24-04-2026 [M/s IMR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1456/2 IChoCHOLAMANDALAM [SHANKAR JARG1@GMAIL.CO|
026 [INVESTMENT AND| M
IFINANCE Vs GURJEET]
ISINGH
614 [ARBITRATION [OMP (Dj24-04-2026 CHOLAMANDALAM __ |MR. RAVI9911883603  |ASSOCIATESRSG |N/A
((COMM.)/1457/2 INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
ILAKHAN PANCHAL
614 IJARBITRATION [OMP (1)24-04-2026 CHOLAMANDALAM IMR. RAVI9911883603  [ASSOCIATESRSG [N/A
(COMM.)/1458/2] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs M
[TAIMOOR S
1614 IARBITRATION [OMP (I)24-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
((COMM.)/1459/2 INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY Vs M
[ROHIT KUMAR
1614 JARBITRATION [OMP (I)24-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1460/2] [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 [FINANCE COMPANY Vs (M
[NASIR R
1614 IARBITRATION [OMP (I)24-04-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1461/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
026 IFINANCE COMPANY Vs (M
ISHAHIDA PARVEEN
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1614 ICOMMERCIAL [CS 25-04-2026 GREEN HEAVENMR. DEEPAK|[9315829356 IADVDEEPAKSIN [09.11.2024
ISUIT (COMM)/246/20 [PLANTSCAPE ISINGH IGHOFFICIAL@G
26 [THROUGH ITS SPA| IMAIL.COM
[HOLDER Vs
CHEMPRIMO
[FLOURINE
614 [EXECUTION  [Execution 27-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
((Comm.)/148/20 [BANK Vs ROHITASHSHANKAR IARG1@GMAIL.CO]
26 [YADAV M
614 [EXECUTION  [Execution 27-04-2026 [STATE BANK OF INDIAMS. AARTI9873347330 IN/A
(Comm.)/149/20 Vs KRISHWAVEBANSAL
26 [ENGINEERING
ISOLUTIONS
1614 ICOMMERCIAL [CS 27-04-2026 [NEERAJ MALHOTRA Vs§MR. RAVI9810894605 |ADV.RAVITHAKU[23.12.2025
ISUIT (COMM)/249/20 MAHADEV ADVISORY [THAKUR [R28@GMAIL.CO
26 M
14 JARBITRATION [OMP (D27-04-2026 [TOYOTA  FINANCIALMR. RAHUI[8376049807  |ADVO IN/A
(COMM.)/1482/2] ISERVICES Vs KULDEEPBHARDWAJ
026 [SHARMA
14 JARBITRATION [OMP (D27-04-2026 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
((COMM.)/1483/2| ISERVICES Vs SANJAY D BHARDWAJ K. AIL. 1
026
14 [ARBITRATION [OMP (Df27-04-2026 TOYOTA  FINANCIAI]MR. RAHUI[8376049807  [ADVOCATEASHO [N/A
(COMM.)/1484/2] ISERVICES Vs RADHEY[BHARDWAJ IK.1@GMAIL.COM
026 ISHYAM YADAV
14 [ARBITRATION [OMP (Dl27-04-2026 [TOYOTA  FINANCIAI/MR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1485/2| ISERVICES Vs SHAHBHARDWAJ IK.1@GMAIL.COM
026 [PUBLICATION
1614 IARBITRATION (OMP (D27-04-2026 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1486/2] ISERVICES Vs RAHULBHARDWAJ IK.1@ GMAIL.COM
026 ISHARMA
614 [ARBITRATION [OMP (Dl27-04-2026 [TOYOTA  FINANCIAIJMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1487/2] ISERVICES Vs KAPIL/BHARDWAJ IK.1@GMAIL.COM
026 [KALKHANDAY
614 [ARBITRATION [OMP (Df27-04-2026 [TOYOTA  FINANCIAIMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1488/2| ISERVICES Vs SAGARBHARDWAJ K.1@ GMAIL.COM
026 INAGAR
1614 IARBITRATION [OMP (D27-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1502/2] ISERVICES Vs HARIBHARDWAJ IK.1@GMAIL.COM
026 ISINGH
1614 IARBITRATION [OMP (D27-04-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1503/2] ISERVICES Vs ROHITBHARDWAJ IK.1@GMAIL.COM
026 [KASHYAP
1614 JARBITRATION [OMP (Df27-04-2026 [TOYOTA FINANCIALIMR. RAHUL8376049807
(COMM.)/1504/2 ISERVICES Vs RIMPLEBHARDWAJ
026 ICHOUDHARY
614 IARBITRATION [OMP (I)}27-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 IN/A
(COMM.)/1505/2] ISERVICES VsBHARDWAJ
026 IDARSHANSING
[BABUSING THAKUR
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1614 IARBITRATION [OMP (I)27-04-2026 [TOYOTA FINANCIALJMR. RAHUL8376049807 IN/A
((COMM.)/1506/2] ISERVICES Vs IMRANBHARDWAJ [K.1@GMAIL.COM
026 WAINULABDIN KHAN
614 IARBITRATION |OMP (I}27-04-2026 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/1507/2 ISERVICES Vs ARJUNBHARDWAJ [K.1@GMAIL.COM
026 IBABAN KATAKE
614 [EXECUTION  [Execution 28-04-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [N/A
(Comm.)/154/20 [PRIME LTD Vs VIMALSHANKAR IARG1@GMAIL.CO|
26 MATHUR (M
1614 IARBITRATION [OMP (I)28-04-2026 [SURYODAY SMALI/MR. RAVI9911883603 IASSOCIATESRSG [N/A
(COMM.)/1521/2 [FINANCE BANK VsSHANKAR IARG1@GMAIL.CO]
026 [TARA CHAND SUMIT) (M
ICONSTRUCTION
ICOMPANY
14 IARBITRATION (OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1522/2 [BANK Vs RAHUL ISHANKAR IARG1@GMAIL.CO]
026 M
14 IARBITRATION (OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1523/2 [BANK Vs OMPRAKASH [SHANKAR IARG1@GMAIL.CO|
026 M
14 JARBITRATION (OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1524/2 IBANK Vs DALIP SINGH [SHANKAR IARG1@GMAIL.CO]
026 M
14 IARBITRATION (OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1525/2 IBANK Vs YOGESH ISHANKAR IARG1@GMAIL.CO]
026 M
1614 IARBITRATION (OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1531/2 BANK Vs MONU ISHANKAR JARG1@GMAIL.CO|
026 M
1614 IARBITRATION (OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
(COMM.)/1532/2 IBANK Vs AMAN ISHANKAR IARG1@GMAIL.CO|
026 M
614 IARBITRATION (OMP (I)}28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
((COMM.)/1533/2 IBANK Vs ANCHAL ISHANKAR IARG1@GMAIL.CO|
026 M
1614 IARBITRATION [OMP (I)28-04-2026 [KOTAK MAHINDRAMR. RAV19911883603 IASSOCIATESRSG [N/A
((COMM.)/1534/2 [BANK Vs DEEPAK ISHANKAR IARG1@GMAIL.CO|
026 M
1614 ICOMMERCIAL [CS 29-04-2026 [DIVYA SINGH Vs M/SMR. VAIBHAV|9810888702 INFO@SINHAAN [27.04.2026
ISUIT (COMM)/253/20 [H.R. ISPAT [TRIVEDI IADPARTNERS.CO
26 M
614 ICOMMERCIAL |CS 29-04-2026 [UPGRID SOLUTIONS VsMR. KRITIKAl9643008880 |CONTACT@AAAL|N/A
SUIT (COMM)/254/20 IMANJU TUTEJA [EGAL.PRO
26
1614 ICOMMERCIAL [CS 29-04-2026 [UPGRID SOLUTIONS VsMR. KRITIKAl9643008880 |[CONTACT@AAAL|N/A
ISUIT (COMM)/255/20 ISAURABH SINGH [TUTEJA [EGAL.PRO
26
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1614 ICOMMERCIAL [CS 29-04-2026 [SUNIL DUTT Ve . 9212193958 IADV.FATYALAJA [27.04.2026
ISUIT (COMM)/257/20 [INSTAMOJO [FATYAL [Y@GMAIL.COM
26
50 [SH. AJAY GULATI-I,SOUTH- 509 [Execution 97/2026 101-04-2026 [STATE BANK OF INDIAVINAY KUMAR [9811134771 kumarvinay.65@g
[DISTRICT JUDGE,WEST (Comm.) [Vs PRIYANKA BARAL imail.com
ICOMMERCIAL COURT-|
o4
509 ICS (COMM) 178/2026 01-04-2026 [S S Property ThroughPRAMOD KUMAR/9810940458  [pramodrath.rath4 [19.03.2026
[Proprietor Dileep KumarRATH (@gmail.com
IGupta Vs Dr Virendra
ISwarup Educationall
[Foundation and Ors
509 ICS (COMM) 182/2026 01-04-2026 [Satya Prakash Dubey VSIRSHAD AHMAD [981196283 ladv.irshad1@gmaill19.03.2026 &
IMS Sanmah Infotech Pvt| l.com 109.04.2026
ILtd
509 [Execution 102/2026 02-04-2026 [Kotak Mahindra BankKARVIND GUPTA [9811317311 dvocatearvindgup
(Comm.) ILimited Vs RAJESH] ta@gmail.com
IKUMAR
509 ICS (COMM) 183/2026 02-04-2026 [XXXXX Vs YYYYY IGAUTAM BHASIN|9999306881
leludication.legal@
utlook.com
509 ICS (COMM) 185/2026 102-04-2026 [PUNJAB NATIONALAAKASH 8750052500  [advocatejhangu@gft9.01.2026
BANK Vs JATINDERJANGHU [mail.com
ISINGH
509 ICS (COMM) 186/2026 102-04-2026 JCC tiles Vs MAHAGUNMANISH VERMA (9899951140 ladvocatemanishve [23.03.2026
[[INDIA PVT LTD rma349@gmail.co
509 IOMP (D1204/2026 02-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs TEJASCO.
IAGARWAL 1587
509 IOMP (IY1205/2026 02-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs  SHILAICO.
IDEVI 9092
509 IOMP (I1206/2026 02-04-2026 TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs AMBROSECO.
IP T 8829
509 IOMP (I}1207/2026 02-04-2026 TOYOTA FINANCIALJRAHUL 8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[ILIMITED Vs ARVINDRAICO.
IKUMAR MISHRA 3198
509 MP (I)1208/2026 02-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED VsCO.
INARENDRA SINGH 1675
509 MP (I)1209/2026 02-04-2026 TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs JANGVEERICO.
ISINGH 5065
509 IOMP (D1210/2026 02-04-2026 TOYOTA FINANCIALJRAHUL 8376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs SANJEEV|CO.
[KAUSHIK 7028
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509 (I)1211/2026 02-04-2026 TOYOTA FINANCIALJRAHUL 18376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com

ILIMITED Vs SADHANAICO.
IARYA 8097

509 ICS (COMM)  [191/2026 04-04-2026 [punjab national bank VSRAGHAV 9717610124 vsradvisors@gmail[27.03.2026
[FAISAL HUSSAIN KHAN|SHARMA .com

509 ICS (COMM) 192/2026 04-04-2026 [CANARA  BANK  VSSUBHASH KR]9810840045  [skjhaassociates@y [25.03.2026
IAKASH VERMAJHA lahoo.com
IPROPRIETOR OF M/S
IAKASH ENTERPRISES

509 ICS (COMM) 193/2026 04-04-2026 CANARA ~ BANK  VSSUBHASH KRJ9810840045 [skjhaassociates@y [25.03.2026
IMALIK RAJ SINGHUHA lahoo.com
IPROPRIETOR OF SAlf
[ENTERPRISES

509 ICS (COMM) 196/2026 04-04-2026 [Punjab National Bank VSARUN 9899138242 runbhardwaj [24.03.2026
Mr Sanjeev Kumar PropBHARDWAJ 1206 @gmail.eom

IOf Abhi Enterprises

509 [Execution 106/2026 06-04-2026 M/S  CARITAS ECOACHAL GUPTA [9953900145 ffice@aeglaw.co
(Comm.) ISYSTEM PRIVATE| jm
[LIMITED Vs ALL INDIA|
[[NSTITUTE OF LOCAL

ISELF GOVERNMENT
509 [Execution 107/2026 06-04-2026 |Axis Bank Ltd V§MAYANK 9873347330
(Comm.) [SATYAM PARSHURAMMAHAJAN imayank_mahajan
[TRANSPORT SERVICES lo5@yahoo.com
509 [Execution 108/2026 06-04-2026 |Axis Bank Ltd V§MAYANK 9873347330
(Comm.) IPANKAJ GAUTAM MAHAJAN imayank_mahajan
lo5@yahoo.com
509 [Execution 109/2026 06-04-2026 |Axis Bank Ltd V§MAYANK 9873347330
(Comm.) IROBINSON MAHAJAN imayank_mahajan
lo5@yahoo.com
509 [Execution 110/2026 06-04-2026 |Axis Bank Ltd VS§MAYANK 9873347330
(Comm.) IAKHILESH KUMAR MAHAJAN Imayank_mahajan
lo5@yahoo.com
509 [Execution 111/2026 06-04-2026 [Axis Bank Ltd VSMAYANK 9873347330
(Comm.) INATWAR KUMAR JHA [MAHAJAN imayank_mahajan
lo5@yahoo.com
509 ICS (COMM)  [|204/2026 06-04-2026 |Amit Singhal Vs ShahanalVISHAL GARG (9810131702 [25.03.2026
[Parween
509 [Execution 116/2026 08-04-2026 |Axis Bank Ltd VSMAYANK 9873347330
(Comm.) [VANDANA CHOPRA MAHAJAN imayank_mahajan
lo5@yahoo.com
509 [Execution 117/2026 08-04-2026 |Axis  Bank Ltd  VSMAYANK 9873347330
(Comm.) ISIMRAN MAHAJAN imayank_mahajan
lo5@yahoo.com
509 [OMP (COMM.) [12/2026 109-04-2026 [Sunrise EmbeddedANUPAM 9891629964
[Solutions Pvt Ltd VSDWIVEDI lanupamadvsc@gm|

Design Graphics lail.com
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509 ICS (COMM) 215/2026 109-04-2026 [Canara Bank Vs SONUNILENDU 9999050853  [nilenduvatsyayan [30.03.2026
ISINGH VATSYAYAN (@gmail.com
509 [Execution 119/2026 10-04-2026 |Axis Bank Ltd Vs SHYAMMAYANK 9873347330
(Comm.) IMISHRA MAHAJAN imayank_mahajan
lo5@yahoo.com
509 ICS (COMM) 217/2026 10-04-2026 [VIVAVE GLOBAL|Lalan Chaudhary [8585997719 [13.01.2026
[PRIVATE LIMITED Vs
IMOUSER
[ELECTRONICS INC
509 ICS (COMM) 220/2026 13-04-2026 ABHISHEK YADAV VSAMISHA VOHRA (7503916176 lamishavohra4@g [08.04.2026
JASHOK KUMAR GAUR imail.com
509 ICS (COMM) 221/2026 [13-04-2026 [The Supreme IndustriesGAUTAM BHASIN|9999306881 8.04.2026
ILtd Vs Sandhya leludication.legal@
utlook.com
509 IOMP (Dp375/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs ALI MPCO.
1739
509 IOMP (Dp376/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs{CO.
ISATHIKUMARI S S 2078
509 OMP (Dp377/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs SANJAY|CO.
[KUMAR 3251
509 IOMP (I)1378/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs ARJUN|CO.
ISINGH 6165
509 IOMP (I1379/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs ASHISH|CO.
IKHOKHAR 3830
509 IOMP (I)1380/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs S S VICO.
ICONSTRUCTION 3415
509 IOMP (I)1381/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs MANOJICO.
KUMAR 5144
509 MP (I)1382/2026 15-04-2026 [TOYOTA FINANCIAJRAHUL 18376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs DANIYALCO.
[DHAN SUKH 6718
509 MP (I)1383/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs TEJDANICO.
[RANIDAN 0184
509 [OMP (I)1384/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs SHEELCO.
IWATI DEVI 2415
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509 (I)1385/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[ILIMITED Vs VIRENDRAICO.
IMAURYA 6390
509 MP (I)1386/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs SANTOSHICO.
[KUMAR SINGH 0936
509 IOMP (I)1387/2026 15-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs BARKHAICO.
[RANI 0180
509 [Execution 141/2026 16-04-2026 [Punjab National Bank VSSAURAV BHASIN (9899331166 lsauravbhasin1o @g|
(Comm.) [VIVEK KUMAR imail.com
509 ICS (COMM) 230/2026 17-04-2026 M/s CAPARO MIDDLEPRATIBHA 9711543472 dv.psharma1o@ [06.03.2026
[EAST FZE PRIVATESHARMA lgmail.com
ILIMITED Vs M/s JPC
IPIPES PRIVATE|
[LIMITED
509 IOMP (Dp410/2026 21-04-2026 [MAHINDRA ANDMAYANK 9873347330
(COMM.) IMAHINDRA IMAHAJAN imayank_mahajan
[FINANCUAL SERVICES| lo5@yahoo.com
ILIMITED Vs ASHISH]
IGULIA 4837
509 IOMP (Dp411/2026 21-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs TEJPALCO.
ISINGH 1532
509 OMP (Dp412/2026 21-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs AFROZCO.
ISHEKHAR  CHAMOLI|
16065
509 IOMP (I1413/2026 21-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs SANTOSH|CO.
ISINGH 1090
509 IOMP (D1414/2026 21-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs{CO.
ISUDHAKAR RAI 2997
509 IOMP (I1415/2026 21-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs ASHISH|CO.
IKUMAR 6095
509 IOMP (I)1416/2026 21-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs SATISHICO.
IKUMAR SINGH 8336
509 ICS (COMM) 240/2026 23-04-2026 [KSJ ENGINEERING/Ashish SJ0811166164 ashishsko4@gmam08.o4.2026
JAND PROJECTS PVT[Kulshreshtha L.com
[ILTD Vs VINITA|
[ENTERPRISES
509 MP (D1426/2026 23-04-2026 [TOYOTA FINANCIALJVANDANA 9717182168 andana.kapoor@
(COMM.) ISERVICES INDIAKKAPOOR [patinelawoffices.co|
ILIMITED Vs MANSING| fm
ISAMPAT SHILAWANT
509 IOMP (I1427/2026 23-04-2026 TOYOTA FINANCIALJ[VANDANA 9717182168 andana.kapoor@
(COMM.) ISERVICES INDIAIKAPOOR [patinelawoffices.co|
ILIMITED Vs MAHESH B m
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509 (I)1428/2026 23-04-2026 TOYOTA FINANCIALJ[VANDANA 9717182168 andana.kapoor@
(COMM.) ISERVICES INDIAKKAPOOR [patinelawoffices.co|
ILIMITED Vs PATEL jm
[ROSHANKUMAR
IGHANSHYAMBHAI
509 MP (I)1431/2026 23-04-2026 TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs NISHANT|CO.
ISHARMA 4016
509 IOMP (I1432/2026 23-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs PUNEET|CO.
[SINGH RAWAT 4924
509 [OMP (I)1433/2026 23-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  [advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs ASHUTOSHICO.
IDWIVEDI 4512
509 IOMP (Df434/2026 23-04-2026 BMW INDIA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES PVT LTD VSBHARDWAJ & lgmail.com
IMOHD ZAHAIB 9992  [CO.
509 IOMP (D{1435/2026 23-04-2026 TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs JATIN SCO.
1513
509 IOMP (D[436/2026 23-04-2026 TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs SANJAY P|CO.
7583
509 OMP (IN1437/2026 23-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs  VIJAY|CO.
ISINGH YADAYV 1345
509 IOMP (I)1438/2026 23-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs{CO.
ISHAMSHER SINGH]
lo770
509 IOMP (I)1439/2026 23-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs{CO.
IDHARAMBIR CHOPRA|
747
509 IOMP (I)1440/2026 23-04-2026 TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs IMRAN|CO.
IKHAN 5589
509 [OMP (I)1441/2026 23-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs  VIJAY|CO.
KUMAR 5654
509 ICS (COMM) 244/2026 24-04-2026 RLG  Systems India [AMAN THUKRAL [9891602513 lamanthukral@outl
[Private Limited  V ok.com
|Almehtab Industries|
[Private Limited
509 [CS (COMM) 245/2026 24-04-2026 RLG ~ Systems IndiaAMAN THUKRAL (9891602513 lamanthukral@out]
[Private Limited Vs Shival look.com
TexFabs Limited
509 [Execution 147/2026 27-04-2026 [Kotak Mahindra BankARVIND GUPTA [9811317311 ladvocatearvindgup)
(Comm.) [Limited Vs  Pradeep| ta@gmail.com
ISharma




COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER DATE

OFPETITIONER NAME VSADVOCA

REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE DATE OF E-
EMAIL ID PAYMENT OF
COURT FEES

509 [Execution 150/2026 27-04-2026 [KOTAK MAHINDRAKUSHAL KUMAR (7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs ANIL lal@gmail.com
[KUMAR
509 [Execution 151/2026 27-04-2026 [KOTAK MAHINDRAKUSHAL KUMAR (7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs ROHIT] lal@gmail.com
IGARG
509 [Execution 152/2026 27-04-2026 [KOTAK MAHINDRAKUSHAL KUMAR (7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs RAJU] lal@gmail.com
IRAM VILASH PATEL
509 [Execution 153/2026 27-04-2026 [KOTAK MAHINDRAKUSHAL KUMAR (7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs RAHUL lal@gmail.com
[YADAV
509 ICS (COMM) 250/2026 27-04-2026 CANARA  BANK  VSRAJIVB.SAMAIYA|9811343911 frbsamaiyar.adv@g[13.04.2026
[RAJIV. BANSAL PROPR imail.com
OF M/S  BANSAL
[ENTERPRISES
509 ICS (COMM) 252/2026 27-04-2026 |QTLOADS TECH tJ.D. SHARMA 9810874706 dvocatejaidevsharj23.04.2026
[TRANSIT PVT LTD Vg ima@gmail.com
SR ENTERPRISES
509 IOMP (D489/2026 27-04-2026 TOYOTA FINANCIAL[VANDANA 9717182168 andana.kapoor@
(COMM.) [SERVICES INDIAIKAPOOR Ipatinelawoffices.co|
[LIMITED Vs AYAAT]
[TOURS AND TRAVELS
509 OMP (I)1490/2026 27-04-2026 [TOYOTA FINANCIALJ[VANDANA 9717182168 andana.kapoor@
(COMM.) ISERVICES INDIAKKAPOOR Ipatinelawoffices.co|
[LIMITED Ve
ICHANDRASHEKHAR
[MANOHAR NIUL
509 IOMP (I)1491/2026 27-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs{CO.
IGAGANPREET B 4455
509 IOMP (I)1492/2026 27-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs RESHMAICO.
IPARVEEN 0168
509 IOMP (I)1493/2026 27-04-2026 TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED VsCO.
ISARABJEET SINGH|
5941
509 IOMP (IN1509/2026 27-04-2026 [M/s CholamandalamlRAVI  SHANKAR[9958683230 oci @
(COMM.) [[nvestment And FinanceGARG AND| imail.com
Company Limited VsSUMIT KUMAR
|Ayaan Transport Services
509 MP (I)1510/2026 27-04-2026 M/s CholamandalamRAVI  SHANKAR9958683230 [associatesgarg2@g
(COMM.) [[nvestment And FinanceGARG ANDY| imail.com
Company Limited Vs JaiSUMIT KUMAR
[Singh
509 MP (Iy1511/2026 27-04-2026 [M/s CholamandalamlRAVI  SHANKARI9958683230 ssociatesgarg2@g
(COMM.) [Investment And FinanceGARG AND| imail.com
ICompany Limited Vs TituSUMIT KUMAR
[Kumar
509 IOMP (D1512/2026 27-04-2026 M/s Cholamandalam[RAVI  SHANKAR/9958683230, [associatesgarg2@g
(COMM.) [[nvestment And FinanceGARG AND| imail.com

ICompany Limited VsSUMIT KUMAR
IJAmar Pal Singh




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

509 (I)1513/2026 27-04-2026 M/s CholamandalamRAVI  SHANKAR9958683230 [associatesgarg2@g
(COMM.) [[nvestment And FinanceGARG ANDY| imail.com
Company Limited VsSUMIT KUMAR
Mohd Sarif
509 MP (I)1514/2026 27-04-2026 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesgarg2@g
(COMM.) [[nvestment And FinancelGARG AND| imail.com
ICompany Limited VsSUMIT KUMAR
[Rahaman Ali
509 [OMP (I)1515/2026 27-04-2026 M/s CholamandalamRAVI  SHANKAR9958683230 [associatesgarg2@g
(COMM.) [[nvestment And FinanceGARG AND| imail.com
ICompany Limited VsSUMIT KUMAR
ikash F
509 [OMP (D1516/2026 27-04-2026 M/s Cholamandalam[RAVI SHANKAR9958683230 [associatesgarg2@g|
(COMM.) [[nvestment And FinanceGARG ANDY| imail.com
ICompany Limited VsSUMIT KUMAR
Braham Prakash
509 IOMP (Dp517/2026 27-04-2026 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesgarg2@g
(COMM.) [[nvestment And FinanceGARG AND| imail.com
ICompany Limited VsSUMIT KUMAR
[Kayyum Ali
509 IOMP (D[1518/2026 27-04-2026 M/s Cholamandalam[RAVI  SHANKAR9958683230  [associatesgarg2@g
(COMM.) [Investment And FinanceGARG AND| imail.com
ICompany Limited VsSUMIT KUMAR
ISubodh B
509 IOMP (D1519/2026 27-04-2026 M/s Cholamandalam[RAVI  SHANKAR9958683230 ocl @g
(COMM.) [[nvestment And FinanceGARG AND| imail.com
ICompany Limited VsSUMIT KUMAR
Monu S
509 IOMP (Iy1520/2026 27-04-2026 M/s Cholamandalam[RAVI  SHANKAR9958683230 ocl @g
(COMM.) [[nvestment And FinanceGARG AND| Imail.com
ICompany Limited VsSUMIT KUMAR
[Surender Singh
509 IOMP (I1526/2026 28-04-2026 [Kotak Mahindra BankRAVI SHANKAR/9958683230 [associatesgarg2@g
(COMM.) ILtd Vs Deepak Kumar  |GARG AND| Imail.com
ISUMIT KUMAR
509 IOMP (D1527/2026 28-04-2026 [TOYOTA FINANCIALJRAHUL 18376049807  |advocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs SANTOSH|CO.
IMISHRA 3300
509 IOMP (I)1528/2026 28-04-2026 TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED VsCO.
KHUSHNUMA M 8939
509 IOMP (I)1529/2026 28-04-2026 TOYOTA FINANCIALJRAHUL 8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
[LIMITED Vs SANTOSH|CO.
IDEORAO BHAJE 0336
509 MP (I1530/2026 28-04-2026 [TOYOTA FINANCIALJRAHUL 8376049807  ladvocateashok.1@
(COMM.) ISERVICES INDIABHARDWAJ & lgmail.com
ILIMITED Vs  RAJUICO.
[BAJPAI 8254
509 MP (COMM.) [17/2026 130-04-2026 [VICHITRA JARTHANT JAIN (9811799646 larihant1992 @hot
ICONSTRUCTIONS PVT]| imail.com
ILTD Vs GENERAL
[MANAGER TELECOM|
IDISTRICT BSNLJ
IAMBALA
509 ICS (COMM) 258/2026 30-04-2026 SHAKUNTALA DEVIAJIT SINGH 9899695740  fajitpsingh1978@yal18.03.2026
[PROPERITOR OF [hoo.com
ISHAGUN FURNITURE|
[THROUGH ITS
IAUTHORISED
ISIGNATORY Vs PAWAN]|
hrrmsan araamar
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REGISTRATRESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
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509 ICS (COMM) 259/2026 130-04-2026 [State Bank of India VSANKIT AHLAWAT|9711450504 lankitahlawat@gm [17.04.2026
frahul kumar lail.com

509 ICS (COMM) 260/2026 130-04-2026 [State Bank of India VSANKIT AHLAWAT|9711450504 lankitahlawat@gm [17.04.2026
ash rai lail.com

509 ICS (COMM) 261/2026 130-04-2026 [State Bank of India VSANKIT AHLAWAT|9711450504 lankitahlawat@gm [17.04.2026
ISONU lail.com

509 ICS (COMM) 262/2026 30-04-2026 [State Bank of India VSANKIT AHLAWAT|9711450504 lankitahlawat@gm [17.04.2026
[Unnati Anshu lail.com

[TOTAL

1121




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF April 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
1 [MS. NEELOFER ABIDA PERVEENICENTRAL [301 [Recovery ICS COMM-H+17.10.2025 [PREM COLOR CHEMMARUN 9810768996 |ARUNYADA [02.03.2026
IDISTRICT JUDGE (COMMERCIAL 1110/2025 [PVT. LTD. VS SHRIKUMAR 1131@GMA
ICOURT)-01 ISHANKAR SAHAKARI[YADAV [[L.COM
ISAKHAR KARKHANA|
ILTD.
1301 [Recovery ICS COMM-+09.02.2026 [PUNJAB NATIONALJPARAS 9810600656  [Parasaggarw [10.03.2026
175/2026 BANK VS. SANJAYAGGARW laladv@gmail
[KUMAR AL Lcom
301 [Recovery ICS COMM-H10.11.2025 /s ANAYAHIMAL  [9810456889 [LEGUMLAW[30.03.2026
1168/2025 [INDUSTRIES VS SALIMAKHTAR [FIRM@GMA|
[KHAN & ANR. [[L.COM
1301 lsec-9 MP(I) 26.02.2026 [TATA CAPITAL LTD.SUNIL 9212190624  [DELHILAW [02.04.2026
ICOMM- VS. SHREE DEVISEHRAW [YERS76 @G
252/2026 INARAYAN PROJECTSAT IMAIL.COM
[PVT. LTD.
1301 lsec-9 IOMP(I) 27.02.2026 [TATA CAPITAL LTD,/SUNIL 9212190624  [DELHILAW [12.04.2026
ICOMM- [VS. SULTAN SEERAJ |SEHRAW [YERS76 @G
269/2026 AT IMAIL.COM
1301 lsec-9 IOMP(I) 27.02.2026 [TATA CAPITAL LTD,/SUNIL 9212190624  [DELHILAW [17.04.2026
ICOMM- S. SHREE DEVSSEHRAW [YERS76 @G
270/2026 INARAYAN PROJECTSAT [MAIL.COM
[PVT. LTD.
o1 [Recovery [CS coMM{i7.10.2025 [RAMESH BRIJ LAIJPAWAN [9873938816 |MITTALPKO [11.04.2026
[1111/2025 [SANTANI VS MEGHAKUMAR B@GMAIL.C
IGUPTA [MITTAL IOM
01 [Recovery ICS COMM-H15.01.2026 [SANDEEP GOEL VSPRASHAN (9811088853 [PKMITTALA[10.04.2026
I52/2026 ISULTAN MOHD.T KUMAR| [DVOCATE@
ISHAHID ITTAL IGMAIL.COM|

2 |SH. RAJESH KUMAR  GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

I3 |[MS. DEVENDER KUMAR SHARMA,ICENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

4 [MS ANIL KUMAR  SISODIA,
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07

8 |SH. RAMESH KUMAR -II DISTRICTICENTRAL  |NIL
WUDGE, COMMERCIAL COURT

19 [SH. ANIL ANTIL, DISTRICT JUDGE,CENTRAL |NIL
ICOMMERCIAL COURT-09

1o [SH. AJAY PANDEY, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT

11 [SH. MUKESH KUMAR, DISTRICTCENTRAL [NIL
WUDGE, COMMERCIAL COURT

2 |SH. LAL SINGH, DISTRICT JUDGE,CENTRAL |NIL
ICOMMERCIAL COURT

13 [SH. RAKESH PANDIT, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL COURT




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
ISH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)
5 [MS. PREETI AGARWAL GUPTA|WEST INTL.
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
16 |[SH. RAGHUBIR SINGH, DISTRICTWEST MP (I}13-03-2026 SHRI RAM FINANCEMANOJ (9811133644 [NOT [12-03-2026
WUDGE (COMMERCIAL COURT)-03 (COMM) [ILTD Vs KRISHAN PAL [KUMAR IMENTIONE
659/2026 D
7 |SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)
18 [|SH. RAJ KUMAR TRIPATHIWEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)
19 |[SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
20 [SH. PULASTYA PARAMCHALA,NEW DELHI [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
21 |[SH. SANJAY KHANAGWALNEW DELHI [26 IOMP (I) (COMM) [93 /2026 [11.03.2026 [HERO FINCORP LTD. {SH. 9873347330 14.04.2026
IDISTRICT JUDGE (COMMERCIAL S. AJAY AGARWAL [MAYANK
ICOURT) IMAHAJA
N
IOMP (I) (COMM) |94 / 2026 [11.03.20526 [HERO FINCORP LTD. [SH. 9873347330 4.04.2026
S. TIMBERSONIC]MAYANK
[LIFESTYLE IMAHAJA
N
[CS - COMM 180 /2026 [13.03.2026 [ROHIT SACHDEVASSH. 9815154284 108.04.2026
[PROPRIETOR ORARCHIRT
[EARTH
[EQUIPMENTS Vs TRIV
[ENIMUDRAI PROJECT]
[LIMITED




22
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CASE NO.

DATE
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ADVOCA’
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N

ADVOCATE
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/OCATE DATE

OF]

ELECTRONIC
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OF

IOMP (I) (COMM) [97/2026 [18.03.2026 ERO FINCORP[SH. 9873347330 [20.04.2026
[LTD Vs ALEKHA [MAYANK
ICHANDRA BHOL IMAHAJA
N
IOMP (I) (COMM) [98 /2026 [18.03.2026 [HERO FINCORPSSH. 9873347330 [20.04.2026
[LTD Vs ASHPAK [MAYANK
VOHAR SHAIKH MAHAJA
N
IOMP (I) (COMM) [104 / 2026 [23.03.2026 [HERO FINCORP[SH. 9873347330 [20.04.2026
[ILTD Vs SUBBARAOV [MAYANK
MAHAJA
N
MP (I) (COMM) [103 /2026 [23.03.2026 [HERO FINCORP[SH. 9873347330 [20.04.2026
[LTD Vs RANGANATHA MAYANK
N A MAHAJA
N
IOMP (I) (COMM) [107 /2026 [27.03.2026 [HERO FINCORP[SH. 9873347330 [28.04.2026
[LTD Vs NITESH VIJAYMAYANK
[BORA MAHAJA
N
[MS. DEEPALI SHARMA, DISTRICTINEW DELHI 2o ISUIT FOR[CS 12/12/25 [ARUN  JULKA  VSRAHUL 9899218215 2/12/25
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/93 [DOUBLE TICK MEDIAMALHOT
9/25 [PVT LTD RA
ISUIT FOR[CS 20/02/26 [UNION BANK OFARUN 9312400295 [20/02/26
[RECOVERY (COMM)/13 [[NDIA VS [KUMAR
6/26 IS N ENTERPRISES ISHUKLA
ISUIT FORICS l04/07/25 M/S PARAGONJAGRITI [8007218437 4/07/25
[RECOVERY (COMM)/49 INDUSTRIES LTD VS PJAIN
7/25 M/S GANGOTRI|
[ELECTRONICS
[PRIVATE LTD
ISUIT FORICS 13/03/26 INORTHERN STEELISANJAY [NOT 13/03/26
[RECOVERY (COMM)/18 JAND GENERAL MILLSKUMAR [AVAILABLE
7/26 [PVT LTD VS
[ROHIT DHAWAN
ISUIT FOR|CS(COMM)/ [01/04/26 ISARANJEET SINGH[TARUN  [9818202041 l01/04/26
IRECOVERY 236/26 IGUJRAL VS [KAPOOR
ISHAPOORJI PALLONJ]
IAND COMPANY PVT]
[ILTD




COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

MOBILE
NUMBER

CATE
E LID

DATE

OF]

ELECTRONIC
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PROCESS

OF

SUIT FOR|CS(COMM)/ [27/01/26 DUS  WELLNESSRAHUL |[NOT b7/01/26
IRECOVERY 157/26 [PRODUCTS LTD. VS [BHUJBAL |AVAILABLE
IM/S OMKAR AGENCY

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS ANURADHA SHUKLASOUTH 16, NewCommercial ICS (COMM)23.01.2026 IDharamraj Kaushik VsEuraj Pal8077550245 [SPCHAUHA [27.04.2026
IBHARDWAJ, DISTRICT] ICourt 48/2026 UMD Construction andSingh IN2010@GM
WUDGE(COMMERCIAL COURT) [Block-I [Finance Pvt Ltd IAIL.COM

6, NewCommercial [Ex. COMM]|24.03.2026 IAXIS BANK LTD Vs IJMAYANK (9873347330 [MAYANK_M[&4.04.2026
ICourt IAward [LISHEVEI MAHAJA IAHAJANoO5
[Block-I 18/2026 IN(P), @YAHOO.C

M
6, NewCommercial [Ex. Commf24.03.2026 IAXIS BANK LTD VsMAYANK [9873347330 [MAYANK_M[24.04.2026
ICourt |Award TKRAM TOMAR MAHAJA IAHAJANoO5
|Block-1 19/2026 IN(P), @YAHOO.C

M
16, NewCommercial IOMP 20.03.2026 [TAJINDER PAL SINGHBHAGWA (9953944840 [jhaglaw@gm [24.04.2026
ICourt (COMM) S IDFC FIRST BANKN JHA il.com
[Block-1 [11/2026 [LTD
6, NewCommercial ICS (COMM){10.03.2026 RB CONSUMERDHRUV  [2,69,20,50,04, J. ABHAY@A [28.04.2026
ICourt 128/2026 [PRODUCT PRIVATEGROVER [15,90,700 MSShardul.c
[Block-1 [ILTD VS YAZHINI EXIM| m

[PRIVATE LTD

3 NewCommercial [EX (COMM)01.04.2026 IKSULA SERVICES PVTIASHKRIT (7708748786 shkrit464@ [08.05.2026
ICourt 133/2026 ILTD VS COSPACES[TIWARI lgmail.com
[Block-I IOPTECH PVT LTD




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

6, wiCommercial [EX (COMM)06.04.2026 JAXIS BANK LTD VSSHIVAM (7970440025 [hivamjha@f[22.05.2026
ourt JAWARD BY| [LAWRANCE NATHAN [KUMAR firstassociates|
Block-1 IJARB COMM| VHA Lcom
29/2026
) New[Commercial [EX (COMM)06.04.2026 IAXIS BANK LTD VSSHIVAM [7970440025 fhivamjha@f22.05.2026
ICourt JAWARD BY| [KAMLESH KUMARKUMAR firstassociates|
[Block-I JARB COMM| [YADAV UHA Lcom
0/2026

6, New{Commercial ICS (COMM)07.04.2026 IDR ASHISH KUMAR VSJURIS AD|9899120689 falexjosephad [30.04.2026
ICourt 190/2026 [BANK OF BARODA [LITEM @outlook.c
[Block-T m
16, New[Commercial ICS (COMM)10.02.2026 IMPERIAL BOOKS ANDADITYA (9971274278  faditya@malhj25.05.2026
ICourt 82/2026 ISTATIONERS VSMALHOT traandmalh
|Block-1 [URBAN BAE RA tra.com
16, New[Commercial [Ex (COMM)07.04.2026 INEET SINGHAMIT 9810271008 ffice@tkepa [15.05.2026
ICourt 1/2026 ICHAUHAN VSSINGH Irtnersllp.com|
[Block-I [ERADICATUS ICHAUHA

[INFECTUS PVT LTD N
16, New[Commercial ICS (COMM)06.04.2026 SATBIR TANWAR VSVIKAS 9810566116 dvocatevika [26.05.2026
ICourt 183/2026 MUNCIPAL SHARMA lssharma1@g
[Block-I ICORPORATION O ail.com

[DELHI
16, NewCommercial ICS (COMM)06.04.2026 [RAMKESH VSVIKAS 9810566116  jadvocatevika [26.05.2026
ICourt 184/2026 IMUNICIPAL ISHARMA lssharmai@g
[Block-I ICORPORATION O mail.com

[DELHI
16, New[Commercial ICS (COMM)06.04.2026 ISATBIR TANWAR VSVIKAS 9810566116  fadvocatevika [26.05.2026
ICourt 185/2026 IMUNCIPAL ISHARMA lssharmai@g
[Block-1 ICORPORATION Of Imail.com

[DELHI
16, NewlCommercial ICS (COMM)07.04.2026 IBALA DEVI THRUVIKAS 9810566116 dvocatevika [26.05.2026
ICourt 189/2026 [HUSBAND RAMKESH[SHARMA lssharmai1@g
[Block-1 S MUNICIPAL Imail.com

ICORPORATION OF

[DELHI
3 NewCommercial ICS (COMM)08.04.2026 [SATO ARGOX INDIAROHIT [7011541454 [riohitrexwala[26.05.2026
ICourt [191/2026 [PVT LTD VS JAYESHREXWAL [dvocate@gm
[Block-I ISONPAL fail.com




CASE TYPE

CASENO. DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD
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OF]
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6, wiCommercial ICS (COMM)[20.04.2026 LEVAR DIGITELJLALIT 9911665826 dvlalitm@g [27.04.2026
ourt 213/2026 INFRASTRUCTURE [KUMAR Imail.com
Block-1 [PVT LTD VS AVIRAUMAHESH
[BHATLA ART

3 NewCommercial [EX COMM|01.04.2026 INDUSIND BANK PVTIPANKAJ (9717850496 ankajkumar}26.05.2026
ICourt JAWARD BY| [LTD Vs MOHANKUMAR sin@yahoo.c
[Block-I JARB COMM| [[SHWAR ISINGH m

25/2026
16, NewCommercial Ex.COMM -28.02.2026 INDUSIND BANK LTDINAGENDE[9990706205 [dvpankaj.as(15.05.2026
ICourt Award  b; 'S ASHOK KUMAR IR SINGH lsociates@gm
[Block-T |Arb. fail.com

IComm./11/2

026
16, NewCommercial ICS(COMM) [10.04.2026 ICORONA REMEDIESVIKAS 7834897828 [info@lexfonsf25.05.2026
ICourt 197/2026 ILTD VS KBIRKHERA Lcom
[Block-I ELLNESS PVT LTD
16, NewCommercial ICS (COMM)10.03.2026 IM/S G K FASHIONSROHIT (9810383816 [legal@oberoi[28.05.2026
ICourt 126/2026 PVT LTD VS MIOBEROI rlegal.com
[Block-I [INDUSTRIES PVT LTD]

& ORS

16, NewCommercial [EX COMM|24.04.2026 [AXIS BANK LTD VSMAYANK 9873347330 |mayank_ma [10.07.2026
ICourt IAWARD BY] [RAKESH SINGH MAHAJA ajano5@ya
[Block-I JARB COMM| N lhoo.com

I56/2026
16, NewCommercial [EX COMM|24.04.2026 [AXIS BANK LID VSMAYANK 9873347330 |mayank_ma [10.07.2026
ICourt IAWARD BY] [RAM ASHISH PANDEY MAHAJA lhajanos@ya
[Block-I IARB COMM| N lhoo.com

I52/2026
16, NewCommercial [EX COMM]24.04.2026 IJAXIS BANK LTD VSMAYANK (9873347330 [mayank_ma [10.07.2026
ICourt IAWARD BY] IABHISHEK SAINI IMAHAJA lhajanos@ya
[Block-1 JARB COMM| N hoo.com

I53/2026
16, New/Commercial [EX COMM]|24.04.2026 [AXIS BANK LTD VSMAYANK [9873347330 mayank_ma [10.07.2026
ICourt IAWARD BY] IASHISH MUKHERJEE [MAHAJA lhajanos@ya
[Block-1 JARB COMM| N hoo.com

I54/2026
3 NewCommercial [EX COMM|24.04.2026 [AXIS BANK LTD VSMAYANK [9873347330 mayank_ma [10.07.2026
ICourt JAWARD BY| IAADARSH RAJOURIYA MAHAJA lhajanos@ya
[Block-I IARB COMM| N lhoo.com

I55/2026
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wiCommercial ICS (COMM)02.04.2026 SMALL FARMERSDDALIP 9810197092  [dsadvi3@gm{21.05.2026
180/2026 IAGRI BUSINESSSINGH fail.com
Block-1 ICONSORTIUM VS PK|
[INDUSTRIES & ORS
3 NewCommercial ICS (COMM)02.02.2026 IMEENA TANWAR VSASHU 9910800124  jashunarora [19.05.2026
ICourt [71/2026 IMUNICIPAL IJARORA & (@gmail.com
[Block-I ICORPORATION OFABHISHE
[DELHI K
ICHANDEL)|
16, NewCommercial ICS (COMM)02.02.2026 IMEENA TANWAR VSASHU 9910800124 fashunarora [19.05.2026
ICourt 72/2026 IMUNICIPAL IARORA & (@gmail.com
[Block-I ICORPORATION OFABHISHE
[DELHI K
ICHANDEL|
16, NewCommercial ICS (COMM)02.02.2026 IMEENA TANWAR VSASHU 9910800124 fashunarora [19.05.2026
ICourt 73/2026 IMUNICIPAL JARORA & (@gmail.com
[Block-I ICORPORATION OFABHISHE
[DELHI K
ICHANDEL)|
16, NewCommercial ICS (COMM)06.04.2026 ISYSTEMAIR INDIA PVT|ISUNIL 9711747642 sunillegal103[21.05.2026
ICourt 187/2026 LTD VS OM HVACKUMAR (@gmail.com
[Block-I [SOLUTIONS ISHARMA
16, NewCommercial ICS (COMM)15.04.2026 ISTATE BANK OF INDIASHIV 9811059032 hivktyagi .05.2026
ICourt 206/2026 'S RAMVATI [KUMAR imail.com
[Block-I [TYAGI
16, NewCommercial ICS (COMM)[20.04.2026 [EMU LINES PRIVATEUDAY 8882303942 fadvudaykum [28.05.2026
ICourt 212/2026 ILTD Vs RAWIAKKUMAR r@gmail.co
[Block-I [INTERNATIONAL
[HEALTHCARE
25 [SH. SANDEEP YADAV ISOUTH INIL
26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH 9, NewCommercial [OMP (Dj27-02-2026 [PIRAMAL FINANCHRAJESH 9958726491  fjangraadvocal07.04.2026
WUDGE (COMMERCIAL COURT) ICourt (COMM)/98 [LIMITED Vs NIROOPJANGRA( te@gamil.co
(DIGITAL)-04 [Block-11 0/2026 IKUMAR M M P), Im
29, NewCommercial [OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/76 [LIMITED Vs RAHULJANGRA( te@gamil.co
|Block-11 I5/2026 [KUMAR P),




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

wiCommercial [OMP (Dj19-02-2026 [PIRAMAL A 9958726491  fjangraadvocal07.04.2026
ourt (COMM)/76 [ILIMITED Vs RITESHJANGRA( te@gamil.co
Block-11 6/2026 IKHETRE P), Im
29, NewCommercial [OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/76 [LIMITED VsJANGRA( te@gamil.co
[Block-1I 8/2026 ISOMESHWAR PANDEY [P), m
29, NewlCommercial MP (IDj19-02-2026 [PIRAMAL FINANCERAJESH [9958726491 fjangraadvocal07.04.2026
ICourt (COMM)/76 ILIMITED Vs  SHIVJANGRA( te@gamil.co
[Block-II 7/2026 [KUMAR SHARMA P), m
20, NewCommercial MP (D)19-02-2026 [PIRAMAL FINANCERAJESH [9958726491 Jjangraadvocal07.04.2026
ICourt (COMM)/77 [LIMITED Vs DINESHPANGRA( te@gamil.co
[Block-1T 0/2026 [KUMAR RATHOR P), m
29, New/Commercial [OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocal07.04.2026
ICourt (COMM)/77 [LIMITED Vs JASPALJANGRA( te@gamil.co
|Block-11 1/2026 [KAUR IP),
29, NewCommercial [OMP (Df19-02-2026 [PIRAMAL FINANCERAJESH 9958726491  fjangraadvocaj07.04.2026
ICourt (COMM)/77 [LIMITED VSJANGRA( te@gamil.co
[Block-1T 13/2026 [PREMPRAKASHBHAI [P),
IGABRA
29, NewCommercial [OMP (Dj19-02-2026 [PIRAMAL FINANCERAJESH 9958726491  fjangraadvocal07.04.2026
ICourt (COMM)/77 ILIMITED Vs KETANJANGRA( te@gamil.co
[Block-1T l4/2026 EKARIYA P),
29, NewCommercial [OMP (I}19-02-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocal07.04.2026
ICourt (COMM)/77 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 I5/2026 MOHAMMED WASIM[P), fm
IQURESHI
29, New/Commercial [OMP (Df19-02-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocal07.04.2026
ICourt (COMM)/77 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 6/2026 [BHAGIRATHSINH P), m
VAGDISHSINH
PVAGDISHSINH
'AGHELA
29, NewCommercial [OMP (I)}23-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/93 ILIMITED Vs LEENAJANGRA( te@gamil.co
|Block-11 2/2026 [KAPOOR P),




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

wiCommercial [OMP (I)}23-02-2026 [PIRAMAL A 9958726491  fjangraadvocal07.04.2026
ourt (COMM)/93 ILIMITED Vs SUMANJANGRA( te@gamil.co
Block-1T 13/2026 ISIKALIGAR P), m
29, NewCommercial [OMP (I)}23-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/93 ILIMITED VsJANGRA( te@gamil.co
[Block-1I /2026 [BHARATBHAI DESAI [P), m
29, NewlCommercial MP (I)}23-02-2026 [PIRAMAL FINANCERAJESH [9958726491 fjangraadvocal07.04.2026
ICourt (COMM)/93 ILIMITED Vs DILEEPJANGRA( te@gamil.co
|Block-11 I5/2026 [SAHNI P), m
20, NewCommercial MP (I)f23-02-2026 [PIRAMAL FINANC! ESH 9958726491 [jangraadvocal07.04.2026
ICourt (COMM)/93 [LIMITED Vs ANKURJANGRA( te@gamil.co
[Block-1T 6/2026 [YADAV P), m
29, New/Commercial [OMP (D27-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvocal07.04.2026
ICourt (COMM)/97 [LIMITED Vs MOHDJANGRA( te@gamil.co
[Block-I1 /2026 ISHAHID P),
29, NewCommercial [OMP (D[27-02-2026 [PIRAMAL FINANCERAJESH 9958726491  fjangraadvocaj07.04.2026
ICourt (COMM)/98 [LIMITED Vs PANKAJPJANGRA( te@gamil.co
[Block-1T 1/2026 [PAWAN KUMAR P),
29, NewCommercial [OMP (Dj27-02-2026 [PIRAMAL FINANCERAJESH 9958726491  fjangraadvocal07.04.2026
ICourt (COMM)/98 ILIMITED Vs TANUJJANGRA( te@gamil.co
[Block-1T 2/2026 ISHOKEEN P),
29, NewlCommercial IOMP (I}27-02-2026 [PIRAMAL FINANCERAJESH (9958726491 [jangraadvoca07.04.2026
ICourt (COMM)/98 [LIMITED VSJANGRA( te@gamil.co
[Block-11 13/2026 ISRADHANJALI P), m
MUDULI
29, New/Commercial [OMP (D27-02-2026 [PIRAMAL FINANCERAJESH 9958726491 jangraadvocal07.04.2026
ICourt (COMM)/98 [LIMITED Vs KARANPANGRA( te@gamil.co
[Block-11 l4/2026 [PATIL P), Im
29, NewCommercial [OMP (I}06-03-2026 IMAHINDRA ANDIRAJESH 9958726491  fjangraadvocal07.04.2026
ICourt (COMM)/10 IMAHINDRA WANGRA( te@gamil.co
[Block-II 26/2026 [FINANCIAL SERVICESP),
[LIMITED Vs RV GLASS|
[INDUSTRIES




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCATE DATE OF
REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wiCommercial [OMP (Dj10-03-2026 M/S PIRAMAL 9958726491  fjangraadvocal07.04.2026
(COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
Block-1T 94/2026 [REENA DEVI IP), Im
29, NewCommercial [OMP (Dj10-03-2026 M/S PIRAMAIRAJESH 9958726491  fjangraadvocaj07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED Vs{JANGRA( te@gamil.co
[Block-T1 95/2026 IROHIT TANGRI P), m
29, NewlCommercial MP (I}10-03-2026 M/S PIRAMALRAJESH (9958726491 [jangraadvocaf07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-II 96/2026 ICHIRAG KHERA P), m
20, NewCommercial MP (Dr0-03-2026 M/S PIRAMALRAJESH [9958726491 [jangraadvocaf07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-1T 97/2026 [UDAY SANTOSH[P), m
IMALAVDE
20, NewCommercial [OMP (I}10-03-2026 M/S PIRAMALRAJESH [9958726491 jjangraadvocaf07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-1T 98/2026 ISAHIL MANGLA P),
29, New/Commercial [OMP (Df10-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocaj07.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VSs{JANGRA( te@gamil.co
[Block-11 09/2026 IRAJAN RAHEJA P),
29, NewCommercial ICS 0-03-2026 ISIEMENS EDA (SALESGurjas 9997979363  gurjasnarula [09.04.2026
ICourt (COMM)/16 JAND SERVICES) PVTSingh dv@gmail.c
|Block-11 8/2026 ILTD Vs STERLITENarula(P), om
[TECHNOLOGIES
[LIMITED
29, NewlCommercial IOMP (D16-03-2026 M/S PIRAMALRAJESH [9958726491  [jangraadvocajt0.04.2026
ICourt (COMM)/117] [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 5/2026 [KUNWAR PAL P), Im
29, New/Commercial [OMP (D16-03-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocajt0.04.2026
ICourt (COMM)/117] [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 6/2026 ISHAHBAZ RASHID[P), m
[KHAN
29, NewCommercial [OMP (Dj16-03-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocafl0.04.2026
ICourt (COMM)/117] [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-II 7/2026 [PUSHPENDER KUMAR [P),




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

29, wiCommercial [OMP (Dj16-03-2026 ES BANK LTD VSANANJAY [7455023130 fsaplegaland [10.04.2026
ourt (COMM)/11 [RINKU RINKU [SINGH(P), ladvocates@g
Block-11 82/2026 Imail.com
29, NewCommercial ICS [30-03-2026 ISIEMENS EDA (SALESGurjas 9997979363  [gurjasnarula [10.04.2026
ICourt (COMM)/16 IAND SERVICES) P’ ingh ladv@gmail.c
|Block-11 9/2026 [LTD Vs STERLTI arula(P), m

TECHNOLOGIES

[LIMITED
29, NewlCommercial MP (If14-03-2026 ICNH INDUSTRIALSAGAR 9311917029 16@ironcfi5.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
[Block-II u8/2026 [PRIVATE LIMITED VSAL m

INARENDRA  KUMAR|

[PRALHAD VADODE
29, New/Commercial MP (I)}14-03-2026 ICNH INDUSTRIALSAGAR 9311917029 egal6@ironc(15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
[Block-1T u6/2026 [PRIVATE LIMITED VSsAL m

ISUKHMANDER SINGH
29, New/Commercial [OMP (Dj16-03-2026 ICNH INDUSTRIALSAGAR 9311917029 egal6@ironc(15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
[Block-1T 81/2026 [PRIVATE LIMITED VsAL fom

'ASANT DITYA PADVI

29, NewCommercial [OMP (If14-03-2026 ICNH INDUSTRIALSAGAR (9311917029  [legal6@ironc(15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c}
[Block-1T lu5/2026 [PRIVATE LIMITED VSAL fom

[RAGHUJI  BAPURAO|

ISHANIWARE
29, NewCommercial [OMP (I14-03-2026 ICNH INDUSTRIALSAGAR (9311917029 16@ironc|15.04.2026
ICourt (COMM)/11 ICAPITAL INDIAAGGARW adlawindia.c
[Block-1T l7/2026 [PRIVATE LIMITED VSsAL fom

ISHAIKH RAHIM|

[KALADAR SHAIKH
29, NewlCommercial IOMP (I16-03-2026 ICNH INDUSTRIALSSAGAR 9311917029 16@ironci5.04.2026
ICourt (COMM)/11 ICAPITAL INDIA PVIIAGGARW adlawindia.c
[Block-1T 80/2026 [ILTD Vs PK PRADHANAL m

ICO
29, New/Commercial [OMP (Df14-03-2026 [[DFC FIRST BANK LTDISANJEEV (9717028845 [litigation@sr [15.04.2026
ICourt (COMM)/11 s JOGINDAR [PATHAK( lcslegal.com
[Block-11 159/2026 [KHARWAR P),
29, NewCommercial [OMP (Dj14-03-2026 [[DFC FIRST BANK LTDSANJEEV (9717028845 [litigation@sr [15.04.2026
ICourt (COMM)/11 s PRAYASS M TYAGI [PATHAK( cslegal.com
|Block-11 I56/2026 P),
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29, wiCommercial [OMP (Dj13-03-2026 DFC FIRST BANK LTDISANJEEV |9717028845  [litigation@sr [15.04.2026

ourt (COMM)/11 s VINAY NARENDRAPATHAK( cslegal.com

Block-1T 23/2026 [TYAGI P),
29, NewCommercial [OMP (Dj14-03-2026 M/S YES BANKIANANJAY (7455023130  fasaplegaland [16.04.2026
ICourt (COMM)/11 ILIMITED Vs PIYUSHISINGH(P), ladvocates@g
|Block-11 49/2026 IGOEL imail.com
29, New/Commercial ICS 05-01-2026 IMANASH LIFESTYLENAGESH (9818823289 [info@deyand(16.04.2026
ICourt (COMM)/6/ IPRIVATE LIMITED Vs WAR lkumhar.com
[Block-II 2026 IMUKUL JAISWAL ANDKUMHAR((

JANR P),
20, NewCommercial MP (Df29-11-2025 ICNH INDUSTRIALsagar 9266434371  llegali2@are [22.04.2026
ICourt (COMM)/86 ICAPITAL INDIA PVTjaggarwal messlaw.com
[Block-1T l5/2025 [LTD Vs RAJBIR|
ISINGH

20, NewCommercial [OMP (I)}01-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 IAKSHAY [Singh(P), 8920586266 [gmail.com
[Block-1T [11/2026
29, New/Commercial [OMP (I)}01-04-2026 JAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 [PUKHRAJ GURJAR  [Singh(P), [8920586266 [gmail.com
[Block-1T [13/2026
29, New/Commercial [OMP (I)}o1-04-2026 JAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 IAKHA RAM Singh(P), (8920586266 [gmail.com
[Block-11 16/2026
29, NewlCommercial [OMP (Do4-04-2026 IAXIS BANK LTD VsSunita 9871040589, findolexlaw@ [22.04.2026
ICourt (COMM)/13 [TANA RAM Singh(P), (8920586266 [gmail.com
|Block-11 96/2026
29, New/Commercial [OMP (Djo4-04-2026 AXIS BANK LTD VsSunita 9871040589, findolexlaw@ [22.04.2026
ICourt (COMM)/13 ISATPAL [Singh(P), [8920586266 [gmail.com
[Block-11 95/2026
29, NewCommercial [OMP (I)}04-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 IMUKESH [Singh(P), 8920586266 [gmail.com
|Block-1T 94/2026




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wiCommercial [OMP (I)}04-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
(COMM)/13 SAMPAT [Singh(P), [8920586266 [gmail.com
Block-1T 97/2026
29, NewCommercial [OMP (I}04-04-2026 IAXIS BANK LTD VsSunita 9871040589, [indolexlaw@ [22.04.2026
ICourt (COMM)/13 [RAVI KUMAR [Singh(P), [8920586266 [gmail.com
|Block-11 93/2026
29, NewlCommercial MP (I}o1-11-2025 ICNH INDUSTRIALsagar 9266434371  |legali2@are [22.04.2026
ICourt (COMM)/80 ICAPITAL INDIA PVTjaggarwal nesslaw.com
|Block-11 13/2025 [LTD Vs Savita Deepak
20, NewCommercial ICS 16-04-2026 [PUNJAB NATIONAL|Indra 0311824970  [associatenar [22.04.2026
ICourt (COMM)/20 BANK Vs RAVINDERNarain(P), yan29@gm
[Block-1T 8/2026 [KUMAR (PROP OF M/S| fail.com
IR K ENTERPRISES)

20, NewCommercial ICS [23-02-2026 IBANK OF BARODA VSQUAISAR (9999802592, [aliquaisar110[22.04.2026
ICourt (COMM)/10 [REKHA VIRGOTRAALI 9540049758  [@gmail.com
[Block-1T /2026 IJAND ANR
29, NewCommercial [OMP (I)}06-03-2026 IAXIS BANK LTD Vsavinash [9811182985, fvinash.adv [23.04.2026
ICourt (COMM)/10 [HEMANT SINGH[kumar(P), |011-45596482 |@gmail.com
[Block-1T 27/2026 ISACHAN
29, NewCommercial [OMP (I)}o7-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-1T u8/2026 [MOHD ARSALAN P),
29, NewlCommercial IOMP (Djo7-03-2026 M/S PIRAMALRAJESH 9958726491  [jangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 I50/2026 IAPARNA ALBERT P), m
29, New/Commercial [OMP (Djo7-03-2026 M/S PIRAMAIRAJESH 9958726491 fjangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 l45/2026 INAVEEN DAGAR P), Im
29, NewCommercial [OMP (I)}o7-03-2026 M/S PIRAMALRAJESH 9958726491  fjangraadvocaf24.04.2026
ICourt (COMM)/10 [FINANCE LIMITED VsJANGRA( te@gamil.co
|Block-1T l43/2026 IMOHD AKIL P),
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29, wiCommercial ICS 08-01-2026 M/S OFB TECH[Tusharr [0266434371 [legal3@aren [24.04.2026
ourt (COMM)/15 IPRIVATE LIMITED Vs Mawkin(P) lesslaw.com
Block-11 2026 [YARRAPATHRUNI
[PRABHU SURYA
29, NewCommercial ICS 12-03-2026 TLDERNESS ANDSwetank (9818058809, [legalconsultu[29.04.2026
ICourt (COMM)/13 ELLNESS RESORTS[Shantanu, (9891200224 [s@gmail.co
[Block-1I 6/2026 IAND CAMPS PVT LTDJPratap m
s VARUN SHROTRIYAshanker
PROP OF M/S BASE|
ICAMP AND ORS)
29, New/Commercial ICS 28-04-2026  [SATYA PRAKASH VsfSajal 9811477809 anchanda.s29.04.2026
ICourt (COMM)/23 IFLIPKART INDIA PVIManchand jal@gmail.c
[Block-T l5/2026 [LTD AND ORS la(P), m
20, NewCommercial ICS [22-04-2026 IAMBAR BHAN BATRADanish 9873875390  |danishchowd[29.04.2026
ICourt (COMM)/21 IAND ANR Vs M/SAftab hury@gmail.
[Block-1T 9/2026 IMOHIT RUBBER FOAM|Chowdhur fcom
[INDIA PVT LTD AND]
IANR
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NewCommercial ICS 23-03-2026 [ESME CONSUMER VS-@anjay 9873262006 fadmin@ragu(08-04-2026
IDISTRICT JUDGE(COMMERCIAL| ICourt (COMM)/15 [PRAGATI ARORA IAggarwal( ellaw.com
ICOURT) [Block-1T 2/2026 5
ko, NewCommercial ICS 24-03-2026 M/S MAX[Kruttika (90999947699 fraunag@ira.lp9-04-2026
ICourt (COMM)/16 [HEALTHCARE PVT |Lakshmi(P aw
[Block-1T 0/2026 ILTD. VS MAXLIFE),
ISUPER SPECIALITY)|
[HOSPITAL
28 [MS RAVINDER BEDI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST
29 |[SH. LALIT KUMAR ISOUTH- 14 ICommercial Suit  [CS/COMM/ [15.05.2026 IRATNA DEEP LAL VS JAlok IN/A IN/A [16.04.2026
ILD. DJ COMM-02, DJ-COMM-2,EAST 673/2025 INTECH LTD. [Saxena
AKET COURTS, NEW DELHI.
ICS/COMM/ [10.04.2026 ISSR TREXIM INDIA VS JAditya IN/A IN/A [21.04.2026
259/2026 JULKA SONS IChopra
ICS/COMM/ |07.05.2026 BANK OF INDIA VS|Amrendra [N/A IN/A [21.04.2026
255/2026 IGOPAL JI BAKERS [Nath




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
Pratap [21.04.2026
289/2026 S. VIEUX[Chandra
ADVERTISING frana
130 [SH. VRINDA KUMARI [SOUTH- INIL
[EAST
131 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST f1 [EXECUTION [EXECUTIO [01.04.2026 [The Jammu andANURAG (9953459952  [rauzlegal@g |-
WUDGE(COMMERCIAL COURT) [PETITION N [Kashmir Bank Ltd VsSHARMA( imail.com
(COMM)/97 [[rshad Ahmed Shah and[P),
2026 Ors
[EXECUTION IEXECUTIO (01.04.2026 The Jammu andANURAG (9953459952 [rauzlegal@g |-
[PETITION N [Kashmir Bank Ltd VsSHARMA( imail.com
(COMM)/10 [Shamim Akhter and[P),
0/2026 Others
ICOMMERCIAL ICS 01.04.2026 IM/s Classic ScaffoldingSANCHAY (97111844111 dvnitinkgupf-
ISUIT (COMM)/23 [Pvt Ltd Vs M/s HSKMEHROT ta@gmail.co
0/2026 [Infra Pvt Ltd and Ors  [RA(P),
[EXECUTION [EXECUTIO (01.04.2026 [The Jammu andANURAG (9953459952  [rauzlegal@g |-
[PETITION N [Kashmir Bank Ltd VsSHARMA( imail.com
(COMM)/99 Yitendra Kumar IP),
2026
[EXECUTION [EXECUTIO (01.04.2026 [The Jammu andANURAG (9953459952  [rauzlegal@g |-
[PETITION IN [Kashmir Bank Ltd VsSHARMA( ail.com
(COMM)/98 (Granular ~ Consultancy]P),
2026 IService Pvt Ltd
[EXECUTION [EXCOMM -07.04.2026 [[CICI SECURITIES LTD{lshan 9575500788  lishan.agrawaf--
[PETITION [Award b s MS NISHA RANI IAgrawal(P)| @nyaayam.c|
|Arb m
IComm/46/2
026
ICOMMERCIAL ICS 07.04.2026 [STATE BANK OF INDIAShiv 9811059032  shivtyagii@g|-
ISUIT (COMM)/25 s AMIT RAJ MITRA  [Tyagi(P), Imail.com
1/2026
ICOMMERCIAL ICS 08.04.2026 INetweb ~ TechnologiesKARTIK (9651509451 ashtripathi -
ISUIT (COMM)/25 [[India Limited VSCHETTIA l5286@gmail,
13/2026 MapleCloud R(P), lcom
[Technologies and Others




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICOMMERCIAL ICS 08.04.2026 IM/S GOOD EARTHViren 9433433333 irenbansalt
ISUIT (COMM)/26 [INDIA Vs  RISINGBansal(P), (@gmail.com
13/2026 [EASTERN GLOBAL
[MERCHANDISING PVT]|
[ILTD
[EXECUTION [EXCOMM -08.04.2026 JAXIS BANK LIMITEDMAYANK (9873347330 [mayank_ma f-
IPETITION lAward by s NIKHIL KUMAR IMAHAJA lhajanos@ya
[Arb IN(P), 00.com
IComm/49/2
026
ICOMMERCIAL  (CS 09.04.2026 [HINDUSTAN  MEDIAShivang (9999920704 fadvocateshiv -
ISUIT (COMM)/26 ENTURES LIMITE%ingh(P), angsingh@g
7/2026 Vs QANS CONSUME! imail.com
[PRODUCTS PRIVATE|
[LIMITED
ICOMMERCIAL ICS 09.04.2026 [HT MEDIA LIMITED VsfShivang  [9999920704 fadvocateshiv |-
ISUIT (COMM)/26 IQANS CONSUMERSSingh(P), langsingh@g
I5/2026 [PRODUCTS PRIVATE] Imail.com
[LIMITED
ICOMMERCIAL ICS 09.04.2026 [HT DIGITAL STREAMS[Shivang [90999920704 fadvocateshiv |-
ISUIT (COMM)/26 [LTD Vs QANSSingh(P), langsingh@g
8/2026 ICONSUMER ail.com
[PRODUCTS PRIVATE|
[LIMITED
ICOMMERCIAL ICS 109.04.2026 INEXT RADIO LIMITEDShivang (9999920704 fadvocateshiv |-
ISUIT (COMM)/26 s QANS CONSUMERSingh(P), langsingh@g
6/2026 [PRODUCTS PRIVATE| ail.com
[LIMITED
ICOMMERCIAL [CS 10.04.2026 [Tanya Mittal Vs MetaGaurav 9871396480 |GAURAVGU |-
ISUIT (COMM)/27 [Platforms TechnologiesiGupta(P), IPTA1979@G
l4/2026 [ndia Pvt Ltd and Anr MAIL.COM
ICOMMERCIAL ICS 11.04.2026 IM/S COAST TO COASTyitender (9968237035 fitenderkum f-
ISUIT (COMM)/26 IDESIGN LIMITED(Gahlyan(P arghahlyan@
9/2026 ICOMPANY Vs TIGER)), lgmail.com
[LOGISTICS INDIA LTD|
IAND ANR
IMISC. Misc [15.04.2026 IACL MOBILE PRIVATEAFESH (9873377359 [kkrafesh@g |-
IAPPLICATION IDJ/490/202 [LIMITED Vs COONZKUMAR(P Imail.com
6 INETWORK SOLUTIONY)),
[PVT LTD
IARBITRATION [OMP [15.04.2026 IAJIT Vs DelhiBHUPESH|[9810260246  [info@iconof -
(COMM)/23 [Development Authority [NARULA( lhumanity.co
ICONCILIATION 2026 P),
IACT




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICOMMERCIAL ICS 16.04.2026 IMs Annu Kaushik Vs MiDEEPANA 9871617772  jmanojadvocal
ISUIT (COMM)/29 ILove Prakash [HU te.sharma@g
7/2026 IKUMAR Imail.com
IMAURYA(
P),
ICOMMERCIAL ICS 16.04.2026 IState Bank of India VsfSuchita (8896932838 agnihotrisuc -
ISUIT (COMM)/29 IMr ZV Ngasongam @|Dixit(P), hita@gmail.c
8/2026 Zimikvishi Ngasongam m
ICOMMERCIAL ICS [16.04.2026 [State Bank of India Vs AfSuchita  [8896932838 [agnihotrisuc -
ISUIT (COMM)/30 [Rajesh Singha IDixit(P), hita@gmail.c
l0/2026 m
ICOMMERCIAL ICS 16.04.2026 ICANARA BANK Vs M/sDEEPANJ (8390227354 (deepanjalch |-
ISUIT (COMM)/30 IShree  Krishna PrintAL (@gmail.com
1/2026 [Solutions and Anr ICHOUDH
IARY(P),
ICOMMERCIAL ICS 18.04.2026 IMR ASHISH KUM AURABH (9559467333 [loknyaya@g |-
ISUIT (COMM)/29 UHA Vs MRUPADHYA| imail.com
l/2026 ISHWAJEET KUMAR [Y(P),
[EXECUTION [EXCOMM -22.04.2026 M/S STERLINGAjay 9212078802  hjay112255@ -
[PETITION l[Award b [TECHNOTRADE  PVTKumar(P), lgmail.com
|Arb [LTD Vs MR NITIN|
IComm/62/2 ISETH
026
[COMMERCIAL _[CS [28.04.2026  |STATE BANK OF INDIANITESH [9971441188 _ ppsingh562 |-
ISUIT (COMM)/33 s GHANISHAME(UMAR(P (@gmail.com
8/2026 ISAREEN PROP OF M/S),
[DECOR AND|
[DESIGNER
ICOLLECTION
ICOMMERCIAL ICS 28.04.2026 IM/s Pee Kay SilentANUJ 7973981758  ladvvashudhaf-
ISUIT (COMM)/33 (Generator Pvt Ltd VsKUMAR ery@outloo
7/2026 M/s SquirehoodSHARMA( .com
[[nternational Pvt Ltd P),
ICOMMERCIAL ICS 28.04.2026 [Bhagwan Dass Vs AnitalShamshad(9910221927 dvocateama |-
ISUIT (COMM)/33 IGupta and Ors P), Irchauhan@g
9/2026 Imail.com
ICOMMERCIAL ICS 28.04.2026 IM/S COMNET VISIONISUSHEEL (9818328963 fsusheelmaha -
ISUIT (COMM)/34 [[NDIA PVT LTD Vs M AHAJA jan@gmail.c
0/2026 [RAJESH RAIKAL PROPN(P), fom
INET ‘WORLD|
[TECHNOLOGIES
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ICOMMERCIAL ICS 28.04.2026 'TATE BANK OF INDIASonu 7015807331  [rohitvakeel77}
ISUIT (COMM)/34 s AMIT KUMAR ivek(P), (@gmail.com
1/2026
[EXECUTION [EXECUTIO [29.04.2026 ICANARA BANK VSFAHAD (9219701292 [fahadadvocatf-
IPETITION N [RUCHI SHARMA IKHAN(P), lekhan@gmai
(COMM)/13 .com
6/2026
IMISC. [Misc 29.04.2026 IDALTON MINES ANDVatsal 9910908007  singhrawat.a -
IAPPLICATION  |DJ/585/202 IMINERALS PVT LTD VsDhar(P), khilesh@gm
6 M/S POLYGON| fail.com
CHEMICALS PVT LTD
ICOMMERCIAL ICS 29.04.2026 IM/s Fast Track RealconAYUSH (9711116064  fayush.legal@f-
ISUIT (COMM)/35 Vs M/s Nutech[SINGH lgmail.com
1/2026 IContracts Pvt Ltd ISAHNI(P),
IARBITRATION [OMP 29.04.2026 [SAI PRECIOUSJEEWAN 9999191350 ratitirungta |-
(COMM)/26 [TRAEXIM PVT LTDCHANDR (@gmail.com
ICONCILIATION 2026 JAND ANR Vs AKASAA(P),
IACT [FINANCE LIMITED
IARBITRATION [OMP (D}29.04.2026 [PIRIMAL FINANCEMANOJ 9759150958  |AASHISHIN |-
IAND (COMM)/99 [LIMITED Vs REENESHKUMAR [DIAN44@G
ICONCILIATION 2026 [KUMAR ISINGH(P), [MAIL.COM
IACT
132 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 130 ICS (comm) 13652/2024 |04.09.2024 IM/s Yew Tech throughRAMA 9811214465 hankar[NOT
07, SOUTH EAST DISTRICT, [EAST its prop Mr Vinod YadavSHANKAR 15@YAHOO. [PROVIDED
s M/s ETA Engineering| ICOM
[Pvt Ltd
ICS (comm) 229/2026  [1.04.2026 ISTATE BANK OF INDIAHARSHIT (7607040002  |harshittharej NOT
s Saeed Ahmad [THAREJA la.adv@gmail PROVIDED
Lcom
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ICS (comm) 908/2025 [12.11.2025 [SOURABH PRINTERS] 9811721209  fanilanand @gNOT
[PVT LTD VSANAND Imail.com [PROVIDED
[PROFICIENCY
[LEARNING
ISOLUTIONS PVT LTD
ICS (comm) 1086/2025 [23.12.2025 [UNION BANK OHPRIYAM (9971839717  |advpriyamagNOT
[INDIA Vs SUNITA IAGGARW lgarwal@gma [PROVIDED
AL il.com
ICS (comm) 1088/2025 [23.12.2025 [UNION BANK OHPRIYAM [9971839717 fadvpriyamag|[NOT
[[INDIA Vs CIANDRA  |AGGARW lgarwal@gma [PROVIDED
AL il.com
ICS (comm) 205/2026  [23.03.2026 MS ES Electriczlﬂzajeev 9312276651 r. tewari8NOT
[Switchgears andKumar B@gmail.co PROVIDED
Controls Pvt Ltd Vs Ms m
UMV LPS LTD
ICS (comm) 726/2025 [10.09.2025 [Prakritik ~ Samvardhan]ABHINAV (9810196968 dv.abhinavg[NOT
[Private Limited ThroughlGARG larg@gmail.c PROVIDED
fits Authorised| lom
[Representative Vs Belul
IDevi (Sole Proprietor of|
Belu Devi T/a Amit
IGlass House)
ICS (comm) 1013/2025 [09.12.2025 TWENTY FOU! YUSH [8527274542 fayush@rvsl NOT
ISECURE SERVICESKUMAR legal.in [PROVIDED
[PRIVATE LIMITE!
[THROUGH ITS AR M
SIVAM Vs  ROLTA|
[PRIVATE LIMITED
ICS (comm) 260/2026  [10.04.2026 IMS KONARK FIREASHISH (9873027870 [NOT INOT
[SOLUTION PVT LTD| [PROVIDED [PROVIDED
[THROUGH ITS)
[DIRECTOR MS
ISANJUKTA DHAL Vg
|Artemis technologies|
nd services llp
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [NOT
s PHOOL SINGH [DIXIT hta@gmail.c PROVIDED
m
ICS (comm) I56/2026 21.01.2026 ISapna Goyal Vs ViveKSAPNA 9560931298 [goyalramani [NOT
Girish Dubey IGOYAL P@gmail.co [PROVIDED
[m
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA 8896932838 fagnihotrisuc [NOT
s PHOOL SINGH [DIXIT lhta@gmail.c PROVIDED
om




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
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PROCESS
[Exe.(comm) 213/2025 [30.05.2025 [SANJAY JAIN (PROP.)RA 9810872353  [Rajnish- INOT
M/S JYOTI TRADIN 122@yahoo.c[PROVIDED
ICORPORATION  AND| m
IANR. Vs ALPERE]
[TECHNOLOGIES PVT|
[LTD.
ICS (comm) I56/2026 17.01.2026 [Sapna Goyal Vs ViveKSAPNA (9560931298 [goyalraman1i [NOT
IGirish Dubey IGOYAL f@gmail.co [PROVIDED
m
[Exe.(comm) 115/2026  [13.04.2026 M/S AMAZONRADHEY (9811041494  fradheyshyamNOT
[DISTRIBUTORS  PVT/SHYAM dv@gmail.c PROVIDED
[LTD. Vs M/S NEW| m
ISHOP CSTORE]|
INETWORK PVT. LTD.
[Exe.(comm) 67/2026 14.03.2026 IDAMAN PREET SINGHIArsh 9711575152 legalbhalla@ NOT
ICHAWLA Vs ARUN[Bhalla lgmail.com [PROVIDED
IMAGGO
[Exe.(comm) 68/2026 14.03.2026 IPARAM PAL SINGH VsfArsh 9711575152 legalbhalla@ NOT
RENU MAGGO [Bhalla gmail.com [PROVIDED
[Exe.(comm) 69/2026 14.03.2026 [IDAMANPREET SINGHArsh 9711575152 legalbhalla@ NOT
ICHAWLA Vs RENUBhalla lgmail.com [PROVIDED
IMAGGO
ICS (comm) 159/2026  [07.03.2026 IM/s Suresh Apparels VsSh Bharatj9268300000 |pharat.gupta [NOT
ISAMRIDH GUPTA IGupta rkea@gmail. PROVIDED
com
ICS (comm) 287/2026  [16.04.2026 IState Bank of India VSSUCHITA (8896932838 fagnihotrisuc [NOT
[Rathor Jashwant Sinh  [DIXIT hta@gmail.c PROVIDED
m
ICS (comm) 1310/2026  [22.04.2026 ISTATE BANK OF INDIAAMIT 7838773507  [singhamitoo [NOT
s VENTAGE APEX[KUMAR [71@gmail.co PROVIDED
ICUPS LLP n
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 |agnihotrisuc [NOT
s PHOOL SINGH [DIXIT lhta@gmail.c PROVIDED
om
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IMITTAL Vs M/S SNN!
[PVT LTD. THROUGH|

[Exe.(comm) 125/2026  [24.04.2026 ICHARU SINGH VSBRIJESH (9810115969 |sadvdelhi@ [NOT
IMSTC LIMITED ANDSHARMA ahoo.co.in  [PROVIDED
IANR.
Misc (DJ) 1338/2026  [13.03.2026 Ms Geo Miller Company[SD SINGH [9810210136  [sdsadvocate [NOT
Pvt Ltd Vs Willug (@gmail.com [PROVIDED
[Infrastructure Pvt Ltd
ICS (comm) 726/2025  [10.09.2025 [Prakritik ~ SamvardhanABHINAV (9810196968  fadv.abhinavg[NOT
[Private Limited ThroughlGARG arg@gmail.c PROVIDED
fits Authorised| m
[Representative Vs Belul
[Devi (Sole Proprietor of|
Belu Devi T/a Amit
(Glass House)
ICS (comm) 964/2025  [28.11.2025 IBANK OF BARODA VSRAJNISH (0810872353 [Rajnish- INOT
[PRATEEK AGARWAL |[KUMAR [122@yahoo.cPROVIDED
m
[Exe.(comm) 29/2025 18.01.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [NOT
[Vs PHOOL SINGH [DIXIT hta@gmail.c PROVIDED
jom
ICS (comm) 1321/2026  [24-04-2026 ICAPCO INDIA Vs OMBHARAT 9811667443  |pharatsareenNOT
ISHREEJI ELECTRO ISAREEN (@yahoo.in  [PROVIDED
ICS (comm) 25/2026  [25-04-2026 ISTATE BANK OF INDIAROHIT  [7015807331 [rohitvakeel77NOT
s UMA SABHARWAL [KUMAR (@gmail.com [PROVIDED
[Exe.(comm) 124/2026  [24.04.2026 M/S ‘WHOLESOMEJAGRITI [8527506427 [LAWFIRM@ [NOT
[PAPER PRODUCTS LLPJAIN [UNSOLVED [PROVIDED
[THROUGH ITS| [LEGAL.COM
[PARTNER/AR SH]
MAHESH KUMA]

WUDGE (COMMERCIAL COURT)

TS DIRECTORS/AR
35 [MS VEENA RANI, DISTRICTSOUTH- INTL
WUDGE(COMMERCIAL COURT) [EAST
[36 [SH. DEVENDER KUMAR, DISTRICT[EAST INIL




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

REGISTRATIO RESPONDENT NAME E MOBILE
N NUMBER SERVICE
PROCESS
IMS. RUBY ALKA GUPTA, DISTRI ICS COMM 101/2026  [13-03-2026 IM/S MOTHER DAIR 18588819983 [firoz_khanadjo6-04-2026
WUDGE (COMMERCIAL COURT) [FRUIT AND| @rediffmail
EGETABLE PVT. LTD| lcom
[V/S TUNITED INDIA|
[INSURANCE CO. LTD.
o1 ICS COMM 241/2025  [23-08-2025 INAVAIR ~ SPECIALTYJASHUTOS 9871433339  fashutosh@in [15-04-2026
ICOATINGS V/S M/SH GUPTA idolegalservic
[KANWAR les.com
[ENTERPRISES
[PRIVATE LIMITED
lo1 ICS (COMM) 22/2026 15-01-2026 M/S BALARF 9650682928  [unitedmark [16-04-2026
IMARKETING PVT. LTD,| (@unitedand
& ANR. V/S ASHOK| united.com
[KUMAR & ORS.
101 ICS COMM 125/2026  [02-04-2026 [PUNJAB NATIONALJPARAS 9810600656 arasaggarw [17-04-2026
[BANK V/S ROHTASH [AGGARW aladv@gmail
AL Lcom
101 ICS (COMM) 123/2026  [01-04-2026 [PUNJAB NATIONALJALOK 8745891899  jalokmaina46 [21-04-2026
[BANK V/S HARPREETICHANDR (@gmail.com
ISINGH A MAINA
138 [SH. GORAKH NATH PANDEY,NORTH- l201, New/CS (COMM) 26/2026 23-03-2026 ICHAMAN PRAKASHNITESH [9911405003 dv.kumarni [04-04-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building IGUPTA [KUMAR tesh@gmail.
o1 IKKD s DEEPAK ICHAURAS fcom
A
|--do---- [CS (COMM) 27/2026 27-03-2026 ISUPRABHA MITRAARCHIT (9599043045 [legal@sigmali04-04-2026
[THROUGH SPASINGHAL legal.in
[HOLDER
s MOHD YAMEEN
|--do---- |CS (COMM) 29/2026 09-04-2026 ISTATE BANK OF INDIAKRISHAN (9910577700 rishankumaf20-04-2026
s SEPOY MUKESHKUMAR randassociat
[KUMAR SINGH les@gmail.co
|--do---- |CS (COMM) 131/2026 [17-04-2026 ISAT CREATIONS VSKAILASH (9711133630 [kailashadv@ [24-04-2026
[FOUZI ENTERPRISES |CHAND lgmail.com
|--do----  [MISC DJ [195/2026  [17-04-2026 [MS JSB SATYAM Vs MSRAVI 8447990925 fadvraviranja [28-04-2026
[SUDHARAKARA [RANJAN n.official @g
[INFRATECH PVT LTD mail.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
ISH. SUDESH KUMAR, DISTRIC 1301, New[CS [CS(COMM) [24.02.2026 [PRADEEP KUMAR VSISIDHANT |9650677902 [SIDHANTD [07.04.2026
WUDGE, COMMERCIAL COURT-01 ICourt COMMERCIAL) [NO. / SINDH[DHINGRA| [HINGRA@G
[Building, l112/2026 GARMENTS IMAIL.COM
[KKD/Delh
1301, NewlCS [CS(COMM) [19.10.2024 ISANSHUTI PHARMAT Rlg988196722 [ADVTRARO [08.04.2026
ICourt COMMERCIAL) [NO. 537/24 [PVT LTD VS KAPIJARORA [RA@GMAIL,|
[Building, ICHAWALA ICOM
[KKD/Delh
1301, New[CS ICS (COMM)06.02.2026 [PSJ INTERNATIONALSACHINK (9136136336 [ADVSKJAIN [08.04.2026
ICourt COMMERCIAL) [NO. 75/2026| [TRADING LLP VS M/SJUMARJAIL @GMAIL.CO]
[Building, [VEDANTA NOTE BOOKN M
IKKD/Delh|
1301, New(CS ICS (COMM)(16.03.2026 M/S BRIJBIHARIASHISH (9810567556 |ASHISHCH [30.04.2026
ICourt COMMERCIAL) [NO. ICONCAST LTD. VS M/SCHOUDH IOUDHARY
[Building, 146/2026 [NAVAYUGA IARY @GMAIL.CO|
IKKD/Delh [ENGINEERING CO|| M
i [LTD.
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM [COMMERCIAL ICS 13-02-2025 RAJEEV JAGGA  VSfSriballabh [9650300173 [sriballabh@g01-04-2026
WUDGE, (COMMERCIAL COURT) INO 208  [CIVIL ICOMM/103/| [PTYUSH KUMAR VIG haran imail.com
2026
[ROOM  [COMMERCIAL ICS 28-03-2026  |BANK OF BARODA VSUmesh 9910568669 fadvumeshjosj07-04-2026
INO 208 [CIVIL ICOMM/171/ [PARAG JAIN oshi & i@gmail.co
2026 |Associates
[ROOM [COMMERCIAL [CS 04-04-2026 INKG Enterprises| [10-04-2026
INO 208 [CIVIL ICOMM/184/| [Through its Prop Nitin|
2026 [Kumar Gupta Vs
Municipal ~Corporation|
f Delhi And Another
JROOM  |COMMERCIAL ICS 16-03-2026 IDHEERAJ KUMAR VSSIDHANT (9650677902  [sidhantdhinr [11-04-2026
INO 208 [CIVIL ICOMM/148)/| [DIWAKAR KUM. HINGRA| @advocates
2026 ISINGH lidhantdhingr
fa.com
ROOM  (COMMERCIAL ICS 13-02-2026 IM/s Heilig HealthcareMAYANK (9873079397 [thejusticeally[18-04-2026
INO 208 [CIVIL ICOMM/82/ [Pvt Ltd Vs M/s LouisOSHI official@gma
2026 land Clark| il.com
[Pharmaceutical LLP and|
Ors
ROOM  [COMMERCIAL ICS 28-02-2026 [UNION BANK OFsandeep (0811912208, [Candidlawco [21-04-2026
INO 208 (CIVIL ICOMM/126/ INDIA Vs MR NASIRltyagi npanv@gma|
2026 [HUSSAIN il.com
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ICOMMERCIAL ICS 03-06-2024 IM/s Tayaje And Sons{Ashish 9899695533  jop— [22-04-2026
INO 208 [CIVIL ICOMM/328 [Pvt Ltd Vs. MukeshAggarwal( laggarwal@re
2024 [Kumar ), diffmail.com
ROOM  [COMMERCIAL ICS 10-03-2026 [PUNJAB AND SINDP.K. 9350153501 [sachdevapk [22-04-2026
INO 208 [CIVIL ICOMM/134/| [BANK Vs SHAISTA ISACHDEV (@gmail.com
2026 A
ROOM  [COMMERCIAL ICS 22-04-2026  [M/S NITYA ELECTROVANTIK (9625941599 fdvocate@le [23-04-2026
INO 208 [CIVIL ICOMM/228 ICONTROLS PVT LTD VsA lgals365.com
2026 IM/S BGR ENERGY[PACHAUR
ISYSTEMS LIMITED [
JROOM [COMMERCIAL ICS 18-04-2026 ICANARA BANK VSSANJEEV [9711142200 kchopra6791 [25-04-2026
INO 208  [CIVIL ICOMM/222 [KAUSHAL KUMARICHOPRA (@gmail.com
2026 IGAUR
ROOM  [COMMERCIAL ICS 10-04-2026 IDHERAJ KUMAR VSSIDHANT (9650677902 fidhantdhing[25-04-2026
INO 208  (CIVIL ICOMM/199/ BISMILLAH QURAISI |[DHINGRA ra@advocate
2026 isidhantdhing
fra.com
ROOM  [COMMERCIAL ICS 18-02-2026 M/S RKBOXMohit 7838971053 dv.mohit4 [25-04-2026
INO 208 [CIVIL ICOMM/100/| IMANUFACTURING COfTaneja @gmail.com
2026 s M/S SUDHARMA|
IAPPARELS
[|ROOM  [COMMERCIAL ICS 28-03-2026 [BANK OF BARODA VS[Umesh 9910568669 fadvumeshjos29/04/2026
INO 208 [CIVIL ICOMM/171/ [PARAG JAIN Joshi hi@gmail.co
2026 IAssociates
K41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA B03, NewCS(COMMERCIAL)CS(COMM) [01.04.2026 ICANARA BANK VSSUNIL [24.03.2026
WUDGE, COMMERCIAL COURT ICourt 175/2026 'AIBHAV GOYEL [KUMAR
[Building VHA
1303, New|CS(COMMERCIAL)CS(COMM) (04.04.2026 IMUNEESH GAKHREJAIAPOORVA [20.02.2026
ICourt [179/2026 S M/S EASY BAKE[THAKRAL
[Building [PVT LTD
1303, NewCS(COMMERCIAL)CS(COMM) [04.04.2026 [BANK OF BARODA VS[UMESH 103.12.2025
ICourt 181/2026 [RISHABH KUMAR POSHI
[Building




CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E
N

MOBILE E LID ELECTRONIC
NUMBER SERVICE  OF]
PROCESS

SH. PAWAN KUMAR MATTO DJSHAHDARA
(COMM-04)

1303, NewCS(COMMERCIAL)CS(COMM) (04.04.2026 IGURINDER SINGHF VSVIKAS [28.03.2026
ICourt 185/2026 [M/S PET TRADERS SHARMA
[Building
1303, NewCS(COMMERCIAL)CS(COMM) [06.04.2026 M/S PANDEX[VASUDHA| [26.03.2026
ICourt 187/2026 ISTORAGE SYSTEMSAERY
[Building PVT LTD VS M/S

INOIDA METRO RAI[

ICORPORATION LTD
1303, NewlCS(COMMERCIAL)CS(COMM) [07.04.2026 BANK OF BARODA VS[UMESH 105.04.2026
ICourt 193/2026 [FAHAD HAYAT KHAN POSHI
[Building
1303, NewlCS(COMMERCIAL)CS(COMM)2[13.04.2026 IMAHESHCHAND VSANKIT 9.04.2026
ICourt 10/2026 [FAMILY HEALTHKUMAR
[Building ICARE HOSPITAL PVT,

[LTD.
1303, New{CS(COMMERCIAL)CS(COMM)2[11.04.2026 BANK OF BARODA VSJUMESH 109.04.2026
ICourt 03/2026 IAMIT JOSHI
[Building
1303, New/CS(COMMERCIAL)CS(COMM)2[11.04.2026 [BANK OF BARODA VSIGEETANJ 108.04.2026
ICourt 05/2026 [NARENDER KUMAR  ALI
[Building ISHARMA
03, NewCS(COMMERCIAL)CS(COMM) [21.04.2026 IAURETICS PUBLIC[VASUDHA 106.04.2026
ICourt 277/2026 [LIMITED COMPANY VSAERY
[Building [BASANTI DEVI
03, New[CS(COMMERCIAL)CS(COMM)2[28.04.2026 ICANARA BANK VSMANISH [13.04.2026
ICourt 135/2026 IABHISHEK [KUMAR
[Building
1303, New/CS(COMMERCIAL)CS(COMM) [29.04.2026 IMANOJ JAIN VS MSRISHABH [21.04.2026
ICourt 237/2026 RARO STILEGUPTA
[Building [INTERIORS PVT LTD
INIL




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

43 [SH. DEVENDER KUMAR JANGALA,NORTH-
IDISTRICT JUDGE, COMMERCIALIWEST
ICOURT

44 [SH.VINOD YADAV, DISTRICTINORTH- INIL
WUDGE, (COMMERCIAL COURT) WEST

45 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. SHAILENDER MALIK,NORTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
47 |SH. RAJ KUMAR, DISTRICT JUDGESOUTH 1603 [COMMERCIAL ICS COMM.06.03.2026 [UNION BANK OFALKA 971134390 dvocateshya[18.03.2026
I((COMMERCIAL COURT-01 WEST ISUIT [117/2026 [INDIA V/S INDRAMISHRA mjha@gmail,
[KUMARI lcom
1603 [COMMERCIAL ICS COMM.,06.03.2026 [UNION BANK  OFALKA 971134390 dvocateshya[18.03.2026
IARBITRATION  [116//2026 INDIA V/S MONIKAMISHRA Imjha@gmail,
ISURI fcom
1603 ICOMMERCIAL ICS COMM.J22.01.2026 [BANK OF INDIA Vs/DHARME (8384089688 [dwarka2new [24.03.2026
ISUIT 134/2026 [DHARMENDRA INDER idelhi@banko
[KUMAR [KUMAR ffindia.co.in
kU8 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIALIWEST
ICOURT-02

k49 [SH. GAUTAM MANAN, DISTRICTSOUTH INTL
WUDGE, COMMERCIAL COURT-03 [WEST

50 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 [WEST




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS




[LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH OF April 2026

DISTRICT COURT NAME COURT CASE TYPE CASE COUNT
NO. (NO. OF CASES

RANDOMLY

ALLOCATED)

[TIS HAZARI COURT IMS. NEELOFER ABIDA PERVEEN[784 ICS (COMM)
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
IOMP (I) Comm b
IOMP (COMM) i
JARB. A. COMM n
Misc. DJ 5
[Execution (Comm) 8
2 TIS HAZARI COURT ICENTRAL ISH. RAJESH KUMAR GOEL, DISTRICT[785 ICS (COMM) 5
WUDGE (COMMERCIAL COURT)-02
IOMP (I) (COMM) 2
IOMP (COMM) L
IM/DJ B
[EXECUTION 15
IM.EXECUTION 1l
I3 [TIS HAZARI COURT ICENTRAL IMS. DEVENDER KUMAR SHARMA,786 ICS (COMM) 2
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
IOMP (I) Comm 1l
[Execution (Comm) 2
n [TIS HAZARI COURT [CENTRAL [MS ANIL KUMAR SISODIA, DISTRICT};87 [cS (coMM) b
WUDGE, COMMERCIAL COURT-04
IOMP (COMM) o
[EX. (COMM) b
M-EX 2
IOMP (I) (COMM) 13
IMISC. DJ L
5 [TIS HAZARI COURT ICENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 ICS (COMM) 6
((COMMERCIAL COURT)-05




[oMP (coM)

IMISC. DJ

[EXECUTION

[OMP (I) (COMM)

188

6 [TIS HAZARI COURT ICENTRAL ISH. RAM LAL MEENA, DJ COMM-06 TIS[789 ICS(COMM)/OMPI/EXECUTION 18
[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. ANIL ANTIL, DISTRICT JUDGE, ICS (COMM) 7
ICOMMERCIAL COURT-07
[EXECUTION (COMM) i
[OMP (I) (COMM) 5
Mis DJ 2
8 [TIS HAZARI COURT ICENTRAL SH. RAMESH KUMAR -II DISTRICTICENTRA [CS (COMM) o
JUDGE, COMMERCIAL COURT IL
[EXECUTION o
IOMP (I) (COMM) 3
IMISC. DJ 5
9 TIS HAZARI COURT ICENTRAL SH. ANIL ANTIL, DISTRICT JUDGE,CENTRA [CS(COMM) 6
ICOMMERCIAL COURT-09 IL
IEXECUTION (COMM) 5
IOMP (I) (COMM) o
Mis DJ n
1o [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,[CENTRA [CIVIL
ICOMMERCIAL COURT IL
1 [TIS HAZARI COURT SH. MUKESH KUMAR, DISTRICTICENTRA [TOTAL CASES E-FILED IN THE| 20
WUDGE, COMMERCIAL COURT IL IMONTH AND RBT
12 TIS HAZARI COURT SH. LAL SINGH, DISTRICT JUDGE,CENTRA |CS(COMM) 3
ICOMMERCIAL COURT IL
IOMP(I)COMM b

[EXECUTION (COMM




IMISC EX 1l

[EX COMM AWARD BY ARBp
ICOMM

MP (COMM.) 2
13 [TIS HAZARI COURT SH. RAKESH PANDIT, DISTRICTICENTRA [cS(COMM)+COUNTER CLAIM 10
WUDGE, COMMERCIAL COURT IL
MP(I) COMM
[EXECUTION / EX. AWARD BY ARBITRATOR
1SC. DJ + MISC EX 0
0
MP(COMM)
TOTAL 277
4 [TIS HAZARI COURT WEST SH. ASHUTOSH KUMAR, DISTRICT[;89 lcs 22
WUDGE (COMMERCIAL COURT)
OMP (I) B5
|Arbtration Case n
[Execution 8
[Ex Arb Comm 8
s IMS. PREETI AGARWAL GUPTA90 [cs coMm 5
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
IOMP COMM n
[OMP 1 COMM g
IEXECUTION COMM 6
IMISC DJ b
16 IWEST SH. RAGHUBIR SINGH, DISTRICT791 ICS COMM 5
WUDGE (COMMERCIAL COURT)-03
IOMP COMM 1l

MP I COMM ba




7

I[EXECUTION COMM

IMISC DJ

ISH. SANJEEV AGGARWAL, DISTRICT]
WUDGE (COMMERCIAL COURT)

IWEST

ICS (COMM)

[Execution (comm)

Lo

IOMP (I) (COMM)

21

IMISC. DJ 1l
8 ISH. RAJ KUMAR TRIPATHI, DISTRICT|WEST ICS (COMM.) 20
WUDGE (COMMERCIAL COURT)
[Ex(comm) 4
IOMP(I)(COMM) 19
IOMP(COMM) il
IMISC(DJ) i
o SH. NARESH KUMAR MALHOTRAJWEST [CS(COMM) g
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
MP(I)(COMM) s
[EXECUTION (COMM) 7
[EXE. COMM AWARD “u
IMISC DJ/ CIV DJ b
ICONTEMPT n
TOTAL 381
20 IPATIALA HOUSE COURT INEW DELHI [SH. PULASTYA PARAMCHALA, 44 ICS(COMM) 20
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
TRADE MARK 2
IARBITRATION U/S 9 1o
IJARBITRATRATION U/S 34 L
IOTHER ARBITRATION CASES 3

IMISC. DJ/ COUNTER CLAIM




21

[EXECUTION(COMM)

3

WUDGE (COMMERCIAL COURT)

ISH. SANJAY KHANAGWAL DISTRICTj24

ICS (COMM)

7

[EX(COMM)

7

IOMP (COMM)

MP (I) (COMM)

MP (MISC) / (COMM)

IARB. A

IMISC. DJ

22

WUDGE (COMMERCIAL COURT)-03

IMS. DEEPALI SHARMA, DISTRICT]

ISUIT FOR RECOVERY

130

SUIT FOR TRADEMARKS

[EXECUTION PETITION

13

BJECTION U/S 34
IARBITRATION
ICONCILIATION ACT

IPETITION u/s 27
IARBITRATION
ICONCILIATION ACT

OFp
&

IAPPLICATION U/S 151 OF CPC 3

PETITION U/S o9 OF8
IARBITRATION &
ICONCILIATION ACT
TOTAL 195
23 [SAKET COURT [SouTH IMS. SAVITA RAO, DISTRICT614 ICS (COMM) 7
WUDGE(COMMERCIAL COURT)
[EX. COMM. 6
[EX. COMM. AWARD 8
MP (I) COMM. o
24 [ISAKET COURT [ISOUTH IMS. ANURADHA SHUKLA BHARDWAJ,503 ICS (COMM) 20
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
[EX. COMM. 5
503 IOMP (COMM) )
[EX. COMM. AWARD i
IOMP (I) COMM. 99
25 ISH. SANDEEP YADAV 614 ICS (COMM) 9




[EX. COMM.

[EX. COMM. AWARD

[OMP (I) COMM. bs
26 SH. AJAY KUMAR JAIN, DISTRICI503 lcs (comn 6
JUDGE (COMMERCIAL COURT)
(DIGITAL)-04
[EX. COMM. b

[EX. COMM. AWARD

IOMP (I) COMM.

69




27 ISH. LOKESH KUMAR SHARMA,| ICS (COMM) 9
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
[EX. COMM. o
IOMP COMM. L
[EX. COMM. AWARD 16
IOMP (I) COMM. b3
[TOTAL 453
28 [SAKET COURT [SOUTH-EAST [MS RAVINDER BEDI, DISTRICT] [COMMERCIAL B3+2(RBT)=35
JUDGE(COMMERCIAL COURT) L8
[BLOCK 1
29 ISAKET COURT ISH. LALIT KUMAR ICOMMERCIAL 7
ILD. DJ COMM-02, DJ-COMM-2, SAKET]
ICOURTS, NEW DELHI. 4
130 ISAKET COURT IDR. RAKESH KUMAR, DISTRICT] ICommercial Suit,
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and
o IConciliation Act &
[Execution Petition
131 SAKET COURT IMS. ANU GROVER BALIGA ICommercial Suit, & B4
[Execution Petition
21
132 [SAKET COURT IMS. NEELAM SINGH ICommercial Suit, R7
Petition u/s. 34 of Arbitration and|
oo IConciliation Act &
[Execution Petition
133 SAKET COURT IMS. NEERA BHARIHOKE, DISTRICT ICommercial Suit, o]
WUDGE(COMMERCIAL COURT) Petition u/s. 34 of Arbitration and)
23 IConciliation Act &
[Execution Petition
134 [SAKET COURT IMS. NIRJA BHATIA, DJ(DIGITAL)- - F
07SOUTH EAST DISTRICT,
130
135 ISAKET COURT IMS VEENA RANI, DISTRICT] CS (COMM)-11 EX-10-, MISC.32
WUDGE(COMMERCIAL COURT) IDJ -01, OMP ( COMM)-1, OMP,
B9 (I)(COM)-3, ARBA -0, RTI -0
[TOTAL 114
36 [KARKARDOOMA [EAST SH. DEVENDER KUMAR, DISTRICTR209 [CS(COMM-74) 4
WUDGE (COMMERCIAL COURT)
IOMP(COMM)-73 )
MP MISC L
(COMM)-76
137 [KARKARDOOMA IEAST IMS. RUBY ALKA GUPTA, DISTRICTJi01 ICS(COMM-74) 24
WUDGE (COMMERCIAL COURT)
IOMP(COMM-73) N
IMISC DJ b




[OMP (COMM)-78

[TOTAL

47

138

[KARKARDOOMA

INORTH-EAST

ISH. GORAKH NATH PANDEY, DISTRICT{74
WUDGE (COMMERCIAL)-01

[CS (COMM)

1

IMISC. DJ

[EXECUTION PETITON

1o

[EXECUTION (COMM) AWARD)
IBY ARB. COMM.

3

[TOTAL

41

139

IKARKARDOOMA

ko

41

l42

[SHAHDARA

SH. SUDESH KUMAR, DISTRICTj7
UUDGE, COMMERCIAL COURT-01

ICS(Comm)

I[EXECUTION

IMISC.DJ CASE

MP(I)(COMM)

[OMP(COMM)

RESTORED/RBT

IMS. KIRAN BANSAL 156

ICS(Comm)

n8

156

[EX COMM

156

IOMP COMM

156

IMISC DJ

SH. SANJAY SHARMA-II, DISTRICTj303
VUDGE, COMMERCIAL COURT

ICS(Comm)

5

I[EXECUTION

3

IMISC.DJ CASE

IOMP(I)COMM

RESTORED/RBT

SH. PAWAN KUMAR MATTO DJ
(COMM-04)

[cS(coMM)

5

lOMP(COMM)

IOMP(I) COMM

[Ex

Misc Case

IRBT/RESTORED




[Transferred

138




a3 [ROHINI COURT INORTH-WEST [SH. DEVENDER KUMAR JANGALA,;58 [CS(COMM) L5
IDISTRICT JUDGE, COMMERCIAL
ICOURT
IOMP 68
IMISC DJ 8
EX 26
l4a SH.VINOD YADAV, DISTRICT JUDGE,};59 [cs(coMm) b1
((COMMERCIAL COURT)
IOMP(Comm.)/OMP (I)(Comm.) (60
IMISC DJ/RTI 3
[EX 22
TOTAL 283
a5 [ROHINI COURT INORTH SH. JAGDISH KUMAR, DISTRICT};60 [cS(CoMM.) )
WUDGE, COMMERCIAL COURT
(OMPi(COMM)& OMP (Comm) 111
IEXECUTION 29
Misc. Application DJ <]
[Review Pet/ Cont.Pet/Counter3
(Claim
46 INORTH ISH. SHAILENDER MALIK, DISTRICT] ICS(COMM.) kU9
WUDGE(COMMERCIAL COURT)
[OMPi(COMM)& OMP (Comm) 9o
IEXECUTION 23
IMISC DJ/ARB 4
TOTAL 378




47 IDWARKA COURTS [SOUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGE603 ICS (COMM) 26
(COMMERCIAL COURT-01
IOMP (I) (COMM.) 12
IEX COMM AWARD 6
us IDWARKA COURTS ISH. BALWANT RAI BANSAL, DISTRICT|613 ICS (COMM) 19
WDUGE, COMMERCIAL COURT-02
MP (COM) 2
IOMP (I) (COMM.) 21
[EX COMM AWARD 6
49 [IDWARKA COURTS SH. GAUTAM MANAN, DISTRICT614 ICS (COMM) 0
WUDGE, COMMERCIAL COURT-03
[OMP (COM) 2
MP (I) (COMM.) o1
[EX COMM AWARD 4
5o IDWARKA COURTS SH. AJAY GULATI-I, DISTRICT JUDGE,509 ICS (COMM) o
ICOMMERCIAL COURT-04
[OMP (COM) n
IOMP (I) (COMM.) o1
[EX COMM AWARD 4
TOTAL 575

IGRAND TOTAL

2307




ILIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF April 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
ION NAME FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

G THEWITNESSES OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESSETS NTS EARING
S DATE

MS. NEELOFER ABIDAICENTRAL 1301, [Recovery ICS COMM -04.07.2025 [LEVIS STRAUSS VS13.04.20 [24.04.2026 [25.04.2026(11.05.2026 [12.05.2026 [21.05.202
PERVEEN DISTRICT JUDGE] [Extension [749/2025 JASHOK KUMAR  [26
((COMMERCIAL COURT)-01 Block, Tis|
[Hazari
[Courts,
IDelhi
1301, [Recovery ICS COMM-H+10.05.2024 [VIKAS GUPTA VS|25.04.20[19.05.2026 21.05.2026 [03.06.2026/04.06.2026 [14.07.202
[Extension 585/2024 IRAHUL GUPTA &p26
[Block, Tis| JORS.
[Hazari
(Courts,
Delhi
1301, [Recovery ICS COMM-H+11.09.2025 [ATUL JAIN  VS}23.05.20/01.06.2026 [13.07.2026 [04.07.2026[04.08.2026 |-
[Extension 1096/2025 JARVIND 26
[Block, Tis| ISRIVASTAVA
[Hazari
[Courts,
IDelhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [67/2026 19.01.2026 [MANOJ GOYAL VS/01.04.20[10.04.2026 [10.04.2026[15.04.2026 [08.05.2026 [11.05.202
IDISTRICT JUDGE /S GANNON[26 [22.04.2026 2.04.2026[27.04.2026 16
I((COMMERCIAL COURT)-02 IDUNKERLEY AND|
ICO. LTD.
1306 ICS (COMM) [163/2026 05.02.2026 [ASHOK KUMAR @|04.04.22[13.04.2026 [13.04.2026 [23.04.2026[18.05.2026 [25.05.202)
JASHOK 0.04.2026 0.04.2026/12.05.2026
ICHOUDHARY VS|
JANIL CHAUDHARY
1306 ICS (COMM) [374/2025 [03.04.2025 [SHRIYAI 7.04.20[16.04.2026 16.04.2026 [20.04.2026}12.05.2026 [18.05.202
[ENTERPRISES VS[26 [27.04.2026 [27.04.202604.05.2026)
[DMIA NYATI LLP
1306 ICS (COMM) [69/2025 16.01.2025 [ASHOK  KAPOOR|11.04.20 [25.04.2026 [25.04.2026[16.05.2026 [04.07.2026 [18.07.202
S. M/S KASRR 26 130.05.2026 130.05.2026/06.06.2026) 16
1306 ICS (COMM) [182/2026 11.02.2026 [UNION BANK OFj15.04.20 [25.04.2026 [25.04.2026[29.04.2026[23.05.2026 [03.06.20
[[NDIA VSi26 8.05.2026 8.05.202613.05.2026 26
[BIJENDRA SINGH]
& ANR
1306 ICS (COMM) [361/2026 25.03.2026 [HAMDARD 24.04.20[08.05.2026 8.05.202611.05.2026 [23.05.2026 [26.05.202]
INATIONAL 26
IFOUNDATION
[[NDIA VS|
[HAMDARD
INTELLIGENCE
IAND WELFARE]|
lcar i aTian
1306 ICS (COMM) [1236/2025 [22.11.2025 [SINDHU IMPEX Vs[29.04.20/08.05.2026 8.05.2026[14.05.2026 [04.07.2026 [07.07.202]
IMAHABIR DAHIYA 26 [23.05.2026 [23.05.2026/01.06.2026 6
3_MS. DEVENDER  KUMAR|ICENTRAL 03, [Suit forlCS/COMM/1 [16.12.2025 [M/S CELESTIAL07.04.20[22.04.2026 14.05.2026J04.05.2026[18.05.2026 [18.05.202|
ISHARMA, DISTRICT JUDGE,| [Extension [Recovery 1336/2025 [KNITS FAB PVTf26 16
ICOMMERCIAL COURT-03 Block, Tis| [ILTD. VS KASHVI|
[Hazari IDESIGN
[Courts,
[Delhi
1303, [Suit forlCS/COMM/1[27.01.2026 [UNION BANK OFo08.04.2 [18.04.2026 [22.04.2026[22.04.202613.05.2026 [13.05.202
[Extension [Recovery 1/2026 INDIA VS JAGDISHo26
[Block, Tis| IPRASAD
[Hazari
[Courts,
IDelhi
1303, [Suit forlCS/COMM/8/03.01.2026 [NEOKRAFT 9.04.20/07.05.2026 [14.05.2026 [14.05.2026 [28.05.2026 [28.05.20
[Extension [Recovery 2026 [NTERIOR DECOR[26 26
Block, Tis S VIGOUR|
[Hazari IMOBILE INDIA|
ICourts, [PVT. LTD.
IDelhi




DISTRICT COURT CASE E CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI S RESPONDENT
1303, [Suit forlCS/COMM/ [05.12.2025 [SINGHLA [10.04.20[24.04.2026 105.05.2026/05.05.2026[19.05.2026 [19.05.202
[Extension [Recovery [1291/2025 AUTOTECH  PVT[26 6
[Block, Tis| ILTD. A&
[Hazari [TOSHNIWAL AUTO|
COHITS, [PARTS PVT. LTD. &ANR.
IDelhi
1303, [Suit forlCS/COMM/ [13.01.2026 [SURYA ROSHNI[24.04.20[13.05.2026 119.05.2026 [19.05.2026 [02.06.2026 [02.06.20
[Extension [Recovery 33/2026 ILIMITED VSe6 26
Block, Tis IMADDI RAMAIAH
[Hazari
[Courts,
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 23.07.2025 [NAITIK 6.04.20[PE- 13.04.2026 ANDBEFORE |BEFORE [BEFORE [14.05.202
IDISTRICT JUDGE, [EXTENSIO COMM)/83 IDEVELOPERS V/Si26 [14.04.2026 AND DE-PE- IDE- [14.05.2026 6
ICOMMERCIAL COURT-04 [N  BLOCK]| k/2025 IYATINDRA NIRVIK 29.04.2026 ANDI13.04.2026 [29.04.2026)
[THC [30.04.2026
IDELHI
1304 [RECOVERY [CS 23.07.2025 [NAITIK 6.04.20[PE- 13.04.2026 ANDBEFORE [BEFORE [BEFORE [14.05.202
[EXTENSIO COMM)/83 IDEVELOPERS V/Si26 14.04.2026 AND DE-PE- IDE- 14.05.2026 |6
[N BLOCK]| 13/2025 IYATINDRA NIRVIK [20.04.2026 AND[13.04.2026 [29.04.2026)
[THC [30.04.2026
[DELHI
1304 IRECOVERY [CS 03.07.2025 OHAN LAL V/Si17.04.20 [PE- 18.05.2026 ANDBEFORE |[BEFORE BEFORE/06.07.20
[EXTENSIO COMM)741/ TJAY KUMAR 26 119.05.2026 AND DE-PE- IDE- 106.07.2026 [26
IN  BLOCK] 2025 2.06.2026, 18.05.2026 [02.06.2026)
THC 103.06.2026, AND|
IDELHI 14.06.2026
1304 IRECOVERY [CS 28.05.2024 [BC SANITAN V/S]21.04.20 [PE- 28.05.2026 ANDBEFORE [BEFORE [BEFORE [13.07.202
[EXTENSIO COMM)109 ISIMRAN  SALUJAR26 [20.05.2026 DE-PE- IDE- [13.07.2026
IN  BLOCK]| 13/2025 [PROPRIETOR [1.07.2026 ANDP8.05.2026[01.07.2026
[THC ISALUJA SANITARY| (02.07.2026
IDELHI ISTORE
1304 IRECOVERY [CS 15.10.2026 [KARTIKEY  GARG07.04.20[PE- 07.05.2026 ANDBEFORE [BEFORE [BEFORE 1.06.202]
[EXTENSIO COMM)110 IAND ORS  V/Sk6 108.05.2026 ANDPPE- [DE- 1.06.2026
IN  BLOCK]| lo/2025 [UMANG GUPTA IDE- 18.05.2026 AND|07.05.2026/01.07.2026
[THC [19.05.2026
IDELHI
1304 IRECOVERY [CS 23.04.2026 [RAJAN SHARMA[]23.04.20|PE- 02.06.2026,BEFORE [BEFORE [BEFORE [15.07.202
[EXTENSIO COMM)931/| V/S SHARAD}]26 3.06.2026 AND{02.06.2026[DE- 15.07.2026
IN  BLOCK]| 2025 [KUMAR JAIN 104.06.2026 AND| 103.07.2026]
[THC [DE- 03.07.2026
IDELHI
1304 [RECOVERY [CS 21.04.2026 [BRIJ MOHAN]J27.04.20[PE- 25.05.2026 ANDBEFORE |BEFORE [BEFORE 9.07.20
[EXTENSIO COMM)420 IMEHTA V/S MLLj26 [26.05.2026 DE-PE- IDE- 9.07.2026 26
IN  BLOCK] 2025 [EXPRESS 101.06.2026 ANDP25.05.202601.06.2026
THC ISERVICES PVT LTD 105.06.2026
IDELHI
1304 [RECOVERY [CS 130.10.2025 [SHRI TIRUPATI30.10.20 [PE- 08.06.2026BEFORE [BEFORE [BEFORE [21.07.202
[EXTENSIO COMM)1132] [ENTERPRISES V/Sp2s5 IAND 09.06.2026,]PE- IDE- I21.07.2026 (6
IN  BLOCK] 2025 JAKSHIT JAIN IDE- 06.07.2026/08.06.2026}06.06.2026)
[THC IAND 07.07.2026
[DELHI
I5 [SH. MANOJ KUMARICENTRAL
IDISTRICT JUDGH
((COMMERCIAL COURT)-05




SR COURT

DISTRICT

COURT
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CASE E

CASE NO.

DATE
REGIL

ONER NAMEDATE OF CASE MANAGEMENT HEARING
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ISH. RAM LAL MEENA, DJ|CENTRAL INIL
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI
7 |SH. MUKESH KUMARICENTRAL 1302 S(COMM)  948/2025  [23.08.2025 [VIPIN JAIN & ANR[22.04.20[2.04.2026 [19.05.2026 [12.05.2026 [09.07.2026 |17.07.202 [NIL
IGUPTA, DISTRICT JUDGE,| /S SURENDERR6 6
ICOMMERCIAL COURT-07 [KUMAR VINOD)
[KUMAR
8 [SH. RAMESH KUMAR -IICENTRAL [NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
lo [SH. ANIL ANTIL, DISTRICIICENTRAL [109 RECOVERY [CS [02-04-2026 JHari Lal Yadav VS
JUDGE, COMMERCIAL [EXTENSIO COMM)/38 Saurav Gupta
ICOURT-09 IN  BLOCK| /2026
[THC
[DELHI
ICS 09-04-2026 [Union Bank of Indi:
COMM)/42 s YASH KUMAR
/2026
ICS 10-04-2026 [Hamdard National
COMM)/43 [Foundation ( India )|
/2026 s Hamdard Welfare]
ISociety
ICS 13-04-2026 [NAVKAR TECHTEX]
COMM)/44 ILIMITED Vs GOPI|
[2/2026 [LEATHERS AND CO
ICS 23-04-2026 [Kanchan Fashio
COMM)/47 Private Limited Vg
/2026 Patinder Arora
ICS 25-04-2026 [ELIXI
COMM)/48 [INTERNATIONAL
/2026 ISA Vs MEDICINE]|
[HOUSE
ICS 28-04-2026 [ICICI Bank Vs MD)
COMM)/491 JADIL
2026
1o [SH. AJAY PANDEY,CENTRAL [309 ICS (COMM) [CS(COMM)/13111-12-2025 P AI PRAKASH JAIN|01.04.20} ILC |As peq]
IDISTRICT JUDGE,| s ASHISH GOYAL [26 appointed forder, lisy
ICOMMERCIAL COURT ffor
levidence  [witnesses
recording |be filed|
within 15
ays a
idad
1309 ICS (COMM) [CS (COMM)/514j09-05-2025 [Anil Kumar Guptal15.04.20 [PE: 12.05.2026 F |As peq|
s Municipall26 rder, list]
ICorporation of Delhi Jof
[witnesses
be filed|
within 15|
idays ag
1309 ICS (COMM) [CS (COMM)/74/321-01-2026 [Neeraj Gupta Vs[21.04.20 [PE: 02.06.2026 F |As per
Welcome Footwear [26 rder,
plaintiff to|
ffile the]
levidence b,
ay off
faffidavit.
1309 [CS (COMM) [CS (COMM)/226}01-02-2026 [PUPINDER PALj21.04.20} F |As peq]
ISINGH Vsle6 rder,
IMUNICIPAL Iparties are]
ICORPORATION OF directed tof
IDELHI ffile the lisy
f
witnesses
s



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI RESPONDENT

1309 ICS (COMM) [CS (COMM)/204/17-02-2026 TON BANK OF]24.04.20[PE: 13.05.2026 F |As pe
INDIA Vs Ashok26 rder,
[Kumar atter
ladjourned
for PE on|
13.05.2026

1309 °S (COMM)  [CS (COMM)/205117-02-2026 [UNION BANK OFj24.04.20[PE: 13.05.2026 F IAs pej|
INDIA Vsi26 rder,
chanderpal through Imatter
its legal heir djourned
for PE o
13.05.2026

09 ICS (COMM) [CS (COMM)/23623-02-2026 [UNION BANK OF]24.04.20|PE: 13.05.2026 F As pey]
INDIA Vs SUNILj26 order,
JAND ORS. [matter
djourned
for PE o
13.05.2026

1 [SH. MUKESH KUMAR,(CENTRAL |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

12 [SH. LAL SINGH, DISTRICTICENTRAL Qo1 ICS (COMM) [700/25 l01-07-2025 [STATE BANK OF.05.2026]
WUDGE, COMMERCIAL INDIA Vs RAJ RANI ffor
ICOURT lcross-
lexamina
ftion  off
[PW-1
land

ICS (COMM) [126/26 0-01-2026 [SAFEART 22.04.20
[INDUSTRIES PVT]26 for
ILTD Vs ANILP.E,

[KUMAR CHAPLOT [29.04.20
26  for]
IDE

ICS (COMM) 1272/25 02-12-2025 [Union Bank of Indialt7.04.20
s MOHD SULTAN [26  for
[P.E,

8.05.20|
26  for
IDE a

ICS (COMM) [213/26 19-02-2026 [YOGESH 04.05.20|
IAGGARWAL Vsi26  for
IMCD [PE,
[11.05.20
26  for
IDE
land18.0
A

h3[SH. RAKESH  PANDIT,CENTRAL [j02 [CIVIL SUIT _[CS(COMM)- [07.07.2025 [Vogesh Aggarwal _ [YES
[DISTRICT JUDGE), [779/2025 /s

ICOMMERCIAL COURT IMunicipal
ICorporation of Delhi

Koz ICIVIL SUIT  [CS(COMM)- [19.05.2025 [NIKE INNOVATEYES
576/2025 ICV AND ANR
/s

IBILAL KHALID)|
JAND ANOTHERS

o2 ICIVIL SUIT  [CS(COMM)- [15.05.2025 [RAMESH BRIJ LALYES
l546/2025 ISANTANI VS
ISAURAV GOEL

g4 SH. ASHUTOSH KUMAR,WEST lcs ICS [31-01-2025 |[MUNNA LAUi1-04- [Nil INil INil INil INil INil
[DISTRICT JUDGE| COMM)/86 IYADAV 2026
((COMMERCIAL COURT) 2025 IPROPRIETOR M/S|
IMARK
[ENGINEERING
ISYSTEM Vs Dolphin|
JAqua Cure Pvt Ltd

lcs ICS 11-09-2025 [DAYA NAND SINGHJ13-04- [Nil INil INil INil INil INil
COMM)/76 IPROP. OF M/SR026
/2025 ISKYZED
IMANAGEMENT
JAND
[NFORMATION
ISERVICES Vs

InYS AL Q.
S ICS 11-09-2025 [DDV  Managementjt3-04- [Nil INil INil INil INil INil
COMM)/767| [Services Private2026
2025 [Limited Vs Dtwelve|
ISpaces Private|
[Limited



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT

28-11-2025 [State Bank of Indial22-04-
s Devendra Kumar {2026

5 [MS. PREETI AGARWALWEST [NIL
IGUPTA, DISTRICT JUDGE
((COMMERCIAL COURT)-02

16 SH. RAGHUBIR SINGH,WEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

h7 [SH. SANJEEV AGGARWAL|WEST INTL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

18 [SH. RAJ KUMAR TRIPATHI,'V_VEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

19 (SH. NARESH KUMARWEST [INIL
IMALHOTRA, DISTRICT|
WUDGE (COMMERCIAL
ICOURT)

20 SH. PULASTYAINEW DELHI [t ICS(COMM) [|97/2022 07.01.2022 [NISSIN ABC01.04.20/ALREADY FILED  [NOT INOT IDATE NOTDATE IFINAL
IPARAMCHALA, DISTRICT ILOGISTICS PVT[26 [FILED [FILED IGIVEN INOT IARGUMEN(
WUDGE (COMMERCIAL [LTD. v/s PSP| IGIVEN [T/
ICOURT)-01 ICARGO AND| 27.07.2026

JALLIED SERVICES|
ILLP
ICS(COMM) [339/2025 |07.05.2025 [M/S SETLITE07.04.20ALREADY FILED  [NOT INOT IDATE NOT|DATE [EVIDENCE]
[ENGINEERS LTD.[26 [FILED [FILED IGIVEN INOT
S. IGIVEN 9.07.2026
IMULTITECH INDIA
ICS(COMM) [327/2020 [16.06.2020 [Institute Of Medico08.04.2 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ILegal  Publicationsf026 [FILED [FILED IGIVEN INOT JARGUMEN|
[Pvt Ltd Vs IGIVEN [T/
IDivaEnterprises Pvt] [18.07.2026
ILtd
ICOUNTER  |27/2021 22.09.2021 [DIVA 8.04.2 ALREADY FILED [NOT INOT IDATE NOTDATE [FINAL
ICLAIM [ENTERPRISES 26 [FILED [FILED IGIVEN INOT IARGUMEN(
[PRIVATE LIMITED| IGIVEN [T/
s. INSTITUTE] 18.07.2026
FMEDICO-LEGAL
[PUBLICATION
ICS(COMM) |[289/2025 [22.04.2025 [Anamya Industries09.04.20ALREADY FILED [NOT INOT IDATE NOTDATE larguments
s. Movers26 [FILED [FILED IGIVEN INOT n
[[nternational IGIVEN reliminary
Consultancy Py issue/
ILtdand Ors [03.06.2026)
ICS(COMM) [578/2022 10.06.2022 |[ANAND GLASS|09.04.20ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ORKS v. SAILKOT[26 [FILED [FILED IGIVEN INOT JARGUMEN|
ISHOP IGIVEN [T/
12.08.2026
ICS(COMM) |481/2025 25.08.2023 [CAPT SHIVANKJ11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE arguments
IMATHUR Vs AIRR26 [FILED [FILED IGIVEN INOT n
[[NDIA LTD IGIVEN reliminary]
fissueson
[28.07.2026
ICS(COMM) ©82/2025 [25.08.2023 [CAPT ADITYA[11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE larguments
ISINGH THOLIA Vs26 [FILED [FILED IGIVEN INOT n
JAIR INDIA LTD IGIVEN  [preliminary|
fissueson
[28.07.2026




DISTRICT COURT CASE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT

ICS(COMM) ©83/2025 [26.08.2023 [CAPT ANKUR}11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE arguments
ISINGH Vs AIRR6 [FILED [FILED IGIVEN INOT n
[[NDIA LTD IGIVEN reliminary]
fissueson
28.07.2026
ICS(COMM) W©85/2025 [26.08.2023 [CAPT NAVEEN[11.04.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE arguments
[KUMAR PANDEY Vsf26 [FILED [FILED IGIVEN INOT n
JAIR INDIA LTD IGIVEN  [preliminary|
fissueson
[28.07.2026
ICS(COMM) W©87/2025 [28.08.2023 [CAPT SAGAR[11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE larguments
ISURESH PATIL Vs26 [FILED [FILED IGIVEN INOT fon
JAIR INDIA| IGIVEN  [preliminary]|
ILIMITED fissueson
[28.07.2026
ICOUNTER  |18/2025 08.04.2025 [M/S AIR INDIA LTDj11.04.20 ALREADY FILED  [NOT INOT [DATE NOTDATE arguments
ICLAIM s CAPTAINR26 [FILED [FILED IGIVEN INOT n
INAVEEN KUMAR] IGIVEN reliminary]
IPANDEY fissueson
28.07.2026
ICOUNTER  J19/2025 08.04.2025 [M/S AIR INDIA LTDj11.04.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE arguments
ICLAIM s CAPTAINR6 [FILED [FILED IGIVEN INOT n
JANKUR SINGH IGIVEN  [preliminary|
fissueson
[28.07.2026
ICOUNTER  |0/2025  [08.04.2025 |M/S AIR INDIA LTD11.04.20 ALREADY FILED _ [NOT INOT [DATE NOT|DATE  prguments
ICLAIM s CAPTAIN SAGAR[26 [FILED [FILED IGIVEN INOT n
ISURESH PATIL IGIVEN  [preliminary|
fissueson
[28.07.2026
ICOUNTER  |21/2025 08.04.2025 [M/S AIR INDIA LTDj11.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE larguments
ICLAIM s CAPTAINR6 [FILED [FILED IGIVEN INOT fon
ISHIVANK MATHUR| IGIVEN  [preliminary|
fissueson
28.07.2026
ICS(COMM) [|904/2024 [13.11.2024 [SHIV PARSHADf17.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
PAIN Vs M/S EMCOR6 [FILED [FILED IGIVEN INOT IARGUMEN(
[PRESSMASTER PVT| IGIVEN [T/
ILTD 14.08.2026
ICS(COMM) 86/2025 [03.09.2025 [COGOPORT PVT}|20.04.20ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
LTD DELHI Vsl26 [FILED [FILED IGIVEN INOT IARGUMEN|
TPIN KUMAR| IGIVEN [T/
ISHARMA [13.08.2026
[PROPREITOR
IABHISHEK
VERSEAS
ICS(COMM) |466/2025 [06.06.2025 [M/S Gringo22.04.20/ALREADY FILED  [NOT INOT IDATE NOTDATE [rguments
[Entertainment LLP]26 [FILED [FILED IGIVEN INOT shall bej
[Through Its Partner IGIVEN  fheard  on|
ISh Avneet Singh Mad| both these|
s Mr Kirat Singh lissues
JAka Kirat Gill lon22.07.20
126.
ICS(COMM) [877/2024  [25.10.2024 [Striker ~Restaurantsj23.04.20ALREADY FILED  [NOT INOT IDATE NOTDATE JARGUMEN|
[Private Limited Vs26 [FILED [FILED IGIVEN INOT T ON|
ISpacebound ‘Web) IGIVEN  [ISSUES/31,
ILabs Private Limited l07.2026
ICS(COMM)  [781/2024 21.09.2024 [MURLIDHAR 24.04.20 ALREADY FILED  [NOT INOT IDATE NOTDATE [FINAL
ISEVANI SOLEf26 [FILED [FILED IGIVEN INOT JARGUMEN|
[PROPRIETOR M| IGIVEN [T/
IOF JAI GRAHA| 19.08.2026
[UDHYOG Vs SHREE|
IGURUKOOL
[INDUSTRIES LLP|
AN NDG
21 SH. SANJAY KHANAGWALNEW DELHI (CS —630 / 2024 8.08.2024 |SH. RAJESH|j07.04.2026 TTHIN[WITHIN ONENOT IDATE NOT|DATE NOTMISC.
IDISTRICT JUDGH ICOMM IKUMAR ONE EEK [FILED IGIVEN IGIVEN IAPPREA
I((COMMERCIAL COURT) IRASTOGI Vs WEEK INCE
M/S THH [11.05.202
INEW INDIA] 6
JASSURANC
[E CO. LTD.
ICS —155 /2024  [19.02.2024 |ASHWANI [08.04.2026 TTHIN[WITHIN ONENOT IDATE NOT|DATE NOTMISC.
ICOMM IKUMAR ONE EEK [FILED IGIVEN IGIVEN IAPPREA
ISOLE PROP| WEEK INCE
IOF SUDH] [15.09.202
IGARHWAL 6
IPANEER
[NIRMATA
oo ve o
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l24.02.2022 [HUGO BOSSji5.04.2026 IDATE NOT|DATE NOTMISC.
22MS. DEEPALI SHARMA,NEW DELHI [NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)29.07.2025 [State Bank Of Indiaj01.04.20{06.05.2026 INIL INIL INIL INIL INA
WUDGE(COMMERCIAL ICourt 1362/25 s. M/Sp6
ICOURT) Block-I ISIDDHAUTHER
12, New(Civil Suit ICS (COMM)09.09.2025 [Union Bank of Indiaj07.04.20[18.05.2026 INIL INil INTL INIL INA
ICourt k22/25 s. Deepika Tyagi |26
[Block-T
12, New(Civil Suit ICS (COMM)08.06.2023 [RIPPLES 09.04.20[06.05.2026 INIL INil INIL INIL 29.05.2026
ICourt 1362/23 [ENGINEERING PVT[26
Block-I ILTD Vs. MKM|
IASSOCIATES
12, New(Civil Suit ICS (COMM)06.09.2025 [Canara Bank Vs.)09.04.2007.05.2026 INIL INIL INIL INIL INA
ICourt K18/25 ISunil 26
Block-I
24 [MS. ANURADHA SHUKLASOUTH 16, NewlCommercial [CS (COMM)01.05.2025 [CANARA BANK VS[25.03.20[23.04.2026 [23.04.2026/21.05.2026 | 4.06.20
IBHARDWAJ, DISTRICT [Court [229/2025 IGURU CHARANJ]26 26
WUDGE(COMMERCIAL Block-I [YADAV
ICOURT)
16, NewCommercial [CS (COMM)03.04.2026 [SHER SINGH SAINI07.04.20[01.05.2026 101.05.2026 [18.05.2026 |- 03.07.20
ICourt 168/2025 S SANDEEP]26 26
Block-I ISINGHAL
16, NewCommercial |CS (COMM)31.07.2025 [SMALL FARMERS]15.04.20 [21.05.2026 21.05.2026 [13.07.2026 | 10.08.202F
[Court 1368/2025 JAGRI BUSINESS]26 16
Block-I ICONSORTITUM V|
M/S MATOSHRY]]|
JAGRO EXPORTS &
IORS
6, NewCommercial [CS (COMM)20.12.2023 [M/S SRIVASTAVA[16.04.20 WITHIN TWOPR2.05.2026[15.07.2026 | [17.08.202]
ICourt 665/2023 [INFRA ASSOCIATES]26 EEKS
Block-I S INDIAN OIJ
ICORPORATION
ILTD
16, NewCommercial |CS (COMM)17.10.2026 [M/S SATYA OMf]21.02.20 WITHIN TWO[R2.05.2026[10.07.2026 | 21.08.202F
ICourt k80/2025 ISECURITY 26 EEKS FROM|
[Block-I ISERVICES VS| [18.04.2026
[KENDRIYA
IDYALAYA
ISANGATHAN
16, NewCommercial |CS (COMM)i8.11.2025 [DELTA TROOPS}23.04.20WITHIN TWOPR3.05.2026[23.07.2026 20.08.20
(Court I525/2025 PVT LTD VSi26 EEKS FROM| 26
[Block-I JAMBIENCE [23.04.2026
[FACILITIES
IMANAGEMENT
16, NewCommercial [CS (COMM)06.11.2025 [STATE BANK OF27.04.20[WITHIN TWO[09.07.2026[12.08.2026 | 9.09.20 |
ICourt l505/2025 INDIA VS KRIPAL |26 IWEEKS 6
IBlock-I
6, NewCommercial [CS (COMM)28.07.2025 [SWAGATH VS NIAR25.04.20[WITHIN TWO[04.07.2026{03.08.2026} 1.09.202|
ICourt 861/2025 IRESTAURANT PVTj26 EEKS
Block-T ILTD




DISTRICT COURT CASE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM REGI RESPONDENT
25 [SH. SANDEEP YADAV ISOUTH 7, NewCommercial [CS(COMM)/ [04.07.2025 [EMU LINES PVT02-04- [12-05-2026 ithin  2Within  2Within 2flo/oy/20
ICourt 301/2025 ILTD. VS2026 eeks eeks eeks aftere6
IBlock-1 ISUPERLIFE INDIA losure  of|
JAGENCY PVT. LTD. IDE
17, NewCommercial [CS(COMM)/ [01.02.2024 [VICTORIA FOODS[5-04- [25-05-2026 ithin ~ 2Within  2Within 2(13/07/20 |-
ICourt l54/2024 PVT LTD. VSl2026 eeks eeks eeks aftere6
Block-I IKRRISHAADHYA closure  of|
[FOODS PVT. LTD IDE
26|SH. AJAY KUMAR JAIN,SOUTH NIL
IDISTRICT JUDGE|
((COMMERCIAL COURT,

(DIGITAL)-04

E|§H. LOKESH KUMAR[SOUTH lio, NewfCommercial [CS/COMM/3}i3-01-2023 [PANASONIC LIFEji5-01- [ log-10- [ [ [Final 29-04-
ISHARMA, DISTRICT] ICourt 13/2023 ISOULUTIONS 2024 2024 rgumentf2026
WUDGE(COMMERCIAL [Block-IT [NDIA P. LTD. V¢ [DISPOSED
ICOURT) JAMIT
[ENTERPRISES
ko, NewCommercial [CS/COM/38 |08-06-2023 M/S NLMK INDIAfo-07- [ [14-05-2025} F I 24-07-
ICourt [2/2023 ISERVICE CENTER[2024 2026
Block-IT S POSCO|
[POGGENAMP
[ELECTRICAL
ISTEEL
ko,  New/Commercial [CS/COM/54 [27-09-2023 |JAKMY BUILDCON25-09- | [26-11-2024 | + [Final [12-05-2026
ICourt /2023 [P. LTD. VS SMCRo24 |Argument|
Block-IT [ENTERPRISES P| s
[LTD.
o, NewCommercial [CS/COMM/9|24-02-2025 IENERGIZERS ITpi8-09- [ + - - s 7-07-
[Court /2025 ISERVICES VS PVR[2025 2026
Block-IT [INOX LTD.
ko, NewCommercial [CS/COMM/6/07-11-2023 [M/S GOLDEN]29-01- [ F - F F 21-07-2026)
ICourt 12/2023 [FOODS PRODUCTS]2026
Block-IT S. RAVI KANT|
IAWASTHI

28 [MS RAVINDER BEDI,SOUTH-EAST[NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICommercial |CS(Comm)/7[26.02.2022 [M/S ASHOK|09.4.202Within 15 days 5.05.2026] -
ILD. DJ COMM-02, DJ-COMM- 31/22 [BHAWAN FLAT]
2, SAKET COURTS, NEW| JOWNERS/

IDELHI. JOCCUPANTS
JASSOCIATION V|
IM/S CONTINENTAL|
ICONSTRUCTION

M
ICS(Comm)/1[18.12.2025 [BANK OF BARODA|09.4.202Within 15 days [15.05.2026 | _ -
l053/25 s SHATRUGHAN|6
[KUMAR PODDAR

ICS(Comm)/9[27.11.2025 |COMAC INDIA PVTji1.4.202 [Within 15 days 107.05.2026| -
b5/25 LTD Vs FORBES6
[ELITE

[TECHNOLOGY

ICS(Comm)/8|06.10.2025 [M/S IMPERIAf16.4.202 [Within 15 days 126.05.2026] | | -
l04/25 IDECOR

INDUSTRIES Vs
JANKIT
[BHUPENDRABHAI
[PATEL

ICS(Comm)/1[17.12.2025 TJAY GARG Vs[16.4.202 [Within 15 days 29.05.2026] -
l045/25 IM/S IREO GRACEG
IREALTECH PVT|
ILTD. AND ORS.




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI RESPONDENT
ICS(Comm)/4[16.01.2026 ION BANK OFj16.4.202 [Within 15 days 105.05.2026] | [ -
2/26 [INDIA Vs SANA6
IPRAVEEN

ICS(Comm)/1/02.03.2024 [Punjab Nationall16.4.202 Within 15 days 129.05.2026] | | -
138/24 IBank 16

ICS(Comm)/1[13.12.2025 ISHWAS SINGHAL21.4.202 [Within 15 days 29.05.2026] | [ [
1081/25 Prop. of M/s Analcol6

[[ndia Company) Vs
IM/S SEETU KOHLI
ICONCEPTS PVT|

ILTD.(THR. ITS|
IDIRECTOR/AR
ICS(Comm)/9/05.12.2025 [PORTRONICS 25.4.202|Within 15 days 106.07.2026] | L L
5/25 IDIGITAL PRIVATE6

ILIMITED Vs NEW,|
ISHOP CSTORE]
INETWORK PVT]

ILTD
ICS(Comm)/2[27.03.2025 PIT GLOBALf27.4.202 [Within 15 days 104.06.2026] | | l_
54/25 [FREIGHT 6

ISOLUTIONS

IPRIVATE LIMITED|
s SNNR PRIVATE|

[LIMITED
ICS(Comm)/8/03.02.2026 [THE JAMMU AND{28.4.202Within 15 days 22.05.2026] | _ _
8/26 [KASHMIR BANKl6

ILTD Vs MEHFOOZ

JAHMED
ICS(Comm)/1[14.03.2026 [STATAE BANK OF30.4.202[Within 15 days 20.05.2026] | - -
82/26 [[NDIA Vsl

ICHANDAN SHAW
ICS(Comm)/6[13.01.2026 |[Mandeep Pali30.4.202Within 15 days [29.05.2026| | [ [
13/26 IMankoo (Prop. off6

IM/s My  Globa
ander) Vs OYO|

[HOTELS AND|

[HOMES PVT LTD

130|DR. RAKESH KUMAR,(SOUTH-EAST |NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

131 MS. ANU GROVER BALIGA [SOUTH-EASTNIL

132 MS. NEELAM SINGH ISOUTH-EAST|NIL

133MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

B4 [MS. NIRJA BHATIA[SOUTH-EAST|NIL
IDJ(DIGITAL)-07, SOUTH|
[EAST DISTRICT,

135 MS VEENA RANI, DISTRICT|SOUTH-EAST[NIL
WUDGE(COMMERCIAL
ICOURT)




SR COURT

DISTRICT

COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

IPANDEY, DISTRICT JUDGE
((COMMERCIAL)-01

i ROOM REGISTRAT VS RESPONDENT
36[SH. DEVENDER KUMAR/EAST INIL
IDISTRICT JUDGH
(COMMERCIAL COURT)
B7|MS. RUBY ALKA GUPTA,EAST INIL.
IDISTRICT JUDGE|
(COMMERCIAL COURT)
38]SH. GORAKH NATHNORTH-EASTNIL,

139 |[SH. SUDESH KUMAR,SHAHDARA [301, New/CS(COMMER [Framing [Listing of Witness  |Affidavit ofjAffidavit ofWritten lOral IOther
IDISTRICT JUDGE,| (Court ICIAL) the [Evidence itness JArguments |Argument|Stages/Hea|
ICOMMERCIAL COURT-01 Building lissues Is [ring Date

1301, NewCS(COMMER [CS (COMM)06.04.2024 [PUNJAB AND SINDNIL INot Filed INot Filed [Not Filed [NO [NO [For P.E. -
ICourt ICIAL) 223/24 IBANK VS. SMT| [15.05.2026
[Building IDEEPALI MALIK [For D.E. |
19.05.2026
IF/A
[29.05.2026
1301, NewCS(COMMER [CS (COMM)]21.04.2025 [BANK OF BARODANIL INot Filed INot Filed [Not Filed [NO INO [PE
(Court ICIAL) 246/25 3 ASHISH] [21.05.2026
[Building [PANDEY IAND DE
26.05.2026
[F/A
4.06.2026|

4o [MS. KIRAN BANSAL,/SHAHDARA [ROOM NO[COMMERCIAICS COMM]|07-11-2025 [MANOJ JAIN VSjo4/04/2 NOT FILED INOT INOT INO- [NO IPE/14—05-
IDISTRICT JUDGE, 208 IL 637/2025 [BASANT KUMAR 26 [FILED [FILED 2026
((COMMERCIAL COURT)

IROOM NO|ICOMMERCIAICS COMMjo3-12-2025 [PUNEET 6/04/2NOT FILED INOT INOT INO- [NO IPE/08-05-
208 IL 682/2025 CHAKRAVARTY 26 [FILED IFILED 2026

[PROP. OF MS SHRI|

JANAND

[ENTERPRISES

[THROUGH HIS AR]

[KULDEEP

HAKDAVADTV 1

IROOM NOICOMMERCIAICS COMM]|01-12-2025 [Canara Bank Vsjo7/04/2 [NOT FILED INOT INOT INO- [NO IPE/06-05-
208 IL 673/2025 [Ravinder Kumar 26 [FILED [FILED 2026
[ROOM NOICOMMERCIAICS COMM]o01-12-2025 [Ruchi Collection Pvtjog/04/2[NOT FILED INOT INOT INO- INO IPE/11-05-
1208 IL 674/2025 ILtd Vs Shri Khatulo26 [FILED [FILED 2026

IShyam Megawee]

[MartAe LLP
IROOM NO|ICOMMERCIAICS COMM]|o02-12-2025 [Canara Bank Vs{to/04/2 [NOT FILED INOT INOT INO- INO IPE/06-05-
208 IL 1678/2025 [Hrishikesh Roy 26 [FILED [FILED 2026
IROOM NO|ICOMMERCIAICS COMM}fi3-05-2024 [M/s Puneet Textilesfi5/04/2 [NOT FILED INOT INOT INO- INO IPE/15-05-
208 IL [281/2024 s M/s A A Fashion [026 [FILED [FILED 2026
[ROOM NOICOMMERCIA|CS COMMp22-12-2025 [Bansal Enterprisesjt7-04- [NOT FILED INOT INOT INO- INO [PE/14-05-
208 IL [717/2025 s Rachil Pharma 2026 [FILED [FILED 2026




CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
RESPONDENT
[ROOM NOICOMMERCIAICS COMM[i1-08-2025 [SHRI NITESH|28-04- [NOT FILED INOT INOT INO- INO PE/16-05-
208 L ko4/2025 IKUMAR PROP OF2026 [FILED [FILED 2026
IMs DELHI CARE|
ISYSTEM Vs MS¢|
[HOSPIMED  LIFE|
ISCIENCE
41 |SH. SANJAY SHARMA-IL|SHAHDARA [303, New(CS(COMMER [CS(COMM) [04.08.2025 |[GURINDER SINGH|01.04.20Not Filed INO INot Filed [NO INO
IDISTRICT JUDGE| ICourt ICIAL) u77/2025 S M/S NOBLER6
ICOMMERCIAL COURT Building [ENTERPRISES &
JORS.
1303, NewCS(COMMER [CS(COMM) [08.01.2026 [M/S EMPIRE01.04.20Not Filed INO INot Filed [NO INO
ICourt ICIAL) 108/2026 JALCOBREV PVT]26
Building ILTD \E
IKAMALJEET
ISINGH & ORS
1303, NewCS(COMMER [CS(COMM) [16.02.2026 [BANK OF BARODA|06.04.20Not Filed NO INot Filed [NO [NO
(Court ICIAL) 188/2026 'S DANISH 26
[Building
1303, NewCS(COMMER [CS(COMM) [14.08.2025 [BANK OF BARODA|06.04.20Not Filed INO INot Filed [NO INO
(Court ICIAL) I500/2025 S MICHAEL 26
Building
1303, New|CS(COMMER [CS(COMM) [02.08.2025 [RAKESH KUMAR[08.04.2 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) k70/2025 JAGGARWAL VSjp26
Building IPREM PRINTERS &
JANR
1303, NewCS(COMMER [CS(COMM) [09.12.2025 [STATE BANK OFo08.04.2 [Not Filed NO INot Filed [NO [NO
ICourt ICIAL) 691/2025 [INDIA VS MSjo26
Building [PREETI SINHA
1303, New|CS(COMMER [CS(COMM)7 [24.12.2025 [CANARA BANK VS08.04.2 [Not Filed INO INot Filed |NO INO
[Court ICIAL) [27/2025 IM/S ROZI JEANS &{026
Building JANR.
303, New|CS(COMMER [CS(COMM)6 [27.11.2025 [ACHAL KUMAR}16.04.20 [Not Filed INO INot Filed [NO INO
[Court ICIAL) [70/2025 PAIN VS SAJEEVj26
Building [IKUMAR RAMUKA
303, NewCS(COMMER [CS(COMM)6 [05.12.2025 [HASHIM ALI VSf15.04.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 84/2025 IPATEL 26
Building
1303, New/CS(COMMER [CS(COMM)g9 [17.02.2026 [M/S SUPER(15.04.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) 2/2026 JAGENCIES VS. MS[26
[Building ISANTOSH KAUR
1303, New|CS(COMMER [CS(COMM)2 [15.01.2026 [APOORV JAIN VS/11.04.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) I5/2026 INAY BHARDWAJ |26
[Building
1303, New|CS(COMMER [CS(COMM)6 [04.11.2025 [SARAOGI ~ SUPER[17.04.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 3/2025 ISALES PVT LTD VSJ26
[Building IDEEPAK SINGH|
ISOLANKI
1303, New/CS(COMMER [CS(COMM) [31.01.2026 [BIKRAM PRASAD{20.04.20Not Filed INO INot Filed [NO INO
ICourt ICIAL) 56/2026 S M/S KALPANA]6
Building [ELECTRICALS &

IORS.




DISTRICT COURT ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
1303, NewCS(COMMER [CS(COMM) [08.01.2026 [M/S SWAGAT[20.04.20[Not Filed INO INot Filed [NO INO
ICourt ICIAL) 9/2026 [FASHION CO VSp6
[Building ISANJAY KUMAR
1303, NewCS(COMMER [CS(COMM) [17.01.2026 [SHRESTHA GOELj22.04.20Not Filed INO INot Filed [NO INO
[Court ICIAL) 132/2026 M/Sk6
Building [TITANTECH
[NDUSTRY PV
ILTD & ORS.
1303, New|Case Type ICS(COMM)9 [17.02.2026 [M/S PREM][23.04.20Not Filed INO Not Filed [NO INO
ICourt /2026 IPRINTERS VS M/S.f26
Building /S SHIVAM|
[TRADING CO.
1303, New(Case Type ICs(COMM) [26.02.2026 [M/S. KONCEPT23.04.20[Not Filed INO INot Filed |[NO INO
ICourt [119/2026 [ENTERTAINMENTS[26
[Building IVS. M/S MUSKAN|
JEK PAHAL SANGH
l42[SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304 |COMMERCIA ICS(COMM)/ M/S K Mo7-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 20
IDJ (COMM-04) IL 1327/2025 IAGENCIES IFILED [FILED [FILED 7-2026
S PAWAN|
ISUT
ISHARMA
ICOMMERCIA [CS(COMM)/ [GAURISHA [08-04-2026 INOT INOT FILED INOT INOT INOT FILED|P.E. 144
IL 583/2025 |[NKAR [FILED [FILED [FILED 7-2026
ISHARMA V|
IAMAN
ISHARMA
ICOMMERCIA [CS(COMM)/ PAI DURGAJ08-04-2026 INOT [NOT FILED INOT INOT INOT FILED[P.E. 04
IL 634/2025 [TRADERS [FILED [FILED [FILED 6-2026
IPVT LTD. V|
ISH. SANJAY]
[SHARMA
ICOMMERCIA|CS(COMM)/ [MAYANK  [09-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 21
IL [205/2023  [TAYAFLEX IFILED [FILED [FILED 7-2026
ICABLES
[INDUSTRIE
IS \E
IPRAVEEN
UAITLY AP
A1 rTTIONT
ICOMMERCIA|CS(COMM)/ [MAYANK  [09-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 21
IL 1320/2023 [TAYAL VS IFILED [FILED [FILED 7-2026
IPRAVEEN
WAITLY
ICOMMERCIA [CS(COMM)/ [RAHUL [15-04-2026 INOT [NOT FILED INOT INOT INOT FILED[P.E. 29
IL 24/2025 [GUPTA VS [FILED [FILED [FILED 7-2026
ISURESH
AIN
ICOMMERCIA [CS(COMM)/ [VIJAY [27-04-2026 INOT INOT FILED INOT INOT INOT FILED[P.E. 12
IL b55/2025 [KUMAR VS FILED [FILED [FILED 8-2026
AT
[BHAGWAN
ISAINI ANDy
IANKIT
ISAINI  PVT)
L Tn
ICOMMERCIA|CS(COMM)/ [SHWETA  [30-04-2026 INOT INOT FILED INOT INOT INOT FILEDP.E. 17
IL 33/2026 IAGARWAL IFILED [FILED [FILED 8-2026
VS
[MANISHA
WAIN
KU3|SH. DEVENDER KUMARNORTH- o6 ICivil [270/20 12-05-2022 [PUMA SE THRU ITS|
WANGALA, DISTRICT JUDGE,WEST AR V|
ICOMMERCIAL COURT [BISHWAJEET
JAGARWAL AND|
RS.
85/21 06-08-2021 [S R RISING PVT
ILTD Vs APEX]
[BUILTECH PVT|
ILTD




DISTRICT COURT CASE E CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI Vv RESPONDENT
Bo1/24 19-12-2024 [Ankit Monga Vs M/
IColormagix  Prints|
IPvt Ltd
165/24 15-03-2024 [M/S
[RAMAKRISHNA
[ELECTRO

ICOMPONENTS PVT|
ILTD Vs M/
ISERVOTECH
[RENEWABLE
lbawrpp  cverrag
1603/25 21-08-25 [Fex Foundry Alloys|
[Pt Ltd Vs
ISamarendu Raj

587/23 10-08-2023 [BANK OF INDIA Vs
[HUNDI LAL PROP|
M/S VANSHIKA|

[FOODS

I588/23 10-08-2023 [BANK OF INDIA Vs
PITENDER KUMAR|
IPROP M/S
'ANSHIKAS

84/22 18-11-2022 [MR.RAKESH GOEL
Vs MR.RAV]|
IBHUSHAN

k11/24 03-07-2024 [Subhash Chander]
[Lamba Vs M/
[Parsvnath
IDevelopers Limited|
and Ors.

1326/23 28-04-2023 [M/S COOL HUB|
LOGISTICS Vs M/S
[TCI EXPRESS|
[LIMITED

[752/22 28-11-2024 [ANK OH

AHARASHTRA Vs
TKAS KHANGWAL

503/22 07-06-2022 [CROCS INC Vg
[RAJASTHAN
[FOOTWEAR  AND|
IORS

12/23 04-02-2023 [AMAZING
[RESEARCH
[LABORATORIES Vs
IGAURAV PUROHIT|
[PROPRIETOR  OF|
INARAYAN DRUG|
IAGENCIES

191/24 26-03-2024 [Monika Vs Nationall
[[Insurance Company]
[Limited

1808/22 15-10-2022 [M/S SINGLA|
[POLYMERS Vs M/S|
ISHREE POLY|
[PLAST

44 [SH.VINOD YADAV | 205 Civil ICS(Comm.)- |01.07.2023 [AXIS BANK Vj 7.04.26
IDISTRICT JUDGE, l75/23 IPARMINDER
I((COMMERCIAL COURT) ISINGH




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT

ICS(Comm.)- |01.07.2023 [AXIS BANK Vg [07.04.26
u77/23 JAKAKNSHA

INAGPAL
ICS(Comm.)- [12.11.2025 KAHOOR HUSSAIN| 8.04.26
91/25 BHAT TRADING AS

IM/S POLY]

[HYGIENE V|

[KAMAL TRADING|

ICO
ICS(Comm.)- |04.08.2025 |[CENTURY PLASTI(| [10.04.26
578/25 INDUSTRIES  Vj

ISHRI RAM|

[ENTERPRISES
ICS(Comm.)3 |02.05.2025 [VINOD KUMAR Vg [13.04.26
l14/25 ISHIV TOBACCO CO.
MISC DJ-11.06.2025 [VINOD KUMAR Vs 13.04.26
1866/25 ISHIV TOBACCO CO.
ICS(Comm.)- |07.06.2024 [MACHA 16.04.26
383/24 ONSUMER

[PRODUCTS P LTD|
s CHAI SUTTA
IBAR TRADING P

ILTD
ICS(Comm.)- [21.05.2025 [SUBODH WALIA Vs [16.04.26
63/25 IRENU JINDAL
ICS(Comm.)- |01.12.2023 PP PRODUCTS Vg [17.04.26
872/23 DAGDISH BHIMRAJ|
ISOLANKI
ICS(Comm.)- [22.01.2025 PAY KUMAR V§ [23.04.26
u7/25 [RISHI KUMAR
ICS(Comm.)- [22.01.2025 PAY KUMAR Vg [23.04.26
u8/25 ISANTOSH KUMAR]
[LODHI
5 [SH. JAGDISH KUMAR,NORTH [NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
KW6|SH. SHAILENDER MALIK,/[NORTH INIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT|SOUTH 1603 ICOMMERCIA[641/2025 19.11.2025 [GR 02.04.20[10.04.2026 [10.04.2026 [NIL INIL INIL INIL
WUDGE (COMMERCIALWEST [L SUIT [NTERNATIONAL [26
ICOURT-01 //S SHERRAINE]
IGLOBE
03 ICOMMERCIA[179/2025 04.04.2025 [ACE WELFARE V/S|09.04.20[14.04.2026 14.04.2026 [NIL INIL INIL INIL

IL SUIT [TAHIR MALIK 26




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
1603 ICOMMERCIA |94/2026 18.02.2026 PAMMU &14.04.20 18..04.2026 [18.04.2026 [NIL INIL INIL INIL
IL SUIT [KASHMIR BANK|26
/S KALPANA|
[THAKUR
1603 ICOMMERCIA|669/2025  [08.12.2025 [VANDANA V/S[16.04.20 20.04.2026 [20.04.2026|NIL INIL INIL INIL
IL SUIT "ARE HEALTH[26
[NSURANCE
03 ICOMMERCIA573/2025 30.10.2025 [BANK OF BARODAJ18.04.20[23.04.2026 [23.04.2026[NIL INIL INIL INIL
|L SUIT /S. SUNIL KUMAR [26
48|SH. BALWANT RAI BANSAL,| 13 ICommercial |CS COMM —21-05-2025 [Global Waste20.04.20PE - 11/05/26 &.. . . |..
IDISTRICT JDUGE, [Suit [253/2025 [Solution Vs M/S 26 l15/07/26
ICOMMERCIAL COURT-02 [RLG SYSTEM INDIA [DE — 20.07.2026 TO|
[PVT LTD 130.08.2026
[F.A — 15.09.2026
1613 Commercial |[COUNTR 17-11-2025 [M/S RLG SYSTEM| PE - 10/04/26 &.. L. . |..
[Suit ICLAIM [[INDIA PV 13/04/26
k6/2025 ILTD Vs GLOBAL IDE — 20/04/26 &
'ASTE SOLUTION [22/04/26
[F.A — 28/04/26
613 ICommercial |[CS COMM —18-12-2025 [Concertina Coils Pvt}29.04.20PE - 15/05/26 TO|.. . . |..
[Suit 693/2025 ILtd Vs ROBUST 26 0/05/26
ISTEEL PRODUCTS IDE — o1/07/26 TO|
15/07/26
[F.A — 22/07/26
13 ICommercial |CS COMM —27-08-2025 |[CANARA 21.04.20 [PE — 05.05.2026  |..  }. L. ..
ISuit k53/2025 IBANK Vs Suraj Prop26 IDE —13.05.2026
f MS Laxmi Traders [F.A — 20.05.2026
l49 [SH. GAUTAM MANAN,| 614 ICOMMERCIA[CS(COMM) [03.05.2025 [SARA EXPORTS|02.04.20|PE-14.04.2026 &NIL INIL INIL INTL INIL
[DISTRICT JUDGE), IL SUIT [221/2025 LTD VS. DELIUSR6 IDE-27.04.2026
ICOMMERCIAL COURT-03 [PHARMACEUTICAL|
5
614 ICOMMERCIA| CS(COMM)28.05.2025 [MONIKA VS. S.R|04.04.20PE-24.04.2026 &NIL INIL INIL INIL INIL
IL SUIT [286/2025 ACHINERYo04 26 [DE-28.04.2026
614 ICOMMERCIA[CS(COMM) f11.11.2025 [PUNJAB NATIONALj07.04.20[PE-07.05.2026 [NIL INIL INIL [NIL [NIL
IL. SUIT 614/2025 [BANK VS. NEELAM[26
AHAYACH
614 ICOMMERCIA| CS(COMM)j15.12.2025 [DOLISHA MAHANTI09.04.20PE-24.04.2026 &NIL INIL INIL NIL [NIL
IL SUIT 82/2025 S. MS JYOTI26 [DE-08.05.2026
JALTAS MAH]|
ILAKRA
614 ICOMMERCIA| CS(COMM)i15.04.2023 [NEERAJ KUMARJ10.04.20[PE-224.04.2026 ~ &NIL INIL INIL INTL INIL
IL SUIT 199/2023 S. SATYAVIR[26 [DE-15.05.2026
ISINGH ARYA
614 ICOMMERCIA| CS(COMM)i18.12.2024 [ASHDEE HEALTHJ11.04.20 [PE-08.05.2026 &NIL INIL INIL INIL INIL
IL SUIT 1645/2024 CARE OPC PVT LTDJ26 [DE-25.05.2026
/S. R G
[PHRAMACEUTICAL
S AND|
IDISTRIBUTORS
614 ICOMMERCIA| CS(COMM)07.03.2026 |GAURAV GUPTAJ16.04.20 [PE-12.05.2026 &NIL INIL INIL [NIL [NIL
IL SUIT 119/2026 S.  KAMLADITYAR6 [DE-20.05.2026
“ONSTRUCTION
[PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI VS RESPONDENT
614 ICOMMERCIA| CS(COMM)¢23.12.2024 [RAHUL KOHLI VS16.04.20 [PE-28.04.2026 &NIL INIL INIL INTL INIL
IL SUIT 1664/2024 EGA AVIATION]26 [DE-05.05.2026
[PRODUCTS
614 ICOMMERCIA| CS(COMM)03.07.2024 [INDOIN  BIOLIFEj17.04.20 [PE-05.05.2026 &NIL INIL INIL [INTL INIL
IL SUIT 325/2024 S. ZETCHEM[26 [DE-22.05.2026
ISUPPLY CHAIN|
ISERVICE
614 ICOMMERCIA[CS(COMM) |o01.12.2025 [ZETCHEM SUPPLY|17.04.20 [PE-05.05.2026 &NIL INIL INIL [NIL INIL
IL SUIT 60/2025 ICHAIN SERVICES[26 [DE-22.05.2026
S. INDOIN|
[BIOLIFE
614 ICOMMERCIA| CS(COMM)i26.12.2025 [SKY SEATER(17.04.20 [PE-16.05.2026 INIL INIL INIL INTL INTL
IL SUIT [703/2026 TOURS VS.|26
[DHEERAJ DHOGRA|
614 ICOMMERCIA| CS(COMM)04.07.2025 [MOTORICA LLC VS.[22.04.20[PE-11.05.2026 & DE-NIL INIL INIL INTL INIL
IL SUIT 1357/2025 [TECH HEALTH[26 18.05.2026
INDIA
1614 ICOMMERCIA| CS(COMM)12.11.2024 [UPGRID SOLUTION[23.04.20|PE-21.05.2026 [NIL INIL INIL INIL NIL
|L SUIT 573/2024 [PRIVATE LIMITED[]26
S.
ISAKSHIBATTERIES

ISPARE PARTS

14 ICOMMERCIA| CS(COMM)05.01.2025 [UPGRID SOLUTIONJ23.04.20[PE-21.05.2026 [NIL INIL INIL NIL NIL
IL SUIT [22/2025 [PRIVATE LIMITED[]26
/S. SATYA
1614 ICOMMERCIA| CS(COMM)o05.12.2025 [FARAH AHMED VS.[23.04.20[PE-22.05.2026 &NIL INIL INIL INIL INIL
IL SUIT 663/2025 [[INFINITY RTETAILj26 [DE-29.05.2026
[NDIA
1614 ICOMMERCIA| CS(COMM)12.07.2024 [AIRVAK BLOWERS]28.04.20[PE-19.05.2026 &NIL INIL INIL INIL INIL
IL SUIT 356/2024 S. ENZOTEC]26 [DE-26.05.2026
ISOLUTION
14 ICOMMERCIA| CS(COMM)21.08.2025 [INDIAN BANK VS [28.04.20|PE-08.05.2026 [NIL INIL INIL NIL NIL
IL SUIT kaa/2025 ISHIVAM REALTERS]26
50 [SH. AJAY GULATI-I,SOUTH 509 ICS(COMM) 71/2025 08.12.2025 [UMESH CHANDI07.04.20/08.05.2026 108.05.2026| | L L
IDISTRICT JUDGE,WEST ARG Vs AWADHR6
ICOMMERCIAL COURT-04 INARAYAN SINGH
509 ICS(COMM) 09/2025  [07.11.2025 [M/S DELIUS|10.04.20(08.05.2026 8.05.2026[23.05.2026] L L
[PHARMACEUTICAL[26

[PVT LTD Vs M/S|
PPEE DRUGS PVI|

ILTD

509 ICS(COMM) [284/2025 [28.05.2025 [[INDIAN BANK Vs{15.04.20 [14.05.2026 N IPE | L L
ISHAMSHER 26 14.05.2026
[DAGAR

509 ICS(COMM) [158/2025 28.03.2025 [M/S KAVYA[16.04.20 [21.05.2026 L IPE B [ [
[ENTERPRISES  Vsl26 I21.05.2026
/S DELH]|
[BUILDTECH

[PRIVATE LIMITED




DISTRICT COURT CASE TYPE DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
509 ICS(COMM) [12/2025 07.01.2025 [SWIFT AIR[25.04.20 IPE |
TRANSPEED 26 130.07.2026]
[PRIVATE LIMITED|
s AVON|
ICONTAINERS
[PRIVATE LIMITED
509 ICS(COMM) |543/2025 [15.10.2025 [DHANUKA 27.04.20| B

JAGRITECH LTD Vs
ISRIKAR  BIOTECH]
[PVT LTD

26




'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF April 2026

COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE

RESPONDENT NAME

ADVOCATE DATE
MOBILE DECISION
NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE (O] OF

REGISTRATIO
N

il [MS. NEELOFER ABIDA PERVEENICENTRAL 1301, Extension Block, Tis Hazari ISUDESH
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi IKUMAR &
ICOURT)-01 IRECOVERY ICS COMM-339/2025 IKARTIK GARG VS. M/s/KESHAV [YES Contested - e IRECOVERY
IFRANCHISE INDIAKUMAR 10313195031 &
[26.03.2025 [HOLDING PVT. LTD. RIVASTAVA 19999225026 [20.04.2026 390
1301, Extension Block, Tis Hazaril
ICourts, Delhi IDYA SAGAR|
IRECOVERY ICS COMM-1037/2025 IZARAR AHMAD VSSHARMA & [YES Contested - IRECOVERY
[MUNICIPAL IASHUTOSH 8279971561 &
[20.09.2025 ICORPORATION OF DELHIIGUPTA 10891826827 [23.04.2026 215
1301, Extension Block, Tis Hazaril
ICourts, Delhi R.K. GOEL ABHAY|
IRECOVERY ICS COMM-688/2025 13.06.2025 IKUMAR JAIN VSJA.K. TRIVEDI &9871441764 [28.04.2026 1319 [YES IContested  }---—- = |} [RECOVERY
[IMUNICIPAL SYED ADIL &
ICORPORATION OF DELHIHUSAIN 7428660568
01, Extension Block, Tis Hazari| IPetition
ICourts, Delhi [TATA CAPITAL LTD. VSSUNIL IU/sec- off
IRECOVERY IOMP(I) COMM-10/2026 [EXPERIVA EHRAWAT & [YES IContested - larbi 9.
rbitration
IENGINEERING 10212190624 lAct, 1996
[05.01.2026 ISERVICES HARMA & 9928753216(16.04.2026 101 » 199
2 ISH. RAJESH KUMAR GOEL,CENTRAL
[DISTRICT JUDGE (COMMERCIAIL
ICOURT)-02 [VIRENDER KUMAR V: ISUIT FORJ
06 ICS (COMM) ICS (COMM)/47/2025 [13-01-2025 [UNION OF INDIA JAKSHU JAIN 9810300955 [06-04-2026 1448 INA ICONTESTED INA INA RECOVERY
ISANJEEV KUMAR Vg ISUIT FOR|
1306 ICS (COMM) ICS (COMM)/48/2025 [13-01-2025 [UNTON OF INDIA JAKSHU JAIN 9810300955 [06-04-2026 448 INA ICONTESTED INA INA RECOVERY
IDEEPTI PATEL Vs C PRASHMI lsuIT FoR|
06 ICS (COMM) ICS (COMM)/873/2024 12-08-2024 IPATEL FARM SEEDS PVT] 10711039011  [15-04-2026 611 [NA ICONTESTED INA INA
IAGGARWAL [RECOVERY
ILTD AND ANR
ISACHIN SHARMA  VSPRAVEEN ISUIT FOR|
1306 ICS (COMM) ICS (COMM)/1338/2024 04-12-2024 SAGHTR AHMAD IAGGARWAL 19818724612  [17-04-2026 1499 INA ICONTESTED INA INA RECOVERY
ISURYA ROSHNI LTD V:
ICHOLAMANDALAM  MS| ISUIT FORJ
1306 ICS (COMM) ICS (COMM)/386/2025 l07-04-2025 IGCENERAL INSURANCEVINEET JAIN (9958127227 [24-04-2026 382 INA ICONTESTED INA INA RECOVERY
ICOMPANY LTD
I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL
[DISTRICT JUDGE, COMMERCIAL . . |
Y 1303, Extension Block, Tis Hazaril [UNION BANK OF INDIA| | L
[COURT-03 ICourts, Delhi IRECOVERY OF MONEY ICS/COMM/ 1289/2025 4.12.2025 VS SHAHID JALOK KUMAR [18.04.26 135 [YES IDECREE
. . | INARENDER ~ KHURANA
Bo3, Extension Block, Tis Hazarlp oo ypry OF MONEY ICS/COMM/ 1390/2022  |01.06.22 VS M/S RANA POLYCLOT 25U Pht.04.26 420 IVES IDISMISSED
ICourts, Delhi [ IMITED IPUROHIT
03, Extension Block, Tis Hazaril SEEMA RATHORE VS|
lCourts, Delhi IRECOVERY OF MONEY ICS/COMM/ 493/2023 [21.03.23 VUNUS ISAHIB RAJPUT [22.04.26 1128 [YES IDECREE
03, Extension Block, Tis Hazaril
lCourts, Delhi IRECOVERY OF MONEY 835




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE E  OFNUMBER AC
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL XECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED OR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
03, Extension Block, Tis Hazaril MR H D DAGA VS SH,
goﬁ'm Delbi d RECOVERY OF MONEY ICS/COMM/ 57/2024 l09.01.24 IKAMAL KISHORFANJALI NEHRA]3.04.26 835 IVES IDECREE
? ISHARMA
It |MS ANIL KUMAR SISODIA/CENTRAL 304 RECOVERY TS (COMM)- 119072025 T4.11.2025 DEEPU JINDAL VS. MCD SH. 811161525 07.04.2026 38 DAYS YES CONTESTED NA NA RECOVERY
[DISTRICT JUDGE, COMMERCIAL AT DK UMAR
[COURT-04
304 ARBITRATION OMP (i) (COMM)1376/2026 18.03.2026 AKHIL BHARTIVA SH. SUNIL KUMAR | 8800972470 04.04.2026 7 DAYS NO CONTESTED NA NA ARBITRATION
RRACHNATAMAK KARYA OJHA
SANSTHAN VS. DELHI URBAN (ARBITRATIO
SHELTTER IMPROVEMENT. N PETITION)
304 RECOVERY CS (COMM)-1181/2025 13112025 WIS SUPER CASSETTES SH. KK KHETAN | 9810389109 06.04.2026 144 DAYS YES CONTESTED NA NA RECOVERY
INDUSTRIES PPVT. LTD. VS. M/S
CCN ENTERTAINMENT INDIA PVT.
304 RECOVERY CS (COMM)-1238/2025 24112025 YOGESH VS. MCD SH 9811161525 10.04.2026 137 DAYS YES CONTESTED NA NA RECOVERY
SATYENDRAKUMAR
SINGH
304 RECOVERY CS (COMM)-1118/2025 25102025 RAKESH KUMAR GOEL VS. MCD SH 9811161525 17.04.2026 174 DAYS YES CONTESTED NA NA RECOVERY
SATYENDRAKUMAR
SINGH
304 RECOVERY CS (COMM)-952/2024 03.09.32024 RAM CHARAN BANSAL MS. SIKHA GOEL | 8267634805 18.04.2026 502 DAYS YES CONTESTED NA NA RECOVERY
CONSTRUCTION PVT. LTD. VS.
DELHI JAL BOARD AND ANRS
304 RECOVERY CS (COMM)-65/2025 16.01.2025 WELLVERSED HEALTH PVT. LTD. | SH. KUNAL KHANNA | 9999757185 27.04.2026 766 DAYS YES CONTESTED NA NA RECOVERY
VS. PROTEIN LOVERS AND Ors
304 RECOVERY CS (COMM)-697/2024 05.06.2024 KALPANA GUPTA VS_ SANDEEP | SH.AJAYKUMAR | 9891191156 29.04.2026 693 DAYS YES CONTESTED NA NA RECOVERY
GUND
5 [SH. MANOJ KUMAR DISTRICTICENTRAL 305 EXTENSION BLOCK RECOVERY CS (COMM)-1067/2024 [26.09.2024  SUBHASH CHAND VS. |SH. ANIL 9810134489 (18.04.2026 570 DAYS ES CONTESTED NA NA RECOVERY
WUDGE (COMMERCIAL COURT)-05 [THC DELHI RAHUL KUMAR KUMAR
HAJELA
[305 EXTENSION BLOCK RECOVERY CS (COMM)-516/2024  |06.04.2024  RAJNISH YADAV SH. SATYAJIT 955521546 [25.04.2026 569 DAYS ES CONTESTED NA NA RECOVERY
ITHC DELHI S.MCD KUMAR




COURT DISTRICT COURT ROOM CASE TYPE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
305 EXTENSION BLOCK MISC. APPLICATION MISC. DJ-911/2025 06.12.2025 MUNCIPAL SH. SANJAY 9810395171 [28.04.2026 143 DAYS CONTESTED
[THC DELHI ICORPORATION OF SETHI
DELHI VS. SAHIB
ENTEREPRISES

16 [SH. RAM LAL MEENA, DJ COMM-CENTRAL k10 ICS (COMM)/1120/2025 ICS (COMM)/ [27.10.2025 ISAROJ BALA VS. MCD [SH. 0811161525 [28.04.2026 llo DAYS [YES IContested INA INA [SUIT FOR|
06 TIS HAZRI COURT CENTRAL ISATYENDRA [RECOVERY
[DELHI IKUMAR SINGH IOF MONEY

MISC.
APPLICATION

k10 ICS (COMM)/1098/2025 ICS (COMM)/1098/2025 [15.10.2025 [YOGESH AGGARWAL VSJSH. 0811161525 [29.04.2026 SAME DAY [YES IContested INA INA [SUIT FOR|
MCD ISATYENDRA [RECOVERY
IKUMAR SINGH IOF MONEY

7 ISH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) 233/2025 [28.02.2025 M/S UNIQUﬂl_{AJEEV 0891467200 [11.04.2026 l407 INIL INIL INIL INIL [RECOVERY
IDISTRICT JUDGE, COMMERCIAL INTERNATION VS DRJ|CHAUHAN
ICOURT-07 IKAWALDEEP DHAM

02 [cs(comm) [1557/2023 7.12.2023 [M/S RK. GOEL ABHAYA.K.TRIVEDI [0810104312 [18.04.2026 863 INTL. INTL. INTL, INTL [RECOVERY
KR. JAIN VS MCD

1302 ICS(COMM) l494/2025 106.05.2025 IVEK SARDA VSJATIN MANN (9873558888 [28.04.2026 357 INIL INIL INIL INIL [RECOVERY
ISAURABH KHANDELWAL|

ICS(COMM) l495/2025 106.05.2025 IM/S SHREE GRANITES VSJATIN MANN (0873558888 [28.04.2026 357
ISAURABH KHANDELWAL|

8 [SH. RAMESH KUMAR -1 DISTRICTICENTRAL 308 EXTENSION BLOCK THORECOVERY [CS (COMM)/565/2021 li2-02-2021 [APTARA TECHNOLOGIESASHOK POPLI 9811031736 [11-04-2026 [1884 DAYS [Contested/ INTL. INTL.
JUDGE, COMMERCIAL COURT IDELHI PVT LTD Vs JAYPREH IDISMISSED
BROTHERS ~ MEDICAL
PUBLISHERS (P) LTD

1308 EXTENSION BLOCK THQSUIT FOR POSSESSION ANDICS (COMM)/478/2025 3-05-2025 IRai sahib Laxmi narain/H.S.KOHLI 810119661 13-04-2026 1345 DAYS IContested/ DECREE |N!
IDELHI [RECOVERY charitable trust through
trustees and ors Vs MS|
[Hitachi Payment Services|
vt Itd formerly MS Prizm|
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/702/2025 1-07-2025 [RAJAT AND COMPANYMadhav Gawri [8700568976 [01-04-2026 274 DAYS IContested/ INIL INIL 2(1)(C)
[DELHI ICOMMODITIES PRIVATE| IDISMISSED
ILIMITED Vs VEDANT]
I[ENTERPRISES

=

L INTL b

1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1159/2025 l06-11-2025 Delhi Gujrat Road CarrieSUBHASH 10971990798  [24-04-2026 169 DAYS IContested/DECREE [N
IDELHI Vs THE NEW INDIARAGHAV
IASSURANCE CO LTD

=

L INIL 6

=

08 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1233/2025 [22-11-2025 IPANKAJ ARORA VsVIDHYA SAGA§|§279971561 15-04-2026 144 DAYS IContested/DECREE [NIL INIL 16
[DELHI [IMUNICIPAL [SHARMA

ICORPORATION OF DELHI]|

1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/43/2026 14-01-2026 ISHIVANGI AGGARWAL VSSATYENDRA  [9811161525 0-04-2026 106 DAYS IContested/DECREE [N
IDELHI Municipal Corporation offKUMAR SINGH
IDelhi

=

L INIL 16

19 ISH. ANIL ANTIL, DISTRICT JUDGE,[CENTRAL IRECOVERY ICS IM/S NEELANSHMORESHWAR (9818341523 [20-04-2026 2390 ICONTESTED
ICOMMERCIAL COURT-09 COMM)/2450/ [ELECTROTECH SYSTEMS[PRASAD(P),
[2019 IPVT LTD Vs M/S RAMA|
ICONTRACTORS

IRECOVERY ICS [Pawan Bansal Vs Municipalsatyendra kumang811161525  [22-04-2026 1313 ICONTESTED
COMM)/685/2 [Corporation of Delhi lsingh(P),

lo25




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IRECOVERY ICS IKRIPA RAM RAMJI DASSAMISH 10953328394 [25-04-2026 1780 ICONTESTED
COMM)/1702/ Vs EXQUISITETANDON(P),
2021 [ENTERPRISES PRIVATE|
ILIMITED
IRECOVERY ICS [Yogesh Aggarwal Vsfsatyendra kumano811161525  [28-04-2026 350 ICONTESTED
COMM)/520/2 [Municipal Corporation ofsingh(P),
025 IDelhi
RECOVERY Ics [MUKESH KUMAR PROPJAnjali Negi(P), [/011312145 [30-04-2026 576 ICONTESTED
COMM)/1089/ [OF ~ M/S  PRATHAM|
[2024 [TRADING CO Vs DEEPT]|
ISHARMA ETC
IRECOVERY ICS DJ/591/2021[MOHD IQBAL QURESHI@ARSHAD 10818463884, [08-04-2026 1688 ICONTESTED
[MOHD IQBAL Vs MOHDALI(P),
INADEEM QURESHI
ho [SH. AJAY PANDEY, DISTRICTICENTRAL
JUDGE, COMMERCIAL COURT IBALCORP LIMITED VS. Dev Ashish|
1307 Civil ICS (COMM)/100/2022 7/01/22 M/S B.H MARKETINGM. h 10899662697 [11/04/26 1555 ICONTESTED 11/04/26
ishra
[PVT. LTD.
IM/S LEKHA
IADVERTISING AND|
1307 Civil ICS (COMM)/1015/2023 12/07/23 IMARKETING PVT. LTD.Shubham Kansaljg999449265 [17/04/26 1010 ICONTESTED 17/04/26
VS M/S KONASTH]
IAPPARELS

ISri Selvi Indane Gas Agenc;
1307 [Civil IOMP/(COMM)/13/2025 l08/04/25 fand Ors.  Vs. GodrejM.P Srivignesh (0643716457 |08/04/26 365 ICONTESTED
[Finance Limited

Biswajit Pramanik  Vs.
07 Civil [OMP/(COMM)/54/2024 11/07/24 ICapri Global Capital
[Limited

IAjay Singh|

Rathore 10810865440 [06/04/26 634 ICONTESTED

Nine Projects Pvt. Ltd. Vs.
07 Civil IOMP/(COMM)/86/2024  [25/09/24 |Alpha Pacific Systems Pvt|Vivek Kumar (7838043334 [20/04/26 572 ICONTESTED
ILtd.

i1 [SH. MUKESH KUMAR, DISTRICTICENTRAL [COURT ROOM 309 [Sameer Sidhar 0444446565
['UDGE, COMMERCIAL COURT lcs (comm) i Settled in Mediation| L Recovery  off
b Centre Money
IKUNAL MITTAL \E|

ICS (COMM)/775/2025 j08-07-2025 IMANIK KUMAR MONDAL 29-04-2026 295

ICOURT ROOM 309

[Recovery  off

ICS (COMM) IM/s JAIPUR READY MIX] - IContested = F Money

[COMPANY Vs MUNICIPAL
>S (COMM)/936/2025 19-08-2025 “ORPORATION OF DELHIIA K Trivedi 10871441764 [29-04-2026 253

h2 [SH. LAL SINGH, DISTRICT JUDGE,CENTRAL
[COMMERCIAL COURT
IMS ARIHANT KNITTERS
Vs M/S COLORS|
o1 ICS (COMM), 17/2026 l07-01-2026 ICLOTHING 06-04-2026

IDAGA FASHION CENTRE
o1 ICS (COMM) 1300/2025 l08-12-2025 [Vs DEVI ENTERPRISE l08-04-2026

IM/S SHAKTI TRADING C!
s M/S JES AND BEN|
ko1 ICS (COMM), 1634/2022 2-07-2022 IGROUPO PRIVATE LTD. 16-04-2026

JAmit Khanna Prop of M/
Saarthak Trading Co Vi
|Akash Proprietor of M/
ko1 ICS (COMM), 1306/2025 10-12-2025 [Fashion Love Shirts 16-04-2026




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

WASVINDER KAUR Vs
Municipal Corporation of]
o1 ICS (COMM) 42/2026 14-01-2026 IDelhi 21-04-2026
[[TS AUTHORISED|
IREPRESENTATIVE
IKARSAN CHAUDHARY Vs
ILIVPOWER TECH|
o1 ICS (COMM), 151/2026 l03-02-2026 INTERNATIONAL LLP 24-04-2026
[VEDIC COLLEGE TRUST|
IAND MANAGEMENT|
ISOCIETY AND ANR V:
IDAV LEELAVACHAN|
Ko1 ICS (COMM) 1215/2025 18-11-2025 IPUBLIC SCHOOL 27-04-2026

JANIL KUMAR GUPTA V:

[MUNICIPAL
Ko1 ICS (COMM), 22/2025 14-05-2025 ICORPORATION OF DELHI] 0-04-2026
13 |SH. RAKESH PANDIT, DISTRICTICENTRAL s M/§
JUDGE, COMMERCIAL COURT [KEMICIDES
ICROP
[PROTECTION
o2 ICIVIL CASE ICS (COMM)/971/2023 IPVT LTD 01-07-2023 20-04-2026 IContested IDECREE 1024
ICorporation Litd|
s Remso
[Prime
Technologies Pvi
ko2 ICIVIL CASE ICS (COMM)/183/2024 ILtd l02-02-2024 07-04-2026 IContested IDECREE 795
[METALS AND|
ISTEEL
[LIMITED V
[RAHUL
ko2 ICIVIL CASE ICS (COMM)/786/2024 ISHARMA 22-07-2024 27-04-2026 IContested IDECREE 644

[Engineers And)
(Consultants  V:

Municipal
ICorporation  Off
Ko2 ICIVIL CASE ICS (COMM)/839/2024 IDelhi 02-08-2024 9-04-2026 IContested IDECREE 615
IMUKESH GOEL|
s MUNICIPAL
ICORPORATION
o2 ICIVIL CASE ICS (COMM)/980/2024 IOF DELHI 09-09-2024 [11-04-2026 IContested IDECREE 9
[INDIA PVT LTD|
s PREMIER|
[PAINTS  AND|
ICOLOUR
o2 ICIVIL CASE ICS (COMM)/1201/2024 INDUSTRIES [28-10-2024 27-04-2026 IContested IDECREE 46
14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
5 |[MS. PREETI AGARWAL GUPTA,WEST
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02 AT ENTERPRISES VS [22-11-2025 INIL NIL
ICHANDAN AND|
I(CS COMM) 86/2024 0-01-2024 ICHANDAN IDhruv Dwivedi [0999653945 292 DAYS es ICONTESTED
28-11-2025 INIL INIL
IVEK CHANDELA VS
(CS COMM) 11/2023 [08-07-2023 IANKIT JAIN l469 DAYS es ICONTESTED
16 [SH. RAGHUBIR SINGH, DISTRICTIWEST Ics (comm) [CS (COMM)/622/2025 4/07/25 ZIRCON EXPORTS PVISHREYDADHE [/503710142 [04/04/26 254 INA IDECREE INil INil
WUDGE (COMMERCIAL COURT)-03 ILTD Vs GANNON[ECH
IDUNKERLEY AND CQ|
ILTD
ICS (COMM) ICS (COMM)/794/2023 [26/10/23 INEELKANTH RAJEEV KRi9873921590 [08/04/26 895 INA IDECREE INil INil
[ENTERPRISES PVT LTDJHA
s VISHAL GUPTA




COURT

DISTRICT COURT ROOM CASE TYPE OFPETITIONER NAME VSADVOCA

RESPONDENT NAME

ADVOCATE DATE
MOBILE
NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR

lcS (coMM)

ICS (COMM)/339/2023

15/04/23

IMR. CHAMAN LA
ISINGHAL Vs MR. NAVEE!
IKUMAR

KSHAY
HRIVASTAV

10810844052

10/04/26

1091

MEDIATION  SETTLED)
TOOK PLACE

DECREE  EXECUTI

ON

OF

[cs (comm)

ICS (COMM)/286/2024

R7/03/24

IBENNETT COLEMAN AN
ICO LTD Vs ANISHA JAIN

HAILENDER
INGH

(0810116732

11/04/26

745

INA IDECREE

INil

INil

ICS (COMM)

ICS (COMM)/244/2024

14/03/24

IM/S SARAS KNIT INDIA|
Vs M/S CHARAN|
IPAADUKA INDUSTIRES|
IPVT LTD

IRINKY

8130707356

16/04/26

763

INA IDECREE

INil

INil

[CS (COMM)

ICS (COMM)/40/2023

l06/01/23

IDAGA TRADING;
ICOMAPNY  PRIVATE
ILIMITED Vs YFC
IPROJECTS PVT LTD

ISANJAY KR |
IMISHRA

10818336108

18/04/26

1198

INA IDECREE

INil

INil

[CS (COMM)

ICS (COMM)/605/2024

19/07/24

INITIN TEKRIWAL HUF V
'ORLD FOOD|
INETWORKS LLP

ISANJEEV KR.

lo811113374

22/04/26

642

INA IDECREE

ICS (COMM)

ICS (COMM)/670/2024

03/08/24

ISTATE BANK OF INDIA V:
ISANGEETA

JASHOK KR
IBEHAL

10810019614

[25/04/26

630

INA IDECREE

7

ISH. SANJEEV AGGARWAL,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/365/2022

ICS (COMM)/365/2022

[20-05-2022

JAWL  AGRI
ILIMITED Vs
IBANK AND ANR

BUSINESS|
CANARA|

15-04-2026

IDECREE

ICS (COMM)/996/2022

ICS (COMM)/996/2022

[22-12-2022

JORIENT BELL LIMITED|
Vs MS. ABHILASHA|
ISINGH PROP. OF
IABHILASHA
IENTERPRISES

27-04-2026

IDECREE

ICS (COMM)/522/2024

ICS (COMM)/522/2024

lo1-07-2024

[Sanjay Jain Vs Nand Lal

01-04-2026

IDECREE

ICS (COMM)/363/2025

ICS (COMM)/363/2025

5-05-2025

ISACHIN JAIN Vs RAMESH|
ICHAND JAT

[25-04-2026

IDECREE

18

ISH. RAJ KUMAR TRIPATHI,
[DISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/980/2024

ICS (COMM)/980/2024

18-11-2024

ISHAKUNTLA BANSAL V:
WAINESHWAR KUMAR|
AIN PROP. M/
ISIGNATURE WINDOWS

09-04-2026

[YES IDECREE

ICounter Claim/33/2025

ICounter Claim/33/2025

[24-07-2025

M/S LATAMBARCEM|
IBREWERS PVT LTD. Vg
IM/S ZETA BUILDTECH|
IPVT LTD

02-04-2026

[YES IDISMISSED

ICS (COMM)/214/2025

ICS (COMM)/214/2025

18-03-2025

ISHRI BALA JI STEEL Vs §
ID  ENGINEERING PVT]
ILTD

11-04-2026

[YES IDECREE

ICS (COMM)/228/2025

ICS (COMM)/228/2025

[22-03-2025

IZETA BUILDTECH PVT|
ILTD Vs LATAMBARCEM|
IBREWERS PRIVATE|
ILIMITED

02-04-2026

[YES IDECREE

ICS (COMM)/492/2025

ICS (COMM)/492/2025

[03-06-2025

IM/s Balaji Engineers Vs
IM/S  Medical Product
Service

24-04-2026

[YES IDISMISSED




DISTRICT

COURT ROOM

CASE TYPE

'S (COMM)/717/2025

'S (COMM)/717/2025

25-08-2025

RESPONDENT NAME

OM LOGISTICS LIMITED
s MARTIN AND BRO
IBIO SCIENCES PVT LTD

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

DATE

DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON

OF

o

ISH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

INIL

|20

ISH. PULASTYA PARAMCHALA,
IDISTRICT JUDGE (COMMERCIALJ
ICOURT)-01

INEW DELHI

IARBTN

1162/2018

14/05/18

IBRUNDAVANA HIGH|
ISCHOOL Vs EDU SMART]
ISERVICES PVT LTD

[T.S. SHANTHI

10811023289,
(0311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

1163/2018

14/05/18

IBRUNDAVANA HIGH|
ISCHOOL Vs EDU SMART|
ISERVICES PVT LTD

[T.S. SHANTHI

10811023289,
10311023289

04/04/26

2882

INO

IALLOWED

INil

INil

[U/S 34

IARBTN

[1164/2018

14/05/18

ISAT VIDYA KENDRA v,
[EDUCOMP SOLUTIONS

[T.S. SHANTHI

10811023289,
10311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

[1165/2018

14/05/18

ISAT VIDYA KENDRA v,
[EDUCOMP SOLUTIONS

[T.S. SHANTHI

10811023289,
(0311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

[1166/2018

14/05/18

ST. MARKS PUBLIC|
ISCHOOL v. EDUCOMP]
ISOLUTIONS

[T.S. SHANTHI

10811023289,
10311023289

04/04/26

2882

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

902/2018

l0/08/18

IRAGHBIR SINGH Vs. EDU|
ISMART SERVICES

IKRISHNA
IDATTA
IMULTANI
IANDZEESHAN
IDIWAN

999-999-7189

04/04/26

2794

INO

IALLOWED

INil

INil

IU/S 34

IARBTN

5599/2018

5/10/18

IC. R. BHARATIYA VIDYA|
IMANDIR
ISECONDARYSCHOOL v/
[EDU SMART SERVICES|
IPVT. LTD.

IVISHAL MANN

9899934315

04/04/26

2738

INO

IDISMISSED

INil

INil

IU/S 34

loMP (COMM.)

15/2018

l25/10/18

IOXFORD PUBLIQ
ENGLISH HIGH SCHOOL/
Vs. EDUSMARTSERVICES]
PVT LTD(OBJ-34)

IGARUDATTA N|
ANKOLEKAR

10899166560

04/04/26

2718

INO

IDISMISSED

INIL

INIL

U/S 34

IOMP (COMM.)

l08/2019

l08/01/19

IBRUNDAVANA HIGH|
ISCHOOL v. EDU SMART]|
ISERVICESPVT. LTD. AND|
IJANR.

[T.S SHANTHI

0811023289

04/04/26

2643

INO

IALLOWED

INIL

INIL

IU/S 34

IOMP (COMM.)

09/2019

11/01/19

[TTLE ANGELS HIGH]
ISCHOOL Vs. M/
[EDUSMARTSERVICE
IPRIVATE LIMITED

JAmandeep Singh|

9711570956

04/04/26

2640

INO

IALLOWED

INIL

INIL

IU/S 34

MP (COMM.)

25/2019

2/02/19

[THE ALISONS SCHOOLD|
Vs. EDUCOMP|
ISOLUTIONS LTD

IV.N. JHA & B.K|
[SINGH

8586903263

04/04/26

2618

INO

IALLOWED

INIL

INIL

IU/S 34

IOMP (COMM.)

196/2021

l09/10/21

ICOMMANDING OFFICER,|
[INS INDIA V)
ISARVESHSECURITY
ISERVICES PVT. LTD.

INEELAMPREET]
IKAUR

10650080047

08/04/26

1642

INO

IALLOWED

INIL

INIL

U/S 34

IOMP (COMM.)

139/2020

Bo/03/20

SUNGLOW CAPITA
ISERVICES LTD. v. SHANT]]
LALBOTHRA (HUF)

IGAURAV
IKUMAR SINGH

011-41062121

11/04/26

2203

INO

IREJECTED

INIL

INIL

lU/S 34




COURT DISTRICT COURT ROOM CASE TYPE b DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
M/S BRAHMAPUTRADeepak
[OMP (COMM.) 87/2020 l02/11/20 INFWQ&E‘&RE s ;‘E}%Chaudhary &9717207676 [16/04/26 11991 INO IREJECTED INIL INIL [U/S 34
PVT. LTD lAssociates
[INFRASTRUCTURE M‘;l‘;ll\rl v USAal;vn‘ son
IDEVELOPMENTAGENCY lShreya Munoth’
MP (COMM.) 204/2025 l22/12/25 . DECCAN CONSULTING] ais}}x/navi 19971846684 |16/04/26 115 INO JALLOWD INIL INIL [U/S 34
ENGINEERS PVTPrasad Harsh:
ILTDTHROUGH ITS, A Veleon]
MP (COMM.) 120/2023 5/09/23 %&%gﬁzgﬁpw/sRamKawar 10810634209 [18/04/26 956 INO IPARTLY ALLOWED [NIL INIL [U/S 34
IM/S RCAl & n
[INFRASTRUCTURE AND| IASSOCIATESS
[OMP (COMM.) 88/2021 13/09/21 IANR Vs. HDBVATSAL 19953689591 [22/04/26 1682 INO IALLOWD INIL INIL [U/S 34
I[FINANCIALSERCIVES
IKUMAR
ILTD
IMKU LTD. v. MINISTRYGEETA
[OMP (COMM.) 206/2024 3/10/24 OF HOME AFFAIRS,SHARMA 10910006702 [27/04/26 571 [NO IALLOWD INIL INIL [U/S 34
|[UNION OFINDIA.
MANAGEMENT | pyT[/ENKITA
JOMP (COMM.) 10/2024 16/01/24 [.TD.AND ORS. v ASHOK'SUBRAMONIA 10899057063 [27/04/26 832 INO IDISMISSED INIL [NIL [U/S 34
IKUMAR MITTAL MTR.
[RAJMANGAL YADAV v,
IOMP (COMM.) 09/2023 19/01/23 EFJEII{%I;IJGHE())(ECUTI%DIAOM PRAKASH [8076028046 [29/04/26 1196 INO JALLOWD INIL INIL [U/S 34
[ENGINEER
ISCHENKER INDIA PVTAADHYA
ICS (COMM.) I580/2021 8/12/21 ILTD v. WHILEFIELDSLEG AL 40728999  [01/04/26 1575 [YES IDECREED INIL INIL [RECOVERY
[OVERSEASLTD
[RAJ KUMAR JINDAL Vs,
M/S SHAPOORJISAURABH
ICS (COMM.) K33/2024 [16/05/24 PALLONJI ANDCO. PVT|BINDAL 19953858787 [23/04/26 707 IYES IDECREED INIL INIL [RECOVERY
ILTD. AND ORS.
[VALVOLINE CUMMINSY}%‘;‘;E/SIMRA
lcs (comM.) l3s/2021 b1/10/21 PVT LTD v. SH. NARESH 0810476767, .0/, /26 1650 IVES IDECREED INIL INTL RECOVERY
- KUMARPROPRIETORM/SWASON/SHUB 8826261410
ISASLASAR OIL AGENCY HAM
IREALISTIC REALTORtharat Gupta /|
ICS (COMM.) 18/2021 13/01/21 IPVT. LTD. Vs. GMVa n Tya 3 011-45640851[30/04/26 1933 [YES IDECREED INIL INIL [RECOVERY
[ENTERPRISES run Lyagl
21 [SH. SANJAY KHANAGWALINEW DELHI [U/S
[DISTRICT JUDGE (COMMERCIAL IDELHI DEVELOPMENTMs PROMILA| IARBITRATIO
ICOURT) [OMP — COMM 200 / 2024 18.09.2024 IAUTHORITY VS. KAi’OOR 0811106945 [06.04.2026 566 INA ICONTESTED INA INA N &
ISTALLION SECURITY ICONCILIATI
JON ACT 1996
[INDUSTRIAL AND| [U/S 34
[NFRASTRUCTURE lsH AKASH| IARBITRATIO
MP — COMM 133 / 2023 [21.03.2026 IDEVELOPMENT LTD. VS| RMA 10697980007 [08.04.2026 l47 [NA ICONTESTED INA INA N &
MESSRS R K JAIN AND ICONCILIATT
ISONS HOSPITALITY] ION ACT 1996
lU/s 34
IPANKAJ TYAGI VS. SBI| IARBITRATIO
[OMP — COMM 194 / 2025 (08.07.2025 [CARDS AND PAYMENTSH. ARPIT JAIN([9811595800 [09.04.2026 276 [NA ICONTESTED INA INA N &
ISERVICES LTD. ICONCILIATI
ION ACT 1996
[U/S 29-Al
KC NUTS  PRIVAT H BINDRA IARBITRATIO
25 [OMP — MISC. COMM 13 / 2026 [30.03.2026 ILIMITED VS. SHRI A RAi\IA 10818202368 [18.04.2026 20 [NA ICONTESTED INA INA N &
IENTERPRISES ICONCILIATI
ION ACT 1996




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRA RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
JAIS GLASS SOLUTION: 5
. [798 / 2024 24.09.2024 . VS. 0811024784  [18.04.202 572
ICS (COMM.) 8/ ILTD. VS. SUN CONTROLR]ZO RAJDEER) 8: 8. 8. 6 [NA ICONTESTED INA INA SR%IC’I(‘)VE;;)
ISYSTEMS
IANAND MEDIPRODUCT|
ICS (COMM.) I55 / 2023 [20.01.2023 IPVT.  LTD. VS. gi,gggRIT R'9560074359 130.04.2026 1197 INA ICONTESTED INA INA SRI]-ZHC%VE;;) R
IDELHIVERY LTD.
|SH.
ICS (COMM.) [779 / 2024 [20.09.2024 II\DAI;Z{U'(ISIS{CIE'}IF: Aﬂiﬁ‘?{ XI\?I (S}g]lngNDER 10971357074 [30.04.2026 588 INA ICONTESTED INA INA SRI}-EIEE)\EIS) R
22 [MS. DEEPALI SHARMA, DISTRICIINEW DELHI IMS FAITH MERCANTILE
[/UDGE (COMMERCIAL COURD)-03 ISUIT FOR RECOVERY ICS (COMM.)/391/2024 l02/05/24 PVT LTD VSBh Rahul NOT 01/04/26 699 [YES IDISMISSED INIL INIL puIT FORf
- [VISHWAKARMA SCALES[" IAVAILABLE IRECOVERY
IPRIVATE LIMITED
DITCTTOTY
|[OBJECTION uU/s 34 OK [UNION OF INDIA V§ HI/SSIT:EATI%F
JARBITRATION & CONCILIATION|OMP (COMM.)/65/2023 1/05/23 ISAKSHI ~ ENGINEERINGSh. Deepak Jain [8076013486 [07/04/26 1072 INO IDISMISSED INIL NIL N o
ACT [WORKS ICONCILIATT
AT AoT
IRANI CHARNALIA V! ISUIT FOR]
ISUIT FOR RECOVERY ICS (COMM.)/720/2022 [23/08/22 lCIFCO LIMITED SSh Irfan Ahmad [8375987225 [18/04/26 1334 [YES IDECREED INIL INIL IRECOVERY
20 PTCTTO
INANDI MEDICOS V¢
ISECTION 9 OR ARBITRATION &OMP ) .. - IARBITRATIO
lCONCILIATION ACT (COMM.)/250/2025 l07/11/25 ggk};éRATI\{II]glI'\]RO RAILSh. Rajiv Bajaj (90810806329 [23/04/26 167 INO IDISMISSED INIL INIL &
ICONCILIATI
Dot o
~ U/S 34 OH
IOBJECTION u/s 34 OF ISARASWATI DOT COM|
IARBITRATION & CONCILIATIONJOMP (COMM.)/181/2025 17/11/25 PVT LTD AND ORS VSSh. Shahil Rao E\(,’KILABLE 27/04/26 61 INO fs‘{‘ggv ED/SET INTL INTL ARBITRATIO&
IACT IALANKIT LIMITED ICONCILIATI
AT ACT
ISATYA PRAAKSH] A
ISUIT FOR RECOVERY ICS (COMM.)/252/2022 2/03/22 BARANWAL VS ASWATHg{]Sr‘e o Sneh, :j\(/)gn BLE [30/04/26 1520 IYES IDECREED INTL INTL SR[];IC%VEIZITSKON
[INNOVATION PVT. LTD. ¥
23 [MS. SAVITA RAO, DISTRICTSOUTH
WUDGE(COMMERCIAL COURT) IA. C VARSHNEY VsLsh vipin Kumai ISuit forl
ICS (COMM)/156/2023 18-03-2023 INAVYUGA ENGINEERINGD, VP’ uma 19911371736 7-04-2026 1116 INA IDISMISSED INA INA u ©
lco LTD [Prabhat [Recovery
IGeeta Dev Vs  VipinSh. Arju ISuit for
ICS (COMM)/384/2024 09-08-2024 Bharadwaj Harkauli 10818072418 [09-04-2026 608 [Yes IDECREED INA INA Recovery
ISHAKIR Vs AKM MOTORSSSh Ankur] ISuit for
ICS (COMM)/588/2022 14-10-2022 PRIVATE LIMITED Einghal 0811126091 10-04-2026 1274 [Yes IDECREED INA INA [Recovery
IM/S G. D BROTHERS Vs ISuit for]
ICS (COMM)/104/2023 23-02-2023 ISOULGENIE HEALTH[Sh. SY Jamal 9818679782 130-04-2026 1162 [Yes IDECREED [NA [NA Recove:
PATHWAYS LLP 24
ISOULGENIE HEALTHMS Surbhi lSuit forl
ICS (COMM)/302/2023 19-05-2023 IPATHWAYS LLP Vs M/S G| h N 10999099325 130-04-2026 o7y [Yes IDECREED INA INA IR
ID. BROTHERS fharma ecovery
24 [MS. ANURADHA SHUKLASOUTH
[BHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT) 16, New Court Block-1 ICommercial IOMP (COMM) 51/2025 l09-10-2025 %ﬂ}]ﬁ(}i&g}{&%ﬁéﬁ AIEZIEQ%I;/[I:]I;{ EK [7011590542 [24-04-2026 197 - S(I)SNI\}‘IESSS]}-E]%)D/ - F -




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
ISERVOTECH ELECTRICLS|
, New Court Block-I [Commercial ICS (COMM) 716/2022 [20-12-2022 IPVT LTD VS INDUSTRIALIéﬁllfd}is[fI 10910280608 [16-04-2026 1213 - CD?SI\II\;II‘IESS;};EDD/ - F -
[POWER CONTROL
. IDELHI JAL BOARD VS I M| ICONTESTED/
6, New Court Block-I ICommercial JARBT. 152/2015 2-11-2015 SINGH K. KIRAN 10818893995 [30-04-2026 3832 - IDISMISSED = F F
: ISANJAY GUPTA VS FOCUSMAHESH ICONTESTED/
6, New Court Block-I ICommercial ICS (COMM) 394/2023 9-06-2023 IMAGING & RESERCH  [KATYAYEN 9810133604  [21-04-2026 1047 3 IDISMISSED 3 F F
M/S OMAULI  AGRO|
. [EXPORTS VS M/S SMALL ICONTESTED/
16, New Court Block-I ICommercial IOMP (COMM) 44/2025 [27-08-2025 FARMERS AGRIKK AGGARWAL 9810006579 |07-04-2026 223 - IDISMISSED F -
IBUSINESS
I25 |SH. SANDEEP YADAV SOUTH
IBORDERFREE CUISINES|
. ILLP Vs AZIMUTH] uit for
17, New Court Block-I ICommercial ICS (COMM)/598/2022 18-10-2022 BUSINESS ON WHEELSUDIT MEHRA (7011003756 [20-04-2026 1280 [Yes ICONTESTED INA INA Lecovery
IPRIVATE LIMITED
. ISTATE BANK OF INDIA VSRANI suit for]
17, New Court Block-I ICommercial ICS (COMM)/645/2022 16-11-2022 HANS RAJ [BHARDWAJ 10643680913 [28-04-2026 1259 [Yes ICONTESTED INA INA ecovery
IM/S BALDEV METALS|
. IPVT. LTD. Vs M/SANUPAM uit foi
17, New Court Block-I ICommercial ICS (COMM)/168/2021 [12-04-2021 [UNIVERSAL METALLICSPRAKASH 10871052074 [30-04-2026 1844 [Yes ICONTESTED INA INA lrecovery
[PVT. LTD.
IM/S UNIVERSAL
. [METALICS PVT LTD VSANUPAM uit fo
17, New Court Block-I ICommercial ICS (COMM)/667/2022 [28-11-2022 IMS BALDEV METALS PVT PRAKASH 19871052074 [30-04-2026 1249 [Yes ICONTESTED INA INA kecovery
ILTD.
|26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH
WUDGE (COMMERCIAL COURT) ISTATE BANK OF INDIA SHIV KUMAR ISuit forl
(DIGITAL)-04 29, New Court Block-II [Commercial ICS (COMM.) 334/2025 16.07.2025 VS DHARMENDRATY AGI 10811059032 [09.04.2026 267 [YES IContested INIL [NIL
KUMAR recovery
IDIAGNOSTICS LIMITED|
[FORMERLY KNOWN AS| o11- |Application
29, New Court Block-II ICommercial [OMP (COMM.)/59/2023 [17.10.2023 ISRL LIMITED Vs M/SMANU BAJAJ [43434600, [06.04.2026 902 [NA IContested INIL INIL /s 34 of A &
[TERESA  DIAGNOSTICS| 10971357074 IA Act
ICENTRE _THROUGH IT§|
27 [SH. LOKESH KUMAR SHARMA,SOUTH SUIT U/S 134
IDISTRICT JUDGE(COMMERCIALJ
. IRADO URHAN VS ASHOKISH. ARPIT] & 135 OH
ICOURT) 10, New Court Block-IT ICommercial ICS (COMM)/621/2023 [23-11-2023 KUMAR lSINGH [11-26843455 [09-04-2026 868 - ISUIT DISMISSED | F ITRADE,
[MARKS ACT
[M/S FINWIZZ FINANCIA] H SHALAJ| SUTT FO
10, New Court Block-II ICommercial ICS (COMM)/638/2023 06-12-2023 ISERVICES VS  OXYZ R-IDUL 19810656757 [13-04-2026 859 IYES ISUIT DECREED - F RECOVERY
IFINANCIAL SERVICES




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[DBI BANK LTD. VSJAYNATH ISUIT FOR

to, New Court Block-IT [Commercial ICS (COMM)/69/ 2025 106-02-2025 IGANGA SHAH 8287726920 [17-04-2026 1435 [YES ISUIT DECREED - F RECOVERY

ISUIT FOR]

ko, New Court Block-1I ICommercial ICS (COMM)/310/2024 6-07-2024 ISBI VS SURESH KUMAR [SH. K. K. SINGH[9810343732 [18-04-2026 742 [YES ISUIT DISMISSED | F RECOVERY

BHIM SAIN MITTAL VSSH. RISHAB|
IPYARE LAL AND SONS  [YADAV

ISUIT FOR]

140, New Court Block-IT ICommercial ICS (COMM)/377/2021 [16-11-2021 [RECOVERY

8586863313 [18-04-2026 1614 [YES ISUIT DECREED F F

IRAJ KUMAR DHINGRA VSSH.  MAYANK| ISUIT FORJ

ko, New Court Block-IT ICommercial (CS (COMM)/659/2023  [16-12-2023  foybincicrmnren N KHARMA 0910092484 [29-04-2026 865 [VES SUIT DECREED |- r RECOVERY

28 [MS RAVINDER BEDI, DISTRICTSOUTH-EAST

JUDGE(COMMERCIAL COURT) JANKUSH MAHAJAN VS

IMS NEW SHOP CSTORE]
INETWORK PVT LTD AD]
IORS

18 BLOCK 1 [CS(COMM) [007/2025 12-11-2025 lAnkit Bhutani  [9953474180 [04-04-2026 143 [NO ICONTESTED - -

[M/S LUXOTTICA GROUP|
[CS(COMM) 1345/2019 10-09-2018 IS.P.A VS MUNEETMankaran Singh (0650682928 |08-04-2026 12767 [NO ICONTESTED - -
IKUMAR

IQWAZENT TALENT]
[OMP(COMM) 80/2023 [23-08-2023 ISOLUTIONS PVT LTD VSAditya Prasad  |011-42641454 [15-04-2026 966 INO ICONTESTED - -
[VIBHA SETHI

DELHI ~DEVELOPMENT]
AUTHORITY VS  MSMayank
IVARDHMAN INFRA AND{Bamniyal 0971999961
JANR

[OMP(COMM) 108/2023 [29-11-2023 18-04-2026 871 [NO ICONTESTED - -

PAWAN SAGAR JAIN VS
IMS HOTSPOTS SALESDeepak Kumar
[cS(CoMM) 149/2023 14-02-2023 |\ SOLUTIONSSrivestava

IPRIVATE LIMITED

IKAPSTON SERVICES|
ILIMITED Vs 1Dq
IOMP(1)(COMM) 19/2026 [14-01-2026 [TECHNOLOGIES |Sonam Gupta 8869999537 [27-04-2026 103 INO ICONTESTED - -
ISOLUTIONS INDIA PVT]
ILTD AND ORS

[THRUST SYSTEMS|
[THROUGH ITS AR SH]
IAPURAV AGNIHOTRI Vs
SHOYEB ULLAH BEG
IPROP OF ADVANCEH
ISTAGE LIGHTS

18178674311  [22-04-2026 1163 INO CONTESTED - -

20 [SH.LALIT KUMAR ISOUTH-EAST
[LD. DJ COMM-02, DJ-COMM-2,
ISAKET COURTS, NEW DELHI. Chandra
|Bhushan IN/A 46127 laoo [YES IDISMISSED F +
[Tiwari(P),

4 ICommercial Suit ICS (COMM)/203/2025 5727

REETA KHANNA Vs AKS EV RAJI [PARTLY
ICS (COMM)/253/2025 us5743 INFINITY PROPRIETORrSDHARMA(P) IN/A 46132 389 [YES IDECREED/DISMISS F
IMR ANEESH KHAN ’ IED

IMAHARISHI VALMIK]|
[HOSPITAL Vs M/S[FIRDOUSE

ISARVESH SECURITIESQUTB WANI(P),
ISERVICES PVT. LTD.

/A L6132 ™ lvES PETITION | |

MP (COMM.)/1/2026 6028 [DISMISSED

Z




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IM/s  Convergia Digital
[Education Pvt Ltd Vs HansRAJESH

International School And [KUMAR(P),
IAnr

ICS (COMM)/248/2024 5385 IN/A 146134 749 [YES IDECREED F F

IARVEE TRADING
ICS (COMM)/650/2025 k5873 [COMPANY Vs ALFA|
[ELECTROICS

[Vikrant

Choudhary(P), /4 k6141 268 YES IDECREED L I

lcLASSIC MOTORS
PRIVATE ~LIMITED VSBOBBY

[CS (COMM)/579/2021 44539 AUTOMARK ~ MOTORSANAND(P)
PRIVATE LIMITED

IN/A 46142 1603 [YES IDECREED F F

30 [MS. VRINDA KUMARI, DISTRICTSOUTH-EAST
WUDGE(COMMERCIAL COURT)
IJARVIND GAUR Vs SHILPIBHAVYA

20 ICOMMERCIAL SUIT ICS (COMM)/292/2020 k4123 IMARWAHA lGOYAL 10811556470

46122 11999 [YES IContested - -

[BIRENDRA
IKUMAR 23070065 46140 1681 [YES IContested - k-
MISHRA

IMS. NEELAM AHUJA V:

ICOMMERCIAL SUIT ICS DJ/665/2021 A4459 IR.K. ASSOCIATES

[BIRENDRA
IKUMAR 23070065 46140 1678 [YES IContested - F-
[MISHRA

IMS. NEELAM AHUJA V:

[COMMERCIAL SUIT ICS DJ/686/2021 H4462 R. K. ASSOCIATES

31 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST
WUDGE(COMMERCIAL COURT) ICANARA BANK VSRITU MISHRA
21 ICommerecial suit ICS (COMM)/875/2023 [26.09.2023 IDEVENDER KUMAR S/O(P) 19873706792 02.04.2026 - - - -

IMR PREM SINGH

IM/s Oval Bean Hospitality|
[Private Limited \E
|Arbitration and Conciliation Act ~ |OMP (I) (COMM)/30/2026 [31.01.2026 [ESCORTS HEARTP R RAJHANS 9811097145  [20.04.2026 919 - - - -
[INSTITUTE AND

RESEARCH CENTRE LD |
[PROPRIETOR UNIQUE|
. . [HOSPITALITY VYNEERAJ KUMR)
ICommerecial suit ICS (COMM)/78/2022 6.01.2022 lOFFICEPULSE ISINHA 8825276304 [28.04.2026 79 - - - k-

[TECHNOLOGY PRIVATE]

LD AN ANTD

[Eezpack Pvt. Ltd. Vs ShriRAGHAV

ICommercial suit ICS (COMM)/684/2025 [26.08.2025 lAlok Kumar Ranjan SWAROOP 19999462358 [30.04.2026 1573 - - - -

VIS V=COUTIVICT]
132 [MS. NEELAM SINGH SOUTH-EAST ISYSTEMS AND SERVICES|

[PVT LTD Vs M/SSUNIL
BRAINZTORM KUMAR(P), 10350549030 [01-04-2026 1064 [YES IContested - =

[TECHNICAL
v oty pacn sam Ane

M/S ALL-WAYS
LOGISTICS (CHA) PVTJAkshay o
LTD Vs M/S ESSAR[Kumar(P), 0611479499
INDUSTRIES AND ORS

22 ICOMMERCIAL SUIT ICS/COMM/426/23 l03-05-2023

ICOMMERCIAL SUIT ICS/COMM/389/24 [21-05-2024 01-04-2026 680 [YES IContested - -

[M/S NAKSH JWELLERS|
IREVIEW PETITON IRP/15/25 18-12-2025 Vs RISHI SEHDEV AND|
IANR

Chaaitanya

ain(P), 8585954922 [16-04-2026 119 [YES IContested - -




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL SUIT

ICS/COMM/2892/24

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

22-07-2024

IM/S CUTE CARE LIFE
ISCIENCES PVT LTD VsRohit Gour(P),
IM/s GUPTA JEE PHARMA

ADVOCATE
MOBILE
NUMBER

8486057784

DATE
DECISION

[17-04-2026

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION (CONTESTED

634

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

(Contested

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

ON OF

ICOMMERCIAL SUIT

ICS/COMM/170/21

[15-03-2021

JANAMIKA ~ SOOD V|
ISAREGAMA INDIA PVT]
ILTD

ITEJVEER
BHATIA(P),

8273309452

18-04-2026

1860

[YES

(Contested

ICOMMERCIAL SUIT

ICS/COMM/402/24

24-05-2024

IM/S ECOWISE TRADING
IPVT LTD Vs WEST WIND|
IPROJECTS

Chaitanya
[Parihar(P),

0899522224

23-04-2026

699

[YES

(Contested

[REVIEW PETITON

RP/13/24

[24-10-2024

IM/S QUASAR MEDIA PVINITISH
LTD Vs M/S Y-AXISCHAUDHARY(P
SOLUTIONS PVT LTD ]

0810575121

[24-04-2026

547

(Contested

ICOMMERCIAL SUIT

ICS/COMM/443/25

23-05-2025

IMANTU MANDAL Vs Mscrandra

|Shekhar
IVAISHALI [Yadav(P),

10810209981

24-04-2026

336

Contested

ICOMMERCIAL SUIT

ICS/COMM/222/20

[29-08-2020

[M/S BABU RAM OM|
PRAKASH Vs JAGDISH[SANJAY
IGEHLOT TRADING ASKUMAR
IM/S JM  MEHANDIAGGARWAL(P),
[UDHYOG

10873262006

25-04-2026

2065

Contested

ICOMMERCIAL SUIT

ICS/COMM/593/25

21-07-2025

IM/S DUTTA INDUSTRIA!
SEWING MACHINE VLSBE;]T(}‘SIU Kuman
IM/S SAI CREATION P ’

9958779301

28-04-2026

[YES

Contested

ICOMMERCIAL SUIT

ICS/COMM/84/20

4-02-2020

IM/S SB MOVERS AND|
ILIFTERS PVT LTD Vs M/S[VIKAS

ISANGHA ERECTORS PVTISETHI(P),
ILTD

9891788743

29-04-2026

2276

(Contested

ICOMMERCIAL SUIT

ICS/COMM/105/20

15-02-2020

IM/S SB MOVERS AND
ILIFTERS PVT LTD Vs M/S[VIKAS

ISANGHA ERECTORS PVTISETHI(P),
ILTD

9891788743

29-04-2025

1900

(Contested

ICOMMERCIAL SUIT

ICS/COMM/1083/25

23-12-2025

[UNION BANK OF INDIA|
s MEENA DEVI AND|
IANR

IAYUSH
IKUMAR(P),

9971839717

29-04-2024

603

[YES

(Contested

ICOMMERCIAL SUIT

ICS/COMM/1084/25

[23-12-2025

[UNION BANK OF INDIAAYUSH
Vs SHAKUNTLA AND ANR|KUMAR(P),

9971839717

29-04-2023

969

(Contested

ICOMMERCIAL SUIT

ICS/COMM/449/25

[24-05-2025

ANSHUMAN
ISRIVASTAVA(P)

b

IBANK OF BARODA Vg
[UMESH PRASAD

9990042642

01-04-2026

312

(Contested

133

[DISTRICT
ICOURT)

[MS. NEERA

BHARIHOKE,|
JUDGE(COMMERCIAL|

ISOUTH-EAST

23

ICOMMERCIAL CASE

ICS(COMM)/1091/2022

5.11.2022

IMAHER SINGH VS|
[PIYUSH SMART TRADERSAMIT

JAND DEVELOPERS PVTSRIVASTAVA
ILTD. AND ORS.

8920264352

01.04.2026

1244

[YES

ICONTESTED/DECR | _

[EED

ICOMMERCIAL CASE

ICS(COMM)/2502/2024

02.07.2024

[M/S VEE EXCEL DRUGS|
IAND PHARMACEUTICALS|
IPVT. LTD. VS. NITYAS
[VAISHNAVI SINGH AND|
JANR.

10811069602

01.04.2026

639

[YES

CONTESTED/DECR | _

[EED

ICOMMERCIAL CASE

ICS(COMM)/245/2023

[14.03.2023

ISHRI AJAY BAJAJ,
[PROPRIETOR OF S.KSURJEET

IAMISEE EDUCATIONAL/MALHOTRA

IPRINT  PROCESS V%F;NGH

JAIDS LLP AND ORS.

19999953334

10.04.2026

1124

[YES

ICONTESTED/DISPO _
ISED




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF

[RAMAN KUMAR GABA VS|

[COMMERCIAL CASE ICS(COMM)/672/2025 [19.08.2025 IANJANAJYOTI SYSTEMS%X}E??%ORAQ%MSSOQO [17.04.2026 242 [YES Eg[l\)ITESTED/ DECR | -
IPVT. LTD. AND ANOTHER|
IM/S SHIV ASSOCIATESVAIDANT

[COMMERCIAL CASE ICS(COMM.)3851/2024 [16.11.2024 S. M/S INDO SPIRITICHADHA,ANIL [9811042999 [24.04.2026 525 [YES gg[l\)ITESTED/DECR - -
IAND ORS. IGUPTA
MS WD 40|
IMANUFACTURING ISUDARSHAN

ICOMMERCIAL CASE ICS(COMM.)/3880/2024  |p6.11.2024  |COMPANY VS BAKSHIKUMAR 0810132015  [24.04.2026 515 IVES gggTESTED/ DECR |
JAEROSOLE PRIVATEBANSAL
ILIMITED AND ORS.
[NATIONAL SEEDS|
ICORPORATION LTD. VS|

[COMMERCIAL CASE ICS(COMM.)/331/2020 [25.11.2020 IM/S COST TO COST’ASHVARDHA 10650057524 [27.04.2026 1980 [YES E(}g]I;ITESTED/DECR F-- F--
ICOMPUTERS AND LINGH
IMPEX
IM/S SHRI JAGDISH JANAKASH YADA
KALYAN EDUCATIONALAND 1- ICONTESTED/DISPO

U/S9 IOMP(I)(COMM.)/54/2026 [11.02.2026 [TRUST VS. THE DELH] ° 17.04.2026 66 [YES - -

IAISHWARYA  [7217761566 ISED
[PUBLIC SCHOOL TAIN
ISOCIETY
134 |[MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST SANJHA CHULHA|
;U%?EIT(gng)%Br%-EASTCngT_ o les (COMM) lCS (COMM)/467/2022  [i8-05-2020  [FAROUGH AUTHORIZEDSHUBHANKAR |00 0 |11-04-2026 1428 Ives DISMISSED IN/A IN/A L
COURT " ’ P 407 5 REPRESENTATIVE ~ VSSEN GUPTA  [P099875487 |11-04 4

ISANJHA CHULHA

PROPRIETOR OF S§
[ENGINEERING WORKS|
s (COMM) ICS (COMM)/66/2025 [23-01-2025 Vs M/S ETA[YOGRAJ GULIA [9811132049  [18-04-2026 las0 [Yes IDISMISSED IN/A IN/A
IENGINEERING PRIVATE
ILTD THROUGH ITS

[Referred t
IPLUS 4 U SOLUTIONSS ATYA |Arbitration ol
s (COMM) ICS (COMM)/785/2025 [25-09-2025 IPVT LTD Vs PANDORAP ARKASH [7763088371 [22-04-2026 209 [Yes |Application us 8 off]N/A IN/A -
[INC AND ORS JA&C Act vide above
date.
IShiv Kumar Sharma Vs Sm{RAMESH
IOMP IOMP (COMM.)/29/2024  [14-02-2024 lKalawati Chanana KUMAR 9810053989  [24-04-2026 1496 [Yes [DISMISSED IN/A IN/A
IM/S GALAXY OFFSET]
INDIA LTD Vs M/§
lcs (COMM) ICS (COMM)/708/2022 [22-04-2022 IMAHAAN MILK FOODSANKUR GOEL (9811244145 [28-04-2026 1467 [Yes IDECREED IN/A IN/A
ILTD
[UMA DEVI Vs SARDAR]
ISWARN SINGH[DEVENDER
s (COMM) ICS (COMM)/2920/2024 [27-07-2024 INATIONAL INSTITUTE OFSINGH 0818317222  [29-04-2026 641 [Yes IDISMISSED IN/A IN/A F
IBIO ENERGY AND ANR.
I35 [MS VEENA RANI, DISTRICTSOUTH-EAST IADITYA
WUDGE(COMMERCIAL COURT) RAUNAK VATIKA PVT'SAURABH & 1266021 &
B9 lcs DJ 620/2022 ha761 LTD. v.  CHANDRA 943 6140 379 INo ICONTESTED IN.A. IN. A.
IRAVIKESH 10350806823
ISHEKHAR KUMAR
[SINHA
IABHISHEK
IKUMAR &(9811074290 &
ICS (COMM) 1373/2024 5429 [IMANOJ KUMAR v. VTS IMALKHAN 650920813 46141 712 [No ICONTESTED IN.A. IN. A.
ISINGH
[TELECOMMUNICATIONS IACM LEGAL &] 65053678
IOMP (COMM) /25 k5660 ICONSULTANTS v. A. JJHITENDRA  [205953 78676846142 lig2 INo ICONTESTED IN.A. IN. A
JASSOCIATES INATH RATH 999011
136 [SH. DEVENDER KUMAR, DISTRICT[EAST IDISH INFRA SERVICES TUSHAR
WUDGE (COMMERCIAL COURT) IPVT. LTD. VS| INGH Vs,
209 IRECOVERY 118/2020 [25-02-2020 [MINDSCAPE HANDRA ‘INIL 06-04-2026 2231 [YES ICONTESTED INIL INIL
[TELEMARKETING UPTA

IPVT.LTD.




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
[MADHAV  KR|
09 RECOVERY 63/2025 27-02-2025 ggﬁi‘?s ELECE?{’I];I?I\II\TCALPATHAK VSNIL 16-04-2026 l14 IYES ICONTESTED INTL INTL
. |V.K. YATI
MUKUL TYAGI|
209 IRECOVERY 152/2025 9-05-2025 ?)ENXSIE%IL{I?LDJSN M/ sVS. SWETABNIL [25-04-2026 1346 [YES ICONTESTED INIL INIL
IKUMAR
IMONTAGE ENTERPRISES[KAISHNA
IPVT.LTD.VS. SHREESINGH \&!
209 IRECOVERY [75/2024 [28-02-2024 IANJANEYA AGRO TECHIVIBHAV INIL 27-04-2026 789 [YES ICONTESTED INIL INIL
IPVT. LTD. ICHATURVEDI
Y.K. SHARMA|
209 IRECOVERY l22/2025 l04-08-2025 gI(I:\IOGHBAKIXFN Vs SHIPRAVS. ANKITINIL [22-04-2026 258 [YES ICONTESTED INIL INIL
[TYAGI
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST INIL
JUDGE (COMMERCIAL COURT)
138 [SH. GORAKH NATH PANDEY,NORTH EAST
IDISTRICT JUDGE (COMMERCIAL)-| [M/S SUPER SURGMED| INo
jo1 [C.S. (COMM) 13/2022 [23-02-2022 IPVT LTD Vs M/S SHISHTI- o [20-04-2026 - - ICONTESTED [Execution [
IPHARMA ffiled till date

INo
201, New Building KKD IC.S. (COMM) 128/2024 l13-11-2024 ls;iielz?)tratsfscﬁ‘)%fﬁ d Vs MY - 109-04-2026 - - ICONTESTED [Execution

ffiled till date]
INATDINT CANOT
[THROUGH ITS PROP MR INo
IC.S. (COMM) 153/2025 8-04-2025 %%%%Ag}g&rAALVS RS F [24-04-2026 - - ICONTESTED [Execution |
THROUGH ITS ANIL filed tll date
IIDTA DADTNEDC
IMEGH MEDITECH PVT| No
t--do-- IC.S. (COMM) [77/2025 [24-05-2025 ILTD Vs DR JASBIR SINGH|- o 01-04-2026 - - ICONTESTED [Execution [
[BHANDARI ffiled till date
. No
|-do-- IC.S. (COMM) 102/2025 [26-07-2025 ﬁ/s RS ‘Ipternanonal Vs - [24-04-2026 - - ICONTESTED [Execution |
/s Naidini Group R
ffiled till date]
IDIVISHA TRADING|
ICOMPANY THROUGH ITS| No
t--do-- IC.S. (COMM) l141/2025 18-11-2025 IPROPRIETOR MS AYUSHI- o 22-04-2026 - - ICONTESTED [Execution [
WAIN Vs GSVM STEEL Ifiled till date
IINDIA PRIVATE LIMITED
INo
[NAR BAHADUR ROKA Vs .
--do-- IC.S. (COMM) 146/2025 [27-11-2025 - o 02-04-2026 - - ICONTESTED [Execution [
IMATHURA DUTT JOSHI lfiled till date
INo
t--do-- [C.S. (COMM) 11/2026 [20-01-2026 E’?‘EDSVséiﬁgﬁ\?usg ?:VER_ o 07-04-2026 - - ICONTESTED [Execution
ffiled till date|
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA 1301, New Court BuildingCS(COMMERCIAL) ICHATURVEDI PROP. O
WUDGE, COMMERCIAL COURT-01 |SHD/KKD/Delhi IM/S R K PAPER AND|
IFULES Vs SUDHEER|
ISHARMA PROP. OHMS. NEHA|
ICS (COMM)/112/2025 22-02-2025  [HIMALAYA CRAFT PAISWAL 0013158798 |23-04-2026 l2s [YES IDECREED INIL INIL
1301, New Court Building(CS(COMMERCIAL) JASHOK KUMAR JAIN
[SHD/KKD/Delhi IPROP. M/S SHREE
IAADINATH TEXTILES V:
[Kausagra Mishra Prop M/s{SH. ADITYA|
ICS (COMM)/251/2025 [22-04-2025 IMisa Enterprises AIN 8383953944 |30-04-2026 373 [YES IDECREED INIL INIL




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
01, New Court Building(CS(COMMERCIAL)
HD/KKD/Delhi
Sunil Jain Vs M S Dravyal
ICS (COMM)/328/2025 [19-05-2025 [Pharmaceutical Pvt Ltd ISH. ML GUPTA 190810830635 [27-04-2026 4 INO IDISMISSED INIL INIL
01, New Court Building(CS(COMMERCIAL)
[SHD/KKD/Delhi ISHREE BANKEY BEHARI]|
I[FABRICS PVT LTD Vs
ISILKI GODHA PROP SIVISH. SEHDEV|
ICS (COMM)/608/2025 [16-10-2025 ICOLLECTION IRANA 19718565756 [08-04-2026 174 [YES IDECREED INIL INIL
1301, New Court Building(CS(COMMERCIAL)
[SHD/KKD/Delhi
[Ramesh Jindal Vs M/gMS NEHA|
IMISC DJ/980/2025 [27-10-2025 Super Smelters Limited IBUTTAN 081206484  [25-04-2026 180 [YES IDISMISSED INIL INIL
o |MS. KIRAN BANSAL, DISTRICTSHAHDARA [Commercial
WUDGE, (COMMERCIAL COURT) State Bank of India Vs
[Navratan Mal Bafn:
[Proprietor ~ of ~ Naman| [Execution [Execution
IROOM NO 208 ICS (COMM)/518/2025 [22-08-2025 IGarments ISUCHITA DIXIT|8896932838 [02-04-2026 |223 [Yes IDECREED Inot filed not filed
ICommercial
ISumitra Textiles Vs
[Bombay  Dresses  Prop| [Execution [Execution
IROOM NO 208 ICS (COMM)/354/2024 |01-07-2024 unni Devi IADITYA JAIN  [8383053944 [06-04-2026 644 [Yes IDECREED Inot filed ot filed
ICommercial
[Union Bank of India VSSAMARENDRA [Execution [Execution
[ROOM NO 208 ICS (COMM)/388/2025 j01-07-2025 [Madan Tiwari IKUMAR 10999114922 [06-04-2026 279 [Yes IDECREED [not filed ot filed
ICommercial
[Ravi Aggarwal Prop Of Ms| [Execution [Execution
[ROOM NO 208 ICS (COMM)/221/2024 l05-04-2024 [Fab India Vs Sanjay Khera |R. S. KELA 19268300000 [10-04-2026 35 [Yes IDECREED [not filed ot filed
ICommercial
IShree Kamakhya Roadlines|
[Pvt Ltd Vs Retail SpaceCHAMAN [Execution [Execution
IROOM NO 208 ICS (COMM)/260/2024 1-05-2024 [Fitouts And Infra Llp ISHARMA 10811861348 [17-04-2026 16 [Yes IDECREED Inot filed ot filed
[Commercial
[RAJ KUMAR GUPTA VsSSIDHANT [Execution [Execution
IROOM NO 208 ICS (COMM)/508/2025 10-08-2025 ISUMIT GUPTA IDHINGRA 10650677902 [18-04-2026 242 [Yes IDECREED Inot filed not filed
[Commercial
State Bank of India Vg
[Bhubnesh Sharma|
[Proprietor of Ne [Execution [Execution
IROOM NO 209 ICS (COMM)/707/2025 15-12-2025 IAnuradha Engg Works ISUCHITA DIXIT[8896932838 [21-04-2026 12 [Yes IDECREED Inot filed ot filed
[Commercial
GEETA SHARMA AND|
IANR Vs PAWANIGAURAV [Execution [Execution
IROOM NO 210 ICS (COMM)/127/2022 11-02-2021 ILAKHOTIA AND ORS IKOHLI 10818647111 0-04-2026 1004 [Yes IDECREED Inot filed not filed
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL )
VUDGE, COMMERCIAL COURT ISHD/KKD/Delhi STATE BANK OF INDIA VS
[VIRENDER SINGH|
[TOMAR PROP OF DEV|VIJAY
ICS(COMM) 430/2025 [10.07.2025 ISHAKTI GARMENTS IPRAKASH 10810210832 [21.04.2026 1285 INO IDECREED INA INA
W2 [SH. PAWAN KUMAR MATTO DJSHAHDARA
(COMM-04) M/S
[MEENAKSHI IN]|
ISTYLE VS M/S|
[BHARAT [Execution
IMILAP AND| not filed tilll
04 ICOMMERCIAL ICS (COMM)/181/2022 IANR l07-03-2022 212327910 Jamitsisodia19(28-04-2026 1513 DAYS - IDECREED Idate
43 [SH. DEVENDER KUMAR JANGALA,NORTH-WEST
[DISTRICT JUDGE, COMMERCIAL]
ICOURT ko6 ICivil IPUNJAB NATIONAY IContested
IBANK Vs VINOD KUMA|
ICS (COMM.)/55/2018 4-12-2018 [TRIPATHI 04-04-2026



mailto:amitsisodia19@gmail.com

COURT

DISTRICT

COURT ROOM

CASE TYPE

ICS (COMM.)/369/2019

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

l15-10-2019

IM.S HI TECH PIPES LTD|
Vs M/S KM(
ICONSTRUCTIONS LTD

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

128-04-2026

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

OFDATE  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
ON OF

ICS (COMM.)/213/2020

17-11-2020

IM/S PARAMOUNT IRON|
ISTEEL WORKS PVT LTD|
Vs SAN AUTOMOTIVE
INDUSTRIES PVT LTD

28-04-2026

(Contested

ICS (COMM.)/374/2022

[29-09-2018

IRAVINDER KUMAR|
IBATRA AND ORS Vg
IRAKESH BANSAL AND|
IORS

30-04-2026

(Contested

ICS (COMM.)/284/2023

l17-04-2023

ISANJEEV GOEL Vs MS V' §
[YARNS PVT LTD

30-04-2026

(Contested

ICS (COMM.)/696/2023

[19-09-2023

M/S SHIVAKARI|
IFINANCE PVT LTD Vg
IAPPAR MAGGU AND ORS.

0-04-2026

(Contested

la

ISH.VINOD  YADAV, DISTRICT]
JUDGE, (COMMERCIAL COURT)

INORTH-WEST

(Civil

°S (COMM)-249/23

1-04-2023

IADVENTURE MEDIA PVT]
ILTD Vs MANJULA|
ISANJAY BINJOLA

[MUKESH
IAGGARWAL

01-04-2026

1096 DAYS

[Yes

(Contested

ICS (COMM)-921/22

[03-12-2022

IM/S BANSAL TRADING|
ICO. Vs RAVI HANDA

IASHISH KAPUR|N.A

04-04-2026

1218 DAYS

(Contested

IN.A IN.A

ICS (COMM)-285/23

6-04-2026

ISANJEEV GOEL Vs M/SMUKESH
WINDAL COTEX LTD IKUMAR

06-04-2026

1085 DAYS

(Contested

IN.A IN.A

ICS (COMM)-193/23

17-03-2023

IRAKESH KUMAR|
IMAHAJAN Vs M/S WIZUPBRIJESH
ENTURES P. LTD ANDITWARI

JORS

[11-04-2026

1121 DAYS

(Contested

IN.A IN.A

ICS (COMM)-266/22

18-04-2022

ISWIFT SECRITAS (P) LTD)|
s MBS SCHOOL OH
IPLANNING
IARCHITECTURE

ISUNIL GOYAL

IN.A

15-04-2026

1458 DAYS

(Contested

IN.A IN.A

15

ISH. JAGDISH KUMAR, DISTRICT
WUDGE, COMMERCIAL COURT

INORTH

INIL

lu6

ISH. SHAILENDER MALIK,|
[DISTRICT JUDGE(COMMERCIAL
ICOURT)

INORTH

INIL

47

((COMMERCIAL COURT-01

[SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST

INIL

u8

ISH. BALWANT RAI BANSAL),
[DISTRICT JDUGE, COMMERCIAL
|COURT-02

SOUTH WEST

1613

ICommercial
Suit

ICounter Claim/38/2023

[25-10-2023

IMAYURI MAHINDERU V|

IANTL JAIN |Atul Kumar

10560960020

14-03-2026

811

(Contested
(DISMISSED)

[Recovery
of money

1613

ICommercial
Suit

ICS (COMM)/144/2023

[22-03-2023

JANIL JAIN Vs MAYURI

MAHINDERU [Bharat Gupta

8586877727

14-03-2026

1088

(Contested
(DISMISSED)

IORDER,3
..... L cpe




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1o [SH. GAUTAM MANAN, DISTRIC
WUDGE, COMMERCIAL COURT-03 [TANIKRITI INDUSTRIES
14 ICOMMERCIAL SUIT ICS(COMM) 291/2023 107.06.2023 Vs INSPARC|
[TECHNOLOGIES

IMR. ROHIT]
IRATHI

0818999686 [06.04.2026 1034 DAYS INTL INTL INTL INTL

[THE NAINITAL BANK]
1614 ICOMMERCIAL SUIT ICS(COMM) 462/2022 [28.09.2022 ILIMITED Vs GAYATRI|
IDEVI

IMR. ALOK]

MOHAN 10818404186 [22.04.2026 1302 DAYS INIL [INIL INIL INIL

[BANK OF BARODA VsMS. SUDHA|

1614 ICOMMERCIAL SUIT ICS(COMM) 267/2025 [24.05.2025 RAVI KUMAR ISHUKLA. 10899913203 [24.04.2026 335 DAYS [NIL [NIL INIL INIL

[MR. ROHTASH]
1614 [COMMERCIAL SUIT ICS9COMM) 656/2025 [20.11.2025 UNION BANK OF INDLAKUMAR 0869750997 [30.04.2026 152 DAYS INIL INIL INIL INIL
[Vs PACE GLOBAL JAJORIA
50 [SH. AJAY GULATI-I, DISTRICTSOUTH WEST Design Accord Consultanty
JUDGE, COMMERCIAL COURT-04 509 MP (COMM) 02/2026 [23.01.2026 Vs Enviro Comfortglf;;}:mVardha"9868300077 15.04.2026 182 DAYS [YES ?&&?ggﬁ%
[Engineering Services
ICS(COMM) State Bank of India V: ICONTESTED
509 1393/2025 [24.07.2025 inay Kumar IR.N. SINGH 10868523230 [21.04.2026 271 Days [Yes (DECREED)
WAI MAA  VAISHANO| CONTESTED
509 ICS(COMM) 117/2023 7.03.2023 ISTEEL Vs  GULSHANSUMIT ARORA (9899218311 [22.04.2026 1142 Days [Yes (DECREED)
IGUGANI
o ICS(COMM) 63/202 0.08.202 Bank of Baroda VSHUNNY 650501003 |24.04.2026 lba- D, Iy ICONTESTED
po9 [o3/2025 pO-08.2025  hieenakshi ISHARMA 0650501903  124.04. 37 Days s (DECREED)
ICANARA BANK Ve
ISHAKUNTALA NATH[SANJEEV ICONTESTED
509 ICS(COMM) lu15/2025 l04.08.2025 PROP SCHWARZKOPF GICHOPRA 0711142200 [27.04.2026 266 Days [Yes (DECREED)
ISTUDIO
509 lcsccomm) boi/2025 ho.0s.2005  PANIL JAIN Vs ROADPINSUDHIR 560322277 |29.04.2026 34 Days e ICONTESTED

[TECHNOLOGIES PVT LTD ANAND (DECREED)




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF April 2026

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

MS. NEELOFER ABIDA|Central 220 30 o 18 234
[PERVEEN, DISTRICT JUDGE
(COMMERCIAL COURT)-01

2 |SH. RAJESH KUMAR GOEL,Central 141 27 o o 39 129
IDISTRICT JUDGE
(COMMERCIAL COURT)-02

3 [SH. DEVENDER KUMAR|Central 132 15 o o 27 120
ISHARMA, DISTRICT JUDGE,
ICOMMERCIAL COURT-03

4A [SH. ANIL KUMAR SISODIA|Central 163 27 1 o 39 152
IDISTRICT JUDGE
(COMMERCIAL COURT)

5a [SH. MANOJ KUMAR DISTRICT|Central 188 26 o 1 27 186
JUDGE (COMMERCIAL
ICOURT)-05

6A |SH. RAM LAL MEENA, DJ|Central 217 18 o o 15 220
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

7A |[SH. MUKESH KUMAR GUPTA Central 184 21 o o 36 169
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07

8A [SH. RAMESH KUMAR -IICentral 144 30 ) ) 36 138
IDISTRICT JUDGE,
COMMERCIAL COURT

9A |[SH. ANIL ANTIL, DISTRICT|Central 198 15 o o 28 185
JUDGE, COMMERCIAL
ICOURT-09

10 |[SH. AJAY PANDEY, DISTRICT|Central 190 22 2 1 36 177
JUDGE, COMMERCIAL COURT




11A

Name of the Court

ISH. MUKESH KUMAR,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

District

ICentral

No. of cases Total

pending on
the 1st day of of cases

month

155

number cases

instituted transfer
during

month

20

received bynon

from other month to
other courts

No. of cases Total

cases

month

30

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

145

12A

SH. LAL SINGH, DISTRICT]
JUDGE, COMMERCIAL COURT]

ICentral

160

28

29

159

13

ISH. RAKESH PANDIT,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

175

16

30

158

14A

SH. ASHUTOSH KUMAR,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

286

74

70

289

15A

[MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE
(COMMERCIAL COURT)

West

435

70

64

442

16A

SH. RAGHUBIR SINGH,
DISTRICT JUDGE
(COMMERCIAL COURT)-

03

West

307

67

47

329

17

ISH. HARISH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

West

293

44

51

286

SH. RAJ KUMAR TRIPATHI,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

323

55

112

266

19

SH. NARESH KUMAR
[MALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
COURT)

West

275

66

60

287

20

MS PULASTYA|
[PREAMACHALA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

INew Delhi

982

55

100

940

SH. SANJAY KHANAGWAL
[IDISTRICT JUDGE
(COMMERCIAL COURT)

INew Delhi

1106

71

60

1116




22A

Name of the Court

S. DEEPALI SHARMA,
[IDISTRICT JUDGE
(COMMERCIAL COURT)-03

District

INew Delhi

No. of cases Total

pending on

the 1st day of of cases
instituted transfer
during

month

1100

month

69

No. of
number cases
received bynon

month
from other month to

courts other courts

No. of cases Total

cases

month

56

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

1114

23AMS. SAVITA RAO, DISTRICTSouth 310 95 o 171 233
JUDGE(COMMERCIAL
ICOURT)

24AMS. ANURADHA SHUKLA[South 368 146 4 131 387
[BHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

25 |SH. SANDEEP YADAYV,South 580 99 2 219 461
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

26A[SH. AJAY KUMAR JAIN,South 414 106 1 83 438
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

27 |SH. LOKESH KUMARSouth 502 114 o 164 452
SHARMA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

28AMS RAVINDER BEDI,South-East 242 33 4 45 233
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

29 [SH. LALIT KUMAR, DISTRICT|South-East 218 37 5 47 213
JUDGE(COMMERCIAL
ICOURT)

30 [MS. VRINDA KUMARI,South-East 268 32 3 12 291
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)
IDR. RAKESH KUMAR,[South-East 257 34 1 25 266
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A|MS. NEELAM SINGH,South-East 293 27 1 40 281
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

33AMS. NEERA BHARIHOKE,South-East 179 25 75 43 227

[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)




Name of the Court

S NIRJA BHATIA DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

District

ISouth-East

No. of cases Total

pending on
the 1st day of of cases

month

month

No. of
number cases

instituted transfer
during

month

courts

No. of cases Total
identified

received bynon cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

35

IMS VEENA RANI, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

265

32

15

284

36a

ISH. DEVENDER KUMAR,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

416

42

63

46

475

37a

IMS. RUBY ALKA GUPTA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

557

58

62

14

539

38A

ISH. GORAKH NATH PANDEY,
[IDISTRICT JUDGE
(COMMERCIAL)-01

INorth-East

111

41

58

100

39A

ISH. SUDESH KUMAR,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

Shahdara

266

34

29

271

40

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

230

29

32

228

41

SH. SANJAY
IDISTRICT
ICOMMERCIAL COURT

SHARMA-II,
JUDGE,

Shahdara

184

42

37

192

42A

SH. PAWAN KUMAR MATTO,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

344

29

29

344

43

ISH. DEVENDER KUMAR|
JANGALA, DISTRICT JUDGE,
ICOMMERCIAL COURT

INorth-West

2018

145

362

1803

44

SH.VINOD YADAV, DISTRICT]
JUDGE, (COMMERCIAL|
ICOURT)

INorth-West

1199

142

97

1247

45A

SH. JAGDISH KUMAR/SH.
AMIT KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT]

North

1253

202

146

1312




Name of the Court

SH. SHAILENDER MALIK,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

District

North

No. of cases Total

pending on
the 1st day of of cases
instituted transfer

month

1370

during
the
month

176

No. of
number cases

month

courts

No. of cases Total
identified

received bynon cases

month

111

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

1432

48

SH. RAJ KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT,|

ISOUTH
WEST

453

129

142

439

49

ISH. BALWANT RAI BANSAL,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

SOUTH
WEST

391

145

105

431

49A

ISH. GAUTAM MANAN,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

SOUTH
WEST

539

164

190

513

SH. AJAY GULATI-I, DISTRICT]
JUDGE, COMMERCIAL|
ICOURT-04

ISOUTH
IWEST

311

108

65

353

GRAND TOTAL

21101

3154

211

101

3494

20871




List of cases received for Pre-Institution Mediation and Settlement during the month April 2026

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central 343 243 1 170 1 414
lo West 601 168 1 195 o 573
13 [East 119 71 o] 69 1 120
1 INorth-East 35 14 1 32 o 16
5 IShahdara 183 113 1 99 o 196
6 ISouth 151 71 1 70 3 148
7 ISouth-East 217 180 o 121 1 275
8 INew Delhi 204 127 6 159 6 250
o INorth 264 135 o 175 o 224
1o INorth-West 214 123 1 135 2 199
11 South-West 340 113 o 89 o 364

Total 2761 1358 12 1314 14 2779
12 IDHCLSC 118 66 5 31 3 145

lOverall Total 2879 1424 17 1345 17 2924
INote: Application received through NALSA App during the month:- Nil
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